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Block, Tis Hazaril
Courts, Delhi

1006

IKAUSHIK

301, Extension|Petition U/s 9 of Arbitration Act,OMP (I) COMM-383/2025 [01.05.2025 [TATA CAPITAL LTD. VS. VIJAYJAnish Bhola 0811452022 JANISH_BHOLA17@ [30.04.2025
Block, Tis Hazarifi996 SINGH IYAHOO.COM

Courts, Delhi

301, Extension[Petition U/s 9 of Arbitration Act,OMP (I) COMM-384/2025 [01.05.2025 TATA CAPITAL LTD. VS Anish Bhola 0811452022 JANISH_BHOLA17@ [30.04.2025
Block, Tis Hazaril1l996 INARENDRA CHAUDHARY IYAHOO.COM

Courts, Delhi

301, Extension[Petition U/s 9 of Arbitration Act,OMP (I) COMM-385/2025 [01.05.2025 [TATA CAPITAL LTD. VS. SUGITAJAnish Bhola 0811452022 JANISH_BHOLA17@ (30.04.2025
Block, Tis Hazarij1996 IDEVI IYAHOO.COM

Courts, Delhi

301, Extension|Petition U/s 9 of Arbitration Act,OMP (I) COMM-412/2025 [03.05.2025 [TATA CAPITAL LTD. VS PRIYANKA|Anish Bhola 0811452022 JANISH_BHOLA17@ [02.05.2025
Block, Tis Hazarif1996 SHARMA IYAHOO.COM

Courts, Delhi

301, ExtensionRecovery CS COMM-479/2025 03.05.2025 GENETIX BIOTECH ASIA LTD. VSMADHAV 8700568976 imadhav@rkgco.com [02.05.2025
Block, Tis Hazaril [ELITE LABS IGAWRI

Courts, Delhi

301, Extension[Misc. Petition Misc. DJ-374/2025 05.05.2025 M/s. D.S. DIGITAL PVT. LTD. VS|RAJESH 0810195013 kumarrajeshadv@yah|03.05.2025
Block, Tis Hazaril GREENFIELD PUBLIC JUNIORKUMAR loo.com

Courts, Delhi HIGH SCHOOL

301, Extension[Misc. Petition Misc. DJ-375/2025 05.05.2025 ISHIB DASS & SONS PVT. LTD. VS|DEEPAK 0811192957 [Kohli.deepak@hotma|03.05.2025
Block, Tis Hazaril ISAI SALES CORPORATION [KOHLI fil.com

Courts, Delhi

301, ExtensionRecovery ICS COMM-487/2025 05.05.2025 BANK OF INDIA VS. KIRANVARUN 9811161300 Adv.varunsharma@g 03.05.2025
Block, Tis Hazaril IMISHRA SHARMA Imail.com

Courts, Delhi

301, Extension|Petition U/s 9 of Arbitration Act,OMP (I) COMM-417/2025 [05.05.2025 [TATA CAPITAL LTD. VS ANUJILALIT PANDEY 8130383143 lalitpandeyadv@gmai|03.05.2025

l.com
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301, Extension[Execution Petition [EX. COMM-236/2025 05.05.2025 CITY SWEEP SERVICES LLP VSJSARAD KUMAR9958158853 saradksunny@gmail. [03.05.2025
Block, Tis Hazaril IMUNICIPAL CORPORATION OHRSUNNY lcom

Courts, Delhi DELHI

301, Extension|Execution Petition [EX. COMM-237/2025 05.05.2025 VIJAY LAXMI VS. MADHUHARDIK 7850984398 saradksunny@gmail. [03.05.2025
Block, Tis Hazaril IAGGARWAL IAGGARWAL lcom

Courts, Delhi

301, Extension|Execution Petition [EX. COMM-244/2025 07.05.2025 IGOVIND RAM GUPTA VS. TARUNASUMMIT 0810313802 summitkaushal@gmal06.05.2025
Block, Tis Hazaril GOEL KAUSHAL lil.com

Courts, Delhi

301, Extension[Execution Petition [EX. COMM-252/2025 09.05.2025 INARULA CONSTRUCTIONMONICA 0870103234 Imonicasharmaandass(08.05.2025
Block, Tis Hazaril ICOMPANY VS. MUNCIPALJSHARMA ociates@gmail.com

Courts, Delhi ICORPORATION OF DELHI

301, Extension[Execution Petition EX. COMM-265/2025 09.05.2025 [UCO BANK VS. ANURAG GUPTA |[YOGESH 0968067667 |Adv.yogeshsharmai2 [08.05.2025
Block, Tis Hazaril KUMAR 1@gmail.com

Courts, Delhi SHARMA

301, ExtensionRecovery CS COMM-519/2025 13.05.2025 [UNION BANK OF INDIA VS. RAVIALOK KUMAR (9911000126 |Alok.adv2001@gmail |09.05.2025
Block, Tis Hazaril DAYAL .com

Courts, Delhi

301, ExtensionRecovery ICS COMM-526/2025 14.05.2025 IHARLAL GUPTA VS. M/s. MHM.U. REHMAN [9811022221 Imurehman123@gmai(13.05.2025
Block, Tis Hazaril ICONTAINERS PVT. LTD. l.com

Courts, Delhi

301, Extension|Misc. Petition Misc. DJ-387/2025 14.05.2025 K.P. DIAMONDS LTD. VS. SIDDHIANIL. KUMAR211249216 JAnilkumarbhargav@gf13.05.2025
Block, Tis Hazaril WEWELS LTD. BHARGAV Imail.com

Courts, Delhi

301, ExtensionRecovery CS COMM-527/2025 14.05.2025 IMABEL APPARELS PVT. LTD. VS{BRAHM 0811894486 JAdvocate.brahm@gm|13.05.2025
Block, Tis Hazaril ISATI ENTERPRISES [PRAKASH lail.com

Courts, Delhi SHARMA

301, ExtensionRecovery ICS COMM-528/2025 14.05.2025 JASWANT SINGH DABAS VS|SATYENDRA (9811161525 sksingh116 @gmail.co [13.05.2025
Block, Tis Hazaril IMUNICIPAL CORPORATION OHKUMAR SINGH Im

Courts,

Delhi

DELHI




S.NO COURT

DISTRICT

COURT ROOM

301, Extension|
Block, Tis Hazaril
Courts, Delhi

CASE TYPE

[Petition U/s 34 of Arbitration Act,|
1006

CASE NUMBER

OMP COMM-22/2025

DATE
REGISTRATION

14.05.2025

OFPETITIONER

NAME VS
RESPONDENT NAME

INASEEM AHMED SIDDIQUE VS|
IFORTUNE TALKIES PVT. LTD.

ADVOCATE

SUKHBIR
SINGH

ADVOCATE
MOBILE
NUMBER

9971452626

ADVOCATE EMAILDATE OF E-
ID FILING

[Sukhbir.singh.adv@g
Imail.com

13.05.2025

301, ExtensionRecovery CS COMM-535/2025 15.05.2025 SHILPA KHANNA VS. SOHAILISANTOSH 0313780408 sbpandey7@yahoo.co(14.05.2025
Block, Tis Hazaril IAHMED KUMAR Im

Courts, Delhi

301, ExtensionRecovery CS COMM-555/2025 17.05.2025 [UNION BANK OF INDIA VS ALOKKUMAR (9911000126 Alok.adv2001@gmail [16.05.2025
Block, Tis Hazaril IMADAN LAL ARORA .com

Courts, Delhi

301, ExtensionRecovery ICS COMM-556/2025 17.05.2025 S.C. CHOPRA VS. NATIONALjRAJAT 9716087553 Rajat.legalassist@gm [16.05.2025
Block, Tis Hazaril INSURANCE CO. LTD. [TANWAR lail.com

Courts, Delhi

301, Extension|Execution Petition EX. COMM-266/2025 20.05.2025 INARSINGH DASS VS. PRASHANTINEERAJ 0811267045 linfo@juslawoffices.co(19.05.2025
Block, Tis Hazaril BHIKHAN IGUPTA Im

Courts, Delhi

301, ExtensionRecovery ICS COMM-578/2025 21.05.2025 IPRATEEK JAIN VS. MOHAMMAD[RAM PRAKASH|9958430361 info@rpslegalsolutio [20.05.2025
Block, Tis Hazaril IMRAN ISONI In.com

Courts, Delhi

301, Extension[Execution Petition [EX. COMM-270/2025 23.05.2025 O.P AND SONS TRADERS VS|/RAMA 0911855122 ramasharmag4597@g [22.05.2025
Block, Tis Hazaril RAMESH SINGH SHARMA Imail.com

Courts, Delhi

301, Extension|[Execution Petition [EX COMM-271/2025 23.05.2025 PREM NATH RAM  SARUPMEHUL GUPTA{9899613344 Imehulguptai23@gmal22.05.2025
Block, Tis Hazaril [EXPORTS PVT. LTD. VS| fil.com

Courts, Delhi GAJENDRA SINGH RATHORE

301, ExtensionMisc. Petition Misc. DJ-419/2025 23.05.2025 IVIKAS PUBLISHING HOUSE VSNAVEEN 0810419936 Inaveentripathi3o12@ [22.05.2025
Block, Tis Hazari ISUVIDYA PRINTERS AND[KUMAR lgmail.com

Courts, Delhi PUBLISHERS [TRIPATHI

301, Extension[Trademark ICS COMM-596/2025 24.05.2025 IMOHAN LAL VS. BAJRANG DASS [HARISH 0812132120 lharish@barahamilegal23.05.2025
Block, Tis Hazaril KUMAR Iservices.com

Courts, Delhi
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REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

301, ExtensionRecovery CS COMM-612/2025 27.05.2025 LEVELUP EDUTECH VS| 0455160761 tatwalawllp@gmail.c
Block, Tis Hazaril [TELEGRAM LLC PATEL lom
Courts, Delhi

26.05.2025

301, Extension|[Execution Petition EX COMM-278/2025 27.05.2025 ISNT AGRO INDUSTRIES PVT. LTDJRAJESH 8920260088 lAdvocateakjain.associ[26.05.2025
Block, Tis Hazaril IVS. KRITY AGGARWAL KUMAR ates@gmail.com

Courts, Delhi PANDEY

301, Extension|Execution Petition [EX. COMM-279/2025 28.05.2025 BINDAL SMELTING PVT. LTD. VSJAMIT TEWARI (9818180025 Atanda.adv@gmail.col27.05.2025
Block, Tis Hazaril ISUMIT BANSAL Im

Courts, Delhi

301, Extension|Misc. Petition IMISC. DJ-429/2025 28.05.2025 DMK ENTERPRISES VS. GANGAJANIL KUMARQ811608883 lanilgarg1996 @gmail. [27.05.2025
Block, Tis Hazaril ISTEELS IGARG lcom
Courts, Delhi

301, ExtensionRecovery ICS COMM-626/2025 29.05.2025 [EKLINGEE POLYMERS PVT. LTD/LOVEKESH 08733300964 lovekesh27@gmail.co [28.05.2025
Block, Tis Hazaril IVS. SURENDRA TOMAR IAGGARWAL Im
Courts, Delhi

301, ExtensionMisc. Petition IMISC. DJ-440/2025 131.05.2025 GAURAV RATHI VS. LAKSHAY[SATYA 0810631754 stbhushan72@gmail. [30.05.2025
Block, Tis Hazaril GUPTA BHUSHAN lcom
Courts, Delhi

301, Extension[Trademark CS COMM-641/2025 131.05.2025 RELAXO FOOTWEARS LTD. VSMANOJ 0868650379 Imanojkr_singh@gmal30.05.2025
Block, Tis Hazaril IASHOK KUMAR KUMAR lil.com
Courts, Delhi

2 ISH. RAJESH KUMAR|CENTRAL [306 JOMP (I) (COMM) IOMP (I) (COMM)/389/2025 |[01-05-2025 [TATA CAPITAL LTD Vs [Vibhor 0560425989 support@arvlawcham|30.04.2025
IGOEL, DISTRICT] IPUSHPENDRA YADAV IMathur(P), bers.co.in
WUDGE
(COMMERCIAL
ICOURT)-02
1306 ICS (COMM) CS (COMM)/469/2025 01-05-2025 M/s R K GOEL ABHEY KUMARAvinash Kumarg871441764 laktrivedilawoffices@g29.04.2025
JAIN Vs MUNICIPALTrivedi(P), Imail.com

ICORPORATION OF DELHI
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306 IOMP (I) (COMM) IOMP (I) (COMM)/392/2025 [01-05-2025 [TATA CAPITAL LTD Vs MEGHJANISH 0811452022 Anish_bhola@yahoo. [29.04.2025
IRAJ KABRA BHOLA(P), lcom

306 [Execution (Comm) [Execution (Comm)/232/2025/03-05-2025 STAR BIOMED PVT LTD Vs |Amit Chawla(P),l9718689708 lamitchawlaadv@gma [02.05.2025
IMAYKAR DIAGNOSTICS fil.com

306 ICS (COMM) CS (COMM)/481/2025 03-05-2025 IABDUL RAHEEM Vs M/SIMUKHLIS 0811022221 murehmani123@gmai|02.05.2025
IMETRRO WASTE HANDLING PVT|Rehman(P), l.com
LTD

306 [Execution (Comm) [Execution (Comm)/231/2025|03-05-2025 DEVENDER KUMAR Vs SANDEEPMANOJ 9958385162 lakanshijainoos@gmal29.04.2025
SINGH KUMAR(P), lil.com

1306 ICS (COMM) CS (COMM)/480/2025 03-05-2025 SONU BHATIA Vs MUNICIPALjsatyendra 0811161525 sksinghI16@gmail.co [03.05.2025
ICORPORATION OF DELHI kumar singh(P), Im

1306 ICS (COMM) ICS (COMM)/482/2025 03-05-2025 LAXMI PUBLICATIONS PVT LTD |[GAURAV 9582959560 rakeshk1987@yahoo. [03.05.2025
Vs IFTEKHAR ALI KHAN KOCHHAR(P), lcom

306 IOMP (COMM) OMP (COMM)/20/2025 06-05-2025 ISRI SELVI INDANE GAS[Zareef 0643716457 Impsriviginesh@gmail|03.05.2025
IAGENCYAND ORS Vs GODREJ|Ahmad(P), L.com
IFINANCE LTD

306 IOMP (COMM) IOMP (COMM)/18/2025 06-05-2025 IMODERN IT SOLUTIONS LLP Vs [AVNEET 09871588055 sksharma@candidlex.06.05.2025
ISK SANITATIONS PRIVATESINGH lcom
LIMITED SIKKA(P),
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306 Misc DJ Misc DJ/376/2025 06-05-2025 ICICI BANK Vs VAIBHAV TYAGI [OPAL 7017646424 solvemylegal @gmail. |06.05.2025
[TEWARI(P), lcom

306 ICS (COMM) CS (COMM)/493/2025 06-05-2025 BHOLA RAM PAPERS AND [Tarun 9999960284 ladvtarun1986@gmail 06.05.2025
IPOWER PVT LTD Vs UK PAPERAgarwal(P), .com
ICONVERTERS PVT LTD

306 ICS (COMM) CS (COMM)/498/2025 06-05-2025 DR ROSHAN LAL AGGARWAL Vs [PANKAJ 0811022227 globaljurislawfirm@g|06.05.2025
IMAYANK GUPTA IGUPTA(P), Imail.com

306 [Execution (Comm) [Execution (Comm)/239/2025/06-05-2025 IM/S METALON MARKETING Vs MADHU BALANA INA 06.05.2025
Bertech Engineering Company IGAUTAM(P),

1306 IOMP (I) (COMM) OMP (I) (COMM)/423/2025 [06-05-2025 ISMFG INDIA CREDIT CO LTD Vs [Karan 9560099232 INA 06.05.2025
ISANJAY SINGH CHAUHAN IChhibber(P),

1306 ICS (COMM) CS (COMM)/510/2025 08-05-2025 ICORDOVA LEARNING SOLUTIONSmanish 0871214093 Imanishchauhan48@g|07.05.2025
PVT LTD Vs HARBANS BOOKkumar(P), Imail.com
DEPOT

306 [Execution (Comm) [Execution (Comm)/255/2025[14-05-2025 LEVI STRAUSS AND CO Vs [Shravan 6201970125 lunitedmark @uniteda [13.05.2025
ISHANKAR PRASAD Bansal(P), Indunited.com

306 ICS (COMM) CS (COMM)/560/2025 19-05-2025 UMESH MITTAL Vs ANANDANKIT KUMAR9868543391 INA 17.05.2025
KUMAR IGUPTA(P),
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NUMBER

306 ICS (COMM) ICS (COMM)/589/2025 22-05-2025 IMOHSIN DEHLVI Vs SANA|Manoj malik(P), 8826302589 service@diwanadvocal

HERBALS PVT LTD tes.com

22.05.2025

306 [Execution (Comm) [ExXCOMM - Award by Arbj23-05-2025 IMONSTER ENERGY COMPANY Vs [Shravan 6201970125 unitedmark@uniteda [22.05.2025
Comm/17/2025 ISUNNY SINGH AND ORS Bansal(P), Indunited.com
306 ICS (COMM) CS (COMM)/593/2025 23-05-2025 SHAPES PRODUCTS PRIVATHEROohit Taneja(P),[9818040003 lgovind.rishi@acumen(22.05.2025
LIMITED Vs BALAJI BARTAN| juris.com
IBHANDAAR
306 IOMP (COMM) OMP (COMM)/25/2025 23-05-2025 IM/S SS INTERNATIONAL Vs M/SNitesh 0811013499 sksiwal11@gmail.com[22.05.2025

ISAHNI TRADING CORPORATION [Ranjan(P),

1306 IOMP (I) (COMM) IOMP (I) (COMM)/434/2025 [23-05-2025 [TATA CAPITAL LTD Vs SUDHEERANISH 0811452022 Anish_ bhola@yahoo. [22.05.2025
IKUMAR JANGID BHOLA(P), lcom

1306 ICS (COMM) CS (COMM)/614/2025 27-05-2025 IM/S NOCTURNAL Vs M/S|Sumit 9911953200 sumit.147@gmail.co [23.05.2025
IHAVELLS INDIA LIMITED Sharma(P), Im

306 JOMP (1) (COMM) IOMP (1) (COMM)/446/2025 [27-05-2025 [TATA CAPITAL LTD Vs BUSHRAANISH 0811452022 Anish_bhola@yahoo. [26.05.2025
INFRATECH PRIVATE LIMITED [BHOLA(P), lcom

306 IOMP (I) (COMM) OMP (I) (COMM)/445/2025 [27-05-2025 [TATA CAPITAL LTD Vs |ANISH 0811452022 Anish_bhola@yahoo. [26.05.2025
IASSOCIATE BUILDER  ANDBHOLA(P), com

[TRADERS




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

306 [Execution (Comm) [Execution (Comm)/280/2025[29-05-2025 IALMAS JEWELS PVT LTD ThroughfKAJAL 0971824432 ladvocates@lexpractic[28.05.2025
its Director Mr Atul Jain Vs THEKESHWANI(P), la.com
ORIENTAL INSURANCE
COMPANYny LTD Through its
|Authorized Representative

306 Misc DJ Misc DJ/436/2025 29-05-2025 JARPIT KEYAL PROPRITOR OF M/SANKIT 8860353372 ladvocateankit1990@ [28.05.2025
IASTAN FABRICS Vs PARVEENGUPTA(P), lgmail.com
IAHUJA PROPERITOR OF M/S 95|
IFABRICS

306 ICS (COMM) CS (COMM)/624/2025 29-05-2025 M/S S N T AGRO LTD Vs SHRIRAJESH 8920260088 ladvocateakjain.associ [28.05.2025
INEMI CHAND SHARMA PROP OHKUMAR ates@gmail.com
IM/s Raunak Trading Co PANDEY(P),

1306 ICS (COMM) CS (COMM)/623/2025 20-05-2025 IMANGLAGORI DEALERS PVT LTD [SANDEEP 9911314422 malhotraadv@gmail.c{28.05.2025
Vs AVINASH ANCHAL IYADAV(P), lom

1306 ICS (COMM) CS (COMM)/632/2025 130-05-2025 IVIKRAM VADEHRA Vs GURUpsana yusuf(P), [90821276757 lsamyaknyaya@gmail.[29.05.2025
IHARKISHAN PUBLIC SCHOOL lcom




S.NO COURT

IMS.
IDISTRICT
ICOMMERCIAL
ICOURT-03

ILLA RAWAT),)
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DISTRICT
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FILING

303, Extension|U/S 9 OMP (I)COMM/379/2025  [01.05.2025 [TATA CAPITAL LTD. VS SATISHIANISH BHOLA (9811452022 IANISHBHOLA17@Y [24.04.2025
Block, Tis Hazaril JAGDISH KHELANI IAHOO.COM

Courts, Delhi

303, Extension|U/S 9 OMP (I)COMM/380/2025 [01.05.2025 TATA CAPITAL LTD. VS AYUSHIANISH BHOLA (9811452022 JANISHBHOLA17@Y [23.04.2025
Block, Tis Hazaril KUMAR AHOO.COM

Courts, Delhi

303, Extension|U/S 9 OMP (I)COMM/381/2025 [01.05.2025 [TATA CAPITAL LTD. VS ANURAGANISH BHOLA (9811452022 JANISHBHOLA17@Y [30.04.2025
Block, Tis Hazaril KUMAR &CO. IAHOO.COM

Courts, Delhi

303, Extension|U/S 9 OMP (I)COMM/382/2025 [01.05.2025 [TATA CAPITAL LTD. MSNISHANISH BHOLA [9811452022 JANISHBHOLA17@Y [23.04.2025
Block, Tis Hazaril DIXIT JAHOO.COM

Courts, Delhi

303, ExtensionfSuit for Recovery CS COMM 477/25 03.05.2025 M/S R.K.GOYEL ABHEY KUMARA.K.TRIVEDI (9871441764 JAKTRIVEDILAWOFF|01.05.2025
Block, Tis Hazaril JAIN VS M.C.D [ICES@GMAIL.COM

Courts, Delhi

303, Extension|Suit for Recovery CS COMM 500/25 07.05.2025 PANKAJ KUMAR VS CHANDARRAVINDER 0717458522 RAVINDERMALIK@ (05.05.2025
Block, Tis Hazari ISINGH IMALIK IGMAIL.COM

Courts, Delhi

303, ExtensionfSuit for Recovery ICS COMM 506/25 08.05.2025 IMOHAN GOEL VS SH. ABHISHEK[SUMIT KUMAR9599501822 ISEMPER.FIDELIS.J |07.05.2025
Block, Tis Hazaril JAIN ICHAUHAN lUS@GMAIL.COM

Courts, Delhi

303, Extension|Suit for Recovery ICS COMM 507/25 08.05.2025 IAMIT KHANNA VS AS. AAMIR IVIKAS BHATIA (9811879676 IVKSBHT6@GMAIL.C|06.05.2025
Block, Tis Hazari lOM

Courts, Delhi

303, ExtensionfSuit for Recovery ICS COMM 512/25 09.05.2025 HINA KAUSAR VS M/SRAJESH 9717447496 RAJESHSHARMA44 [07.05.2025
Block, Tis Hazaril IA.R.GARMENTS KUMAR I74@GMAIL.COM

Courts, Delhi SHARMA

303, Extension|Suit for Recovery CS COMM 518/25 13.05.2025 IM/S REXINE CENTRE VS SAIRAHUL 8860004840 INO PROVIDED 09.05.2025
Block, Tis Hazaril EXIM [KHANNA

Courts, Delhi

303, ExtensionfSuit for Recovery ICS COMM 541/25 16.05.2025 [UNION BANK OF INDIA VS MRJKAMALJIT 0890410729 KAMALJITSINGHRA[15.05.2025
Block, Tis Hazaril SHUBHAM VERMA SINGH RANOT INOT@GMAIL.COM

Courts, Delhi

303, Extension|Suit for Recovery ICS COMM 542/25 16.05.2025 M/S SHANTI SWAROOP NIKHILJABHIMANYU (9218999999 IAJ@ABHIMANYUJH|14.05.2025
Block, Tis Hazari KUMAR VS BHATIA STORE & ORS JHAMBA JAMBA.COM

Courts, Delhi

303, ExtensionfSuit for Recovery ICS COMM 553/25 17.05.2025 [UNION BANK OF INDIA VSALOKKUMAR (9911000126 IALOKADV2001@GM |[07.05.2025
Block, Tis Hazari IVIRENDER KUMAR JAIL.COM

Courts, Delhi




S.NO COURT

DISTRICT

COURT ROOM

303, Extension|
Block, Tis Hazaril
Courts, Delhi

CASE TYPE

Suit for Recovery

CASE NUMBER

ICS COMM 574/25

DATE
REGISTRATION

20.05.2025

OFPETITIONER

NAME VS
RESPONDENT NAME

IRAHUL KUMAR GOLA VS HARISH|
SHARMA

ADVOCATE

ISUNIL
SATYARATHI

ADVOCATE
MOBILE
NUMBER

0811060737

ADVOCATE EMAILDATE OF E-
ID FILING

ISUNILSATYARATHI
@YHOO.CO.IN

19.05.2025

303, Extension|Suit for Recovery ICS COMM 584/25 22.05.2025 IM/S ADITYA INFOTECH LTD VSAMIT KUMAR09871291420 JURISPRUDENCEO1 [20.05.2025
Block, Tis Hazaril IM/S GREEN IP SERVICES PVTSINGH 1@GMAIL.COM

Courts, Delhi ILTD

303, ExtensionfSuit for Recovery ICS COMM 586/25 22.05.2025 IM/S A TO Z CHEMICALS VS M/SILOVEKESH 0891947575 LOVEKESH27@GMA[]20.05.2025
Block, Tis Hazaril CONTINUOUS DYEING ANDIAGGARWAL IL.COM

Courts, Delhi IPRINTING MILLS

303, Extension|Suit for Recovery ICS COMM 587/25 22.05.2025 RAKESH GUPTA VS RAMESHJARAV KAPOOR (9899426326 JARAVKAPOOR®@OU [20.05.2025
Block, Tis Hazaril CHANDRA GUPTA TLOOK.COM

Courts, Delhi

303, Extension|U/S 9 OMP (I)COMM/433/2025 [23.05.2025 [TATA CAPITAL LTD VS RAMIANISH BHOLA (9811452022 JANISHBHOLA17@Y [21.05.2025
Block, Tis Hazaril IPRAKASH BHANSALI IAHOO.COM

Courts, Delhi

303, Extension|Suit for Recovery ICS COMM 599/25 24.05.2025 IASHOK KUMAR RANA VS MCD SATYHENDER (9811161525 ISKSINGH116 @GMAI [23.05.2025
Block, Tis Hazari KR. SINGH L.COM

Courts, Delhi

303, ExtensionfSuit for Recovery ICS COMM 602/25 26.05.2025 IASHWANI KUMAR JAIN VS MS |VIPIN ARORA (9313626324 IVIPINARORAADVO [22.05.2025
Block, Tis Hazaril ISAKSHI JAIN ICATE@GMAIL.COM

Courts, Delhi

303, Extension|Suit for Recovery CS COMM 603/25 26.05.2025 INEERAJ AGGARWAL VS|VIKRANT 0868860486 IVEVICTORY @GMALI [23.05.2025
Block, Tis Hazaril IVIRENDER GUPTA IMITTAL L.COM

Courts, Delhi

303, Extension|U/S 9 OMP (I)COMM/448/2025 [27.05.2025 TATA CAPITAL LTD VS RAMIANISH BHOLA (9811452022 JANISHBHOLA17@Y [24.05.2025
Block, Tis Hazaril KARAN AHOO.COM

Courts, Delhi

303, Extension|U/S 9 OMP (I)COMM/449/2025 [27.05.2025 [TATA CAPITAL LTD VS SAARANISH BHOLA (9811452022 JANISHBHOLA17@Y [24.05.2025
Block, Tis Hazaril TRADERS IAHOO.COM

Courts, Delhi

303, ExtensionfSuit for Recovery ICS COMM 629/25 30.05.2025 ICANARA BANK VS MRSUSHIL 0717568635 RAISUSHIL0915@G [29.05.2025
Block, Tis Hazaril BALKISHAN & ANR [KUMAR RAI LMAIL.COM

Courts, Delhi

303, ExtensionEXECUTION EX(COMM) 269/2025 23.05.2025 IPURUSHOTAM DAS NARANJAN[KAPIL SINGH (9811330059 K18A12@GMAIL.CO [21.05.2025
Block, Tis Hazari LAL VS CELESTIAL KNITS AND| IM

Courts, Delhi IFAB PVT. LTD & ORS.

303, ExtensionEXECUTION [EX(COMM) AWARD BY]2305.2025 LEVIS STRAUSS AND CO. VSSHARAVAN 6201970125 [UNITEDMARK@UN [21.05.2025

Block, Tis Hazari
Courts, Delhi

IARB.COMM 16/2025

DHEERAJ CHOUDHARY

BANSAL

ITEDANDUNITED.C
IOM
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304 IRECOVERY CS (COMM)490/2025 06.05.2025 IM/S STONE STUDIO V/SUITIN MANNA [9873-558-888 IMANNASSO247@G [26.04.2025
SAURABH KAHNDELWAL IMAIL.COM

304 IRECOVERY CS (COMM)499/2025 07.05.2025 IM/S LANDSEA IMPEX LTD V/SPRAMOD 0811-594-109 IP.K.SINHA72@GMAIj06.05.2025
ISUNIL KUMAR KUMAR IL.COM

304 RECOVERY ICS(COMM)475/2025 03.05.2025 SERVESH GUPTA V/S KAPILUATUL GUPTA [9810-862-405 IATULGUPTAADV@ [30.04.2025
KUMAR [HOTMAIL.COM

304 IRECOVERY CS (COMM)508/2025 08.05.2025 STATE BANK OF INDIA V/SJEEWAN 0810-099-243 VPGADVOCATE@G [04.05.2025
SURENDER SINGH [PRAKASH IMAIL.COM

304 RECOVERY CS (COMM)-540/2025 16.05.2025 IHAR LAL GUPTA VS. M/S DAUSSH. MUKHLIS9811022221 Imurehman123@gmai|09.05.2025
IPACKAGING INDIA LTD. REHMAN l.com

304 RECOVERY CS (COMM)-543/2025 16.05.2025 IAMIT KHANNA VS. DIMPY ANANDISH. VIKASH[9811379676 vksbht6 @gmail.com [06.05.2025

BHATIA

304 RECOVERY CS (COMM)-544/2025 16.05.2025 IAMIT KHANNA VS. ASHISHI|SH. VIKASH[9811379676 vksbht6 @gmail.com [06.05.2025
IKHATRI BHATIA

304 RECOVERY CS (COMM)590/2025 23.05.2025 [ELITE ENTERPRISES V/S R.S|V.K.PURI 9811-059-395 [IPURIS_1@YAHOO.C 10.05.2025
BUILDER 0.IN

304 IRECOVERY ICS (COMM)-609/2025 27.05.2025 M/S HPL ELECTRIC & POWER|SH. VIJAY9136286998 jaswalsuniladvocate [11.05.2025
LTD. VS. KANAGASABAJPRAKASH (@gmail.com
IPRABAKARAN

304 IRECOVERY CS(COMM)638/2025 31.05.2025 SURYA ROSHNI LIMITED V/SSHRIHAR 9548-888-420 IADVOCATE.SHRIHA[|29.05.2025
IENVISION ELECTRONICS LLP [TRIPATHI R@GMAIL.COM

304 IRECOVERY CS(COMM)639/2025 31.05.2025 IBSES YPL V/S BABU LAL IVAIBHAV 0971-336-611 IVAIBHAV.YADAV@ [29.05.2025

IYADAV HOTMAIL.COM




S.NO COURT

IDISTRICT

ICOURT)-05

5 ISH. MANOJ KUMAR|

JUDGE

(COMMERCIAL

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION
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305 IRECOVERY ICS (COMM)/486/2025 03-05-2025 IM/s R K Goel Abhey Kumar Jain Vs|Avinash Kumar9810028098 rkgoelabheykumarjai |02-05-2025
Municipal Corporation of Delhi [Trivedi(P), In@gmail.com

305 RECOVERY CS (COMM)/496/2025 05-05-2025 BHOLA RAM PAPERS AND POWER([Tarun 90999960284 - 01-05-2025
IPVT LTD45 Vs PARAGON SALESAgarwal(P), ladvtarunlo83@gmail.
IPVT LTD lcom

305 RECOVERY CS (COMM)/504/2025 07-05-2025 IPUNJAB NATIONAL BANK Vs 8800792205, Imohitrajadvocate@g [06-05-2025
IVIKRAM SINGH Imail.com

305 IRECOVERY CS (COMM)/502/2025 07-05-2025 ISTATE BANK OF INDIA Vs ASHOKJEEWAN 0810099243 3SPGADVOCATE@G [02-05-2025
IKUMAR YADAV [PARKASH IMA1L.COM

IGUPTA(P),
305 RECOVERY CS (COMM)/505/2025 07-05-2025 ISTATE BANK OF INDIA Vs Geeta [Suchita Dixit(P),[8896932838 lagnihotrisuchitaDgm |06-05-2025
lail.com

305 RECOVERY CS (COMM)/517/2025 08-05-2025 IM/S SURYA ROSHNI LTD Vs M/SVineet Jain(P), 9958127227 [E-Mail id:30-04-2025

IML SOLARTECH PVT LTD vineetjain27@gmail.c
om

305 IRECOVERY CS (COMM)/516/2025 08-05-2025 INISHA GAWARY Vs JAbhinav 9999551989; labhinavtfrabanriasso [07-05-2025
RAHIMULLAH Bhatia(P), ciates.in:

305 RECOVERY CS (COMM)/515/2025 09-05-2025 WITENDER KOHLI Vs M/S NKS[SAROJ 0818418301 [duttasarojog@gmaii. [06-05-2025
IMEDICAS AND ANR BAKSHI(P), lcom

305 IRECOVERY ICS (COMM)/529/2025 13-05-2025 |Addidas AG Vs She Zone By BB laastha 9718209970 laastha(@th €24-05-2025

sharma(P), legist.com

305 IRECOVERY CS (COMM)/536/2025 15-05-2025 IM/S WELD AND CUT}Vineet 783866114+ INA 13-05-2025
IENTERPRISES Vs MRL COATER|Taneja(P),
IAND PLASTERS PVT LTD AND|
IANR
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305 RECOVERY CS (COMM)/549/2025 16-05-2025 IKOTAK MAHINDRA PRIME LTD [Kushal 9958724670, k us ha L.k umar@eruj0o8-04-2025
Vs HIMANSHU KALIAKumar(P), d ite l ea'q~a.
(BORROWER)

305 RECOVERY CS (COMM)/548/2025 16-05-2025 ICOGOPORT PRIVATE LIMITED Vs |Uday Kumar(P),[9810868162 ladvudaykumar@gmaijp8-05-2025
IS2M LOGISTICS INDIA PRIVATEH l.com
ILIMITED

305 RECOVERY CS (COMM)/577/2025 20-05-2025 Shilpa Khanna Vs Vipul Sachdeva |SANTOSH 9313780408 ISBPAND DY7 @Yji4-05-2025

KUMAR(P), JAHOO. COM

305 RECOVERY CS (COMM)/583/2025 21-05-2025 Vikas Sharma Vs M/s Gagan|Pradeep Kumang971929787 JADVPRADEEP1980 [19-05-2025
[Pharmaceuticals and Others Bhardwaj(P), @GMAIL.COM

305 RECOVERY CS (COMM)/601/2025 24-05-2025 ISudesh Bala Bhasin Vs PromilaSonali 0810006974 sunilmalhotraandass [23-05-2025
Dang IMalhotra(P), ociates@gmail.com

305 IRECOVERY ICS (COMM)/485/2025 GENETIX BIOTECH ASIA LIMITEDMadhav 8700568976 madhav@rkuco.com |07-05-2025
Vs ACCUTEST BIOLOGICS [Gawri(P),
IPRIVATE LIMITED

305 IRECOVERY CS (COMM)/547/2025 BECOTT FABRICS INDIA THRShilpee 0811408021 INA 09-05-2025
PARTNER SAHAJDEEP SINGH]Aggarwal(P),
BHATIA Vs NOOR DEEP SINGH]
SAHWNEY




S.NO COURT

6 ISH. NIKHIL
ICHOPRA, DJ COMM-|
06 TIS
ICOURT
IDELHI

DISTRICT COURT ROOM
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CASE NUMBER
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REGISTRATION
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ADVOCATE
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ID FILING

ICORPORATION OF DELHI

410 ICS (COMM)/467/2025 CS (COMM)/467/2025 01-05-2025 IGURCHARAN SINGH Vs M/S B DVandana 0313703302, vandanasharma@yah[27.04.2025
J International (CS AGENT) Sharma 7082799692 loo.com

410 IOMP (I) (COMM)/378/2025 IOMP (I) (COMM)/378/2025 [01-05-2025 IM/S TATA CAPITAL LTD Vs JAKIRVibhor 0560425909 lsupport@arvlawcham(29.04.2025
JAKIR IMathur(P), bers.co.in

410 IOMP (I) (COMM)/400/2025 OMP (I) (COMM)/400/2025 [02-05-2025 [TATA CAPITAL LTD Vs AMARANISH 0811452022 Anish_bhola17@yahol24.04.2025
ISINGH CHOUDHARY BHOLA(P), lo.com

410 ICS (COMM)/471/2025 CS (COMM)/471/2025 02-05-2025 IM/S PHARMA PVT LTD Vs [ANSHU 9871778720 lanshukumar@gmail.cl01.05.2025
IMAHADEV PHARMACEUTICALS [KUMAR(P), jom

410 ICS (COMM)/484/2025 CS (COMM)/484/2025 05-05-2025 RAJNISH YADAV Vs MUNICIPALfSatyajit 0868088168 cinmoyassociates@g [23.04.2025
ICORPORATION OF DELHI [Kumar(P), Imail.com

410 ICS (COMM)/497/2025 CS (COMM)/497/2025 06-05-2025 IPUMA SE Vs GAURAV CHADHA [Prachi 9911703098 prachigupta@pamsle [04.05.2025

IGupta(P), lgal.com

10 ICS (COMM)/489/2025 CS (COMM)/489/2025 06-05-2025 M/s R K GOEL ABHAY KUMARAvinash Kumar9871441764 aktrivedilawoffices@go01.05.2025

JAIN Vs MUNICIPAITrivedi(P), Imail.com




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

10 JIOMP (1) (COMM)/419/2025 OMP (I) (COMM)/419/2025 [06-05-2025 [TATA CAPITAL LTD Vs SHYAMIANISH 0811452022 Anish_bhola1y@yaho|01.05.2025
SUNDER BHOLA(P), lo.com

410 [Execution (Comm)/241/2025 [Execution (Comm)/241/2025|07-05-2025 IM/S DONEC APPARELS PVT LTD [Mohit Seth(P),
Vs M/S GULSHAN GARMENTS

410 ICS (COMM)/511/2025 CS (COMM)/511/2025 09-05-2025 PUMA SE Vs NAEEM TYAGI Prachi 9911703098 prachigupta@pamsle [04.05.2025

IGupta(P), lgal.com
10 [ExCOMM - Award by ArbExCOMM - Award by Arbf13-05-2025 INARESH KUMAR GUPTA AND COMOHD
IComm/14/2025 Comm/14/2025 IPVT LTD Vs GNCT DELHI IQADEER(P),

410 ICS (COMM)/523/2025 CS (COMM)/523/2025 14-05-2025 [UNION BANK OF INDIA Vs [ALOK 9911000126 lalok.adv2001@gmail.|08.05.2025
IMOHINDER PAL AND ANR [KUMAR(P), lcom

410 ICS (COMM)/531/2025 CS (COMM)/531/2025 15-05-2025 IMS P K OVERSEAS PVT LTD Vs [Sunanda 9891105069 sachar.akhil@gmail.c |08.05.2025
CHAMAN LAL SETIA EXPORTS[Tulsyan(P), lom
LTD

10 ICS (COMM)/532/2025 CS (COMM)/532/2025 15-05-2025 IMS P K OVERSEAS PVT LTD Vs [Sunanda 0891105069 sachar.akhil@gmail.c |08.05.2025
CHAMAN LAL SETIA EXPORTSTulsyan(P), lom
LTD
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10 IOMP (I) (COMM)/430/2025 OMP (I) (COMM)/430/2025 [15-05-2025 'ATA CAPITAL LIMITED Vs ITIANISH
KUMAR BHOLA(P),

410 ICS (COMM)/539/2025 CS (COMM)/539/2025 16-05-2025 M/S AHUJA BOOK COMPANY PVTyogender 0810668042 lyogendragautam.lega [09.05.2025
LTD Vs M/S NOVA EDUCATINALjgautam(P), l@gmail.com
ISOCIETY

10 IOMP (COMM)/23/2025 OMP (COMM)/23/2025 16-05-2025 [UNION OF INDIA Vs M/S AMBEY[VARUN
ICONSTRUCTION CO RAJPAL(P),

410 ICS (COMM)/537/2025 CS (COMM)/537/2025 16-05-2025 IM/S CHOUDHARY GEMS Vs M/S[Hanit 0811181360 lanishvermaadvocate [06.05.2025
IVARDHMAN SALES CORP Sachdeva(P), @gmail.com

410 ICS (COMM)/558/2025 CS (COMM)/558/2025 19-05-2025 M/S MAHADEV ENTERPRISESJAGRITI 8527506427 lawfirm@unsolvedleg(15.05.2025
THORUGH ITS AR SH MOHAN LAIJAIN(P), lal.com
WAIN Vs KAILASH PROP OF M/
IADITYA ENGINEERING

410 ICS (COMM)/559/2025 CS (COMM)/559/2025 19-05-2025 IYogesh Aggarwal Vs Municipalsatyendra 0811161525 sksingh116 @gmail.co [08.05.2025
Corporation of Delhi kumar singh(P), Im

10 ICS (COMM)/567/2025 CS (COMM)/567/2025 20-05-2025 IMS ARYA AND CO Vs MUNICIPALJRobin Bhardwaj 9560905884 asimnaeemadv@gmail21.05.2025
ICORPORATION OF DELHI l.com
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10 ICS (COMM)/569/2025 CS (COMM)/569/2025 20-05-2025 IM/s SAKARNI PLASTER INDIAMAYANK 8588857704 office@verticallegal.i {14.05.2025
PVT LTD Vs Concept High conAGGARWAL(P), n
Private Limited

410 ICS (COMM)/566/2025 CS (COMM)/566/2025 20-05-2025 ROYAL APPARELS Vs  GURUPRIYANKA 0811149343 lyashthakurs545@gmaif16.05.2025
IANGAD EXCLUSIF ICHAUDHARY(P| l.com

410 IOMP (I) (COMM)/440/2025 IOMP (I) (COMM)/440/2025 [24-05-2025 IDCB BANK LTD Vs RAMPHALANISH 0811452022 Anish_ bhola1y@yaho|21.05.2025
9917 BHOLA(P), lo.com

410 ICS (COMM)/595/2025 ICS (COMM)/595/2025 24-05-2025 IM/S GR ENTERPRISES Vs M/SCHERRY 0811056644 laseemnaeemadv@gm|[21.05.2025
IHARYANA RICE MILLS IGUPTA(P), lail.com

410 IOMP (I) (COMM)/439/2025 OMP (I) (COMM)/439/2025 [24-05-2025 IDCB BANK LTD Vs ASHISHIANISH 0811452022 Anish_bhola17@yaho[21.05.2025
IMALIK BHOLA(P), lo.com

410 ICounter Claim/27/2025 Counter Claim/27/2025 27-05-2025 IVISHAL GUPTA AND ANR Vs [RAKESH KW1055222 linfo@credencelaw.co [27.05.2025
RAHUL BANSAL KUMAR m.

410 ICS (COMM)/607/2025 CS (COMM)/607/2025 27-05-2025 ROHIT KUMAR Vs THE NEW[Rajesh Dwivedi [9811166662 22.05.2025
INDIA ASSURANCE COMPANY|
LTD
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410 ICS (COMM)/608/2025 CS (COMM)/608/2025 27-05-2025 IM/S S K CONSTRUCTION CO Vs [Shikha Goel(P), [8287634805 23.05.2025
IDELHI JAL BOARD

410 IOMP (I) (COMM)/441/2025 OMP (I) (COMM)/441/2025 [27-05-2025 IVISHNU SHARMA Vs DELHIvishnu 8447151507 bharatmal2@gmail.c [24.05.2025
IMETRO  RAIL CORPORATIONfsharma(P), jom
LIMITED

410 ICS (COMM)/618/2025 CS (COMM)/618/2025 20-05-2025 SUO EXPERTS PVT LTD Vs [Kunal Yadav(P),|8743904246 ch.aakash86 @gmail.c[24.05.2025
IMOHAMMAD HILAL lom

410 IOMP (I) (COMM)/459/2025 IOMP (I) (COMM)/459/2025 [29-05-2025 [TATA CAPITAL LTD Vs RAJESHANISH 0811452022 Anish_bhola1y@yahol24.05.2025
KUMAR BHOLA(P), lo.com

410 IOMP (I) (COMM)/460/2025 IOMP (I) (COMM)/460/2025 [29-05-2025 [TARA CAPITAL LTD Vs RAJESHIANISH 0811452022 Anish_bhola1y@yahol24.05.2025
KUMAR BHOLA(P), lo.com

410 ICS (COMM)/619/2025 CS (COMM)/619/2025 20-05-2025 IMAHABIR PRASAD MUNDRA Vs [GAURAV 9811753008, 23.05.2025
SOHAN LAL LAKHOTIYA ANDKUMAR(P), 8700205854
JANR

10 IOMP (I) (COMM)/468/2025 OMP (I) (COMM)/468/2025 [31-05-2025 IM/S INDOSTAR CAPITALJVIMAL 90990241436 sourabh@firstassocia [19.01.2025
IFINANCE LTD Vs ARJUN KUMAR[KHURANA(P), tes.in
[YADAV
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410 [Execution (Comm)/234/2025 [Execution (Comm)/234/2025/05-05-2025 PREM BAJAJ Vs ROHIT JI IT. R. 0811365932 trguptagz2@gmail.co
IGUPTA(P), Im
410 [Execution (Comm)/235/2025 [Execution (Comm)/235/2025(05-05-2025 ISUPER CASSETTES INDUSTRIES[K.K. KHETAN (9810389109 01.05.2025
PVT LTD Vs KTV Varanasi
410 [Execution (Comm)/268/2025 [Execution (Comm)/268/202523-05-2025 IM/S HICON ENGINEERING COChirag 85876969 ladvkhurana.chirag@g(13.05.2025
PVT LTD THROUGH ITS AR MR[Khurana(P), Imail.com
RAVI BAFNA Vs M/S GOPALA
MTHERMOPACKS INDIA PVT LTD
410 [Execution (Comm)/276/2025 [Execution (Comm)/276/2025[27-05-2025 IM/S HARIHAR ENTERPRISES Vs [S.R. YADAV 8800521153 ladvsryadavig89@gm [21.05.2025
M/S A K FIRE PROTECTION| lail.com
COMPANY
7 ISH. MUKESHICENTRAL [COURT ROOMICIVIL SUIT OMP(I) COMM 395/2025 01.05.2025 [TATA CAPITAL LTD. VS RAHULVIBHOR 0560425989 INA [30.04.2025
[KUMAR GUPTA | 302 SINGH IMATHUR
IDISTRICT JUDGE,|
ICOMMERCIAL
ICOURT-07
COURT ROOM[CIVIL SUIT OMP(I) COMM 406/2025 [02.05.2025 [TATA CAPITAL LTD. VSANISH BHOLA (9811452022 Anish_bhola17@yaho(30.04.2025
1302 IMOHAMMED VAKEEL jo.com
COURT ROOM(CIVIL SUIT OMP(I) COMM 407/2025 02.05.2025 TATA CAPITAL LTD. VSANISH BHOLA (9811452022 Anish_bhola17@yaho(30.04.2025
1302 RAJENDRA KUMAR JATOLIYA lo.com
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COURT ROOM[CIVIL SUIT OMP(I) COMM 408/2025 [02.05.2025 [TATA CAPITAL LTD. VS AKHILESHANISH BHOLA 9811452022 Anish_bhola17@yaho|30.04.2025
302 IPRATAP SINGH lo.com
COURT ROOM[CIVIL SUIT CS(COMM) 473/2025 02.05.2025 IM/S AGRICO ORGANICS LTD. VSAMANDEEP  [9873967070 lamandeep@adsandco|01.05.2025
302 K.P.R. CROPSCIENCE PVT. LTD. |SINGH Impany.com
COURT ROOM(CIVIL SUIT CS(COMM) 476/2025 03.05.2025 RAKESH JAIN VS SMT. REETAD.R.JAIN 0871059347 [djani5857@gmail.co [02.05.2025
302 KUMARI PADHY Im
COURT ROOMICIVIL SUIT ICS(COMM) 494/2025 06.05.2025 IVIVEK SARDA VS SAURABHPATIN MANN (9873558888 IMANNASSO247@G [24.04.2025
302 KHANDELWAL IMAIL.COM
COURT ROOM[CIVIL SUIT ICS(COMM) 495/2025 06.05.2025 M/S SHREE GRANITES VSJATIN MANN (0873558888 IMANNASSO247@G [28.04.2025
302 SAURABH KHANDELWAL IMAIL.COM
COURT ROOM[CIVIL SUIT ICS(COMM) 501/2025 07.05.2025 STATE BANK OF INDIA VS KIRPAJEEWAN 0810099243 UVPGADVOCATE@G [03.05.2025
302 RAM [PRAKASH IMAIL.COM

IGUPTA
COURT ROOM(CIVIL SUIT CS(COMM) 533/2025 15.05.2025 BANK OF BARODA VS RADHEY|GOVIND 0718618928 INA 13.05.2025
302 SHYAM MISHRA BALLABH

PANDEY
COURT ROOMICIVIL SUIT CS(COMM) 550/2025 17.05.2025 IM/S RAUNAK ELECTROVISION[LOKESH 0811218876 lokesh@aceconsilium [15.05.2025
302 ILLP VS M/S SPECTRA ELECTRICKUMAR .com

CO. IAGGARWAL

COURT ROOM[CIVIL SUIT CS(COMM) 551/2025 17.05.2025 SAROJ BALA VS MUNICIPALSATYENDRA [9811161525 sksingh116 @gmail.co [13.05.2025
302 ICORPORATION OF DELHI [KUMAR SINGH Im
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CASE NUMBER
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REGISTRATION

OFPETITIONER
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FILING

COURT ROOM[CIVIL SUIT ICS(COMM) 588/2025 22.05.2025 THE FEDRAL BANK LTD. VSKIRAN 0810472145 kiranmahajan6o@ya [17.05.2025
302 IDINESH KUMAR IMAHAJAN hoo.com
COURT ROOMICIVIL SUIT ICS(COMM) 606/2025 27.05.2025 BINDAL SMELTING PVT. LTD. VSAMIT TEWARI [9818180025 IATANDA.ADV@GMA[16.05.2025
302 IM/S RED BATTERIES AND ANR. [L.COM
COURT ROOM(CIVIL SUIT CS(COMM) 615/2025 28.05.2025 IM/S SWASTIK PIPE LTD. VS M/SBHARAT 9999442895 BHUSHANADV@GM[15.04.2025
302 ISANWARIYA STEEL INDUSTRIES [BHUSHAN AIL.COM
S ISH. GORAKH NATHI|CENTRAL [NIL

[IPANDEY, DISTRICT]

JUDGE,

ICOMMERCIAL

ICOURT

o ISH. DEEPAK GARG,[CENTRAL |[309 THIRDIOMP (I) COMM. IOMP (I) (COMM)/387/2025 [01-05-2025 [TATA CAPITAL LTD Vs SANTOSH|Vibhor 9560425989 support@arvlawcham|30.04.2025

IDISTRICT JUDGE,| FLOOR KUMAR Mathur(P), bers.co.in

ICOMMERCIAL [EXTENTION

ICOURT-09 [BLOCK
309 THIRDIOMP (I) COMM. IOMP (I) (COMM)/386/2025 [01-05-2025 [TATA CAPITAL LTD Vs NAVEENANISH 0811452022 Anish_bhola@gmail. [30.04.2025
FLOOR IMAHESHWARI BHOLA(P), lcom
EXTENTION
[BLOCK
309 THIRDICS (COMM.) CS (COMM)/521/2025 13-05-2025 BECOTT FABRICS INDIA THRShilpee 0818408087, INA 09.05.2025
FLOOR PARTNER SAHAJDEEP SINGHJAggarwal(P), (9811408021
[EXTENTION IBHATIA Vs ANIL SACHDEVA
BLOCK
300 THIRDICS (COMM.) CS (COMM)/520/2025 13-05-2025 IYogesh Aggarwal Vs Municipallsatyendra 0811161525 sksinghll  6@gmaii09.05.2025
FLOOR Corporation of Delhi kumar singh(P), .com
[EXTENTION
BLOCK
309 THIRDIEXECUTION [Execution (Comm)/258/2025[15-05-2025 RAJIV GOAL Vs NEW NATURALVASHU 9999761210 ladv.vasugupta@gmai [14.05.2025
FLOOR IPRODUCT IGUPTA(P), l.com
[EXTENTION
[BLOCK




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

300 THIRDICS (COMM.) CS (COMM)/572/2025 20-05-2025 ILakshay puri Vs M/s Lahaul Miningrishabh 0555444535 JADV.RISHABHLUTH|19.05.2025
FLOOR land Projects Private Limited luthra(P), RA@GMAIL.COM

[EXTENTION

BLOCK

300 THIRDICS (COMM.) CS (COMM)/571/2025 20-05-2025 SHREE KARANGAR PVT LTD Vs [ARCHIT 0599043045 legal @sigmalegal.in {19.05.2025
FLOOR IGULATI AND COMPANY AND ORS [SINGHAL(P),

[EXTENTION

[BLOCK

309 THIRDICS (COMM.) CS (COMM)/585/2025 22-05-2025 PUNJAB NATIONAL BANK Vs [LALIT KUMAR[8285555162, kalaanilegaladvisors [21.05.2025
FLOOR BABITA MITTALPROP OF MITTALSHARMA(P), [9818090199, @gmail.com

[EXTENTION IENTERPRISES 9149274689

BLOCK

309 THIRDI|CS (COMM.) CS (COMM)/592/2025 23-05-2025 IM/s Aditya Construction Company [Shikha Goel(P), [8287634805 INA 22.05.2025
FLOOR Vs Delhi Jal Board and others

[EXTENTION

BLOCK

300 THIRD(CS (COMM.) CS (COMM)/598/2025 24-05-2025 |Ashok Kumar Rana Vs Municipallsatyendra 0811161525 sksinghl16@gmail. [23.05.2025
FLOOR Corporation of Delhi kumar singh(P), lcom

[EXTENTION

[BLOCK

309 THIRDICS (COMM.) CS (COMM)/611/2025 27-05-2025 GOPAL KRISHAN Vs ATULVISHAL 09 811402715 vishalchoudhary_200}26.05.2025
FLOOR GUPTA ICHAUDHARY ls5@yahoo.com

EXTENTION

[BLOCK

309 THIRDICS (COMM.) CS (COMM)/613/2025 27-05-2025 Shivangi Aggarwal Vs Municipallsatyendra 0811161525 sksinghl16@gmail. [26.05.2025
FLOOR Corporation of Delhi kumar singh(P), lcom

[EXTENTION

BLOCK

300 THIRDIOMP (I) COMM. IOMP (I) (COMM)/444/2025 [27-05-2025 [TATA CAPITAL LTD Vs |ANISH 0811452022 Anish_bhola@gmail. [26.05.2025
FLOOR IASSOCIATE BUILDER ANDBHOLA(P), lcom

[EXTENTION [TRADERS 8563

BLOCK

300 THIRDIOMP (I) COMM. IOMP (I) (COMM)/443/2025 [27-05-2025 [TATA CAPITAL LTD Vs |ANISH 0811452022 Anish_bhola@gmail. [26.05.2025
FLOOR DHARMENDRA YADAV BHOLA(P), lcom

[EXTENTION

[BLOCK
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ICOURT

300 THIRDIOMP (I) COMM. IOMP (I) (COMM)/442/2025 [27-05-2025 'ATA CAPITAL LTD Vs RAJESHIANISH 0811452022 Anish_bhola@gmail. [26.05.2025
FLOOR KUMAR 6567 BHOLA(P), lcom
[EXTENTION
BLOCK
300 THIRDIOMP (I) COMM. OMP (I) (COMM)/458/2025 [28-05-2025 IM/S RNH TRADING PVT LTD Vs [SANCHAY 9711184111, nitinkgupta 27.05.2025
FLOOR IMS BLU SMART FLEET PVT LTD [MEHROTRA(P) 8826009919 @lexsunraj.com
[EXTENTION IAND OTHERS ,
[BLOCK
309 THIRDICS (COMM.) CS (COMM)/621/2025 29-05-2025 IM/s Samta Electricals Through ItSUKRIT 0810198988 [HARIOMGUPTA.CO [28.05.2025
FLOOR Proprietor Ashish Jain Vs M/sIGUPTA(P), @GMAIL.COM
EXTENTION |Alpha Deals Pvt Ltd Through Its
BLOCK Directors
309 THIRDICS (COMM.) ICS (COMM)/625/2025 29-05-2025 IM/S Eklingjee Polymers Pvt Ltd Vs [LOVEKESH 89 lovekesh27@gmail.co [28.05.2025
[FLOOR IM/s Welmax Traders IAGGARWAL(P),[1947575/9873300 |m
[EXTENTION 064
BLOCK
309 THIRDIOMP (I) COMM. OMP (COMM)/26/2025 20-05-2025 IM/S S K SANITATION PVT LTD Vs |G S 9717211123 lgangwar@gsgangwar.|[28.05.2025
FLOOR IM/s Modern It Solutions LLP IGANGWAR(P), lcom
[EXTENTION
[BLOCK
309 THIRDICS (COMM.) CS (COMM)/637/2025 131-05-2025 IM/S SAKARNI PLASTER INDIAIMMAYANK 8588857704 office@verticallegal.i |30.05.2025
FLOOR IPVT LTD Vs JAIBIR SINGH IAGGARWAL(P), In
EXTENTION
[BLOCK
309 THIRDIEXECUTION [Execution (Comm)/230/2025/03-05-2025 ISuper Cassettes Industries Pvt Ltd VSANJALI 0810389109 INA 02.05.2025
FLOOR IM/s Riddhi Siiddhi Cable Network [NEHRA(P),
[EXTENTION
BLOCK
309 THIRDIEXECUTION [Execution (Comm)/229/2025/03-05-2025 Super Cassettes Industries Pvt Ltd VSANJALI 0810389109 INA 02.05.2025
FLOOR IM/s Riddhi Siiddhi Cable Network [NEHRA(P),
[EXTENTION
BLOCK

10 ISH. AJAY PANDEY,CENTRAL (307 ICivil CS (COMM)/468/2025 01-05-2025 IM/s R K Goel Abhey Kumar Jain Vs|Avinash Kumarg871441764 laktrivedilawoffices@g29.04.2025

IDISTRICT JUDGE, Municipal Corporation of Delhi [Trivedi(P), Imail.com
ICOMMERCIAL




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
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307 ICivil IOMP (I) (COMM)/399/2025 [02-05-2025 [TATA CAPITAL LTD Vs |ANISH 0811452022 lanish_bhola17@yaho [30.04.2025
IBHANWARSINGH RAO BHOLA(P), lo.com

307 ICivil CS (COMM)/474/2025 02-05-2025 PUMA SE Vs Anamika Bansal Prachi 9911703098 lcontact@panslegal.co|01.05.2025

IGupta(P), Im

307 ICivil OMP (I) (COMM)/413/2025 [03-05-2025 [TATA CAPITAL LTD Vs MUKESHANISH 0811452022 lanish_bhola17@yaho [02.05.2025
IGULATI BHOLA(P), lo.com

307 ICivil OMP (I) (COMM)/414/2025 [03-05-2025 [TATA CAPITAL LTD Vs ANJANIANISH 0811452022 lanish_bhola17@yaho [02.05.2025
KUMAR PANDEY BHOLA(P), lo.com

307 ICivil [Execution (Comm)/251/2025|09-05-2025 IARTI DEVI Wo Late RAJBIR SINGH[Nitin Soam 0667218521 ISHUBHMCD @gmail.|02.05.2025
Vs MCD Through Its Commissioner lcom

307 ICivil OMP (I) (COMM)/418/2025 [05-05-2025 [TATA CAPITAL LTD Vs BALDEVJIADV. LALIT|8130383143 lalitpandeyadv@gmail03.05.2025
BHIKHAJI CHAUHAN PANDEY(P), l.com

307 ICivil [Execution (Comm)/250/2025/08-05-2025 IM/s MUTHOOT FINCORP LTD Vs [GYANVARDHA |9971883579 ardhanslawfirm@g [03.05.2025
MOHD IMRAN IN SINGH(P), Imail.com

307 ICivil CS (COMM)/503/2025 07-05-2025 STATE BANK OF INDIA Vs |[Suchita Dixit(P),[8896932838 lagnihotrisuchita@gm|05.05.2025
PREETT JOSHI lail.com

307 ICivil [Execution (Comm)/245/2025/08-05-2025 JAKHILESH SHAXENA Vs M/s[Ravi Chawla(P), 0810072679 office@ravichawla.co.[07.05.2025
IGLOBIRA MEDICAL SERVICES lin
IPVT LTD
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307 ICivil CS (COMM)/514/2025 09-05-2025 Anil Kumar Gupta Vs Municipallsatyendra 0811161525 sksinghll6 @gmail.co [07.05.2025
Corporation of Delhi kumar singh(P), Im

307 ICivil [Execution (Comm)/261/2025[19-05-2025 IAZAM ALI Vs PANKAJ JAJORIAMOHAMMAD (9873774846 - 09.05.2025
land ANR SUAIB(P),

307 ICivil CS (COMM)/568/2025 20-05-2025 WASWANT SINGH DABAS Vs f[satyendra 0811161525 sksinghll6 @gmail.co [13.05.2025
IMUNICIPAL CORPORATION OHkumar singh(P), m
IDELHI

307 ICivil ICS (COMM)/530/2025 14-05-2025 INIKE INNOVATE C V ANR Vs [Shravan 6201970125 lunitedmark@uniteda [13.05.2025
IASHOK KUMAR Bansal(P), Indunited.com

307 ICivil CS (COMM)/562/2025 19-05-2025 IM/s Daoming Reflective MateriallSUNIL 9311515886 sunilknb@gmail.com [15.05.2025
India Pvt Ltd Vs M/s Dev PlasticfKUMAR(P),
thorugh Proprietor Sh Varun Dey|
ISharma

307 ICivil CS (COMM)/565/2025 19-05-2025 INIKE INNOVATE C V Vs AshokfShravan 6201970125 lunitedmark@uniteda [16.05.2025
Kumar ANR Bansal(P), Indunited.com

307 ICivil CS (COMM)/570/2025 20-05-2025 [Under Armour Inc Vs Owner/jaastha 9718209970 laastha@thelegist.com16.05.2025
Proprietor of She Zone sharma(P),

307 ICivil CS (COMM)/630/2025 130-05-2025 ISAROJ BALA Prop of M/s BALAJIsatyendra 0811161525 sksinghll6 @gmail.co [26.05.2025
ENTERPRISES Vs  MUNICIPAUkumar singh(P), Im
ICORPORATION OF DELHI through
its COMMISSIONER

307 ICivil IOMP (I) (COMM)/456/2025 [27-05-2025 [TATA CAPITAL LTD Vs ARAVALIANISH 0811452022 lanish_bhola17@yaho [26.05.2025
ILOGISTICS BHOLA(P), lo.com




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

1307 [Execution (Comm)/277/2025[27-05-2025 Smt Seema Prop of M/s Bhalotid ANANT 9999421467 lanantyadavs55@gma [26.05.2025
Trading Co Vs Shri Navaram PropRAO(P), lil.com
of M/s MP Trading Co

1307 ICivil CS (COMM)/631/2025 130-05-2025 M/s BR TECH TEX Vs |KAMAL RAJ|8860459079 ladvpiyushpahujag1@ [27.05.2025
RAJASHEKHAR M NALLA PropSAXENA(P), lgmail.com
IM/s ZIVA DYE CHEM

307 ICivil OMP (I) (COMM)/465/2025 [30-05-2025 DCB BANK LTD Vs SHYAM SINGHANISH 0811452022 lanish_bhola17@yaho [28.05.2025

BHOLA(P), lo.com

307 ICivil ICS (COMM)/635/2025 30-05-2025 ICANARA BANK Vs SHUBHAM|SUSHIL 0868422289 raisushilog15@gmail.[28.05.2025
IKAUSHIK AND ANR [KUMAR RAI(P), lcom

1307 ICivil CS (COMM)/633/2025 130-05-2025 IM/s MANGLAGORI DEALERS PVT|SANDEEP 9911314422 imalhotraadv@gmail.c29.05.2025
ILTD Vs Sh AVDHESH KUMAR|JYADAV(P), lom
JAISWAL Prop of M/s ARYAAN|
HANDLOOM




S.NO COURT

SH. S.S RATHI,
IDISTRICT JUDGE,
COMMERCIAL
ICOURT

DISTRICT COURT ROOM

COURT ROOM 310

CASE TYPE

ICS (COMM)

CASE NUMBER

ICS (COMM)/470/2025

DATE
REGISTRATION

02-05-2025

OFPETITIONER

NAME VS
RESPONDENT NAME

Rajnish Yadav Vs MUNICIPAL
ICORPORATION OF DELHI

ADVOCATE

IMoni Cinmoy

ADVOCATE
MOBILE
NUMBER

0555215464

ADVOCATE EMAILDATE OF E-

ID

lcinmoyassociates@g
Imail.com

FILING

23.04.2025

COURT ROOM 3100MP (COMM) OMP (COMM.)/17/2025 05-05-2025 IGOVERNMENT OF NCT OF DELHIZafar Abbas 0868122342 za161321@gmail.com [24.04.2025
Vs MS MAA BHAGWAT]]|
IASSOCIATES

COURT ROOM 310[0MP (I) (COMM) IOMP (I) (COMM.)/422/2025 [06-05-2025 [TATA CAPITAL LIMITED VsfLalit Pandey 8130383143 lalitpandeyadv@gmai|02.05.2025
HEMANT WADHWA l.com

COURT ROOM 310[EX (COMM) [Execution 07-05-2025 IMOHD FAHIM Vs M/s ORIENTALR B Singh 0810822167 ladvocaterbsingh1962 [29.04.2025

(Comm.)/242/2025 INSURANCE COMPANY LTD. (@gmail.com

COURT ROOM 3100MP (I) (COMM) IOMP (I) (COMM.)/424/2025 [07-05-2025 [TATA CAPITAL LIMITED VsAnish Bhola 0811452022 Anish_bhola1y@yahol23.04.2025
KAILASH CHANDRA SHARMA lo.com

COURT ROOM 31000MP (I) (COMM) IOMP (I) (COMM.)/425/2025 [07-05-2025 [HDFC BANK LTD. Vs ATULAnish Bhola 0811452022 Anish_ bhola1y@yahol25.04.2025
SHARMA .com

COURT ROOM 310[0MP (I) (COMM) IOMP (I) (COMM.)/426/2025 [07-05-2025 HDFC BANK LTD. Vs BHURAAnish Bhola 0811452022 Anish_bhola17@yaho25.04.2025
ISINGH lo.com

COURT ROOM 310[0MP (I) (COMM) IOMP (I) (COMM.)/427/2025 [07-05-2025 [TATA CAPITAL LIMITED VsAnish Bhola 0811452022 Anish_bhola1y@yahol22.04.2025
KOSHALYA lo.com

COURT ROOM 31000MP (I) (COMM) IOMP (I) (COMM.)/428/2025 [07-05-2025 IM/s INDOSTAR CAPITAL FINANCHAnish Bhola 0811452022 JAnish_bhola1y@yaho[19.01.2025

ILIMITED Vs DEEPAK JOSHI

j0.com
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COURT ROOM 310[0MP (I) (COMM) IOMP (I) (COMM.)/429/2025 [07-05-2025 HDFC BANK LTD. Vs SURESH|Anish Bhola 0811452022 Anish_bhola1y@yahol19.12.2024
KUMAR VERMA lo.com

COURT ROOM 310[CS (COMM) CS (COMM)/509/2025 08.05.2025 IM/S ALLIANCE TUBES COMPANY|[Karan Chawla (8743968006 lkaranchawlag2@gma|03.05.2025
IAND CONSULTANT THROUGH IT§ lil.com
IPROPRIETOR Vs PRABHAT]
SHARMA

ICOURT ROOM 310[CS (COMM) CS (COMM)/524/2025 14.05.2025 STEEL METAL TUBES ( INDIA)K Rahman 0811486602 krahman6664@gmail|08.05.2025
PVT. LTD vs OCEAN STEEL L.com
INDUSTRIES

ICOURT ROOM 310(CS (COMM) CS (COMM)/525/2025 14.05.2025 Gulshan Sharma vs Ashish Aggarwal |S B Pandey 9313780408 sbpandey7@yahoo.co0|09.05.2025

Im

COURT ROOM 310(CS (COMM) CS (COMM)/530/2025 14.05.2025 INIKE INNOVATE C V ANR VsShravan Bansal [6201970125 lunutedmark@united 12.05.2025
IASHOK KUMAR landunited.com

COURT ROOM 310[EX (COMM) [Execution 14.05.2025 IMOHD FAHIM vs M/S ORIENTALR B Singh 0810822167 ladvocaterbsingh1962 [08.05.2025

(Comm.)/256/2025 INSURANCE COMPANY LTD (@gmail.com

ICOURT ROOM 310Misc DJ Misc DJ/388/2025 15.05.2025 IMOHINDER KUMAR GANDHI vst -
RISHABH BANSAL

COURT ROOM 310[0MP (I) (COMM) IOMP (I) (COMM.)/430/2025 [15.05.2025 [TATA CAPITAL LTD. VS ITIAnish Bhola 0811452022 JAnish_bhola1y@yahol14.05.2025
KUMAR lo.com

COURT ROOM 310[CS (COMM) CS (COMM)/545/2025 16.05.2025 DINESH KUMAR vs VIJAY CHUG |[Manish Dewan (9213905829 manishdiwanadv@g [08.05.2025

Imail.com




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

COURT ROOM 310[ARB A. (COMM.) IARB. A. (COMM.)/2/2025 [16.05.2025 IPRABHAT  FERTILIZER  ANDPriyam Kamra (9999169502 ladv.priyamkamra@o [15.05.2025
ICHEMICAL WORKS vs GOYAL AND| lutlook.com
IGOEL STAINLESS STEELS

COURT ROOM 310Misc DJ Misc DJ/392/2025 17.05.2025 ROHIT MATHUR Vs M/s BISHANishant 8816090548 nishantbhardwaj4os |-
IDEVELOPERS PVT LTD Bhardwaj (@gmail.com

ICOURT ROOM 310Misc DJ Misc DJ/401/2025 19.05.2025 IBHASIN TIMBER TRADERS AJAY} - - -
KUMAR

COURT ROOM 310[CS (COMM) CS (COMM)/564/2025 19.05.2025 SHEHNAAZ PARVEEN vs PRATAPJitender Garg (9810511644 ladvjiten@yahoo.com [16.05.2025
GULYANI

COURT ROOM 310[EX (COMM) [Execution 20.05.2025 IPRAMOD DASS KHANNA vs M/SiAnmol Kapur [9718844007 kapurassociates235@ [14.05.2025

(Comm.)/263/2025 IALPHA TOYO LTD omail.com
COURT ROOM 310[EX (COMM) [Execution 20.05.2025 Rishabh Bansal vs Mohinder KumarjSandeep 8920434695 ladvocateabhishek29 [18.05.2025
(Comm.)/262/2025 Gandhi Sharma (@gmail.com

ICOURT ROOM 310Misc DJ Misc DJ/404/2025 20.05.2025 IKIRAN INFRA ENGINEERS LTD.J/Ankur 9971420555 official@maplegal.co [16.05.2025

Vs NORTHERN RAILWAYS IGarg/Parul Im
Sharma

COURT ROOM 310(CS (COMM) CS (COMM)/573/2025 20.05.2025 [Pankaj Chaudhary Vs M/s SamparkiSunil Kumarg818470905 sunil70905@gmail.col17.05.2025
Ind. Ltd. Sharma Im

COURT ROOM 310(CS (COMM) CS (COMM)/580/2025 21.05.2025 CENTRAL BANK OF INDIA VS RAJk k Mudgil 7838821105 kkmudgil2g@gmail.c |02.04.2025
KUMAR lom
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ICONSTRUCTIONS 6558

ICOURT ROOM 310(CS (COMM) ICS (COMM)/579/2025 21.05.2025 Saroj Bala vs  MUNICIPALSatyendra 0811161525 sksingh116 @gmail.co [17.05.2025
ICORPORATION OF DELHI Kumar Singh Im
COURT ROOM 3100MP (COMM) OMP (COMM.)/24/2025 21.05.2025 IM/S CHHABRA MARKETING CO vsDivya sharma 9992134167 ladvocatehardiko1@g [16.05.2025
ICLIX CAPITAL SERVICES PVT LTD Imail.com
COURT ROOM 310[EX (COMM) Award by Arb. Comm[Ex.COMM - Award by Arb.21.05.2025 SMFG INDIA CREDIT CO LD vsRohit Sharma (8882257775 rohit@firstassociates.|06.05.2025
Comm./15/2025 Chandra Mohan Kathuria lin
COURT ROOM 310[EX (COMM) [Execution 26.05.2025 ICANARA BANK vs ANIL SHARMAMamata Pal 0873270564 Imamta.palo1@gmail. [22.05.2025
(Comm.)/273/2025 IPROPRIETOR M/s PERFECT FIRE lcom
IEQUIPMENTS
COURT ROOM 3100MP (I) (COMM) IOMP (I) (COMM.)/447/2025 [27.05.2025 [TATA CAPITAL LTD vs JAGSIR[Anish Bhola 0811452022 Anish_bhola1y@yahol24.05.2025
KUMAR lo.com
COURT ROOM 310Misc DJ Misc DJ/428/2025 28.05.2025 M/s VIMAL ELECTRICALS PVT}| - = -
LTD. Vs RAJNISH RANJAN
ICOURT ROOM 310Misc DJ Misc DJ/439/2025 29.05.2025 IKRISHAN KUMAR GUPTA vs MCD |[Satyendra 0811161525 sksingh116 @gmail.co |-
[Kumar Singh Im
COURT ROOM 310(CS (COMM) CS (COMM)/627/2025 29.05.2025 ICANARA BANK Vs VIJAY KUMAR [Sushil  Kumarj9868422289 raisushilog15@gmail.[27.05.2025
Rai lcom
COURT ROOM 310[0MP (I) (COMM) OMP (I) (COMM.)/463/2025 [30.05.2025 [TATA CAPITAL LTD. Vs JRGAnish Bhola 0811452022 Anish_bhola1y@yahol26.05.2025

j0.com




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER

RESPONDENT NAME

NAME VSADVOCATE

ADVOCATE
MOBILE
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ADVOCATE EMAILDATE OF E-

ID

FILING

ICOURT ROOM 310(CS (COMM) ICS (COMM)/628/2025 30.05.2025 [Pawan Bansal vs MCD Satyendra 0811161525 sksingh116 @gmail.co [24.05.2025
Kumar Singh Im
COURT ROOM 310Misc DJ Misc DJ/446/2025 31.05.2025 TIMES INTERNET LIMITED vs- - = -
SERVICE MAGIC INFOJOBS PVT]
ILTD
ICOURT ROOM 310Misc DJ Misc DJ/447/2025 31.05.2025 RAKESH HASTIMAL C SANGHVI- - - -
[FIRST PLUMBING PVT LTD
COURT ROOM 310[CS (COMM) CS (COMM)/636/2025 131.05.2025 SURYA ROSHNI LIMITED VsShrihar Tripathi 9548888420 ladvocate.shrihar@gm|28.05.2025
ISANJAY KUMAR TIWARI lail.com
12 ISH. RAVINDERICENTRAL 401 IOMP I COMM 304/2025 01.05.2025 [TATA CAPITAL LTD V/S SUNILANISH BHOLA [9811452022 IANISHBHOLA17@Y [23.04.2025
IBEDI, DISTRICT] IYADAV JAHOO.COM
JUDGE,
ICOMMERCIAL
ICOURT
lho1 IOMP I COMM 306/2025 01.05.2025 [TATA CAPITAL LTD V/S RAJEEVRASIKA 9560425989 ISUPPORT@ARVLA [30.04.2025
KUMAR SHUKLA & ORS RANJAN WCHAMBERS.CO.IN|
401 ICS COMM k72/2025 02.05.2025 IADITYA PROMOTORS LTD V.SMUNISH 0811427955 IMUNISHLAW.VOHR|01.05.2025
ICITI MEGA MART P LTD VOHARA A@GMAIL.COM
lho1 ICS COMM ku83/2025 03.05.2025 GENETIX BIOTECH ASIA LTD V/SMADHAV 8700568975 IMADHAVGAWRIQ@[28.04.2025
ISMART INNOVATIONS PVT LTD |GAWRI IGMAIL.COM
401 [EX COMM 243/2025 07.05.2025 M/S SOHAN LAL COMMODITY|RAHAT 9899057063 IADVRAHATBANSAL [03.05.2025
IMANAGEMENT LTD V/S M/S R RBANSAL (@GMAIL.COM
JAGROTECH
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o1 [EX COMM 246/2025 08.05.2025 IVIVA BOOKS PVT LTD V/S BOOKSINARENDER 0811140704 INVASHISHTA@GM [05.05.2025
IAND BOOKS IVASHISHTA JAILCOM

401 [EX COMM 248/2025 08.05.2025 IM/S SETHI AGENCIES V/S M/SINIKHIL 7876752880 DHIMANNIKHIL160(01.05.2025
IMEDILIVECARE DHIMAN @GMAIL.COM
IMANUFACTURING PVT LTD

401 [EX COMM 257/2025 14.05.2025 IHINDUSTAN METAL CAST V/SABHIMANYU [9015668564 IABHIMANYU @ASPA[]25.04.2025
ISWETA RAJ IGOEL RTNER.IN

lto1 ICS COMM 522/2025 14.05.2025 JANIL. KUMAR GUPTA V/ MCD & 06.05.2025
ORS

lho1 ICS COMM 538/2025 16.05.2025 IAMIT KHANNA V/S FARZAAM IVIKASH 0811379676 IVKSBHT6@GMAIL.C|06.05.2025

BHATIA IOM

lho1 IOMP I COMM K32/2025 16.05.2025 SUBHASH CHAND GUPTA V/§ 14.05.2025
IMAYANK GUPTA & ORS

401 ICS COMM 552/2025 17.05.2025 IYOGESH AGGARWAL V/S MCD SATYENDER [9811161525 ISKSINGH16 @GMALI (08.05.2025

[KUMAR SINGH L.COM

o1 [EX COMM 259/2025 19.05.2025 SUPER CASSETTES INDUSTRIESK.K.KHETAN (9810389109
PVT LTD V/S GRAND GUMBER|
IENTERTAINMENT &
[EVENT(INDIA)

401 IMISC DJ Khoo/2025 19.05.2025 SEEMA SHARMA V/S SYMPOHYATHARTH 9999666038 IYATHARTH.ROHILA[17.05.2025
IMARKETING PVT LTD ROHILLA @GMAIL.COM
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lho1 ICS COMM 575/2025 20.05.2025 IBANK OF BARODA V/S HIMANSHIIGEETANJALI (8447833470 JADVOCATE.134@G [16.05.2025
IBANSAL SHARMA IMAIL.COM

401 ICS COMM 582/25 21.05.2025 IABC PUBLISHESRS &RAJBIR 0868140686 RAJBIRBANSAL.AD [19.05.2025
DISTRIBUTORS PVT LTD V/SBANSAL IV@GMAIL.COM
IVALUE CODERS INDIA PVTLTD

401 [EX COMM 267/2025 21.05.2025 INITIN JAIN V/S AMIT PASRIJA IGAURAV 0540818282 IG.GUPTA83@GMAI [19.05.2025

IGUPTA L.COM

401 IOMP I COMM “35/2025 23.05.2025 IDCB BANK LTD V/S MANISHIANISH BHOLA [9811452022 JANISHBHOLA17@Y [21.05.2025
SHARMA JAHOO.COM

o1 IOMP I COMM K36/2025 23.05.2025 IDCB BANK LTD V/S VED PALANISH BHOLA 9811452022 IANISHBHOLA17@Y [21.05.2025
ISINGH AHOO.COM

lho1 ICS COMM 594/2025 23.05.2025 IM/S KIRAN ROADWAYS PVT LTDMOHD. 9911966911 IMOHAMMADYUSUF[21.05.2025
IV/S MUKESH KUMAR IYOUSUF 7632@GMAIL.COM

401 IOMP I COMM kU50/2025 27.05.2025 TATA CAPITAL LTD V/SJANISH BHOLA (9811452022 IANISHBHOLA17@Y [24.05.2025
BHAGWANI BAI IAHOO.COM

o1 IOMP I COMM k51/2025 27.05.2025 TATA CAPITAL LTD V/SIANISH BHOLA (9811452022 JANISHBHOLA17@Y [24.05.2025
IMURLIWALA STONE INDUSTRY] JAHOO.COM
LTD

401 IOMP I COMM k52/2025 27.05.2025 [TATA CAPITAL LTD V/S VAIBHAVIANISH BHOLA (9811452022 JANISHBHOLA17@Y [24.05.2025
CHOUDHARY AHOO.COM
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402

IANJALI LAB

lho1 IOMP I COMM U53/2024 27.05.2025 [TATA CAPITAL LTD V/S OMANISH BHOLA [9811452022 JANISHBHOLA17@Y [24.05.2025
IPRAKASH SHUKLA IAHOO.COM
401 ICS COMM 620/2025 29.05.2025 ISHIVANGI AGGARWAL V/S MCD &SATYENDER (9811161525 ISKSINGH16 @GMAI [24.05.2025
IANR [KUMAR SINGH L.COM
401 IOMP I COMM ku64/2025 130.05.2025 [TATA CAPITAL LTD V/S JRGANISH BHOLA [9811452022 JANISHBHOLA17@Y [26.05.2025
ICONSTRUCTIONS AHOO.COM
401 [EX COMM 284/2025 131.05.2025 ILEVIS STRAUSS & CO. V/S SURAJISHARVAN 6201970125 [UNITEDMARK@NU [28.05.2025
IBHAN & ORS [KUMAR ITEDANDUNITED.C
[BANSAL lOM
o1 [EX COMM 275/2025 27.05.2025 RAKESH KUMAR GOEL V/S MCD [SATYENDER (0811161525 ISKSINGH16 @GMAI [25.05.2025
[KUMAR SINGH L.COM
13 SH. M.K NAGPAL,CENTRAL |COURT ROOMICIVIL SUIT IOMP (I) (COMM) 388/2025 [01-05-2025 [TATA CAPITAL LTD. VS JASVANTIANISH BHOLA (9911452022 Anish_ bhola17@yaho|30-04-2025
IDISTRICT JUDGE,| lho2 KUMAR o.com
ICOMMERCIAL
ICOURT
COURT ROOM(CIVIL SUIT OMP (I) (COMM) 397/2025 [04.06.2025 [TATA CAPITAL LTD. VS SHERAJANISH BHOLA (9911452022 Anish_bhola17@yaho(30-04-2025
lho2 RAM lo.com
COURT ROOMICIVIL SUIT EXECUTION (COMM)|03.05.2025 KOMT SOLUTION LTD. VSmanish kumar (9871214093 02.05.2025
lho2 233/2025 IRAKESH STATIONERS
COURT ROOM[CIVIL SUIT ICS(COMM) 488/2025 05.05.2025 STAR BIOMED PVT. LTD. VSIAMIT CHAWLA|9718689708 03.05.2025
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ROOM[CIVIL SUIT [EX. (COMM) 238/2025 05.05.2025 ISANJAY MALHOTRA VSsidhant dhingra (9650677902 03-05-2025
lho2 [TRITRONICS INDIA PVT. LTD.
COURT ROOM[CIVIL SUIT ICOUNTER CLAIM 23/2025 [06.05.2025 RUCHIKA JAIN VS ASHOKMayuri Chawla (9312965659 chawla8jl@gmail.co [05.05.2025
402 IKANODIA Im
COURT ROOM(CIVIL SUIT [EX. (COMM) 249/2025 08.05.2025 PARISHUDH MACHINES PVT|NA INA INA 07.05.2025
402 ILTD. VS UNION OF INDIA
COURT ROOMICIVIL SUIT ICS(COMM) 534/2025 15.05.2025 SHRI MANSHU BANSAL VS M/SABHINAV 9999683501 JADVANURAGNASIA [09.05.2025
402 I[ELGIN ELECTRONICS BISHNOI R@GMAIL.COM
COURT ROOMICIVIL SUIT ICS(COMM) 546/2025 16.05.2025 RAMESH BRIJ LAL SANTANI VSpawan kumar [NA 15.05.2025
402 ISOURAV GOYAL
COURT ROOM[CIVIL SUIT OMP(I) COMM 431/2025 16.05.2025 IM/S INDOSTAR CAPITALJSOURABH 99990241436 ISOURABH@FIRSTA [15.05.2025
ho2 IFINANCE LTD. VS SUKHWINDERICHOUBEY ISSOCIATES.IN

ISINGH

COURT ROOMICIVIL SUIT CS(COMM) 554/2025 17.05.2025 IUNION BANK OF INDIA VS BINDUALOK KUMAR 9911000126 IALOK.ADV2001@G [16.05.2025
o2 KUMARI IMAIL.COM
COURT ROOM[CIVIL SUIT CS(COMM) 561/2025 19.05.2025 [UNION BANK OF INDIA VSALOKKUMAR (9911000126 ALOK.ADV2001@G [17.05.2025
402 IPRIYANKA KUMARI IMAIL.COM
COURT ROOMICIVIL SUIT ICS(COMM) 576/2025 20.05.2025 INIKE INNOVATE CV AND ANR. VSSK BANSAL INA lunitedmark@uniteda [19.05.2025
402 IASHOK KUMAR AND ANR. Indunited.com
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COURT ROOM[CIVIL SUIT [EX. (COMM) 272/2025 23.05.2025 LEVIS STRAUSS AND CO. VSSHIVAM INA lunitedmark@uniteda
402 IBUDHIRAM AND ORS. Indunited.com

COURT ROOMICIVIL SUIT ICS(COMM)600/2025 24.05.2025 IM/S HARIHAR ENTERPRISES VSS.R. YADAV 8800521153 INA 23.05.2025
402 IYOGESH DOGRA

COURT ROOM(CIVIL SUIT ICS(COMM) 604/2025 26.05.2025 IM/S ATHARV MANUFACTURINGJAI VARDHAN (90899053543 ladvocatejaivardhan@ [24.05.2025
402 [TRADING COM. VS M/S lgmail.com

ISPECTRUM TRADERS AND ORS.

COURT ROOMICIVIL SUIT ICS(COMM) 605/2025 26.05.2025 IM/S ANKUR PAPERS WORLD HUFSUNIL SINGH [9654224557 ladv.sunilsinghp@gm [24.05.2025
402 VS M/S UNIPACK INDUSTRIES lail.com

JAND ORS.
COURT ROOM[CIVIL SUIT OMP(I) COMM454/2025 27.05.2025 IDMI HOUSING FINANCE PVT/ANISH BHOLA [9911452022 Anish_bhola1y@yahol26.05.2025
lho2 ILTD. VS SUNIL BALWANT SORTE lo.com
COURT ROOM[CIVIL SUIT OMP(I) COMM 455/2025 27.05.2025 [TATA CAPITAL LTD. VSANISH BHOLA (9911452022 Anish_bhola1y@yahol26.05.2025
ho2 IMURLIWALA STONE INDUSTRY| .com

LIMITED
COURT ROOM(CIVIL SUIT CS(COMM) 622/2025 29.05.2025 IVAIBHAV AGGARWAL VSINA INA INA INA
402 GAUTAM MOUR
COURT ROOM[CIVIL SUIT OMP(I) COMM 461/2025 20.05.2025 DCB BANK LTD. VS TOYAB MATIN JANISH BHOLA (9911452022 Anish_bhola1y@yaho[28.05.2025
402 lo.com
COURT ROOM[CIVIL SUIT ICS(COMM) 640/2025 131.05.2025 RANI AGARWAL VS VARUNjyoti dwivedi  [9818329490 ladvjyotidwivedi@gm [30.05.2025

402 IGULATI lail.com
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14 . ASHUTOSH| 201 IOMP (I) (COMM)/506/2025 |[01-05-2025 IYes Bank Ltd Vs SUMIT JATANJADV. LALIT|8130383143 LALITPANDEYADVY{ [28-04-2024
[KUMAR, DISTRICT] [Extn Block SINGH IPANDEY(P), a) GMAIL.COM
JUDGE
(COMMERCIAL
ICOURT) lOMP OMP (I) (COMM)/505/2025 [01-05-2025 [Yes Bank Ltd Vs MOHD SHAKIR [ADV. LALIT|8130383143 LALITPANDEYADV{ [28-04-2024
PANDEY(P), R) GMAIL.COM
OMP OMP (I) (COMM)/519/2025 [02-05-2025 YES BANK LTD Vs MANISHKARTIK 8802757235 legal @Katvalassociat {30-04-2025
[TADIYAL KUMAR(P), les.com
lOMP IOMP (I) (COMM)/520/2025 [02-05-2025 IYES BANK LTD Vs MAHESH|KARTIK 8802757235 legal @Katvalassociat {30-04-2025
KUMAR KUMAR(P), les.com
ICS CS (COMM)/357/2025 02-05-2025 STATE BANK OF INIDA Vs [MANOJ 0654371856 ladvpandeymanoj@g |01-05-2025
IMUKESH PANDEY(P), Imail.com
OMP OMP (I) (COMM)/541/2025 [03-05-2025 IHDFC BANK LTD Vs NAIM KHAN|ADV. LALIT|8130383143 LALITPANDEYADV{ [01-05-2025
PANDEY(P), lR) GMAIL.COM
IOMP OMP (I) (COMM)/542/2025 [03-05-2025 HDFC BANK LTD Vs ATUL |ADV. LALIT|8130383143 LALITPANDEYADV{ [01-05-2025
KUMAR PANDEY(P), a)GMAIL.COM
les CS (COMM)/369/2025 05-05-2025 [UNION BANK OF INDIA Vs JArun Kumar9312400295 lconnect@snslegal.in |01-05-2025
[PRADIP SHARMA Shukla(P),
OMP OMP (I) (COMM)/547/2025 |05-05-2025 IYes Bank Ltd Vs ARIS ANSARI JADV. LALIT|8130383143 LALITPANDEYADV{ |03-05-2025
PANDEY(P), lR) GMAIL.COM
lcs CS (COMM)/370/2025 05-05-2025 IM/S NIHON PRECISION FABAshutosh 0654546559 ladvocate.himanshuah|01-05-2025
MECH INDIA THROUGH ITSKumar uja23@gmail.com
PROPRIETOR ASHISH KULHAR [Tiwari(P),
Vs MANISH GUPTA PROPRIETOR|
IOMP OMP (I) (COMM)/548/2025 |05-05-2025 IYES BANK LTD Vs  ASHOKKARTIK 8802757235 legal @Katvalassociat |03-05-2025
KUMAR KUMAR(P), les.com
OMP OMP (I) (COMM)/555/2025 [06-05-2025 ISMFG INDIA CREDIT CO LTD Vs [Karan 9560099232 Inot mentioned 03-05-2025
IPARUL TANDON IChhibber(P),
lcs CS (COMM)/373/2025 06-05-2025 IBANK OF BARODA Vs SUBHASH ([rajnish  kumar9810872353 rajnish- 04-05-2025
banyal(P), 122 @yahoo.com
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lcs CS (COMM)/372/2025 06-05-2025 IMS HIND PRECISION Vs MSANIRUDH 0811343754 themalhotrasy@gmai |03-05-2025
THREE N PRODUCTS PVT LTD IGUPTA(P), l.com
OMP IOMP (I) (COMM)/558/2025 [06-05-2025 IYes Bank Ltd Vs AASHISH KUMARIADV. LALIT|8130383143 LALITPANDEYADV{ |03-05-2025
PANDEY(P), a)GMAIL.COM
OMP OMP (I) (COMM)/557/2025 |06-05-2025 IYes Bank Ltd Vs RAJESH KUMAR |ADV. LALIT|8130383143 LALITPANDEYADV{ |03-05-2025
IPANDEY(P), la) GMAIL.COM
lOMP IOMP (I) (COMM)/553/2025 |06-05-2025 IYes Bank Ltd Vs VICKY KUMAR [ADV. LALIT|8130383143 LALITPANDEYADV{ |03-05-2025
PANDEY(P), a) GMAIL.COM
lOMP IOMP (1) (COMM)/554/2025 |06-05-2025 IYes Bank Ltd Vs SUJEET SUNILIADV. LALIT|8130383143 LALITPANDEYADV{ |03-05-2025
KUMAR PANDEY(P), R)GMAIL.COM
OMP OMP (I) (COMM)/556/2025 |06-05-2025 IYes Bank Ltd Vs RAJESH ARORA [ADV. LALIT|8130383143 LALITPANDEYADV{ [03-05-2025
PANDEY(P), lR) GMAIL.COM
IOMP OMP (1) (COMM)/579/2025 |09-05-2025 IYES BANK LTD Vs BASANTIKARTIK 8802757235 legal @Katvalassociat [07-05-2025
KUMAR KUMAR(P), les.com
les CS (COMM)/397/2025 13-05-2025 SHRI SATPAL SINGH Vs SHRIGHANSHYAM (9999436720 Inot mentioned 08-05-2025
SANDEEP SABHARWAL IMOURYA(P),
lcs CS (COMM)/398/2025 13-05-2025 State Bank of India Vs Sanjay Krishna K119958891040 ladvkrishnai411@gma(08-05-2025
Sharma(P), lil.com
lcs CS (COMM)/399/2025 13-05-2025 State Bank of India Vs Hari Ram  |Krishna K119958891040 ladvkrishnai411@gmalo8-05-2025
Sharma(P), lil.com
lcs CS (COMM)/404/2025 14-05-2025 Canara Bank Vs Ashya Praveen KRISHAN 9910577700 krishenkumar@gmail
KUMAR(P), .com
IOMP OMP (I) (COMM)/590/2025 [14-05-2025 HDFC BANK LTD Vs  SHRI@jay uppal(P), [9811740125 virtuous.people@gmal09-05-2025
IKRISHNA ENTERPRISES fil.com
OMP OMP (I) (COMM)/597/2025 [16-05-2025 YES BANK LTD Vs  SUMITKARTIK 8802757235 legal @Katvalassociat [14-05-2025
IVARMANI [KUMAR(P), les.com
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IOMP (I) (COMM)/600/2025 [16-05-2025 IYES BANK LTD Vs RAVI KUMAR [KARTIK 8802757235 legal @Katvalassociat [14-05-2025
KUMAR(P), les.com
OMP IOMP (I) (COMM)/601/2025 [16-05-2025 IYES BANK LTD Vs  KANTAKARTIK 8802757235 legal @Katvalassociat [14-05-2025
IPRASAD KUMAR(P), les.com
OMP OMP (I) (COMM)/602/2025 [16-05-2025 YES BANK LTD Vs DILSHADKARTIK 8802757235 legal @Katvalassociat [14-05-2025
JAMSHAID KUMAR(P), les.com
lOMP IOMP (I) (COMM)/604/2025 [16-05-2025 IYES BANK LTD Vs DEEPAKKARTIK 8802757235 legal @Katvalassociat [14-05-2025
KUMAR KUMAR(P), les.com
IOMP IOMP (1) (COMM)/603/2025 [16-05-2025 IYES BANK LTD Vs BACHANKARTIK 8802757235 legal @Katvalassociat [14-05-2025
KUMAR CHOUDHARY PROP OHKUMAR(P), les.com
IBACHAN TRANSPORT SERVICES
OMP OMP (I) (COMM)/598/2025 16-05-2025 IYES BANK LTD Vs KULJEETKARTIK 8802757235 legal @Katvalassociat [14-05-2025
SINGH KUMAR(P), les.com
IOMP IOMP (I) (COMM)/599/2025 [16-05-2025 IYES BANK LTD Vs SUNILKARTIK 8802757235 legal @Katvalassociat [14-05-2025
RAJNATH VARMA KUMAR(P), les.com
OMP OMP (I) (COMM)/617/2025 [19-05-2025 IYes Bank Ltd Vs PRANABAADV. LALIT|8130383143 LALITPANDEYADV{ [16-05-2025
KISHORE BEHERA PANDEY(P), a) GMAIL.COM
OMP OMP (I) (COMM)/616/2025 [19-05-2025 IYes Bank Ltd Vs ILHAN ALI JADV. LALIT|8130383143 LALITPANDEYADV{ [16-05-2025
PANDEY(P), a)GMAIL.COM
OMP OMP (I) (COMM)/618/2025 [19-05-2025 IYes Bank Ltd Vs PUJA VERMA IADV. LALIT|8130383143 LALITPANDEYADV{ [16-05-2025
PANDEY(P), a) GMAIL.COM
OMP OMP (I) (COMM)/629/2025 [20-05-2025 IYES BANK LTD Vs AARTIANANJAY 7030378800 lasaplegalandadvocate(18-05-2025
IDUGGAL SINGH(P), s@gmail.com
IOMP OMP (I) (COMM)/628/2025 [20-05-2025 IYES BANK LTD Vs KANCHANANANJAY 7030378800 lasaplegalandadvocatet8-05-2025
GUPTA SINGH(P), ls@gmail.com
OMP OMP (I) (COMM)/627/2025 [20-05-2025 IYES BANK LTD Vs RAVINDERANANJAY 7030378800 lasaplegalandadvocate18-05-2025
KUMAR SINGH(P), s@gmail.com
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IMEHTA

KUMAR(P),

OMP (I) (COMM)/630/2025 [20-05-2025 IYes Bank Ltd Vs GIRISH AZAD IADV. LALIT|8130383143 LALITPANDEYADV{ [17-05-2025
IPANDEY(P), a) GMAIL.COM
OMP OMP (I) (COMM)/632/2025 [20-05-2025 IYes Bank Ltd Vs RACHIT SHARMAIADV. LALIT|8130383143 LALITPANDEYADV{ [17-05-2025
PANDEY(P), a)GMAIL.COM
OMP OMP (I) (COMM)/631/2025 [20-05-2025 IYes Bank Ltd Vs AMIT DIWAKAR |ADV. LALIT|8130383143 LALITPANDEYADV{ [17-05-2025
IPANDEY(P), la) GMAIL.COM
lcs CS (COMM)/440/2025 21-05-2025 [Eltecks India Through SPA AnkitAADESH 90999359053 laadeshg696@gmail.c [20-05-2025
Yain Vs PRADEEP KUMAR JAIN [SARASWAT(P), jom
les ICS (COMM)/439/2025 21-05-2025 GSI ENTERPRISES PRIVATEBhaskar 9910358225 ffice@vali.co.in 19-05-2025
LIMITED Vs KAMLADITYYA[Vali(P),
ICONSTRUCTION PRIVATH
LIMITED
les CS (COMM)/438/2025 21-05-2025 GSI ~ ENTERPRISES  PRIVATEBhaskar 9910358225 office@vali.co.in 19-05-2025
LIMITED Vs SANJAY KUMARVali(P),
JINDAL
IOMP IOMP (I) (COMM)/647/2025 [22-05-2025 Shriram Finance Ltd Vs NISHAManoj 0811133644 IMANOJK.ADV@GM [20-05-2025
IPARVEEN Kumar(P), AIL.COM
OMP OMP (I) (COMM)/649/2025 [22-05-2025 Shriram Finance Ltd Vs NITINManoj 0811133644 IMANOJK.ADV@GM [20-05-2025
ISURAYAVANSHI Kumar(P), AIL.COM
OMP OMP (I) (COMM)/648/2025 [22-05-2025 IShriram Finance Ltd Vs JITENDER [Manoj 0811133644 IMANOJK.ADV@GM [20-05-2025
Kumar(P), IAIL.COM
OMP IOMP (I) (COMM)/646/2025 [22-05-2025 IYES BANK LTD Vs BHUPENDERKARTIK 8802757235 legal @Katvalassociat [21-05-2025
CHAUDHARY KUMAR(P), les.com
OMP OMP (I) (COMM)/663/2025 [23-05-2025 IYES BANK LTD Vs SANJEEVIANANJAY 7030378800 lasaplegalandadvocate21-05-2025
KUMAR SINGH(P), s@gmail.com
IOMP IOMP (I) (COMM)/664/2025 [23-05-2025 HDFC BANK LTD Vs AMIT fajay uppal(P), [9811740125 virtuous.people@gmal21-05-2025
KUMAR fil.com
OMP OMP (I) (COMM)/662/2025 [23-05-2025 YES BANK LTD Vs PREETIKARTIK 8802757235 legal @Katvalassociat [21-05-2025

l£s.com
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IOMP (I) (COMM)/668/2025 [24-05-2025 HDFC BANK LTD Vs PANKAJ [ajay uppal(P), [9811740125 virtuous.people@gmaj22-05-2025
KUMAR lil.com
OMP IOMP (I) (COMM)/683/2025 [27-05-2025 IYes Bank Ltd Vs BABU BUDAT JADV. LALIT|8130383143 LALITPANDEYADV{ [26-05-2025
PANDEY(P), a)GMAIL.COM
OMP IOMP (I) (COMM)/684/2025 [27-05-2025 IYes Bank Ltd Vs MOHD RASHID |ADV. LALIT|8130383143 LALITPANDEYADV{ [26-05-2025
IPANDEY(P), la) GMAIL.COM
lcs CS (COMM)/456/2025 27-05-2025 State Bank of India Vs Raju Krishna K19315165656 ladvkrishnai411@gmal24-05-2025
Sharma(P), lil.com
IOMP OMP (1) (COMM)/703/2025 [30-05-2025 Hdfc Bank Limited Vs SANGEETAMANISH 0650810426 Imsvermachambers@ [28-05-2025
IANAND SHANKER lgmail.com
IVERMA(P),
IOMP OMP (I) (COMM)/702/2025 [30-05-2025 Hdfc Bank Limited Vs VIVEK IMANISH 0650810426 Imsvermachambers@ [28-05-2025
SHANKER lgmail.com
IVERMA(P),
IOMP IOMP (1) (COMM)/705/2025 [30-05-2025 Hdfc Bank Limited Vs RAHULMANISH 0650810426 Imsvermachambers@ [28-05-2025
IDEEP KUMAR SHANKER lgmail.com
IVERMA(P),
OMP OMP (I) (COMM)/706/2025 [30-05-2025 Hdfc Bank Limited Vs MONUMANISH 0650810426 Imsvermachambers@ [28-05-2025
RAMAVTAR SHANKER lemail.com
IVERMA(P),
IOMP IOMP (1) (COMM)/704/2025 [30-05-2025 IHdfc Bank Limited Vs PRASHANTMANISH 0650810426 Imsvermachambers@ [28-05-2025
SHARMA SHANKER lgmail.com
IVERMA(P),
OMP OMP (I) (COMM)/708/2025 [31-05-2025 Shriram Finance Ltd Vs SURESHManoj 0811133644 IMANOJK.ADV@GM [29-05-2025
KUMAR Kumar(P), JAIL.COM
OMP OMP (I) (COMM)/707/2025 [31-05-2025 Shriram Finance Ltd Vs MOHD[Manoj 0811133644 IMANOJK.ADV@GM [29-05-2025
IRAKIB Kumar(P), IAIL.COM
lcs CS (COMM)/480/2025 131-05-2025 ISTATE BANK OF INDIA Vs POOJAIGopal Chand9810210832 Inot mentioned 20-05-2025
[PROP OF BARCODE SOLUTIONS [Sharma(P),
15 IMS. HEMANIWEST 209 IOMP(I)/COMM 509/2025 02.05.2025 YES BANK VS. ACHHE LALSACHIN 1126211487 legal @katyalassociate|02.05.2025
IMALHOTRA, [Extn Block GAUTAM KATYAL Is.com
IDISTRICT JUDGE
(COMMERCIAL
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IOMP(I)/COMM 510/2025 02.05.2025 YES BANK VS. SANJEEDASACHIN 1126211487 legal @katyalassociate|02.05.2025
ISANJEEDA [KATYAL s.com
IOMP(I)/COMM 511/2025 02.05.2025 IYES BANK VS. MAHESH KUMAR [SACHIN 1126211487 legal @katyalassociate|02.05.2025
[KATYAL s.com
IOMP(I)/COMM 512/2025 02.05.2025 IYES BANK VS. ASHISH KUMAR  [SACHIN 1126211487 legal @katyalassociate|02.05.2025
KATYAL s.com
IOMP(I)/COMM 513/2025 02.05.2025 IYES BANK VS. MANISH KUMARSACHIN 1126211487 legal @katyalassociate|02.05.2025
IMANOHAR [KATYAL s.com
IOMP(I)/COMM 514/2025 02.05.2025 IYES BANK VS. KAILASH CHAND|SACHIN 1126211487 legal @katyalassociate|02.05.2025
SHARMA [KATYAL s.com
ICS(COMM) 355/2025 02.05.2025 STATE BANK OF INDIA VS{S. SOOD &9811786067 imsssadadvocate@gm [02.05.2025
RAMESH CHAND IASSOCIATES lail.com
IMISC. DJ/COMM k40/2025 02.05.2025 CENTRAL BANK OF INDIA VSJAMAR SINGH (9810047059 lapexlaw261@gmail.c [02.05.2025
IMAHIPAL ATRI jom
IMISC. DJ/COMM K41/2025 02.05.2025 CENTRAL BANK OF INDIA VSJAMAR SINGH (9810047059 lapexlaw261@gmail.c [02.05.2025
IMAHIPAL ATRI lom
IOMP(I)/COMM 533/2025 03.05.2025 HDFC BANK VS. SURENDER[LALIT PANDEY 8130383143 lalitpandeyadv@gmai(03.05.2025
ISINGH l.com
IOMP(I)/COMM 534/2025 03.05.2025 IHDFC BANK VS. LOKENDER ATRI [LALIT PANDEY 8130383143 lalitpandeyadv@gmai|03.05.2025
l.com
ICS/COMM 361/2025 03.05.2025 STATE BANK OF INDIA VSMANOJ 064371856 ladvpandevmano@gm 03.05.2025
ISANJAY KUMAR PANDEY lail.com
ICS/COMM 362/2025 03.05.2025 ISTATE BANK OF INDIA VS. REKHAIMANOJ 064371856 ladvpandevmano@gm|03.05.2025
[RANI PANDEY lail.com
IOMP(I)/COMM 546/2025 05.05.2025 IHDFC BANK VS. ANJALI ANJALI |[AJAY UPPAL [9811740125 irtuous.people@gmalo5.05.2025

lil.com
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IMISC. DJ/COMM K47/2025 05.05.2025 SMC CORPORATION INDIA PVTIANKIT MEHTA [9911600600 lsandeepsharmas005 [05.05.2025
IVS. NANOWAY ENG. PVT LTD 00 @gmail.com

IMISC. DJ/COMM kU48/2025 05.05.2025 CENTRAL BANK OF INDIA VS/AMAR SINGH [9810047059 lopexlaw261@gmail.c [05.05.2025
IDEEPAK ANAND jom

IOMP(I)/COMM 559/2025 06.05.2025 IYES BANK VS. SAKEEP ABDULLALIT PANDEY 8130383143 lalitpandeyadv@gmai|06.05.2025
SALAM l.com

IOMP(I)/COMM 561/2025 06.05.2025 IKOTAK MAHINDRA PRIME LTD[LALIT PANDEY 8130383143 lalitpandeyadv@gmai|06.05.2025
IVS. RAVIKANT YADAV l.com

ICS(COMM) 374/2025 06.05.2025 [FOODPEDIA PVT LTD VS. SUKIYO|SS SASTRY &9811699122 sssastry@gmail.com [06.05.2025
INTERNATIONAL BRIJESH

TTWARI

ICS(COMM) 376/2025 07.05.2025 IMINOCHA  ENTERPRISES  VSYJASNEET 9999631964 jasneetsinghkohli@g [07.05.2025
HITESH SEETARAM SHETTY SINGH KOHLI Imail.com

ICS(COMM) 382/2025 08.05.2025 [UNION BANK OF INDIA VSJARUN KUMAR(Q312400295 lconnect@snsiegal.in [08.05.2025
RAKESH SHUKLA

ICS(COMM) 383/2025 08.05.2025 CHEMELYNE POLYSTABS LLP VSJOJASVI 9990503001 [khanejalaw@gmail.co|08.05.2025
IANITA SHARMA KHANEJA Im

ICS(COMM) 384/2025 08.05.2025 WET AND DRY PERSONAL CARERAKESH 0582931401 legusintellect@gmail. 08.05.2025
IPVT LTD VS. AU NATUREL BEUTY [TTWARI lcom

ICS(COMM) 387/2025 09.05.2025 IM/S MINT STEER INDIA FIANCIALJKARAN 8977735374 ladv.karanbidhuri@g |09.05.2025
ICONSULTANCY VS. KAISERBIDHURI Imail.com
INDUSTRIES

ICS(COMM) 388/2025 09.05.2025 KRISHNA POLYMERS VS. HARISURENDER 0891297097 lanokhijindgi@gmailc.[09.05.2025
OM TRADING SHARMA jom

IOMP(I)/COMM 582/2025 13.05.2025 IKOTAK MAHINDRA PRIME LTD[LALIT PANDEY 8130383143 lalitpandeyadv@gmaif13.05.2025
IVS. ASFAK AHMAD l.com

IOMP(I)/COMM 587/2025 14.05.2025 SHRIRAM FINANCE LTD VSMANOJ 0811133644 manoj.adv@gmail.co {14.05.2025

SUBHAM NAGAR

KUMAR

m
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IOMP(I)/COMM 611/2025 17.05.2025 IYES BANK VS. HARDEV SINGH IANANJAY 7030378500 singh.ananjay@gmail {17.05.2025
SINGH .com
IOMP(I)/COMM 612/2025 17.05.2025 IYES BANK VS. TWIN STARANANJAY 7030378500 singh.ananjay@gmail 17.05.2025
[ENGINEERING SINGH .com
IOMP(I)/COMM 613/2025 17.05.2025 IYES BANK VS. BECHAN PRAHLAD |[ANANJAY 7030378500 singh.ananjay@gmail [17.05.2025
SINGH L.com
ICS/COMM K14/2025 17.05.2025 M/S CAPITAL INDUSTRIALBHARAT 8505653336 shankardaslegal @gm [17.05.2025
[ENTERPRISES VS. M/S NANCY|GROVER lail.com
I[ENTERPRISES
ICS/COMM k15/2025 17.05.2025 M/S CAPITAL INDUSTRIALBHARAT 8595653336 shankardaslegal@gm [17.05.2025
[ENTERPRISES VS. M/S OLIMPGROVER lail.com
INDUSTRIES
ICS/COMM K16/2025 17.05.2025 IM/S CAPITAL INDUSTRIALIBHARAT 8595653336 shankardaslegal @gm [17.05.2025
IENTERPRISES VS. M/S SPECIALIGROVER lail.com
STEELS INDIA
ICS/COMM k17/2025 17.05.2025 M/S CAPITAL INDUSTRIALBHARAT 8595653336 shankardaslegal@gm [17.05.2025
[ENTERPRISES VS. M/S BALAJIGROVER lail.com
[EXTRUCSION MACHINES
ICS/COMM K18/2025 17.05.2025 IM/S CAPITAL INDUSTRIAIBHARAT 8505653336 shankardaslegal @gm [17.05.2025
[ENTERPRISES VS. M/S ADVANCEGROVER lail.com
IRECYCLING SOLUTIONS LLP
ICS/COMM k19/2025 17.05.2025 SARABJEET SINGH BEDI VS|PRAVEEN 0999099325 law_sharma@yahoo. [17.05.2025
JASMINE KAUR BHATIA KUMAR lcom
ICS(COMM) K27/2025 19.05.2025 ISTATE BANK OF INDIA VS. SANTUMANOJ 0654371856 ladvpandeymanoj@g [19.05.2025
RAM PANDEY Imail.com
ICS(COMM) k28/2025 19.05.2025 M/S SAVITRI WOODS VS. M/SSHARVAN 0996397065 laxmanshravan@gma(19.05.2025
IMAHALAXMI PLYWOOD KUMAR fil.com
IOMP(I)/COMM 619/2025 20.05.2025 [YES BANK VS. AKIL MURAD KHAN|LALIT PANDEY (8130383143 lalitpandeyadv@gmai|20.05.2025
l.com
IOMP(I)/COMM 620/2025 20.05.2025 IYES BANK VS. JASPREET SINGH|LALIT PANDEY 8130383143 lalitpandeyadv@gmai|20.05.2025
CHAWLA l.com
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IOMP(I)/COMM 621/2025 20.05.2025 IYES BANK VS. R.S. TRANSPORT|LALIT PANDEY (8130383143 lalitpandeyadv@gmai|20.05.2025
IAGENCY l.com
ICS(COMM) k33/2025 20.05.2025 [FUTURISTIC MEDIA AND[PANKAJ 0958732424 roy.pankaj@yahoo.co [20.05.2025
IENTERTAINMENT LTD VS. EZKUMAR Lin
IMALL ONLINE LTD
IOMP(I)/COMM 645/2025 22.05.2025 IYES BANK VS. LALIT KUMAR LALIT PANDEY 8130383143 lalitpandeyadv@gmai|22.05.2025
l.com
IOMP(I)/COMM 642/2025 22.05.2025 SHRIRAM FINANCE LTD VSMANOJ 0811133644 Imanoj.adv@gmail.co [22.05.2025
IDINESH MATHUR KUMAR Im
IOMP(I)/COMM 656/2025 23.05.2025 IYES BANK VS. ROHAN|LALIT PANDEY [8130383143 lalitpandeyadv@gmail23.05.2025
IKHUBCHANDANI l.com
IOMP(I)/COMM 657/2025 23.05.2025 [YES BANK VS. OM PRAKASH LALIT PANDEY 8130383143 lalitpandeyadv@gmai|23.05.2025
l.com
IOMP(I)/COMM 658/2025 23.05.2025 IYES BANK VS. SAMIR DHANPAT|LALIT PANDEY 8130383143 lalitpandeyadv@gmai23.05.2025
SINGH l.com
IMISC. DJ/COMM 531/2025 24.05.2025 INDIAN OVERSEAS BANK VSJ|UJJWAL 9899596050 ujjwallawfirm@gmail [24.05.2025
ICHANDRA KANWAR KUMAR .com
ICS(COMM) k50/2025 26.05.2025 IM/S KWALITY PANAL PRODUCTRAVI KUMAR (9911118926 ladvocateravizg@gma [26.05.2025
IVS. SANTOSH KUMAR fil.com
ICS(COMM) K51/2025 26.05.2025 M/S AGGARWAL IRON ANDNITESH 7903666504 niteshkumarjha@gm [26.05.2025
STEEL INDUSTIRES VS. M/SKUMAR JHA lail,com
INAMO SHIVAY ENTERPRISES
IOMP(I)/COMM 679/2025 27.05.2025 IYES BANK VS. SUNITA DEVI LALIT PANDEY 8130383143 lalitpandeyadv@gmail27.05.2025
l.com
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IOMP(I)/COMM 680/2025 27.05.2025 IYES BANK VS. VIVEK SHARMA LALIT PANDEY 8130383143 lalitpandeyadv@gmail27.05.2025
l.com
IOMP(I)/COMM 681/2025 27.05.2025 IYES BANK VS. SEEMA NAGAR LALIT PANDEY (8130383143 lalitpandeyadv@gmai|27.05.2025
l.com
IOMP(I)/COMM 682/2025 27.05.2025 IYES BANK VS. MOHD. RIYASAT|LALIT PANDEY 8130383143 lalitpandeyadv@gmai|27.05.2025
RAHMAN l.com
IMISC. DJ/COMM 539/2025 27.05.2025 BHAVYA ELECTRICALS VSINAUSHAD 9810094957 ladvocatenaushad@g [27.05.2025
IRAJENDRA KUMAR KHAN Imail.com
ICS(COMM) k55/2025 27.05.2025 BANK OF MAHARASHTRA VS[BIJAY MOHAN/9015893668 ladvbmg2016@gmail. [27.05.2025
GIRJESH GUPTA IGOSWAMI lcom
ICS(COMM) Ku58/2025 28.05.2025 IMS AMBE NS AGRO PRODUCTSSURESH 93120556371 sureshadvs@yahoo.c [28.05.2025
PVT LTD VS. MS MALIKKKUMAR jom
IPOLYCHEM PVT LTD
IMISC. DJ/COMM 546/2025 28.05.2025 PRADEEP KUMAR VS. M/S DONAIMEENAL 8860206363 Imeenalduggal14@gm [28.05.2025
IDONI FASHION PVT LTD IDUGGAL lail.com
ICS(COMM) Kn62/2025 20.05.2025 IMAHARAJA SHOE CO. VS. IMRAN[PARMOD 0810682372 shekhawatilegal@yah [29.05.2025
IALL KUMAR oo.in
ICS(COMM) ku63/2025 29.05.2025 SARVENDRA KUMAR VS. AMITRAHUL 9971607485 ladvmkrahul@gmail.c [29.05.2025
GUPTA IMAURYA jom
ICS(COMM) Kn64/2025 20.05.2025 IMESERS BANSAL POLYMERS VS/AMIT GARG  [9811706228 lanilgarg1996 @gmail. [29.05.2025
IMESSERS GEETA FOOTWEARS lcom
IOMP(I)(COMM) 685/2025 29.05.2025 I[HDFC BANK VS. AJIT KUMAR IMANISH 0650810426 Imsvermachambers@ [29.05.2025
SHANKAR lgmail.com
IOMP(I)(COMM) 689/2025 130.05.2025 I[HDFC BANK VS. VIKASH SHARMA MANISH 0650810426 Imsvermachambers@ [30.05.2025
SHANKAR lgmail.com
IOMP(I)(COMM) 600/2025 130.05.2025 I[HDFC BANK VS. RAHUL KUMAR |MANISH 0650810426 msvermachambers@ [30.05.2025
SHANKAR lgmail.com
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ILtd Vs KRF LTD

IOMP(I)(COMM) 691/2025 130.05.2025 IHDFC BANK VS. SARVESH KUMARMANISH 0650810426 Imsvermachambers@ [30.05.2025
SHANKAR lgmail.com
IOMP(I)(COMM) 602/2025 130.05.2025 I[HDFC BANK VS. NAVED IMANISH 0650810426 Imsvermachambers@ (30.05.2025
SHANKAR lgmail.com
IOMP(I)(COMM) 603/2025 30.05.2025 IHDFC BANK VS. ASHWANI GUPTAMANISH 0650810426 Imsvermachambers@ [30.05.2025
SHANKAR lgmail.com
IOMP(I)(COMM) 709/2025 31.05.2025 SHRIRAM FINANCE LTD VSMANOJ 0811133644 Imanoj.adv@gmail.co {31.05.2025
IAMEENUL HAQ KUMAR Im
IOMP(I)(COMM) 710/2025 31.05.2025 ISHRIRAM FINANCE LTD VS. ATUMANOJ 0811133644 Imanoj.adv@gmail.co [31.05.2025
IKR TYAGI KUMAR Im
IOMP(I)(COMM) 711/2025 31.05.2025 ISHRIRAM FINANCE LTD VS. RAJUMANISH 0650810426 Imsvermachambers@ [31.05.2025
JAI JAGAN SHANKAR lgmail.com
ICS/(COMM) kU84/2025 31.05.2025 STATE BANK OF INDIA VS/GOPAL CHAND9650501903 ladvhunnysharma28 [31.05.2025
INEELAM SHARMA @gmail.com
ICS/(COMM) ku85/2025 31.05.2025 ISTATE BANK OF INDIA VS. NISHAIGOPAL CHANDQ650501903 ladvhunnysharma28 |31.05.2025
RATHORE SHARMA (@gmail.com
ICS/(COMM) ku86/2025 131.05.2025 IBANK OF BARODA VS. CARNAMAVIJAY 0810210832 vijayprakash9682@g (31.05.2025
INFOTECH AND BPO LLP [PRAKASH Imail.com
16 ISH. DIG VIJAY|WEST 203 CS (COMM)/350/2025 01-05-2025 IMALLIKA Vs BHUPENDRARAJIV RANJAN|8800234388 IWRAJIVRANJAN @G[30-04-2025
ISINGH, DISTRICT] [Extn Block CHAUHAN IMAIL.COM
JUDGE
(COMMERCIAL
ICOURT)-03 IOMP (I) (COMM.)/500/2025|[01-05-2025 [Yes Bank Ltd Vs VIJAY PAL LALIT PANDAY [8130383143 LALITPANDEYADV<[30-04-2025
@GMAIL.COM
IOMP (I) (COMM.)/501/2025 |01-05-2025 IYes Bank Ltd Vs POOJA SOLANKI [LALIT PANDAY|[8130383143 LALITPANDEYADV<[30-04-2025
@GMAIL.COM
[Execution (Comm.)/151/2025/02-05-2025 Shreeram Vanijya Global Exim Pvt 01-05-2025
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ICS (COMM)/358/2025 02-05-2025 Jivaa Retails India Pvt Ltd Vs Tawi 9810379033 rk.shMna.adv l@ghailo1-05-2025
IDoors and Ors @m
IOMP (I) (COMM.)/521/2025 [02-05-2025 HDFC BANK LTD Vs VIKAS [LALIT PANDAY|8130383143 lalitgandexadv@gmai|01-05-2025
SHARMA l.com
OMP (I) (COMM.)/522/2025 [02-05-2025 HDFC BANK LTD Vs MOHAMMAD [LALIT PANDAY [8130383143 lalitgandexadv@gmai|01-05-2025
IAAQIB l.com
IOMP (I) (COMM.)/523/2025 [02-05-2025 IYES BANK LTD Vs MAHESH|LALIT PANDAY 8130383143 lalitgandexadv@gmai|01-05-2025
ISINGHAL l.com
IOMP (I) (COMM.)/524/2025 [02-05-2025 IYES BANK LTD Vs RAJ KUMAR LALIT PANDAY 8130383143 lalitgandexadv@gmai|01-05-2025
l.com
OMP (I) (COMM.)/525/2025 |02-05-2025 IYES BANK LTD Vs ACHHE LALLALIT PANDAY 8130383143 lalitgandexadv@gmai|01-05-2025
GAUTAM l.com
IOMP (1) (COMM.)/526/2025 [02-05-2025 IYES BANK LTD Vs AKHIL TEJPALILALIT PANDAY [8130383143 lalitgandexadv@gmai|01-05-2025
GOYAL l.com
IM-Ex/203/2025 06-05-2025 Sanjay Garg Vs SCK Infratech Pvi
Ltd
[Execution (Comm.)/158/2025/08-05-2025 M/S DEEP JYOTI RUBBER PVT]
LTD Vs M/S SANDHU|
ICONTRACTOR PVT LTD
Misc DJ/469/2025 08-05-2025 RAGHBIR SINGH Vs MOHINDER|
SINGH
[Execution (Comm.)/161/2025/09-05-2025 ICANARA BANK Vs KULDEEP
17 ISH. SANJAY|WEST 202 IOMP (I) COMM IOMP (I) (COMM.)/503/2025 [01-05-2025 Orix Auto Infrastructure Service LtdABID AHMAD [92t3t4224 labidahmadadvocate |30-04-2025
WINDAL, DISTRICT] [Extn Block IVs Shankar R (@gmail.com
JUDGE
(COMMERCIAL
ICOURT) ICS (COMM) CS (COMM)/353/2025 02-05-2025 STATE BANK OF INIDA VsMANOJ 9654371856 ladvpandevmanoj@g (01-05-2025
IMUNIPAL KUMAR Imail.com
PANDEY
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L

ICS (COMM) ICS (COMM)/354/2025 02-05-2025 State Bank Of India Vs BIMLA IMS S SOOD 0811786067 Imsssoodadvocate@g |01-05-2025
Imail.com

IOMP (I) COMM IOMP (I) (COMM.)/507/2025 [02-05-2025 HDFC BANK LTD Vs REENA (LALIT PANDEY|8130383143 lalitpandeyyadav@g |01-05-2025
ICHAUDHARY Imail.com

IOMP (I) COMM OMP (I) (COMM.)/508/2025 [02-05-2025 IYES BANK LTD Vs KAPIL KUMAR| 011-26211488 legal @Katvalassociat [01-05-2025
ISANSI SACHINKATYA les.com

L

IOMP (I) COMM IOMP (I) (COMM.)/540/2025 [03-05-2025 IHDFC BANK LTD Vs AVNEESH [LALIT PANDEY|8130383143 lalitpandeyyadav@g [30-04-2025
KUMAR Imail.com

ICS (COMM) CS (COMM)/367/2025 05-05-2025 IGROMOR OVERSEAS LIMITED VSPRAMOD 9810082372 shekhaualilcunla\aho|02-05-2025
goflex ltd JAGGARWAL lo.in

ICS (COMM) CS (COMM)/368/2025 05-05-2025 IPLATINEX DB BATHWARE INDIASTUTIWASON (9811227766, lwasonandwason@gm|01-05-2025
PVT LTD Vs SANGANI KAUSHIK]| lail.com
IBHIKHUBHAI

JOMP (I) COMM IOMP (1) (COMM.)/545/2025 |05-05-2025 IHDFC BANK LTD Vs RACHIT [LALIT PANDEY|8130383143 lalitpandeyyadav@g |01-05-2025
ISAXENA Imail.com

ICS (COMM) CS (COMM)/375/2025 06-05-2025 ISUNIL JAIN Vs MSRAHUL 9971096840 ICONTACT.SHEPHE [05-05-2025
IWATERSPOTTER INDIA PVT LTD [KUMAR RDLAW@GMAIL.CO

IM

IOMP (I) COMM OMP (I) (COMM.)/562/2025 |06-05-2025 ISMFG INDIA CREDIT CO LTD VsKARAN 9560099203 lkaranchibbaradvocat |05-05-2025
IPRAVEEN BANSAL ICHIBBAR le@gmai,.com

IOMP (I) COMM IOMP (I) (COMM.)/563/2025 [06-05-2025 IKOTAK MAHINDRA PRIME LALIT PANDEY|8130383143 lalitpandeyyadav@g |05-05-2025
ILIMITED Vs GOURAV KUMAR Imail.com

IOMP (I) COMM IOMP (I) (COMM.)/564/2025 [06-05-2025 KOTAK MAHINDRA PRIME LALIT PANDEY|8130383143 lalitpandeyyadav@g [05-05-2025
ILIMITED Vs PANKAJ P Imail.com

IOMP (I) COMM IOMP (I) (COMM.)/565/2025 [06-05-2025 IKOTAK MAHINDRA PRIME LALIT PANDEY|8130383143 lalitpandeyyadav@g |05-05-2025
ILIMITED Vs NAJIM Imail.com

IOMP (I) COMM OMP (I) (COMM.)/566/2025 |06-05-2025 IYES BANK LTD. Vs SATISH HARI| 011-26211488 legal @Katvalassociat |05-05-2025
RAM ISACHINKATYA les.com
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KUMAR

m

ICS (COMM) CS (COMM)/377/2025 07-05-2025 TARZAN ELECTRICALS PVT LTDBRIENDRA 8700858746 briendrakumar619@gl0o4-05-2025
Vs KOMERCO ENTERPRISES [KUMAR Imail.com
IOMP (I) COMM IOMP (I) (COMM.)/568/2025 [07-05-2025 IKOTAK MAHINDRA PRIME LALIT PANDEY|8130383143 lalitpandeyyadav@g |06-05-2025
LIMITED Vs AKHILESH KUMAR Imail.com
ICS (COMM) CS (COMM)/381/2025 08-05-2025 CHEMELYNE POLYSTABS LLP Vs(OJASVI 9990503001 lobasvikhaneja48@g |07-05-2025
IPUSHKER PAINT INDUSTRIES KHANEJA Imail.com
ICS (COMM) CS (COMM)/389/2025 09-05-2025 M/s Smart Enterprises Vs M/s[Karan Attri 0971824432 ladvocates@lexpractic|07-05-2025
IShivam Construction la.com
ICS (COMM) CS (COMM)/390/2025 09-05-2025 ISTATE BANK OF INIDA Vs SANJAYMANOJ 0654371856 ladvpandevmanoj@g |07-05-2025
KUMAR KUMAR Imail.com
IPANDEY
IOMP (I) COMM OMP (I) (COMM.)/577/2025 |09-05-2025 IYES BANK LTD Vs SAURABH] 011-26211488 legal @Katvalassociat [07-05-2025
CHAWLA ISACHINKATYA les.com
L
JOMP (I) COMM IOMP (1) (COMM.)/578/2025 |09-05-2025 IYES BANK LTD Vs DURGESH] 011-26211488 legal @Katvalassociat [07-05-2025
SINGH SACHINKATYA les.com
L
ICS (COMM) CS (COMM)/396/2025 13-05-2025 State Bank of India Vs Raj Rani [KRISHAN 9315165656 ladvkrishanai411@gm|08-05-2025
KUMAR lail.com
SHARMA
IOMP (I) COMM IOMP (I) (COMM.)/581/2025 [13-05-2025 KOTAK MAHINDRA PRIME 011-26211488 legal@Katvalassociat [13-05-2025
ILIMITED Vs PINTOO HARI RAM [SACHINKATYA les.com
L
ARB. A. (COMM.) IARB. A. (COMM.)/4/2025 [14-05-2025 HARJEET SINGH Vs SHRI RAMBHALLA &0818362434 bhallaadvocates@gm [13-05-2025
[TRANSPORT FIN CO LTD BHALLA lail.com
ICS (COMM) CS (COMM)/402/2025 14-05-2025 |Aditya Infotech Limited Vs SpyvisionfAMIT KUMAR9871291420 jurisprudenceo11@g [08-05-2025
Solutions and Technology PrivateSINGH Imail.com
Limited
ICS (COMM) CS (COMM)/403/2025 14-05-2025 M/s Rajasthan Steel Corporation V§BHARATT 8505653336 shankardaslegal @gm [09-08-2025
M/s HMP Engineering PrivateGROVER lail.com
Limited and Ors
IOMP (I) COMM OMP (I) (COMM.)/585/2025 [14-05-2025 Shriram Finance Ltd Vs SHIVAM  |[MANOJ 081T133644 manoj.adv@gmail.co 13-05-2025
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L

IOMP (I) COMM IOMP (1) (COMM.)/586/2025 [14-05-2025 Shriram Finance Ltd Vs ROCKY 081T133644 Imanoj.adv@gmail.co 13-05-2025
[KUMAR Im
IOMP (I) COMM IOMP (I) (COMM.)/588/2025 [14-05-2025 Shriram Finance Ltd Vs SHAKEELJMANOJ 081T133644 Imanoj.adv@gmail.co 13-05-2025
6108 KUMAR Im
IOMP (I) COMM IOMP (I) (COMM.)/589/2025 [14-05-2025 Shriram Finance Ltd Vs SHAKEELJMANOJ 081T133644 Imanoj.adv@gmail.co 13-05-2025
7483 KUMAR Im
ICS (COMM) ICS (COMM)/405/2025 15-05-2025 INIKE INNOVATE CV AND ANR VsSHRAVAN 6201970125 lunitedmark@uniteda 12-05-2025
IASHOK KUMAR KUMAR Indunited.com
BANSAL
ICS (COMM) ICS (COMM)/407/2025 15-05-2025 IMINOCHA ENTERPRISES PVT LTDYJS KOHLI 9999631964 jasneetsinghkohli@g [13-05-2025
Vs NEEDLE EYE PLASTIC Imail.com
INDUSTRIES PVT LTD
IOMP (I) COMM IOMP (I) (COMM.)/592/2025 [16-05-2025 YES BANK LTD. Vs RAJINDER| 011-26211488 legal @Katvalassociat [15-05-2025
IPRASHAD ISACHINKATYA les.com
L
JOMP (I) COMM IOMP (I) (COMM.)/593/2025 [16-05-2025 IYES BANK LTD. Vs JITENDER| 011-26211488 legal @Katvalassociat [15-05-2025
YADAV SACHINKATYA les.com
L
ICS (COMM) CS (COMM)/420/2025 17-05-2025 IM/s Oberoi Paints Private LimitedBHARATT 8505653336 shankardaslegal @gm [15-05-2025
Vs M/s Advent Enterprises and Ors |[GROVERR lail.com
ICS (COMM) CS (COMM)/421/2025 17-05-2025 M/s Krishna Steel Corporation VSBHARATT 8505653336 lshankardaslegal@gm [15-05-2025
IM/s Alfa Steel and Ors IGROVERR lail.com
ICS (COMM) CS (COMM)/422/2025 17-05-2025 M/s Capital Industrial EnterprisesBHARATT 8505653336 shankardaslegal @gm [16-05-2025
Vs M/s PS Enterprises and Ors IGROVERR lail.com
IOMP (I) COMM IOMP (I) (COMM.)/605/2025 [17-05-2025 IAXIS BANK LTD Vs MOHD TAHIR| 011-26211488 legal@Katvalassociat [16-05-2025
KHAN ISACHINKATYA les.com
L
IOMP (I) COMM IOMP (I) (COMM.)/606/2025 [17-05-2025 IYES BANK LTD Vs ASHISH KUMAR| 011-26211488 legal @Katvalassociat [16-05-2025
ISACHINKATYA les.com
L
IOMP (I) COMM IOMP (I) (COMM.)/607/2025 17-05-2025 [YES BANK LTD Vs OM PRAKASH 011-26211488 legal @Katvalassociat 16-05-2025
ISACHINKATYA les.com
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IPRIVATE LIMITED

IOMP (I) COMM IOMP (I) (COMM.)/608/2025 [17-05-2025 YES BANK LTD Vs ANGELINA| 011-26211488 legal @Katvalassociat [16-05-2025
IFRANCIS SACHINKATYA les.com
L
JOMP (I) COMM IOMP (I) (COMM.)/609/2025 [17-05-2025 IYES BANK LIMITED Vs VIJAY] 011-26211488 legal @Katvalassociat 16-05-2025
IKUMAR SINGH SACHINKATYA les.com
L
IOMP (I) COMM OMP (I) (COMM.)/615/2025 [19-05-2025 IYES BANK LTD. Vs MOHAMMAD, 011-26211488 legal @Katvalassociat [16-05-2025
IDAWOOD SACHINKATYA les.com
L
ICS (COMM) CS (COMM)/436/2025 20-05-2025 IVIKRANT GUPTA Vs PRAVEENDEEPAK 0810798989 ladv.rslegal @gmail.coft7-05-2025
KUMARI IAGGARWAL Im
IOMP (I) COMM IOMP (1) (COMM.)/633/2025 [20-05-2025 IYES BANK LTD Vs PUSHPENDRA| 011-26211488 legal @Katvalassociat [19-05-2025
IPAWAR SACHINKATYA les.com
L
IOMP (I) COMM OMP (I) (COMM.)/634/2025 [20-05-2025 IYES BANK LTD Vs MOHD SAQIB 011-26211488 legal @Katvalassociat [19-05-2025
ISACHINKATYA les.com
L
IOMP (I) COMM OMP (I) (COMM.)/635/2025 [20-05-2025 IYES BANK LTD Vs SANTOSH DEVI 011-26211488 legal @Katvalassociat [19-05-2025
SACHINKATYA les.com
L
ICS (COMM) CS (COMM)/437/2025 21-05-2025 UPGRID SOLUTION  PRIVATE[KARTIKA 6443000880 contact@aaalegal.pro [19-05-2025
LIMITED Vs Sunita TUTYA
IOMP (I) COMM IOMP (I) (COMM.)/636/2025 [21-05-2025 YES BANK LTD Vs SURAJ| 011-26211488 legal @Katvalassociat [20-05-2025
CHOUDHARY SACHINKATYA les.com
L
Misc DJ/ Misc DJ/522/2025 22-05-2025 IM/S SIRCA PAINTS INDIA LTD VsPARTH 08108 66704 officeofparthsharma |20-05-2025
K CUBES SHARMA (@gmail.com
IOMP (I) COMM OMP (I) (COMM.)/641/2025 [22-05-2025 IYES BANK LTD Vs VIKRAM SINGH 011-26211488 llegal @Katvalassociat [20-05-2025
ISACHINKATYA les.com
L
ICS (COMM) CS (COMM)/443/2025 23-05-2025 GK Rangwala and Co Pvt Ltd V§VS SHARMA (8802200600 ladv.vssharma@gmail [20-05-2025
Gayatri Marketing .com
ICS (COMM) CS (COMM)/444/2025 23-05-2025 GENETIX BIOTECH ASIA LIMITED[MADHAV 8700568976 Imaclbav@.rkgco.com [20-05-2025
Vs ACCUTEST BIOLOGICSGAWRI
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IOMP (I) COMM IOMP (I) (COMM.)/650/2025 [23-05-2025 IYES BANK LTD Vs SAGIR AHMAD 011-26211488 legal @Katvalassociat [22-05-2025
SACHINKATYA les.com
L
JOMP (I) COMM IOMP (I) (COMM.)/651/2025 [23-05-2025 IYES BANK LTD Vs SAKEEL ABDULJ 011-26211488 legal @Katvalassociat [22-05-2025
SALAM SACHINKATYA les.com
L
ICS (COMM) CS (COMM)/447/2025 24-05-2025 Rajinder Satija Vs Sandeep Tandon |JARUN 9971195999 varun@legalcare.co.i [22-05-2025
ICHAWLA In
ICS (COMM) CS (COMM)/448/2025 24-05-2025 GENETIX BIOTECH ASIA LIMITEDMADHAV 8700568976 maclbav@.rkgco.com [25-04-2025
Vs MS ELITE LABS IGAWRI
IOMP (I) COMM IOMP (1) (COMM.)/665/2025 [24-05-2025 IYES BANK LTD. Vs DEEPAK] 011-26211488 legal @Katvalassociat [25-04-2025
JAISWAL SACHINKATYA les.com
L
ICS (COMM) CS (COMM)/452/2025 26-05-2025 KULDEEP SINGH Vs CHARDIAPRAJIT AND|9313119503 sudeshkradvocate@g [21-05-2025
KALA ENTERPRISES SURESH Imail.com
KUMAR
JOMP (I) COMM IOMP (1) (COMM.)/670/2025 [26-05-2025 HDFC BANK LTD Vs VIKAS |[LALIT PANDEY|8130383143 lalitpandeyyadav@g [24-05-2025
SHARMA Imail.com
IOMP (I) COMM OMP (I) (COMM.)/671/2025 [26-05-2025 HDFC BANK LTD Vs DALJEET|LALIT PANDEY|8130383143 lalitpandeyyadav@g [24-05-2025
KANWALJIT SINGH Imail.com
IOMP (I) COMM IOMP (I) (COMM.)/672/2025 [26-05-2025 I[HDFC BANK LTD Vs ANIL VERMA |LALIT PANDEY|8130383143 lalitpandeyyadav@g [24-05-2025
Imail.com
IOMP (I) COMM IOMP (I) (COMM.)/673/2025 [26-05-2025 IYes Bank Ltd Vs MD SAAJID 011-26211488 legal @Katvalassociat [24-05-2025
QURESHI SACHINKATYA les.com
L
IOMP (I) COMM OMP (I) (COMM.)/674/2025 [26-05-2025 IYes Bank Ltd Vs PARMESHWAR| 011-26211488 llegal @Katvalassociat [24-05-2025
ISINGH SACHINKATYA les.com
L
ICS (COMM) CS (COMM)/454/2025 27-05-2025 [UNION BANK OF INDIA Vs ARSHI JALOK KUMAR (9911000126 alokadv.9911@gmail. [26-05-2025
lcom
JOMP (I) COMM OMP (I) (COMM.)/676/2025 [27-05-2025 IYES BANK LTD. Vs NAR SINGH] 011-26211488 legal @Katvalassociat [26-05-2025

KHATRI

SACHINKATYA
L

l£s.com
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ICS (COMM) ICS (COMM)/465/2025 29-05-2025 IPP Books Pvt Ltd Vs Exceli EdutechlARPIT JAIN 0.98115958 arpitjaln2099 @gmail j14-05-2025
Pvt Ltd .co
ICS (COMM) ICS (COMM)/466/2025 29-05-2025 IMS FIN enterprises through its SoldABHISHAK 9711477106 labhishaksharma800 [26-05-2025
[Proprietor Mrs Tara Sharma VSSHARMA (@gmail.com
[Ranjit Singh
ICS (COMM) ICS (COMM)/467/2025 29-05-2025 Icici Bank Vs ROHAN GUPTA DEEPAK 9818030800 induslegalia@gmail.c [26-05-2025
[KAUSHIK lom
IOMP (I) COMM IOMP (I) (COMM.)/686/2025 [29-05-2025 IHDFC BANK LTD Vs LALIT VERMA| LALIT PANDEY|8130383143 lalitpandeyyadav@g [26-05-2025
Imail.com
IOMP (I) COMM IOMP (1) (COMM.)/687/2025 [29-05-2025 IYES BANK LTD Vs KESHAYV]| 011-26211488 legal @Katvalassociat [26-05-2025
SHARMA SACHINKATYA les.com
L
IOMP (I) COMM IOMP (I) (COMM.)/688/2025 [29-05-2025 YES BANK LTD Vs ANKUR| 011-26211488 legal @Katvalassociat [26-05-2025
SHARMA ISACHINKATYA les.com
L
ICS (COMM) CS (COMM)/470/2025 130-05-2025 IGSI ENTERPRISES PVT LTD VSVALI & CO 9910358225 office@vali.co.in 28-05-2025
IVERMA ENGINEERS AND|
ICONTRACTORS PVT LTD
ICS (COMM) CS (COMM)/472/2025 130-05-2025 GSI ENTERPRISES PVT LTD VSVALI & CO 9910358225 office@vali.co.in 28-05-2025
IVERMA ENGINEERS AND
ICONTRACTORS PVT LTD
IOMP (I) COMM IOMP (I) (COMM.)/698/2025 [30-05-2025 Hdfc Bank Limited Vs LOKESH|LALIT PANDEY|8130383143 lalitpandeyyadav@g [28-05-2025
KUMAR Imail.com
IOMP (I) COMM OMP (I) (COMM.)/699/2025 [30-05-2025 IHdfc Bank Limited Vs RUBY GHAI |LALIT PANDEY|8130383143 lalitpandeyyadav@g [28-05-2025
Imail.com
IOMP (I) COMM OMP (I) (COMM.)/700/2025 [30-05-2025 Hdfc Bank Limited Vs ARVIND|LALIT PANDEY|8130383143 lalitpandeyyadav@g [28-05-2025
ROHILA Imail.com
IOMP (I) COMM OMP (I) (COMM.)/701/2025 [30-05-2025 Hdfc Bank Limited Vs VIVEK LALIT PANDEY|8130383143 lalitpandeyyadav@g [28-05-2025
IPRATAP SINGH Imail.com
ICS (COMM) CS (COMM)/473/2025 131-05-2025 Infinitude International PrivatelSS W ANI 8750618722 sswaniassociates@gm[28-05-2025
Limited Vs Babu Lal Teli lail.com
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ICS (COMM) CS (COMM)/474/2025 31-05-2025 Bank of Baroda Vs Anand KumarnSHARMA&ASS 9650501903 ladvhunnysharma.28 [29-05-2025
Mishra IOCIATES (@gmail.com
ICS (COMM) CS (COMM)/475/2025 131-05-2025 Infinitude International PrivateSHARMA&ASS [9650501903 ladvhunnysharma.28 [29-05-2025
Limited Vs GaneshgarhiaOCIATES (@gmail.com
Construction Pvt Ltd
18 SH. AJAY GUPTA|WEST 210 [Ex.COMM - Award by Arb/Ex.COMM - Award by Arb.01-05-2025 ISOHAN LAL COMMODITY[Rahat Bansal  [9899057063 ladvrahatbansal@gmalo1-05-2025
IDISTRICT JUDGE] [Extn Block IComm./11/2025 Comm./11/2025 IMANAGEMENT LTD Vs M/S R R| fil.com
(COMMERCIAL IAGROTECH
ICOURT)
IOMP (I) (COMM.)/502/2025 IOMP (I) (COMM.)/502/2025 [01-05-2025 [Yes Bank Ltd Vs SADHU RAM LALIT PANDEY (8130383143 LALITPANDEYADV [01-05-2025
@GMAIL.COM

[Execution (Comm.)/150/2025 [Execution (Comm.)/150/2025/02-05-2025 BEC CONDUITS PRIVATESaakaar Sardana/9811600007 linfo@saakaarsardana [02-05-2025
LIMITED Vs M J ENGINEERING] L.com
IWORKS (P) LIMITED
ICS (COMM)/356/2025 CS (COMM)/356/2025 02-05-2025 State Bank Of India Vs Raj Kumar [Ms S. SOOD 0811786067 Imsssoodadvocate@g |02-05-2025
Imail.com
JOMP (I) (COMM.)/515/2025 OMP (I) (COMM.)/515/2025 [02-05-2025 IYES BANK LTD Vs MOHDSachin Katyal [011-26211488 legal @Katyalassociat |02-05-2025
[TANVEER UL HASAN les.com

IOMP (I) (COMM.)/516/2025

OMP (I) (COMM.)/516/2025

02-05-2025

IYES BANK LTD Vs NN LOGISTICS|

Sachin Katyal [011-26211488

legal@Katyalassociat [02-05-2025

BHADANA

THROUGH ITS PROP les.com

IOMP (I) (COMM.)/517/2025 OMP (I) (COMM.)/517/2025 [02-05-2025 IYES BANK LTD Vs SUNIL KUMAR (Sachin Katyal |011-26211488 legal @Katyalassociat [02-05-2025
les.com

IOMP (I) (COMM.)/518/2025 OMP (I) (COMM.)/518/2025 [02-05-2025 IYES BANK LTD Vs MANISH[Sachin Katyal |011-26211488 legal @Katyalassociat |02-05-2025

les.com

ICS (COMM)/359/2025 CS (COMM)/359/2025 03-05-2025 STATE BANK OF INIDA VsManoj Kuman9654371856 ladvpandeymanoj@g [03-05-2025
ISURENDER KUMAR MITTAL Pandey Imail.com

ICS (COMM)/360/2025 CS (COMM)/360/2025 03-05-2025 lAshish Garg Vs DEVENDER[PRAMOD 0810682372 shekhawatilegal@yah |03-05-2025
KUMAR JAGARWAL 0.in

JOMP (I) (COMM.)/535/2025

IOMP (I) (COMM.)/535/2025

03-05-2025

HDFC BANK LTD Vs
KUMAR

SATISH

LALIT PANDEY|011-26211488

legal @Katyalassociat |03-05-2025
les.com
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IOMP (I) (COMM.)/536/2025 IOMP (I) (COMM.)/536/2025 [03-05-2025 HDFC BANK LTD Vs MANTOSH [LALIT PANDEY |011-26211488 legal @Katyalassociat [03-05-2025
IMISHRA les.com
IOMP (I) (COMM.)/537/2025 IOMP (I) (COMM.)/537/2025 [03-05-2025 I[HDFC BANK LTD Vs CHANDAN|LALIT PANDEY|011-26211488 legal @Katyalassociat [03-05-2025
IKUMAR PRASAD les.com
JOMP (1) (COMM.)/538/2025 IOMP (I) (COMM.)/538/2025 |03-05-2025 I[HDFC BANK LTD Vs GURVINDER [LALIT PANDEY |011-26211488 legal @Katyalassociat [03-05-2025
SINGH les.com
JIOMP (I) (COMM.)/539/2025 IOMP (I) (COMM.)/539/2025 [03-05-2025 I[HDFC BANK LTD Vs DIMPLELALIT PANDEY|011-26211488 legal @Katyalassociat [03-05-2025
IVERMA les.com
[Ex.COMM - Award by Arb/Ex.COMM - Award by Arb/05-05-2025 IM/S MUTHOOT FINCORP LTD VSGYAN 9971883579 lardhanslawfirm@gm |05-05-2025
IComm./12/2025 Comm./12/2025 ILALITA VARDHAN lail.com
SINGH,
ICS (COMM)/363/2025 CS (COMM)/363/2025 05-05-2025 MS VARDHMAN UDYOG VsAmreshwar 0540643136 lamreshwarsinghadvo |05-05-2025
RAMESH CHAND JAT Singh cate@gmail.com
ICS (COMM)/364/2025 ICS (COMM)/364/2025 05-05-2025 IMS VARDHMAN UDYOG Vs RAM[Amreshwar 0540643136 lamreshwarsinghadvo |05-05-2025
ISINGH HARITWAL Singh cate@gmail.com
ICS (COMM)/365/2025 CS (COMM)/365/2025 05-05-2025 DYD Industrial Solutions throughlHimanshu 9654546559 ladvocate.himanshuah|o5-05-2025
Rajesh Kulhar Vs Mark Techl/Ahuja uja23(@gmail.com
[Polymers Private Limited
ICS (COMM)/366/2025 ICS (COMM)/366/2025 05-05-2025 Pravesh Bhandari Vs AshimaraRahul Malhotra (9899218215 rahulssmalhotra@gm|05-05-2025
[Housing Pvt Ltd lail.com
IOMP (I) (COMM.)/544/2025 OMP (I) (COMM.)/544/2025 [05-05-2025 IHDFC BANK LTD Vs AMIT AMIT |Ajay Uppal 09811740125 Virtuous.peopple@rn |05-05-2025
lail.com
ICS (COMM)/371/2025 CS (COMM)/371/2025 06-05-2025 SURESH DATT PARASHAR AND[LALIT PANDEY 8130383143 LALITPANDEYADV [06-05-2025
JANR Vs RISHABH UPADHYAY AND| @GMAIL.COM
ORS
IOMP (I) (COMM.)/550/2025 IOMP (I) (COMM.)/550/2025 [06-05-2025 IYes Bank Ltd Vs AJAY KUMAR LALIT PANDEY 8130383143 LALITPANDEYADV [06-05-2025
@GMAIL.COM
IOMP (1) (COMM.)/551/2025 OMP (I) (COMM.)/551/2025 |06-05-2025 IYes Bank Ltd Vs MOHD SONU IMGA Law Office9811504426 Imgalawoffice@gmail. |06-05-2025
lcom
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IOMP (I) (COMM.)/552/2025 OMP (I) (COMM.)/552/2025 [06-05-2025 IKOTAK MAHINDRA PRIMEGursimar Singh [9910266125 lgursimarsadana@yah|06-05-2025
ILIMITED Vs URMILA H loo.in

JOMP (I) (COMM.)/567/2025 IOMP (I) (COMM.)/567/2025 [07-05-2025 IKOTAK MAHINDRA PRIMELALIT PANDEY [8130383143 LALITPANDEYADV [07-05-2025
LIMITED Vs MUKESH @GMAIL.COM

ICS (COMM)/379/2025 CS (COMM)/379/2025 08-05-2025 [UNION BANK OF INDIA Vs AMITNarender Lakra [9810157128 Inlakraadv@gmail.co |08-05-2025
IARORA Im

ICS (COMM)/380/2025 CS (COMM)/380/2025 08-05-2025 STATE BANK OF INDIA VgVijay Prakash [9810210832 INot Provided 08-05-2025
IMEENAKSHI RAJPAL

IOMP (I) (COMM.)/571/2025 OMP (I) (COMM.)/571/2025 [09-05-2025 IYES BANK LTD Vs RACHIT KUMAR(Sachin Katyal |011-26211488 legal @Katyalassociat [09-05-2025

les.com

IOMP (1) (COMM.)/572/2025 OMP (I) (COMM.)/572/2025 |09-05-2025 IYES BANK LTD Vs GURVINDER[Sachin Katyal |011-26211488 legal @Katyalassociat [09-05-2025

SINGH les.com

IPVT LTD

ICS (COMM)/391/2025 CS (COMM)/391/2025 13-05-2025 ISS FOOTWEAR Vs KGNMukuk Rawal 9899000289 Imukul_rawal@yahoo [13-05-2025
IFOOTWEAR .com

ICS (COMM)/392/2025 CS (COMM)/392/2025 13-05-2025 State Bank of India Vs Rahul Sharma|Krishna Kumar9899000289 ladvkrishnai411@gmaf3-05-2025

Sharma lil.com

ICS (COMM)/400/2025 ICS (COMM)/400/2025 14-05-2025 ICOGOPORT PRIVATE LIMITED VslUday Kumar (8882303942 ladvudaykumar@gmaifi4-05-2025
IFENDA AUDIO INDIA PVT LTD l.com

ICS (COMM)/401/2025 CS (COMM)/401/2025 14-05-2025 [Eltecks India Private LimitedlAadesh 9999359053 laadesh9696 @gmail.c [14-05-2025
Through Ar Ankit Jain Vs IRA[Saraswat om
IPRAMANIK

IOMP (1) (COMM.)/583/2025 OMP (I) (COMM.)/583/2025 14-05-2025 Shriram Finance Ltd Vs URVASHIManoj Kumar [9811133644 IMANOJK.ADV@GM [14-05-2025
TOMER JAIL.COM

[Ex.COMM - Award by Arb[Ex.COMM - Award by Arb.15-05-2025 IAMAN GUPTA Vs RAKESH KAILA [Rakesh kumar [9711771000 rakesh.advocate18@g|15-05-2025

IComm./18/2025 Comm./18/2025 Imail.com

[Execution (Comm.)/164/2025 [Execution (Comm.)/164/2025[15-05-2025 ISHRI VINOD KUMAR BANGA VgVinod Kumar (9350999608 ladvocatevinod1969@ [15-05-2025
IM/S SATKRITI INFOTAINMENT] lemail.com
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ICS (COMM)/408/2025 ICS (COMM)/408/2025 16-05-2025 [Union Bank Of India Vs Tosif Ahmed|Vijay Lakshmi9811373999 ladvvijaylakshmijain [16-05-2025
Jain (@gmail.com

ICS (COMM)/409/2025 CS (COMM)/409/2025 16-05-2025 ICOGOPORT PRIVATE LIMITED VslUday Kumar (8882303942 ladvudaykumar@gmaij16-05-2025
IDIVYA LAXMI OVERSEAS l.com

ICS (COMM)/410/2025 CS (COMM)/410/2025 16-05-2025 RAKESH KUMAR SHARMA(Sanjeev Singh 9811129304 [Sanjeev.singh@singh [16-05-2025
[TRADING AS MS LABTRONICS Vs Inassociates.com
SUMAN DEVI TRADING AS MS|
LABTRON INSTRUMENTS AND|

JOMP (I) (COMM.)/594/2025 IOMP (I) (COMM.)/594/2025 [16-05-2025 IYES BANK LTD Vs RANJEET VIJAY|Sachin Katyal |011-26211488 legal @Katyalassociat 16-05-2025
IPANDIT les.com

IOMP (1) (COMM.)/595/2025 IOMP (1) (COMM.)/595/2025 [16-05-2025 IYES BANK LTD Vs SANJAY KUMARSachin Katyal |011-26211488 legal @Katyalassociat [16-05-2025
JHA les.com

IBIJENDER SINGH

ICS (COMM)/411/2025 CS (COMM)/411/2025 17-05-2025 IM/s Suprabhat Textile PrivateVarun Mehlawat|9873486348 IVARUN_MEHLAWA [17-05-2025
Limited Vs Sanjay Kumar Singh T'@YAHOO.CO.IN
Rana

ICS (COMM)/423/2025 ICS (COMM)/423/2025 19-05-2025 State Bank Of India Vs GARVITAA. K. Raut 9999132159 lakroutadvocate@gmal19-05-2025
GARG fil.com

ICS (COMM)/424/2025 CS (COMM)/424/2025 19-05-2025 STATE BANK OF INIDA VsManojPandey (9654371824 ladvpandeymanoj@g [19-05-2025
RAKESH Imail.com

JOMP (I) (COMM.)/614/2025 IOMP (I) (COMM.)/614/2025 [19-05-2025 IYes Bank Ltd Vs ASHOK KUMAR  |[LALIT PANDEY 8130383143 LALITPANDEYADV [19-05-2025

@GMAIL.COM

IOMP (I) (COMM.)/622/2025 OMP (I) (COMM.)/622/2025 [20-05-2025 IYes Bank Ltd Vs RAJEEV SINGH[LALIT PANDEY (8130383143 LALITPANDEYADV [20-05-2025
MEENA @GMAIL.COM

JOMP (I) (COMM.)/623/2025 IOMP (I) (COMM.)/623/2025 [20-05-2025 IYES BANK LTD Vs SANJEEV[Ananjay Singh [7030378800 INot Provided 20-05-2025
ISINGH

IOMP (I) (COMM.)/624/2025 OMP (I) (COMM.)/624/2025 [20-05-2025 IYES BANK LTD Vs AMIT ARYA lAnanjay Singh 7030378800 INot Provided 20-05-2025

JOMP (I) (COMM.)/625/2025 OMP (I) (COMM.)/625/2025 [20-05-2025 YES BANK LTD Vs AMITlAnanjay Singh [7030378800 INot Provided 20-05-2025
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RETAIL INDIA LTD

JAGARWAL

loo.in

ICS (COMM)/441/2025 CS (COMM)/441/2025 22-05-2025 IARUN KUMAR BHOWMIKRohan Taneja 9953542080 rohan.taneja@kred- [22-05-2025
IPROPRIETOR OF AMTECH] jure.in
IENGINEERS Vs M S ASAHI INDIA|
GLASS LTD

JOMP (I) (COMM.)/637/2025 IOMP (I) (COMM.)/637/2025 [22-05-2025 Shriram Finance Ltd Vs BRIJManoj Kumar [9811133644 IMANOJK.ADV@GM [22-05-2025
CHAUDHRI IAIL.COM

IOMP (I) (COMM.)/638/2025 IOMP (I) (COMM.)/638/2025 [22-05-2025 IYES BANK LTD Vs MANOJ KUMAR [Ananjay Singh (7030378800 INot Provided 22-05-2025

JOMP (I) (COMM.)/639/2025 IOMP (I) (COMM.)/639/2025 [22-05-2025 IYES BANK LTD Vs NARENDER[Sachin Katyal |011-26211488 legal @Katyalassociat [22-05-2025
KUMAR SHARMA les.com

JOMP (1) (COMM.)/640/2025 IOMP (1) (COMM.)/640/2025 [22-05-2025 IYES BANK LTD Vs KALPANA AMIT|Sachin Katyal |011-26211488 legal @Katyalassociat [22-05-2025
KUMAR les.com

IOMP (I) (COMM.)/652/2025 IOMP (I) (COMM.)/652/2025 [23-05-2025 IYES BANK LTD Vs NAVEEN[Sachin Katyal |011-26211488 legal @Katyalassociat [23-05-2025
KUMAR SHARMA les.com

JOMP (1) (COMM.)/653/2025 IOMP (1) (COMM.)/653/2025 [23-05-2025 IYES BANK LTD Vs NUMROSachin Katyal [011-26211488 legal @Katyalassociat [23-05-2025
ICONSTRUCTIONS PRIVATH les.com
LIMITED

IOMP (I) (COMM.)/654/2025 IOMP (I) (COMM.)/654/2025 [23-05-2025 IYES BANK LTD Vs SUDHIR[Sachin Katyal |011-26211488 legal @Katyalassociat [23-05-2025
SAXENA les.com

JOMP (I) (COMM.)/655/2025 IOMP (I) (COMM.)/655/2025 [23-05-2025 HDFC BANK LTD Vs NUTAN [Ajay Uppal 0811740125 Virtuous.peopple@rn [23-05-2025
TYAGI lail.com

IOMP (I) (COMM.)/666/2025 IOMP (I) (COMM.)/666/2025 [24-05-2025 IYes Bank Ltd Vs ARVIND KUMAR [LALIT PANDEY (8130383143 LALITPANDEYADV [24-05-2025

@GMAIL.COM

JOMP (I) (COMM.)/667/2025 IOMP (I) (COMM.)/667/2025 [24-05-2025 IYES BANK LTD Vs PRIYANKA[Ananjay Singh [7030378800 INot Provided 24-05-2025
KUMARI

[Ex.COMM - Award by Arb[Ex.COMM - Award by Arb.[26-05-2025 Kotak Mahindra Prime Ltd Vs RajulRitu Rana 9310817303 lcodelegalconsultants [26-05-2025

IComm./24/2025 Comm./24/2025 Singh (@gmail.com

ICS (COMM)/449/2025 CS (COMM)/449/2025 26-05-2025 Maharaja Shoe Co Vs MAYASHEEJPRAMOD 0810682372 shekhawatilegal@yah [26-05-2025
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IOMP (I) (COMM.)/669/2025 IOMP (I) (COMM.)/669/2025 [26-05-2025 [Yes Bank Ltd Vs PRIYA PRIYA LALIT PANDEY 8130383143 LALITPANDEYADV [26-05-2025
@GMAIL.COM

ICS (COMM)/453/2025 CS (COMM)/453/2025 27-05-2025 BHISHAM POPLI Vs MS RAHEJASudhir Gupta (9313885241 ISGADV0472@GMAI [27-05-2025
IDEVELOPERS LTD L.COM

IOMP (I) (COMM.)/675/2025 IOMP (I) (COMM.)/675/2025 [27-05-2025 [Yes Bank Ltd Vs AMAR SAINI LALIT PANDEY 8130383143 LALITPANDEYADV [27-05-2025

@GMAIL.COM

ICS (COMM)/457/2025 CS (COMM)/457/2025 28-05-2025 Ashvinder Kaur and Anr VsSiddhantJuyal [8375868868 ladv.siddhantjuyal@g [28-05-2025
Sarbestos Auto Spares Pvt Ltd Imail.com

ICS (COMM)/459/2025 CS (COMM)/459/2025 29-05-2025 bank of baroda Vs anuj pratap singh [Sanjeet Kumarj9868588173 sanjeetadvo@yahoo.c[29-05-2025

Singh lo.in

ICS (COMM)/460/2025 CS (COMM)/460/2025 20-05-2025 PUNJAB AND SIND BANK VsGirish Verma [9811135305 legal.gva@gmail.com [29-05-2025
IMONICA SHARMA

[Execution (Comm.)/182/2025 [Execution 30-05-2025 [Unimark Healthcare Limited VsNitin Nayyar |9811711730 lawindiadirect@gmail30-05-2025

(Comm.)/182/2025 Optho Pharma Private Limited L.com

ICS (COMM)/468/2025 CS (COMM)/468/2025 130-05-2025 IKANDOTH MOHAMMED|Sanjeev Kumar (7011678591 INot Provided 130-05-2025
SHAMZEER Vs KALPATARU]
IPOWER TRANSMISSION LTD

ICS (COMM)/469/2025 ICS (COMM)/469/2025 30-05-2025 Infinitude International PrivateShakeel Sharwar8750618722 sswaniassociates@gm|30-05-2025
ILimited Vs Beton RMC lwani lail.com

IOMP (I) (COMM.)/694/2025 OMP (I) (COMM.)/694/2025 [30-05-2025 Hdfc Bank Limited Vs JONUManish Shankar9650810426 Imsvermachambers@ [30-05-2025
INARESH KUMAR Verma lgmail.com

ICS (COMM)/476/2025 CS (COMM)/476/2025 131-05-2025 STATE BANK OF INDIA VsKanchanJha (9999501346 kanchan421994@gm [31-05-2025
KANCHAN JHA PROP OF LEVINA| lail.com
INDUSTRIES

ICS (COMM)/477/2025 CS (COMM)/477/2025 131-05-2025 Infinitude International PrivateShakeel Sharwar8750618722 sswaniassociates@gm|31-05-2025
[Limited Vs Latala Construction Co  [wani lail.com

[Execution (Comm.)/155/2025 [Execution (Comm.)/155/2025/07-05-2025 IMANPREET SINGH Vs sunny neikeyVishwandra 0871704611 erma.vishwendra@y|07-05-2025

verma

lahoo.co.in
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IOMP (I) (COMM.)/567/2025 IOMP (I) (COMM.)/567/2025 [07-05-2025 IKOTAK MAHINDRA PRIME[LALIT PANDEY [8130383143 LALITPANDEYADV (07-05-2025
ILIMITED Vs MUKESH @GMAIL.COM
JOMP (I) (COMM.)/535/2025 IOMP (I) (COMM.)/535/2025 [03-05-2025 HDFC BANK LTD Vs SATISH [LALIT PANDEY 8130383143 LALITPANDEYADV [03-05-2025
KUMAR @GMAIL.COM
19 ISH. NARESHWEST 403 ICounter Claim/23/2025 Counter Claim/23/2025 01-05-2025 SHANKAR LAL Vs RAMAN
UMAR [Extn Block GANDHI
ALHOTRA,
IDISTRICT JUDGE|
(COMMERCIAL ICS (COMM)/351/2025 CS (COMM)/351/2025 01-05-2025 BANK OF BARODA Vs SudhifDEEPA GUPTA [9312292558 29-04-2025
ICOURT) Kumar
ICS (COMM)/352/2025 CS (COMM)/352/2025 01-05-2025 PUNJAB NATIONAL BANK VSAVADESH KR/|9810362628 lakshakyao1@gmail.c [25-04-2025
IMANOJ KUMAR GUPTA SHAKYA jom
IOMP (I) (COMM.)/504/2025 IOMP (I) (COMM.)/504/2025 |01-05-2025 IYes Bank Ltd Vs ASHWANI KUMAR [LALIT PANDEY (8130383143 LALITPANDEYADV [28-04-2025
@GMAIL.COM
IOMP (I) (COMM.)/527/2025 OMP (I) (COMM.)/527/2025 [02-05-2025 HDFC BANK LTD Vs PAWAN [LALIT PANDEY 8130383143 LALITPANDEYADV [01-05-2025
KUMAR @GMAIL.COM
IOMP (I) (COMM.)/528/2025 OMP (I) (COMM.)/528/2025 [02-05-2025 HDFC BANK LTD Vs SUBODH [LALIT PANDEY 8130383143 LALITPANDEYADV [01-05-2025
ISINGH @GMAIL.COM
JIOMP (I) (COMM.)/529/2025 IOMP (I) (COMM.)/529/2025 [02-05-2025 I[HDFC BANK LTD Vs KHURSHID [LALIT PANDEY 8130383143 LALITPANDEYADV [01-05-2025
@GMAIL.COM
IOMP (I) (COMM.)/530/2025 IOMP (I) (COMM.)/530/2025 [02-05-2025 HDFC BANK LTD Vs PRASUN|LALIT PANDEY 8130383143 LALITPANDEYADV [01-05-2025
KUMAR TIWARI @GMAIL.COM
JOMP (I) (COMM.)/531/2025 OMP (I) (COMM.)/531/2025 [02-05-2025 YES BANK LTD Vs PRAMODKARTIK 011-26211488 LEGAL@KATYAASS [30-04-2025
KUMAR SHARMA KUMAR IOCIATES.COM
IOMP (I) (COMM.)/532/2025 OMP (I) (COMM.)/532/2025 [02-05-2025 YES BANK LTD Vs AMI'[]KARTIK 011-26211488 LEGAL@KATYAASS [30-04-2025
IRAMSWAROOP KUMAR JOCIATES.COM
IOMP (1) (COMM.)/543/2025 OMP (I) (COMM.)/543/2025 |03-05-2025 IHDFC BANK LTD Vs PRIYANSHU [LALIT PANDEY 8130383143 LALITPANDEYADV [01-05-2025
ISOHANE @GMAIL.COM
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[Ex.COMM - Award by Arb/Ex.COMM - Award by Arb/05-05-2025 I[EQUITAS SMALL FINANCE BANK]
IComm./13/2025 Comm./13/2025 ILTD Vs DHARMENDER ROY
JOMP (I) (COMM.)/549/2025 IOMP (I) (COMM.)/549/2025 [05-05-2025 IYes Bank Ltd Vs KAMAL AHMAD |[LALIT PANDEY 8130383143 LALITPANDEYADV [03-05-2025
@GMAIL.COM
[Execution (Comm.)/153/2025 [Execution (Comm.)/153/2025/06-05-2025 IPINTU Vs Neha Bus Services Pvt Ltd
IOMP (I) (COMM.)/560/2025 IOMP (I) (COMM.)/560/2025 [06-05-2025 SMFG INDIA CREDIT CO LTD VSKARAN
WITENDER KUMAR KHARBANDA |CHIBBER
ICS (COMM)/378/2025 CS (COMM)/378/2025 07-05-2025 IMINOCHA ENTERPRISES PVT LTDYJUNSEET 9999631964 ICHAMBER@KOHLI [03-05-2025
Vs SAISIDDI ENGINEERING TEKSINGH KOHLI IASSOCIATES.IN
IPVT LTD
IOMP (I) (COMM.)/570/2025 OMP (I) (COMM.)/570/2025 |07-05-2025 IYES BANK LTD Vs RAJ KUMAR [KARTIK 011-26211488 LEGAL@KATYAASS |05-05-2025
KUMAR JOCIATES.COM
[Ex.COMM - Award by Arb|/Ex.COMM - Award by Arb.08-05-2025 [Punjab National Bank Vs Ms Sapnal
IComm./15/2025 Comm./15/2025 Mishra
[Ex.COMM - Award by Arb[Ex.COMM - Award by Arb.08-05-2025 Superfil Engineers Pvt Ltd Vs M/S
IComm./16/2025 Comm./16/2025 Rose Engineering
ICS (COMM)/385/2025 CS (COMM)/385/2025 08-05-2025 OM LOGISTICS LIMITED VSARUN 0810163624 JADVOCATEARUNZ23 [06-05-2025
IBAKUL CASTING PRIVATEAGGARWAL @GMAIL.COM
LIMITED
IOMP (I) (COMM.)/573/2025 OMP (I) (COMM.)/573/2025 [09-05-2025 YES BANK LTD Vs SURENDERKARTIK 011-26211488 LEGAL@KATYAASS [07-05-2025
KARAN SINGH KUMAR JOCIATES.COM
JOMP (I) (COMM.)/574/2025 IOMP (I) (COMM.)/574/2025 [09-05-2025 IYES BANK LTD Vs DAYANAND|KARTIK 011-26211488 LEGAL@KATYAASS |07-05-2025
IMOOLCHAND KUMAR IOCIATES.COM
ICS (COMM)/393/2025 CS (COMM)/393/2025 13-05-2025 State Bank of India Vs Ashok KRISHNA 9958891040 JADVKRISHNA1411@ |08-05-2025
KUMAR IGMAIL.COM
SHARMA
ICS (COMM)/394/2025 CS (COMM)/394/2025 13-05-2025 IAPS OBEROI VSANJANI 0811675024 ANJANICHOUDHAR(08-05-2025
REMSOCONTROLTECHNOLOGIES [KUMAR I@GMAIL.COM
IPVTLTD ICHOUDHARY
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ICS (COMM)/395/2025 CS (COMM)/395/2025 13-05-2025 IM/s OPTICADO INDIA LLP Vs M/sJATIN SAPRA (9899054303 JATINSAPRA1312@ [08-05-2025
IFRANK INTERNATIONAL IGMAIL.COM
[Execution (Comm.)/163/2025 [Execution (Comm.)/163/2025[14-05-2025 [Union Bank of India Vs Sushil Singh|
Chaudhary
IOMP (I) (COMM.)/584/2025 IOMP (I) (COMM.)/584/2025 [14-05-2025 IShriram Finance Ltd Vs SUNIL IMANOJ 0811133644
KUMAR
JOMP (I) (COMM.)/591/2025 OMP (I) (COMM.)/591/2025 [15-05-2025 IYes Bank Ltd Vs RAJESH KUMAR |[LALIT PANDEY 8130383143 LALITPANDEYADV [13-05-2025
@GMAIL.COM
ICS (COMM)/412/2025 CS (COMM)/412/2025 17-05-2025 IAMIT GUPTA Vs BOUTIQUEVARUN BEDI (8285672608 JADVOCATEVARUNB|15-05-2025
ISPIRIT BRANDS PRIVATH I[EDI@GMAIL.COM
LIMITED
ICS (COMM)/413/2025 CS (COMM)/413/2025 17-05-2025 IM/s Capital Industrial EnterprisesCHARIT GOYAL8595653336 ISHANKARDASLEGA [15-05-2025
Vs M/s Amit Steel and Ors L@GMAIL.COM
JOMP (I) (COMM.)/610/2025 IOMP (I) (COMM.)/610/2025 [17-05-2025 IYES BANK LTD Vs BALJIT SINGH |ANANJAY 7030378800 JASAPLEGALANDAD [15-05-2025
SINGH IVOCATES@GMAIL.C|
OM
[Ex.COMM - Award by Arb[Ex.COMM - Award by Arb.19-05-2025 IANKITA BHARGAVA Vs AKANSHA
IComm./20/2025 Comm./20/2025 BHARGAVA
[Ex.COMM - Award by Arb/Ex.COMM - Award by Arb.19-05-2025 [Ford India Private Limited Vs
IComm./21/2025 Comm./21/2025 [Eminent Auto Parts Private Limited
ICS (COMM)/425/2025 CS (COMM)/425/2025 19-05-2025 ISTATE BANK OF INIDA Vs SUNIL [MANOJ 0654371856 JADVPANDEYMANO [19-05-2025
PANDEY J@GMAIL.COM
ICS (COMM)/426/2025 CS (COMM)/426/2025 19-05-2025 ISTATE BANK OF INIDA Vs SANJAYMANOJ 0654371856 IADVPANDEYMANO ([19-05-2025
KUMAR SINGH PANDEY J@GMAIL.COM
ICS (COMM)/434/2025 CS (COMM)/434/2025 20-05-2025 SURYA PRAKASH Vs SHWETANNITIN GUPTA [8860057314
GABA
ICS (COMM)/435/2025 CS (COMM)/435/2025 20-05-2025 M/s Capital Industrial EnterprisesCHARIT GOYAL8595653336 SHANKARDASLEGA [17-05-2025
Through its Prop Sandeep Soni Vs L@GMAIL.COM
IM/s Advance Recycling Solutions
ILLP
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IOMP (I) (COMM.)/626/2025 IOMP (I) (COMM.)/626/2025 [20-05-2025 IYes Bank Ltd Vs UMA SHANKARANANJAY 7030378800 IASAPLEGALANDAD 18-05-2025
SINGH SINGH IVOCATES@GMAIL.C|
oM
[Ex.COMM - Award by Arb/Ex.COMM - Award by Arb[22-05-2025 [Renovision Automation Services Pvt
IComm./22/2025 Comm./22/2025 ILtd Vs Big Digital Impression Pvt Ltd|
ICS (COMM)/442/2025 CS (COMM)/442/2025 22-05-2025 Maharaja Shoe Co Vs KAMAIMUKESH 0810682372 ISHEKHAWATILEGA [20-05-2025
ICHOPRA KUMAR L@YAHOO.IN
JOMP (I) (COMM.)/643/2025 IOMP (I) (COMM.)/643/2025 [22-05-2025 YES BANK LTD Vs NEERAJKARTIK 011-26211488 LEGAL@KATYAASS [21-05-2025
[TAKKAR KUMAR IOCIATES.COM
IOMP (I) (COMM.)/644/2025 IOMP (I) (COMM.)/644/2025 [22-05-2025 YES BANK LTD Vs KUTUMBHANANJAY 7030378800 JASAPLEGALANDAD [20-05-2025
CARE PVT LTD SINGH IVOCATES@GMAIL.C|
OM
IOMP (I) (COMM.)/659/2025 OMP (I) (COMM.)/659/2025 [23-05-2025 WFC LEASING P LTD Vs SaleemfANUJ KUMAR (9810133410 IBHAGATSINGHIS@ [21-05-2025
Khan IYAHOO.COM
20 ISH. ANURAG SAIN,NEW DELHIh ICS.COMM. 323/2025 02.05.2025 ICOMPUTER JUNCTION PVR LTDJAJAY KUMAR9811104015 IAKCHOPRA 21.04.2025
IDISTRICT JUDGEDISTRICT IVS. FIVE SPLASH INFOTECH PVT|CHOPRA ADV@.YAHOO.IN
(COMMERCIAL LTD.
ICOURT)-01
1 IARB.A.(COMM) 06/2025 02.05.2025 IASHIF KHAN AND ORS VS. SHRIDEV DUTT &9818096196 INOT AVAILABLE 26.04.2025
RAM FINANCE LTD. JASSOCIATES
1 ICS(COMM) 328/2025 03.05.2025 IM/S DALIP SINGH ADHIKARI VS|VINEET 9718784365 [KUMARVINIT.K@g [30.04.2025
IM/SNEW  INDIA ASSURANCEKUMAR Imail.com
ICOL.LTD. AND ANR.
1 ICS(COMM) 327/2025 03.05.2025 HOLY FAITH INTERNATIONALJPAWAN 7678499388 INOT AVAILABLE 24.04.2025
PVT. LTD. VS. SARMAH BOOKKUMAR
ISTALL
1 ICS(COMM) 332/2025 05.05.2025 IAMIT KUMAR PROP. OF SHIVIN P SINGH 011-46020894 INPSINGHANDASSO [03.05.20255
ICONTRUCTION VS. B. K. SINGH ICIATES@GMAIL.CO
IM
1 ICS(COMM) 331/2025 05.05.2025 IPAWAN KUMAR MITTALSHRAVAN 26936783 JUNITEDMARK@UN [02.05.2025
IPROPRIETOR OSF SALASAR DEVIKUMAR ITEDANDUNITED.C
BASMATI HOUSE VS. VIJAY|BANSAL OM
GUPTA
1 IOMP(I)COMM 74/2025 06.05.2025 M/S OM SAI RAM ENTERPRISESAKSHAT 7985177435 BAJPAIAKSHAT@G [05.05.2025
IVS. INDIAN RAILWAY BHAJPAI IMAIL.COM
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1 ICS(COMM) 336/2025 06.05.2025 I[HARVINDER SINGH VS. BNG LAW|011-43709221 WWW.BNGLAWASS [02.05.2025
IDARSHAN SINGH AND SONS JASSOCIATES IOCIATES.COM
1 ICS(COMM) 340/2025 07.05.2025 IMUDITA  PASARI VS. DAGSHAILEN 0818558690 JADVOCVATYE.SHAI [03.05.20255
IPRIVATE LIMITED BHATIA LENBHATIA89@GM
AIL.COM
1 ICS(COMM) 339/2025 07.05.2025 IM/S SETLITE ENGINEERS LTD/SHARMA &9899577744, INOT AVAILABLE 03.05.2025
IVS. M/S MULTITECH INDIA JASSOCIATES 8929434695
1 [EX(COMM) 79/2025 07.05.2025 [TCI EXPRESS LIMITED VS. FENDAISUMAN 0810131533, ISUMAN@SUMANK [02.05.2025
IAUDIO INDIA PRIVATE LIMITED [KHAITAN 819968636993 HAITANCO.IN
ICO.
1 ICS(COMM) 338/2025 07.05.2025 ICANARA BANK VS. MUKESH[KRISHAN 9990577700 KRISHENKUMAR@ [03.05.2025
IKUMAR KHANDELWAL & ANR.  |[KUMAR & IGMAIL.COM
JASSOCIATES
1 IOMP(I)COMM 76/2025 08.05.2025 IHERO H OUSING FINANCE LTDIASHISH 9971149676 JAKSINGHEANSLEG [05.05.2025
IVS. KAIVAN ENTERPRISES ANDKUMAR SINGH AL.IN
ORS.
1 IOMP(COMM) 62/2025 08.05.2025 IMR. ADITYA BHUTANI AND ANR.JAVINASH Klo871441764 JAKTRIVEDILAWOFF|03.05.2025
IVS. MR. MOHAN ANAND AND[TRIVEDI ICES@GMAIL.COM
JANR.
1 ICS(COMM) 348/2025 08.05.2025 CANARA BANK VS. SUSHILICHITRA 9212888087 ICHITRAMALHOTRA|05.05.2025
KUMAR AND ANR. IMALHOTRA @GMAIL.COM
1 ICS(COMM) 351/2025 09.05.2025 IGM MODULAR VS. MUDIT KUMARUNITED AND650682928 JUNITEDMARK@UN [06.05.2025
ICHATURVEDI AND ANR. [UNITED ITEDANDUNITED.C
IOM
1 [EX(COMM) 80/2025 09.05.2025 I[UNION BANK OF INDIA VS. SHIVJITENDRAGAR 9810197621 VITENDRAGARGAD [26.04.2025
ISHANKAR JHA AND ANR. G & IV@GMAIL.COM
JASSOCIATES
1 ICS(COMM) 350/2025 09.05.2025 IMAHENDRA STEELS VS/MANSI 0811446272 INOT AVAILABLE  [06.05.2025
HINDUSTRAN  CONSTRUCTIONKUKREJA
ICOMPANY
1 ICS(COMM) 356/2025 13.05.2025 IBANK O F INDIA VS. ABHAYPPARTIV J0811044353 IPJMEHTACEO@RE [05.05.2025
IKUMAR JENA IMEHTA DIFFMAIL.COM
1 ICS(COMM) 355/2025 13.05.2025 IPARDEEP KUMAR VS. VOSCOAJEET KUMAR (9810039471 AJEETKUMAR.ADV (03.05.2025
ILIQUOR IOCATE@YAHOO.CO
M
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1 ICS.COMM. 358/2025 14.05.2025 IDEUTSCHE BANK VS. MS. RAHULSURI AND|9971357074 li tigation@jsurico .in [02.05.2025

ISIYARAM KHILWANI ICOMPANY
LAW FIRM

1 ICS.COMM. 359/2025 14.05.2025 IROHAN TRANSPORT AGENCY VS/ADV. RAJESH/9811475295 [duaassociates@yahoo|06.05.2025
IRAISEN MARKETING PVT. LTD. [DUA L.com

1 ICS.COMM. 361/2025 15.05.2025 IM/S SONA CORPORATION INDAASHISH 0971149676 13.05.2025
[PRIVATE LIMITED VS. BANK OHKUMAR SINGH JIAKSINGH@ANSLEG
IBARODA AL.IN

1 ICS.COMM. 362/2025 15.05.2025 IPROMAT FIRE AND INSULATION|SRIVASTAVA (9899628833 ISRIVASTAVA.VINAY [06.05.2025
IPRIVATE LIMITED V.S ANALAAND IAK@GMAIL.COM
IFIRE CONSULTING PVT. LTD. IASSOCIATE

1 IOMP(COMM) 64/2025 15.05.2025 [UNION OF INDIA VS. KUMARAJAY KUMAR9810239626 lajaybidhuriyg@gmail |09.05.2025
CASHEW EXPORT THROUGH MRBIDORI L.com
SATEESHKUMAR NARAYANAN

1 [EX(COMM) 84/2025 16.05.2025 BANK OF BARODA VS. M/S HIRAJNISH 0810872353 INOT AVAILABLE 09.05.2025
IPOINT CORPORATION & ORS. KUMAR

BANYAL

1 ICS(COMM) 360/2025 16.05.2025 HT MEDIA LTD VESUS MS/|[LEGAL 9999886478 JABHINAY@LEGALK |505.2025
WINGS ADVERSTING THROUGH|KNIGHTS, LAW| INIGHTS.IN
ITS PROPRIETOR MRS. PAPIYAIFIRM
IPRASAD

1 ICS(COMM) 368/2025 16.054.2025 ICOGOPORT PVT. LTD. VS{UDAY KUMAR (8882303942, IADUDAYKUMAR@G|09.05.2025
KALPANA 0810868162 IMAIL.COM

1 ICS(COMM) 367/2025 16.05.2025 ICOGOPORT PVT. LTD. VSJUDAY KUMAR (8882303942, IADUDAYKUMAR @G [09.05.2025
ISTARLOG ENTER 0810868162 IMAIL.COM

1 ICS(COMM) 366/2025 16.05.2025 ICOGOPORT PVT. LTD. VS. MOHIT[UDAY KUMAR (8882303942, IADUDAYKUMAR@G|09.05.2025
RUBBER 0810868162 IMAIL.COM

1 ICS.COMM. 378/2025 19.05.2025 MHE PRESS TRUST OF INDIA| SWARNENDU|8800910786 lwasim@lectiolaw.co [15.05.2025
LIMITED THROUGH ITSCHATTERJEE Im
IAUTORIZED SIGNATOROY MR.R
IMISHRA VS. ANDHRA PRABHA|

1 ICS.COMM. 379/2025 19.05.2025 IFARMART SERVICE PVT. LTD. VS/SONDHI AND11- 41745180 Deepankur@sondhip [03.05.2025
IAYASHA ROLER FLOUR MILIPARTNERS lartners.com
IPRIVATE LIMITED

1 ICS.COMM. 380/2025 19.05.2025 IFARMART SERVICE PVT. LTD. VS,SONDHI AND}11- 41745180 Deepankur@sondhip [01.05.2025

IATIRATH TRADERS

PARTNERS

lartners.com
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1 [EX(COMM) AWARD BY ARB.26/25 20.05.20225 IM/S MUTHOOT FINCORP LTD. VS|GYAN 9971883579 IVARDHANSLAWFIR (03.05.2025
ICOMM. 26/25 IDAZY KOUL IVARDHAN IM@GMAIL.COM
SINGH

1 ICS.COMM. 386/2025 20.05.2025 INEERAJ SHARMA VS. UNION OHGAURAV BAHL 9811132858 BAHLG77@GMAIL.C[15.05.25025
INDIA IOM

1 IOMP(COMM) 66/25 20.05.2025 IMS/ R. K. GOEL ABHEY KUMARA. K. TRIVEDI (9871441764 JAKTRIVEDILAWOFF|15.05.2025
WAIN VS. UNION OF INDIA [ICES@GMAIL.COM

1 IMISC. DJ 927/2025 21.05.2025 IAH. WHEELER AND CO. PVT.,SUDIPTO 0871908992 ludiptosircar@outlook21.05.2025
ILTD. VS. HINDUSTAN MEDIASSIRCAR .com
IVENTURE LTD. VAND ORS.

1 ICS.COMM. 392/2025 22.05.2025 SATNAM SINGH SALUJA VS/ASHOK 0810008481 IASHOKCHHABRA4 [16.05.2025
ICHANAKYA ACADEMY FORCHHABRA & @GMAIL.COM
[EDUCATION AND TRAINING PVTJASSOCIATES
ILTD.

1 IOMP(COMM) 71/2025 23.05.2025 SH. AMIT GUPTA VS. M/SSONAL ANAND 9811101222, 011SANAND@ASA- 16.05.2025
INUVAMA & IHVEC KM56511322 PARTNERS.COM

1 IOMP(I)COMM 83/2025 23.05.2025 [E-ASHWA (LUCKNOW) PRIVATESJ LAW[7838828292 INOT AVAILABLE 21.05.2025
ILIMITED VS. ABHINAV BADOLA [CHAMBERS

1 ICS.COMM. 399/2025 24.05.2025 IMOGLI LABS (INDIA) PVT. LTD/TARUN VERMA/9871495838 ICSTARUNVERMA@ [19.05.2025
IVS. COMBYTE TEXTILES PVT| IGMAIL.COM
ILTD.

1 ICS.COMM. 398/2025 24.05.2025 SH. BHAGWAN DASS VS. SHJSANCHIT 0999605495 JADVSANCHITGOYA [20.05.2025
IVIRENDER THAKUR IGOYAL L@GMAIL.COM

1 [EX(COMM) 86/2025 26.05.2025 SHAILESH KUMAR SINGH VS|TUSHAR 09873749711 IADV.TUSHAR1345@ [24.05.2025
IYOGESH SIKKA PARASHAR IGMAIL.COM

1 IOMP(COMM) 74/2025 26.05.2025 M/S B . K. ENGINEERING C. VS/ASHUTOSH 8285356804 ASHUTOSHLEX@G [21.05.2025
[UNION O FINDIA KUMAR IMAIL.COM

PANDEY

1 ICS.COMM. Kno3/2025 26.05.2025 M/S TRUE LINK FINANCERAJAT 9818004454 RAJATTRUELINK@ [24.05.2025
ILIMITED VS. YADAVISARAWAT IGMAIL.COM
[ELECTRONICS

1 [EX. (COMM) AWARD BY ARB.29/2025 26.05.2025 UNION OF INDIA VS. M/SAJEET YADAV (9718299477 IOFFICE@AYALEGA [13.05.2025

ICOMM. IOCTAVISOUS TEA & INDUSTRIES L.IN

ILTD.




S.NO COURT

DISTRICT

COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER

NAME VS
RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-
ID FILING

1 ICS.COMM. Khos5/2025 27.05.2025 M/S SBM INDUSTRIES PVT. LTDJROHIT 0971380039 IADVTARUNO8@GM [19.05.2025
IVS. M/S EXCEL PRINTERS PVT{KUMAR, JAIL.COM
ILTD. ITARUN
KUMAR
1 ICS.COMM. ko4/2025 27.05.2025 IV .L. CARGO VS. AMIZ COURIERAJIT KUMAR/9811619336 IADVOCATE.AJIT49 [15.05.2025
IAND CARGO SINGH @GMAIL.COM
1 [EX(COMM) 87/2025 27.05.2025 IAD VENTURE VS. AAR KAY|SH. PANKAJQ811222080 IADVOCATETALWAR[]21.05.2025
[UNIVERSAL PVT. LKTD. TALWAR 1 @GMAI.COM
1 [EX. (COMM) AWARD BY ARB.31/2025 28.05.2025 [UNION O FINDIA VS. M/S SVARNIDEVENDRA (9718758881 IADVDIPENDRA@G [24.05.2025
ICOMM. INFRATEL PVT. LTD. KR. SINGH IMAIL.COM
1 IOMP(I)COMM 88/2025 28.05.2025 IMR. CHIRAG JAIN VS. MRIAAISHWARYA [8505979726 LAWCLERK@BTAA [22.05.2025
ISMAYESH KHANNA AND ANR. [KAUSHIQ, IDVAYA.COM
SIDHARTH S
KUMAR, PARYV|
1 ICS.COMM. K12/2025 28.05.2025 ISTATE BANK OF INDIA VS. NAWINISHIV KUMAR9811059032 ISHIVIYAGI1@GMAI [23.05.2025
IPRASAD YADAV ITYAGI L.COM
1 ICS.COMM. k11/2025 28.05.2025 INEHA JOSHI AS CHEMISTRY[SWAPNIL 0897905254 ISWAPNILGAUR@RA]27.05.2025
IACADEMY FOR IIT JEE VS(GAUR LEGAL.CO.IN
TELEGRAM FZ LLC & ANR.
1 ICS.COMM. K19/2025 29.05.2025 R. V. SOLUTIONS PVT. LTDJANKIT 7276358720 IADVANKITMIGLANI[24.05.2025
IVERSUS ARUN KUMAR IMIGLANI, @GMAIL.COM
INIKHIL
IMANDHOTRA
1 ICS.COMM. kW20/2025 29.05.2025 [UNION BANK OF INDIA VS|RAJENDRA 0312046733 IYADAVRAZEN @GM [26.05.2025
ISHAARS RAJ IYADAV JAIL.COM
1 [EX. (COMM) 89/2025 29.05.2025 STATE BANK OF INDIA V.SVARUN 0818365119 ICHAMBERSOFVAR [23.05.2025
UMANG ICHANDIOK [UNCHANDIOK@GM
JAIL.COM
1 ICS.COMM. k18/2025 29.05.2025 IAGRAWAL GROUP ORJEEVESH 0811617186 VEEVESH@MAVENL27.05.2025
IPUBLICATIONS VS. TELEGRAM FZMEHTA I[EGAL.NET
ILLC & ORS.
1 [EX. (COMM) 90/2025 30.05.2025 IVENKANTESHWARA S.C. LADI ANDi9313119255 DEEKSHA.KAKAR@ [29.05.2025
IHATCHERIES PVT. LTD. VS. CYBIZCO. SCLADI.COM
BRIGHTSTAR RESTAURANTS PVT|
ILTD.
1 [EX(COMM) AWARD BY ARB/32/2025 30.05.2025 TSL ELECTRO POWER PVT. LTDJADV. VIDESH[8860533820 SUFASSOCIATES @Gl07.05.2025

ICOMM. 26/25

IVS. TATA HOUSING
IDEEVELOPMENT COMPANY LTD.

IVAISH

IMAIL.COM
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1 CS.COMM. l129/2025 30.05.2025 PARAMVIR  SINGH BENIWAIJMR. SANKAR[7838837246, ISNBLEGAL.LITIGAT [27.05.2025
IALIAS PASSENGER PARAMVIR VSJAGGARWAL 9999239545 ION@GMAIL.COM
TTELEGRAM FZ-LLC AND ANR. [AND MR.
BHAVYA
1 IOMP(COMM) 78/2025 131.05.2025 IANUJ KALRA VS. L & T FINANCE[RAKESH 7011461996 IABCLLEGAL@GMALI [28.05.2025
ILIMITED AND ORS., ICHANDER L.COM
JAGRAWAL
IAND KARTIK]
1 IOMP(I)COMM 89/2025 31.05.2025 [ESHA MAKIN VS. OM PRAKASHINAVEEN ANDQ711937777, JADVOCATEENAVEE [30.05.2025
ICHAURASIA AND ANR. JARUN 9045375818 IN7777@GMAIL.COM
JUPADHYAY ,
[UPADHYAYARUN13
1 IOMP(COMM) 77/2025 31.05.2025 M/S B. K. ENGINEERING CO. VSJAKPANDEY (8285356804 ASHUTOSHLEX@G [28.05.2025
[UNION OF INDIA IMAIL.COM
1 ICS.COMM. k37/2025 131.05.2025 IVIRAJ VIVEK BAJPAI VS[TATVA LAW|9455160761 TATVALAWLLP@G [26.05.2025
TELEGRAM FZ LLC AND ANR. LLP IMAIL.COM
1 ICS.COMM. K36/2025 [31.05.2025 STATE BANK OF IDNIA VS. S[VINAY KUMAR [9811134771 [KUMARVINAY.65@ [27.05.2025
IHARID AS NAIR IGMAIL.COM
1 IMISC. DJ 062/2025 131.05.2025 [UTTARANCHAL CABLE VS{HARSH 8726470000 IADVHARSHAGRAW [27.05.2025
IBANGLAMUKHI DEVI JAGRAWAL AL@GMAIL.COM
1 ICS.COMM. 435/2025 [31.05.2025 POOJA ARORA VS. BATA INDIAPAWAN 9810129577 IPAWANMATHUR@ [29.05.2025
LTD. IMATHUR IGMAIL.COM
21 ISH. VIDYAINEW DELHI25 ICS (COMM)/318/2025 CS (COMM)/318/2025 01-05-2025 IVIJAY KUMAR Vs NEW INDIAMahinder 0811031736 lashokpoPli16 @yahoo.[23-04-2024
IPRAKASH, IDISTRICT IASSURANCE Kumar(P), lin
IDISTRICT JUDGE COLTD
(COMMERCIAL
ICOURT) o5 ICS (COMM)/317/2025 CS (COMM)/317/2025 01-05-2025 IM/S Complete Dewatering systemsAAZAD ALI(P), (9312222450 lkmtaiyab@gmail.com[24-04-2025
Pvt Ltd
Vs M/s NKG Infrastructure
Limited
25 ICS (COMM)/322/2025 CS (COMM)/322/2025 02-05-2025 ISTATE BANK OF INDIA Vs ANILJRANI 0643680913 rbhardwajassociate@ [24-04-2025
KUMAR BHARDWAJ(P), lgmail.com
[TARACHAND PRAJAPATI
25 ICS (COMM)/319/2025 CS (COMM)/319/2025 02-05-2025 IANT Media Pvt Ltd Vs Akram Khan [Sidhant 9899675905 ISKUMAR@UNUMLA$28-04-2025
Kumar(P), W.IN
25 ICS (COMM)/320/2025 CS (COMM)/320/2025 02-05-2025 Yones Lang La Salle PropertyDAYANAND [9811104952 bharatsisodia_07@yal09-04-2025
Consultants SHARMA(P), lhooo.co.in
India Pvt Ltd Vs M/s J R Organics
ILimited




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER

NAME VS
RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-
ID FILING

25 ICS (COMM)/321/2025 CS (COMM)/321/2025 02-05-2025 ISTATE BANK OF INDIA Vs LEKH[RANI 0643680913 rbhardwajassociate@ [24-04-2025
RAJ MEENA BHARDWAJ(P), lgmail.com
25 ICS (COMM)/325/2025 CS (COMM)/325/2025 03-05-2025 M/s NORTHERN AROMATICS [Sandeep KumarNOT GIVEN INOT GIVEN 17-04-2025
IPRIVATE LIMITED Jain(P),
Vs M/s VAISHNAVI KOSMETICOS|
INDUSTRIES
25 IOMP (COMM)/60/2025 IOMP (COMM)/60/2025 03-05-2025 Good Year Security Services Regd Vs[Kaustubh 9891068254 kaustubh@adhritlega [26-04-2025
National Sinha(P), l.in
Highway Authority of India
25 ICS (COMM)/326/2025 CS (COMM)/326/2025 03-05-2025 ISADHNA DARA AND ANR Vs JAYjsaurabh 8586893138 tgassociates202@gm [28-04-2025
KUMAR singh(P), lail.com
25 ICS (COMM)/330/2025 ICS (COMM)/330/2025 05-05-2025 IHT Media Ltd Vs M s ChadhaMadhur 011-43032555 INOT GIVEN 29-04-2025
IDevelopers Dhingra(P),
IJAnd Promotors and Ors
25 [ExXCOMM - Award by 05-05-2025 IVARUN GUPTA Vs IRRIGATIONsurinder 9810100554 S.goel6@yahoo.com [29-04-2025
Arb Comm/19/2025 IAND FLOOD lgoel(P),
CONTROL DEPARTMENT
25 [Execution (Comm)/76/2025 [Execution (Comm)/76/2025 |05-05-2025 ILILA DEVI FRANCOISE JAIN[Sambit 0818291376 lsnanda@scnchamber [30-05-2025
IKUMAR Vs INanda(P), Is.co.in
EURASIA EDUCATION LINK PVT]
LTD
25 ICS (COMM)/333/2025 CS (COMM)/333/2025 06-05-2025 Continental Roadways Pvt Ltd Vs  |Aditya Goel(P), [9999904433 linterriationallegalnet |02-05-2025
Gammon India Ltd work@gmail.com
25 ICS (COMM)/335/2025 ICS (COMM)/335/2025 06-05-2025 CANARA BANK Vs M/S BIJJO[Parth 8800313195 parth 24-04-2025
IBRO Dhananjay tandon28 @yahoo.co.j
FOOTWEAR AND ANR [Tandon(P), In
25 IOMP (1) (COMM)/75/2025 OMP (I) (COMM)/75/2025 |07-05-2025 IM/s Clix Capital Services Pvt Ltd Vs|Ravi  Shankarg718182038 lassociatesrsgargl@g [29-04-2025
IM/S MEDICARE SCANNING AND |Garg(P), Imail.com
RESEARCH CENTRE AND ORS
25 ICS (COMM)/337/2025 CS (COMM)/337/2025 07-05-2025 [PAWAN KUMAR MITTALShravan 0650682928 lunitedmark@uniteda [03-06-2025
IPROPRIETOR Bansal(P), Indunited.com
SALASARDEV BASMATI HOUSE
Vs
o5 [EXCOMM - Award by 07-05-2025 M/S SUNDARAM FINANCE LTD [MANISHA INOT GIVEN INOT GIVEN >3-05-2025
Arb Comm/20/2025 Vs ANIL BARUAH(P),
KUMAR Proprietor of M/s Anil
Kumar Transport
25 ICS (COMM)/342/2025 CS (COMM)/342/2025 08-05-2025 TRIVENI HOUSEHOLD ITEMS JAnkur 9873489278 lankur.sangal @khaita |07-05-2025
MANUFUCTURERS  PRIVATESangal(P), [nco.com
LIMITED
Vs MOHD RIZWAN TRADING
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25 ICS (COMM)/344/2025 CS (COMM)/344/2025 08-05-2025 CANARA  BANK  ERSTWHILECHITRA 0212888057 INOT GIVEN 02-05-2025
ISYNDICATE BANK IMALHOTRA(P),
Vs RUPESH KUMAR

25 ICS (COMM)/343/2025 CS (COMM)/343/2025 08-05-2025 ILEVI STRAUSS AND COMPANY Vs [Shravan 0650682928 rishi@unitedandunite(o7-05-2025
SURESH Bansal(P), d.com
KUMAR NAGPAL

25 ICS (COMM)/346/2025 ICS (COMM)/346/2025 08-05-2025 Somabrata Mandal Vs ShuvabrataSAVINDER 9911167179 litigation@fiduslawch|o2-06-2025
Mandal SINGH(P), lambers.com

25 ICS (COMM)/349/2025 ICS (COMM)/349/2025 09-05-2025 Canara Bank Vs ROSHAN LAL JARUN INOT GIVEN INOT GIVEN 130-04-2025

DUGGAL(P),
25 ICS (COMM)/354/2025 ICS (COMM)/354/2025 13-05-2025 [Union Bank of India Vs Keshari |Arvind Sinha(P),9810618195 larvindsinhal @gmail.clo6-05-2025
lom

25 ICS (COMM)/357/2025 CS (COMM)/357/2025 14-05-2025 Deutsche Bank AG Vs Ms SkyGurvinder 9971357074 itigation@surico.in  [01-05-2025
[Datasoft Pvt Suri(P),
Ltd Through Its Director Mr Matbar
Singh

25 ICS (COMM)/360/2025 CS (COMM)/360/2025 15-05-2025 Suneel Vs Jagmeet Singh IJAMIT 0810591404 INOT GIVEN 05-05-2025

KUMAR(P),
25 [EXCOMM - Award by 15-05-2025 ZEUS LAW ASSOCIATES Vs A GISUNIL KUMAR (8811065969 labhatra2o01@gmail.c09-05-2025
Arb Comm/23/2025 DAUTERS TYAGI(P), lom

WASTE PROCESSING PVT LTD|
IAND ORS

25 IOMP (COMM)/63/2025 OMP (COMM)/63/2025 15-05-2025 union of india Vs M/S MUBARAKRAJESH 0999865757 rajeshkumarrexwal@ 13-05-2025
OVERSEAS KUMAR lgmail.com
PVT LTD REXWAL(P),

25 [Execution (Comm)/82/2025 [Execution (Comm)/82/2025 [15-05-2025 RENOVISION AUTOMATION|Ashish 9999865757 rajeshkumarrexwal @ [13-05-2025
ISERVICES PVT Sharma(P), lgmail.com
LTD Vs ASHISH KUMAR

25 ICS (COMM)/364/2025 CS (COMM)/364/2025 16-05-2025 |Ardee Infrastructure private Limited [Bimlendu 0871424063 bimlendushekhary7@13-05-2025
Vs Bharat Shekhar(P), lgmail.com
Sanchar Nigam Limited

25 ICS (COMM)/365/2025 CS (COMM)/365/2025 16-05-2025 ICOGOPORT PVT LTD DELHI Vs |[Uday Kumar(P),[9810868162 ladvudaykumar@gmaio8-05-2025
SHABEER AHMED l.com

PROPRIETOR FRONTLINE

ILOGISTICS

25 JARB A (COMM)/7/2025 IARB A (COMM)/7/2025 16-05-2025 I[HASAN  ALI Vs KOTALIGURVINDER (9868873138 shobaandassociates@|08-05-2025
IMAHINDRA PRIME SINGH(P), lemail.com
LIMITED
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25 IOMP (COMM)/65/2025 OMP (COMM)/65/2025 17-05-2025 IDIRECTOR AND MEDICAINavin  Kuman8130949586 thakur.navini17@gm [14-05-2025
ISUPRITENDANT [Thakur(P), lail.com
DR RAM MANOHAR LOHIYA
IHOSPITAL AND
25 ICS (COMM)/376/2025 ICS (COMM)/376/2025 19-05-2025 [FARMART SERVICES PRIVATEDEEPANKUR |011- 41745180 Deepankur@sondhip [02-05-2025
ILIMITED Vs SONDHI(P), lartners.com
SRI GURU INDUSTRIES
25 ICS (COMM)/374/2025 CS (COMM)/374/2025 19-05-2025 IFARMART SERVICES PVT LTD Vs 011- 41745180 IDeepankur@sondhip [02-05-2025
[HIFAN lartners.com
CHEMICALS AND FERTILIZERS
(OPC)
25 ICS (COMM)/373/2025 CS (COMM)/373/2025 19-05-2025 IFARMART SERVICES PRIVATE 011- 41745180 Deepankur@sondhip [02-05-2025
LIMITED lartners.com
Vs SHIKHAR HACHERY
25 ICS (COMM)/372/2025 CS (COMM)/372/2025 19-05-2025 [FARMART SERVICES PRIVATH 011- 41745180 Deepankur@sondhip [02-05-2025
LIMITED lartners.com
Vs PARAMSHUDH AGRO PVT]
LTD
25 ICS (COMM)/375/2025 CS (COMM)/375/2025 19-05-2025 IFARMART SERVICES PVT LTD Vs 011- 41745180 IDeepankur@sondhip [02-05-2025
JYOTI ENTERPRISES lartners.com
25 ICS (COMM)/377/2025 CS (COMM)/377/2025 19-05-2025 I[FARMART SERVICES PVT LTD Vs 011- 41745180 Deepankur@sondhip [02-05-2025
WJUGH AGROTECH PVT LTD lartners.com
25 ICS (COMM)/385/2025 CS (COMM)/385/2025 20-05-2025 M/s S H Paint World Through itsAmrita 9999762400 lamrita@advlawoffice |08-05-2025
[proprietor IMishra(P), s.com
Mr Sandeep Kumar Mishra Vs
M/s NKG Infrastructure Private|
25 ICS (COMM)/384/2025 CS (COMM)/384/2025 20-05-2025 ICANARA BANK Vs RAVI SUDAN |Dharmendra(P),[9899596050 ujjwallawfirm@gmail 09-05-2025
.com
25 IOMP (COMM)/67/2025 OMP (COMM)/67/2025 21-05-2025 [Elevar Digitel Infrastructure Pvt Ltd janurag 0650722789 rs@trschambers.in  [15-05-2025
Vs lanand(P),
Innovel Energy Services Pvt Ltd
25 ICS (COMM)/387/2025 CS (COMM)/387/2025 21-05-2025 M/s NORTHERN AROMATICS [Sandeep KumarnNOT GIVEN INOT GIVEN 29-04-2025
IPRIVATE Jain(P),
LIMITED Vs MS VR NU|
IORGANICS
25 ICS (COMM)/388/2025 CS (COMM)/388/2025 21-05-2025 IM/S MANN FLEET PARTNERSShankar Kumar9810400515 shankarjha.adv@gmal16-05-2025
ILIMITED Uha(P), lil.com
Vs Ministry of External Affairs
(MEA)
25 [EXCOMM - Award by 21-05-2025 [Tamil Nadu Telecommunications LtdJai Pratap(P), [NOT GIVEN INOT GIVEN 14-05-2025
Arb Comm/27/2025 Vs
Bharat Sanchar Nigam Ltd
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25 JOMP (COMM)/68/2025 IOMP (COMM)/68/2025 22-05-2025 IShri Ram College of Commerce Vs [Parv Garg(P), (9810082847 lankurchhibber@gmailo7-05-2025
MDP INFRA (INDIA) PVT LTD l.com

25 ICS (COMM)/391/2025 CS (COMM)/391/2025 22-05-2025 BHARAT SINGH KUSHWAH Vs [Kapil Yadav(P), (981137072 1 legumperitum@gmailj30-05-2025
MANOJ .com
ISHARMA PROP OF M/S M SATYAM|
PHARMACY

25 JIOMP (1) (COMM)/79/2025 OMP (1) (COMM)/79/2025 [22-05-2025 INeelkanth Dnyaneshwar Aher Vs [Manish 9871767015 INOT GIVEN 17-05-2025
[Prashant Sharma(P),
IVishwanath Bhatikar

25 ICS (COMM)/390/2025 CS (COMM)/390/2025 22-05-2025 Rusan Pharma Ltd Vs AumgenlSajan Shankar8053104500 vinod @singhandsing [20-05-2025
lPharma LLP Prasad(P), h.com

25 JOMP (1) (COMM)/80/2025 OMP (1) (COMM)/80/2025 [22-05-2025 INeelkanth Dnyaneshwar Aher Vs  [Manish 9871767015 INOT GIVEN 17-05-2025
Vilas Shrikrishna Samant Sharma(P),

25 IOMP (1) (COMM)/82/2025 OMP (I) (COMM)/82/2025 [23-05-2025 IM/s Clix Capital Services Pvt Ltd Vs |Ravi ~ Shankargy1 81 82038 lassociatesrsgargl@g [19-05-2025
Dr Manyam Satya Priya Garg(P), Imail.com

25 IOMP (COMM)/70/2025 OMP (COMM)/70/2025 23-05-2025 IABDUL KHALID Vs MONEYWISE [PARVESH 09811180987 ldhanmohanhc@gmai [15-05-2025
IFINANCIAL SERVICES PVT LTD  [SINGHAL(P), l.com

25 ICS (COMM)/397/2025 CS (COMM)/397/2025 24-05-2025 [True Link Finance Ltd Vs BABITA [RAJAT 09818004454 INOT GIVEN 21-05-2025

SARAWAT(P),

25 ICS (COMM)/402/2025 CS (COMM)/402/2025 26-05-2025 IHT Media Ltd Vs Kannan Gayathri [Madhur 011-43032555 INOT GIVEN 20-05-2025
Proprietor Manta Communication [Dhingra(P),
Company

25 IOMP (COMM)/73/2025 OMP (COMM)/73/2025 26-05-2025 INational Scheduled Tribes Finance [PRIYA 0911222261 IOFFICE@GOGNA.C [21-05-2025
and Development Corporation SINGH(P), 0.IN
Vs S S Nayagam

25 IOMP (I) (COMM)/84/2025 OMP (I) (COMM)/84/2025 [27-05-2025 IM/s Clix Capital Services Pvt Ltd Vs [Ravi ~ Shankarg71 81 82038 lassociatesrsgargl@g [21-05-2025

M/s Susama Tripathy MemorialGarg(P), Imail.com

Nursing
Home and Ors

25 [EXCOMM - Award by 27-05-2025 [Real Image Media Technologies Debdeep 8285116006 Imail @lexregis.in 22-05-2025

Arb Comm/30/2025 Pvt Ltd Vs DLF UTILITIES Banerjee(P),

25 ICS (COMM)/408/2025 CS (COMM)/408/2025 28-05-2025 [Pasupati Acrylon Limited Vs PRAVEEN 0810254139 swayampahi@gmail.c[24-05-2025

M/s Manisha Spinning Mills KAPOOR(P), om
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25 ICS (COMM)/409/2025 CS (COMM)/409/2025 28-05-2025 Sheriyans Private Limited Vs Ueevesh 081161718 ladmin@mavenlegal.n[26-05-2025
Telegram FZ LLC AND ORS [Mehta(P), let

25 ICS (COMM)/410/2025 CS (COMM)/410/2025 28-05-2025 [Pradeep Kumar and Anr Vs Sudarshana 0013155901 INOT GIVEN 24-05-2025
The Roll King and Anr Bandyopadhyay

(P),

25 ICS (COMM)/416/2025 CS (COMM)/416/2025 29-05-2025 LLivelong Technologies Private SWAPNIL 9873598716 lgarima@ralgeal.co.in [28-05-2025
Limited Vs Telegram FZ LLC IGAUR(P),

25 ICS (COMM)/415/2025 CS (COMM)/415/2025 29-05-2025 IM/s SPD Eduventures Private Ltd ~ [SWAPNIL 0897905254 lswapnilgaur@ralegal.|[28-05-2025
Vs Telegram FZ LLC IGAUR(P), lco.in

25 ICS (COMM)/414/2025 CS (COMM)/414/2025 29-05-2025 IM/s UNION BANK OF INDIA rajendra 0312046733 [vadavrazen@gmail.co[26-05-2025

Vs SHIVANSH TYAGI vadav(P), Im

25 ICS (COMM)/413/2025 CS (COMM)/413/2025 20-05-2025 [Eternal Ltd formerly Zomato Ltd Vs |Sanya 9818335779 sanya@sanyalawcha [22-05-2025
Transerv Ltd formerly Transerv PvilKumar(P), Imbers.com
ILitd

25 ICS (COMM)/421/2025 CS (COMM)/421/2025 30-05-2025 ILEVI STRAUSS AND CO Vs Shravan 9650682928 rishi@unitedandunitef28-05-2025
ASHOK KUMAR Bansal(P), d.com

25 ICS (COMM)/425/2025 CS (COMM)/425/2025 130-05-2025 INK STOCK TALK PRIVATEJeevesh 0811617186 ladmin@mavenlegal.nj27-05-2025
LIMITED IMehta(P), let
Vs TELEGRAM FZ LLC

25 ICS (COMM)/424/2025 CS (COMM)/424/2025 130-05-2025 IM/S FOREVER DECORATORS SPA[SANJEEV 0810232810 sanjeevkpalla@gmail.[23-05-2025
IHOLDER KUMAR lcom
SH VIJAY MALIK Vs M/SICHAUHAN(P),
CHAUHAN

25 ICS (COMM)/423/2025 CS (COMM)/423/2025 130-05-2025 ISANTOSH REDDY GANTHAAnimesh 9455436159 vibhavsingh711@gma [13-05-2025
IVASANTHA Rastogi(P), lil.com
RICE INDUSTRIES Vs KISHAN|
IKEHTPAL

25 ICS (COMM)/422/2025 CS (COMM)/422/2025 30-05-2025 SANCHHAYA EDUCATION PVTBhavya 7838837246 snblegal.litigation@g [28-05-2025
LTD Kohli(P), Imail.com
Vs TELEGRAM FZ LLC

25 ICS (COMM)/428/2025 CS (COMM)/428/2025 130-05-2025 STATE BANK OF INDIA Vs [Shiv Tyagi(P), [NOT GIVEN INOT GIVEN 26-05-2025
SUSHMA

25 ICS (COMM)/427/2025 CS (COMM)/427/2025 130-05-2025 IAdvanced Educational Activities Pvt [Gaurav Patel(P),|8797130013 tatvalawllp@gmail.co [26-05-2025
Ltd Vs Telegram FZ LLC Im
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25 ICS (COMM)/426/2025 ICS (COMM)/426/2025 130-05-2025 [TRENDYTECH INSIGHTS LLP Ueevesh 0811617186 ladmin @mavenlegal.nj27-05-2025
Vs TELEGRAM FZ LLC IMehta(P), e
25 ICS (COMM)/434/2025 CS (COMM)/434/2025 31-05-2025 state bank of India Vs Vinay 09811134771 kumarvinay.65@gma [27-05-2024
ARVIND SHARMA Kumar(P), lil.com
25 ICS (COMM)/433/2025 ICS (COMM)/433/2025 131-05-2025 ISTATE BANK OF INDIA Vs Vinay 0811134771 kumarvinay.65@gma [05-06-2025
PANKAJ KUMAR [Kumar(P), lil.com
25 ICS (COMM)/432/2025 CS (COMM)/432/2025 131-05-2025 [URBAN VOGUE INDIA PVT LTD  [Tarun 0810395864 INOT GIVEN 17-05-2025
Vs MS AXIS CLOTHING IGautam(P),
25 JOMP (I) (COMM)/89/2025 OMP (I) (COMM)/89/2025 [31-05-2025 [ESHA MAKIN Vs OM PRAKASH [Naveen(P), 9711937777 JADVOCATENAVEEN |02-06-2025
ICHAURASIA AND ANR I7777@GMAIL.COM
25 [ExXCOMM - Award by 01-05-2025 lAnshul Jain Vs Reckitt SUSHIL 9582483990 ssalegal.09 @gmail.co [22-04-2025
Arb Comm/18/2025 Benckiser (India) Pvt Ltd Shukla(P), Im
25 [Execution (Comm)/74/2025 [Execution (Comm)/74/2025 [02-05-2025 Incubis Consultants India Pvt Ltd Vs|Avsi Malik(P), [9871921015 lavsimalik@virayalega|26-04-2025
Cybiz Brightstar Restaurants Pvt Ltd l.com
25 [EXCOMM - Award by 13-05-2025 ICARS24 SERVICES PRIVATE ROHIT 7042621255 llawoffices.gla@gmail.|01-05-2025
Arb Comm/21/2025 LIMITED Vs DNA ARCHITECTS [GUPTA(P), lcom
25 [Execution (Comm)/83/2025 [Execution (Comm)/83/2025 [16-05-2025 [Paras Polymers Pvt Ltd Vs Shivom Garg(P),[NOT GIVEN INOT GIVEN 08-05-2025
M/s Carafor Foam Pvt Ltd
Carafor Foam PVT LTD
25 [ExXCOMM - Award by 20-05-2025 IM/s Multitech Constructions Vishesh 0891551234 [vwlawchambers@gm [16-05-2025
Arb Comm/25/2025 Company Vs Union of India Wadhwa(P), lail.com
25 [EXCOMM - Award by 26-05-2025 [Union Of India Through Director IAJEET 9718299477 office@ayalegal.in  13-05-2025
Arb Comm/28/2025 Of Purchases Vs Octavious Tea IYADAV(P),
And Industries Ltd
25 [Execution (Comm)/88/2025 [Execution (Comm)/88/2025 [29-05-2025 [UNION BANK OF INDIA rajendra 0312046733 adavrazen@gmail.co[20-05-2025
Vs YASHPAL vadav(P), Im
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INEW DELHIl24 JAPPLICATION U/S 151 CPC Misc.DJ/809/2025 01-05-2025 Sushil kumar vs. Big fish ventures|Dd pandey 09810389119 [ddpanday.advocate@ [25-04-2025
IDISTRICT restaurant pvt. Ltd. lgmail.com
24 [EXECUTION PETITION [Execution (Comm)/75/2025 [02-05-2025 IAnkit manaktala vs dilshad khan [Ankush 0990332052 ladv.ankushbhardwaj [23-04-2025
bhardwaj(p), (@gmail.com
24 ISUIT FOR RECOVERY CS (COMM)/324/2025 02-05-2025 Mogli labs india pvt Itd vs kamarTarun verma(p),/9310705005 tarunverma.law@gm [23-04-2025
linfrastructure pvt ltdand anr lail.com
24 ISUIT FOR RECOVERY CS (COMM)/329/2025 03-05-2025 [Eastern linkers pvt Itd vs ashish m|Ashish negi(p), [8800607931 Inot available 130-04-2025
chand proprietor of nirvaan|
consultants
24 [EXECUTION PETITION [Execution (Comm)/78/2025 [05-05-2025 Ongc ltd vs kanta sodhi Rahul dubey(p), 9717760551 rahuldubey.17@gmail|29-04-2025
.com
24 JOBJECTION U/S 34 OKROMP (COMM)/61/2025 05-05-2025 Delhi development authority vs |Promila 0811106945 Inot available 130-04-2025
JARBITRATION & CONCILIATION| lhanuman construction co lkapoor(p),
ACT
24 [EXECUTION PETITION [Execution (Comm)/77/2025 |05-05-2025 Northern steel and general mills pvt{Sanjay 0312219064 skumaradv212@gmail01-05-2025
ltd vs neena sharma lkumar(p), l.com
24 ISECTION 9 OF ARBITRATION &OMP (I) (COMM)/73/2025 [06-05-2025 Cr catering co vs indian railwayShobhit Not available Inot available 21-05-2025
ICONCILIATION ACT catering and tourism corporation trehan(p),
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24 IPETITION U/S 14 OFOMP (T) (COMM)/2/2025 [07-05-2025 IRehani indcon pvt Itd vs martin andParshant 8802975752 laroraprashant1991@g26-04-2025
IABRITRATION & CONCILIATION| lharris laboratories ltd larora(p), Imail.com
ACT
24 ISUIT FOR RECOVERY CS (COMM)/341/2025 07-05-2025 Nisha cargo forwarders regd vs [Kumud 09873407039 kumudgautam31@ya |01-05-2025
bhim lal yadav lgautam(p), lhoo.com
24 ISUIT FOR RECOVERY CS (COMM)/345/2025 08-05-2025 IDev bhumi cold chain private limitedlAnkit dang(p), [9958838583 ladvankitdang@gmail.[28-04-2025
vs madan lal sonkar lcom
24 ISUIT FOR TRADEMARKS CS (COMM)/346/2025 08-05-2025 Somabrata mandal vs. ShuvabrataSavinder singh 9810299911 Inot available 02-05-2025
mandal
24 ISUIT FOR TRADEMARKS CS (COMM)/347/2025 08-05-2025 ILevi strauss and company vs ashoklShravan 9810017859 skbansalipr@gmail.c |06-05-2025
kumari bansal(p), lom
24 JAPPLICATION U/S 151 CPC Misc.DJ/846/2025 08-05-2025 Meenakshi nayyar vs. Opulent infraSarthak gupta [8860189345 sarthakgupta.advocat |04-05-2025
developers pvt. Ltd. le@gmail.com
24 ISUIT FOR RECOVERY CS (COMM)/352/2025 09-05-2025 Chaudhary labels pvt ltd vs pranabArun duggal(p), 9811024490 larunduggal @yahoo.i {30-04-2025
lkumar basak prop n
24 [EXECUTION PETITION [Execution (Comm)/81/2025 [09-05-2025 Quick services vs bharat sanchanSuresh chand9810061558 Inot available 03-05-2025
nigam limited singhal(p),
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24 ISUIT FOR RECOVERY ICS (COMM)/353/2025 09-05-2025 Sanjeev puri vs mark promotionallHimali 0871184079 lhimaligandhi@yahoo.08-05-2025
solutions private ltd gandhi(p), lco.in
24 ISECTION 9 OF ARBITRATION &OMP (I) (COMM)/77/2025 [14-05-2025 IM/s t k energy infratech pvt Itd vs [Kinnori ghosh |9711537279 Inot available 05-05-2025
ICONCILIATION ACT lgeneral manager northern railway
24 [EXECUTION PETITION ExCOMM - Award by Arbi4-05-2025 Kotak mahindra prime Itd vs baskiKushal 0958724670 ladv.kushalkumar@g [26-04-2025
Comm/22/2025 nath choudhary kumar(p), Imail.com
24 ISUIT FOR RECOVERY CS (COMM)/363/2025 15-05-2025 Shyam sunder gupta vs bank ofljAshish kumar9818437075 Inot available 10-05-2025
Ibaroda singh(p),
24 ISUIT FOR RECOVERY CS (COMM)/370/2025 16-05-2025 Divine solution private limited vs [Vikram gola(p), (9811244209 vikramgola20o10@gm [09-05-2025
m/s annanya organic products llp lail.com
24 [EXECUTION PETITION ExCOMM - Award by Arbj16-05-2025 [Usha international ltd vs shriram|Kunal dutt(p), [9958097420 [dmdadvocates30@g |09-05-2025
Comm/24/2025 Ipiston and rings ltd Imail.com
o4 OBJECTION U/S 34 OFOMP (COMM)/69/2025 16-05-2025 Union of india vs kumar cashewAjay kumar9g53098101 Inot available 09-05-2025
JARBITRATION & CONCILIATION| export bidhuri,
ACT
24 ISUIT FOR TRADEMARKS CS (COMM)/371/2025 17-05-2025 M /s tej ram dharam paul through itsiShailen 09818558690 ladvocate.shailenbhati|09-05-2025
[partner mr nutesh kumar vs m/s pvpphatia(p), la89@gmail.com
Iproducts
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24 ISECTION 9 OF ARBITRATION &OMP (1) (COMM)/78/2025 [17-05-2025 IM/s t k energy infratech pvt ltd vs |[Kinnori 9711537279 Inot available 15-05-2025
ICONCILIATION ACT lgeneral manager northern railway  [ghosh(p),
24 ISUIT FOR RECOVERY ICS (COMM)/381/2025 19-05-2025 [Farmart services pvt ltd vs nupurDeepankur 7017361501 sondhiandpartner@g [28-04-2025
marketing consultants co sondhi(p), Imail.com
24 ISUIT FOR RECOVERY CS (COMM)/393/2025 19-05-2025 [Farmart service pvt ltd vs citzyDeepankur 7017361501 sondhiandpartner@g [28-04-2025
foods ltd sondhi(p), mail.com
24 ISUIT FOR RECOVERY CS (COMM)/382/2025 19-05-2025 [Farmart services pvt Itd vs shreelDeepankur 7017361501 sondhiandpartner@g [01-05-2025
devri agro food industries sondhi(p), Imail.com
24 APPEAL U/S 37 OFARB A (COMM)/8/2025 19-05-2025 Devyani international 1td vs sanvikiSatish rai(p), [8368148214 Inot available 14-05-2025
JARBITRATION & CONCILIATION| engineers india pvt Itd
ACT
24 ISUIT FOR RECOVERY ICS (COMM)/383/2025 19-05-2025 M/s true link finance Iltd vs [Rajat 9818004454 rajattruelink@gmail.cjt6-05-2025
abhishek and ors sarawat(p), lom
o4 ISUIT FOR TRADEMARKS ICS (COMM)/389/2025 21-05-2025 Wanardanudu thallaparthi vs [Swapnil gaur(p),9971339121 legal@ralegal.co.in  [19-05-2025
telegram fz
24 ISECTION 9 OF ARBITRATION &OMP (I) (COMM)/81/2025 [22-05-2025 IM/s rnh trading pvt. Ltd. Vs. M/s bluSanchay 8947972170 Inot available 17-05-2025
ICONCILIATION ACT smart fleet pvt. Ltd. And ors. imehrotra
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24 [EXECUTION PETITION Execution (Comm)/85/2025 [22-05-2025 IAmbience developers and[Kajal(p), 9990689161 Inot available 09-05-2025
infrastructure pvt itd vs m
ramzana
24 ISUIT FOR RECOVERY ICS (COMM)/394/2025 23-05-2025 Sunrise freight forwarders pvt ltd vs [Manish kohli(p),9810005591 manishkohliandcomp{14-05-2025
integrated batteries india privated lany @gmail.com
limited
24 ISUIT FOR RECOVERY CS (COMM)/395/2025 23-05-2025 IM/s ss4 safenet vs ranbir singh ranalGaurav 9620967885 lgaurav_sh@live.com [15-05-2025
isharma(p),
24 ISUIT FOR RECOVERY CS (COMM)/396/2025 23-05-2025 State bank of india vs nitesh najuklAmit singh(p), [9891149413 ladv.choudharyamit@ j15-05-2025
igaikawad lgmail.com
24 OBJECTION U/S 34 OHROMP (COMM.)/72/2025 23-05-2025 Charles rogers vs. Sbi cards andSanjay jain 0810032754 jainsanjay2@yahoo.c [13-05-2025
JARBITRATION & CONCILIATION| [payments services ltd. om
ACT
24 ISUIT FOR RECOVERY CS (COMM)/401/2025 24-05-2025 IM/s atrios through partner nitinlKaushlender [9811383912 lgaurassocaites.singh [20-05-2025
sharma vs structures and designsingh(p), (@gmail.com
private limited
24 ISUIT FOR TRADEMARKS ICS (COMM)/400/2025 24-05-2025 |Asics corporation vs kvh sportsfShravan 9810017859 skbansalipr@gmail.c [20-05-2025
lindia pvt Itd and ors bansal(p), lom
24 OBJECTION U/S 34 OFROMP (COMM)/75/2025 26-05-2025 Municipal corporation of delhi vs [Upender 9599664941 Imyjurist.oo7@gmail. 16-05-2025
JARBITRATION & CONCILIATION| madhu kishan gupta kumar(p), lcom
ACT
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24 ISUIT FOR RECOVERY CS (COMM)/406/2025 27-05-2025 IV 1 cargo through its partner shriAjit singh(p), [9899695740 ajitpsingh1978 @yaho [14-05-2025
mohan vats vs shree venkateshwara lo.com
international through its prop shri
sanjeev kumar antal
24 ISECTION 9 OF ARBITRATION &OMP (I) (COMM)/85/2025 [27-05-2025 |Aditya birla capital 1td vs rakshanalAakash 8010190258 laakash.romi@gmail.c22-05-2025
ICONCILIATION ACT spintex and ors kumar(p), lom
24 ISUIT FOR TRADEMARKS CS (COMM)/407/2025 27-05-2025 Elitesgrid private limited vs |Swapnil gaur(p),9971339121 legal@ralegal.co.in  [24-05-2025
telegram fz llc
24 ISUIT FOR RECOVERY CS (COMM)/417/2025 29-05-2025 [Union bank of india vs hansraj Rajendra 7082870432 ladvrajenrayadav@gm26-05-2025
yadav(p), lail.com
24 ISUIT FOR RECOVERY CS (COMM)/431/2025 130-05-2025 Kotak mahindra prime ltd vs rahullKushal 9958724670 ladv.kushalkumar@g [19-05-2025
[poswal (borrower) lkumar(p), Imail.com
24 IOBJECTION  U/S 34 OKROMP (COMM)/76/2025 30-05-2025 Solar energy corporation of india vs [Mani gupta 8800777922 Imani.gupta@sarthakl [23-05-2025
JARBITRATION & CONCILIATION| lhfm solar power private limited law.com
IACT
o4 ISUIT FOR RECOVERY CS (COMM)/430/2025 30-05-2025 [Rodha educational services pvt ltd [Bhavya kohli(p),[Not available INot available 26-05-2025
vs telegram fz llc
24 OBJECTION U/S 34 OKROMP (COMM)/79/2025 131-05-2025 [Union of india vs siddhartha metallEkta dhama(p), 90868224037 INot available 21-05-2025
JARBITRATION & CONCILIATION| fabricators
ACT
23 [MS. SAVITA RAO,SOUTH 12, New CourfU/s 9 of the Arbitration &OMP (I) (COMM)/3281/2025/02-05-2025 IKOTAK MAHINDRA BANK Vs MOparv 0643646534 lparv.mahajanoo7@g |01.05.2025
IDISTRICT Block-I IConciliation Act ISAKIB 298 mahajan(P), Imail.com
JUDGE(COMMERCI

AL COURT)
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12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/3280/202502-05-2025 IKOTAK MAHINDRA BANK Vs parv 0643646534 lparv.mahajanoo7@g 01.05.2025
Block-1 IConciliation Act IMUKESH YADAYV 142 imahajan(P), Imail.com
12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/3279/2025/02-05-2025 IAXIS BANK LTD Vs SONAMADV 0871040589 lindolexlaw@gmail.co [01.05.2025
Block-1 IConciliation Act [KHANNA DHEERAJ(P), Im
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/3277/2025/02-05-2025 M/s Cholamandalam Investment |Ravi  Shankar9811252038 ladvocatersgarg@gma [01.05.2025
Block-I IConciliation Act lAnd Finance Company Ltd Vs [Garg(P), fil.com

Sunder Compny
12, New CourtiCIVIL CASES CS (COMM)/234/2025 02-05-2025 INIVA BUPA HEALTH INSURANCEGULSHAN KR9958207423 charusachdev@gmail.[01.05.2025
Block-1 CO LTD Vs TRANSLEAZESACHDEV(P), lcom

I[HOLDING INDIA PVT LTD
12, New CourtiCIVIL CASES CS (COMM)/235/2025 03-05-2025 Canara Bank Vs Gaurav Aggarwal [Eshu 9808888806 lankursinghbhadana |02.05.2025
Block-1 IChaudhary(P), (@gmail.com
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/3291/2025/05-05-2025 IKOTAK MAHINDRA PRIME LTD [RAJESH 9958726491 [delhi.jangraadvocate [03.05.2025
Block-1 IConciliation Act Vs SUNIL KUMAR UVANGRA(P), (@gmail.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/3290/2025/05-05-2025 IANMOL FINANCIAL SERVICESJ K YADAV(P), 9999855157 ladvjitenderyaav2017 |03.05.2025
Block-I IConciliation Act ILTD Vs DHARMENDER SINGH @gmail.com
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/3294/202505-05-2025 IKOTAK MAHINDRA BANK Vs parv 0643646534 lparv.mahajanoo7@g 03.05.2025
Block-1 IConciliation Act IMUKESH YADAV imahajan(P), Imail.com
12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/3292/2025/05-05-2025 YES BANK LTD Vs SANJAYSANJEEV 8285002845 Imanjul.sood @srcsleg [03.05.2025
Block-1 IConciliation Act ISANJAY PATHAK(P), lal.com
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/3293/2025/05-05-2025 IYES BANK LTD Vs GAURAVISANJEEV 8285002845 Imanjul.sood @srcsleg [03.05.2025
Block-1 IConciliation Act IGAURAV PATHAK(P), lal.com
12, New CourtiCIVIL CASES CS (COMM)/236/2025 05-05-2025 ISRAIL KHAN Vs YOUNG MINDMohd 09911315805 INot on record 03.05.2025
Block-1 RESTURANT Danish(P),
12, New CourtlExecution Petition [Execution (Comm)/67/2025 [05-05-2025 INeelam Bhatiyani Vs Linky Dhingra[Siddhant 0810119279 INot on record 03.05.2025
Block-1 Soti(P),
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/3303/2025/06-05-2025 IFUSION FINANCE LTD Vs JAMIT KUMARQ990659331 kmpspartner@gmail. [05.05.2025
Block-1 IConciliation Act IANMOL HOSPITAL SINHA(P), lcom




S.NO COURT

DISTRICT

COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER

NAME VS
RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-
ID FILING

12, New lU/s 9 of the Arbitration OMP (I) (COMM)/3302/2025/06-05-2025 I[FUSION FINANCE LTD Vs BHAIJIAMIT KUMAR(9990659331 kmpspartner@gmail. [05.05.2025
Block-1 IConciliation Act INEER SINHA(P), lcom
12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/3316/2025/06-05-2025 [FUSION FINANCE LTD Vs JAMIT KUMAR9Q990659331 kmpspartner@gmail. [05.05.2025
Block-1 IConciliation Act IAVNISH SINHA(P), lcom
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/3317/2025/06-05-2025 FUSION FINANCE LTD Vs JAMIT KUMAR9990659331 kmpspartner@gmail. [05.05.2025
Block-1 IConciliation Act IMANNAT TRADERS SINHA(P), lcom
12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/3320/2025/06-05-2025 IYES BANK LTD Vs DEEPAKSANJEEV 8285002845 Imanjul.sood @srcsleg [05.05.2025
Block-1 IConciliation Act KUMAR PATHAK(P), lal.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/3321/2025/06-05-2025 IYES BANK LTD Vs MOHD YUNUS [SANJEEV 8285002845 Imanjul.sood @srcsleg [05.05.2025
Block-1 IConciliation Act PATHAK(P), lal.com
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/3301/2025/06-05-2025 IYES BANKLTD Vs RAHIS KHAN [SANJEEV 8285002845 Imanjul.sood @srcsleg [05.05.2025
Block-1 IConciliation Act PATHAK(P), lal.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/3319/2025/06-05-2025 IYES BANK LTD Vs PARMESH|SANJEEV 8285002845 Imanjul.sood @srcsleg [05.05.2025
Block-1 IConciliation Act KUMAR PATHAK(P), lal.com
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/3318/2025/06-05-2025 YES BANK LTD Vs PANKAJISANJEEV 8285002845 Imanjul.sood @srcsleg [05.05.2025
Block-1 IConciliation Act SHARMA PATHAK(P), lal.com
12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/3333/2025/07-05-2025 KOTAK MAHINDRA BANK Vs |parv 0643646534 Iparv.mahajanoo7@g [06.05.2025
Block-I IConciliation Act IMUKESH YADAV 4224 imahajan(P), Imail.com
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/3332/2025|07-05-2025 IKOTAK MAHINDRA BANK Vs MOjparv 0643646534 [parv.mahajanoo7@g [06.05.2025
Block-1 IConciliation Act ISAKIB 878 imahajan(P), Imail.com
12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/3340/2025/09-05-2025 Cnh Industrial Capital India Pvt Ltd [RAJESH 0958726491 [delhi.jangraadvocate [08.05.2025
Block-1 IConciliation Act Vs AMANDEEP CHOUDHARY JANGRA(P), (@gmail.com
12, New CourfU/s 9 of the Arbitration &OMP (I) (COMM)/3341/2025/09-05-2025 IPIRAMAL CAPITAL ANDRAJESH 0958726491 [delhi.jangraadvocate [08.05.2025
Block-1 IConciliation Act HOUSEING FINANCE LIMIITED JANGRA(P), (@gmail.com

Vs SEEMA RAM DUBEY SUNDAR
12, New CourtiCIVIL CASES CS (COMM)/247/2025 09-05-2025 IVIRGO LAMINATES LTD Vs [NEERAJ 8447470366 Ineerajjha@gmail.com|08.05.2025
Block-1 RAMESH KUMAR

UHA(P),
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12, New CourtlExecution Petition [Execution (Comm)/70/2025 [09-05-2025 ICHANCHAL Vs Bhawana Rose andINITENDRA 0350292404 sharmanitendra@gm |08.05.2025
Block-1 |Anr SHARMA(P), lail.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/3342/2025[13-05-2025 IKOTAK MAHINDRA BANK Vs [parv 0643646534 lparv.mahajanoo7@g 09.05.2025
Block-I IConciliation Act LAKSHYA INTERIORS 187 mahajan(P), Imail.com
12, New CourtfExecution Petition [Execution (Comm)/72/2025 [14-05-2025 Rameshwar Dayal Vs  Hemantpratyush 9711744465 pratyush.shrm@gmaif13.05.2025
Block-1 [Kumar harma(P), l.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/3362/2025[16-05-2025 IPIRAMAL CAPITAL AND[RAJESH 0958726491 [delhi.jangraadvocate [15.05.2025
Block-1 IConciliation Act HOUSEING FINANCE LIMIITED JANGRA(P), (@gmail.com

Vs Abdulhamid Vajirbhai Vajirwala
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/3360/202516-05-2025 IPIRAMAL CAPITAL AND[RAJESH 9958726491 [delhi.jangraadvocate 13.05.2025
Block-1 IConciliation Act IHOUSEING FINANCE LIMIITED PJANGRA(P), (@gmail.com

Vs Nivas Tadigoppula
12, New CourfiU/s 9 of the Arbitration &OMP (I) (COMM)/3361/202516-05-2025 [IPIRAMAL CAPITAL AND[RAJESH 9958726491 [delhi.jangraadvocate [15.05.2025
Block-1 IConciliation Act HOUSEING FINANCE LIMIITED JANGRA(P), (@gmail.com

Vs Arun Singh
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/3359/202516-05-2025 IPIRAMAL CAPITAL AND[RAJESH 9958726491 [delhi.jangraadvocate [15.05.2025
Block-1 IConciliation Act IHOUSEING FINANCE LIMIITED PJANGRA(P), (@gmail.com

Vs Pawan Yadav
12, New CourtCIVIL CASES CS (COMM)/254/2025 17-05-2025 SHAREKHAN LIMITED Vs |Devmani 0099328572 [devmanibansal@gam [16.05.2025
Block-1 KHUSHBU SHARMA Bansal(P), lil.com
12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/3404/2025[19-05-2025 [IPIRAMAL CAPITAL AND[RAJESH 0958726491 [delhi.jangraadvocate [17.05.2025
Block-1 IConciliation Act HOUSEING FINANCE LIMIITED PJANGRA(P), (@gmail.com

Vs Rohit Jayaswal
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/3407/202519-05-2025 [PIRAMAL CAPITAL AND[RAJESH 9958726491 [delhi.jangraadvocate [17.05.2025
Block-1 IConciliation Act HOUSEING FINANCE LIMIITED JANGRA(P), (@gmail.com

Vs P B Subramanyam
12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/3406/2025[19-05-2025 IPIRAMAL CAPITAL AND[RAJESH 0958726491 [delhi.jangraadvocate [17.05.2025
Block-1 IConciliation Act HOUSEING FINANCE LIMIITED JANGRA(P), (@gmail.com

Vs Arulsamy D
12, New CourfU/s 9 of the Arbitration &OMP (I) (COMM)/3405/202519-05-2025 IPIRAMAL CAPITAL AND[RAJESH 9958726491 [delhi.jangraadvocate [17.05.2025
Block-1 IConciliation Act HOUSEING FINANCE LIMIITED JANGRA(P), (@gmail.com

Vs Gujaba Vitthal Gawade
12, New CourflU/s 9 of the Arbitration &OMP (Dj19-05-2025 IPIRAMAL CAPITAL AND[RAJESH 9958726491 [delhi.jangraadvocate {17.05.2025
Block-I IConciliation Act (COMM)/3408/2025 IHOUSEING FINANCE LIMIITED PJANGRA(P), (@gmail.com

Vs PRITEE SACHIN NALAWADE
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12, New CourtlU/s 9 of the Arbitration &OMP (D19-05-2025 IKOTAK MAHINDRA BANK Vs [MAYANK 0873347330 Imayank_mahajanos [17.05.2025
Block-1 IConciliation Act (COMM)/3400/2025 IRUKSANA R 2500 IMAHAJAN(P), (@yahoo.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/3401/2025[19-05-2025 IKOTAK MAHINDRA BANK Vs [MAYANK 0873347330 Imayank_mahajanos [17.05.2025
Block-1 IConciliation Act MOHMMAD SHAHRUKH 3200 IMAHAJAN(P), (@yahoo.com
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/3402/202519-05-2025 JAXIS BANK LTD Vs RAVI KANT |ADV 9871040589 lindolexlaw@gmail.co [17.05.2025
Block-1 IConciliation Act DHEERAJ(P), Im
12, New CourfiU/s 9 of the Arbitration &OMP (I) (COMM)/3403/202519-05-2025 |Axis bank Vs ratnesh ramsiddhfShobha 0811192158 srshobhagupta@gmaift7.05.2025
Block-I IConciliation Act Ipandey Gupta(P), l.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/3398/202519-05-2025 IKOTAK MAHINDRA PRIMERAJESH 9958726491 [delhi.jangraadvocate [17.05.2025
Block-1 IConciliation Act LIMITED Vs BALWAN SINGHUJANGRA(P), (@gmail.com

YADAV
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/3399/202519-05-2025 IKOTAK MAHINDRA PRIMERAJESH 9958726491 [delhi.jangraadvocate [17.05.2025
Block-1 IConciliation Act LIMITED Vs RAMDHARI R UVANGRA(P), (@gmail.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/3397/202519-05-2025 KOTAK MAHINDRA PRIMERAJESH 9958726491 [delhi.jangraadvocate [17.05.2025
Block-1 IConciliation Act ILIMITED Vs PRADEEP KUMAR [JANGRA(P), (@gmail.com
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/3395/202519-05-2025 laxis bank 1td Vs faisal ali Shobha 0811192158 srshobhagupta@gmaift7.05.2025
Block-1 IConciliation Act IGupta(P), l.com
12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/3396/2025[19-05-2025 laxis bank Vs dheeraj kumar Shobha 0811192158 srshobhagupta@gmaif17.05.2025
Block-1 IConciliation Act Gupta(P), l.com
12, New CourtlExecution Petition [Execution (Comm)/77/2025 [20-05-2025 RAMESHWAR DAYAL Vs [pratyush 0711744465 pratyush.shrm@gmai(19.05.2025
Block-1 [HEMANT KUMAR |sharma(P), l.com
12, New CourtfExecution Petition [Execution (Comm)/76/2025 [20-05-2025 IPANASONIC LIFE SOLUTIONSKapil Kher(P), (9891072729 lanilkher@gmail.com 19.05.2025
Block-1 INDIA PVT LTD Vs ACME D ACH|

IMARKETING SOLUTIONS PVT LTD|
12, New CourfU/s 9 of the Arbitration &OMP (I) (COMM)/3434/202520-05-2025 IKOTAK MAHINDRA BANK Vs parv 0643646534 lparv.mahajanoo7@g [19.05.2025
Block-1 IConciliation Act IPANKAJ PAL mahajan(P), Imail.com
12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/3451/2025[21-05-2025 IYES BANK LTD Vs SONIA JAIN [SANJEEV 8285002845 Imanjul.sood @srcsleg [20.05.2025
Block-1 IConciliation Act PATHAK(P), lal.com
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12, New lU/s 9 of the Arbitration OMP (I) (COMM)/3448/2025[21-05-2025 IAXIS BANK Vs RISHABVIRENDER 08911192158 srshobhagupta@gmail20.05.2025
Block-1 IConciliation Act CHAUDHARY KHITOLIYA(P), l.com

12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/3447/2025/21-05-2025 IAXIS BANK Vs GAURAV KUMARVIRENDER 08911192158 srshobhagupta@gmai20.05.2025
Block-1 IConciliation Act RATHAUR KHITOLIYA(P), l.com

12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/3445/2025121-05-2025 IAXIS BANK Vs KANEEZ FATIMA [VIRENDER 98911192158 srshobhagupta@gmail20.05.2025
Block-1 IConciliation Act KHITOLIYA(P), l.com

12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/3446/2025/21-05-2025 IAXIS BANK Vs GIRJA DEVI IVIRENDER 08911192158 srshobhagupta@gmai20.05.2025
Block-1 IConciliation Act KHITOLIYA(P), l.com

12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/3449/2025121-05-2025 IAXIS BANK Vs RAVINDRAVIRENDER 098911192158 srshobhagupta@gmail20.05.2025
Block-1 IConciliation Act IMANDAL KHITOLIYA(P), l.com

12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/3450/2025121-05-2025 IAXIS BANK Vs HASEEB ALAM IVIRENDER 08911192158 srshobhagupta@gmai20.05.2025
Block-1 IConciliation Act KHITOLIYA(P), l.com

12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/3474/2025[22-05-2025 IYes Bank Ltd Vs Deepak Ravinder [ANANJAY 7030378800 lasaplegalandadvocate[21.05.2025
Block-1 IConciliation Act SINGH(P), s@gmail.com

12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/3470/202522-05-2025 laxis bank Vs MOHD YASEEN IVIRENDER 08911192158 srshobhagupta@gmail21.05.2025
Block-1 IConciliation Act KHITOLIYA(P), l.com

12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/3471/2025[22-05-2025 laxis bank Vs SUDHIR KUMAR IVIRENDER 08911192158 srshobhagupta@gmaif21.05.2025
Block-1 IConciliation Act KHITOLIYA(P), l.com

12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/3472/2025[22-05-2025 laxis bank Vs SUKHRAM IVIRENDER 08911192158 srshobhagupta@gmail21.05.2025
Block-1 IConciliation Act KHITOLIYA(P), l.com

12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/3473/2025[22-05-2025 laxis bank Vs ETAKADULLA KHAN [VIRENDER 08911192158 srshobhagupta@gmaif21.05.2025
Block-1 IConciliation Act KHITOLIYA(P), l.com

12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/3468/2025[22-05-2025 IYES BANK LTD Vs ROHIT KUMARI|SANJEEV 8285002845 Imanjul.sood @srcsleg [21.05.2025
Block-1 IConciliation Act PATHAK(P), lal.com

12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/3469/2025[22-05-2025 YES BANK LTD Vs SUMEETISANJEEV 8285002845 Imanjul.sood @srcsleg [21.05.2025
Block-1 IConciliation Act RAWAT PATHAK(P), lal.com
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12, New lU/s 9 of the Arbitration &OMP (I) (COMM)/3467/2025[22-05-2025 IYES BANK LTD Vs NEM WATI SANJEEV 8285002845 Imanjul.sood @srcsleg [21.05.2025
Block-1 IConciliation Act IPATHAK(P), lal.com
12, New CourtlU/s 34 of the Arbitration &OMP (I) (COMM)/3466/2025[22-05-2025 IYES BANK LTD Vs ONKAR SINGH [SANJEEV 8285002845 Imanjul.sood @srcsleg [21.05.2025
Block-1 IConciliation Act PATHAK(P), lal.com
12, New CourtiCIVIL CASES CS (COMM)/261/2025 23-05-2025 Small Farmers Agri BusinessVipul 7535066000 [delhi@maheshwarianf22.05.2025
Block-1 Consortium Vs DEEPAK TALREJA [Maheshwari(P), [dco.com
12, New CourtiCIVIL CASES CS (COMM)/260/2025 23-05-2025 State Bank of India Vs Navin Gaur [Navruti ojha(P), 8376043196 navrutityagi@gmail.c [22.05.2025
Block-1 lom
12, New CourtiCIVIL CASES ICS (COMM)/259/2025 23-05-2025 lPunjab And Sind Bank Vs Ishu PalRAJEEV 9212002825 ladvrajeevupadhayay8[22.05.2025
Block-I Singh Urf Ishu Pal Singh Madan [UPADHAYAY(P h@gamil.com
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/3505/2025[24-05-2025 [TOYOTA FINANCIAL SERVICES[Rahul 8376049807 ladvocateashok.1@gm [23.05.2025
Block-1 IConciliation Act INDIA LIMITED Vs Bhardwaj(P), lail.com

RAGHVENDRA SINGH TOMAR|

9471
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/3507/2025[24-05-2025 TOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gm [23.05.2025
Block-1 IConciliation Act INDIA LIMITED Vs HUKMA RAMIBhardwaj(P), lail.com

MURAWATIYA 7674
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/3506/2025[24-05-2025 TOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gm [23.05.2025
Block-1 IConciliation Act INDIA LIMITED Vs JOBAN JEET[Bhardwaj(P), lail.com

5936
12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/3508/2025[24-05-2025 [TOYOTA FINANCIAL SERVICES[Rahul 8376049807 ladvocateashok.1@gm [23.05.2025
Block-1 IConciliation Act INDIA LIMITED Vs SALASARBhardwaj(P), lail.com

ICOMSERVE LLP 7877
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/3553/2025[26-05-2025 IKOTAK MAHINDRA BANK Vs [MAYANK 9873347330 Imayank_mahajanos [24.05.2025
Block-1 IConciliation Act RAGHVENDRA SHUKLA IMAHAJAN(P), @yahoo.com
12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/3560/2025[26-05-2025 IYES BANK LTD Vs RAJ KUMARSANJEEV 8285002845 Imanjul.sood @srcsleg [24.05.2025
Block-1 IConciliation Act MEHTO PATHAK(P), lal.com
12, New CourfU/s 9 of the Arbitration &OMP (I) (COMM)/3555/2025[26-05-2025 IKOTAK MAHINDRA BANK Vs [MAYANK 09873347330 mayank_mahajanos [24.05.2025
Block-1 IConciliation Act IWASIM 2999 IMAHAJAN(P), (@yahoo.com
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/3556/2025[26-05-2025 KOTAK MAHINDRA BANK Vs [MAYANK 9873347330 mayank_mahajanos [24.05.2025
Block-1 IConciliation Act IANEES AHMAD 9876 IMAHAJAN(P), @yahoo.com
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12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/3558/2025[26-05-2025 IKOTAK MAHINDRA BANK Vs [MAYANK 0873347330 Imayank_mahajanos [24.05.2025
Block-1 IConciliation Act [RASID 2262 IMAHAJAN(P), (@yahoo.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/3559/2025[26-05-2025 IKOTAK MAHINDRA BANK Vs [MAYANK 0873347330 mayank_mahajanos [24.05.2025
Block-1 IConciliation Act IKRIPAL 6030 IMAHAJAN(P), (@yahoo.com
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/3557/2025[26-05-2025 IKOTAK MAHINDRA BANK Vs [MAYANK 9873347330 Imayank_mahajanos [24.05.2025
Block-1 IConciliation Act IMOHD JAVED 9820 IMAHAJAN(P), (@yahoo.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/3554/2025[26-05-2025 IKOTAK MAHINDRA BANK Vs [MAYANK 0873347330 Imayank_mahajanos [24.05.2025
Block-1 IConciliation Act ISALMAN ALI 2027 IMAHAJAN(P), @yahoo.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/3552/2025[26-05-2025 IKOTAK MAHINDRA BANK Vs [MAYANK 9873347330 Imayank_mahajanos [24.05.2025
Block-1 IConciliation Act ISAWAN KUMAR RATHI 4383 IMAHAJAN(P), (@yahoo.com
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/3575/2025]27-05-2025 Tata  Capital LTD Vs  [NAVEEN 9350569040 naveenkioia@yahoo. [26.05.2025
Block-1 IConciliation Act MAHAKALESHWAR INFRATECH|[SHARMA(P), lcom

IPVT LTD
12, New CourtlExecution Petition [Execution (Comm)/81/2025 [27-05-2025 M/S VRINDA SALESMANISH 0871116291 ladv_manish@yahoo.i[26.05.2025
Block-1 ICORPORATION  Through  PropKUMAR(P), In

Sandeep Bansal Vs M/S NAVRANG

INFRASTRUCTURE INC Throughl
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/3604/2025[29-05-2025 Tata  Capital Ltd Vs INAVEEN 0350569040 naveenkioia@yahoo. [28.05.2025
Block-I IConciliation Act IMAHAKALESHWAR INFRATECHISHARMA(P), lcom

IPVT LTD
12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/3603/2025[29-05-2025 TATA CAPITAL LTD Vs |[NAVEEN 0350569040 Inaveenkioia@yahoo. [28.05.2025
Block-1 IConciliation Act MAHAKALESHWAR INFRATECH|[SHARMA(P), lcom

IPVT LTD
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/3598/202529-05-2025 Tata  Capital Ltd Vs INAVEEN 0350569040 naveenkiota@yahoo. [28.05.2025
Block-1 IConciliation Act MAHAKALESHWAR INFRATECH|[SHARMA(P), lcom

IPVT LTD
12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/3599/2025[29-05-2025 JAXIS BANK LIMITED Vs SAGEERjavinash 011-41513189 lavinash.adv@gmail.c [28.05.2025
Block-1 IConciliation Act BEG kumar(P), lom
12, New CourfU/s 9 of the Arbitration &OMP (I) (COMM)/3602/2025[29-05-2025 IJAXIS BANK LIMITED Vs MOHITfavinash 011-41513189 lavinash.adv@gmail.c [28.05.2025
Block-1 IConciliation Act KUMAR SINGH kumar(P), m
12, New CourflU/s 9 of the Arbitration &OMP (Dj29-05-2025 IAXIS BANK LIMITED Vs KAMAILjavinash 011-41513189 lavinash.adv@gmail.c [28.05.2025
Block-1 IConciliation Act (COMM)/3600/2025 IASHRAD KHAN kumar(P), lom
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12, New lU/s 9 of the Arbitration IOMP (I) (COMM)/3596/2025[29-05-2025 IKOTAK MAHINDRA BANK Vs RTCIMAYANK 0873347330 Imayank_mahajanos [28.05.2025
Block-1 IConciliation Act TRADING COMPANY 0642 IMAHAJAN(P), (@yahoo.com
12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/3595/2025[29-05-2025 IKOTAK MAHINDRA BANK Vs [parv 0643646534 lparv.mahajanoo7@g [28.05.2025
Block-1 IConciliation Act RAM GOPAL mahajan(P), Imail.com
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/3593/2025[29-05-2025 IKOTAK MAHINDRA BANK Vs [parv 0643646534 parv.mahajanoo7@g [28.05.2025
Block-1 IConciliation Act ISUNIL AVERAGE SINGH mahajan(P), Imail.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/3597/2025[29-05-2025 IKOTAK MAHINDRA BANK Vs [parv 0643646534 lparv.mahajanoo7@g [28.05.2025
Block-1 IConciliation Act SHANU mahajan(P), Imail.com
12, New CourtiCIVIL CASES ICS (COMM)/269/2025 29-05-2025 Bhartiya Vehicles and Engineeﬁnglll;—‘/lraveen 9810620827 ladvocatemahajan27@[28.05.2025
Block-1 Co Ltd Vs GHODU INFOTECHMahajan(P), lgmail.com

IPRIVATE LIMITED
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/3641/2025|30-05-2025 IAxis Bank Ltd Vs SHISHRAMMAYANK 9873347330 Imayank_mahajanos [29.05.2025
Block-1 IConciliation Act BHAMU 1562 IMAHAJAN(P), @yahoo.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/3638/2025[30-05-2025 IAxis Bank Ltd Vs TRIBHUVANMAYANK 9873347330 Imayank_mahajanos [29.05.2025
Block-1 IConciliation Act IBISHT 9415 IMAHAJAN(P), (@yahoo.com
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/3639/2025/30-05-2025 |Axis Bank Ltd Vs PRINCE DEORAMAYANK 9873347330 Imayank_mahajanos [29.05.2025
Block-1 IConciliation Act 5749 IMAHAJAN(P), @yahoo.com
12, New CourtiCIVIL CASES CS (COMM)/273/2025 131-05-2025 ISMALL FARMERS AGRI BUSINESSDalip Singh(P), (9810197092 ldsadviz@gamil.com [30.05.2025
Block-1 ICONSORTIUM Vs PREET]

INDUSTRIES AND ORS
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/3656/202531-05-2025 |Axis Bank Ltd Vs REENAMAYANK 0873347330 Imayank_mahajanos [30.05.2025
Block-1 IConciliation Act CHAUDHARY 5822 IMAHAJAN(P), @yahoo.com
12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/3655/2025/31-05-2025 IAxis Bank Ltd Vs AWANEESHMAYANK 0873347330 Imayank_mahajanos [30.05.2025
Block-1 IConciliation Act [PRATAP SINGH 8473 IMAHAJAN(P), @yahoo.com
12, New CourfU/s 9 of the Arbitration &OMP (I) (COMM)/3659/202531-05-2025 Axis Bank Ltd Vs SHUBHAMMAYANK 09873347330 mayank_mahajanos [30.05.2025
Block-1 IConciliation Act IPANDEY 3863 IMAHAJAN(P), (@yahoo.com
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/3657/2025[31-05-2025 IAXIS BANK LTD Vs Arshad ADV 9871040589 lindolexlaw@gmail.co [30.05.2025
Block-1 IConciliation Act DHEERAJ(P), Im
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12, New lU/s o of the Arbitration &OMP (I) (COMM)/3660/202531-05-2025 IJAXIS BANK LTD Vs KOMAL IADV 09871040589 lindolexlaw@gmail.co [30.05.2025
Block-1 IConciliation Act IDHEERAJ(P), Im

12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/3658/202531-05-2025 IJAXIS BANK LTD Vs CHAND KHANJADV 0871040589 indolexlaw@gmail.co [30.05.2025
Block-1 IConciliation Act DHEERAJ(P), Im

12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/3654/202531-05-2025 JAXIS BANK LTD Vs USHAADV 9871040589 lindolexlaw@gmail.co [30.05.2025
Block-1 IConciliation Act SUMANT DHEERAJ(P), Im

12, New CourtiCIVIL CASES CS (COMM)/272/2025 131-05-2025 ISMALL FARMERS AGRIBUSINESS[Sonu Vivek(P), [7042286270 ladvdrpc1948@gmail. [30.05.2025
Block-I ICONSORTIUM Vs SRUSHTI AGRO lcom
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6, New ICommercial IOMP (I) (COMM)/3264/2025/01-05-2025 IDFC FIRST BANK LTD Vs [SANJEEV 0717028845 LITIGATION@SRCS [19.04.2025
Block-1 IMONIKA VIRMANI IPATHAK(P), LEGAL.COM
6, New CourtlCommercial IOMP (I) (COMM)/3263/2025/01-05-2025 IDFC FIRST BANK LTD Vs ALOK [SANJEEV 0717028845 [LITIGATION@SRCS [19.04.2025
Block-1 IMITTAL PATHAK(P), LEGAL.COM
6, New  CourtiCommercial IOMP (I) (COMM)/3262/2025/01-05-2025 IDFC FIRST BANK LTD Vs RAHULSSANJEEV 0717028845 LITIGATION@SRCS [19.04.2025
Block-1 KUMAR IPATHAK(P), LEGAL.COM
6, New CourtiCommercial CS (COMM)/229/2025 01-05-2025 CANARA BANK Vs GURUfSanjeev 9711142200 chopra6791@gmail.c [26.04.2025
Block-1 ICHARAN YADAV PROP SARTHAK|Chopra(P), jom

I[ENTERPRISES
6, New  CourtiCommercial CS (COMM)/231/2025 01-05-2025 SMALL FARMERS AGRIBUSINESSDalip Singh(P), (9810197092 [dsadviz@gmail.com [30.04.2025
Block-1 ICONSORTIUM Vs SANDYA
6, New  CourtiCommercial OMP (I) (COMM)/3267/2025/|01-05-2025 [IPIRAMAL CAPITAL AND[RAJESH 9958726491 IDELHI.JANGRAADV [25.04.2025
Block-1 HOUSEING FINANCE LIMIITED JANGRA(P), IOCATE@GMAIL.CO

Vs RAVINDER KUMAR MITTAL M
6, New  CourtiCommercial IOMP (I) (COMM)/3266/2025/01-05-2025 IPIRAMAL CAPITAL ANDRAJESH 9958726491 DELHI.JANGRAADV|[25.04.2025
Block-1 IHOUSEING FINANCE LIMIITED PJANGRA(P), IOCATE@GMAIL.CO

Vs KARANKUMAR ASHOKBHA]J| IM

THAKKAR
6, New CourtiCommercial CS (COMM)/230/2025 01-05-2025 ISMALL FARMERS AGRI BUSINESSDalip Singh(P), (9810197092 [dsadviz@gmail.com [30.04.2025
Block-I Vs VIJAY KANTA
6, New CourtilCommercial IOMP (I) (COMM)/3265/2025/01-05-2025 IDFC FIRST BANK LTD Vs SWATI [SANJEEV 0717028845 [LITIGATION@SRCS [19.04.2025
Block-1 GUPTA PATHAK(P), LEGAL.COM
6, New  CourtiCommercial OMP (I) (COMM)/3298/2025/05-05-2025 IAXIS BANK LIMITED Vs DIVYfavinash k1513189 lavinash.adv@gmail.c [21.04.2025
Block-1 GAUR kumar(P), lom
6, New CourtiCommercial OMP (Djo5-05-2025 YES BANK LTD Vs SAKSHIANANJAY 7030378800 lasaplegalandadvocate[26.04.2025
Block-1 (COMM)/3300/2025 ISAKSHI SINGH(P), (@gmail.com
6, New  CourtiCommercial CS (COMM)/238/2025 05-05-2025 Napin Impex Limited Vs Sunroofigaurav 9910022880 ladvocate.azhar@gmai/02.05.2025
Block-1 Buildwell Private Limited and others [singhal(P), l.com
6, New  CourtiCommercial CS (COMM)/239/2025 05-05-2025 ICANARA BANK Vs REKHA DEEPANJAL 8390227354 [deepanjalch@gmail.c [15.04.2025
Block-1 ICHOUDHARY( jom

P)7
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6, New ICommercial OMP (COMM)/25/2025 05-05-2025 ISTC Technologies Pvt Ltd Vs [Deepika 9711165600 lassociates.snk@gmail20.02.2025
Block-1 [National Skill DevelopmentiNandakumar(P) .com

Corporation ,
6, New CourtlCommercial IOMP (I) (COMM)/3296/2025/05-05-2025 IM/s Cholamandalam Investment [Ravi  Shankan9911883595 lassociatesrsgargi@g |01.05.2025
Block-1 IAnd Finance Company Ltd Vs [Garg(P), Imail.com

Rajesh
6, New CourtiCommercial IOMP (1) (COMM)/3297/2025/|05-05-2025 M/s Cholamandalam Investment [Ravi  Shankar9911883595 lassociatesrsgargl@g |01.05.2025
Block-I lAnd Finance Company Ltd Vs S KiGarg(P), Imail.com

Infra Engineers Pvt Ltd
6, New CourtiCommercial IOMP (I) (COMM)/3299/2025/05-05-2025 IYES BANL LTD Vs VIKRAMANANJAY 7030378800 lasaplegalandadvocate|30.04.2025
Block-1 IDEVENDER KUMAR SINGH(P), (@gmail.com
6, New  CourtiCommercial OMP (I) (COMM)/3327/2025/06-05-2025 IKOTAK MAHINDRA PRIMERAJESH 9958726491 DELHI.JANGRAADV|[30.04.2025
Block-1 ILIMITED Vs MOHD SHARIQ JANGRA(P), IOCATE@GMAIL.CO

IM

6, New  CourtiCommercial OMP (I) (COMM)/3325/2025|06-05-2025 YES BANK LTD Vs PREETISANJEEV 9717028845 LITIGATION@SRCS [21.04.2025
Block-1 PREETI PATHAK(P), LEGAL.COM
6, New  CourtiCommercial IOMP (I) (COMM)/3328/2025/06-05-2025 KOTAK MAHINDRA BANK Vs |parv 0643646534 lparv.mahajanoo7@g [21.04.2025
Block-1 IGARIMA LOGISTICS 265 imahajan(P), Imail.com
6, New CourtiCommercial OMP (I) (COMM)/3329/2025/06-05-2025 IKOTAK MAHINDRA BANK Vs Jparv 0643646534 lparv.mahajanoo7@g [15.04.2025
Block-1 IGARIMA LOGISTICS 269 imahajan(P), Imail.com
6, New CourtilCommercial IOMP (I) (COMM)/3326/2025/06-05-2025 IYES BANK LTD Vs PINKU KUMARSANJEEV 0717028845 [LITIGATION@SRCS [21.04.2025
Block-1 IKESHRI 21 PATHAK(P), LEGAL.COM
6, New  CourtiCommercial OMP (I) (COMM)/3324/2025/06-05-2025 IYES BANK LTD Vs RAZI AHMAD [SANJEEV 9717028845 LITIGATION@SRCS [21.04.2025
Block-1 PATHAK(P), LEGAL.COM
6, New  CourtiCommercial IOMP (I) (COMM)/3323/2025/06-05-2025 IYES BANK LTD Vs ARUN[SANJEEV 0717028845 LITIGATION@SRCS [21.04.2025
Block-1 [TAKDEER SINGH PATHAK(P), LEGAL.COM
6, New  CourtiCommercial OMP (I) (COMM)/3322/2025/06-05-2025 IYES BANK LTD Vs PINKU KUMARSSANJEEV 9717028845 LITIGATION@SRCS [21.04.2025
Block-1 IKESHRI PATHAK(P), LEGAL.COM
6, New  CourtiCommercial OMP (COMM)/27/2025 07-05-2025 Swaranjit Singh Narula SecurityTARUN 9953232315 ladv.tbhati@gmail.co [24.04.2025
Block-I IAgency Vs NTPC LIMITED BHATI(P), Im
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6, New  CourtiCommercial IOMP (I) (COMM)/3334/2025/07-05-2025 IS BANK LIMITED Vs avinash k41513189 avinash.adv@gmail.c [20.04.2025
Block-1 IKUMAR CHOUHAN kumar(P), lom
6, New  CourtiCommercial OMP (I) (COMM)/3335/2025/08-05-2025 IANMOL FINANCIAL SERVICESJ K YADAV(P), 9999855157 ladvjitenderyadav2017/07.05.2025
Block-I ILTD Vs MANOJ KUMAR SINGH @gmail.com
6, New CourtiCommercial Misc DJ/106/2025 08-05-2025 Frank advertisers Vs  Outlook|Harshit 0818140429 kksharmaadvocate@g|06.05.2025
Block-1 [publishers |Agarwal(P), Imail.com
6, New  CourtiCommercial ExCOMM - Award by Arbo8-05-2025 SMFG INDIA CREDIT LD Vs Om[VIMAL 8882257775 rohit@firstassociates.|06.05.2025
Block-1 Comm/14/2025 Prakash Sharma KHURANA(P), lin
6, New  CourtiCommercial OMP (I) (COMM)/3351/2025[13-05-2025 IPIRAMAL CAPITAL ANDRAJESH 9958726491 DELHI.JANGRAADV|07.05.2025
Block-1 IHOUSEING FINANCE LIMIITED PJANGRA(P), IOCATE@GMAIL.CO

Vs KALI PRASAD IM
6, New  CourtiCommercial [Execution (Comm)/71/2025 [13-05-2025 IMS AR CONTRACTORS ANDAnshul Garg(P), 9810717949 piyushmittaladvocate [03.05.2025
Block-1 ISUPPLIERS Vs SKYLINE (@gmail.com

ENGINEERING CONTRACT INDIA|

PVT LITD
6, New CourtCommercial IOMP (1) (COMM)/3349/2025[13-05-2025 Cnh Industrial Capital India Pvt Ltd RAJESH 9958726491 DELHI.JANGRAADV|07.05.2025
Block-1 Vs MOHD HASSAN JANGRA(P), IOCATE@GMAIL.CO

IM

6, New CourtiCommercial OMP (I) (COMM)/3350/2025[13-05-2025 IPIRAMAL CAPITAL ANDRAJESH 9958726491 IDELHI.JANGRAADV|07.05.2025
Block-I HOUSEING FINANCE LIMIITED PJANGRA(P), IOCATE@GMAIL.CO

Vs MOHAMMED ABDUL MANNAN| IM
6, New CourtilCommercial OMP (I) (COMM)/3352/2025[13-05-2025 JAXIS BANK LTD Vs OMPRAKASHADV 0871040589 lindolexlaw@gmail.co [08.05.2025
Block-1 IPANWAR DHEERAJ(P), Im
6, New  CourtiCommercial OMP (I) (COMM)/3354/2025[14-05-2025 IKOTAK MAHINDRA BANK Vs Jparv 0643646534 [parv.mahajanoo7@g [08.05.2025
Block-1 LAKSHYA INTERIORS 877 imahajan(P), Imail.com
6, New  CourtiCommercial CS (COMM)/252/2025 14-05-2025 Pharma Sales Corporation Vs [Sahil Talwar(P), 9711592772 sahil.talwar@yahoo.c [07.05.2025
Block-I [Fenway Pharmaceuticals Pvt Ltd lom
6, New  CourtiCommercial CS (COMM)/253/2025 14-05-2025 Wilson and Hughes India Pvt Ltd VsfSushain 0810980661 i.abhay@amsshardul. |{10.05.2025
Block-1 A and K Sarl Sobti(P), lcom
6, New  CourtiCommercial ExCOMM - Award by Arbi5-05-2025 M/S  VRINDAVAN  CATERINGShobhit 7985177435 bajpaiakshat@gmail.cl14.05.2025
Block-1 Comm/15/2025 ICOMPANY Vs INDIAN RAILWAY[Trehan(P), lom

CATERING AND TOURISM|

ICORPORATION
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6, New ICommercial IOMP (I) (COMM)/3374/2025[16-05-2025 IKOTAK MAHINDRA BANK [parv 0643646534 [parv.mahajanoo7@g [13.05.2025
Block-1 IVIKRAM SINGH 695 imahajan(P), Imail.com
6, New CourtlCommercial IOMP (I) (COMM)/3375/2025[16-05-2025 IKOTAK MAHINDRA BANK Vs [parv 0643646534 lparv.mahajanoo7@g [13.05.2025
Block-1 IARSHAD 038 mahajan(P), Imail.com
6, New  CourtiCommercial IOMP (I) (COMM)/3376/2025[16-05-2025 IKOTAK MAHINDRA BANK Vs [MAYANK 09873347330 Imayank_mahajanos [10.05.2025
Block-1 JANVI ENTERPRISES 3468 IMAHAJAN(P), (@yahoo.com
6, New CourtiCommercial IOMP (I) (COMM)/3377/2025[16-05-2025 IKOTAK MAHINDRA BANK Vs [MAYANK 0873347330 Imayank_mahajanos [10.05.2025
Block-1 ISONU KUMAR 4643 IMAHAJAN(P), @yahoo.com
6, New  CourtiCommercial IOMP (I) (COMM)/3378/2025[16-05-2025 IKOTAK MAHINDRA BANK Vs [MAYANK 09873347330 Imayank_mahajanos [10.05.2025
Block-1 IMOHD IRFAN 6681 IMAHAJAN(P), (@yahoo.com
6, New  CourtiCommercial OMP (I) (COMM)/3381/202517-05-2025 [IPIRAMAL CAPITAL AND[RAJESH 9958726491 IDELHI.JANGRAADV15.05.2025
Block-1 HOUSEING FINANCE LIMIITED JANGRA(P), IOCATE@GMAIL.CO

Vs Rohit Hira Lal IM
6, New  CourtiCommercial IOMP (I) (COMM)/3383/2025[17-05-2025 IPIRAMAL CAPITAL ANDRAJESH 9958726491 DELHI.JANGRAADV [14.05.2025
Block-1 IHOUSEING FINANCE LIMIITED PJANGRA(P), IOCATE@GMAIL.CO

Vs Amitaben Arvindbhai Patel IM
6, New CourtiCommercial IOMP (I) (COMM)/3379/2025[17-05-2025 IPIRAMAL CAPITAL ANDRAJESH 9958726491 IDELHI.JANGRAADV|14.05.2025
Block-I HOUSEING FINANCE LIMIITED JANGRA(P), IOCATE@GMAIL.CO

Vs Kathiravan Kumar M
6, New CourtilCommercial IOMP (I) (COMM)/3380/2025[17-05-2025 [IPIRAMAL CAPITAL AND[RAJESH 0958726491 DELHI.JANGRAADV|14.05.2025
Block-1 HOUSEING FINANCE LIMIITED JANGRA(P), IOCATE@GMAIL.CO

Vs Karunakaran Rajamanickam IM
6, New  CourtiCommercial IOMP (I) (COMM)/3382/2025[17-05-2025 IPIRAMAL CAPITAL ANDRAJESH 9958726491 IDELHI.JANGRAADV|14.05.2025
Block-1 IHOUSEING FINANCE LIMIITED PJANGRA(P), IOCATE@GMAIL.CO

Vs Vaibhav Singh M
6, New  CourtiCommercial IOMP (I) (COMM)/3427/2025[19-05-2025 KOTAK MAHINDRA BANK Vs [MAYANK 0873347330 Imayank_mahajanos [16.05.2025
Block-1 IMOHD SALIM 1417 IMAHAJAN(P), @yahoo.com
6, New  CourtiCommercial ExCOMM - Award by Arb19-05-2025 chinar steel industries Vs IRCON|Susheel Kumar9873288908 manpreetkaurmarwa [16.05.2025
Block-1 Comm/18/2025 INTERNATIONAL LTD [Tiwari(P), (@gmail.com
6, New CourtiCommercial OMP (I) (COMM)/3426/202519-05-2025 KOTAK MAHINDRA BANK Vs [MAYANK 9873347330 mayank mahajanos [16.05.2025
Block-1 (OMKAR RATHOR 7107 IMAHAJAN(P), @yahoo.com
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6, New CourtCommercial OMP (I) (COMM)/3428/2025[19-05-2025 IDFC FIRST BANK LTD Vs [|[SANJEEV 9717028845 LITIGATION@SRCS [15.05.2025
Block-1 WITENDER CHOUDHARY IPATHAK(P), LEGAL.COM
6, New  CourtiCommercial IOMP (I) (COMM)/3438/2025[20-05-2025 Ms Jalsa Ventures Pvt Ltd ThroughlAnkit Kumar(P),9818058809 legalconsultus@gmaili17.05.2025
Block-I its Director Mr Pankaj Kumar Vs L.com
Ms Aircon Systems India Pvt Ltd|
[Through its Authorised|
6, New CourtilCommercial IOMP (1) (COMM)/3439/2025[20-05-2025 laxis bank 1td Vs manju Shobha 98911192158 srshobhagupta@gmail16.05.2025
Block-1 Gupta(P), l.com
6, New CourtiCommercial IOMP (I) (COMM)/3465/2025[21-05-2025 IPIRAMAL CAPITAL AND[RAJESH 0958726491 DELHI.JANGRAADV|15.05.2025
Block-I IHOUSEING FINANCE LIMIITED PJANGRA(P), IOCATE@GMAIL.CO
Vs Ahamed Halik M
6, New  CourtiCommercial IOMP (I) (COMM)/3458/2025[21-05-2025 IKOTAK MAHINDRA PRIMERAJESH 9958726491 DELHI.JANGRAADV[16.05.2025
Block-I LIMITED Vs SUKHBIR SINGH UANGRA(P), IOCATE@GMAIL.CO
IM
6, New  CourtiCommercial OMP (I) (COMM)/3457/2025[21-05-2025 [IPIRAMAL CAPITAL AND[RAJESH 9958726491 IDELHI.JANGRAADV15.05.2025
Block-I IHOUSEING FINANCE LIMIITED PJANGRA(P), IOCATE@GMAIL.CO
Vs Lalit Bansal IM
6, New  CourtiCommercial OMP (I) (COMM)/3459/2025[21-05-2025 KOTAK MAHINDRA PRIMERAJESH 9958726491 DELHI.JANGRAADV[16.05.2025
Block-I LIMITED Vs VIPINV UANGRA(P), (OCATE@GMAIL.CO
IM
6, New  CourtiCommercial OMP (I) (COMM)/3460/2025[21-05-2025 IKOTAK MAHINDRA PRIMERAJESH 9958726491 IDELHI.JANGRAADV16.05.2025
Block-I LIMITED Vs MONA TIWARI JANGRA(P), IOCATE@GMAIL.CO
IM
6, New  CourtiCommercial OMP (I) (COMM)/3461/2025[21-05-2025 KOTAK MAHINDRA PRIMERAJESH 9958726491 DELHI.JANGRAADV[16.05.2025
Block-I LIMITED Vs SURESH KUMAR JANGRA(P), IOCATE@GMAIL.CO
IM
6, New CourtiCommercial OMP (I) (COMM)/3462/202521-05-2025 [PIRAMAL CAPITAL AND[RAJESH 9958726491 IDELHI.JANGRAADV 16.05.2025
Block-I HOUSEING FINANCE LIMIITED JANGRA(P), (OCATE@GMAIL.CO
Vs MADU BAPUJI IM
6, New  CourtiCommercial OMP (I) (COMM)/3463/202521-05-2025 IPIRAMAL CAPITAL ANDRAJESH 9958726491 DELHI.JANGRAADV[16.05.2025
Block-I HOUSEING FINANCE LIMIITED JANGRA(P), OCATE@GMAIL.CO
Vs MAGASHWARI SRINIVASAN IM
6, New CourtiCommercial OMP (I) (COMM)/3464/2025[21-05-2025 IPIRAMAL CAPITAL ANDRAJESH 9958726491 DELHI.JANGRAADV[16.05.2025
Block-1 IHOUSEING FINANCE LIMIITED PJANGRA(P), IOCATE@GMAIL.CO
Vs Manvender Om Prakash IM
6, New  CourtiCommercial [Execution (Comm)/78/2025 [21-05-2025 SYNDICATE BANK Vs JORAWARDEEPANJAL (8390227354 [deepanjalch@gmail.c [19.05.2025
Block-I SINGH ICHOUDHARY( lom
P)7
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6, New  CourtiCommercial IOMP (I) (COMM)/3486/202522-05-2025 IPIRAMAL CAPITAL ANDRAJESH 0058726491 IDELHI.JANGRAADV15.05.2025
Block-1 IHOUSEING FINANCE LIMIITED PJANGRA(P), IOCATE@GMAIL.CO

Vs K Ravi Kishan Reddy M
6, New CourtlCommercial [Execution (Comm)/79/2025 [22-05-2025 IAAKRITI TRADING COMPANY Vs [NITESH 0999148514 lparas.chawla3z4@gmal20.05.2025
Block-1 WELLNESS QED PRIVATEKUMAR(P), lil.com

LIMITED
6, New  CourtiCommercial IOMP (I) (COMM)/3482/202522-05-2025 IAXIS BANK LIMITED Vs favinash k41513189 lavinash.adv@gmail.c [24.04.2025
Block-1 [UDAYBHAN SINGH kumar(P), lom
6, New CourtiCommercial IOMP (I) (COMM)/3484/2025[22-05-2025 IYES BANK LTD Vs SAHIB KHAN [SANJEEV 0717028845 [LITIGATION@SRCS [21.04.2025
Block-1 PATHAK(P), LEGAL.COM
6, New  CourtiCommercial IOMP (I) (COMM)/3485/2025[22-05-2025 IPIRAMAL CAPITAL ANDRAJESH 9958726491 DELHI.JANGRAADV[15.05.2025
Block-1 IHOUSEING FINANCE LIMIITED PJANGRA(P), IOCATE@GMAIL.CO

Vs Deepak Kumar M
6, New  CourtiCommercial OMP (I) (COMM)/3483/2025[22-05-2025 IKOTAK MAHINDRA BANK Vs parv 0643646534 lparv.mahajanoo7@g [16.05.2025
Block-1 IPANKAJ PAL 508 mahajan(P), Imail.com
6, New  CourtiCommercial IOMP (I) (COMM)/3500/202523-05-2025 IAXIS BANK Vs PRATAPNARAYANVIRENDER 98911192158 srshobhagupta@gmail19.05.2025
Block-1 SHUKLA KHITOLIYA(P), l.com
6, New CourtiCommercial IOMP (I) (COMM)/3501/2025[23-05-2025 JAXIS BANK Vs NIKHIL SHARMA [VIRENDER 08911192158 srshobhagupta@gmaif19.05.2025
Block-1 KHITOLIYA(P), l.com
6, New CourtilCommercial IOMP (I) (COMM)/3502/2025[23-05-2025 IAXIS BANK Vs SURENDRA|VIRENDER 08911192158 srshobhagupta@gmaif19.05.2025
Block-1 KUMAR KHITOLIYA(P), l.com
6, New  CourtiCommercial IOMP (I) (COMM)/3503/2025[23-05-2025 IAXIS BANK Vs NADIYAVIRENDER 08911192158 srshobhagupta@gmaif19.05.2025
Block-1 SHAHNAWAZ RESPONDENT KHITOLIYA(P), l.com
6, New  CourtiCommercial CS (COMM)/263/2025 23-05-2025 SAKSHAM IMPEX PVT LTD Vs [Swapnil 087198805 lcontact@capitallaw.i [22.04.2025
Block-1 Wubilant Consumer Private Limited [Gupta(P), In
6, New  CourtiCommercial OMP (I) (COMM)/3504/2025[23-05-2025 IJAXIS BANK Vs GUDIYA IVIRENDER 08911192158 srshobhagupta@gmaif19.05.2025
Block-1 KHITOLIYA(P), l.com
6, New  CourtiCommercial OMP (I) (COMM)/3496/2025[23-05-2025 laxis bank Vs ABHISHEK IVIRENDER 08911192158 srshobhagupta@gmaif19.05.2025
Block-1 KHITOLIYA(P), l.com
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6, New CourtiCommercial IOMP (1) (COMM)/3497/2025[23-05-2025 laxis bank Vs MOHD INAM 08911192158 srshobhagupta@gmaif19.05.2025
Block-1 KHITOLIYA(P), l.com
6, New CourtlCommercial IOMP (I) (COMM)/3498/2025[23-05-2025 laxis bank Vs UMMED ALI IVIRENDER 08911192158 srshobhagupta@gmaif19.05.2025
Block-1 KHITOLIYA(P), l.com
6, New CourtiCommercial IOMP (I) (COMM)/3499/2025[23-05-2025 laxis bank Vs AKSHAY IVIRENDER 98911192158 srshobhagupta@gmail19.05.2025
Block-1 KHITOLIYA(P), l.com
6, New CourtiCommercial IOMP (I) (COMM)/3523/2025[24-05-2025 IFUSION FINANCE LTD Vs RUDRAIAMIT KUMAR9990659331 kmpspartner@gmail. [23.05.2025
Block-1 INDUSTRIES SINHA(P), lcom
6, New  CourtiCommercial IOMP (1) (COMM)/3524/2025[24-05-2025 IJAXIS BANK LTD Vs KAVITA JAIN JADV 9871040589 lindolexlaw@gmail.co [22.05.2025
Block-1 DHEERAJ(P), Im
6, New  CourtiCommercial CS (COMM)/264/2025 26-05-2025 Kargha Fashion Retail PrivateChandra Mohan 9810652956 lemgoyaladvocate@g [22.05.2025
Block-1 Limited Vs Tarsem Lal Goyal(P), Imail.com
6, New  CourtiCommercial [Execution (Comm)/82/2025 [28-05-2025 CROP CHEMICALS INDIA LTD Vs |G S 9717211123 lgangwar@gsgangwar.|[22.05.2025
Block-I IADVANTIS CROP SCIENCES PVTIGANGWAR(P), lcom
LTD
6, New  CourtiCommercial OMP (I) (COMM)/3579/2025[28-05-2025 IKOTAK MAHINDRA PRIMERAJESH 9958726491 IDELHI.JANGRAADV16.05.2025
Block-I LIMITED Vs PRABHAT KUMARJANGRA(P), IOCATE@GMAIL.CO
SHARMA IM

6, New  CourtiCommercial ICS (COMM)/268/2025 28-05-2025 IAggresar Leasing and finance pvt Ltd[Swapnil 09871988051 lcontact@capitallaw.i [27.05.2025
Block-1 Vs Jubhi estates pvt Ltd Gupta(P), In
6, New CourtiCommercial OMP(I)COMM36616/2025 [28-05-2025 [Kotak MAHINDRA BANK Vs |[RAJESH 9958726491 IDELHI.JANGRAADV 16.05.2025
Block-I Rajesh UANGRA(P), (OCATE@GMAIL.CO

IM
6, New  CourtiCommercial OMP (I) (COMM)/3578/2025[28-05-2025 KOTAK MAHINDRA PRIMERAJESH 9958726491 DELHI.JANGRAADV[16.05.2025
Block-I LIMITED Vs VIDYA DEVI UANGRA(P), OCATE@GMAIL.CO

IM
6, New  CourtiCommercial IOMP (I) (COMM)/3614/2025[29-05-2025 IDFC FIRST BANK LTD Vs ANIL SANJEEV 9717028845 LITIGATION@SRCS [23.05.2025
Block-1 KUMAR PATHAK(P), LEGAL.COM
6, New CourtiCommercial OMP (I) (COMM)/3611/2025 [29-05-2025 KOTAK MAHINDRA BANK Vs |parv 0643646534 lparv.mahajanoo7@g [21.03.2025
Block-1 JANTA TRANSPORT mahajan(P), Imail.com
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6, New ICommercial IOMP (I) (COMM)/3613/2025[29-05-2025 [TATA CAPITAL LTD Vs [NAVEEN 0350569040 naveenkioia@yahoo. [26.05.2025
Block-1 IMAHAKALESHWAR INFRATECH|SHARMA(P), lcom

IPVT LTD
6, New CourtlCommercial IOMP (I) (COMM)/3606/2025[29-05-2025 IKOTAK MAHINDRA BANK Vs [MAYANK 0873347330 mayank_mahajanos [24.05.2025
Block-1 IRAUF MOHD 6320 IMAHAJAN(P), (@yahoo.com
6, New  CourtiCommercial IOMP (I) (COMM)/3612/2025[29-05-2025 IAXIS BANK LTD Vs KAMLESHADV 0871040589 lindolexlaw@gmail.co [26.05.2025
Block-1 IDEVI DHEERAJ(P), Im
6, New CourtiCommercial IOMP (I) (COMM)/3615/2025[29-05-2025 IDFC FIRST BANK LTD Vs [SANJEEV 0717028845 LITIGATION@SRCS [23.05.2025
Block-1 IDINESH THAKUR PATHAK(P), LEGAL.COM
6, New  CourtiCommercial OMP (Dj29-05-2025 IKOTAK MAHINDRA BANK Vs [MAYANK 09873347330 Imayank_mahajanos [23.05.2025
Block-1 (COMM)/3608/2025 [UMESH YADAYV 5500 IMAHAJAN(P), (@yahoo.com
6, New  CourtiCommercial IOMP (I) (COMM)/3609/2025[29-05-2025 IKOTAK MAHINDRA BANK Vs [MAYANK 9873347330 Imayank_mahajanos [23.05.2025
Block-1 IABDUL SHAKEEL 2330 IMAHAJAN(P), @yahoo.com
6, New  CourtiCommercial IOMP (I) (COMM)/3610/2025[29-05-2025 KOTAK MAHINDRA BANK Vs [MAYANK 9873347330 Imayank_mahajanos [23.05.2025
Block-1 IRAM SAGAR 5294 IMAHAJAN(P), (@yahoo.com
6, New CourtiCommercial OMP (I) (COMM)/3631/2025(30-05-2025 |Axis Bank Ltd Vs AMIT 9495 IMAYANK 9873347330 Imayank_mahajanos [29.05.2025
Block-1 IMAHAJAN(P), @yahoo.com
6, New CourtilCommercial IOMP (I) (COMM)/3632/2025/30-05-2025 IAxis Bank Ltd Vs PRAMODMAYANK 0873347330 Imayank_mahajanos [29.05.2025
Block-1 KUMAR 1794 IMAHAJAN(P), (@yahoo.com
6, New  CourtiCommercial IOMP (I) (COMM)/3633/202530-05-2025 |Axis Bank Ltd Vs VED PRAKASHMAYANK 9873347330 Imayank_mahajanos [29.05.2025
Block-1 BAIRWA 4028 IMAHAJAN(P), @yahoo.com
6, New  CourtiCommercial IOMP (I) (COMM)/3634/202530-05-2025 |JAxis Bank Ltd Vs LOKESHMAYANK 0873347330 Imayank_mahajanos [29.05.2025
Block-1 PERUMAL 9382 IMAHAJAN(P), @yahoo.com
6, New  CourtiCommercial IOMP (I) (COMM)/3635/2025/30-05-2025 |Axis Bank Ltd Vs DHEERAJ SINGHMAYANK 09873347330 mayank_mahajanos [29.05.2025
Block-1 2721 IMAHAJAN(P), (@yahoo.com
6, New  CourtiCommercial CS (COMM)/270/2025 130-05-2025 SHWETA SINGHAL Proprietor oflfAshu Ralhan(P),|9582628330 larlegal266 @gmail.co [22.05.2025
Block-I JAKS METAL Vs BINDU Proprietor Im

of SHREE BALAJI METALS
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6, New  CourtiCommercial CS (COMM)/271/2025 130-05-2025 IDEEPAK KUMAR KHEMKA Vs [Shravan 0650682982 unitedmark@uniteda [27.05.2025
Block-1 RACHNA GUPTA Bansal(P), ndunited.om
25 ISH. SANDEEPSOUTH 17, New CourtiCommercial CS (COMM)/232/2025 01-05-2025 ISMALL FARMERS AGRI BUSINESSDalip Singh(P) (9810197092 [dsadviz@gmail.com [29-04-2025
YADAV Block-I ICONSORTIUM Vs NARESH]

IKACHHELA
17, New CourtiCommercial CS (COMM)/233/2025 01-05-2025 SHIV AVTAR Vs M/S DRAJ SINGH(P) [8800422480, rajsherawat780@gmal30-04-2025
Block-1 I[EDUCATION ENDEAVOR LLP 8826484040 fil.com
17, New CourtiCommercial IOMP (I) (COMM)/3283/2025/02-05-2025 IKOTAK MAHINDRA BANK Vs [Parv 0643646534 Iparv.mahajanoo7@g [28-04-2025
Block-1 ISHITENDER [Mahajan(P) Imail.com
17, New CourtiCommercial IOMP (I) (COMM)/3284/2025/02-05-2025 IKOTAK MAHINDRA BANK Vs MOJParv 0643646534 Iparv.mahajanoo7@g [26-04-2025
Block-1 ISAKIB [Mahajan(P) Imail.com
17, New CourtiCommercial OMP (I) (COMM)/3282/2025|02-05-2025 IKOTAK MAHINDRA PRIMERAJESH 9958726491 [30-04-2025
Block-1 LIMITED Vs PRIYADARSHIJANGRA(P) jangraadvocate@gma

GOPAL fil.com
17, New CourtiCommercial OMP (I) (COMM)/3281/2025(02-05-2025 KOTAK MAHINDRA BANK Vs MOJParv 0643646534 parv.mahajanoo7@g [21-04-2025
Block-1 ISAKIB 298 [Mahajan(P) Imail.com
17, New CourtiCommercial OMP (I) (COMM)/3278/2025/02-05-2025 IAXIS BANK LTD Vs ISALAM ISUNITA SINGH|98710405809, lindolexlaw@gmail.co [25-04-2025
Block-1 (P) 8920586266 Im
17, New CourtiCommercial OMP (I) (COMM)/3280/2025/02-05-2025 KOTAK MAHINDRA BANK Vs [Parv 0643646534 lparv.mahajanoo7@g [21-04-2025
Block-1 IMUKESH YADAYV 142 [Mahajan(P) Imail.com
17, New CourtiCommercial OMP (I) (COMM)/3279/2025/02-05-2025 IAXIS BANK LTD Vs SONAM[SUNITA SINGH|9871040589, indolexlaw@gmail.co [25-04-2025
Block-1 KHANNA (P) 8920586266 Im
17, New CourtiCommercial IOMP (I) (COMM)/3277/2025(02-05-2025 M/s Cholamandalam Investment [Ravi  Shankan9911883595 lassociatesrsgargl@g [01-05-2025
Block-I IAnd Finance Company Ltd Vs [Garg(P) Imail.com

Sunder Compny
17, New CouriCommercial IOMP (I) (COMM)/3285/2025/02-05-2025 IDFC FIRST BANK LTD Vs [SANJEEV 9717028845 Litigaton@srcslegal.c [29-04-2025
Block-1 IGOVIND GIRIRAJRAJPRASADIPATHAK(P) m

BAIRWA
17, New CourtiCommercial CS (COMM)/237/2025 05-05-2025 Canara Bank Vs Sarat KumarNILENDU 9999050853 nilenduvatsyayan@g [27-04-2025
Block-1 Mohakud IVATSYAYAN(P) Imail.com
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17, New CourtiCommercial IOMP (I) (COMM)/3291/2025/05-05-2025 IKOTAK MAHINDRA PRIME LTD [RAJESH 0058726491 05-04-2025
Block-I Vs SUNIL KUMAR JANGRA(P) jangraadvocate@gma

fil.com
17, New CourtiCommercial IOMP (I) (COMM)/3290/2025/05-05-2025 IANMOL FINANCIAL SERVICESJ K YADAV(P) (9999855157 ladvjitenderyadav201716-04-2025
Block-I LTD Vs DHARMENDER SINGH @gmail.com
17, New CourtiCommercial OMP (I) (COMM)/3294/2025/05-05-2025 IKOTAK MAHINDRA BANK Vs [Parv 0643646534 [parv.mahajanoo7@g |08-04-2025
Block-1 IMUKESH YADAV [Mahajan(P) Imail.com
17, New CourtiCommercial IOMP (I) (COMM)/3292/2025/05-05-2025 IYES BANK LTD Vs SANJAY[SANJEEV 0717028845 Litigaton @srcslegal.c [21-04-2025
Block-1 ISANJAY PATHAK(P) jom
17, New CourtiCommercial OMP (I) (COMM)/3293/2025/05-05-2025 YES BANK LTD Vs GAURAV[SANJEEV 9717028845 Litigaton @srcslegal.c [21-04-2025
Block-1 GAURAV PATHAK(P) jom
17, New CourtiCommercial OMP (I) (COMM)/3316/2025/06-05-2025 [FUSION FINANCE LTD Vs JAMIT KUMARQ990659331 kmpspartner@gmail. |03-05-2025
Block-1 IAVNISH SINHA(P) lcom
17, New CourtiCommercial OMP (I) (COMM)/3317/2025|06-05-2025 [FUSION FINANCE LTD Vs |[AMIT KUMAR9990659331 kmpspartner@gmail. |03-05-2025
Block-1 IMANNAT TRADERS SINHA(P) lcom
17, New CourtiCommercial OMP (I) (COMM)/3320/2025/06-05-2025 YES BANK LTD Vs DEEPAKSANJEEV 9717028845 Litigaton @srcslegal.c [21-04-2025
Block-I KUMAR PATHAK(P) om
17, New CourtiCommercial IOMP (I) (COMM)/3321/2025(06-05-2025 IYES BANK LTD Vs MOHD YUNUS [SANJEEV 0717028845 Litigaton@srcslegal.c [21-04-2025
Block-1 PATHAK(P) lom
17, New CourtiCommercial OMP (I) (COMM)/3319/2025(06-05-2025 YES BANK LTD Vs PARMESHSANJEEV 9717028845 Litigaton @srcslegal.c [21-04-2025
Block-1 KUMAR PATHAK(P) lom
17, New CourtiCommercial IOMP (I) (COMM)/3318/2025/06-05-2025 IYES BANK LTD Vs PANKAJSANJEEV 0717028845 Litigaton@srcslegal.c [21-04-2025
Block-1 SHARMA PATHAK(P) jom
17, New CouriCommercial ExCOMM - Award by Arbjo7-05-2025 IKOTAK MAHINDRA PRIME LTD [Kushal 7009793548 rishab.eruditelegal @g|26-04-2025
Block-1 Comm/12/2025 Vs RAVI KUMAR [Kumar(P) Imail.com
17, New CourtiCommercial OMP (COMM)/26/2025 07-05-2025 RAHUL YADAV Vs IDFC FIRSTJITENDRA 9268740063 jitendra.tiwari@lawy |05-05-2025
Block-1 IBANK LIMITED KUMAR ler.com

[TIWARI(P)
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17, New CourtiCommercial IOMP (I) (COMM)/3333/2025/07-05-2025 IKOTAK MAHINDRA BANK Vs [Parv 0643646534 Iparv.mahajanoo7@g |06-05-2025
Block-1 IMUKESH YADAYV 4224 [Mahajan(P) Imail.com
17, New CourtiCommercial IOMP (I) (COMM)/3332/2025/07-05-2025 IKOTAK MAHINDRA BANK Vs MOJParv 0643646534 lparv.mahajanoo7@g |06-05-2025
Block-1 ISAKIB 878 [Mahajan(P) Imail.com
17, New CourtiCommercial ICS (COMM)/244/2025 07-05-2025 Small Farmers Agri BusinessYOGESH 0811895298 lvogeshpachariassocia |05-05-2025
Block-1 Consortium Vs Manjeet Kaur [PACHAURI(P) tes@gmail.com
17, New CourtiCommercial IOMP (I) (COMM)/3340/2025/09-05-2025 Cnh Industrial Capital India Pvt Ltd RAJESH 0958726491 07-05-2025
Block-I Vs AMANDEEP CHOUDHARY JANGRA(P) jangraadvocate@gma
fil.com

17, New CourtiCommercial OMP (I) (COMM)/3341/2025|09-05-2025 IPIRAMAL CAPITAL ANDRAJESH 9958726491 07-05-2025
Block-I HOUSEING FINANCE LIMIITED JANGRA(P) jangraadvocate@gma

Vs SEEMA RAM DUBEY SUNDAR lil.com
17, New CourtiCommercial CS (COMM)/249/2025 09-05-2025 GX Glass Sales and Services Limited [Rajdeep  Ssighj9300420093 rajdeepsighrao@gmail08-05-2025
Block-I Vs JRK Constructions Rao(P) l.com
17, New CourtiCommercial IOMP (I) (COMM)/3342/202513-05-2025 KOTAK MAHINDRA BANK Vs [Parv 0643646534 parv.mahajanoo7@g |08-05-2025
Block-1 ILAKSHYA INTERIORS 187 [Mahajan(P) Imail.com
17, New CourtiCommercial [Execution (Comm)/74/2025 [16-05-2025 [UNIQUE ENGINEERS PVT LTD Vs |Rahul 9971891788 info@aualegal.com [12-05-2025
Block-I RITWIK DAS IChauhan(P)
17, New CourtiCommercial ExXCOMM - Award by Arbj19-05-2025 M/S NAND IMPERIALHitesh 8178800668 ladvocatehiteshchoprajp9-05-2025
Block-1 Comm/16/2025 ICONSULTING OPC PVT LTD Vs [Chopra(P) (@gmail.com

M/S OUTLOOK DESIGNHEED

ICONSULTANTS PVT LTD
17, New CourtiCommercial IOMP (I) (COMM)/3574/2025[27-05-2025 Tata  Capital LTD Vs [NAVEEN 0350569040 Inaveenkio1a@yahoo. [24-05-2025
Block-1 IMAHAKALESHWAR INFRATECH[SHARMA(P) lcom

IPVT LTD
17, New CourtiCommercial IOMP (I) (COMM)/3573/2025[]27-05-2025 Cnh Industrial Capital India Pvt Ltd [RAJESH 0958726491 24-05-2025
Block-I Vs Rakesh Devi UANGRA(P) jangraadvocate@gma

fil.com

17, New CouriCommercial IOMP (I) (COMM)/3572/2025[27-05-2025 IAXIS BANK LTD Vs KAMLESH]SUNITA SINGH|9871040589, lindolexlaw@gmail.co [26-05-2025
Block-1 IDEVI (P) 8920586266 Im

17, New CourtiCommercial OMP (I) (COMM)/3571/2025 [27-05-2025 IAXIS BANK LTD Vs LOKESH]SUNITA SINGH|9871040589, lindolexlaw@gmail.co [26-05-2025
Block-1 KUMAR MEENA (P) 8920586266 m
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17, New CourtiCommercial CS (COMM)/266/2025 27-05-2025 ISmall Farmers AgriBusinessSumedha 9729367777 sumedha@lexidem.co26-05-2025
Block-1 Consortium Vs  Madeena Cold|Sindhu(P) Im
IStorage
17, New CourtiCommercial IOMP (I) (COMM)/3616/2025[29-05-2025 [Kotak Mahindra Bank Vs Zahid [Parv 0643646534 lparv.mahajanoo7@g [28-05-2025
Block-1 [Mahajan(P) Imail.com
17, New CourtiCommercial IOMP (I) (COMM)/3642/202530-05-2025 |Axis bank Itd. Vs Gayatri A IMayak Mahajan 9873347330 Imayank_mahajanos [29-05-2025
Block-I @yahoo.com
17, New CourtiCommercial IOMP (I) (COMM)/3666/2025/31-05-2025 |Axis Bank Ltd Vs SAMIR KUMARMAYANK 0873347330 mayank_mahajanos [29-05-2025
Block-1 8723 IMAHAJAN(P), @yahoo.com
17, New CourtiCommercial IOMP (1) (COMM)/3662/2025[31-05-2025 IAxis Bank Ltd Vs MANDEEPMAYANK 9873347330 mayank_mahajanos [29-05-2025
Block-1 ISINGH 0917 IMAHAJAN(P), (@yahoo.com
17, New CourtiCommercial OMP (I) (COMM)/3661/202531-05-2025 IAXIS BANK LTD Vs ASHOKADV 9871040589, lindolexlaw@gmail.co [29-05-2025
Block-1 KUMAR DHEERAJ(P), 8920586266 Im
17, New CourtiCommercial IOMP (I) (COMM)/3664/2025[31-05-2025 IAXIS BANK LTD Vs RAHUL IADV 0871040589, lindolexlaw@gmail.co [29-05-2025
Block-1 DHEERAJ(P), [8920586266 m
17, New CourtiCommercial OMP (I) (COMM)/3665/2025/31-05-2025 IAXIS BANK LTD Vs DEEPAKADV 9871040589, lindolexlaw@gmail.co [29-05-2025
Block-I KUMAR DHEERAJ(P), 8920586266 Im
17, New CourtiCommercial IOMP (I) (COMM)/3667/2025/31-05-2025 KOTAK MAHINDRA BANK Vs |parv 0643646534 lparv.mahajanoo7@g [30-05-2025
Block-1 RAHMAT ALI imahajan(P), Imail.com
17, New CourtiCommercial OMP (I) (COMM)/3663/2025/31-05-2025 IAXIS BANK LTD Vs SURAJ JADV 9871040589, lindolexlaw@gmail.co [30-05-2025
Block-1 DHEERAJ(P), 8920586266 Im
26 ISH. SANJEEVSOUTH 29, New CourtiCommercial OMP (I) (COMM)/3261/2025/|01-05-2025 CNH INDUSTRIAL CAPITAL INDIARAJESH 0958726491 jangraadvocate@gam [19.04.2025

[KUMAR SINGH,) Block-11 IPVT LTD Vs KAMAR DIN JANGRA(P), fil.com

ICOMMERCIAL

ICOURT.
29, New CourtiCommercial IOMP (I) (COMM)/3258/2025/01-05-2025 IKOTAK MAHINDRA PRIMERAJESH 9958726491 jangraadvocate@gam [30.04.2025
Block-11 LIMITED Vs PARVEEN JANGRA(P), fil.com
29, New CourtiCommercial IOMP (I) (COMM)/3257/2025/|01-05-2025 KOTAK MAHINDRA PRIMERAJESH 9958726491 jangraadvocate@gam [30.04.2025
Block-11 LIMITED Vs BIOGENNEXTJANGRA(P), lil.com

HEALTHPLUS OPS PVT LTD
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29, New CouriCommercial [Execution (Comm)/66/2025 [02-05-2025 BEC CONDUITS PRIVATESAAKAAR 09811600007, linfo@saakaarsardana(30.04.2025
Block-11 ILIMITED Vs DONVEY POWER[SARDANA(P), (9311900007 .com

ICONTROL SYSTEMS PVT LTD
29, New CourtiCommercial IOMP (I) (COMM)/3274/2025/02-05-2025 IAXIS BANK LTD Vs PHOOLSunita Singh(P),/98710405809, lindolexlaw@gmail.co [25.04.2025
Block-11 CHANDRA 8920586266 Im
29, New CourtiCommercial IOMP (I) (COMM)/3272/2025/|02-05-2025 M/s CHOLAMANDALAM Ravi  Shankarj9811252038 ladvocatersgarg@gma [01.05.2025
Block-11 INVESTMENT AND FINANCE |Garg(P), fil.com

ICOMPANY LTD Vs

IRADHEKRISHNA CONSTRUCTION
29, New CourtiCommercial OMP (I) (COMM)/3273/2025/02-05-2025 M /s CHOLAMANDALAM Ravi  Shankar9811252038 ladvocatersgarg@gma [01.05.2025
Block-11 INVESTMENT AND FINANCE (Garg(P), fil.com

COMPANY LTD Vs MAHADEV]|

ICONSTRUCTIONS
29, New CourtiCommercial CS (COMM)/240/2025 05-05-2025 ILoreal S A Vs Cosmoline Exim LLP [Shravan 011-26843455 lunitedmark@uniteda [02.05.2025
Block-11 Bansal(P), Indunited.com
29, New CourtiCommercial [Execution (Comm)/69/2025 [06-05-2025 IGX GLASS SALES AND SERVICESRajdeep Rao(P),[9300420093 rajdeepsinghrao@gm [03.05.2025
Block-11 LTD Vs SKIPPER PROPERTIES| lail.com

IPRIVATE LIMITED
29, New CourtiCommercial ICS (COMM)/242/2025 06-05-2025 IM/S VED TRADERS Vs WALNUTAshok Kumar9899337868 lashokadv82@gmail.c [03.05.2025
Block-11 IHEALTH CARE PVT LTD AND ORS [Singh(P), jom
29, New CourtiCommercial CS (COMM)/241/2025 06-05-2025 M/s APPY PIE LLP Vs MITRaj Kumar(P), (9958031223 rajadvocate1985@gm [03.05.2025
Block-11 IVISHWASHANTI GURUKUL An IB| lail.com

IWORLD SCHOOL
29, New CourtiCommercial OMP (I) (COMM)/3311/2025 [06-05-2025 YES BANK LTD Vs VIKALPSANJEEV 0717028845 litigation@srcslegal.c [21.04.2025
Block-11 IVIKALP PATHAK(P), jom
29, New CourtiCommercial OMP (I) (COMM)/3312/2025|06-05-2025 YES BANK LTD Vs SHASHISANJEEV 0717028845 litigation@srcslegal.c [21.04.2025
Block-11 SHASHI PATHAK(P), lom
29, New CourtiCommercial IOMP (I) (COMM)/3314/2025/06-05-2025 IYES BANK LTD Vs PRIYA PRIYA [SANJEEV 0717028845 litigation@srcslegal.c [21.04.2025
Block-11 PATHAK(P), lom
29, New CourtiCommercial IOMP (I) (COMM)/3310/2025/06-05-2025 [FUSION FINANCE LTD Vs JAMIT KUMARQ990659331 kmpspartner@gmail. |03.05.2025
Block-11 IANMOL HOSPITAL SINHA(P), lcom
29, New CourtiCommercial OMP (I) (COMM)/3309/2025/06-05-2025 IFUSION FINANCE LTD Vs JAMIT KUMARQ990659331 kmpspartner@gmail. |03.05.2025
Block-11 IVISHESH GUPTA SINHA(P), lcom
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29, New ICommercial IOMP (I) (COMM)/3315/2025|06-05-2025 YES BANK LTD Vs OM SAISANJEEV 0717028845 litigation@srcslegal.c [21.04.2025
Block-11 IENTERPRISES IPATHAK(P), lom
29, New CourtilCommercial IOMP (I) (COMM)/3308/2025/06-05-2025 IYES BANK LTD Vs LIYAKTISANJEEV 0717028845 litigation@srcslegal.c [21.04.2025
Block-11 IALISHER PATHAK(P), jom
29, New CourtiCommercial OMP (I) (COMM)/3313/2025/06-05-2025 YES BANK LTD Vs MANOJISANJEEV 0717028845 litigation@srcslegal.c [21.04.2025
Block-11 KUMAR IPATHAK(P), jom
29, New CourtiCommercial ExCOMM - Award by Arbjo7-05-2025 IM/S SMFG INDIA CREDIT CO LTD [ROHIT 8882257775, rohit@firstassociates.|05.05.2025
Block-11 Comm/13/2025 Vs MANPREET KAUR SHARMA 0034281318 lin
29, New CourtiCommercial ICS (COMM)/245/2025 08-05-2025 ISTAR INXS SOLUTIONS PVT LTD [Uzair Elahi(P), 9999332412, legumheights@gmail.|06.05.2025
Block-I1 Vs GHODU INFOTECH PVT LTD 0053045058 lcom
29, New CourtiCommercial CS (COMM)/248/2025 09-05-2025 IVIRGO LAMINATES LTD Vs [NEERAJ 8447470366 Ineerajjha@gmail.com|08.05.2025
Block-11 LAXMI (PROP OF VIRGO MICAKKUMAR

LAMINATES) VHA(P),
29, New CourtiCommercial IOMP (1) (COMM)/3339/2025/09-05-2025 IAXIS BANK LTD Vs  YASH{Sunita Singh(P),|98710405809, lindolexlaw@gmail.co [08.05.2025
Block-11 [THAKUR 8920586266 Im
29, New CourtiCommercial OMP (I) (COMM)/3353/2025[14-05-2025 IKOTAK MAHINDRA BANK Vs [MAYANK 9873347330 Imayank_mahajanos [10.05.2025
Block-11 BHAWNA GARG IMAHAJAN(P), @yahoo.com
29, New CourtiCommercial IOMP (I) (COMM)/3357/2025[15-05-2025 KOTAK MAHINDRA PRIME LTD JAMIT KUMAR{9990659331 kmpspartner@gmail. [13.05.2025
Block-11 Vs DINESH CHANDRA SINHA(P), lcom
29, New CourtiCommercial OMP (I) (COMM)/3358/2025[15-05-2025 IKOTAK MAHINDRA BANK Vs Jparv 0643646534 lparv.mahajanoo7@g [13.05.2025
Block-11 IARSHAD imahajan(P), Imail.com
29, New CourtiCommercial IOMP (I) (COMM)/3355/2025[15-05-2025 KOTAK MAHINDRA BANK Vs |parv 0643646534 lparv.mahajanoo7@g [13.05.2025
Block-11 IVIKRAM SINGH mahajan(P), Imail.com
29, New CourtiCommercial OMP (I) (COMM)/3356/2025[15-05-2025 IKOTAK MAHINDRA BANK Vs parv 0643646534 lparv.mahajanoo7@g [13.05.2025
Block-11 IVIKRAM SINGH mahajan(P), Imail.com
29, New CourtiCommercial OMP (I) (COMM)/3372/2025[16-05-2025 IPIRAMAL CAPITAL AND[RAJESH 9958726491 jangraadvocate@gam [14.05.2025
Block-11 HOUSEING FINANCE LIMIITED JANGRA(P), lil.com

Vs IMRAN TANVEER
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29, New ICommercial OMP (I) (COMM)/3371/2025 [16-05-2025 IPIRAMAL CAPITAL ANDRAJESH 0058726491 jangraadvocate@gam [14.05.2025
Block-11 IHOUSEING FINANCE LIMIITED PJANGRA(P), lil.com

Vs ASFARU
29, New CourtilCommercial IOMP (I) (COMM)/3368/2025[16-05-2025 IPIRAMAL CAPITAL AND[RAJESH 0958726491 jangraadvocate@gam [15.05.2025
Block-11 HOUSEING FINANCE LIMIITED JANGRA(P), lil.com

Vs SHIVARAJU L H
29, New CourtiCommercial IOMP (I) (COMM)/3370/2025[16-05-2025 IPIRAMAL CAPITAL ANDRAJESH 9958726491 jangraadvocate@gam [15.05.2025
Block-11 IHOUSEING FINANCE LIMIITED PJANGRA(P), fil.com

Vs RAJESH ATMARAM

ISURALKAR
29, New CourtiCommercial IOMP (I) (COMM)/3369/2025[16-05-2025 IPIRAMAL CAPITAL AND[RAJESH 0958726491 jangraadvocate@gam [15.05.2025
Block-11 HOUSEING FINANCE LIMIITED JANGRA(P), fil.com

Vs RISHI BAJPAI
29, New CourtiCommercial IOMP (I) (COMM)/3367/2025[16-05-2025 IAXIS BANK LTD Vs DEVDUTT |MAYANK 09873347330 Imayank_mahajanos [14.05.2025
Block-11 IMAHAJAN(P), (@yahoo.com
29, New CourtiCommercial CS (COMM)/255/2025 17-05-2025 OMA PRIVATE LTD Vs MEENAMALINI 8800181938 litigation@capexlegal [15.05.2025
Block-I1 I[HANS AND ORS SUD(P), .com
29, New CourtiCommercial CS (COMM)/256/2025 19-05-2025 LOTUS HERBALS PVT LTD|Swati Mittal(P), 9625115076 |Aditya.nayyar@ortisl [15.05.2025
Block-11 MHROUGH ITS AUTHORISED| law.com

REPRESENTATIVE MR

IANSHUMAN RAI Vs BIGFOOT]
29, New CourtiCommercial ExCOMM - Award by Arbi19-05-2025 CHAHAT JEWELLERS Vs [SACHIN 0810062685, ladvsc82@gmail.com [14.05.2025
Block-11 Comm/17/2025 IVARDMAN JEWELS ICHAWLA(P), (9899816285
29, New CourtiCommercial [Execution (Comm)/75/2025 [19-05-2025 [UNION BANK OF INDIA Vs itendra 0810197621 jitendergargadv@gm [15.05.2025
Block-11 JAGDISH KUMAR MANDAL Garg(P), lail.com
29, New CourtiCommercial OMP (I) (COMM)/3418/2025[19-05-2025 IPIRAMAL CAPITAL ANDRAJESH 9958726491 jangraadvocate@gam [15.05.2025
Block-11 IHOUSEING FINANCE LIMIITED PJANGRA(P), lil.com

Vs MOHD NAZIR
29, New CourtiCommercial OMP (I) (COMM)/3420/2025[19-05-2025 IPIRAMAL CAPITAL AND[RAJESH 0958726491 jangraadvocate@gam [15.05.2025
Block-11 HOUSEING FINANCE LIMIITED JANGRA(P), fil.com

Vs MOHD AWAYES
29, New CourtiCommercial OMP (I) (COMM)/3422/2025[19-05-2025 IPIRAMAL CAPITAL AND[RAJESH 9958726491 jangraadvocate@gam [16.05.2025
Block-11 IHOUSEING FINANCE LIMIITED PJANGRA(P), fil.com

Vs SUNKARA MADHAVI
29, New CourtiCommercial OMP (I) (COMM)/3423/2025[19-05-2025 IPIRAMAL CAPITAL AND[RAJESH 9958726491 jangraadvocate@gam [16.05.2025
Block-11 HOUSEING FINANCE LIMIITED JANGRA(P), lil.com

Vs KORRA SUDHAKAR
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29, New ICommercial OMP (I) (COMM)/3424/2025[19-05-2025 IPIRAMAL CAPITAL ANDRAJESH 0058726491 jangraadvocate@gam [16.05.2025
Block-11 IHOUSEING FINANCE LIMIITED PJANGRA(P), lil.com

Vs MONU TYAGI
29, New CourtilCommercial IOMP (I) (COMM)/3421/2025[19-05-2025 IPIRAMAL CAPITAL AND[RAJESH 0958726491 jangraadvocate@gam [16.05.2025
Block-11 HOUSEING FINANCE LIMIITED JANGRA(P), lil.com

Vs HARSH DEOLEKAR
29, New CourtiCommercial IOMP (I) (COMM)/3417/2025[19-05-2025 IKOTAK MAHINDRA BANK Vs parv 0643646534 parv.mahajanoo7@g [16.05.2025
Block-11 IPANKAJ PAL mahajan(P), Imail.com
29, New CourtiCommercial IOMP (I) (COMM)/3412/2025[19-05-2025 IAXIS BANK LTD Vs RAJKUMARSunita Singh(P),|9871040589, lindolexlaw@gmail.co [16.05.2025
Block-11 SINGH 8920586266 Im
29, New CourtiCommercial IOMP (1) (COMM)/3414/2025[19-05-2025 JAXIS BANK LTD Vs MANOJ|Shobha 0811192158 srshobhagupta@gmail16.05.2025
Block-11 KUMAR Gupta(P), l.com
29, New CourtiCommercial OMP (I) (COMM)/3410/2025[19-05-2025 IKOTAK MAHINDRA PRIMERAJESH 9958726491 jangraadvocate@gam [16.05.2025
Block-11 LIMITED Vs PRIYANKA TAGRA [JANGRA(P), lil.com
29, New CourtiCommercial IOMP (I) (COMM)/3409/2025[19-05-2025 IAXIS BANK LTD Vs RAJ KISHOR [Shobha 0811192158 srshobhagupta@gmail16.05.2025
Block-11 Gupta(P), l.com
29, New CourtiCommercial OMP (I) (COMM)/3411/2025 [19-05-2025 IKOTAK MAHINDRA BANK Vs [MAYANK 9873347330 Imayank_mahajanos [16.05.2025
Block-11 JANTA TRANSPORT IMAHAJAN(P), @yahoo.com
29, New CourtiCommercial IOMP (I) (COMM)/3416/2025[19-05-2025 KOTAK MAHINDRA BANK Vs RTCIMAYANK 0873347330 Imayank_mahajanos [16.05.2025
Block-11 TRADING COMPANY IMAHAJAN(P), (@yahoo.com
29, New CourtiCommercial OMP (I) (COMM)/3415/2025[19-05-2025 IKOTAK MAHINDRA BANK Vs [MAYANK 9873347330 Imayank_mahajanos [16.05.2025
Block-11 SHAH ALAM IMAHAJAN(P), @yahoo.com
29, New CourtiCommercial IOMP (I) (COMM)/3430/2025[20-05-2025 IPIRAMAL CAPITAL AND[RAJESH 0958726491 jangraadvocate@gam [18.05.2025
Block-11 HOUSEING FINANCE LIMIITED JANGRA(P), fil.com

Vs KIRANKUMAR  SHIVAJI

CHAVAN
29, New CourtiCommercial OMP (I) (COMM)/3431/2025[20-05-2025 IPIRAMAL CAPITAL AND[RAJESH 9958726491 jangraadvocate@gam 18.05.2025
Block-11 IHOUSEING FINANCE LIMIITED PJANGRA(P), fil.com

Vs NAVEN KUMAR SHARMA
29, New CourtiCommercial OMP (I) (COMM)/3432/2025[20-05-2025 IPIRAMAL CAPITAL AND[RAJESH 9958726491 jangraadvocate@gam [18.05.2025
Block-11 HOUSEING FINANCE LIMIITED JANGRA(P), lil.com

Vs SAKET GANDHI




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

29, New ICommercial IOMP (I) (COMM)/3433/2025[20-05-2025 IPIRAMAL CAPITAL ANDRAJESH 0058726491 jangraadvocate@gam [18.05.2025
Block-11 IHOUSEING FINANCE LIMIITED PJANGRA(P), lil.com
Vs AAKIL HUSSAIN

29, New CourtilCommercial IOMP (I) (COMM)/3429/2025[20-05-2025 IKOTAK MAHINDRA BANK Vs [parv 0643646534 lparv.mahajanoo7@g [19.05.2025
Block-11 IPANKAJ PAL mahajan(P), Imail.com
29, New CourtiCommercial IOMP (1) (COMM)/3443/2025121-05-2025 IYES BANK LTD Vs MANOJ YADAVI|SANJEEV 9717028845 litigation@srcslegal.c [19.05.2025
Block-11 IPATHAK(P), lom
29, New CourtiCommercial IOMP (I) (COMM)/3442/202521-05-2025 YES BANK LTD Vs  AKASH|SANJEEV 0717028845 litigation@srcslegal.c [19.05.2025
Block-11 CHAUHAN PATHAK(P), jom
29, New CourtiCommercial OMP (I) (COMM)/3444/2025[21-05-2025 IYES BANK LTD Vs SHIVAISANJEEV 9717028845 litigation@sreslegal.c [19.05.2025
Block-11 [TRADING COMPANY PATHAK(P), jom
29, New CourtiCommercial OMP (I) (COMM)/3441/2025[21-05-2025 IAXIS BANK LTD Vs MAHENDRAShobha 0811192158 srshobhagupta@gmaif19.05.2025
Block-11 KUMAR IGupta(P), l.com
29, New CourtiCommercial IOMP (I) (COMM)/3481/2025[22-05-2025 IYES BANK LTD SATYANANDANANJAY 70303 78800 JASAPLEGALANDAD [20.05.2025
Block-11 IARYA SINGH(P), IVOCATES@GMAIL.C|

OM
29, New CourtiCommercial OMP (Dj22-05-2025 IAXIS BANKLTD SADRUDIN Shobha 0811192158 srshobhagupta@gmai20.05.2025
Block-11 (COMM)/3480/2025 IGupta(P), l.com
29, New CourtiCommercial IOMP (1) (COMM)/3477/2025[22-05-2025 IAXIS BANK LTD SHAHRUKH]|Shobha 0811192158 srshobhagupta@gmai20.05.2025
Block-11 KHAN Gupta(P), l.com
29, New CourtiCommercial IOMP (I) (COMM)/3476/202522-05-2025 IAXIS BANK LTD DHARMENDRA{Shobha 0811192158 srshobhagupta@gmail20.05.2025
Block-11 SINGH IGupta(P), l.com
29, New CourtiCommercial IOMP (I) (COMM)/3479/2025[22-05-2025 JAXIS BANK LTD VISHAL MAAN [Shobha 0811192158 srshobhagupta@gmaif20.05.2025
Block-11 Gupta(P), l.com
29, New CourtiCommercial IOMP (I) (COMM)/3478/2025[22-05-2025 IAXIS BANK LTD RASHID KHAN [Shobha 0811192158 srshobhagupta@gmai20.05.2025
Block-11 IGupta(P), l.com
29, New CourtiCommercial OMP (1) (COMM)/3475/2025/22-05-2025 IYES BANK LTD ROYAL PUBLICSANJEEV 9717028845 litigation@srcslegal.c [21.05.2025
Block-11 [TRANSPORT PATHAK(P), jom




S.NO COURT

DISTRICT

COURT ROOM

29, New
Block-11

CASE TYPE

ICommercial

CASE NUMBER

OMP (I) (COMM)/3487/2025

DATE
REGISTRATION

23-05-2025

OFPETITIONER

NAME
RESPONDENT NAME

IFFCO KISAN FINANCE
IANOOP KUMAR

VSADVOCATE

Vs |ASHISH
KUMAR
IGUPTA(P),

ADVOCATE
MOBILE
NUMBER

9999183119,
0811517810

ADVOCATE EMAILDATE OF E-
ID FILING

lashish@agcpartners.c|
jo.in

21.05.2025

29, New Court|
Block-11

ICommercial

IOMP (I) (COMM)/3516/2025

24-05-2025

[FUSION FINANCE LTD Vs
IKRISHAN JHA

JAIAMIT KUMAR
SINHA(P),

9990659331

kmpspartner@gmail. [22.05.2025
com

29, New Courtf

ICommercial

IOMP (I) (COMM)/3517/2025

24-05-2025

[FUSION FINANCE LTD Vs BHANUAMIT KUMAR

9990659331

kmpspartner@gmail. [22.05.2025

Block-11 IPRAKASH SINHA(P), lcom

29, New CourtiCommercial IOMP (I) (COMM)/3536/2025[26-05-2025 IKOTAK MAHINDRA BANK Vs [MAYANK 0873347330 Imayank_mahajanos [23.05.2025
Block-11 IMAUHAMMAD NAVI IMAHAJAN(P), @yahoo.com

29, New CourtiCommercial IOMP (I) (COMM)/3537/2025[26-05-2025 IKOTAK MAHINDRA BANK Vs [MAYANK 09873347330 Imayank_mahajanos [23.05.2025
Block-11 RIZWAN MIAN IMAHAJAN(P), (@yahoo.com

29, New CourtiCommercial IOMP (I) (COMM)/3534/2025[26-05-2025 IKOTAK MAHINDRA BANK Vs [MAYANK 9873347330 Imayank_mahajanos [23.05.2025
Block-11 ISANJIV DEVI IMAHAJAN(P), @yahoo.com

29, New CourtiCommercial IOMP (I) (COMM)/3538/2025[26-05-2025 KOTAK MAHINDRA BANK Vs [MAYANK 9873347330 Imayank_mahajanos [23.05.2025
Block-11 RAJESH KUMAR IMAHAJAN(P), (@yahoo.com

29, New CourtiCommercial OMP (I) (COMM)/3535/2025[26-05-2025 IKOTAK MAHINDRA BANK Vs [MAYANK 9873347330 Imayank_mahajanos [23.05.2025
Block-1I IMAUHAMMAD HARUN IMAHAJAN(P), @yahoo.com

29, New CourtiCommercial IOMP (I) (COMM)/3533/2025[26-05-2025 KOTAK MAHINDRA BANK Vs [MAYANK 0873347330 Imayank_mahajanos [23.05.2025
Block-11 TALIB RAZA IMAHAJAN(P), (@yahoo.com

29, New Court]
Block-11

ICommercial

OMP (I) (COMM)/3539/2025

26-05-2025

[FUSION FINANCE LIMITED
IMAHMOOD ALAM

Vs AMIT KUMAR|
SINHA(P),

9990659331

kmpspartner@gmail. [23.05.2025
com

29, New CourtiCommercial IOMP (I) (COMM)/3531/2025[26-05-2025 IDFC FIRST BANK LTD Vs REKHA[SANJEEV 0717028845 litigation@srcslegal.c [23.05.2025
Block-11 IVIJ PATHAK(P), jom

29, New CourtiCommercial OMP (I) (COMM)/3532/2025[26-05-2025 IDFC FIRST BANK LTD Vs VINOD [SANJEEV 9717028845 litigation@srcslegal.c [23.05.2025
Block-11 GUPTA PATHAK(P), m

29, New CourtiCommercial IOMP (I) (COMM)/3527/2025/26-05-2025 KOTAK MAHINDRA BANK Vs [MAYANK 9873347330 mayank_mahajanos [24.05.2025
Block-11 KAFEEK AHMAD IMAHAJAN(P), @yahoo.com




S.NO COURT

DISTRICT

COURT ROOM
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CASE NUMBER

DATE
REGISTRATION

OFPETITIONER
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RESPONDENT NAME

VSADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-
ID FILING

29, New CouriCommercial IOMP (I) (COMM)/3530/2025[26-05-2025 IKOTAK MAHINDRA BANK Vs [MAYANK 0873347330 Imayank_mahajanos [24.05.2025
Block-11 MOHD SHUAID IMAHAJAN(P), (@yahoo.com
29, New CourtilCommercial IOMP (I) (COMM)/3529/2025[26-05-2025 IKOTAK MAHINDRA BANK Vs [MAYANK 0873347330 mayank_mahajanos [24.05.2025
Block-11 HANEEF IMAHAJAN(P), (@yahoo.com
29, New CourtiCommercial IOMP (I) (COMM)/3528/2025[26-05-2025 IKOTAK MAHINDRA BANK Vs [MAYANK 09873347330 Imayank_mahajanos [24.05.2025
Block-11 RAJNEESH KUMAR IMAHAJAN(P), (@yahoo.com
29, New CourtiCommercial IOMP (I) (COMM)/3526/2025[26-05-2025 IKOTAK MAHINDRA BANK Vs [MAYANK 0873347330 Imayank_mahajanos [24.05.2025
Block-11 IDEVENDRA KUMAR IMAHAJAN(P), @yahoo.com
29, New CourtiCommercial IOMP (I) (COMM)/3525/2025[26-05-2025 IKOTAK MAHINDRA BANK Vs [MAYANK 09873347330 Imayank_mahajanos [24.05.2025
Block-11 ISAWAN KUMAR RATHI IMAHAJAN(P), (@yahoo.com
29, New CourtiCommercial OMP (I) (COMM)/3568/2025[27-05-2025 TATA CAPITAL LTD Vs [NAVEEN 9350569040 naveenkioia@yahoo. [24.05.2025
Block-11 MAHAKALESHWAR INFRATECH|[SHARMA(P), lcom

IPVT LTD
29, New CourtiCommercial IOMP (I) (COMM)/3569/202527-05-2025 TATA CAPITAL LTD Vs [NAVEEN 9350569040 Inaveenk1o1a@yahoo. [24.05.2025
Block-11 IMAHAKALESHWAR INFRATECH|SHARMA(P), lcom

IPVT LTD
29, New CourtiCommercial CS (COMM)/267/2025 28-05-2025 SMALL FARMERS AGRIBUSINESSSumedha 0729367777 lsumedha@lexidem.cof26.05.2025
Block-11 ICONSORTIUM Vs M/S SHIRDISindhu(P), Im

ISAT BABA GINNING AND|

IPRESSING INDUSTRY AND ANR
29, New CourtiCommercial IOMP (I) (COMM)/3577/2025[28-05-2025 SUNIL DEVI Vs M/S GTLDEEPAK 0891406066 [deepakpathakadvocat(26.05.2025
Block-11 INFRASTRUCTURE LIMITED [PATHAK le@gmail.com
29, New CourtiCommercial OMP (I) (COMM)/3576/2025[28-05-2025 IAXIS BANK LTD Vs RAZA HAIDER[Sunita Singh(P),|9871040589, lindolexlaw@gmail.co [26.05.2025
Block-11 8920586266 Im
29, New CourtiCommercial IOMP (I) (COMM)/3594/2025[29-05-2025 TATA CAPITAL LTD Vs [NAVEEN 0350569040 Inaveenkiola@yahoo. [27.05.2025
Block-11 MAHAKALESHWAR INFRATECH|[SHARMA(P), lcom

IPVT LTD
29, New CourtiCommercial IOMP (I) (COMM)/3592/2025[29-05-2025 IJAXIS BANK LTD Vs SHAMEEMfvinash 09811182985, o011-avinash.adv@gmail.c [27.05.2025
Block-11 IAHMED kumar(P), 41513189 m
29, New CourtiCommercial IOMP (I) (COMM)/3588/2025[29-05-2025 IJAXIS BANK LTD Vs MOHAMMADjavinash 0811182985, o011qavinash.adv@gmail.c [27.05.2025
Block-I1 IFAHAD kumar(P), k1513189 lom
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29, New ICommercial IOMP (I) (COMM)/3585/2025[29-05-2025 IKOTAK MAHINDRA BANK IMAYANK 0873347330 Imayank_mahajanos [27.05.2025
Block-11 SHAH ALAM IMAHAJAN(P), (@yahoo.com
29, New CourtilCommercial IOMP (I) (COMM)/3584/2025[29-05-2025 IKOTAK MAHINDRA BANK Vs [MAYANK 0873347330 Imayank_mahajanos [27.05.2025
Block-11 IMURSAD ALI IMAHAJAN(P), (@yahoo.com
29, New CourtiCommercial IOMP (I) (COMM)/3586/2025[29-05-2025 IKOTAK MAHINDRA BANK Vs [MAYANK 09873347330 Imayank_mahajanos [27.05.2025
Block-11 IGOVIND THAKURAI IMAHAJAN(P), (@yahoo.com
29, New CourtiCommercial IOMP (I) (COMM)/3587/2025[29-05-2025 IKOTAK MAHINDRA BANK Vs [MAYANK 0873347330 Imayank_mahajanos [27.05.2025
Block-11 ZAHID HUSAIN IMAHAJAN(P), @yahoo.com
29, New CourtiCommercial IOMP (I) (COMM)/3591/2025[29-05-2025 IKOTAK MAHINDRA BANK Vs parv 0643646534 parv.mahajanoo7@g [28.05.2025
Block-11 TARIQ ALI KHAN imahajan(P), Imail.com
29, New CourtiCommercial IOMP (I) (COMM)/3589/2025[29-05-2025 IKOTAK MAHINDRA BANK Vs parv 0643646534 lparv.mahajanoo7@g [28.05.2025
Block-11 IVIKESH VIKESH mahajan(P), Imail.com
29, New CourtiCommercial IOMP (I) (COMM)/3590/2025[29-05-2025 KOTAK MAHINDRA BANK Vs |parv 0643646534 parv.mahajanoo7@g [28.05.2025
Block-11 IMOHD SHUAIB imahajan(P), Imail.com
29, New CourtiCommercial OMP (I) (COMM)/3624/202530-05-2025 [TATA TELESERVICES LTD Vs [NAVEEN 0350569040 naveenkioia@yahoo. [28.05.2025
Block-1I IMAHAKALESHWAR INFRATECHISHARMA(P), lcom

IPVT LTD
29, New CourtiCommercial OMP (COMM)/29/2025 130-05-2025 IMANOJ KHANDELWAL Vs |Gaurav 9711197229 lgaurav@integriconla [28.05.2025
Block-11 IARROW DESIGN Varma(P), Iw.com
29, New CourtiCommercial IOMP (I) (COMM)/3617/2025[30-05-2025 IAXIS BANK LTD Vs SHAHANA IMAYANK 9873347330 Imayank_mahajanos [29.05.2025
Block-11 IMAHAJAN(P), @yahoo.com
29, New CourtiCommercial IOMP (I) (COMM)/3618/2025[30-05-2025 IJAXIS BANK LTD Vs DINESH IMAYANK 0873347330 Imayank_mahajanos [29.05.2025
Block-11 IMAHAJAN(P), @yahoo.com
29, New CourtiCommercial OMP (I) (COMM)/3622/202530-05-2025 IJAXIS BANK LTD Vs SUNIL RARH [MAYANK 09873347330 mayank_mahajanos [29.05.2025
Block-11 IMAHAJAN(P), (@yahoo.com
29, New CourtiCommercial OMP (I) (COMM)/3619/2025[30-05-2025 IAXIS BANK LTD Vs DHARMVEERMAYANK 9873347330 mayank_mahajanos [29.05.2025
Block-11 ISINGH IMAHAJAN(P), @yahoo.com




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER NAME
RESPONDENT NAME

VSADVOCATE

ADVOCATE
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NUMBER

ADVOCATE EMAILDATE OF E-
ID FILING

29, New CouriCommercial OMP (I) (COMM)/3620/2025/30-05-2025 IAXIS BANK LTD Vs URVASHIMAYANK 0873347330 Imayank_mahajanos [29.05.2025
Block-11 ISONIYA SHARMA IMAHAJAN(P), (@yahoo.com
29, New CourtilCommercial IOMP (I) (COMM)/3621/2025[30-05-2025 IJAXIS BANK LTD Vs DESHRAJMAYANK 0873347330 mayank_mahajanos [29.05.2025
Block-11 GURJAR IMAHAJAN(P), (@yahoo.com
29, New CourtiCommercial IOMP (1) (COMM)/3623/2025[30-05-2025 IAXIS BANK LTD Vs  SUNILSunita Singh(P),|98710405809, lindolexlaw@gmail.co [29.05.2025
Block-11 CHAHAR 8920586266 Im
29, New CourtiCommercial IOMP (I) (COMM)/3644/2025/31-05-2025 IAXIS BANK LTD Vs RAMMAYANK 0873347330 Imayank_mahajanos [29.05.2025
Block-11 KRISHAN SHUKLA IMAHAJAN(P), @yahoo.com
29, New CourtiCommercial IOMP (I) (COMM)/3643/2025/31-05-2025 IAXIS BANK LTD Vs NITHINV IMAYANK 09873347330 Imayank_mahajanos [29.05.2025
Block-11 IMAHAJAN(P), (@yahoo.com
29, New CourtiCommercial OMP (I) (COMM)/3645/2025[31-05-2025 IJAXTIS BANK LTD Vs NISHA RANI [MAYANK 9873347330 Imayank_mahajanos [29.05.2025
Block-11 IMAHAJAN(P), @yahoo.com
29, New CourtiCommercial IOMP (I) (COMM)/3647/2025/31-05-2025 IAXIS BANK LTD Vs SHANI IMAYANK 9873347330 Imayank_mahajanos [29.05.2025
Block-11 IMAHAJAN(P), (@yahoo.com
29, New CourtiCommercial OMP (I) (COMM)/3648/2025/31-05-2025 IAXIS BANK LTD Vs MOHD ASIFMAYANK 9873347330 Imayank_mahajanos [29.05.2025
Block-11 GANIE IMAHAJAN(P), @yahoo.com
29, New CourtiCommercial IOMP (I) (COMM)/3646/2025/31-05-2025 IJAXIS BANK LTD Vs SHAMBHUMAYANK 0873347330 Imayank_mahajanos [29.05.2025
Block-11 INATH YADAV IMAHAJAN(P), (@yahoo.com
29, New CourtiCommercial OMP (I) (COMM)/3649/2025[31-05-2025 IKOTAK MAHINDRA BANK Vs Jparv 0643646534 parv.mahajanoo7@g [30.05.2025
Block-11 IMOHD SHUAIB mahajan(P), Imail.com
29, New CourtiCommercial IOMP (I) (COMM)/3650/2025/31-05-2025 KOTAK MAHINDRA BANK Vs |parv 0643646534 lparv.mahajanoo7@g [30.05.2025
Block-11 RAJEEV KASHYAP mahajan(P), Imail.com
27 ISH. LOKESHSOUTH 4o, New CourtiCommercial Misc DJ/100/2025 02-05-2025 Umlesh Sharma Vs CHONGPIANUPAM 8718835454 lanupam@samd[legal.[26-04-2025

IKUMAR SHARMA | Block-11 IMISAO SINGH lin

IDISTRICT

WUDGE(COMMERCI

AL COURT)
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Mo, New CourtiCommercial Misc DJ/101/2025 02-05-2025 [UMLESH SHARMA Vs CHONGPIANUPAM 8718835454 lanupam@samd[legal.[26-04-2025
Block-11 IMISAO SINGH lin
4o, New CourtiCommercial IOMP (I) (COMM)/3275/2025/02-05-2025 IAXIS BANK LTD Vs USAMAADV 9871040589 INDOLEXLAW@GM |01-05-2025
Block-11 HAMID DHEERAJ(P), AIL.COM
4o, New CourtiCommercial IOMP (I) (COMM)/3276/2025/02-05-2025 IAXIS BANK LTD Vs LOKESHADV 9871040589 INDOLEXLAW@GM |01-05-2025
Block-11 IKUMAR MEENA DHEERAJ(P), AIL.COM
4o, New CourtiCommercial OMP (I) (COMM)/3287/2025/03-05-2025 IKOTAK MAHINDRA PRIMERAJESH 9958726491 [dehi.jangraadvocate [30-04-2025
Block-11 LIMITED Vs AJAY JAIN JANGRA(P), (@gmail.com
Mo, New CourtjiCommercial OMP (I) (COMM)/3288/2025/03-05-2025 IKOTAK MAHINDRA PRIMERAJESH 9958726491 [dehi.jangraadvocate |30-04-2025
Block-11 LIMITED Vs ANJANI KUMARJANGRA(P), (@gmail.com

SINHA
4o, New CourtiCommercial OMP (I) (COMM)/3286/2025|03-05-2025 IKOTAK MAHINDRA PRIMERAJESH 7880382826 sinhanji282@gmail.c {30-04-2025
Block-11 ILIMITED Vs NEHA BALIYAN JANGRA(P), m
4o, New CourtiCommercial IOMP (I) (COMM)/3289/2025/03-05-2025 IPIRAMAL CAPITAL ANDRAJESH 7880382826 sinhanji282@gmail.c [30-04-2025
Block-1I HOUSEING FINANCE LIMIITED PANGRA(P), lom

Vs SPARSH ARORA
4o, New CourtiCommercial IOMP (I) (COMM)/3295/2025/05-05-2025 Ives bank Itd Vs shish pal JANANJAY 7030378800 lasaplegalandadvocate|30-04-2025
Block-11 SINGH(P), s@gmail.com
4o, New CourtiCommercial CS (COMM)/243/2025 06-05-2025 IM/S PASUPATI BARTER LLP Vs [Neeraj 0718184242 ladvneerajdahiya@gm[29-05-2025
Block-11 M/S PRASHI INFRA SOLUTIONSDahiya(P), lail.com

IPVT LTD




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

40, ICommercial CS (COMM)/246/2025 08-05-2025 Arun Jain Vs M/s SearchingyardINDU 9811057172 lawyerindu@gmail.col07-05-2025
Block-11 Software Pvt Ltd SHEKHAR(P), Im

4o, New CourtiCommercial OMP (COMM)/28/2025 09-05-2025 SHIVAM KUMAR Vs GREAT[PRAKHAR 0011003052 not given 08-05-2025
Block-11 IMEERA PRIVATE LTD DIXIT(P),

4o, New CourtiCommercial IOMP (I) (COMM)/3343/2025[13-05-2025 IYES BANK LTD Vs ASLAM MALIK [SANJEEV 9717028845 litigation@srcslegal.c 03-05-2025
Block-11 PATHAK(P), jom

4o, New CourtiCommercial OMP (I) (COMM)/3344/2025013-05-2025 IYES BANK LTD Vs SURENDRAISANJEEV 0717028845 litigation@srcslegal.c |03-05-2025
Block-11 IBHATTI IPATHAK(P), lom

Mo, New CourtjiCommercial OMP (I) (COMM)/3345/2025[13-05-2025 IYES BANK LTD Vs VINOD KUMARSANJEEV 9717028845 litigation@srcslegal.c |03-05-2025
Block-11 ISIKARWAR IPATHAK(P), lom

4o, New CourtiCommercial OMP (I) (COMM)/3346/2025[13-05-2025 IYES BANK LTD Vs SHUBHAMSANJEEV 9717028845 litigation@srcslegal.c |03-05-2025
Block-11 IDAS PATHAK(P), m

4o, New CourtiCommercial IOMP (I) (COMM)/3348/202513-05-2025 Cnh Industrial Capital India Pvt Ltd RAJESH 9958726491 [dehi.jangraadvocate [03-05-2025
Block-1I Vs ABDUL AZIZ SHEIKH UANGRA(P), (@gmail.com

Mo, New CourtiCommercial OMP (I) (COMM)/3347/2025[13-05-2025 Cnh Industrial Capital India Pvt Ltd RAJESH 9958726491 [dehi.jangraadvocate |03-05-2025
Block-11 Vs ABDUL HAMID GANIE JANGRA(P), (@gmail.com

4o, New CourtiCommercial CS (COMM)/251/2025 14-05-2025 IPRAMOD KUMAR SHARMA Vs BHANU 0212843448 chauhandaya3@gmai [28-04-2025
Block-11 IM/S ETA ENGINEERING PVT LTD [MOHAN(P), l.com




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

4o, New CourtiCommercial CS (COMM)/250/2025 14-05-2025 IWEBKUL SOFTWARE PVT LTD Vs [Pushkar 8840503361 Inot given 03-05-2025
Block-11 IM/S PAPZOD SOFTWARE PVT LTD|Kumar(P),
ORS

4o, New CourtiCommercial OMP (I) (COMM)/3373/2025[16-05-2025 IKOTAK MAHINDRA BANK Vs [MAYANK 9873347330 Imayank_mahajanos [13-05-2025
Block-11 IGOVIND THAKURAI 1937 IMAHAJAN(P), (@yahoo.com

4o, New CourtiCommercial [Execution (Comm)/73/2025 [16-05-2025 IM/s Cameo Overseas Vs The Globallanil khaware(P),[0868278800 inderuppalin 13-05-2025
Block-11 [V Immigration (@gmail.com

4o, New CourtiCommercial IOMP (I) (COMM)/3385/2025[17-05-2025 IPIRAMAL CAPITAL ANDRAJESH 9958726491 [dehi.jangraadvocate [15-05-2025
Block-11 I[HOUSEING FINANCE LIMIITED PJANGRA(P), (@gmail.com

Vs Sridhar Penchalaiah

Mo, New CourtjiCommercial IOMP (I) (COMM)/3384/2025(17-05-2025 [IPIRAMAL CAPITAL AND[RAJESH 9958726491 [dehi.jangraadvocate [15-05-2025
Block-11 IHOUSEING FINANCE LIMIITED PJANGRA(P), (@gmail.com
Vs Dileep Hariram Kanjar

4o, New CourtiCommercial IOMP (I) (COMM)/3386/2025(17-05-2025 IPIRAMAL CAPITAL AND[RAJESH 9958726491 [dehi.jangraadvocate [15-05-2025
Block-11 IHOUSEING FINANCE LIMIITED PJANGRA(P), (@gmail.com
Vs Rajinder Kumar

4o, New CourtiCommercial IOMP (I) (COMM)/3387/2025[17-05-2025 IPIRAMAL CAPITAL ANDRAJESH 9958726491 [dehi.jangraadvocate [15-05-2025
Block-11 HOUSEING FINANCE LIMIITED PJANGRA(P), (@gmail.com
IVs Shoaib Salmani

4o, New CourtiCommercial IOMP (I) (COMM)/3388/2025[17-05-2025 IPIRAMAL CAPITAL ANDRAJESH 0958726491 [dehi.jangraadvocate [15-05-2025
Block-11 HOUSEING FINANCE LIMIITED JANGRA(P), (@gmail.com
Vs Suhaibur Rahman V J

4o, New CourtiCommercial IOMP (I) (COMM)/3389/2025(17-05-2025 [IPIRAMAL CAPITAL AND[RAJESH 9958726491 [dehi.jangraadvocate [15-05-2025
Block-11 IHOUSEING FINANCE LIMIITED PJANGRA(P), (@gmail.com
Vs Shahzad Malik




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

40, ICommercial IOMP (I) (COMM)/3390/2025[17-05-2025 IKOTAK MAHINDRA BANK Vs TEJjparv 0643646534 Iparv- 26-03-2025
Block-11 ISINGH 8480 imahajan(P), Imahajanoo7@gmail.c|

lom
4o, New CourtiCommercial IOMP (I) (COMM)/3391/2025[17-05-2025 IAXIS BANK LIMITED Vs Javinash 0811182985 Avinash.adv@gmail.c [29-03-2025
Block-11 TEJASHRI SUHAS NEHARKAR kumar(P), lom
4o, New CourtiCommercial IOMP (I) (COMM)/3392/2025[17-05-2025 IAXIS BANK LIMITED Vs SOPANjavinash 0811182985 Avinash.adv@gmail.c [29-03-2025
Block-11 JAGANNATH SHIRSATH kumar(P), jom
4o, New CourtiCommercial IOMP (I) (COMM)/3393/2025[17-05-2025 JAXIS BANK LIMITED Vs PRADIPjavinash 0811182985 Avinash.adv@gmail.c [29-03-2025
Block-11 SINGH kumar(P), lom
Mo, New CourtjiCommercial IOMP (I) (COMM)/3394/2025[17-05-2025 IAXIS BANK LIMITED Vs Javinash 0811182985 Avinash.adv@gmail.c [29-03-2025
Block-11 IMANAVDEEPSINGH kumar(P), lom

INARINDERSINGH SIDHU
4o, New CourtiCommercial OMP (I) (COMM)/3413/2025[19-05-2025 IKOTAK MAHINDRA BANK Vs [MAYANK 09873347330 Imayank_mahajanos |03-05-2025
Block-11 IMURSAD ALI 1402 IMAHAJAN(P), @yahoo.com
4o, New CourtiCommercial OMP (I) (COMM)/3419/2025[19-05-2025 IKOTAK MAHINDRA BANK Vs [MAYANK 9873347330 Imayank_mahajanos [03-05-2025
Block-11 ZAHID HUSAIN 4158 IMAHAJAN(P), @yahoo.com
4o, New CourtiCommercial OMP (I) (COMM)/3425/2025[19-05-2025 IKOTAK MAHINDRA BANK Vs [MAYANK 0873347330 Imayank_mahajanos |03-05-2025
Block-11 ISANNU KHAN 5966 IMAHAJAN(P), (@yahoo.com
4o, New CourtiCommercial [ExCOMM19/2025 19-05-2025 M/S MAA BHAGWATIMIHIR 0810100554 S.goel6@yahoo.com [20-12-2024
Block-11 IASSOCIATES Vs GOVT OF NCT OFGARG(P),
DELHI
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CASE NUMBER

DATE
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ko, ICommercial IOMP (I) (COMM)/3435/2025[20-05-2025 IAXIS BANK LIMITED Vs AMITfavinash 0811182985 Avinash.adv@gmail.c [20-04-2025
Block-11 SHARMA kumar(P), lom
4o, New CourtiCommercial IOMP (I) (COMM)/3436/2025[20-05-2025 JAXIS BANK LIMITED Vs VIKRANTfavinash 0811182985 Avinash.adv@gmail.c [20-04-2025
Block-11 kumar(P), lom
4o, New CourtiCommercial IOMP (I) (COMM)/3437/2025[20-05-2025 IAXIS BANK LIMITED Vs PAWANjavinash 0811182985 Avinash.adv@gmail.c [20-04-2025
Block-11 KUMAR kumar(P), lom
4o, New CourtiCommercial OMP (I) (COMM)/3440/2025[20-05-2025 laxis bank Itd Vs MOHD JAVED Shobha 0811192158 srshobagupta@gmail.[16-05-2025
Block-11 Gupta(P), lcom
Mo, New CourtjiCommercial OMP (I) (COMM)/3456/2025[21-05-2025 [IPIRAMAL CAPITAL AND[RAJESH 9958726491 [dehi.jangraadvocate [16-05-2025
Block-11 IHOUSEING FINANCE LIMIITED PJANGRA(P), (@gmail.com

Vs SAHIL GABA
4o, New CourtiCommercial OMP (I) (COMM)/3454/2025[21-05-2025 IPIRAMAL CAPITAL AND[RAJESH 9958726491 [dehi.jangraadvocate [16-05-2025
Block-11 IHOUSEING FINANCE LIMIITED PJANGRA(P), (@gmail.com

Vs Mariyam Nishmiya
4o, New CourtiCommercial [ExCOMM/20/2025 21-05-2025 Sekh Abdul Samim Vs INDIARohit Joshi(P), (9810120000 alohiaadv@gmail.co [30-04-2025
Block-11 ISKILLS PVT LTD Im
4o, New CourtiCommercial CS (COMM)/258/2025 21-05-2025 Rohan Transport Agency Vs [RAJESH 0811471296 [duaassociates@yahoo(14-05-2025
Block-11 IMILLENNIUM INFRAENGINEERSDUA(P), .com

IPVT LTD
4o, New CourtiCommercial OMP (I) (COMM)/3452/2025[21-05-2025 [IPIRAMAL CAPITAL AND[RAJESH 9958726491 [dehi.jangraadvocate [16-05-2025
Block-11 IHOUSEING FINANCE LIMIITED PJANGRA(P), (@gmail.com

Vs Katikela Devakarunamma




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

40, ICommercial ICS (COMM)/257/2025 21-05-2025 IAbhay Varn Vs Telegram Fz LLc  [eevesh 98117186 ladmin@mavanlegal.nj20-05-2025
Block-11 [Mehta(P), let
4o, New CourtiCommercial OMP (I) (COMM)/3453/2025[21-05-2025 IPIRAMAL CAPITAL AND[RAJESH 7880382826 sinhanji282@gmail.c 16-05-2025
Block-11 IHOUSEING FINANCE LIMIITED PJANGRA(P), lom

Vs Manjunatha V
4o, New CourtiCommercial IOMP (I) (COMM)/3455/2025[21-05-2025 IPIRAMAL CAPITAL ANDRAJESH 7880382826 sinhanji282@gmail.c 16-05-2025
Block-11 IHOUSEING FINANCE LIMIITED PJANGRA(P), jom

Vs HARPAL SINGH
4o, New CourtiCommercial IOMP (1) (COMM)/3488/2025[23-05-2025 JAXIS BANK LTD Vs RANJEET|Shobha 0811192158 srshobagupta@gmail.[20-05-2025
Block-11 IKUMAR PATRA Gupta(P), lcom
Mo, New CourtjiCommercial IOMP (I) (COMM)/3489/2025[23-05-2025 IAXIS BANK LTD Vs RAJAT|Shobha 0811192158 srshobagupta@gmail.[20-05-2025
Block-11 CHAUHAN Gupta(P), lcom
4o, New CourtiCommercial OMP (I) (COMM)/3490/2025[23-05-2025 IAXIS BANK LTD Vs NEETUShobha 0811192158 srshobagupta@gmail.[20-05-2025
Block-11 BHARDUAJ IGupta(P), lcom
4o, New CourtiCommercial IOMP (I) (COMM)/3491/2025[23-05-2025 IAXIS BANK LTD Vs MD ZUBAIR [Shobha 0811192158 srshobagupta@gmail.[20-05-2025
Block-1I IGupta(P), lcom
4o, New CourtiCommercial IOMP (1) (COMM)/3492/2025[23-05-2025 IAXIS BANK LTD Vs MAHIPAL Shobha 0811192158 srshobagupta@gmail.[20-05-2025
Block-11 Gupta(P), lcom
4o, New CourtiCommercial IOMP (I) (COMM)/3493/2025[23-05-2025 IAXIS BANK LTD Vs RAJAN BHAN|Shobha 0811192158 srshobagupta@gmail.[20-05-2025
Block-11 SADH IGupta(P), lcom




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

ko, ICommercial IOMP (I) (COMM)/3494/2025[23-05-2025 IS BANK LTD Vs MANDEEPShobha 0811192158 srshobagupta@gmail.[20-05-2025
Block-11 IKAUR Gupta(P), lcom
4o, New CourtiCommercial IOMP (I) (COMM)/3495/2025[23-05-2025 IAXIS BANK LTD Vs  ASHOK[Shobha 0811192158 srshobagupta@gmail.[20-05-2025
Block-11 SINGH IGupta(P), lcom
4o, New CourtiCommercial CS (COMM)/262/2025 23-05-2025 RAJEEV DOGRA Vs M/SRajesh Adlakha |9540440406 ladvocates.rsbansal@ [17-05-2025
Block-11 IAMBIENCE FACILITIES lgmail.com

IMANAGEMENT P LTD
4o, New CourtiCommercial IOMP (I) (COMM)/3512/2025 [24-05-2025 IKOTAK MAHINDRA PRIMERAJESH 9958726491 [dehi.jangraadvocate [17-05-2025
Block-11 ILIMITED Vs ABHAY RAJ SINGH PJANGRA(P), (@gmail.com
Mo, New CourtjiCommercial IOMP (I) (COMM)/3513/2025 [24-05-2025 IKOTAK MAHINDRA PRIMERAJESH 9958726491 [dehi.jangraadvocate [17-05-2025
Block-11 ILIMITED Vs AJEET KUSHWAH [JANGRA(P), (@gmail.com
4o, New CourtiCommercial OMP (I) (COMM)/3514/2025[24-05-2025 IKOTAK MAHINDRA PRIMERAJESH 9958726491 [dehi.jangraadvocate [17-05-2025
Block-11 ILIMITED Vs SONU AGRAWAL UJANGRA(P), (@gmail.com
4o, New CourtiCommercial IOMP (I) (COMM)/3515/2025 [24-05-2025 IKOTAK MAHINDRA PRIMERAJESH 9958726491 [dehi.jangraadvocate [17-05-2025
Block-1I LIMITED Vs AQIB ALI KHAN UANGRA(P), (@gmail.com
4o, New CourtiCommercial IOMP (1) (COMM)/3518/2025[24-05-2025 IAXIS BANK LTD Vs HUMAYU Shobha 0811192158 srshobagupta@gmail.|21-05-2025
Block-11 Gupta(P), lcom
4o, New CourtiCommercial IOMP (I) (COMM)/3519/2025[24-05-2025 IAXIS BANK LTD Vs RAMBABU  [Shobha 0811192158 srshobagupta@gmail.|21-05-2025
Block-11 IGupta(P), lcom
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ko, ICommercial IOMP (I) (COMM)/3520/202524-05-2025 IS BANK LTD Vs PRASHANT|Shobha 0811192158 srshobagupta@gmail.|21-05-2025
Block-11 IKUMAR SONI Gupta(P), lcom
4o, New CourtiCommercial IOMP (I) (COMM)/3521/2025 [24-05-2025 IAXIS BANK LTD Vs WASHIMShobha 0811192158 srshobagupta@gmail.|21-05-2025
Block-11 IAKRAM IGupta(P), lcom
4o, New CourtiCommercial IOMP (I) (COMM)/3522/2025[24-05-2025 IAXIS BANK LTD Vs ISTEKHAR [Shobha 0811192158 srshobagupta@gmail.|[21-05-2025
Block-11 IGupta(P), lcom
4o, New CourtiCommercial IOMP (I) (COMM)/3510/2025[24-05-2025 IPIRAMAL CAPITAL ANDRAJESH 9958726491 [dehi.jangraadvocate [16-05-2025
Block-11 I[HOUSEING FINANCE LIMIITED PJANGRA(P), (@gmail.com

Vs Ennamaneni Ravinder Rao
Mo, New CourtjiCommercial IOMP (I) (COMM)/3511/2025 [24-05-2025 [IPIRAMAL CAPITAL AND[RAJESH 9958726491 [dehi.jangraadvocate [16-05-2025
Block-11 IHOUSEING FINANCE LIMIITED PJANGRA(P), (@gmail.com

Vs DHARMJIT SINGH
4o, New CourtiCommercial OMP (I) (COMM)/3509/2025[24-05-2025 IPIRAMAL CAPITAL AND[RAJESH 9958726491 [dehi.jangraadvocate [16-05-2025
Block-11 IHOUSEING FINANCE LIMIITED PJANGRA(P), (@gmail.com

Vs Kannan Perumal Pillai
4o, New CourtiCommercial IOMP (I) (COMM)/3541/2025[26-05-2025 IKOTAK MAHINDRA BANK Vs [MAYANK 9873347330 Imayank_mahajanos [24-05-2025
Block-11 KATARIA STONE CRUSHER 3773 [MAHAJAN(P), @yahoo.com
4o, New CourtiCommercial IOMP (I) (COMM)/3542/2025[26-05-2025 IKOTAK MAHINDRA BANK Vs [MAYANK 0873347330 Imayank_mahajanos [24-05-2025
Block-11 ISARVJOT SINGH CHHABRA 9612 [MAHAJAN(P), (@yahoo.com
4o, New CourtiCommercial IOMP (I) (COMM)/3543/2025[26-05-2025 IKOTAK MAHINDRA BANK Vs [MAYANK 9873347330 mayank_mahajanos [24-05-2025
Block-11 IKALEEM 0630 IMAHAJAN(P), (@yahoo.com
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4o, New CourtiCommercial IOMP (I) (COMM)/3544/2025[26-05-2025 IKOTAK MAHINDRA BANK Vs [MAYANK 0873347330 Imayank_mahajanos [24-05-2025
Block-11 IMAKKHAN SINGH 5525 IMAHAJAN(P), (@yahoo.com
4o, New CourtiCommercial IOMP (I) (COMM)/3545/2025[26-05-2025 IKOTAK MAHINDRA BANK Vs [MAYANK 9873347330 mayank_mahajanos [24-05-2025
Block-11 IANKIT GAUTAM 2034 IMAHAJAN(P), (@yahoo.com
4o, New CourtiCommercial IOMP (I) (COMM)/3546/2025[26-05-2025 IKOTAK MAHINDRA BANK Vs [MAYANK 9873347330 mayank_mahajanos [24-05-2025
Block-11 ISOORAJ SINGH 0854 IMAHAJAN(P), (@yahoo.com
4o, New CourtiCommercial IOMP (I) (COMM)/3547/2025[26-05-2025 IKOTAK MAHINDRA BANK Vs [MAYANK 09873347330 mayank_mahajanos [24-05-2025
Block-11 IHARISH YADAV IMAHAJAN(P), (@yahoo.com
Mo, New CourtjiCommercial IOMP (I) (COMM)/3548/2025[26-05-2025 IKOTAK MAHINDRA BANK Vs [MAYANK 09873347330 mayank_mahajanos [24-05-2025
Block-11 WISSHAN ALI 2273 IMAHAJAN(P), (@yahoo.com
4o, New CourtiCommercial IOMP (I) (COMM)/3549/2025[26-05-2025 IKOTAK MAHINDRA BANK Vs [MAYANK 09873347330 mayank_mahajanos [24-05-2025
Block-11 [USMAN 5422 IMAHAJAN(P), @yahoo.com
4o, New CourtiCommercial IOMP (I) (COMM)/3550/2025[26-05-2025 IKOTAK MAHINDRA BANK Vs [MAYANK 9873347330 Imayank_mahajanos [24-05-2025
Block-11 IMOHD FAIZAN 1156 IMAHAJAN(P), @yahoo.com
Mo, New CourtiCommercial IOMP (I) (COMM)/3540/2025[26-05-2025 Cnh Industrial Capital India Pvt Ltd RAJESH 9958726491 [dehi.jangraadvocate [22-05-2025
Block-11 Vs Baburam Tyagi JANGRA(P), (@gmail.com
4o, New CourtiCommercial IOMP (I) (COMM)/3551/2025 [26-05-2025 |Axis Bank Ltd Vs ADITYA GUPTAMAYANK 09873347330 mayank_mahajanos [24-05-2025
Block-11 6045 IMAHAJAN(P), (@yahoo.com
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40, ICommercial [Execution (Comm)/80/2025 [26-05-2025 BHANVI KUMARI SINGH Vs [Ranjan 8851885642 lharshjaiswal42@gma [24-05-2025
Block-11 SHUBH LAGAN MATCH MAKERMishra(P), lil.com

IPVT LTD
4o, New CourtiCommercial IOMP (I) (COMM)/3561/2025[27-05-2025 IDFC FIRST BANK LTD Vs [SANJEEV 9717028845 litigation@srcslegal.c [22-05-2025
Block-11 SANJEEV KUMAR SHARMA PATHAK(P), lom
4o, New CourtiCommercial IOMP (I) (COMM)/3562/202527-05-2025 IYES BANK LTD Vs PRABHJITISANJEEV 9717028845 litigation@srcslegal.c [22-05-2025
Block-11 SINGH PATHAK(P), jom
4o, New CourtiCommercial IOMP (I) (COMM)/3563/202527-05-2025 YES BANK LTD Vs MANOJISANJEEV 0717028845 litigation@srcslegal.c [22-05-2025
Block-11 IMANOJ IPATHAK(P), jom
Mo, New CourtjiCommercial IOMP (I) (COMM)/3564/202527-05-2025 IYES BANK LTD Vs ROHIT KUMAR|SANJEEV 9717028845 litigation@srcslegal.c [22-05-2025
Block-11 IPATHAK(P), lom
4o, New CourtiCommercial IOMP (I) (COMM)/3565/2025[27-05-2025 IYES BANK LTD Vs VIPIN KUMAR [SANJEEV 9717028845 litigation@srcslegal.c [22-05-2025
Block-11 PATHAK(P), m
4o, New CourtiCommercial IOMP (I) (COMM)/3566/202527-05-2025 IYES BANK LTD Vs PARVENDERISANJEEV 9717028845 litigation@srcslegal.c [22-05-2025
Block-1I KUMAR PATHAK(P), lom
Mo, New CourtiCommercial IOMP (I) (COMM)/3567/2025[27-05-2025 YES BANK LTD Vs ADITYASANJEEV 09717028845 litigation@srcslegal.c [22-05-2025
Block-11 IVASHISTH IPATHAK(P), lom
4o, New CourtiCommercial IOMP (I) (COMM)/3570/202527-05-2025 IAXIS BANK LTD Vs USAMAADV 9871040589 INDOLEXLAW@GM [22-05-2025
Block-11 HAMID DHEERAJ(P), AIL.COM
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4o, New CourtiCommercial ICS (COMM)/265/2025 27-05-2025 M/s Merchant Courier PrivategSUSHANT 0810439195 lsushannt- 22-05-2025
Block-11 Limited Vs Tailor Tale ProductionKUMAR bhaduri@gmail.com

Pvt Ltd BHADURI(P),
4o, New CourtiCommercial OMP (I) (COMM)/3580/2025[28-05-2025 [TOYOTA FINANCIAL SERVICES[Rahul 8376049807 ladvocateashole.1@gm(23-05-2025
Block-11 INDIA LIMITED Vs JATINDERBhardwaj(P), lail.com

KAUR 8248
4o, New CourtiCommercial IOMP (I) (COMM)/3581/2025[28-05-2025 TOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashole.1@gm(23-05-2025
Block-11 INDIA LIMITED Vs RIZWAN[Bhardwaj(P), lail.com

IHAIDER 8898
4o, New CourtiCommercial IOMP (I) (COMM)/3582/2025[28-05-2025 TOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashole.1@gm(23-05-2025
Block-11 INDIA LIMITED Vs EDVIN[Bhardwaj(P), lail.com

IGARDIA 4757
Mo, New CourtjiCommercial OMP (I) (COMM)/3583/2025[28-05-2025 [TOYOTA FINANCIAL SERVICES[Rahul 8376049807 ladvocateashole.1@gm(23-05-2025
Block-11 INDIA LIMITED Vs SALASARBhardwaj(P), lail.com

ICOMSERVE LLP 7881

4o, New CourtiCommercial IOMP (I) (COMM)/3601/2025[29-05-2025 IDFC FIRST BANK LTD Vs RAVI SANJEEV 9717028845 litigation@srcslegal.c [24-05-2025
Block-11 KUMAR PATHAK(P), m

4o, New CourtiCommercial IOMP (I) (COMM)/3605/2025[29-05-2025 IDFC FIRST BANK LTD Vs RICHA [SANJEEV 9717028845 litigation@srcslegal.c [24-05-2025
Block-11 JAIN PATHAK(P), lom

4o, New CourtiCommercial IOMP (I) (COMM)/3607/2025[29-05-2025 YES BANK LTD Vs SHIVAMIANANJAY 7030378800 lasaplegalandadvocate[21-05-2025
Block-11 IMISHRA SINGH(P), s@gmail.com

4o, New CourtiCommercial IOMP (I) (COMM)/3625/2025/30-05-2025 Tata  Capital ltd Vs INAVEEN 0350569040 naveenkio1@yahoo.c [28-05-2025
Block-11 IMAHAKALESHWAR INFRATECH|SHARMA(P), lom

IPVT LTD
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40, ICommercial IOMP (I) (COMM)/3626/202530-05-2025 IKOTAK MAHINDRA BANK Vs [MAYANK 0873347330 Imayank_mahajanos [28-05-2025
Block-11 ISANNU KHAN 5966 IMAHAJAN(P), (@yahoo.com
4o, New CourtiCommercial IOMP (I) (COMM)/3627/2025[30-05-2025 |Axis Bank Ltd Vs BABU LAL 1553 [MAYANK 09873347330 Imayank_mahajanos [28-05-2025
Block-11 IMAHAJAN(P), (@yahoo.com
4o, New CourtiCommercial IOMP (I) (COMM)/3628/2025/30-05-2025 IAxis Bank Ltd Vs HASIM KHANMAYANK 9873347330 mayank_mahajanos [28-05-2025
Block-11 1192 IMAHAJAN(P), (@yahoo.com
4o, New CourtiCommercial OMP (I) (COMM)/3629/2025/30-05-2025 |Axis Bank Ltd Vs JAS KUNWARMAYANK 09873347330 Imayank_mahajanos [28-05-2025
Block-11 6833 IMAHAJAN(P), (@yahoo.com
Mo, New CourtjiCommercial IOMP (I) (COMM)/3630/2025[30-05-2025 |Axis Bank Ltd Vs ASHOK KUMARMAYANK 0873347330 Imayank_mahajanos [28-05-2025
Block-11 IRATHOR 8861 IMAHAJAN(P), (@yahoo.com
4o, New CourtiCommercial OMP (I) (COMM)/3651/2025[31-05-2025 |Axis Bank Ltd Vs SATISH KUMARMAYANK 09873347330 mayank_mahajanos [28-05-2025
Block-11 6706 IMAHAJAN(P), @yahoo.com
4o, New CourtiCommercial OMP (I) (COMM)/3652/2025/31-05-2025 |Axis Bank Ltd Vs RAGHAV MEHTAMAYANK 9873347330 Imayank_mahajanos [28-05-2025
Block-11 4076 IMAHAJAN(P), @yahoo.com
4o, New CourtiCommercial OMP (I) (COMM)/3653/2025/31-05-2025 |Axis Bank Ltd Vs SYED AKTHERMAYANK 0873347330 Imayank_mahajanos [28-05-2025
Block-11 3578 IMAHAJAN(P), (@yahoo.com
4o, New CourtiCommercial OMP (I) (COMM)/3670/2025/31-05-2025 IABB India Ltd Vs Power GridCHANDAN 0891703623 ladvocate4livingbeing [30-05-2025
Block-II Corporation of India Ltd KUMAR (@gmail.com
IMANDAL(P),
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1o, ICommercial IOMP (I) (COMM)/3668/2025/31-05-2025 IAXIS BANK LTD Vs AJAY YADAV [ADV 9871040589 lindolexlaw@gmail.co [30-05-2025
Block-I1 DHEERAJ(P), m
4o, New CourtiCommercial OMP (I) (COMM)/3669/2025|31-05-2025 IAXIS BANK LTD Vs VISHALADV 9871040589 lindolexlaw@gmail.co [30-05-2025
Block-I1 SHARMA DHEERAJ(P), m
4o, New CourtiCommercial OMP (I) (COMM)/3671/2025[31-05-2025 [FUSION FINANCE LIMITED Vs JAMIT KUMAR(9990659331 kmpspartner@gmail. [24-05-2025
Block-11 ISINGH AND BROTHERS MILE SINHA(P), lcom
28 SH. LAL SINGH,SOUTH- 18 BLOCK 1 18CS(COMM) 365/2025 01-05-2025 RADICURA PHARMACEUTICALSSHANTNU 9999347367 Ingequityo1@gmail.co [25-04-2025
IDISTRICT JUDGE [EAST [BLOCK 1 PVT LTD Vs RAKESH KUMARAGGARWAL Im
JAISWAL
[EX(COMM) 157/2025 01-05-2025 BHUSHAN DEALMARK PRIVATEHIMANSHU [8750618722 lsswaniassociates@gm[21-02-2025
LIMITED Vs RUHIGARG lail.com
ICONSTRUCTION AND ANR
[EX(COMM) 158/2025 01-05-2025 BHUSHAN DEALMARK PRIVATEHIMANSHU (8750618723 Isswaniassociates@gm21-02-2025
ILIMITED VS suoece urm IGARG lail.com
[EX(COMM) 150/2025 01-05-2025 BHUSHAN DEALMARK PRIVATEHIMANSHU 8750618724 lsswaniassociates@gm21-02-2025
ILIMITED VS asuxume IGARG lail.com
[EX(COMM) 161/2025 01-05-2025 BHUSHAN DEALMARK PRIVATEHIMANSHU (8750618725 sswaniassociates@gm{20-02-2025
ILIMITED VS virenorasinet vaonv IGARG lail.com
[EX(COMM) 163/2025 01-05-2025 BHUSHAN DEALMARK PRIVATEHIMANSHU (8750618726 sswaniassociates@gm{20-02-2025
ILIMITED VS teocer snos IGARG lail.com
[EX(COMM) 166/2025 01-05-2025 BHUSHAN DEALMARK PRIVATEHIMANSHU [8750618727 lsswaniassociates@gm(05-04-2025
ILIMITED V'S auseurn rraone comeay ano ane IGARG lail.com
[EX(COMM) 167/2025 01-05-2025 BHUSHAN DEALMARK PRIVATEHIMANSHU (8750618728 sswaniassociates@gm{20-02-2025
ILIMITED VS s swon IGARG lail.com
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[EX(COMM) 164/2025 01-05-2025 IM/S CONVERGIA DIGITALJRAJESH 0810195013 kumarrajeshadv@gm [11-04-2025
IEDUCATION PVT LTD VSKUMAR ail.com
ISTANFORD INTERNATIONAL
ISCHOOL AND ANR

ICS(COMM) 360/2025 02-05-2025 IMUSHEER ALAM Vs M/S KUBERAVTAR SINGH/9810910333 lavtarsingh78 @yahoo.[29-04-2025
IBUILDERS AND ORS BHAMLOT lcom

ICS(COMM) 373/2025 02-05-2024 IACRO SOFTECH PRIVATEDEEPAK GARG (9891923356 ladvocatedgarg@gmai [29-04-2025
LIMITED ACRO SOFTECH] l.com
IPRIVATE LIMITED Vs BRINDCO|
ISALES PRIVATE LIMITED

ICS(COMM) 301/2025 06-05-2025 IYASH PAUL SONI Vs NARENDERAYUSH 0810280829 layush.khanna@nume|05-05-2025
[PAUL SONI AND ORS. KHANNA Inlaw.com

ICS(COMM) 396/2025 07-05-2025 PRECISION SYSTEM CONTROLPANKAJ 09560205151 Imail @utkassociates.c [22-04-2025
(THROUGH ITS MANAGINGKUMAR jom
IPARTNER, MR. TANPREET SINGH]
IKOHLI) PRECISION SYSTEM|

ICS(COMM) 308/2025 08-05-2025 BANK OF BARODA Vs RAMESHINIRMAL 9953128141 lamb.nirmal@gmail.c 06-05-2025
RAMESH KUMAR jom

ICS(COMM) 399/2025 08-05-2025 STATE BANK OF INDIA VSSWEETY SOOD (9811786067 Imssoodavocate@gma |06-01-2025
ISABABUL fil.com

ICS(COMM) ko0/2025 08-05-2025 M/s VISHNU TIMBER ANDVENEET 9958000855 vclegaloo7@gmail.co |06-05-2025
IPLYWOOD CO. Vs Vs ICHADHA Im
IM/s FAIRLIE HOTELS AND
IRESORTS PRIVATE LIMITED

ICS(COMM) k4o3/2025 09-05-2025 IQOTEL HOSPITALITY ANDMANISH 0971343031 manish.adv@gmail.c {30-04-2025
MTECHNOLOGIES PVT. LTD. VsSHARMA jom
INIRVANA HOSPITALITY

ICS(COMM) Kho5/2025 13-05-2025 RAHUL KUMAR Vs RUPEEKRAGHAV 8860662882 raghavnarayan1993@|05-05-2025
ICAPITAL PRIVATE LIMITED ANDINARAYAN lgmail.com
ORS

ICS(COMM) k10/2025 14-05-2025 M/s WORLDCLASS GOURMETJRAKESH 0911125245 ladvocaterakeshsharm22-04-2025
I[FOODS PVT. LTD. Vs BABA SRISHARMA la2006 @gmail.com
CHAND MAJIK ENTERPRISES|
(INDIA) PRIVATE LIMITED AND|

ICS(COMM) K11/2025 14-05-2025 M/s WESTEND ENTERPRISES VSBAHULI 0811319485 bahulisharma@cham [10-05-2025
M/s RAHUL FASHION PRIVATESHARMA ber209.com
LIMITED

IOMP(I)(COMM) k1/2025 15-05-2025 DINESH KUMAR BUDHIRAJA VsPRASANNA 9718648725 prasanasinghal@gma |07-05-2025
KIRAN AGGARWAL AND ANR. fil.com
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[EX(COMM) 195/2025 19-05-2025 ISTATE BANK OF INDIA Vs KAMALSSUCHITA 8896932838 agnihotrisuchita@gm [16-05-2025
ISINGH LODHI THAKUR DIXIT ail.com
[EX(COMM) 106/2025 19-05-2025 ISTATE BANK OF INDIA Vs NITIN|[SUCHITA 8896932838 lagnihotrisuchita@gm 16-05-2025
SHARMA DIXIT lail.com
ICS(COMM) KU34/2025 21-05-2025 ISmt. SHASHI BALA AND ANR. VSSHALABH 0818681699 INot Mentioned 17-05-2025
ISmt. BIMLA GUPTA AND ORS. IGUPTA
[EX(COMM) 200/2025 21-05-2025 IPARDEEP KUMAR MALHOTRA VS(GAURAV PURI (9833947824 ladvgauravpuri@gmai 19-05-2025
IVELOCITY CARGO SOLUTIONS l.com
IPRIVATE LIMITED
[EX(COMM) Award by Arb.Comm. [28/2025 21-05-2025 M/s MAYUR ELECTRICALS VSsVIVEK 8588901609 INot Mentioned 19-05-2025
IROOTS COOLING SYSTEMS (P)MALHOTRA
ILTD. AND ORS.
ICS(COMM) k57/2025 26-05-2025 IMANISH KUMAR Vs LASON ANDIABHIMANYU (8800829883 INot Readable 21-05-2025
[TUBRO CONSTRUCTION [KUMAR
ICS(COMM) ku61/2025 28-05-2025 TAURUS CLOTHING COMPANY|GAURAV 9455160761 lgauravpatel829@gmal27-05-2025
PVT. LTD Vs GURPREET SINGH[PATEL fil.com
[Proprietor M/s No Exit
29 IMS. NEELAM|SOUTH- 14 ICS/COMM/374/2025 01.05.2025 IM/S WOODVERBHARAT MALHOTRA 8800532569 [ oo 30.04.2025 16-05-2025
ISINGH, DISSTRICT[EAST ICOATNGS PVT. LTD|
JUDGE IVS. BOBBY
ICS/COMM/402/2025 07.05.2025 M/S E3 PANELJAIN & VERMA ASSOCIATES 17878676779 [rrecesmaLeon 06.05.2025
INDUSTRIES VS. MS
IPRABHAT GLASS
ICS/COMM/426/2025 16.05.2025 IM/S WESTENDAMRITA JHAMB 081131948 IAMRITAJHAMB2 [15.05.2025 16-05-2025
ENTERTAINMENT VS| CHAMBER200.CO
IM/S CREST DESIGN M
ICS/COMM/425/2025 17.05.2025 IM/S ACOUSTIC ARTSSAURABH SHARMA 0654443186 16.05.2025 17-05-2025
PVT. LTD. VS|
IBUSINESS OCTANE
ISOLUTIONS
ICS/COMM/428/2025 19.05.2025 EMARSON INFOTECHKARAN JAIN 0810367549 [T e 19.05.2025 19-05-2025
IPVT. LTD. VS. AVERDA
WASTE
IMANAGEMENT
ICS/COMM/436/2025 21.05.2025 IMANTU MANDAL VS/CHANDRA SHEKHAR 9810209981 o 20.05.2025 19-05-2025
UMANG JINDAL
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ICS/COMM/437/2025

CASE NUMBER

21.05.2025

DATE OF
REGISTRATION

M/S PAMA
ENTERPRISES VS|
D.E.W. ELECTRICAL

PETITIONER NAME
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IMUDIT SOOD

VSADVOCATE

0810247240

ADVOCATE
MOBILE
NUMBER

N/A

ADVOCATE
ID

20.05.2025

EMAILDATE OF E-
FILING

21-05-2025

ICS/COMM/444/2025

22.05.2025

ISHIV ASSOCIATES VS,
KHAO GALI|
RESTURANTS

IPRANAV SARTHI

8826457302

ADVGGWALCOM

21.05.2025

27-05-2025

ICS/COMM/456/2025

24.05.2025

BANK OF BARODA VS|
TAHIR

IANSHUMAN SRIVASTAVA

9990042642

24.05.2025

16.04.2025
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30 SH. AJAY KUMARSOUTH- 20 ICommercial Suit EXECUTION 03-05-2025 SAURABH RAJPUT Vs M/SRajendra Kumar9810160559 01.05.2025
JAIN [EAST (COMM)/174/2025 IALCOTT TOWN PLANNERS[Kasana(P),
IPVTLTD
ICommercial Suit EXECUTION 03-05-2025 IPROFESSIONAL COURIERSMatloob 0810276875 Imatloob_adv@yahoo.01.05.2025
(COMM)/175/2025 INETWORK Vs MEENA SHARMA |Alam(P), lcom
ICommercial Suit [EXECUTION 06-05-2025 IM/S PGS TELEWORLD AND ORS |Anshul Garg(P), 9810717949 piyushmittaladvocate [07.04.2025
(COMM)/190/2025 Vs M/S HYSON SYSTEM LTD @gmai.com
ICommercial Suit IM-Ex/29/2025 06-05-2025 IGONSAI LOGISTICS PVT. LTD. VS|Rakesh Kumarjo868040826 sharmarakeshadvi@g01.05.2025
IMEGMA PRINT O PACK PVT. LTD. [Sharma Imail.com
ICommercial Suit [EXECUTION 05-05-2025 STATE BANK OF INDIA Vs |AMIT 7011848842 lamit.advocate13@gm [03.05.2025
(COMM)/178/2025 ISANTOSH JAISWAL SINGH(P), lail.com
ICommercial Suit EXECUTION 06-05-2025 IM/S RENOVISION AUTOMATION|Ashish 0650398837 JASHISHADVOCATE [04.05.2025
(COMM)/191/2025 ISERVICES PVT LTD Vs RAKESH[Sharma(P), 07@GMAIL.COM
CHHAWDI
ICommercial Suit CS (COMM)/390/2025 06-05-2025 IAMBHA ELECTRIC STORE (TAKENitin Jain(P), (9999650755 najandcompany@gm [03.05.2025
OVER BY AN ELECTRICALS) Vs lail.com
IM/S VINAYAK TRADERS
ICommercial Suit CS (COMM)/389/2025 06-05-2025 ICUCKOO APPLIANCES PVT LTD [MANINDRA (9810597966 ladmanindra@gmail.c|05.05.2025
Vs MANTEC CONSULTANTS PVIDUBEY(P), om
LTD
ICommercial Suit CS (COMM)/395/2025 07-05-2025 BERGER PAINTS INDIA LIMITEDARUN 0810131832 lonlinearun @yahoo.¢0/05.05.2025
(BRITISH PAINTS DIVISION) Vs [KUMAR(P), Lin
RAJU MULLI
ICommercial Suit CS (COMM)/401/2025 09-05-2025 IM/S GAUTAM WINES PVT LTD Vs |Sachin Malik(P),9811962836 ladv.irshad1@yahoo.c [06.05.2025
M/S KHAO GALI RESTAURANT] lom
IPVT LTD
ICommercial Suit Misc DJ/538/2025 13-05-2025 IM/S DOVE REALTORS PVT LTD VSCHANDRA 0711354028 officeofbhaktiadv@g [09.05.2025
M/S UNITED SPIRITS LTD IMANI DEV(P), Imail.com
ICommercial Suit CS (COMM)/412/2025 14-05-2025 IM/S WESTEND ENTERPRISES Vs BAHULI 0811319485 bahulisharma@cham [10.05.2025
IM/S PAISLEY DESIGN SOLUTIONS|SHARMA(P), ber20a.com
ICommercial Suit CS (COMM)/413/2025 14-05-2025 USHA JAYNA Vs  FIIT JEERuchir 8527531588 [delhi.sanghi.com 10.05.2025
LIMITED Bisaria(P),
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(COMM)/201/2025

SNOWHITE APPARELS LTD

PATHAK(P),

ICommercial Suit IM-Ex/30/2025 15-05-2025 SHASHI KANT HUF Vs BONZO[Vipul Agrawal [8968878981 13.05.2025
IKIDS APPAREL PVT LTD
ICommercial Suit CS (COMM)/417/2025 15-05-2025 INARINDER KUMAR Vs  M/SVijay Kasana(P), 3 13.05.2025
SHALIMAR PAINTS LIMITED
ICommercial Suit [EXECUTION 16-05-2025 MR NIAZ AHMAD Vs MOHDDEV RAJ|9811387613 [devsharmaadvocate@(16.05.2025
(COMM)/186/2025 IAFSAR ALAM SHARMA(P), lgmail.com
ICommercial Suit EXECUTION 17-05-2025 M/S DELHI LIQUORS Vs M/SAJAY BAHL(P),[9811222542 - 15.05.2025
(COMM)/189/2025 KHAO GALI RESTAURANTS]|
IPRIVATE LIMITED
ICommercial Suit ICS (COMM)/424/2025 17-05-2025 IADITYA SHARMA Vs MAHENDRA|Satish 9899653006 csatish1967@gmail.c 15.05.2025
IRAJ CONSULTANTS PVT LTD IChoudhary(P), jom
ICommercial Suit Misc DJ/559/2025 17-05-2025 OM STEELS (P) LTD Vs ROBOT|PARVEEN 9910057517 shiv_kohli22@yahoo.[16.05.2025
ICOMPONENTS (P) LTD KUMAR(P), lcom
ICommercial Suit ExCOMM - Award by Arbji9-05-2025 ILIUGONG INDIA PVT LTD Vs [Ankit Khatri(P), [7042012085 laphithbatri 30 tOj16.05.2025
Comm/25/2025 SANDEEP GANGULA lemailcom
ICommercial Suit [EXECUTION 19-05-2025 STATE BANK OF INDIA Vs [Suchita Dixit(P),8896932838 Imail:agnihotrisuchita [16.05.2025
(COMM)/198/2025 [TARUN PATHARE @gmail.com
ICommercial Suit Misc DJ/566/2025 19-05-2025 KEDAR NATH AND ANR Vs [Tej Narain(P), (9911138799 tejnarainadvocate@g [17.05.2025
IDEVENDER KUMAR SHARMA Imail.com
ICommercial Suit CS (COMM)/429/2025 20-05-2025 M/S BHUTANI INTERNATIONALKangan 9711922132 nishant17.05.2025
PVT LTD Vs SCOM MEDIARoda(P), 09837555458 bhrgv@gmail.com
IPRIVATE LIMITED
ICommercial Suit OMP (I) (COMM)/43/2025 [20-05-2025 IDFC FIRST BANK LIMITED Vs [SANJEEV 0717028845 liitigaiion@srcs! 26.04.2025
IAJITPAL SINGH SRAN PATHAK(P), legal.com
ICommercial Suit OMP (I) (COMM)/44/2025 [20-05-2025 IDFC FIRST BANK LIMITED Vs [SANJEEV 9717028845 fiitigaiion@sres! 26.04.2025
IABEER FOODS PATHAK(P), legal.com
ICommercial Suit [EXECUTION 21-05-2025 CHANDEEP SINGH BHATIA Vs [RAJESH 9873720840 - 19.05.2025
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ICommercial Suit ICS (COMM)/439/2025 22-05-2025 MO MIFTAHUL HAQ KHAN Vs [Firoz Igbal9810020942 roriflawfirm@gmail.c20.05.2025
[TAUSEEF PROPRIETOR A khan(P), lom
CHEMIST
ICommercial Suit CS (COMM)/447/2025 23-05-2025 IVINOD KUMAR YADAV PROP OFfSanjay Jain(P), [8102406596 sanjayjains657@gmail21.05.2025
IM/S ADITYA ENTERPRISES Vs l.com
IM/S EEE SYSTEM CONTROLS
ICommercial Suit [EXECUTION 26-05-2025 IM/S STITCHMATIC SHOECRAFTSArvind Kumar (9810030009 pinnaclelawfirm@gm [23.05.2025
(COMM)/210/2025 IPVT LTD Vs M/S ALIVE FASHION [Shukla(P), lail.com
ICommercial Suit RP/5/2025 29-05-2025 IBALAJI ENTERPRISES VglSuresh  Kumang958399658 ladv.sureshkr.singh@ [27.05.2025
CENTRODORSTROY INDIA Singh lgmail.com
ICommercial Suit [EXECUTION 31-05-2025 RADHEY RAMAN SHUKLA Vs M/s[Dinkar Kumar [9810849776 [dinkarattorney1@gm [29.05.2025
(COMM.)/216/2025 GLOBAL HIGHWAY RIDERS AND| lail.com
IANR
ICommercial Suit CS (COMM)/467/2025 131-05-2025 STATE BANK OF INDIA VsRajeevSagar (9810021846 sagarandsagar@live.c[29.05.2025
KULDEEP SINGH jom
ICommercial Suit CS (COMM)/472/2025 131-05-2025 ICICI BANK LTD Vs IMRAN KHAN [Sanjeev Sagar 9811013132 sagarandsagar@live.c[29.05.2025

jom

IBALIGA

31 IMS. ANU GROVER]

ISOUTH- 21
[EAST

[EXECUTION PETITION [Ex.COMM - Award by Arb/01-04-2025 SMFG INDIA CREDIT CO. LTD. Vs|SH. KARAN|9560099232 INOT PROVIDED
Comm./10/2025 RAKESH SHARMA ICHHIBBER
ARBITRATION ANDOMP (COMM.)/33/2025 01-04-2025 M/S R.G. ASSESTS PVT LTD. VsMS. INDU|9711451772 INDUTYAGIL.06@GMY5744
ICONCILIATION ACT IDR. SONIA JINDAL [TYAGI JAIL.COM
[EXECUTION PETITION EXECUTION 01-04-2025 M/s CICO TECHNOLOGIES LTD VsSH. ANUDATT/9711894196 IADMIN@TASLAW.I 45744
(COMM.)/122/2025 IM/S BAC PVT LTD DUBEY N
ICOMMERCIAL SUIT CS (COMM)/265/2025 01-04-2025 IM/S AKSH OPTIFIBER LIMITED VsSH.  SHIVAM/9416027279 ISHIVAMSACHDEVA 45744
IM/S MUKAND SYSTEMS ANDISACHDEVA VAI@GMAIL.COM
INETWORKING PVT LTD
ICOMMERCIAL SUIT CS (COMM)/266/2025 01-04-2025 IVIVID GLOBAL TECHNOLOGIESSH. PRAVEEN|9310717274 IADVPRAVEENQ2@G 45744
MTHROUGH ITS PROPRIETOR VSSINGH IMAIL.COM
M/S AAL RESEARCH AND
ISOLUTION PRIVATE LIMITED
[EXECUTION PETITION [EXECUTION 02-04-2025 M/S KAPOOR IMAGING PVT LTD/SH. RAJENDER(9312046733 IYADAVRAZEN@GM 45748
(COMM.)/124/2025 Vs SHRI SANJEEV KUMAR IYADAV AIL.COM
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[EXECUTION PETITION EXECUTION 02-04-2025 IN[YOGI OFFSET PVT. LTD Vs Mr.SH. AYUSH/9971850060 ICONTACT@INNOVAY5748
(COMM.)/125/2025 Brijesh Tiwari Proprietor BEOTRA [TUSLAW.IN
ICOMMERCIAL SUIT CS (COMM)/279/2025 04-04-2025 [Puran Chand Tamta Vs Spice Money|SH. 0810906774 ISIDDHARATHSIKRI 45750
Limited and Anr. SIDDHARATH @GMAIL.COM
ISIKRI
ICOMMERCIAL SUIT CS (COMM)/284/2025 07-04-2025 HANS INDUSTRIESSH. AMIT|9871178106 IOFFICE.AWASSOCI Y5752
ICORPORATION LTD Vs EAGABRIZJWADHWA ATES@GMAIL.COM
ISHIPPING PVT. LTD.
ICOMMERCIAL SUIT CS (COMM)/285/2025 07-04-2025 IM/S SPIRITED LABELS PVT LTDISH. MUNISH/9811427955 IMUNISHLAW.VOHR Y5751
Vs GEMINI PERSONAL CARE PVI[VOHRA A@GMAIL.COM
LTD
ICOMMERCIAL SUIT CS (COMM)/300/2025 16-04-2025 GSI ENTERPRISES PVT LTD. VsSH. BHASKAR9910358225 IOFFICE@VALI.CO.I 45745
IM/S VYAS ENERGY IVALI IN
[EXECUTION PETITION Ex.COMM - Award by Arb.17-04-2025 IAJAY TRIKHA Vs GURDEEPSSH. VINOD|9953455478 [KHANNA_ASSO@Y 45763
Comm./15/2025 ISINGH [KHANNA AHOO.CO.IN
ICOMMERCIAL SUIT CS (COMM)/307/2025 17-04-2025 IACE ENTERPRISES Vs NEW SHOPSH. ABHINAY|9999886478 IABHINAY@LEGALK Y5758
IC STORE NETWORK PVT LTD IGUPTA INIGHTS.IN
ICOMMERCIAL SUIT CS (COMM)/308/2025 17-04-2025 ISTATE BANK OF INDIA Vs SEEMA [SH. 8800784740 ISUBHI1673@GMAIL.45751
DHARMENDRA| ICOM
SINGH
ICOMMERCIAL SUIT CS (COMM)/309/2025 17-04-2025 IGODFREY PHILLIPS INDIAISH. PRABHU|8750905558 LITIGATION@ASH }5762
LIMITED Vs NTC INDUSTRIESTANDON WATHHLEGAL.COM|
LIMITED
ICOMMERCIAL SUIT CS (COMM)/310/2025 17-04-2025 STATE BANK OF INDIA Vs SHRIMS. SUCHITA{8896932838 IAGNIHOTRISUCHIT Y5762
SAURABH DIXIT A@GMAIL.COM
ICOMMERCIAL SUIT CS (COMM)/319/2025 21-04-2025 ICAPITAL EQUIPMENT INDIA Vs R{SH. 7683073187 IVERMA.VISHWEND 45766
K. ASSOCIATES AND HOTELIERS|[VISHWENDRA RA@YAHOO.CO.IN
[PVT LTD AND ORS. IVERMA
[EXECUTION PETITION EXECUTION 23-04-2025 M/S COMAC INDIA PVT LID. VsSH. KUNAI|9871236226 WHITEANDBLACKL 45769
(COMM.)/147/2025 M/S GREEN DAY ENVIROKUKREJA AWYERS@GMAIL.C
IPROJECTS OM
ARBITRATION ANDOMP (COMM.)/39/2025 24-04-2025 IMS SARIKA CHATURVEDI VsSH. NATWAR9818906064 INATWARRAI@GMA l45769
ICONCILIATION ACT IAGARWAL AUTO TRADERS RAI [L.COM
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JAND EXPORT PVT. LTD.

ICOMMERCIAL SUIT CS (COMM)/335/2025 24-04-2025 BENTLEY SYSTEMS INC. Vs MR 0818061242 JAARSHIA@SAIKRIS Y5769
IMANISH SANWALKA AND ORS BEHL [HNAASSOCIATES.C
oM
[EXECUTION PETITION Ex.COMM - Award by Arb.[26-04-2025 SHREE GOPAL GUPTA Vs M/S[SH. AMAN[7230812125 IAMOL_SHARMA@S l45771
Comm./19/2025 IAIMS SANYA DEVELOPERS PVTSIWASIYA INGPARTNERS.IN
LTD
ICOMMERCIAL SUIT CS (COMM)/349/2025 26-04-2025 LIVING MEDIA INDIA LTD VsSH. 7838390214 ISHAHRUKHEJAZ@ 45772
IDALMIA LIFE CARE PRIVATESHAHRUKH [HOTMAIL.COM
LIMITED [EJAZ
ICOMMERCIAL SUIT CS (COMM)/350/2025 26-04-2025 IAMBHA ELECTRIC STORE Vs S(SH.NITN JAIN [9810484224 INAJANDCOMPANY 5772
K .PROJECTS @GMAIL.COM
[EXECUTION PETITION Ex.COMM - Award by Arb.29-04-2025 SMFG INDIA CO. LTD. Vs RAJ|SH. KARAN9560099232 INOT PROVIDED U5744
Comm./20/2025 IKUMAR BAMBA ICHHIBBER
32 ISH. BHUPESHSOUTH- 22 [Execution Petition EXECUTION 01-05-2025 IM/S S CHAND AND CO. LTD. VSRAJESH 9810195013 kumarrajeshadv@yahf11-04-2025
[KUMAR [EAST (COMM.)/165/2025 IMR. ATIF SAID KUMAR loo.com
ICommercial Suit CS (COMM)/361/2025 01-05-2025 ZIVORE APPAREL PVT. LTD. VSANIL SHARMA [9899123578 larpitsharmaadvocate |24-04-2025
M/S AA LOGISTICS SOLUTION| @gmail.com
JAND ORS.
ICommercial Suit CS (COMM)/362/2025 01-05-2025 IMS. DEEPALI GOYAL Vs INDIAN[SANJAY 9873479585, ssclawfirm@gmail.co [28-04-2025
OIL CORPORATION LIMITED ANDISEHGAL m.
ORS.
ICommercial Suit ICS (COMM)/366/2025 02-05-2025 LG ELECTRONICS INDIA LTD. VsNaveen Chandrajg810078786 naveenchandra502@ [30-04-2025
IMOHIT AGGARWAL lgmail.com
ICommercial Suit CS (COMM)/367/2025 02-05-2025 IMECCANICA DRILLMASTERS VsRohit Taneja 9810945207 ustjurisofc@g_mail.c [29-04-2025
SRM CONTRACTORS LTD. AND| lom
ORS.
[Execution Petition [EXECUTION 03-05-2025 ICANARA BANK Vs PAWAN KUMAR[Eshu Chaudharylg7 11275697, leshuadvocate@gmail.[25-04-2025
(COMM.)/171/2025 JAND ORS. icom
[Execution Petition EXECUTION 03-05-2025 CANARA BANK Vs MITESH[Eshu Chaudharyjgy 11275697, leshuadvocate@gmail.[25-04-2025
(COMM.)/172/2025 IVERMA lcom
ICommercial Suit CS (COMM)/377/2025 03-05-2025 ICONTRANS CARGO PVT. LTD. VSSAHIL 0015668564 ABIIIMANYU@ASPA| 01-05-2025
SHARADDHA SABURI IMPORTMMAHAJAN RTNER.IN
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JAND ORS.

ICommercial Suit CS (COMM)/386/2025 06-05-2025 CENTRAL BANK OF INDIA Vs|Vishwanath 9990182901 vptiwariadvocate@g |05-05-2025
ILAXMI JHA prasad Tiwari Imail.com
ICommercial Suit CS (COMM)/387/2025 06-05-2025 IAMBHA ELECTRIC STORE (TAKENitin Jain 9999650755, Inajandcompany@gm [03-05-2025
OVER BY A.N. ELECTRICALS) Vj lail.com
INORTH SELECT ENGINEERS
IPRIVATE LIMITED
ICommercial Suit ICS (COMM)/394/2025 07-05-2025 M/S NAKSH JEWELLERS Vs RISHIANSHUL 9811734565,8 pramodahujaadv4@g [16-04-2025
SEHDEV AND ANR. SHARMA Imail.com
ICommercial Suit CS (COMM)/397/2025 08-05-2025 IASHOK KUMAR CHHABRA VSSIDDHARTH [801-027-0087 siddharthjain@jslaw.ij06-05-2025
WALMAN INFRA AND ENERGYJAIN In
IPVT. LTD.
ICommercial Suit CS (COMM)/404/2025 13-05-2025 M/S REMSON PRIMEHimanshu 0818981831 lhimanshu.nagpal11@ |08-05-2025
[TECHNOLOGIES PVT. LTD. Vs M/S[Nagpal lvahoo.in
IPUNJAB ELECTRICALS
[Execution Petition EXECUTION 14-05-2025 M/s Shree Nursingsahay[Vidur Kamra 9818636833 office.advocate.saniee|09-05-2025
(COMM.)/182/2025 Mudungopal Engineers Pvt. Ltd. Vs v@gmail.com
Mrs. Anuradha Prop. Akay Electrical
ICommercial Suit CS (COMM)/409/2025 14-05-2025 CANARA BANK Vs CHANDAN|[Eshu Chaudhary/gg 1 0482995 lankirisinghbhadana [10-05-2025
IKUMAR @gmail.com
[Execution Petition [EXECUTION 15-05-2025 M/S P. K. ENTERPRISES Vs M/SlLalit Kumar 8860986688 info@lalitkumarlawofl12-05-2025
(COMM.)/184/2025 BLUE LEAF CORPORATION AND fices.com
ORS.
ICommercial Suit Misc DJ/547/2025 15-05-2025 Harbhajan Singh Bagga Vs M/s. ShivlPromila kapoor (9811106945 [promi.shanna@gmail [14-05-2025
|Associates L.com
ICommercial Suit CS (COMM)/422/2025 17-05-2025 [EXCEL PACK PVT. LTD. Vs R.S|Rishabh Kapur [7042181838 Imail @rishabhkapur.c(12-05-2025
IFOODS INDUSTRIES lom
ICommercial Suit CS (COMM)/423/2025 17-05-2025 ISHRI JOGINDER SINGH BEDI VsDhananjay 0811048342 singhlawof11ces(a)gm{i5-05-2025
ISHRI PANKAJ MALIK AND ORS. [Sehrawat nil.com
[Execution Petition EXECUTION 19-05-2025 ISTATE BANK OF INDIA Vs SHRISuchita Dixit (8896932838 lagnihotrisuchita@gm [16-05-2025
(COMM.)/192/2025 JASPREET SINGH lail.com
[Execution Petition [EXECUTION 19-05-2025 ONE 97 COMMUNICATIONS LTD/Hardik Vashisht9871102052, IManish@kdatta .in  |16-05-2025
(COMM.)/193/2025 Vs MANI IMPALA M3 MOVIEZ
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(COMM.)/168/2025

LIMITED Vs SATYAJEET SINGH

[Execution Petition EXECUTION 19-05-2025 ONE97 COMMUNICATIONS LTD/Hardik Vashisht9871102052, IManish@kdatta .in  |16-05-2025
(COMM.)/194/2025 Vs ALERTBOX VENTURES PVT|
LTD.
ICommercial Suit OMP (I) (COMM.)/42/2025 [20-05-2025 IDFC FIRST BANK LTD. Vs RAM [SANJEEV 0717028845 litigation@srcslegal.c | 26-04-2025
ICHANDER PATHAK jom
ICommercial Suit CS (COMM)/430/2025 21-05-2025 IM/S INDOSPIRIT DISTRIBUTION|Karan Gupta 0729202222 ka 19-05-2025
ILTD. Vs NAMOSHREE ran(a)kgvslcgal.com
IMARKETING PVT. LTD.
ICommercial Suit OMP (COMM.)/42/2025 23-05-2025 IMR. SRIRAM RAGUNANDHANAN[Ramesh Babu (9818946602 kumarrakesh41@redi [22-05-2025
Vs KOTAK MAHINDRA PRIME ffmail.com
ILTD. AND ANR.
ICommercial Suit ICS (COMM)/442/2025 23-05-2025 ISTAR PROPWELL PRIVATERahul Saxena 9873319883 rslrnrnrn(c{lemcruldl21-05-2025
ILIMITED Vs MOHAMMAD HAMID law.in
ICommercial Suit CS (COMM)/443/2025 23-05-2025 IMANTU  MANDAL Vs  MS/Chandra 0810209981 legal.shebang@gmail.| 21-05-2025
IVAISHALI Shekhar Yadav lcom
ICommercial Suit CS (COMM)/449/2025 24-05-2025 BANK OF BARODA Vs UMESHIANSHUMAN (9990042642 ianshumanadv@gmai| 23-05-2025
IPRASAD ISRIVASTAVA l.com
ICommercial Suit CS (COMM)/454/2025 26-05-2025 SH. SHIV DUTT Vs M/S VEERShivom Garg (9650920980 -~ 24-05-2025
IVASU EXPORT PVT. LTD.
ICommercial Suit ICS (COMM)/455/2025 26-05-2025 TRANSLUMINA THERAPEUTICS[Nidish Gupta 9910169360 lanjaneya.credence@g23-05-2025
IPVT. LTD. Vs MR. PUNIT KALIA Imail.com
ICommercial Suit ICS (COMM)/463/2025 20-05-2025 IASHOK KUMAR MARWAH Vsfsurinder goel (9810100554 s.goel6@yahoo.com [28-05-2025
IANINDYA JOARDAR
[Execution Petition [EXECUTION 131-05-2025 IM/S RISHI PACKAGING Vs SH/ANUJ KUMARQ9910271427 lcsanujsolanki@gmail.[29-05-2025
(COMM.)/215/2025 INIHIR JATIN BHAI SHAH SOLANKI lcom
33 MS. NEERASOUTH- CS (COMM)/360/2025 01-05-2025 IAMBHA ELECTRIC STORE (TAKE[Nitin Jain 9999650755, Inajandcompany@gm [28-04-2025
IBHARIHOKE, [EAST OVER BY A.N. ELECTRICALS) Vs lail.com
IDISTRICT M/S  GAURAV  CIVIL  AND
JUDGE(COMMERCI INTERIOR CO.
AL COURT) EXECUTION 01-05-2025 ILENSKART SOLUTIONS PRIVATEpuneet bajaj 981 17009'78 bajaj.bajaji128 30-04-2025

(@gmail.com
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ICommercial Suit ICS (COMM)/368/2025 02-05-2025 BENTLEY SYSTEMS AND ANR. VsAnkur Katyal (9811809439 lankurkatyal @asklegalo1-05-2025

IGOODLAND SURVEYS PVT. LTD. .co.in

EXECUTION 03-05-2025 BEC CONDUITS PRIVATESAAKAAR 0811600007 rifo@saakaarsardana.{30-04-2025

(COMM.)/173/2025 LIMITED Vs S R ENGINEERINGSARDANA lcom
IAND ORS

ICS (COMM)/378/2025 03-05-2025 M/S IDEAL PERIPHERALS ANDVivek Kumar [7004535421 ladvocatevks.001@gm [21-04-2025
SYSTEMS Vs M/S MSM| lail.com
IPERIPHERALS POINT

CS (COMM)/379/2025 03-05-2025 SUDHIR KUMAR Vs MONIKArakesh mittal 9999303080 officerakeshmittal@g | 30-04-2025
IMAKKAR AND ORS. Imail.com

ICS (COMM)/381/2025 03-05-2025 CHANDAN KUMAR CHAUDHARY|Dayanand 9971057511 ladvdnpandey@gmail.|30-04-2025
Vs RINKI JHA Pandey lcom

Misc DJ/517/2025 03-05-2025 ISUPARSHVA SWABA (1) LTD. VsPriyankar 7982643096 ladv.priyankartiwary |02-05-2025
IBHAVINBHAI NARANBHAITiwary (@gmail.com
IPATOLIYA AND ORS.

Misc DJ/518/2025 03-05-2025 IM/S ANEJA REALTY PVT. LTD. VSROHIT GUPTA [7042621255 llawoffices.gla@gmail.|01-05-2025
IMR. MANOGYA AGRAWAL lcom

[EXECUTION 14-05-2025 IRAHMAT ALI Vs Jamil Ahmad IMohit Kumar (9717153888 |- 09-05-2025

(COMM.)/183/2025

CS (COMM)/406/2025 14-05-2025 M/S SU IMPORT SERVICES PVT/ABHAY GUPTA [8860533820 svifassociates@eomai|12-05-2025
ILTD. Vs M/S SAM| l.com
INTERNATIONAL AND ORS.

CS (COMM)/407/2025 14-05-2025 IM/S WESTEND ENTERPRISES VsBAHULI 0811319485 lamritajhamb@chambj12-05-2025
IM/S PAISLEY DESIGN SOLUTIONS[SHARMA ler20a.com

CS (COMM)/408/2025 14-05-2025 M/S TIRTH AGRO TECHNOLOGY[SUDARSHAN (9810132015 llegal @.unitedworld.c | 10-05-2025
PVT. LTD. Vs MR. VIRENBANSAL jo.in
IVINODBHAI PITHVA TRADING AS
IM/S TAJ INDUSTRIES

Misc DJ/541/2025 14-05-2025 M/S MAHAVIR PRASAD GUPTAAseem Mehrotrag8110 62351 mehrotra 11-05-2025
JAND SONS Vs SOUTH DELHI| laseem@yahoo.co.in
IMUNICIPAL CORPORATION

CS (COMM)/416/2025 15-05-2025 M/S VIKAS INDUSTRIAL MANSURENDER 0891823823 kaliramansurender@ [14-05-2025
IPOWER SOLUTION VSSINGH lgmail.com
INFORMATION TV PVT. LTD.
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[EXECUTION 16-05-2025 FAST FORWARD  LOGISTICS[SHIVAM 9654545855 legal @shivamsharma [14-05-2025
(COMM.)/187/2025 INDIA PVIT LTD Vs ORIONSHARMA Linfo
IEXPORTS
EXECUTION 16-05-2025 FAST FORWARD  LOGISTICS[SHIVAM 0654545855 legal @shivamsharma [14-05-2025
(COMM.)/188/2025 INDIA PVIT LTD Vs V SSHARMA L info
CHANDRASEKHAR
EXECUTION 19-05-2025 ISTATE BANK OF INDIA Vs RAJ|Suchita Dixit (8896932838 lagnihotrisuchita@gm [16-05-2025
(COMM.)/197/2025 KUMAR CHAUHAN lail.com
Ex.COMM - Award by Arb.21-05-2025 PUNJAB KASHMIR FINANCE VsMOHAN 9911110931 Imohan.s@mlcpartner{20-05-2025
Comm./27/2025 JAGDEEP SINGH KHERA SHYAM ~.in
CS (COMM)/431/2025 21-05-2025 [UNION BANK OF INDIA VsJitendraGarg (9810147621 jitendragargadv@gm [20-05-2025
IBHARTIYA ELECTRONICS lail.com
CS (COMM)/432/2025 21-05-2025 BANK OF BARODA Vs TARAQuaisar Ali 9999802592 laliquaisar 119-05-2025
CHAND AND ANR. 10@gmail.com
CS (COMM)/438/2025 22-05-2025 M/S GLOW TRADEX INDIA PVT{ATIN KUMAR (9958569293 ladv.jatinkumar@gma|20-05-2025
ILTD. Vs INDOSPIRIT BEVERAGES| fil.com
IPVT. LTD.
IM-Ex/31/2025 23-05-2025 ICOIM INDIA PRIVATE LIMITED VsVinay Bhardwaj [9953865303 ladvvinaybhardwa 22-05-2025
INTERNATIONAL PRINT O PA(Q j@gmail.com
LTD
CS (COMM)/445/2025 23-05-2025 M/S INDOSPIRIT DISTRIBUTION|Karan Gupta |9729202222 karan@kgvslegal.com[21-05-2025
LTD. Vs SARTAJ HOTELS
IAPARTMENTS AND VILAS PVT|
ILTD.
CS (COMM)/446/2025 23-05-2025 IMANTU MANDAL Vs AIP INDIA IT|IChandra 0810209981 legal.shebang@gmail.| 21-05-2025
ISOLUTIONS AND SERVICES (OPC)Shekhar Yadav lcom
IPVT. LTD.
EXECUTION 27-05-2025 IPRADEEP GANDOTRA Vs NATUREMADHURESH (9899676090 [Sabharwalnaman97@[26-05-2025
(COMM.)/211/2025 JAND NURTURE HEALTHCARE ICHAUDHARY lgmail.com
EXECUTION 27-05-2025 M/S LORD FINCAP LTD. VSSHEKHAR 8130267237 officeu;Zlasharma.in [24-05-2025
(COMM.)/212/2025 RVANTAGE MERCHANDISE ICHAUHAN
Ex.COMM - Award by Arb.31-05-2025 KOTAK MAHINDRA PRIME LTD Vs[Kushal Kumar (7009793548 Rishabh.eruditelegal |27-05-2025
Comm./31/2025 IMAYANK SHARMA (@gmail.com




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

CS (COMM)/468/2025 31-05-2025 IM/S MEGAMIND CONSULTANTSNITESH 9910086012; ad vshrey|29-05-2025
[PVT. LTD. Vs M/S GSTONE INFRAIKUMAR lgupta@gmail.com;
IPVT. LTD.

ICS (COMM)/469/2025 131-05-2025 IM/S UNIONTEX INDIA PVT. LTD.[TANIYA 0891560587 IMAIL@AEQUITASL [29-05-2025
Vs M/S CI MODULAR SYSTEMMADAAN I[EGAL.IN
IPVT. LTD.

Misc DJ/606/2025 31-05-2025 MTRILOK KUMAR JHA Vs INDUDhruv Sharma [8587030456 idhruv 29-05-2025
SHARMA la"Wfac@vahoo.co111
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34 IMS. NIRJA BHATIA,| ICS (comm) 371/2025 01.05.2025 lAmbha Electric Store Vs M/S SainiNitin Jain 9999650755 Inujandcompany@gm [29.04.2025
ILD. DISTRICT|EAST Brothers ail.com
JUDGE
(COMMERCIAL
ICOURT-07)DIGITAL ICS (comm) 372/2025 01.05.2025 Strive Biocorp Pvt Ltd Vs ClevergeneAnkur ~ Kumarj9205318423 vidyarthiarun @gmail [26.04.2025
ISOUTH-EAST, Biocorp Vidhyarthy com
ISAKET COURT
ICS (comm) 370/2025 02.05.2025 Giant Rocket Media Vs HungamaDushyant 0013173324 IBHARGAVALEGAL [30.04.2025
Digital Bhargava @GMAIL.COM
[Execution 22/2025 02.05.2025 |Affle 31 Limited Vs Ankit Prasad IAbhishek Ghai 8377090210 laghai@luthra.com  [25.04.2025
ICS (comm) 388/2025 03.05.2025 ISwarn Project Vs NavairKrishan palo810435717 kpmaviandassociates [01.05.2025
International Mavi (@gmail.com
[Execution 176/2025 05.05.2025 Prakash & Sons Vs HansaflonKapil Kher 9891072729 lanilkher@gmail.com [18.04.2025
Buildcon
ICS (comm) 385/2025 05.05.2025 IM/S ABB India Vs EngeneeringRohit Shukla [9891483988 rshukla.actlegal@gm [24.03.2025
Project lail.com
ICS (comm) 302/2025 06.05.2025 IJAmbha Electric Store Vs M/S SainilNitin Jain 9999650755 nitinjain.suzok@gmail03.05.2025
Brothers l.com
IMISC DJ(comm) 544/2025 14.05.2025 IM/S AKG Plastics Vs Abhay TradingRahul Kumar (9310972268 rahulcklaw@gmail.co [14.05.2025
Co. Im
IMISC DJ(comm) 548/2025 15.05.2025 Grand Slam Fitness Pvt. Ltd. VsO.P. Faizi 9810077771 laashishadvocate@gm [15.05.2025
INBCC India Itd. lail.com
IMISC DJ (comm) 556/2025 16.05.2025 Seperior aircon Pvt.Ltd. Vs SpicetrixApurv Parashari (8700451010 linfo@malawoffices.in(14.05.2025
[Engineering
ICS (comm) “19/2025 16.05.2025 M/s High Five Global Networks VsSisir Kumar 8808898964 ppglegal@ppglegal.cof10.05.2025
M/S MY MOBIFORCE m
IOMP(1) (Comm) k5/2025 20.05.2025 IDFC First Bank Limited VsSanjeev Pathak (9717028845 litigation@srcslegal.c [26.04.2025
Rajkumar lom
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IOMP(1) (Comm) k6/2025 20.05.2025 IDFC First Bank Limited Vs RajeshiSanjeev Pathak (9717028845 litigation@srcslegal.c [26.04.2025
|Arora lom
IOMP(1) (Comm) kW7/2025 20.05.2025 IDFC First Bank Limited VsSanjeev Pathak (9717028845 litigation@srcslegal.c [26.04.2025
[Ramandeep Singh om
[Execution (Comm) 26/2025 21.05.2025 Cars 24 Services Pvt.Ltd. Vs DNARohit Gupta 7042621255 llawoffices.gla@gmail.[17.05.2025
|Architects lcom
ICS (Comm) k33/2025 21.05.2025 Ms. Sabena Puri Vs The New IndialNavneet Goyal [9811224831 navneetgoyal.adv@g [19.05.2025
|Assurance Co. Ltd. Imail.com
[Execution (Comm) 29/2025 22.05.2025 State Bank of India Vs Phool Singh [Suchita Dixit (8896932838 lagnihotrisuchita@gm 17.05.2025
lail.com
[Execution (Comm) 203/2025 22.05.2025 State Bank of India Vs Ashok Kumar [Suchita Dixit (8896932838 lagnihotrisuchita@gm 17.05.2025
lail.com
[Execution (Comm) 204/2025 22.05.2025 State Bank of India Vs Bikesh Singh [Suchita Dixit (8896932838 lagnihotrisuchita@gm 17.05.2025
lail.com
[Execution (Comm) 205/2025 22.05.2025 State Bank of India Vs Khumukcham|Suchita Dixit (8896932838 lagnihotrisuchita@gm 17.05.2025
Surender Singh lail.com
[Execution (Comm) 206/2025 22.05.2025 State Bank of India Vs Dileep Singh [Suchita Dixit (8896932838 lagnihotrisuchita@gm 17.05.2025
lail.com
ICS (comm) k40/2025 22.05.2025 ISMC Corporation (India) Vs M/SSandeep 9911600600 sandeepsharmas005 [17.05.2025
IArrowtek Robotic Sharma 00 @gmail.com
IMISC DJ(comm) 580/2025 23.05.2025 Infosys Limited Vs  SoftwarelArjun Syal 0873136938 syalandcompany@gm07.05.2025
[Technology Park of India lail.com
ICS (comm) K53/2025 24.05.2025 IM/S Darsh Plastics Vs Jyoti Dhupar |Ashutosh kumar8285356804 lashutshlex@gmail.co [07.05.2025
Pandey Im
ICS (comm) k50/2025 24.05.2025 Mantu Mandal Vs Ms. Roshni IChandra 0810209981 legal.shebang@gmail.[23.05.2025
Shekhar Yadav lcom
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I[HOSPITAL& OTHER

[Execution (Comm) 209/2025 24.05.2025 State Bank of India Vs Raj Kumar  |Rani Bhardwaj (9643680913 rbhardwajassociate@ [22.04.2025
lgmail.com
IMISC DJ(comm) 587/2025 26.05.2025 Arun  Industries Vs  HuaweilArvind Dhingra [9810308483 larvind.dhingra.advoc [24.05.2025
[Telecommunication late@gmail.com
ICS (comm) k62/2025 28.05.2025 |Airtech  Electrovision Vs M.K/Sagrika Wadhwal8527531588 sagrikaw@gmail.com [26.05.2025
[Enterprise
ICS (comm) kW64/2025 29.05.2025 IM/S Harvel Agua India Vs M/SVikas Dudeja 9810906618 vikas.dudeja.adv@gmf13.05.2025
Kabra Extusion Technik lail.com
ICS (comm) k65/2025 29.05.2025 Chandan Kumar Chaudhary VsDayanand 9971057511 ladvdnpandey@gmail.|30.04.2025
|Alpha Shope Pandey com
[Execution (Comm) 30/2025 20.05.2025 Superior Agro Crops Vs NationalJaspreet Singh (9899641617 jaspreetlaw@gmail.co|09.05.2025
|Agriculture Cooperative m
[Execution (Comm) 213/2025 30.05.2025 Sanjay Jain Vs Alpere Technologies |Amit Kumarng871291420 jurisprudenceo11@g [29.04.2025
Singh Imail.com
[Execution (Comm) 214/2025 130.05.2025 IVipin Vs S&S Surgicare Pvt.Ltd. iGagan Kumar8860538313 lgagankumarsinghal@[27.05.2025
Singhal lyahoo.com
ICS (comm) k70/2025 31.05.2025 One 97 Communiations Limited VsShristi 9910634753 s.dhoundiyal @saikris [29.05.2025
[Prakash Chitra Mandira & Ors. Dhoundial lhnaassociates.com
ICS (comm) k71/2025 31.05.2025 Harish Chand Sharma Vs M/S SiyaHimanshu 9910843431 lhimanshusharmaadb [29.05.2025
[Ram Enterprises Sharma s@gmail.com
35 SH. RAJ KUMARSOUTH- 39 BlockIi [EX COM 160/2025 01.5.2025 IMOHD SHARIF KHAN VS MS P&G[VIKRAM 9990260002 INA 24.04.2025
TRIPATHI, [EAST IENTERPRILS ICHAUDHERY
IDISTRICT
JUDGE(COMMERCI
AL COURT)
[EX COM 162/2025 01.05.2025 LALA RAM VERMA VS MS BLISSAJAY TIWARI [9350804886 lajaytiwariadvocate3o [15.04.2025

(@rediffma.com
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363/2025 01.05.2025 LAMBHA ELECTRONIC STORENITIN JAIN 9999650755 Inajandcompany@gm [30.04.2025

[TAKE OVER VS ... ail.com

ICS COM 364/2025 01.05.2025 LAMBHA ELECTRONIC STORENITIN JAIN 0999650755 najandcompany@gm [30.04.2025
[TAKE OVER VS ... lail.com

MISS DJ 508/2025 01.05.2025 IANIL SINGH SHEKHAWAT VSR.N.Pareek (9310804503 IRAVI58822GMAIL.C 24.04.2025
RPCH LOGISTIC OM

IR TTI APPLE 03/2025 02.05.2025 IAMARJEET SINGH CHIMNI VS [AMARJEET 9560400778 INA 02.05.2025
[PUBLIC INFORMATION OFFICERR|SINGH

ICS COM 376/2025 02.05.2025 IMA BHARAT PET LIMITED VSNEERAJ 0811267045 [Info@juslawofficers.c|29.04.2025
[PUBLICINFORMATION OFFICER |GUPTA om

ICS COM 380/2025 03.05.2025 ICANARA BANK VS CHANCHALADEEPANJALI (8390227354 [deepanjalch@gmail.c [24.04.2025
GARG ICHOUDHARY om

ICS COM 382/2025 05.05.2025 MS MOGLI LABS VS REKHA[TARUN VARMA|9871495838 cstarunverma@gmail [03.05.2025
GOWWAMI & ANATHER .com

OMP COM k1/2025 13.05.2025 [UNION OF INDIA VS MAHIPALJAJAY KUMAR (9910960903 lajaykumarady9 07.05.25
SINGH @gmail.com




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

181/2025 14.05.2025 IMITTAL PORTFOLIOS V/S TANEJAK 0038090848 linfo@kelcllp.com 10.05.25
ICHATTERJEE
LEGAL
ICONSULTANTS
[EX COM 185/25 16.05.25 ISTATE BANK OF INDIA V/S LALASUCHITA 8896932838 gnihotrisuchita2gmai |09.05.25
RAM DIXIT l.com
ICS COM K18/25 16.05.25 INFINITE AQUA V/ GOLDEN PRAMOD 0891683577 ladvocatepramoddube 13.05.25
DUBEY 14@gmail.com
[EX COM k15/25 15.05.25 IDR. PRADEEP V/S FITJEE SANGHI &011-42175413-15 [delhi@sanghi.co 08.05.25
ICOMPANY
ICS COM K14/25 15.05.25 IVINOD GUPTA V/S PLATINUM JAURUM JURIS (9711953699 laurumjurisofficial @g [07.05.25
Imail.com
MISS DJ 563/2025 19.05.25 ZASHED FASHION TECH PVT VSA & M Legal 0818616958 IATULAHUJA.ADV@ [17.05.25
IMS CK EXPORTEN IGMAIL.CON
MISS DJ 573/2025 20.05.25 RCPL  LIGISTIC VS BHAVYAATUL AHUJA [9999000954 IATULAHUJA.ADV@ [10.05.25
ISALES& ANATHER IGMAIL.CON
CS COM U35/2025 21.05.2025 INDOSPRIT DISTRIBUTION VSKARAN GUPTA 9729202222 karan@ kav legal.com20.05.2025
IASHOK TECKCHAND GULRAJANI




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER NAME VS

RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-
ID FILING

KOTAK MAHINDRA PRIME

BHALLA

202/2025 22.05.2025 SBIVS DAMODARO BHATI SUCHITA 8896932838 lagnihotrisuchitra@ [16.05.2025
DIXIT lgmail.com
ICS DJ 578/2025 22.05.2025 INISHU GHEI VS P.B INDIA PVT  [[MRAN ALI 0212696986 imran. 21.05.2025
hrin@gmail.com
ICS COM kU48/2025 k5800 IMS KURSEONG INTERNATONALIYASHWANT (9205638669 office@ysalaw.in 22.05.2025
VS SMT SUMITRA SINGH
ICS COM k51/2025 24.05.2025 IAVION NETWORK V/S CYBERSEC [ANISHA 8287137491 contact.shepherdlaw [22.05.2025
IMATHUR @gmail.com
ICS DJ 586/2025 26.05.2025 IBANSAL BUILDMART S S BHATI 9971378915 Iss 13.05.2025
bhati@sribasalegal,co
Lin
[EX COM 459/2025 27.05.2025 IDR. TUSHAR V/S M/S AIRWORTH |[SHOBHNA 9971220936 contact@advocatema [23.05.2025
[TAKIA lvank.in
ICS COM kh60/2025 28.05.2025 IMS DELTAN CABLE VS MS NTPCIVARUN 0811499378 varun@qamaruddin.i27.05.2025
ILIMITED & ANTHER INISCHAL In
ICS COM k3/2025 28.05.2025 DATA STATE TECHNOLOGI VSYAJUR 9711009378 ladv.yajurbhalla @27.05.2025

lgmai,com




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER

RESPONDENT NAME

NAME VSADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-

ID

FILING

k9/2025 29.05.2025 IYES BANK VS SONU PAWAR 703037880 singhanjana@gmail [28.05.2025
SINGH ICom
ICS COM k466/2025 20.05.2025 IMS JKM INFRA PROJECT VS GSPSHASHWAT 9871383136 shashwat2aedolnashg[28.05.2025
IPILING CONSTRUCTION PVT [TRIPATHI lal.con
ICS DJ 578/2025 130.05.2025 INISHU GHEI VS P.B INDIA PVT IMRAN ALI 0212696986 imran. 21.05.2025
hrin@gmail.com
MISS DJ 573/2025 30.05.25 RCPL  LIGISTIC VS BHAVYAATUL AHUJA (9999000954 ATULAHUJA.ADV@ [10.05.25
ISALES& ANATHER IGMAIL.CON
136 ISH. PITAMBEREAST 209 ICS COMM 74 1180/2025 01-05-2025 PUNJAB AND SIND BANK VSSH VIKRAMI9811244209 vikramgola2010@gm [01.05.25
IDUTT, DISTRICT] IVINITA SADH IGOLA lail.com
JUDGE
(COMMERCIAL
ICOURT) 209 ICS COMM 74 1181/2025 01-05-2025 RISHI BANSAL VS SOFIA BOOK|SH K. K|9811764624 lkkmalhotratoo@yah [01.05.25
WORLD IMALHOTRA joo.com
209 ICS COMM 74 1194/2025 02-05-2025 IBANK OF BARODA VS ABHISHEKMS SUDHA{9899913203 ladvsudhashukla@gm |02.05.25
SHARMA SHUKLA lail.com
209 IOMP COMM 78 1208/2025 03-05-2025 SEEMA KHANNA VS FTCASH[SH YASHDEEP9716404604 thejurisaegis@gmail. [03.05.25
IFINANCE PVT. LTD. CO. SETHI lcom
209 ICS COMM 74 1222/2025 05-05-2025 IKONRAD ADENAUER STIFTUNGSSH SHANKERQ711699725 lawchambers@ankitr (05.05.25
IVS MANISH KUMAR JHA SEHGAL oy.in
209 ICS COMM 74 1225/2025 05-05-2025 ISTATE BANK OF INDIA VS SACHIN]MS  SUCHITA[8896932838 lagnihotrisuchita@gm 05.05.25
IAGARWAL DIXIT lail.com
209 ICS COMM 74 1257/2025 07-05-2025 ICHINTAMANI FINLEASE LTD. VSSH V. K. SINGH|9810144934 vrijesh.k.singh@gmai|07.05.25
JATIN KATHURIA l.com




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER NAME VS

RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-
ID FILING

IDEVELOPERS

KUMAR
AULUCK

209 ICS COMM 74 1266/2025 08-05-2025 KAMAL KISHORE VS MCD SH MUKESH/9868761320 Imukeshsharmaadvys [08.05.25
SHARMA (@gmail.com
209 JOMP COMM 73 1267/2025 08-05-2025 SURYODAY SMALL FINANCESH AMIT|9990659331 kmpspartner@gmail. |08.05.25
IBANK LTD. VS SK CHANNA KUMAR SINHA lcom
209 ICS COMM 74 1278/2025 09-05-2025 A MISHRA VS DENASA BUILDCON|SH AMITj9910082777 lamittyagi@aadyalegal09.05.25
ITYAGI L.com
209 ICS COMM 74 1279/2025 09-05-2025 QUALITY HP FILL POINT VSSH SAGAR9868538516 sagarchauhan.legal@ |09.05.25
IDIAMOND TRANS LOGISTICSCHAUHAN lgmail.com
ILTD.
209 ICS COMM 74 1290/2025 13-05-2025 IBANSAL SALES CORP. VS SHEEBA[SH ABHISHEK9810400291 lgnaggarwal.co@gmaili13.05.25
WOOD CRAFT IAGGARWAL L.com
209 ICS COMM 74 1369/2025 16-05-2025 ISTATE BANK OF INDIA VS NISHA [SH VIJAY|9810210832 vijayprakashg682@g [16.05.25
PRAKASH Imail.com
209 JOMP COMM 78 1387/2025 20-05-2025 IMANOJ TIWARI VS SUNDARAMISH PIYUSH|8860459079 biogbgsblock@gmail.l19.05.25
IFINANCE LTD PAHUJA lcom
209 ICS COMM 74 1388/2025 20-05-2025 REAL INNERSPRINGISH  GAUTAM/9810246265 legal.gautamdutta@g [19.05.25
TECHNOLOGIES PVT. LTD. VSDUTTA Imail.com
IHOTEL PRANAMINN PVT. LTD.
209 ICS COMM 74 1487/2025 29-05-2025 IDOST FINCAP PVT. LTD. VSSH B. B.)9891887145 bankebiharisharma@ [29.05.25
INARAYAN SHARMA rediffmail.com
209 ICS COMM 74 1500/2025 20-05-2025 IVANI INFOTECH VS MKBPSH 0899674778 bhupendrasinghg809[29.05.25
ISERVICES PVT. LTD. BHUPENDRA 67@gmail.com
SINGH
209 ICS COMM 74 1507/2025 130-05-2025 [UCO BANK VS SATYA KUMARISH YOGESH|9968067667 ladv.yogeshsharma121(30.05.25
IPICHKA KUMAR (@gmail.com
SHARMA
37 IMS. RUBY ALKA[EAST 101 ICS COMM 74 1209/2025 03-05-2025 ISTATE BANK OF INDIA VS KAPISMS  SHALINI9899408618 shaliniupdhyay.advoc|03.05.25
IGUPTA, DISTRICT] IGULATI INTERNATIONAL [UPDHYAY late@gmail.com
JUDGE
(COMMERCIAL
ICOURT) 101 ICS COMM 74 1260/2025 08-05-2025 OSWAL MEGA SALE VS ADHIM|SH MOHIT(9999903936 Imohitauluck@gmail.clo7.05.25

jom




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

RESPONDENT NAME

OFPETITIONER NAME VSADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-

ID

FILING

ICS COMM 74 1268/2025 08-05-2025 IUCO BANK VS ABHISHEK SINGH [SH YOGESHI9968067667 ladv.yogeshsharma121|08.05.25
KUMAR (@gmail.com
SHARMA
101 ICS COMM 74 1288/2025 - ILAKSHYA INTERNET PVT. LTD. VSMS SWATI[7838393940 swati@zealattorneys. [13.05.25
IPREM SAGAR GUPTA ICHANANA lcom
101 ICS COMM 74 1300/2025 14-05-2025 RUDRA ASSOCIATES VS[SH SANDEEP9991877774 sandeep @jurislexum. [13.05.25
INAVNIRMAN CO OPERATIVEMISHRA lcom
IGROUP HOUSING SOCIETY
101 ICS COMM 74 1301/2025 14-05-2025 IRUDRA ASSOCIATES VS MILANISH SANDEEP9991877774 sandeep @jurislexum. [13.05.25
IVIHAR CGHS LTD. IMISHRA lcom
101 ICS COMM 74 1359/2025 16-05-2025 STATE BANK OF INDIA VSSH VIJAY|9810210832 vijayprakashg682@g [16.05.25
SANDEEP KUMAR [PRAKASH Imail.com
101 ICS COMM 74 1389/2025 19-05-2025 [UPTODATE PLASTIC AND[BSK LEGAL 09811177238 sanjaykchadha@bskl {19.05.25
IPACKAGINS PVT. LTD. VS B V| legal.org
ISQUARE PACKAGING PVT. LTD.
101 ICS COMM 74 1390/2025 19-05-2025 IBANSAL SALES CORPORATION VSISH ABHISHEK9810400291 lgnaggarwal.co@gmaill19.05.25
IANIS AHMED IAGGARWAL .com
101 ICS COMM 74 1396/2025 19-05-2025 SHUBHAM AGGARWAL VSSH ATISH[7827471083 latishsahni@gmail.co [19.05.25
CHOLAMANDALAM INVESTMENTKUMAR Im
IAND FINANCE COMPANY LTD.
101 ICS COMM 74 1419/2025 21-05-2025 IAMIT INTERIORS VS LAADRO GCSH RAMAN9899479539 ramanadvocate2601 [21.05.25
[PVT. LTD. KUMAR SINGH @gmail.com
101 ICS COMM 74 1436/2025 23-05-2025 [ROHIT JAIN VS MANISHA BERI  [SH SUNILj9837387169 sharma.sunildutt1i0@ [23.05.25
DUTT SHARMA| lgmail.com
101 ICS COMM 74 1446/2025 24-05-2025 HDFC BANK LTD. VS RANVIJAY|SH AJAYp811740125 virtuous.people@gmaj24.05.25
SINGH JUPPAL fil.com
101 ICS COMM 74 1449/2025 24-05-2025 IVIKARAM SINGH YADAV VSSH BRAHMAQ868364837 bdsharmaadvig6@g [24.05.25
ISAMIR KRISHNA DUTT SHARMA Imail.com
101 ICS COMM 74 1450/2025 24-05-2025 INARESH SINGH YADAV VS SAMIRSH BRAHMA/9868364837 bdsharmaadvig6@g [24.05.25
KRISHNA DUTT SHARMA| Imail.com




S.NO COURT

DISTRICT COURT ROOM
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CASE NUMBER
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FILING

101 ICS COMM 74 1467/2025 27-05-2025 IBANK OF BARODA VS HARSHITAISH 8130237770 shailender.sisodia@g [27.05.25
IPANCHAL SHAILENDER Imail.com
SINGH
SISODIA
101 ICS COMM 74 1477/2025 28-05-2025 PUNJAB NATIONAL BANK VSSH NITIN|9958986363 linfo@knowlex.in 28.05.25
SHREYA RAJU IGARG
101 ICS COMM 74 1480/2025 28-05-2025 THE NANITAL BANK LTD. VSSH ALOKl9675678910 lalokmpi@gmail.com [28.05.25
IPRDP HOSTELS PVT. LTD. IMOHAN
101 ICS COMM 74 1510/2025 130-05-2025 I[ESPAN INFRASTRUCTURE VSSH RAJESH|9810605435 rajeshsharma638@g [30.05.25
IBIRJU KUMAR Imail.com
SHARMA
101 ICS COMM 74 1521/2025 31-05-2025 PULL MAC MACHINES PVT. LTD.,SH AAYUSH|8447023561 syedbilallpig@gmail. [31.05.25
IVS VISHVAKARMA ENGINEERINGPARANJPE lcom
WORKS
38 ISH. SANJEEVINORTH INORTH EAST 201, New Building KKD [Execution(Comm.) 138/2025 01-05-2025 IMegh MeditechiJ ITENDER 8700146852
[KUMAR [EAST Pvt IKUMAR
IMALHOTRA, LtdVsSeaways
IDISTRICT JUDGE Shipping  and|
(COMMERCIAL)-01 [--do-- L--do-- C.S.(COMM) 64/2025 03-05-2025 Rakesh IJANULATA 0891177364 IN/A
vermaVsPRANE [KASHYAP
SH KUMAR
---do-- l--do-- [Execution(Comm.) 139/2025 03-05-2025 IMR ANILJAGRITI JAIN 8527506427 LAWFIRM@U
KUMAR PROP| INSOLVEDLE
IOFM/S ESSAY| GAL.COM
SPORTS AND
---do-- I--do-- [Execution(Comm.) KWo/2025 03-05-2025 IMR SUNIIJAGRITI JAIN 8527506427 LAWFIRM@U]|
KUMAR PROP| INSOLVEDLE
IOFM/S AVS GAL.COM
IMANUFACTUR
---do-- I--do-- OMP(COMM) 13/2025 05-05-2025 IMANOJ IKAMAL RAJI8860459079 Iblogbgsblock
TIWARIVSM/S [SAXENA (@gmail.com
SUNDARAM
FINANCELTD
---do-- I--do-- C.S.(COMM) 65/2025 07-05-2025 IMR AMIT SONIJAGRITI JAIN 8527506427 LAWFIRM@U
ITHROUGH INSOLVEDLE
ITAR MANOJ| GAL.COM
KUMAR
---do-- I--do-- [Execution(Comm.) k1/2025 07-05-2025 Bindal SmeltingAMIT TIWARI 0818180025 IATANDA.ADV
Pvt Ltdthrough| @GMAIL.CO
AR Ms Komal| M
IGuptaVsElectro
---do-- I--do-- [Execution(Comm.) k2/2025 07-05-2025 IM/S DHAWANANUBHAV 0818977551
BOX
SHEETVsM/S
BABA



mailto:friendalawone@gmail.com
mailto:briiendra.adv79@gmail

S.NO COURT

[ __do--

DISTRICT COURT ROOM

CASE TYPE

L-do--

CASE NUMBER

[Execution(Comm.)

DATE
REGISTRATION

U3/2025

OFPETITIONER NAME
RESPONDENT NAME

07-05-2025

VSADVOCATE

JASHOK
INISCHALVSJIT
ENDER SINGH

ADVOCATE
MOBILE
NUMBER

ABHAY MOHAN|
SHARMA

ADVOCATE EMAILDATE OF E-

ID

[7011702973

FILING

do--

do--

[Execution(Comm.)

K4/2025

08-05-2025

SHIV  SHAKTI
PRODUCTS
LTDVSTHE
INEW INDIA|

JARTI SHARMA

0810186530

C—do—-

do—-

C.S.(COMM)

66/2025

09-05-2025

Anuj kumar
IGoswamiVsMuk
lesh Rana

IPRAVEEN
IKUMAR

9560749677

lpraveenkumar
president@gm
laiJ.com

—do--

do--

IMISC DJ

171/2025

13-05-2025

Zubaida
[KhatoonVsTHE
RELIANCE
WIOINFOCOMM,|

IFEROZ KHAN

9910574027

IN/A

C—do—-

do—

C.S.(COMM)

67/2025

13-05-2025

[IndiaVsAsha
land Ors.

ICentral Bank offKADAMBINI

IKUMAR MUDGIL

0871226784

kkmudgil2g@
lgmail.com,

—do--

do--

C.S.(COMM)

68/2025

13-05-2025

IndiaVsPuppy
land Ors

ICentral Bank off KADAMBINI

IKUMAR MUDGIL

0871226784

kkmudgileg@
lgmail.com,

C—do—-

do—-

C.S.(COMM)

69/2025

13-05-2025

[IndiaVsSuresh
[Kumar and Ors

ICentral Bank offKADAMBINI

IKUMAR MUDGIL

0871226784

kkmudgil2g@
lgmail.com,

do--

do--

C.S.(COMM)

70/2025

13-05-2025

Punjab and Sind|
BankVsShakunt
lala Devi And Or

IVISHWANATH
IPRASAD TIWARI

0990182901

—do--

do--

[Execution(Comm.)

KU5/2025

13-05-2025

STATE  BANK
IOF
INDIAVSANJAL
Il SHARMA

ISHIV TYAGI

0811059032

—do—-

do—-

C.S.(COMM)

71/2025

14-05-2025

STATE  BANK
IOF
INDIAVSVISHA
L TAVTIA

GOPAL CHANDY
ISHARMA

0810210832

C——do--

[—do--

C.S.(COMM)

72/2025

14-05-2025

STATE  BANK
IOF

INDIAVSVISHA
L. PROP M/S

GOPAL CHANDY
SHARMA

0810210832

—do—-

do—-

C.S.(COMM)

73/2025

14-05-2025

IM/S ANSHIKA|
BUILDTECHVs
M/S  FERRO
EDIFICE

IPRADEEP
CHAUHAN

9911121441

IPC326326@g
imail.com

—do--

[do--

[Execution(Comm.)

ku6/2025

14-05-2025

IM/S MUTHOOT]
FINCORP
LTDVSBALRAJ
SINGH

GYANVARDHAN
ISINGH

0711883579

ardhanslawfir
m@gmail.com



mailto:advabhaymohan@gmail.com
mailto:insightlegal99@gmail.com
mailto:advacate@pmail.com
mailto:shivtyagi1@gmail.com
mailto:vijayprakash9682@gmail.com
mailto:vijayprakash9682@gmail.com

S.NO COURT

DISTRICT COURT ROOM

[ __do--

CASE TYPE

L-do--

CASE NUMBER

[Execution(Comm.)

DATE
REGISTRATION

U7/2025

OFPETITIONER

NAME

RESPONDENT NAME

14-05-2025

VSADVOCATE

M/S MUTHOOT
FINCORP
LTDVSBINA

ADVOCATE
MOBILE
NUMBER

GYANVARDHAN
ISINGH

ADVOCATE
ID

9711883579

EMAILDATE OF E-

FILING

lardhanslawfir
m@gmail.com

do--

do--

[Execution(Comm.)

k8/2025

14-05-2025

[FINCORP
LTDVsSUBHAS
[H CHAND

IM/S MUTHOOT|GYANVARDHAN

SINGH

9711883579

ardhanslawfir
m@gmail.com

C—do—-

do—-

[Execution(Comm.)

K9/2025

14-05-2025

lcanara
bankVsVinod
[Kumar

[EASHU
CHOUDHARY

9711275697

—do--

do--

[Execution(Comm.)

50/2025

14-05-2025

IndiaVsBabita

State Bank offSUCHITA DIXIT

8896932838

C—do—-

do—

[Execution(Comm.)

51/2025

19-05-2025

IN D|
DISTRIBUTOR
IMAHADEVHP
IGAS

GURPREET KAUR|

9871203770

GKAURQ45@
GMA1L.COM

—do--

do--

OMP(COMM)

/2025

20-05-2025

IOF DELHIVSMS
RAM
KRISHANYUD

IGOVT OF NCTISATENDER

IKUMAR

0899428060

advsatender@
lgmail.com

C—do—-

do—-

C.S.(COMM)

74/2025

21-05-2025

IOF
[INDIAVSSANJA
Y SRIVASTAV

STATE ~ BANKGOPAL CHANDY

SHARMA

0810210832

do--

do--

[Execution(Comm.)

52/2025

21-05-2025

BROTHERSVs
M/S J M D
INDUSTRIES U

IM/S SANSKARJITENDER

IKUMAR

9999180330

—do--

do--

C.S.(COMM)

75/2025

22-05-2025

INDIAVSANKU
R SINGH

BANK OFSUDEESH

IKUMAR

9355 033 033

advsk33@gma
lil.com

—do—-

do—-

C.S.(COMM)

76/2025

24-05-2025

IndiaVsAjeet
Proprietor  of|
[NationalEnterpr

State Bank offSUCHITA DIXIT

8806932838

C——do--

[—do--

C.S.(COMM)

77/2025

24-05-2025

IMEGH
IMEDITECH
PVT LTDVsDR
JASBIR SINGH|

VITENDERA
IKUMAR

8700146852

riendslawone
(@gmail.com

—do—-

do—-

IMISC DJ

108/2025

27-05-2025

SONU
JAINVSAVDHE
SH KUMAR|
KAUSHI

IPTYUSH KATYAL

8700925528

—do--

[do--

C.S.(COMM)

78/2025

27-05-2025

DROOLS PET]|
FOOD PVT]
L.TDVsDharmen
[dra Bhulla

IDIYAM
IAGARWAL

8595047596



mailto:eshuadvocate@gmail
mailto:agnihotrisuchita@gmail.com
mailto:vijayprakash9682@gmail.com
mailto:mysantosh_5@rediffmail.com
mailto:agnihotrisuchita@gmail.com
mailto:piyushkatyal98@gmail.com
mailto:admin@alclegal.in

S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER

RESPONDENT NAME

NAME

VSADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-

ID

FILING

Building

Industries

Singh

(@gmail.com

---do-- I--do-- C.S.(COMM) 79/2025 28-05-2025 RAVINDER HEMANT GUPTA 9811249331
ISINGHVsANKI
IT PANDEY
---do-- --do-- [Execution(Comm.) 53/2025 28-05-2025 ICANARA IADVOCATE 90910574027 In/a
BANKVsSAJAY
ICOLLECTIONS
---do-- --do-- C.S.(COMM) 80/2025 20-05-2025 IM/s RSATUL SAHI 0873355753
[InternationalVs
IM/s Naidnil
IGroup
---do-- l--do-- C.S.(COMM) 81/2025 20-05-2025 Punjab NationalRITAMBHRA 9773606577 n/a
BankVsShyam [KALRA
Lal
---do-- I--do-- C.S.(COMM) 82/2025 30-05-2025 B PTALEWAR SINGH|[9811179200 n/a
DubeyVsGauri
Shankar Sharma
39 ISH. BRIJESHSHAHDARA(301, New CourtiCS (COMMERCIAL ) 02-05-2025 CS (COMM)/278/2025 [SUMEET GROVER Vs WM ENERGY[Mahir 0810424820 sumeetgrover@hotm [21/04/2025
[KUMAR GARG,) Building IAND LIGHTING PVT LTD imalhotra(P), lail.com
IDISTRICT JUDGE,
ICOMMERCIAL
ICOURT-01
301, New CourtiCS (COMMERCIAL ) 03-05-2025 CS (COMM)/281/2025 [DALIP  BINDAL Vs  JAVED[Kunal Mittal(P),|9999348834 kunalsmittal @gmail.cj29/04/2025
Building CHAUDHARY om
301, New CourtiCS (COMMERCIAL ) 03-05-2025 CS (COMM)/282/2025 [BRIJ BHUSHAN JAIN  VsNeelam 7303296156 neelam.malik8512@g [22/04/2025
Building TTOLARAM BRAHMANAND|Malik(P), Imail.com
BOHRA
301, New CourtiCS (COMMERCIAL ) 03-05-2025 IMISC DJ/437/2025 Supreme Industries Ltd Vs SwastickiSiddhant Kumarjg810083029 siddhantkumarsingh [28/04/2025
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301, New CourtCS (COMMERCIAL) 05-05-2025 CS (COMM)/286/2025 [SEEMA AGGARWAL Vs ABHISHEK[Bharat 9268300000 bharat.guptarkca@g [30/04/2025
Building JAIN Prakash(P), Imail.com
301, New CourtiCS/COMMERCIAL 07-05-2025 [Execution IBANK OF BARODA Vs shyam kumarjrajnish ~ kumar9810872353 rajnishkumar123@g |06/05/2025
Building (Comm.)/113/2025 lverma banyal(P), Imail.com
301, New CourtiCS (COMMERCIAL ) 07-05-2025 CS (COMM)/290/2025 |CANARA BANK Vs Mahesh Kothari [Amit gupta(P), [9810224624 lamitguptaadv366@g [17-04-2025
Building Imail.com
301, New CourtlCS (COMMERCIAL) 07-05-2025 CS (COMM)/291/2025 [MAYANK GOYAL Vs SACHINDEEPAK 8588826199 [dkj.adv@gmail.com [05-05-2025
Building TYAGI JAIN(P),
301, New CourtiCS (COMMERCIAL ) 08-05-2025 [Execution S K Sharma PROP OF M/S R SVikas Bhatia(P), 981379676 ksbht6@gmail.com [03-05-2025
Building (Comm.)/114/2025 [TRADING CO Vs Sanjay Jain Prop of|
IM/s S K Fabrics
301, New CourtCS (COMMERCIAL) 08-05-2025 CS (COMM)/296/2025 [PAWAN ALMAL Vs ARSHAD|Amit Kumar(P), 8287291669 lamit45518 @gmail.co |07-05-2025
Building ISIDDIQUI Im
301, New CourtlCS (COMMERCIAL) 09-05-2025 [Execution ISTATE BANK OF INDIA Vs s bJArun 0045375818 lupadhyayarun137@g (06/05/2025
Building (Comm.)/116/2025 ffashion through its prop mustakim{Upadhyay(P), Imail.com
lahmed




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
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NUMBER

301, New CourtCS (COMMERCIAL) 09-05-2025 CS (COMM)/299/2025 [UNION BANK OF INDIA Vs DALIP [Sandeep 0999114922 samarendrakradv@yalo2/05/2025
Building Soni(P), lhoo.com
301, New CourtCS (COMMERCIAL) 09-05-2025 ICS (COMM)/300/2025 [Suresh Saini Vs Nysaa Retail Venturefchirag vohra(P), 8800449036 chiragvohra.adv@gm [06/05/2025
Building Pvt Ltd lail.com
301, New CourtiCS (COMMERCIAL) 13-05-2025 CS (COMM)/305/2025 [MANGAL SINGH BASNAL VsGURPREET 9971054160 servicesandyou@gma [21-04-2025
Building IPARSVNATH HESSA DEVELOPERS|SINGH(P), lil.com
IPVT LTD and ORS
301, New CourtiCS (COMMERCIAL) 13-05-2025 IMISC DJ/473/2025 m/s krivsy pharmaceuticals pvt ltdlAbhishek Garg (8802583497 labhishekgarg@gmail.|09-05-2025
Building Vs Chemsynth Drugs and| lcom
IPharmaceuticals Pvt Ltd
301, New CourtiCS (COMMERCIAL) 14-05-2025 CS (COMM)/306/2025 [BANK OF INDIA Vs Lokendra Vishwanath 9990182901 vptiwariadvocate@g |05-05-2025
Building prasad Imail.com
[Tiwari(P),
301, New CourtiCS (COMMERCIAL) 14-05-2025 CS (COMM)/307/2025 [BANK OF INDIA Vs PREM LATA [Vishwanath 9990182901 vptiwariadvocate@g |09/05/2025
Building IAND ORS lprasad Imail.com
[Tiwari(P),
301, New CourtiCS (COMMERCIAL) 14-05-2025 CS (COMM)/308/2025 [Naman Apparels LLP Vs Shri JaipalfPiyush 8700925528 piyushkatyalg8 @gmafio/05/2025
Building Vastra Bhandar Private Limited Katyal(P), lil.com




S.NO COURT

DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
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301, New CourtCS (COMMERCIAL) 15-05-2025 [Ex. - Award  byM/S MUTHOOT FINCROP LTD VsGYANVARDHA 9971883579 vardhanslawfirm@g |02/05/2025
Building |Arb./6/2025 IAMNISH KUMAR IN SINGH(P), Imail.com
301, New CourtiCS (COMMERCIAL) 15-05-2025 [Execution Rahul Gupta Vs VINOD KUMARPPOONAM 9911445112 Ipcsharmay7i@gmail. [06/05/2025
Building (Comm.)/117/2025 ISHARMA ICHAND lcom
WOSHI(P),
301, New CourtiCS (COMMERCIAL) 15-05-2025 CS (COMM)/316/2025 [BANK OF INDIA Vs Anil Vishwanath 9990182901 vptiwariadvocate@g |05/05/2025
Building lprasad Imail.com
[Tiwari(P),
301, New CourtiCS (COMMERCIAL) 15-05-2025 CS (COMM)/317/2025 |CENTRAL BANK OF INDIA VsVishwanath 9990182901 vptiwariadvocate@g |05/05/2025
Building lAnand Kumar Jain prasad Imail.com
[Tiwari(P),
301, New CourtiCS (COMMERCIAL) 15-05-2025 CS (COMM)/318/2025 [KAMAL KISHORE Vs MCD IMukesh 0868761320 Imukeshsharmadvys |07/05/2025
Building Sharma(P), (@gmail.com
301, New CourtCS (COMMERCIAL) 16-05-2025 CS (COMM)/320/2025 [NAVEEN KUMAR CHHOTRA VsfSonu Vivek(P), 9999951935 vakil.arastogi@outlooft3/05/2025
Building ISURJIT SINGH k.com
301, New CourtlCS (COMMERCIAL) 16-05-2025 IMISC DJ/485/2025 ICANARA BANK Vs Shakunt Devi IANUJ 9999490798 ladvocateanujagarwal (09/05/2025
Building IAGARWAL(P), (@yahoo.com
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301, New CourtCS (COMMERCIAL) 17-05-2025 CS (COMM)/324/2025 |[STATE BANK OF INDIA VsGopal Chand9810210832 vijayprakashg682@g [13/05/2025
Building IPRABHDEEP SINGH Sharma(P), Imail.com
301, New CourtiCS (COMMERCIAL) 17-05-2025 IMISC DJ/487/2025 STATE BANK OF INDIA VsSuchita Dixit(P),[8896932838 suchitadixit@gmail.c 13/05/2025
Building Maeenuddin Saifi Proprioter off lom

Perfect Engineering Co
301, New CourtiCS (COMMERCIAL) 19-05-2025 CS (COMM)/328/2025 |Sunil Jain Vs M S DravyaMITTHAN 0899863206 Imlgupta316@gmail.c {17/03/2025
Building [Pharmaceutical Pvt Ltd LAL(P), lom
301, New CourtiCS (COMMERCIAL) 21-05-2025 IMISC DJ/496/2025 ISAURAV SRIVASTAVA Vs BASANT|Abhishek 0811267148 lpkmanoj123@gmail.cl19/05/2025
Building KUMAR Sharma(P), lom
301, New CourtCS (COMMERCIAL) 22-05-2025 [Execution IPANKAJ SAHDEVA Vs DEEPAKSSIDHANT 0650677902 sidhantdhingra@adv [17-05-2025
Building (Comm.)/122/2025 IGOYAL(HUF) DHINGRA AND locatesidhantdhingra.

IJASSOCIATES(P) lcom

301, New CourtCS (COMMERCIAL) 22-05-2025 [Execution IARPIT KEYAL PROPRIETOR OHANKIT 8860353372 ladvocateankiti99o@ [20/05/2025
Building (Comm.)/123/2025 IM/S ASIAN FABRICS Vs SUMIT|GUPTA(P), lgmail.com

JARORA PROPRITOR OF SHRI]

IMOTI RAM AND SONS
301, New CourtiCS (COMMERCIAL) 22-05-2025 IMISC DJ/499/2025 IA D Trading Pvt Ltd Vs Amir Khan |vishal patel 9711023307 vishaladv2s@gmail.c 19/05/2025

Building

jom
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301, New CourtCS (COMMERCIAL) 24-05-2025 [Execution IM/S SHIV SHAKTI PRODUCTS LTDfakshay sharma (9211786420 lakshaysharmagq44@g19/05/2025
Building (Comm.)/124/2025 Vs THE NEW INDIA ASSURANCE| Imail.com
LIMITED
301, New CourtiCS (COMMERCIAL) 24-05-2025 CS (COMM)/344/2025 [UNION BANK OF INDIA Vs ALKA[KAMALJIT 9890410729 kamaljitsinghranot@ [22/05/2025
Building GAUTA PROP DELHI PAPERSSINGH cmail.com
[TRADERS RANOT(P),
301, New CourtiCS (COMMERCIAL) 26-05-2025 CS (COMM)/346/2025 [Fulltoss Creemz India LLP Vs M/S[Arpit Jain(P), [0811595800 larpitjain2099 @gmail |07/05/2025
Building IMAYASHEEL RETAIL INDIA LTD. .com
301, New CourtiCS (COMMERCIAL) 27-05-2025 ICS (COMM)/347/2025 |Shanti Lal Porwal Vs Stern IndiaHITESH 0811829249 ladvocatehitesh12@g [24/05/2025
Building [Private Limited KUMAR Imail.com
BHARDWAJ(P),
301, New CourtCS (COMMERCIAL) 28-05-2025 CS (COMM)/350/2025 M/S SHREE GARMENTS VsNeelam 7303296156 neelam.malik8512@g|09/05/2025
Building REKHA DEVI IMalik(P), Imail.com
301, New CourtCS (COMMERCIAL) 28-05-2025 CS (COMM)/351/2025 [Mahaveer Kumar Vs MahendraNeelam 7303296156 neelam.malik8512@g|08/05/2025
Building Kumar Khandelwal IMalik(P), Imail.com
301, New CourtlCS (COMMERCIAL) 29-05-2025 CS (COMM)/355/2025 |[SHRI ACHAL KUMAR JAIN VSMOHMMAD [9891146454 Imohdbabaradv@gma [20/05/2025
Building JONU ALIAS MONU BABAR(P), lil.com
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301, New CourtCS (COMMERCIAL) 20-05-2025 CS (COMM)/356/2025 |[SHARDA RANI Vs SANJAY GUPTA [RITESH(P), 9312607176 Imongahk@yahoo.co [24/05/2025
Building Im
301, New CourtiCS (COMMERCIAL) 29-05-2025 IMISC DJ/538/2025 STATE BANK OF INDIA Vs V DjArun 0045375818 lupadhyayarun137@g [28/05/2025
Building INDUSTRIES THROUGH ITS PROPUpadhyay(P), Imail.com
[USHA GOEL
301, New CourtlCS (COMMERCIAL) 30-05-2025 CS (COMM)/359/2025 M/S NEC WIRE AND CABLES PVI[SHREEN 0811580886 Ipksharmaadvii@gmal20/05/2025
Building ILTD  Through its AuthorisedSHARMA(P), lil.com
Representative Mr Akash Tyagi Vg
IM/S JAISPER ENTERPRISES|
[Through its Proprietor Ms Manisha
301, New CourtiCS (COMMERCIAL) 30-05-2025 CS (COMM)/360/2025 |SRK industries Vs alok enterpries  [DR.RADHA 9911619498 radhaparihar2014@g [24/05/2025
Building PARIHAR(P), Imail.com
4o IMS. KIRAN BANSAL,/[SHAHDARAROOM NO 208 |COMMERCIAL 03-05-2025 ICS (COMM)/284/2025 [Union Bank of India Vs NEELAM [Sandeep 9999114922 samarendrakradv@yal03-05-2025
IDISTRICT JUDGE, Soni(P), lhoo.com
(COMMERCIAL
ICOURT)
[ROOM NO 208 ICOMMERCIAL 03-05-2025 CS (COMM)/283/2025 [PANKAJ Vs VIJENDER PANCHAL [MANIDEEP 0871693445 kp.sharma@gmail.co [03-05-2025
IAGGARWAL(P), Im
ROOM NO 208 [COMMERCIAL 05-05-2025 CS (COMM)/288/2025 |Sushma Sharma Vs Lambodar B K|Pankaj Rai(P), [9818384002 ladvocatessatandrao2 [05-05-2025
Ware Housing (@gmail.com
ROOM NO 208 [COMMERCIAL 14-05-2025 CS (COMM)/310/2025 [Royal Fabrics India LLP Vs TusharArpit Jain(P), [9811595800 arpitjain2z099@gmail [14-05-2025
International .com
ROOM NO 208 [COMMERCIAL 14-05-2025 CS (COMM)/309/2025 [Navkar Trading Co Vs RavinderArpit Jain(P), (9811595800 arpitjain2099@gmail {14-05-2025
Hosiery L.com




S.NO COURT

DISTRICT

COURT ROOM

ROOM NO 208

CASE TYPE

ICOMMERCIAL

CASE NUMBER

16-05-2025

DATE OFPETITIONER

REGISTRATION

CS (COMM)/323/2025

NAME VS
RESPONDENT NAME

UMW India Private Limited Through
its Authorized Representative Vs
IM/s Macro Powertech India Private]

ADVOCATE

[Mayank
Rustagi(P),

ADVOCATE
MOBILE
NUMBER

08100003385

ADVOCATE EMAIL
ID

linfo@rustagi.co

DATE OF E-
FILING

16-05-2025

Limited  Through its Managing]
[ROOM NO 208 ICOMMERCIAL 16-05-2025 CS (COMM)/322/2025 [PAWAN JAIN Vs SANJAY SANIDeepak 7065795388 shaziashazia5602@g [16-05-2025
IM/S S J FABRIC AND READYMADE(GAUR(P), Imail.com
ROOM NO 208 [COMMERCIAL 16-05-2025 CS (COMM)/321/2025 |ANIL JAIN Partner of Jai Manglam{SAURABH 9810230498 saurbhsharmai2@ya [16-05-2025
Industries Vs  ANIL TAKKAR[SHARMA(P), hoo.co.in
[Proprietor of Satguru Garments
[ROOM NO 208 ICOMMERCIAL 19-05-2025 CS (COMM)/330/2025 BRAHM GUPTA Vs ANIL PITTI Rounak nayak [7042835171 rounak @nayaki.awoft}19-05-2025
lices.com
[ROOM NO 208 ICOMMERCIAL 20-05-2025 CS (COMM)/332/2025 MOHD MUJAHID Vs KHATUMOHAMMAD [9350221670 lconsltdaanish@gmail 20-05-2025
SHAYAM DANISH(P), .com
ROOM NO 208 [COMMERCIAL 20-05-2025 CS (COMM)/333/2025 |[STATE BANK OF INDIA Vs [Gopal Chand9810210832 vijayprakesh@gmail.c20-05-2025
IVISHNU DAYAL PROP OF JAI MAA|Sharma(P), jom
KATYAYNI
[ROOM NO 208 ICOMMERCIAL 21-05-2025 CS (COMM)/334/2025 [M/S ORANGESTAR LOGISTIC PVI[RAVINDRA 9958355777 procligylawconsultantj21-05-2025
LTD Vs M/S STALLONEKUMAR(P), s@gmail.com
IOVERSEAS PVT LTD
[ROOM NO 208 ICOMMERCIAL 22-05-2025 CS (COMM)/336/2025 [BANK OF INDIA Vs OMVEERSUDEESH 9355033033 ladvsk33@gmail.com [22-05-2025
SINGH KUMAR(P),
[ROOM NO 208 ICOMMERCIAL 23-05-2025 CS (COMM)/341/2025 PJAIN SAAB KI MALAI CHAP|Yasser Wali(P), [8700268154 lyasserwali4g@gmail.c [23-05-2025
MTHROUGH ITS PROPRIETOR SH] jom
SHASHANK JAIN Vs M/
IARTHANT FOODS PROPRIETOR
ROOM NO 208 [COMMERCIAL 23-05-2025 CS (COMM)/340/2025 |[Vijay kumar sharma Vs IHBAS[SUDHIR 0811736052 sksadv4o@gmail.com[23-05-2025
HOSPITAL AND ORS KUMAR
SHARMA(P),
[ROOM NO 208 ICOMMERCIAL 23-05-2025 CS (COMM)/339/2025 [NIKHILJAIN Vs DEEPAK GARG [SUNIL KUMARQ311603927 bhardwansunil26 @yaf23-05-2025
BHARDWAJ(P), hoo.co.in
ROOM NO 208 [COMMERCIAL 24-05-2025 CS (COMM)/345/2025 [Mahesh Kumar Dudhani Vs DanishARUN 9210004370 vyasarun@gmail.com [24-05-2025
Ali KUMAR(P),
ROOM NO 208 [COMMERCIAL 28-05-2025 CS (COMM)/353/2025 [Panjab and Sind Bank Vs VirendefAMIT 0899913203 ladvsudhashukla@gm [28-05-2025
IMohan Sharma PANCHAL(P), lail.com
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ROOM NO 208 [COMMERCIAL 28-05-2025 CS (COMM)/354/2025 [KING TEXTILES Vs CASTAM[Sudhanshu 0895855297 lsudhanshugoel18908 [28-05-2025
JEANS IGoel(P), (@gmail.com
[ROOM NO 208 ICOMMERCIAL 31-05-2025 CS (COMM)/364/2025 M/S  WACHSTUM INDUSTRIES|Narender 9313362890 Inbhandari2oo9@gm [31-05-2025
PVT LTD THROUGH ITSBhandari(P), lail.com
IDIRECTOR SH VINEET GUPTA Vs
IDEEPAK BLAGGAN
[ROOM NO 208 ICOMMERCIAL 31-05-2025 CS (COMM)/363/2025 |Shri Balaji Garments Vs Satyam|Arpit Jain(P), [0811595800 arpitjain2z099@gmail [31-05-2025
Garments .com
[ROOM NO 208 ICOMMERCIAL 01-05-2025 [Execution [Punjab National Bank Vs RAKESH|Mohit Raj(P), [8800792205 Imohitrajadvocate@g |01-05-2025
(Comm)/111/2025 JAIN Imail.com
[ROOM NO 208 ICOMMERCIAL 03-05-2025 [Ex - Award  byM/S MUTHOOT FINCORP LTD Vs |[GYANVARDHA [7827203161 kailash.singhbhandar|03-05-2025
|Arb/4/2025 IVIMAL IN SINGH(P), i@mithoot.com
ROOM NO 208 [COMMERCIAL 19-05-2025 [Execution IDBI BANK LTD Vs ANURAGVivek Kumar(P),9811867703 kumarvivekadv@gma19-05-2025
(Comm)/118/2025 SHUKLA lil.com
ROOM NO 208 [COMMERCIAL 19-05-2025 [Execution Prateek Jain Vs Vikram Vasandhi  [Mithla jain 7871455577 ladvocatemithila@gm [19-05-2025
(Comm.)/119/2025 lail.com
ROOM NO 208 [COMMERCIAL 28-05-2025 [Execution (Utpal Brara Vs LakshmilDhruv 9971897143 vchawla@krcco.co.in [28-05-2025
(Comm)/128/2025 Venkateswara Agencies IChawla(P),
[ROOM NO 208 ICOMMERCIAL 28-05-2025 [Execution IANIL KUMAR GOYAL Vs MADAN[Hemant 0811249331 legalteam.plc@gmail. [28-05-2025
(Comm)/127/2025 LAL BANSAL IGupta(P), lcom
ROOM NO 208 [COMMERCIAL 03-05-2025 OMP (DAXIS BANK Vs VINAY PRATAPSShobha gupta (98911192158 srlawfirm188 @gmail. |03-05-2025
(COMM)/73/2025 SINGH lcom
[ROOM NO 208 ICOMMERCIAL 03-05-2025 OMP (DIAXIS BANK Vs NISHAT FATMA Shobha gupta  [98911192158 srlawfirm188@gmail. 03-05-2025
(COMM)/74/2025 lcom
[ROOM NO 208 ICOMMERCIAL 28-05-2025 OMP (COMM)/6/2025 |ANKIT TRADING COMPANY Vs [Vaibhav 9350096895 [Not mention 28-05-2025
ITFL Finance Ltd Sinha(P),
[ROOM NO 208 ICOMMERCIAL 27-05-2025 IMISC DJ/533/2025 ICICI BANK LTD Vs ABHISHEKINAZIA 0810021846 sagarandsagar@live.c[27-05-2025

IAGRAWAL

PARVEEN(P),

jom
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41 ISH. SANJAY] CS COMM-277/25 01.05.2025 IPANKAJ JAIN VS NITIN[INU AHMED 0582173676 Inazim.jkl@gmail.com(30.04.2025
ISHARMA-II, IAGGARWAL
IDISTRICT JUDGE,
ICOMMERCIAL
ICOURT CS COMM 279/25 02.05.2025 [UMANG JAIN VS ANIL BAWEJA [PIYUSH 8700925528 piyushkatyalg8 @gmal30.04.2025
KATYAL lil.com
ICS COMM 280/25 02.05.2025 IAPOLLO PIPES LTD VS APOLLOSHRIHAR 0548888420 ladvocateshrihar@gm [30.04.2025
INDUSTRIES [TRIPATHI lail.com
ICS COMM 285/25 03.05.2025 IBRIJ BHUSHAN JAIN  VSNEELAM 7303296156 ladv.anujkumar@gma [22.04.2025
INARAYAN SINGH KABAWAT IMALIK fil.com
ICS COMM 287/25 05.05.2025 IAPL APOLLO TUBES LTD VS RAMA[SHRIHAR 8700925528 ladvocate.shrihar@gm|03.05.2025
RAM [TRIPATHI lail.com
IOMP (I) COMM 75/2025 06.05.2025 IAXIS BANK VS SIDDHARTHARCHNA 9564589654 srshobhagupta@gmail02.05.2025
IMISHRA [KUMARI l.com
IOMP (I) COMM 76/2025 06.05.2025 IAXIS BANK VS RAMESHIARCHNA 9564589654 srshobhagupta@gmailo2.05.2025
CHANDRA NAGAR [KUMARI l.com
[EX(COMM) 112/2025 06.05.2025 PREET BROTHER LTD VSSHAGUN 9988799877 lalphalegal53@gmail.c29.04.2025
SHEHBAZ MALIK SHAHI CHUGH jom
CS(COMM) 292/2025 07.05.2025 [UNION BANK OF INDIA VS RINKISANDEEP SONIj9999114922 samarendrakradv@yaj01.05.2025
GUPTA lhoo.com
CS(COMM) 297/2025 08.05.2025 WAKEEL VS GALAXY CLOUDREYAZUL 9971468622 lhaquereyaz1978 @gm [07.05.2025
KITCHENS LTD HAQUE lail.com
[EX(COMM) 115/2025 08.05.2025 ICANARA BANK VS ARIF SIDDIQUI [ANUJ 9999490798 ladvocateanujagarwal (30.04.2025
IAGGARWAL (@yahoo.com
CS(COMM) 298/2025 08.05.2025 IM/S EASY TRIP PLANNERS LTDISANJEEV 0810199210 sanjeevsahay2211@g [28.03.2025
VS M/S SANSKRITI INFOEDGESHAHY Imail.com
PVT LTD
ICS(COMM) 302/2025 09.05.2025 BANK OF BARODA VS BABLOO &SUDHA 9899913203 ladvsudhashukla@gm [03.05.2025
IANR. SHUKLA lail.com




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

CS(COMM) 301/2025

DATE
REGISTRATION

09.05.2025

OFPETITIONER NAME VS

RESPONDENT NAME

SHREE BANKEY BEHARI FABRICS|
IPVT LTD VS SUNIL GUPTA

ADVOCATE

RAKESH
INAUTIYAL

ADVOCATE
MOBILE
NUMBER

9718565756

ADVOCATE EMAILDATE OF E-

ID

rakesh.nautiyal21@g
Imail.com

FILING

07.05.2025

CS (COMM) 303/2025 09.05.2025 BANK OF BARODA VS MOHDSUDHA 0899913203 ladvsudhashukla@gm [07.05.2025
[TOUFEEQ SHUKLA lail.com

CS(COMM) 304/2025 13.05.2025 IM/S SURESH APPARELS VS SONIAR S KELA 9268300000 bharat.guptarkca@g [11.05.2025
JAIN Imail.com

ICS(COMM) 312/2025 14.05.2025 IBANK OF INDIA VS SHUBHAM[V P TIWARI 0990182901 vptiwariadvocate@g [05.05.2025
JAIN Imail.com

IMISC DJ 476/2025 14.05.2025 SANJEEV ~ ARORA VS  THESANDEEP 0854714578 sandeep.adv21@gmai|06.05.2025
ICHAIRMAN OF DSSSB KUMAR l.com

ICS(COMM) 319/25 15.05.2025 INAVEEN KUMAR CHHOTRA VSSANJAY 0811151952 vakil.arastogi@outloof13.05.2025
BALJEET SINGH KHUSHWAH RASTOGI k.com

[EX AWARD ARB 07/25 15.05.2025 IM/S ARIHANT INC NDIA VS M/SRENUKA 9958307722 renukaarora69@yaho(13.05.2025
I[EMM KAY FABOTEX JARORA lo.com

IMISC DJ 481/25 15.05.2025 ISAROGI SUPER SALES PVT LTD VSYOGYA 0562485741 ladvyogyal4@gmail.c [02.05.2025
IMAFIA TRENDS LTD RAJPUROHIT jom

ICS(COMM) 325/25 17.05.2025 IM/S GALAXY NON WOVEN VSSUBHANGI 0599043045 legal @sigmalegal.in 16.05.2025
MOHD FAEEM IGUPTA

CS(COMM) 329/25 19.05.2025 PUNJAB NATIONAL BANK VSMOHIT RAJ 8800792205 Imohtrajadvocate@g [15.05.2025
IAMIT KUMAR JAIN Imail.com

CS(COMM) 311/2025 14.05.2025 JAMIT VIJ VS RAJ KUMAR ANDHARSH 0810047548 ladv.satishpandit@gm13.05.2025
ORS RAJPUT lail.com

ICS(COMM) 331/2025 20.05.2025 IMAHESH KUMAR VS M/SANUJ KUMARS8486057784 ladvrohitgour@gmail. [16.05.2025
ISCCOTSY LOGISTRICS PVT LTD SOLANKI lcom

EX(COMM) 120/2025 20.05.2025 JYOTI SURANA VS KANHAIYA LAISURAJ GUPTA (9266641386 akilsurajgupta@gma(16.05.2025
IAGGARWAL lil.com




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER

NAME
RESPONDENT NAME

VSADVOCATE

ADVOCATE
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NUMBER

ADVOCATE EMAILDATE OF E-

ID

FILING

IMISC DJ 494/2025 20.05.2025 IM/S HPI INDUSTRIES VS/ NEUEANUJ KUMAR (9818474551 ladv.anuj.kumar@gm |09.05.2025
ILIGHT PVT LTD lail.com
[EX AWARD BY ARB 8/2025 [21.05.2025 WANA SMALL FINANACE BANK|LALIT PANDEY (8130383143 lalitpandeyassociates [16.05.2025
LTD VS A G ENTERPRISES & ORS. (@gmail.com
CS(COMM) 337/2025 22.05.2025 IM/S BHAWANI MARBLE TILESCHATUR 0899239647 chaturcourtofficer@g [17.05.2025
IAND GRANITES V/S M/S EKTASSINGH Imail.com
ICONTRUCTION
ICS(COMM) 348/2025 27.05.2025 GREAT FOAM PRODUCTS LLPAMAN 7838386664 lamannarulaadv2@g [20.05.2025
THROUGH ITS PROP MOHIT JAININARULA Imail.com
VS SAARTHI INDUSTRIES]
THROUGH ITS PROP ANJU JAIN
EX(COMM) 125/2025 27.05.2025 SONU JAIN VS DHIRENDERJPIYUSH 8700925528 piyushkatyalg8@gma|26.05.2025
SINGH [KATYAL fil.com
[EX(COMM) 129/2025 29.05.2025 M/S DHRUV MEDICOS PVT LTDZAREEF 0873124946 luppal.lawyer1ig@gma [27.05.2025
VS M/S VAXICARE ENTERPRISESAHMAD lil.com
PVT LTD
CS(COMM) 3161/2025 30.05.2025 [UPGRID SOLUTIONS PVT LTD VSKRITIKA 9643008880 lcontact@aaalegal.pro|21.05.2025
IADIL TUTEJA
CS(COMM) 362/2025 [30.05.2025 [UPGRID SOLUTIONS PVT LTD VSKRITIKA 9643008880 contact@aaalegal.pro|21.05.2025
ISANJAY KUMAR TUTEJA
ICS(COMM) 365/2025 31.05.2025 IAKASHDEEP PROP OF M/SINISHANT 8010019531 ladv.nishansingh152@28.05.2025
KABEER CREATIONS VS PAWANISINGH lgmail.com
KUMAR
42 ISH. PAWAN KUMARISHAHDARA|C. No. 304 ICOMMERCIAL CS (COMM)/289/2025 05-05-2025 |Adidas AG Vs Owner/Proprietorjaastha 0810481016 Imail @thelegist.com |02-05-2025
IMATTO DJ (COMM- Guru Kripa Creation sharma(P),
04)
ICOMMERCIAL OMP (I) (COMM)/77/2025 |06-05-2025 IAXIS BANK Vs Rohit Kumar SHAILEY 0899656341 3 01-05-2025
'ARCHANA
ICOMMERCIAL CS (COMM)/293/2025 07-05-2025 [Union Bank of India Vs PRANJALSandeep 0999114922 samarendrakradv@yal02-05-2025
KULSHRESTH Soni(P), lhoo.com
ICOMMERCIAL CS (COMM)/294/2025 07-05-2025 [Union Bank of India Vs UMA[Sandeep 0999114922 samarendrakradv@yaj02-05-2025
KUMARI KULSHRESTH Soni(P), lhoo.com




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER

NAME VS
RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAIL
ID

DATE OF E-

FILING

ICOMMERCIAL CS (COMM)/295/2025 07-05-2025 [Union Bank of India Vs BINA Sandeep 0999114922 samarendrakradv@yal02-05-2025
Soni(P), lhoo,com
ICOMMERCIAL IMISC DJ/469/2025 ex 09-05-2025 VEE PEE FABRIC PRIVATEMEGHA 0654713565 linfo@kelellp.com 08-05-2025
LIMITED FORMERY KNOWN ASAGGARWAL
IMAPS CREATION PRIVATH
LIMITED Vs TEXMART]
ICOMMERCIAL CS (COMM)/314/2025 14-05-2025 IYASH JAIN S/O LATE SH SUNIljAditya Jain(P), [8383953944 jain.adityaraj@yahoo.02-05-2025
IKUMAR JAIN Vs SACHIN KUMAR| lcom
IPROP M/S RIYA FABRICS
ICOMMERCIAL CS (COMM)/315/2025 14-05-2025 IBANK OF INDIA Vs Shruti Jain Vishwanath 0990182901 vptiwariadvocate@g |05-05-2025
prasad Imail.com
[Tiwari(P),
ICOMMERCIAL [Ex - Award by Arb/5/2025  [14-05-2025 IM/S MUTHOOT FINCORP LTD Vs [GYANVARDHA |9971883579 vardhanslawfirm@g [14-05-2025
IMD AIZAZ IN SINGH(P), Imail.com
ICOMMERCIAL CS (COMM)/313/2025 14-05-2025 IBANK OF BARODA Vs BHIM SEN |JAMIT 9899913203 - 10-05-2025
PANCHAL(P),
ICOMMERCIAL ICS (COMM)/326/2025 17-05-2025 IMEENU ARORAAND ANR Vs [Rahul Raj9810705405 Imrclegal165@gmail.c [14-05-2025
HIMANSHI CHOPRA GROVER IMalik(P), jom
ICOMMERCIAL CS (COMM)/327/2025 17-05-2025 IM/S K M AGENCIES Vs PAWANMadhur 9711022330 imadhuraroraadv@g [15-05-2025
ISUT SHARMA |Arora(P), Imail.com
ICOMMERCIAL ICS (COMM)/335/2025 21-05-2025 INEHA GUPTA Vs MADHUR|Ankit Mehta(P), 9810521722 jkchawla.jkc@gmail.c19-05-2025
[TRIPATHI jom
ICOMMERCIAL [Execution (Comm)/121/2025 [21-05-2025 JAI DURGA TRADERS PVT LTD Vs|MUNISH 0872334092 Imunishchhoker1980 [02-05-2025
ISANSKRITI APPARELS PVT LTD [CHHOKER(P), (@gmail.com
ICOMMERCIAL CS (COMM)/338/2025 22-05-2025 INEC WIRE AND CABLES PVT LTD |[SHREEN 8851058838 sharmashuchi85@gm20-05-2025
Vs M/S RANJEET ELECTRONICS[SHARMA(P), lail.com
[Through its Proprietor Mr Upendra|
Singh
ICOMMERCIAL IMISC DJ/504/2025 22-05-2025 [HINDUSTAN UNILEVER LIMITED [Sanjeev 0811129304 litigation@singhnass [10-04-2025
Vs PAPPU GUPTA KALIA GUPTASingh(P), ociates.com
GUPTA COSMETICS
ICOMMERCIAL CS (COMM)/342/2025 23-05-2025 Vinod Kumar Proprietor of KVIANKUR 9891467200 casadvocate@gmail.c [21-05-2025

Traders Vs NEWAGE SCAFFOLDS
IPVT LTD

ICHAWLA(P),

jom
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ICOMMERCIAL OMP (COMM)/5/2025 23-05-2025 |Arianna Constructions Pvt Ltd Vs [Dinesh Kumar9873706147 ldks.lawyer@gmail.co [20-05-2025
IANEXA APPLIANCES INDIA PVTSharma(P), Im
LTD

ICOMMERCIAL CS (COMM)/343/2025 23-05-2025 IRAVI KHURANA Vs RAJESH SIDHANT 0650677902 ladv.sidhantdhingra@ |07-04-2025

DHINGRA AND| lgmail.com
IASSOCIATES(P)

ICOMMERCIAL ICS (COMM)/349/2025 27-05-2025 STATE BANK OF INDIA VSSUCHITA 8896932838 lagnihotrisuchita@gm [23-05-2025
RAJWATI DIXIT lail.com

ICOMMERCIAL ICS (COMM)/352/2025 27-05-2025 IMAHAVEER KUMAR VSNEELAMMALI (7303296156 3 08-05-2025
KHNADELWAL PUKKARJIK
IKANTHIWAL

ICOMMERCIAL ICS (COMM)/358/2025 29-05-2025 SHREE JEE STEEL VS M/S S.BJAKSHAT 8860349935 ladv.akshatg@gmial.c [28-05-2025
TRADING CP. IGUPTA jom

ICOMMERCIAL CS (COMM)/357/2025 20-05-2025 IAMIT AGGARWAL VS MS NEHA  JAGRITI JAIN (8527506427 lawfirm@unsolvedleg[26-05-2025

lal.com

ICOMMERCIAL [Execution (Comm)/126/2025 [27-05-2025 M/s Suresh Apparels Vs RITIKAR.S. KELA 9268300000 Bharat.guptarkca@g [26-05-2025
JAIN Imail.com

ICOMMERCIAL [Execution (Comm)/130/2025[31-05-2025 MANOJ KUMAR VS MCDANIL KUMARS8743971825 = 31-05-2025
ICOMMISSIONER & ORS [TOMAR

ICOMMERCIAL CS(COMM)366/2025 131-05-2025 IPARAG JAIN VS DSR OVERSEAS[UMESH JOSHI [8800137700 RAVI.JAIN43@YAH [30-05-2025
IPVT LTD AND ORS 00.COM

ICOMMERCIAL CS (COMM)/367/2025 31-05-2025 BANK OF BARODA Vs DEEPAKJUMESH JOSHI (9910568669 ladvumeshjoshi@gma [30-05-2025
GARG lil.com

ICOMMERCIAL CS(COMM)368/2025 131-05-2025 KAPIL KUMAR GUPTA VS DEEPAK[SADDAM 0650016144 lsaddamhussing654@ [28-05-2025

ICONSTRUCTION

HUSSAIN

lgmail.com




S.NO COURT

43 IMS.

IDISTRICT JUDGE,|
(COMMERCIAL
ICOURT)

DISTRICT COURT ROOM

PREETINORTH-

IAGARWAL GUPTA|WEST

406

CASE TYPE

Civil

CASE NUMBER

CS (COMM)/308/2025

DATE
REGISTRATION

01-05-2025

RESPONDENT NAME

IRAI INDUSTRIES Vs NEEDLE EYE
IPLASTIC INDUSTRIES PVT LTD

OFPETITIONER NAME VSADVOCATE

Paramdeep
Singh(P),

ADVOCATE
MOBILE
NUMBER

886053827

ADVOCATE EMAILDATE OF E-

ID

FILING

30-04-2025

WITENDER KUMAR

L.CoM

CS (COMM)/309/2025 01-05-2025 IDHARMENDRA GIRI Vs GOVIND|Neeraj 0811267045 info@juslawoffices.co|30.04.2025
RAJU VERMA and Ors IGupta(P), Im

CS (COMM)/315/2025 03-05-2025 IM/S RSPL LIMITED Vs RanjitANIL KUMAR9810134793 JALLIPCARE@GMAI [02-05-2025
Kumar Paryani SAHU(P), L.COM

CS (COMM)/316/2025 03-05-2025 IM/s UV Colour Private Limited Vs |Pradeep Kumar9971929787 IADVPRADEEP1980 [02-05-2025
IM/s Saffron Printers Pvt Ltd AND|Bhardwaj(P), @GMAIL.COM
ORS

CS (COMM)/319/2025 05-05-2025 State Bank of India Vs ShishenGaganpreet 9988661698 lgaganpreetsingh1993 |03-05-2025
Kumar Bhatnagar Singh (@gmail.com

IChawla(P),

CS (COMM)/317/2025 05-05-2025 IPHOOL KISHOR/FOOL KISHOR [BRAHMANAND|9899194195 IB.NAND. 03-05-2025

Vs ASHOK IGUPTA(P), IGUPTA@REDIFFMA
L COM

ICS (COMM)/318/2025 05-05-2025 IJAmbica Electricals Vs DharamrajUdayan 0811 331306 ludayankhandelwal@ |03-05-2025
|Arya Proprietor of Ms All RounderfKhandelwal(P), lgmail.com
[Trading Co

CS (COMM)/324/2025 06-05-2025 IPUNJAB NATIONAL BANK Vs |Ambrish(P), 9971790507 JAMBRISH22@G.MAJ05-05-2025
IARYAN MITTAL ..CoM

ICS (COMM)/325/2025 06-05-2025 IDBI BANK LIMITED Vs ManishPARTHIV J0811044353 Ipjmehtaceo1@rediff (05-05-2025
IDabas IMEHTA(P), Imail.com

CS (COMM)/327/2025 06-05-2025 RAJGHARIA CHEMICALS Vs |[AMAN 79082272154 lamandurga.adv@gmalo5-05-2025
INEELAM GUPTA DURGA(P), lil.com

CS (COMM)/326/2025 06-05-2025 BHOLA SHANKER Vs MS MANJUV.K.VASHISHT(j981033370 vandanaharit@gmail. 05-05-2025
CHAUDHARY P), lcom

CS (COMM)/329/2025 07-05-2025 IM/S SHIVALIK ENTERPRISES Vs [Bhawna 0810905600 bhawnaadv.17@gmaillo6-05-2025
IM/S UNIQUE INDUSTRIES Pain(P), .com

CS (COMM)/328/2025 07-05-2025 IPUNJAB NATIONAL BANK Vs |Ambrish(P), 9971790507 JAMBRISH22@G.MAIj06-05-2025
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OFPETITIONER NAME
RESPONDENT NAME

VSADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-

ID

FILING

CS (COMM)/334/2025 08-05-2025 lAanchal Bathla Vs Aman Aggarwal [Bhavya Sethi(P),90811389644 sethibhavya@gmail.c |07-05-2025
lom

ICS (COMM)/335/2025 08-05-2025 [HIMALAYAN SPICES AND HERBSNisha Garg(P), 9910592660 07-05-2025
LLP Vs Shree Maheshwari
[Packaging And Ors

ICS (COMM)/339/2025 09-05-2025 Greenland Finance and Leasing PviiGAGAN 0871365547 ladv.gag an/08-05-2025
ILtd Vs Shri Ram Motors UINDAL(P), jindal@gmail.com

CS (COMM)/340/2025 09-05-2025 Emgreen Impex Ltd Vs Rajeshigaurav 99100-22880, ladvocate.azhar@gmail08-05-2025
Gupta singhal(P), l.com

ICS (COMM)/343/2025 13-05-2025 CANARA BANK Vs DharmendenAmit gupta(P), 9810224624 lamitguptaadv366@g [09-05-2025
ISharma Imai.com

CS (COMM)/342/2025 13-05-2025 IM/S SHIV BUILDCON Vs ICICIPravesh 9911774445 [dabaspr_avesh@gma [09-05-2025
LOMBARD GENERAL INSURANCE[Dabas(P), lil.com
LTD

ICS (COMM)/344/2025 13-05-2025 Shanker Plastics Vs NAUNIDH[Mehul 0899613344 Imehulgupta123@gmal09-05-2025
IDIET FOODS PVT LTD IGupta(P), fil.com

CS (COMM)/354/2025 17-05-2025 INICHOLAS HEALTHCAREPAWAN 9599195495, IGURBIRCHARYA@G(13-05-2025
LIMITED Vs SUBHASISH RATH [SWAMI(P), IMAIL.COM

ICS (COMM)/353/2025 17-05-2025 KRISHNA POLYMERS Vs GLOSSY[SURENDER 98911297097 13-05-2025
IBUTTONS Pvt Ltd AND ORS SHARMA(P),

CS (COMM)/355/2025 17-05-2025 BALAJI ACTION BUILDWELIRAKESH 0582931401 legusintellect@gmail. 13-05-2025
[PRIVATE LIMITED Vs TUSHARTIWARI(P), lcom
IVERMA

CS (COMM)/358/2025 19-05-2025 ILACHI DEVI Vs ASHISH GUPTA [Rajeev 0312248337 laggarwalrajeev79@g [17-05-2025

lAggarwal(P), Imail.com

CS (COMM)/359/2025 19-05-2025 SHRI KANHA ENTERPRISES Vs [CHANDAN RAI9267964747 17-05-2025
ISH RIDHI SIDHI ENTERPRISES  [CHAWLA(P),

ICS (COMM)/368/2025 22-05-2025 Canara Bank Vs TONY Ashok 90060396555 kakarashok@rediffm [19-05-2025

[Kakkar(P), lail.com




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

ICS (COMM)/367/2025

DATE
REGISTRATION

22-05-2025

OFPETITIONER NAME VS

RESPONDENT NAME

M A ENTERPRISES THROUGH AR|
GOPESH RAWAL Vs KRISHMA|
PROPRIETOR OF M/S JUNEJA
HANDLOOM

ADVOCATE

Rajesh
Vasisht(P),

ADVOCATE
MOBILE
NUMBER

0313882280

ADVOCATE EMAILDATE OF E-

ID

vasisht.rajesh23@gm
lail.com

FILING

19-05-2025

CS (COMM)/366/2025 22-05-2025 RSPL LIMITED Vs Girish KumarANIL KUMAR(9810134793 IALLIPCARE@GMAI [19-05-2025
Kumra SAHU(P), L.COM

CS (COMM)/370/2025 22-05-2025 [Emgreen Impex Ltd Vs Mohitgaurav 99100-22880 ladvocate.azhar@gmaif19-05-2025
Jindal singhal(P), l.com

CS (COMM)/369/2025 22-05-2025 G R BEARINGS PVT LTD Vs JKMAnil Kumar(P), 0313579493 ladv.anilsirighB8 @gm [21-05-2025
IMACHINES PVT LTD lail.com .

CS (COMM)/377/2025 24-05-2025 INICHOLAS HEALTHCARERAJAT 9811556470 rajat. mathur@bsmla [22-05-2025
LIMITED Vs ENTEROMATHUR(P), [wassociates.com
HEALTHCARE SOLUTIONS|
LIMITED

CS (COMM)/379/2025 24-05-2025 ISubh Laxmi Multi Solution Pvt Ltd |[Gautam 9999306881 eludication.legal@out22-05-2025
Vs Ghanshyam Das Agarwal Bhasin(P), look.com

CS (COMM)/378/2025 24-05-2025 PP METALS Vs IC INDIA CASTINGDEEP CHAND|9999621509 fdhveernimiwai@gm [22-05-2025
IPIVATE LIMITED [KUMHAR(P), laiLcom

CS (COMM)/383/2025 26-05-2025 IBANK OF BARODA Vs MiteshlUmesh Joshi(P),9910568669 ladvumeshioshi@gma [24-05-2025
ISharma lil.com

CS (COMM)/390/2025 28-05-2025 Dharamveer Solanki Hospital Vs |Rupesh 9873075669 ladvocaterupeshdutta [26-05-2025
[National Insurance Company Ltd Dutta(P), @ gmail.com

CS (COMM)/391/2025 28-05-2025 IM/s PSJ Biochem Diagnotic Pvt Ld [Sanjay = kumar9868379840 5 26-05-2025
Vs VAIBHAV DIWEDI PROP OF |tyagi(P), ladvsktyagi@ooogmai
SAURABH DIAGNOSTI(C l,com
ICOMPANY

CS (COMM)/392/2025 28-05-2025 BANK OF BARODA Vs SURAJ AND|Pratyush 0953154353, suprapartnerslegal @[26-05-2025
JANR lparimal(P), lgmail.com

CS (COMM)/393/2025 28-05-2025 Shweta Singhal Vs ARYANJAshu Ralhan(P),[9582628330 larlegal266 @gmail.co [26-05-2025
SHARMA Im

ICS (COMM)/394/2025 28-05-2025 UCO Bank Vs GurusharanfPraveen 8448057235 pkyllb@ gmail.com [26-05-2025

Hardware Store and Ors

Kumar(P),




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

CS (COMM)/389/2025

DATE
REGISTRATION

28-05-2025

OFPETITIONER NAME VS

RESPONDENT NAME

IShanker Plastics Vs Sukhmani Sales
IPvt Ltd

ADVOCATE

IMehul
IGupta(P),

ADVOCATE
MOBILE
NUMBER

98996 13344

ADVOCATE EMAILDATE OF E-

ID

imehulguptal2z@gma
fil.com

FILING

26-05-2025

CS (COMM)/405/2025 29-05-2025 IBANK OF BARODA Vs MR VIKASPratyush 9953154353, suprapartnerslegal @28-05-2025
IAND ANR parimal(P), lgmail.com

CS (COMM)/406/2025 29-05-2025 Kotak Mahindra Prime Ltd Vs [Kushal 9958724670 kushal. kumar@eruditj28-05-2025
IPARDEEP SINGH PARMAR Kumar(P), lelegal.asia

CS (COMM)/403/2025 29-05-2025 IM/S SANJHI EXIM PRIVATEJAGRITI 7042312792 LAWFIRM@UNSOL [28-05-2025
LIMITED THROUGH ITS ARPAIN(P), IVEDLEGAL.com
SHYAM SUNDAR Vs M/S DD
I[ENTERPRISES THROUGH ITS§|

CS (COMM)/404/2025 29-05-2025 CENTRAL BANK OF INDIA Vs [SUMAN 0811413039 ladke_6j@yahoo.com [28-05-2025
SEWING HUB IMANDAL(P),

CS (COMM)/402/2025 29-05-2025 BANK OF BARODA Vs MrfPratyush 9953154353, suprapartnerslegal @28-05-2025
INDERPAL lparimal(P), lgmail.com

CS (COMM)/401/2025 29-05-2025 IM/S ALENIT CHEMICALS LLP Vs [DEEPAK 9899995598 broadhcalthcareac@g[28-05-2025
IM/S BROAD HEALTHCARE ANDISAHNI(P), Imail.com
IANR

CS (COMM)/400/2025 20-05-2025 [Pushkar Raj Thakur Vs TELEGRAMIGaurav Patel(P),(90455160761 tatvnlawllp@gmnil.co[28-05-2025
IFZ LLC AND ANR m

CS (COMM)/417/2025 30-05-2025 IM/S ARIHANT PACKAGING Vs [MAYANK 7767924448 IADVOCATEMA 29-05-2025
ISANJAY KIRPLANI PROPRIETOR[PACHAURI(P), IYANKPACHAURI@G
OF M/S ARYAN QUALITY] IMAIL.COM
IPRODUCTS

CS (COMM)/416/2025 130-05-2025 IPLENTEOUS PHARMACEUTICALSPAWAN 0599195495, lgurbircharva@gmail. [29-05-2025
LTD Vs MR NITIN SWAMI(P), lcom

CS (COMM)/426/2025 31-05-2025 INITIN GARG(P), 31-05-2025 0958986363 linfo@.knowlIex.in 130-05-2025

CS (COMM)/427/2025 131-05-2025 Kunal Malik(P), 131-05-2025 7 503444555 ladvkunalmalik@gmail30-05-2025

l.com.




S.NO COURT

44 ISH.VINOD YADAV

DISTRICT COURT ROOM

INORTH-
IWEST

316

CASE TYPE

Civil

CASE NUMBER

ICS(Comm.)/310/25

DATE
REGISTRATION

01.05.25

OFPETITIONER NAME VS

RESPONDENT NAME

Ms. Meena Dheer Vs. M/s Eurek
[Electrodes & Wines (P) Ltd.

ADVOCATE

INeeraj Gupta

ADVOCATE
MOBILE
NUMBER

0811267045

ADVOCATE EMAILDATE OF E-
ID FILING

linfo@juslawoffices.co
Im

08.04.25

Maala Enterprises

CS(Comm.)/311/25 01.05.25 Jitender Kumar Aggarwal Vs. Rakesh{A.K Trivedi 0810104312 laktrivedilawoffices@g29.04.25
Garg Imail.com

CS(Comm.)/312/25 01.05.25 C.D Garg & Sons Vs. VinayakR.K Paliwal 0313321173 ladv.rkpaliwal @gmail.[26.04.25
International Houseware Pvt. Ltd. lcom

CS(Comm.)/313/25 02.05.25 JAmit Gupta Vs. The OranaAmit Verma 0810550160 lconceptlegali@gmail.|01.05.25
Madhuban (Trademark) lcom

CS(Comm.)/314/25 02.05.25 IVinod Kr. Vs. Shiv Tobacco Co. [Kamal Garg 9899607559 kamalgargadv@gmail|o1.05.25

.com

CS(Comm.)/320/25 05.05.25 Krishiv Poly Products Vs. RajnishMohd. Azhar (9910022880 ladvocate.azhar@gmail01.05.25
Gupta l.com

CS(Comm.)/321/25 05.05.25 IRobin Goel Vs. Harish Goel Rahul Mangla 9899969669 litigation@rahulman [02.05.25

lgla.com

CS(Comm.)/322/25 05.05.25 IAshoka Technical Consultants &Sarthak Mudgil [9810447583 sarthakmudgil21@gm|25.04.25
[Engineers Vs. Pankaj Sales lail.com

CS(Comm.)/323/25 05.05.25 Ruchit Bansal Vs. Reliance General[Vivekanand Jha [9312350792 vivekjha1975@gmail. (01.05.25
Insurance Co. Ltd. lcom

CS(Comm.)/330/25 07.05.25 [Triveni Meida Marketing Services (P)[Naveen 9911551199 ladv.naveenbhardwaj [02.05.25
Ltd. Vs. Unique Ad & Event Media &Bhardwaj (@gmail.com
Ors.

CS(Comm.)/331/25 07.05.25 Plentous Pharmaceuticals Ltd. Vs/Lokender Singh{8750509178 Iprogressivelawoffices.[30.04.25
ISobhaghya Singh Mehta Rathore Iplo@gmail.com

CS(Comm.)/332/25 07.05.25 IYash Mittal Vs. M/s ShashwatDaman Yadav [9354707454 [damanyadav506@gm|02.05.25
International & Ors. lail.com

CS(Comm.)/333/25 07.05.25 Cutting Edge Ngineering (P) Ltd. Vs[V.S Sharma 8802200600 ladv.vssharma@gmail (01.05.25

.com




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

CS(Comm.)/336/25

DATE
REGISTRATION

08.05.25

ISumit Bansal Vs. Ramesh Kr.

OFPETITIONER NAME VSADVOCATE
RESPONDENT NAME

[Rahul Bansal

ADVOCATE
MOBILE
NUMBER

8447946432

ADVOCATE EMAIL
ID

rationale.ratio@gmail|
.com

DATE OF E-

FILING

15.04.25

India Ltd. & Ors.

ICS(Comm.)/337/25 08.05.25 Smt. Neelam Ohri Vs. Suresh Kr/Ranjan Doshi [7011312145 ladv.ranjandoshi@gm [28.04.25
IAggarwal lail.com
ICS(Comm.)/338/25 08.05.25 Shree Karangar Vs. RNG Textiles &Archit Singhal [011-47015959 legal@sigmalegal.in [06.05.25
Ors.
CS(Comm.)/341/25 09.05.25 IM/s Tanvi Fabrication Creation Vs|Manoj Kr. 8920634302 ladv.manoj@gmail.co [06.05.25
IM/s S.S Garments [m
CS(Comm.)/345/25 13.05.25 IPuma Se Vs. Rohit Mittal IGautam Bhasin (9999093893 leludication.legal@out|07.05.25
look.com
ICS(Comm.)/346/25 13.05.25 [Puma Se Vs. Vijendra Bansal IGautam Bhasin (9999093893 leludication.legal@out|07.05.25
look.com
ICS(Comm.)/347/25 13.05.25 JAtam Prakash Tuteja Vs. Swarup[Harshit Jain 9899113806 lcontact@harshitjain.c/03.05.25
Paul jo.in
CS(Comm.)/348/25 13.05.25 Bank of India Vs. Amit Kr. J.K Sharma 9811161300 ladv.varunsharma@g [25.04.25
Imail.com
CS(Comm.)/349/25 13.05.25 Bank of India Vs. Mantu Tiwari J.K Sharma 9811161300 ladv.varunsharma@g [25.04.25
Imail.com
CS(Comm.)/350/25 13.05.25 Canara Bank Vs. Tarun Martrani Sanjeev Chopra |9711142200 chopra6791@gmail.c [06.05.25
lom
ICS(Comm.)/351/25 13.05.25 Gaurav Ink Pvt. Ltd. Vs. VikashlAnkur Singhal [9811126091 lankursinghaladvocatef07.05.25
Flexipack (P) Ltd. (@gmail.com
CS(Comm.)/352/25 14.05.25 Manohar Filaments (P) Ltd. VsJRakesh Kr. 0910280608 rksharmas4@gmail.c [25.04.25
[Eurolux Fragrance (P) Ltd. m
ICS(Comm.)/356/25 17.05.25 M/s Shri Kripa Fin-Lease &Ayush Mittal [9818621176 ladv.ayushmittal@gm [06.05.25
Marketing (P) Ltd. Vs. M/s Arise lail.com




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER NAME

RESPONDENT NAME

VSADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-

ID

FILING

CS(Comm.)/357/25 17.05.25 IMohit Kansal Vs. Paras Prateek Mittal [9910292928 ladvmittalprateek@g [19.03.25
Imail.com
CS(Comm.)/360/25 19.05.25 IDBI Bank Ltd. Vs. Ajay Jain & Anr. [Vivek Kr. 0811867703 kumarvivekadv@gma|08.05.25
lil.com
CS(Comm.)/361/25 19.05.25 Surender Aggarwal Vs. Mr. Shadab |Dr. Anand9990388195 lawlegal2020 @yahoo [16.05.25
Bajpai .com
CS(Comm.)/362/25 20.05.25 Krishna Vs. Brij Gopal Construction|Vikas Nagwan (9999010507 ladv.vikasnagwan@g |07.05.25
Co. Imail.com
CS(Comm.)/363/25 21.05.25 ISubodh Walia Vs. Renu Jindal |Ajay Uppal 0811740125 virtuours.people@gm|10.05.25
lail.com
CS(Comm.)/364/25 21.05.25 Greenfield Industries Vs. SaloniAjay Kr. Chopra [9811104015 lakchopraadv@yahoo. [17.05.25
[Enterprises lin
ICS(Comm.)/365/25 21.05.25 Shankar Plastics Vs. Sukhmani SalesMehul Gupta 9899613344 Imehulgupta123@gmalo9.05.25
(P) Ltd. & Ors. fil.com
CS(Comm.)/371/25 22.05.25 ISmt. Raj Devi Vs. Kapil Jain Rajbir Malik 0810126314 legaldass.sawhneyadv{16.05.25
(@gmail.com
ICS(Comm.)/372/25 22.05.25 IM/s Tex Chem & Coatings Vs. Ashish{Anil Kr. Sahu 9810134793 lallipcare@gmail.com [20.05.25
Waiswal
ICS(Comm.)/373/25 22.05.25 [Pankaj Kr. & Anr. Vs. M/s KotakiGovind Kant9953903196 ladv.govindkantsharm{19.05.25
Mahindra Prime Ltd. & Anr. Sharma la@gmail.com
CS(Comm.)/374/25 22.05.25 BHD Industries Vs. HindustanfAakash Rana [8375016966 rana.aakashg91@gmaj04.05.25
lAgencies fil.com
CS(Comm.)/375/25 23.05.25 Bank of Baroda Vs. M/s PardeepSumeet Anand (9953154353 suprapartnerslegal @g20.05.25
Kumari & Anr. Imail.com
CS(Comm.)/376/25 23.05.25 Sunder Singh Vs. M/s Liberty[B.S Rana 0811539761 rana.digvijay@gmail. [15.05.25

General Insurance Ltd.

iIcom




S.NO COURT DISTRICT COURT ROOM

CASE NUMBER

DATE

REGISTRATION

OFPETITIONER

RESPONDENT NAME

NAME VSADVOCATE

ADVOCATE
MOBILE

NUMBER
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ID
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FILING

IRTI appeal 10/25 Bharat Goel Vs. PIO
CS(Comm.)/380/25 24.05.25 [Puma Se Vs. Sunil Garg. IGautam Bhasin (9999306881 leludication.legal@out{21.05.25
look.com
CS(Comm.)/381/25 24.05.25 IPuma Se Vs. Akshay Kapoor IGautam Bhasin 9999306881 eludication.legal@outf21.05.25
look.com
CS(Comm.)/382/25 24.05.25 ISubh Laxmi Multi Solution (P) LtdfAnil Kr. Sahu 9999306881 eludication.legal@outf21.05.25
IVs. Vinod Kr. Aggarwal look.com
ICS(Comm.)/384/25 26.05.25 IMohd. Nasir Vs. Prem DhankharDharmendra K|9650508945 ladvdk.Yadav79@gma [23.05.25
[Trading lYadav fil.com
CS(Comm.)/385/25 26.05.25 Shree Balaji Sales Corporation Vs|Amit Gupta 0810224624 lamitguptaadv366@g [08.05.25
[M/s Oshia International Delhi Imail.com
ICS(Comm.)/386/25 27.05.25 IM/s V.S Polymers (P) Ltd. Vs. M/s[N.K Partners  |[8130189121 Imkpartners@gmail.c [23.05.25
IShri Mataji Plastic Industries om
CS(Comm.)/387/25 27.05.25 Central Bank of India Vs. VedDheeraj Singh (9999093816 singhdheeraj844@g |04.05.25
Prakash Sharma Imail.com
CS(Comm.)/388/25 27.05.25 Central Bank of India Vs. PradeepDheeraj Singh (9999093816 singhdheeraj844@g [04.05.25
Kr. Imail.com
CS(Comm.)/395/25 28.05.25 Bank of Baroda Vs. Mr. Kartare AndiSumeet Anand (9953154353 suprapartnerslegal @g22.05.25
IAnr. Imail.com
CS(Comm.)/396/25 28.05.25 Bank of Baroda Vs. Savita Rani AndiSumeet Anand (9953154353 suprapartnerslegal @g22.05.25
IAnr. Imail.com
CS(Comm.)/397/25 28.05.25 Bijender Goyal Vs. Shamshad Ali Rakesh Kr. 9711771000 rakesh.advocate18@g[20.05.25
Imail.com
CS(Comm.)/398/25 28.05.25 Bank of Baroda Vs. Mr. Manoj AndiSumeet Anand (9953154353 suprapartnerslegal @gj23.05.25

IAnr.

Imail.com




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

CS(Comm.)/399/25 28.05.25 Bank of Baroda Vs. Mr. Sunil AndSumeet Anand (9953154353 suprapartnerslegal @g20.05.25
JAnr. Imail.com
CS(Comm.)/407/25 29.05.25 IM/s Sanjhi Exim (P) Ltd. Vs. Mr}Jagriti Jain 8527506427 lawfirm@unsolvedleg|24.05.25
|JAmit Kr. lal.com
CS(Comm.)/408/25 290.05.25 IPuma Se Vs. Gian Chand IGautam Bhasin 9999306881 leludication.legal@outf27.05.25
look.com
CS(Comm.)/409/25 290.05.25 lPush Kar Raj Thakur Vs. Telegram[Tatva Law 0455160761 tatvalawllp@gmail.co [28.05.25
FZ LLC Im
ICS(Comm.)/410/25 29.05.25 IM/s K.R Cosmetics Lab (P) Ltd. VsJagriti Jain 8527506427 lawfirm@unsolvedleg|24.05.25
IM/s Sapna Jain lal.com
CS(Comm.)/411/25 20.05.25 [Union Bank of India Vs. Vijay Kr. Subhash Kr. Jha|9810840045 skjhaassociates@gma|25.05.25
lil.com
CS(Comm.)/412/25 29.05.25 IM/s Agrichem India (P) Ltd. Vs. MrJagriti Jain 8527506427 lawfirm@unsolvedleg[27.05.25
IAbhijit Naskar lal.com
CS(Comm.)/413/25 20.05.25 Mahesh Chand Vs. DSIIDC Ranjan Doshi  [7011312145 ranjan.doshi@gmail.cf19.05.25
lom
CS(Comm.)/414/25 29.05.25 R.S Trading Co. Vs. Star Enterprises Jagjit 9899600126 jagjiiti@gmail.com [18.05.25
CS(Comm.)/415/25 29.05.25 Willett Communication Vs. JaiAman Preet0891845353 wslegalsolutions@gm [24.05.25
IShankar Communications Services [Singh lail.com
IRTI appeal 30.05.25 Krishna Vs. PIO
ICS(Comm.)/418/25 130.05.25 Pradeep Kumar Vs. Javed Akhtar ~ [Rakesh Kr. 9711771000 rakesh.advocate18@g|[26.05.25
Imail.com
CS(Comm.)/419/25 130.05.25 IAnil Hummatramka Vs. AmulyamicaMukesh Gupta [8586834657 rishabguptalawyer@g27.05.25
Industries (P) Ltd. Imail.com




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE

REGISTRATION

OFPETITIONER NAME VS

RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
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ADVOCATE EMAILDATE OF E-

ID

FILING

CS(Comm.)/420/25 130.05.25 Pramod Kr. Garg Vs. RajgariaMandeep Bansal|9873068861 mandeepbansal@gm [28.05.25
Sanitary lail.com
CS(Comm.)/421/25 30.05.25 [Pradeep Kumar Vs. Jaspal Singh Rakesh Kr. 9711771000 rakesh.advocate18@g[26.05.25
Imail.com
CS(Comm.)/422/25 30.05.25 M/s Awadh Oils Pvt. Ltd. Vs/Kautilya 9711136583 letchlegal @gmail.com [26.05.25
Kaushal Goyal Kaushik
CS(Comm.)/423/25 31.05.25 [Puma Se Vs. Saurabh Jain IGautam Bhasin (9999306881 eludication.legal@out28.05.25
look.com
CS(Comm.)/424/25 131.05.25 Way Kumar Vs. Sachendra KumarAnil Kr. Sahu [9810134793 allipcare@gmail.com [29.05.25
Trivedi
CS(Comm.)/425/25 131.05.25 INarayan Gupta Vs. M/s Seven SeaslAkshay 0871352356 ladvakshayaggarwal @ [29.05.25
Banquet & Hospitality Pvt. Ltd. Aggarwal lgmail.com
45 SH. AMIT KUMAR/NORTH 307 ICivil - - 5 S 3
IDISTRICT JUDGE,
ICOMMERCIAL
ICOURT
CS (COMM)/287/2025 01-05-2025 IM/S PALLAVI ENTERPRISES Vs [Prashant INOT INOT MENTIONEDNOT
FIVE SPICE MERRIMENTS PVTDiwan(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
LTD SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM)/288/2025 01-05-2025 Shrawan Sultania Vs M/s Reyansh|Sunil Kumar(P),[NOT INOT MENTIONEDNOT
[Enterprises IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED [THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH

IMAIL




S.NO COURT DISTRICT COURT ROOM CASE TYPE

CASE NUMBER

OMP (I) (COMM)/115/2025

DATE

REGISTRATION

01-05-2025

OFPETITIONER

NAME
RESPONDENT NAME

[TOYOTA FINANCE SERVICE INDIA
LTD Vs

VSADVOCATE

RAJESH

AVADHOOT SANJAYPJANGRA(P),

ADVOCATE
MOBILE
NUMBER

INOT
IMENTIONED AS

ADVOCATE EMAILDATE OF E-

ID

INOT MENTIONEDNOT
AS SINGLE PAGE ISMENTIONED

FILING

LTD Vs
GHADAGE

JITENDRA TANAJI|

DANGRA(P),

IMENTIONED AS
SINGLE PAGE IS
RECIEVED

THROUGH MAIL

CHAVAN SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/114/2025 [01-05-2025 [TOYOTA FINANCE SERVICE INDIARRAJESH INOT INOT MENTIONEDNOT
LTD Vs SANTOSH SHIVAJIJANGRA(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
RIKAME SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
OMP (I) (COMM)/113/2025 [01-05-2025 [TOYOTA FINANCE SERVICE INDIARRAJESH INOT INOT MENTIONEDNOT
LTD Vs AKSHAY SUDHIRJANGRA(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
KADLAKH SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM)/294/2025 02-05-2025 Santkripa Equipments Pvt 1ltd Vs [Rajiv SinghNOT INOT MENTIONEDNOT
IAmbuj Tiwari Pilania(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLHE
RECIEVED [THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM)/293/2025 02-05-2025 Midson Chits Pvt Ltd Vs M/SY SINOT INOT MENTIONEDNOT
Maruti Agro Emulsifier Industry UAISWAL(P), [MENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/120/2025 [02-05-2025 IDFC First Bank Ltd Vs MD ERFAN]MAYANK INOT INOT MENTIONEDNOT
LUKMAN IMAHAJAN(P), MENTIONED ASJAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED [THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
OMP (I) (COMM)/119/2025 [02-05-2025 [TOYOTA FINANCE SERVICE INDIARRAJESH INOT INOT MENTIONEDNOT

RECIEVED
THROUGH MAIL

AS SINGLE PAGE ISMENTIONED

AS  SINGLE
PAGE IS
RECIEVED
THROUGH
IMAIL




S.NO COURT

DISTRICT COURT ROOM

CASE NUMBER

OMP (I) (COMM)/118/2025

DATE

REGISTRATION

02-05-2025

OFPETITIONER NAME VS
RESPONDENT NAME

[TOYOTA FINANCE SERVICE INDIA

ADVOCATE

RAJESH

ADVOCATE
MOBILE
NUMBER

INOT

ADVOCATE EMAILDATE OF E-

ID

INOT MENTIONEDNOT

FILING

LTD Vs MOHAMMED ASIMPJANGRA(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
IWASEEM AHMED SIDDIQUI SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM)/298/2025 03-05-2025 |Anita Vs M/s Ortect Organics [UTKARSH INOT INOT MENTIONEDNOT
SHARMA(P), [MENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM)/296/2025 03-05-2025 CANARA BANK Vs JOGINDER[Sanjeev INOT INOT MENTIONEDNOT
SINGH IChopra(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM)/301/2025 05-05-2025 IM/S SHITLA PAPERS PVT LTD Vs JITENDER INOT INOT MENTIONEDNOT
IM/S UTTARANCHAL PACKAGINGSHARMA(P), |MENTIONED ASAS SINGLE PAGE ISMENTIONED
IPVT LTD SINGLE PAGE ISRECIEVED IAS SINGLHE
RECIEVED [THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
OMP (I) (COMM)/128/2025 [05-05-2025 [TOYOTA FINANCE SERVICE INDIARRAJESH INOT INOT MENTIONEDNOT
ILTD Vs GOVIND RATANSI PATEL JANGRA(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
lOMP (1) (COMM)/127/2025 |05-05-2025 ITOYOTA FINANCE SERVICE INDIARAJESH INOT INOT MENTIONEDNOT
LTD Vs BIGBOX VENTURES PVIJANGRA(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
LTD SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED [THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM)/309/2025 06-05-2025 IM/s Green Recyclater Pvt Ltd Vs AlJagdish INOT INOT MENTIONEDNOT

(One Rubber Industries

Diwakar(P),

IMENTIONED AS
SINGLE PAGE IS
RECIEVED

THROUGH MAIL

AS SINGLE PAGE IS
RECIEVED
THROUGH MAIL

MENTIONED
AS  SINGLE
PAGE IS
RECIEVED
THROUGH
IMAIL




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

CS (COMM)/308/2025 06-05-2025 AND KUMAR Vs DHARMESHHARISH INOT INOT MENTIONEDNOT
KUMAR [KUMAR(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM)/307/2025 06-05-2025 Indian Bank Vs M/S S K Telecom [BANISH INOT INOT MENTIONEDNOT
BHARDWAJ(P),MENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM)/306/2025 06-05-2025 IDev Bhumi Cold Chain Pvt Ltd Vs |Ankit Dang(P), [NOT INOT MENTIONEDNOT
Mangal Gupta IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM)/305/2025 06-05-2025 ZILE SINGH Vs ABHISHEKIBHANU INOT INOT MENTIONEDNOT
IVERMA IMOHAN(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLHE
RECIEVED [THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
ExComm - Award by06-05-2025 ISMFG INDIA CREDIT CO LTD Vs [Karan INOT INOT MENTIONEDNOT
IArbComm/13/2025 SUKH NANDAN IChhibber(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/130/2025 [06-05-2025 [TOYOTA FINANCE SERVICE INDIARRAJESH INOT INOT MENTIONEDNOT
LTD Vs SHRIKANT RAJENDRAPJANGRA(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SUMBE SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED [THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
[Execution (Comm)/92/2025 [06-05-2025 Rajdhani Industries Vs WingrowlAlok Pandey(P), NOT INOT MENTIONEDNOT
Gravures Pvt Ltd IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED [THROUGH MAIL |[PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE CASE NUMBER

CS (COMM)/311/2025

DATE

REGISTRATION

07-05-2025

OFPETITIONER

NAME VS
RESPONDENT NAME

IM/S COAST TO COAST DESIGNS

ADVOCATE

PJitender

ADVOCATE
MOBILE
NUMBER

INOT

ADVOCATE EMAILDATE OF E-

ID

INOT MENTIONEDNOT

FILING

ILTD Vs MERAN AJAYBHAI

DANGRA(P),

IMENTIONED AS
SINGLE PAGE IS
RECIEVED

THROUGH MAIL

LTD Vs SUBODH KUMAR|Gahlyan(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SHARMA SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/131/2025 [07-05-2025 [TOYOTA FINANCE SERVICE INDIARRAJESH INOT INOT MENTIONEDNOT
LTD Vs KAMLESH SUDHIRAMPJANGRA(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
BIND SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED THROUGH MAIL PAGE IS
MHROUGH MAIL RECIEVED
THROUGH
IMAIL
OMP (I) (COMM)/137/2025 [08-05-2025 TOYOTA FINANCE SERVICE INDIARRAJESH INOT INOT MENTIONEDNOT
LTD Vs RAJKUMAR DINANATHYJANGRA(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
IPANDEY SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
OMP (I) (COMM)/135/2025 [08-05-2025 [TOYOTA FINANCE SERVICE INDIARRAJESH INOT INOT MENTIONEDNOT
LTD Vs MOHAMMAD IMRANJANGRA(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
KHAN SINGLE PAGE ISRECIEVED IAS SINGLHE
RECIEVED ITHROUGH MAIL PAGE IS
MHROUGH MAIL RECIEVED
THROUGH
IMAIL
OMP (I) (COMM)/136/2025 [08-05-2025 [TOYOTA FINANCE SERVICE INDIARRAJESH INOT INOT MENTIONEDNOT
LTD Vs SOLANKI BHAVINJANGRA(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
HARISHBHAI SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
OMP (I) (COMM)/134/2025 |08-05-2025 ITOYOTA FINANCE SERVICE INDIARAJESH INOT INOT MENTIONEDNOT
LTD Vs MUNGRA MAHESHPJANGRA(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
IASHVINBHAI SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
OMP (I) (COMM)/133/2025 [08-05-2025 TOYOTA FINANCE SERVICE INDIARRAJESH INOT INOT MENTIONEDNOT

AS SINGLE PAGE IS
RECIEVED
THROUGH MAIL

MENTIONED
AS  SINGLE
PAGE IS
RECIEVED
THROUGH
IMAIL




S.NO COURT

DISTRICT COURT ROOM

CASE NUMBER

DATE

REGISTRATION

OFPETITIONER NAME
RESPONDENT NAME

VSADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-

ID

FILING

OMP (I) (COMM)/132/2025 [08-05-2025 [TOYOTA FINANCE SERVICE INDIARRAJESH INOT INOT MENTIONEDNOT
LTD Vs SONALI KAILASJANGRA(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
LAWANDE SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM)/313/2025 09-05-2025 OMKARA TRANSPORT PVT LTD [Varun Gupta(P),NOT INOT MENTIONEDNOT
Vs MAINI SCAFFOLD SYSTEMS IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM)/314/2025 09-05-2025 IM/S Logpro Supply Chain SolutionsRohit Taneja(P),NOT INOT MENTIONEDNOT
Pvt Ltd Vs Santosh Giri IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM)/315/2025 09-05-2025 IM/S Logpro Supply Chain Solutions|Rohit Taneja(P),[NOT INOT MENTIONEDNOT
Pvt Ltd Vs Jitendra kumar IMENTIONED ASAS SINGLE PAGE ISMENTIONED
[Ramabhai Patel SINGLE PAGE ISRECIEVED IAS SINGLHE
RECIEVED [THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM)/316/2025 09-05-2025 IM/S FUTURE INFO EDGE PVT LTDTARUN INOT INOT MENTIONEDNOT
Vs TUSHAR ANAND SHOKEEN(P), [MENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
[Execution (Comm)/95/2025 [09-05-2025 IPUNJAB NATIONAL BANK Vs [NITIN INOT INOT MENTIONEDNOT
IMOHAMMAD IRFAN IGARG(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED [THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM)/317/2025 09-05-2025 RENU GUPTA Vs M/S SAXENAHARSH INOT INOT MENTIONEDNOT
IMARINE TECH PVT LTD IGOYAL(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED [THROUGH MAIL |[PAGE IS
THROUGH MAIL RECIEVED
THROUGH

IMAIL




S.NO COURT

DISTRICT COURT ROOM CASE TYPE CASE NUMBER

DATE

REGISTRATION

OFPETITIONER

NAME VS
RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-
FILING

ID

DIRECTOR RAVI ZUTSHI Vs
|Aneeta Chemicals Pvt Ltd

SINGLE PAGE IS
RECIEVED
THROUGH MAIL

ICS (COMM)/322/2025 14-05-2025 SNB Enterprises Pvt Ltd Vs |[RAJESH INOT INOT MENTIONEDNOT
Minakshi Sharma KUMAR IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLA(P), SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM)/323/2025 14-05-2025 lAnita Vs M/s DARWIN AGROUTKARSH INOT INOT MENTIONEDNOT
ICHEMICALS LTD SHARMA(P), [MENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
MHROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM)/321/2025 14-05-2025 RAKESH ARORA Vs PLASSOSUMIT INOT INOT MENTIONEDNOT
IPLASTIC INDUSTRIES PVTLTD JARORA(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM)/324/2025 14-05-2025 State Bank Of India Vs Shri Om|Siddharth(P), [NOT INOT MENTIONEDNOT
IPrakash Ahuja IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLHE
RECIEVED ITHROUGH MAIL PAGE IS
MHROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM)/325/2025 14-05-2025 IDinesh Yadav Vs TVS Supply ChainlAbhishek INOT
ISolutions Ltd Wadhwa(P), IMENTIONED AS
SINGLE PAGE IS
RECIEVED
THROUGH MAIL
CS (COMM)/326/2025 14-05-2025 Levi Strauss and Company Vs faastha INOT
|JAshok Kumar (Unknown) sharma(P), IMENTIONED AS
SINGLE PAGE IS
RECIEVED
THROUGH MAIL
Execution (Comm)/96/2025 [14-05-2025 M/S PB STATCLEAN SOLUTIONSABHISHEK  [NOT
PVT LTD THROUGH ITSBHARDWAJ(P),MENTIONED AS|




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER

CS (COMM)/327/2025

DATE
REGISTRATION

14-05-2025

OFPETITIONER

NAME
RESPONDENT NAME

Bank of India Vs

VSADVOCATE

M/s PathaklVishwanath

ADVOCATE
MOBILE
NUMBER

INOT

ADVOCATE EMAILDATE OF E-
ID FILING

Garments lprasad IMENTIONED AS
[Tiwari(P), SINGLE PAGE IS
RECIEVED
THROUGH MAIL
[Execution (Comm)/100/2025[15-05-2025 IASHOK SARAF Vs KAPIL KUMARMUKESH INOT

GUPTA [KUMAR(P), IMENTIONED AS
SINGLE PAGE IS
RECIEVED
THROUGH MAIL
[Execution (Comm)/99/2025 [15-05-2025 JASHOK SARAF Vs M/S KKSPUNMUKESH INOT
INDIA LIMITED KUMAR(P), IMENTIONED AS
SINGLE PAGE IS
RECIEVED
THROUGH MAIL
ICS (COMM)/335/2025 16-05-2025 IM/S HEVLON COSMETICS Vs [Himanshu INOT
ISANJAY MITTAL Rajput(P), IMENTIONED AS
SINGLE PAGE IS
RECIEVED
THROUGH MAIL
[Execution (Comm)/101/2025 [17-05-2025 M/S TECHNO PRIME RMC PVIMUKESH INOT
LTD Vs M/S JAISHIVA INFRAKUMAR(P), IMENTIONED AS
PROJECT PVT LTD SINGLE PAGE IS
RECIEVED
THROUGH MAIL
IMISC DJ/792/2025 17-05-2025 IM/S Equitas Small Finance BankiGAURAV INOT
Ltd Vs Rahul IGUPTA(P), IMENTIONED AS
SINGLE PAGE IS
RECIEVED
THROUGH MAIL
CS (COMM)/336/2025 17-05-2025 VAGMINDER SINGH Vs PAPPURajeev KumarNOT
INAYAR ALIAS PUPPY Bhola(P), IMENTIONED AS

SINGLE PAGE IS
RECIEVED
THROUGH MAIL




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

RESPONDENT NAME

OFPETITIONER NAME VSADVOCATE

ADVOCATE
MOBILE
NUMBER

[Execution (Comm)/102/2025[17-05-2025 IKDI POWER PRIVATE LIMITED VslParvesh INOT
GENESIS ENGINEERING Bansal(P), IMENTIONED AS
ICOMPANY SINGLE PAGE IS
RECIEVED
THROUGH MAIL
[Execution (Comm)/104/2025[19-05-2025 ISUNITA MITTAL AND ANR Vs [Yash Mittal(P), [NOT

ISHIV KUMAR ARORA IMENTIONED AS
SINGLE PAGE IS
RECIEVED
THROUGH MAIL
IMISC DJ/785/2025 16-05-2025 IM/S JS HOSPITALITY SERVICESVIKAS INOT

Vs ACCURATE GAS APPLIANCES|
IPVT LTD

PVT LTD Vs M/S JODHANITOMAR(P), IMENTIONED AS
HOTELS (P) LTD SINGLE PAGE IS
RECIEVED
THROUGH MAIL
[Execution (Comm)/103/2025[19-05-2025 GLAXIE  PRINTERS Vs  [Beenu(P), INOT
BHUPENDRA MACHINERY| IMENTIONED AS
COMPANY SINGLE PAGE IS
RECIEVED
THROUGH MAIL
CS (COMM)/341/2025 19-05-2025 ID C INDUSTRIES Vs SPY AGRORISHABH INOT
INDUSTRIES LIMITED IGOYAL(P), IMENTIONED AS
SINGLE PAGE IS
RECIEVED
THROUGH MAIL
ICS (COMM)/347/2025 20-05-2025 STATE BANK OF INDIA Vs [HIMANSHU(P),NOT
IMANOJ IMENTIONED AS
SINGLE PAGE IS
RECIEVED
THROUGH MAIL
CS (COMM)/346/2025 20-05-2025 ISHIV SHAKTI METALS PVT LTD [Sachin

Aggarwal(P),

ADVOCATE EMAILDATE OF E-




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

CS (COMM)/345/2025 20-05-2025 IPMP METAL PLAST PVT LTD Vs [RISHABH
IGANGOTRI ELECTRONICS PVT|GUPTA(P),
ILTD AND ORS

[Execution (Comm)/106/2025[20-05-2025 RAJENDER KUMAR JAIN Vs [Sunira Jain(P),

Parveen Garg

CS (COMM)/344/2025 20-05-2025 [Punjab National Bank Vs Chandan[PARAS
Kumar Jha IAGGARWAL(P),
CS (COMM)/343/2025 20-05-2025 IAMITA JAIN Vs M/S ADISH[Bharat
IASSOCIATES PVT LTD Bagga(P),
CS (COMM)/351/2025 21-05-2025 S Jagvinder Singh Sobti Vs ShivamMUKESH
Midha IAGGARWAL(P),
[Execution (Comm)/107/2025 [21-05-2025 HEMANT KUMAR VERMA Vs M/SJAGRITI
REEMA POLYCHEM PVT LTD JAIN(P),
[Execution (Comm)/108/2025[21-05-2025 IM/S OMKARA TRANSPORT PVTVarun Gupta(P),

LTD Vs M/S JAI MATA
[ENGINEERING LIMITED




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE OF
REGISTRATION

PETITIONER
RESPONDENT NAME

NAME VSADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-
ID FILING

[Execution (Comm)/110/2025 [21-05-2025 IASHOK GUPTA Vs NISHA JAIN |ABHISHEK
ITYAGI(P),

[Execution (Comm)/109/2025[21-05-2025 IASHOK GUPTA Vs SAVITA JAIN |ABHISHEK
TYAGI(P),

[Execution (Comm)/111/2025 [21-05-2025 Madhu Bala Vs M/S Shree Roshan[Ram Kanwar
[Enterprises INain(P),
CS (COMM)/354/2025 22-05-2025 IPRASHANT GOEL Vs HIL ( INDIA)CHITRA
ILtd (A Govt of India Enterprises) SINGH(P),
CS (COMM)/356/2025 23-05-2025 Rahul Attal Vs M/S Acex CareenATUL
[Vista LLP RAWAT(P),
CS (COMM)/357/2025 23-05-2025 IPUNPUN KUMAR SINGH Vs AMIT[Rakesh
ISAINT Kumar(P),
[Execution (Comm)/113/2025 [22-05-2025 IM/S ANU AUTOMOBILES Vs MSARJUN
SKYLARK CABLES AND CORDSMEHTA(P),

IPVT LTD




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

[Execution (Comm)/114/2025

DATE

REGISTRATION

22-05-2025

RESPONDENT NAME

IAMAR KUMAR Vs
IBHAGWAN DAS

OFPETITIONER NAME VSADVOCATE

ADVOCATE

MOBILE
NUMBER

CS (COMM)/361/2025 24-05-2025 PRITH PAL SINGH Vs SHYAM|Nidhi(P),
LAL GARG
CS (COMM)/360/2025 24-05-2025 CANARA CO OPERATIVE GROUPHEMANT
HOUSING SOCIETY LTD Vs |[KUMAR
DESIGN WELL INDIA PVT LTD SINGH(P),
IMISC DJ/862/2025 24-05-2025 IM/S IFL HOUSING FINANCE LTD [ANUJ
Vs SUBHASH CHANDER RANA KUMAR(P),
CS (COMM)/366/2025 27-05-2025 IM/s Yash Enterprises Vs M/s ShivalAnkit
Milk Food and others Khurana(P),
ICS (COMM)/367/2025 27-05-2025 IM/S PVG Milk Products Vs M/slAnkit
Shiva Milk Food Khurana(P),
ICS (COMM)/365/2025 >7-05-2025 M/S ASHWMEGH SPICES PVT LTDJYOTI

Vs PANKAJ KUMAR

IADVOCATE(P),

ADVOCATE EMAILDATE OF E-




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

ICS (COMM)/364/2025

DATE
REGISTRATION

27-05-2025

OFPETITIONER NAME
RESPONDENT NAME

IKANWAR PAL

VSADVOCATE

ISHRI BHANWAR SINGH Vs SHRIkarthak

gupta(P),

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-
ID FILING

CS (COMM)/363/2025 27-05-2025 IMANISH RASTOGI Vs GIYANMOHITENDER(
ICHAND SHARMA AND ORS P),

IMISC DJ/883/2025 27-05-2025 SHELLZ INDIA PVT LTD Vs |[PRAMOD
IAVNEET KAUR CHANDIOK KUMAR

IAGARWAL(P),

CS (COMM)/373/2025 28-05-2025 BARBIE KITCHEN AND SERVICES [PRIYANKA
Vs SAVVY GRAND HOTELS PVIMarwah(P),
LTD

[Execution (Comm)/119/2025 [27-05-2025 [INawal Kishore Soni Vs Ganesh{Ashish
IPrashad Kapur(P),

CS (COMM)/372/2025 28-05-2025 Sachin Goyal Vs Divyesh HitenbhaiMayank
Nakhva |Agarwal(P),

OMP (I) (COMM)/151/2025 [28-05-2025 SHRIRAM FINANCE LTD Vs [Sunny Arora(P),

IMAZHAR KHAN




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

OMP (I) (COMM)/148/2025

DATE
REGISTRATION

28-05-2025

OFPETITIONER NAME VSADVOCATE
RESPONDENT NAME

SHRIRAM FINANCE LTD Vs MD
IKALAM

Sunny Arora(P),

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-
ID FILING

IOMP (I) (COMM)/149/2025

28-05-2025

[TOYOTA FINANCE SERVICE INDIARRAJESH
LTD Vs YADHAV BHASKARJANGRA(P),
IBODKE

OMP (I) (COMM)/150/2025

28-05-2025

[TOYOTA FINANCE SERVICE INDIARRAJESH
LTD Vs GORAKHANATHA BJANGRA(P),
GHUGE

CS (COMM)/376/2025

29-05-2025

IM/S SADHNA BUILDCON PVT LTDjprabhu dayal(P),
Vs ENTERTAINMENT CITY
ILIMITED

CS (COMM)/377/2025

29-05-2025

ILaxmi Enterprises Vs M/s Raheem/Pramod
Industries lYadav(P),

IOMP (I) (COMM)/155/2025

29-05-2025

[TOYOTA FINANCE SERVICE INDIARRAJESH
LTD Vs THAKOR VIKRAMBHAIJANGRA(P),
ISHIVAJI

OMP (I) (COMM)/156/2025

29-05-2025

[TOYOTA FINANCE SERVICE INDIARRAJESH
ILTD Vs RAMKESHWAR RAMRAJJANGRA(P),
IPRAJAPATI




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

RESPONDENT NAME

OFPETITIONER NAME VSADVOCATE

ADVOCATE

MOBILE

NUMBER

ADVOCATE EMAILDATE OF E-
ID FILING

CS (COMM)/384/2025 130-05-2025 DEEPAK JAIN Vs SUMIT MITTAL PJAGRITI
JAIN(P),
CS (COMM)/383/2025 30-05-2025 (OMKARA TRANSPORT PVT LTD [Varun Gupta(P),
Vs OP FURNISHERS PVT LTD
CS (COMM)/382/2025 130-05-2025 SANJAY NANDA Vs SHIVAAY|Karan
IAMBIKA INFRACON PVT LTD Bhambri(P),
CS (COMM)/381/2025 30-05-2025 [UCO BANK Vs RUKHSANA IMohd Bilall
lAnsari(P),
CS (COMM)/380/2025 130-05-2025 State Bank Of India Vs SURBHI IVAIBHAV
IYADAV(P),
IOMP (I) (COMM)/160/2025 [30-05-2025 IDFC First Bank Ltd Vs RAVIMAYANK
IAJEET IMAHAJAN(P),
[Execution (Comm)/121/2025 [31-05-2025 Rajesh Jain Vs M K EMBROIDERY [Tarun

chhabra(P),




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER

NAME

RESPONDENT NAME

VSADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-
FILING

ID

CS (COMM)/393/2025 131-05-2025 RAM PARSHAD GARG
RAMPATI SHRIKRISHAN ANDKUMAR
ISONS IMIGLANI(P),
CS (COMM)/392/2025 31-05-2025 STATE BANK OF INDIA Vs [VAIBHAV
RAJPAL IYADAV(P),

46 SH. UMED SINGH,/NORTH 303 ICivil ICASE NO. TITLE OF THE CASE [DATE OF FILING IADVOCATE IAdvocate Mob. No.[Advocate Email ID  [Date of E-
IDISTRICT JUDGE INAME Filing
(COMMERCIAL)

CS (COMM.)/295/2025 IADIDAS AG 01-05-2025 JAASTHA INOT INOT MENTIONED
Vs SHRI BALAJI| SHARMA IMENTIONED ASAS SINGLE PAGE
SHOES AND| SINGLE PAGE [RECIEVED
IGARMENTS RECIEVED [THROUGH MAIL
THROUGH MAIL
CS (COMM.)/299/2025 PUNJAB NATIONAILj03-05-2025 [PARAS INOT INOT MENTIONEDNOT
BANK IAGGARWAL IMENTIONED ASAS SINGLE PAGE ISMENTIONED
Vs Shakuntla SINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM.)/300/2025 ICANARA BANK 03-05-2025 Sanjeev Chopra [NOT INOT MENTIONEDNOT
Vs AMIT KUMAR IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED [THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM.)/302/2025 IM/S TULIP05-05-2025 KRISHNA PAL [NOT INOT MENTIONEDNOT
ICOMPONENTS PVT, IMENTIONED ASAS SINGLE PAGE ISMENTIONED
LTD SINGLE PAGE [RECIEVED IAS SINGLE
Vs SUNRISE| RECIEVED [THROUGH MAIL |[PAGE IS
IOVERSEAS THROUGH MAIL RECIEVED
THROUGH
IMAIL




S.NO COURT

DISTRICT COURT ROOM

CASE NUMBER

CS (COMM.)/303/2025

DATE
REGISTRATION

[TULIP COMPONENTS
IPVT. LTD.

OFPETITIONER
RESPONDENT NAME

05-05-2025

VSADVOCATE

KRISHNA PAL

ADVOCATE
MOBILE
NUMBER

INOT
IMENTIONED AS

ADVOCATE EMAILDATE OF E-

ID

INOT MENTIONEDNOT
AS SINGLE PAGE ISMENTIONED

FILING

Vs ASV EXPORTS]| SINGLE PAGE [RECIEVED IAS SINGLE
IMPORTS LTD RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM.)/304/2025 SAMSHER 05-05-2025 IVAIBHAV INOT INOT MENTIONEDNOT
Vs LAXMIROOP PVT] IGUPTA IMENTIONED ASAS SINGLE PAGE ISMENTIONED
LTD SINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
MHROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM.)/310/2025 IMS LITTLE KINGDOM|06-05-2025 RAJNISH INOT INOT MENTIONEDNOT
BABY PRODUCTS IMANN IMENTIONED ASAS SINGLE PAGE ISMENTIONED
Vs BONNE CARE| SINGLE PAGE [RECIEVED IAS SINGLE
IPRIVATE LIMITED RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM.)/312/2025 Nitesh Kumar Jha 07-05-2025 SHARAD INOT INOT MENTIONEDNOT
Vs M/S PAL| IMALHOTRA IMENTIONED ASAS SINGLE PAGE ISMENTIONED
RADIATORS SINGLE PAGE [RECIEVED IAS SINGLHE
RECIEVED ITHROUGH MAIL PAGE IS
MHROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM.)/318/2025 Darsh Plastic Pvt Ltd  |09-05-2025 JAshutosh INOT INOT MENTIONEDNOT
Vs Siddharth Displays| Kumar Pandey [MENTIONED ASAS SINGLE PAGE ISMENTIONED
and Devices India Pvi SINGLE PAGE |RECIEVED IAS  SINGLE
ILtd RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM.)/319/2025 RENU GUPTA 09-05-2025 [HARSH GOYAL NOT INOT MENTIONEDNOT
Vs M/S NKG| IMENTIONED ASAS SINGLE PAGE ISMENTIONED
INFRASTRUCTURE SINGLE PAGE [RECIEVED IAS SINGLE
LIMITED RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM.)/320/2025 IM/S SYSTEMS INDIA (09-05-2025 JANKIT INOT INOT MENTIONEDNOT
Vs MS VIBHA TYAGI DWIVEDI IMENTIONED ASAS SINGLE PAGE ISMENTIONED

SINGLE PAGE
RECIEVED
THROUGH MAIL

RECIEVED
THROUGH MAIL

AS  SINGLE
PAGE IS
RECIEVED
THROUGH
IMAIL




S.NO COURT DISTRICT COURT ROOM

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER
RESPONDENT NAME

VSADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-

ID

FILING

CS (COMM.)/329/2025 IR S TRADING CO 14-05-2025 CHITRA INOT INOT MENTIONEDNOT
Vs M/S RELAXO HOME| [KUMAR IMENTIONED ASAS SINGLE PAGE ISMENTIONED
IAPPLIANCES (P) LTD SINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM.)/330/2025 IM/S MLT ROYALTECH|14-05-2025 [Mandeep BansalNOT INOT MENTIONEDNOT
IPVT. LTD. IMENTIONED ASAS SINGLE PAGE ISMENTIONED
Vs GT HASTEN| SINGLE PAGE [RECIEVED IAS SINGLE
INDUSTRIES LLP RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM.)/331/2025 IAJAY KUMAR JAIN[14-05-2025 IVISHALAKSHI NOT INOT MENTIONEDNOT
PARTNER M/S SHREE IGOEL IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SHANTINATH METAL SINGLE PAGE [RECIEVED IAS SINGLE
Vs KIRTI PAL MADAN| RECIEVED ITHROUGH MAIL PAGE IS
PROPRIETOR OF M/S THROUGH MAIL RECIEVED
IMADAN ALUIMINIUM] THROUGH
UDYOG IMAIL
CS (COMM.)/333/2025 IM/S OM SAll14-05-2025 INeeraj Gupta [NOT INOT MENTIONEDNOT
IFRUITECH IMENTIONED ASAS SINGLE PAGE ISMENTIONED
Vs M/S MAHABOOB| SINGLE PAGE [RECIEVED IAS SINGLHE
[FRUIT CO RECIEVED [THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM.)/334/2025 IM/S OM SAlil4-05-2025 [Neeraj Gupta [NOT INOT MENTIONEDNOT
FRUITECH Vs M/S IMENTIONED ASAS SINGLE PAGE ISMENTIONED
IMAHABOOB FRUIT CO SINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM.)/338/2025 SUN ORGANI(15-05-2025 Vishnu INOT INOT MENTIONEDNOT
INDUSTRIES PRIVATE Langawat IMENTIONED ASAS SINGLE PAGE ISMENTIONED
LIMITED Vs RAJA| SINGLE PAGE [RECIEVED IAS SINGLE
UDYOG PRIVATE RECIEVED [THROUGH MAIL PAGE IS
LIMITED AND ORS. THROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM.)/339/2025 Midson Chits Pvt Ltdji7-05-2025 U SJAISWAL [NOT INOT MENTIONEDNOT

Through Its Ar Amit]
Gupta Vs Tarun Mathur

IMENTIONED AS
SINGLE PAGE
RECIEVED
THROUGH MAIL

RECIEVED
THROUGH MAIL

AS SINGLE PAGE ISMENTIONED

AS  SINGLE
PAGE IS
RECIEVED
THROUGH
IMAIL




S.NO COURT

DISTRICT COURT ROOM

CASE NUMBER

CS (COMM.)/340/2025

DATE
REGISTRATION

SHWETA SINGHAL
Proprietor  of  AKS

OFPETITIONER
RESPONDENT NAME

17-05-2025

VSADVOCATE

JAshu Ralhan

ADVOCATE
MOBILE
NUMBER

INOT
IMENTIONED AS

ADVOCATE EMAILDATE OF E-

ID

INOT MENTIONEDNOT
AS SINGLE PAGE ISMENTIONED

FILING

IMETAL Vs RAM SINGLE PAGE [RECIEVED IAS SINGLE
BHAROSE RAJPUT RECIEVED THROUGH MAIL PAGE IS
[Proprietor ofJASPER| THROUGH MAIL RECIEVED
[TRADING COMPANY THROUGH
IMAIL
CS (COMM.)/342/2025 IPARKASH POLYCOATSj17-05-2025 Rajat Gupta INOT INOT MENTIONEDNOT
[Through its IMENTIONED ASAS SINGLE PAGE ISMENTIONED
IPARTNERS/Authorized SINGLE PAGE [RECIEVED IAS SINGLE
Signatory Vs  Ashok| RECIEVED ITHROUGH MAIL PAGE IS
Kumar Batra Proprietor THROUGH MAIL RECIEVED
lof SUN POLYFAB THROUGH
IMAIL
CS (COMM.)/348/2025 RAM PRASAD GARG{16-05-2025 Sanjeev Singh [NOT INOT MENTIONEDNOT
TRADING AS MS RAM IMENTIONED ASAS SINGLE PAGE ISMENTIONED
IPRASAD OIL MILLS V5| SINGLE PAGE [RECIEVED IAS SINGLE
IMS SHUBHAM AGRO| RECIEVED ITHROUGH MAIL PAGE IS
I[FOODS AND ANR THROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM.)/349/2025 ISTATE BANK OF INDIA|20-05-2025 IMOHD INOT INOT MENTIONEDNOT
Vs VISHAL SHAMEEM IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE [RECIEVED IAS SINGLHE
RECIEVED [THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM.)/350/2025 PUNJAB NATIONALj20-05-2025 [PARAS INOT INOT MENTIONEDNOT
IBANK Vs Gulbag singh IAGGARWAL IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM.)/352/2025 PUNJAB NATIONALj20-05-2025 [PARAS INOT INOT MENTIONEDNOT
BANK Vs Nagender IAGGARWAL IMENTIONED ASAS SINGLE PAGE ISMENTIONED
Kumar Patel SINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED [THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM.)/353/2025 Sumit Garg Vs M/S21-05-2025 SHIVAM INOT INOT MENTIONEDNOT
IPAWAN BIKES JANGRA IMENTIONED ASAS SINGLE PAGE ISMENTIONED

SINGLE PAGE
RECIEVED
THROUGH MAIL

RECIEVED
THROUGH MAIL

AS  SINGLE
PAGE IS
RECIEVED
THROUGH
IMAIL
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CS (COMM.)/355/2025 CANARA BANK Vs)21-05-2025 Sanjeev Chopra [NOT INOT MENTIONEDNOT
IANAMIKA IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM.)/358/2025 S Jaspal Singh Sobti Vsj22-05-2025 IMUKESH INOT INOT MENTIONEDNOT
Shivam Midha IAGGARWAL IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
MHROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM.)/359/2025 STIFF SECURITY[23-05-2025 Rahul Bindal  [NOT INOT MENTIONEDNOT
PRIVATE LIMITED Vs IMENTIONED ASAS SINGLE PAGE ISMENTIONED
CHETAK SINGLE PAGE [RECIEVED IAS SINGLE
IENTERPRISES RECIEVED ITHROUGH MAIL PAGE IS
LIMITED THROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM.)/362/2025 STATE BANK OF23-05-2025 HIMANSHU  [NOT INOT MENTIONEDNOT
INDIA Vs M/S HYDRO| IMENTIONED ASAS SINGLE PAGE ISMENTIONED
TECH HYDRAULIC| SINGLE PAGE [RECIEVED IAS SINGLHE
INDIA RECIEVED ITHROUGH MAIL PAGE IS
MHROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM.)/369/2025 Utsav Jain Vs Praveen|24-05-2025 IDINESH SINGHNOT INOT MENTIONEDNOT
Kumar Singh BACHGOTI IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM.)/370/2025 Harivendra Singh Sole27-05-2025 [Prannoy Dey  [NOT INOT MENTIONEDNOT
Proprietor of  Balaji IMENTIONED ASAS SINGLE PAGE ISMENTIONED
cleanair  solutions Vg SINGLE PAGE |RECIEVED IAS  SINGLE
RISIVEDA HERBAL RECIEVED ITHROUGH MAIL PAGE IS
IPRODUCTS PVT. LTD. THROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM.)/371/2025 BANK OF BARODA Vsj27-05-2025 [Umesh Joshi INOT INOT MENTIONEDNOT
IAnshu IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED [THROUGH MAIL |[PAGE IS
MTHROUGH MAIL RECIEVED
THROUGH
IMAIL
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SINGLE PAGE
RECIEVED
THROUGH MAIL

CS (COMM.)/374/2025 IMANISH RASTOGI Vs27-05-2025 IMOHITENDER [NOT INOT MENTIONEDNOT
GIYAN CHAND| IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SHARMA AND ORS SINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM.)/375/2025 ISTATE BANK OF INDIA|28-05-2025 Ravindra INOT INOT MENTIONEDNOT
Vs Munna Kumar [INarayan Singh [MENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM.)/378/2025 IM/s Venture Cable Vs28-05-2025 Sonia Arora INOT INOT MENTIONEDNOT
THERMOKING IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM.)/379/2025 IM/S  BEHARI  LAILj29-05-2025 JAGRITI JAIN [NOT INOT MENTIONEDNOT
IDARSHAN LAL PVT] IMENTIONED ASAS SINGLE PAGE ISMENTIONED
ILTD THROUGH ITS AR SINGLE PAGE [RECIEVED IAS SINGLHE
IMR RAHUL KAUSHIK] RECIEVED [THROUGH MAIL PAGE IS
Vs MR SURESH| THROUGH MAIL RECIEVED
KUMAR PROP OF M/S THROUGH
IAVIKA GROUP IMAIL
CS (COMM.)/385/2025 COAST TO COAST29-05-2025 Uitender INOT INOT MENTIONEDNOT
IDESIGNS LTD Vs VAJA| IGahlyan IMENTIONED ASAS SINGLE PAGE ISMENTIONED
INDUSTRIES SINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM.)/386/2025 uco BANK Vs|30-05-2025 IMohd BilalNOT INOT MENTIONEDNOT
ROHILLA TISSUE JAnsari IMENTIONED ASAS SINGLE PAGE MENTIONED
SINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED [THROUGH MAIL PAGE
THROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM.)/387/2025 ISTATE BANK OF INDIA|30-05-2025 IVAIBHAV INOT INOT MENTIONEDNOT
Vs MANJU IYADAV IMENTIONED ASAS SINGLE PAGE ISMENTIONED

RECIEVED
THROUGH MAIL

AS  SINGLE
PAGE IS
RECIEVED
THROUGH
IMAIL
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CS (COMM.)/388/2025 ISTATE BANK OF INDIA|30-05-2025 IVAIBHAV INOT INOT MENTIONEDNOT
Vs SHARDA DEVI IYADAV IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM.)/389/2025 ISTATE BANK OF INDIA[30-05-2025 IVAIBHAV INOT INOT MENTIONEDNOT
Vs RAKESH KUMAR| IYADAV IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SHARMA SINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED THROUGH MAIL PAGE IS
MHROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM.)/390/2025 ISTATE BANK OF INDIA|30-05-2025 IVAIBHAV INOT INOT MENTIONEDNOT
Vs ARUN KUMAR IYADAV IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM.)/391/2025 IM/s Malik Mortorsj30-05-2025 Sehdev KiNOT INOT MENTIONEDNOT
through Harish Malik V| IGupta IMENTIONED ASAS SINGLE PAGE ISMENTIONED
Sumeet Kumar SINGLE PAGE [RECIEVED IAS SINGLHE
RECIEVED ITHROUGH MAIL PAGE IS
MHROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM.)/394/2025 IASHOK  SARAF  Vs30-05-2025 IMUKESH INOT INOT MENTIONEDNOT
Aman Agarwal KUMAR IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL

[EX. CIVIL/302/2025

Shrayans Coatings Ltd
through its Director My

31-05-2025

Rakesh Burman

INOT
IMENTIONED AS

INOT MENTIONEDNOT
AS SINGLE PAGE ISMENTIONED

Sanjay Jain Vs OCHEM| SINGLE PAGE |RECIEVED AS  SINGLE
SEALERS PVT LTD RECIEVED THROUGH MAIL  |PAGE IS
THRPOUGH ITS| THROUGH MAIL RECIEVED
IDIRECTOR THROUGH
IMAIL
Ex.Comm - Award byM/S MUTHOOT|29-05-2025 Varun Sikka INOT INOT MENTIONEDNOT
|Arb.Comm/14/2025 FINCORP LTD. Vs IMENTIONED ASAS SINGLE PAGE ISMENTIONED
IMOHD FARIYAD SINGLE PAGE [RECIEVED AS  SINGLE
RECIEVED THROUGH MAIL  |PAGE IS
THROUGH MAIL RECIEVED
THROUGH

IMAIL
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Ex.Comm - Award byDIMMTS Vs DDA 06-05-2025 [Varun Sikka INOT INOT MENTIONEDNOT
|Arb.Comm/15/2025 IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
Ex.Comm - Award by[EQUITAS SMALLj06-05-2025 lAakash Tyagi [NOT INOT MENTIONEDNOT
IArb.Comm/16/2025 IFINANCE BANK LTD., IMENTIONED ASAS SINGLE PAGE ISMENTIONED
Vs SANJAY KUMAR SINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
[Execution (Comm.)/105/2025BLACK DIAMONDI20-05-2025 JANKIT GUPTA NOT INOT MENTIONEDNOT
IPULSES PVT LTD Vs IMENTIONED ASAS SINGLE PAGE ISMENTIONED
ISHAURYA IMPEX SINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
[Execution (Comm.)/112/2025[[shwari Devi Vs WYAN|16-05-2025 Ram KanwanqNOT INOT MENTIONEDNOT
Industries Pvt Ltd [Nain IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE [RECIEVED IAS SINGLHE
RECIEVED [THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
[Execution (Comm.)/115/2025[STATE BANK OF INDIA]21-05-2025 PRANSHU INOT INOT MENTIONEDNOT
Vs Bimla IVASHISHTH |MENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL

[Execution (Comm.)/116/2025

IMS HTL LOGISTICS|

23-05-2025

SOVI BIPNEET]

INOT

INOT MENTIONED

INOT

INDIA PVT LTD Vg SINGH IMENTIONED ASAS SINGLE PAGE ISMENTIONED
RHINOCEROS SINGLE PAGE |RECIEVED AS  SINGLE
EQUIPMENTS PVT LTD| RECIEVED THROUGH MAIL  |[PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
[Execution (Comm.)/118/2025GANGA CHEM|24-05-2025 [Varun Jain INOT INOT MENTIONEDNOT

OVERSEAS THROUGH
ITS PROP SH VIVEK|
BANSAL Vs N V|
INTERNATIONAL

THROUGH ITS PROP|

SH DHIMANSHU|
MITTAT

IMENTIONED AS
SINGLE PAGE
RECIEVED
THROUGH MAIL

AS SINGLE PAGE IS
RECIEVED
THROUGH MAIL

MENTIONED
AS  SINGLE
PAGE IS
RECIEVED
THROUGH
IMAIL
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[Execution ROOP KISHORE Vs26-05-2025 not mentionedNOT INOT MENTIONEDNOT
(Comm.)/120/2025 IPARMOD YADAV lin e-filing IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
[Execution (Comm.)/122/2025ANSHUL GUPTA Vs[29-05-2025 not mentionedNOT INOT MENTIONEDNOT
IMANOJ KUMAR lin e-filing IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
[Execution (Comm.)/91/2025 MANISH MANGLA31-05-2025 SWATI SWATI [NOT INOT MENTIONEDNOT
IFLAVOURS PVT. LTD,| IMENTIONED ASAS SINGLE PAGE ISMENTIONED
Vs PINKI SOLANKI SINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
[Execution (Comm.)/93/2025 [DARSHAN KUMAR|03-05-2025 Sanjeev INOT INOT MENTIONEDNOT
ILUTHRA Vs ANKIT] IMENTIONED ASAS SINGLE PAGE ISMENTIONED
IAGGARWAL SINGLE PAGE [RECIEVED IAS SINGLHE
RECIEVED [THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
[Execution (Comm.)/94/2025 [Rajender kumar khari0o7-05-2025 Priya Soni INOT INOT MENTIONEDNOT
Vs SH AKRAM YAMIN| IMENTIONED ASAS SINGLE PAGE ISMENTIONED
JANS ANR SINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
[Execution (Comm.)/97/2025 [Ms Jagatjit Industrieslo7-05-2025 Vishal Khattar [NOT INOT MENTIONEDNOT
Limited Vs Ms Acro IMENTIONED ASAS SINGLE PAGE ISMENTIONED
Softech Pvt Ltd SINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED [THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
[Execution (Comm.)/98/2025 [M/S ELDER DRUGS\14-05-2025 IVikas Rohtagi [NOT INOT MENTIONEDNOT
IAND IMENTIONED ASAS SINGLE PAGE ISMENTIONED
IPHARMACEUTICALS SINGLE PAGE [RECIEVED IAS SINGLE
PVT. LTD. Vs M/S SRI RECIEVED [THROUGH MAIL  [PAGE IS
IVENKATA HANUMAN| THROUGH MAIL RECIEVED
PHARMA THROUGH
IMAIL




S.NO COURT
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IMISC DJ/732/2025

DATE OFPETITIONER
RESPONDENT NAME

REGISTRATION

LAXMI ENTERPRISES
Vs SHRI BALAJI COAL

14-05-2025

VSADVOCATE

Pramod Yadav

ADVOCATE
MOBILE
NUMBER

INOT
IMENTIONED AS

ADVOCATE EMAILDATE OF E-

ID

INOT MENTIONEDNOT
AS SINGLE PAGE ISMENTIONED

FILING

[TRADER SINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
IMISC DJ/819/2025 CITRUS INFOTECH|05-05-2025 JAbhishek INOT INOT MENTIONEDNOT
IPVT LTD Vs AMARPAL Kaushik IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGH SINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
IMISC DJ/840/2025 [UNION BANK OF20-05-2025 rajiv kumar INOT INOT MENTIONEDNOT
INDIA Vs seema Jain| IMENTIONED ASAS SINGLE PAGE ISMENTIONED
lprop Shab enterprise SINGLE PAGE |[|RECIEVED IAS  SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
IMISC DJ/871/2025 [Union Bank Of India Vs21-05-2025 rajiv kumar INOT INOT MENTIONEDNOT
Shabd Enterprises IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE [RECIEVED IAS SINGLHE
RECIEVED [THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
IMISC DJ/879/2025 lscan synthetic limited Vs24-05-2025 IMADHUR INOT INOT MENTIONEDNOT
baba knit fab BHARDWAJ IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
IMISC DJ/892/2025 SACHIN BEHL Vs MSi26-05-2025 DHIRENDRA [NOT INOT MENTIONEDNOT
ISNACKS NATION SINGH IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED [THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
IMISC DJ/909/2025 IBHARAT BUSHAN|29-05-2025 Kinnori Ghosh [NOT INOT MENTIONEDNOT
IMAHAJAN Vs M/S IMENTIONED ASAS SINGLE PAGE ISMENTIONED
IANNAPURNA SINGLE PAGE [RECIEVED IAS SINGLE
IAGRONICS RECIEVED [THROUGH MAIL |[PAGE IS
IMACHINIRY PVT LTD THROUGH MAIL RECIEVED
THROUGH

IMAIL
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OMP (COMM.)/12/2025 UITENDER KUMAR[31-05-2025 Bharat BhushanNOT INOT MENTIONEDNOT
GOVT CONTRACTOR Jain IMENTIONED ASAS SINGLE PAGE ISMENTIONED
IAND ENGINEERS Vg SINGLE PAGE [RECIEVED IAS SINGLE
INCT GOVT OF DELH] RECIEVED THROUGH MAIL PAGE IS
EXECUTIVE THROUGH MAIL RECIEVED
IENGINEER THROUGH
IMAIL
OMP (COMM.)/13/2025 INAVNEET AND ANR Vs27-05-2025 RAJESH INOT INOT MENTIONEDNOT
HBD FINANCIAL JANGRA IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SERVICES LTD AND SINGLE PAGE [RECIEVED IAS SINGLE
IANR RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/121/2025 [TOYOTA FINANCH28-05-2025 RAJESH INOT INOT MENTIONEDNOT
SERVICE INDIA LTD V5| JANGRA IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SARANG GOPALRAQ| SINGLE PAGE [RECIEVED IAS SINGLE
RANE RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/122/2025 [TOYOTA FINANCE01-05-2025 DO INOT INOT MENTIONEDNOT
SERVICE INDIA LTD Vs IMENTIONED ASAS SINGLE PAGE ISMENTIONED
IYOGESH SINGLE PAGE [RECIEVED IAS SINGLHE
IPURUSHTTAM RECIEVED [THROUGH MAIL PAGE IS
WADHAVE THROUGH MAIL RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/123/2025 [TOYOTA FINANCEo01-05-2025 DO INOT INOT MENTIONEDNOT
SERVICE INDIA LTD Vs IMENTIONED ASAS SINGLE PAGE ISMENTIONED
CHILGAR KISAN| SINGLE PAGE [RECIEVED IAS SINGLE
SAMBHAJI RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM.)/124/2025 [TOYOTA FINANCE02-05-2025 DO INOT INOT MENTIONEDNOT
SERVICE INDIA LTD Vg IMENTIONED ASAS SINGLE PAGE ISMENTIONED
UJITENDRA KARAMSH]I] SINGLE PAGE [RECIEVED IAS SINGLE
IPATEL RECIEVED [THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/125/2025 [TOYOTA FINANCEHEo02-05-2025 DO INOT INOT MENTIONEDNOT
ISERVICE INDIA LTD V5| IMENTIONED ASAS SINGLE PAGE MENTIONED
INAVNATH S AHER SINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED [THROUGH MAIL |[PAGE
THROUGH MAIL RECIEVED
THROUGH
IMAIL
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OMP (I) (COMM.)/126/2025 [TOYOTA FINANCEo02-05-2025 DO INOT INOT MENTIONEDNOT
SERVICE INDIA LTD Vs IMENTIONED ASAS SINGLE PAGE MENTIONED
ISAGAR DAULAT SINGLE PAGE [RECIEVED IAS SINGLE
GHARAT RECIEVED THROUGH MAIL PAGE
THROUGH MAIL RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/129/2025 [TOYOTA FINANCE02-05-2025 DO INOT INOT MENTIONEDNOT
SERVICE INDIA LTD Vg IMENTIONED ASAS SINGLE PAGE MENTIONED
IKAVITA A KUMAWAT SINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE
THROUGH MAIL RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/138/2025 [TOYOTA FINANCEHEo05-05-2025 DO INOT INOT MENTIONEDNOT
SERVICE INDIA LTD V5| IMENTIONED ASAS SINGLE PAGE MENTIONED
ISONI ABHISHEK] SINGLE PAGE [RECIEVED IAS SINGLE
[TTWARI RECIEVED ITHROUGH MAIL PAGE
THROUGH MAIL RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/139/2025 [TOYOTA FINANCE08-05-2025 DO INOT INOT MENTIONEDNOT
SERVICE INDIA LTD Vs IMENTIONED ASAS SINGLE PAGE MENTIONED
ISAT TOURS AND| SINGLE PAGE [RECIEVED IAS SINGLHE
[TRAVELS RECIEVED [THROUGH MAIL PAGE
THROUGH MAIL RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/140/2025 [TOYOTA FINANCEo08-05-2025 DO INOT INOT MENTIONEDNOT
SERVICE INDIA LTD Vs IMENTIONED ASAS SINGLE PAGE MENTIONED
RAJESHBHAI SINGLE PAGE [RECIEVED IAS SINGLE
BHIKHUBHAI DABHI RECIEVED ITHROUGH MAIL PAGE
THROUGH MAIL RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM.)/141/2025 [TOYOTA FINANCE/08-05-2025 DO INOT INOT MENTIONEDNOT
SERVICE INDIA LTD Vg IMENTIONED ASAS SINGLE PAGE MENTIONED
SUNANDA SURESH]| SINGLE PAGE [RECIEVED IAS SINGLE
SHINDE RECIEVED [THROUGH MAIL PAGE
THROUGH MAIL RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/142/2025 [TOYOTA FINANCEo08-05-2025 DO INOT INOT MENTIONEDNOT
ISERVICE INDIA LTD V5| IMENTIONED ASAS SINGLE PAGE MENTIONED
SHAILESH SUBHASH,| SINGLE PAGE [RECIEVED IAS SINGLE
IRAYKAR RECIEVED [THROUGH MAIL |[PAGE
THROUGH MAIL RECIEVED
THROUGH
IMAIL
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OMP (I) (COMM.)/145/2025 HOUSE OF FITNESS08-05-2025 Dhavish INOT INOT MENTIONEDNOT
PVT. LTD. Vs AGR IChitkara IMENTIONED ASAS SINGLE PAGE MENTIONED
IFITNESS LLP SINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED THROUGH MAIL PAGE
THROUGH MAIL RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM.)/146/2025 [TOYOTA FINANCE19-05-2025 RAJESH INOT INOT MENTIONEDNOT
SERVICE INDIA LTD Vg JANGRA IMENTIONED ASAS SINGLE PAGE MENTIONED
OMPRAKASH MAROTI SINGLE PAGE [RECIEVED IAS SINGLE
SALVE RECIEVED ITHROUGH MAIL PAGE
THROUGH MAIL RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/147/2025 Puneja finance company|22-05-2025 Kajol sahu INOT INOT MENTIONEDNOT
Vs Virender IMENTIONED ASAS SINGLE PAGE MENTIONED
SINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE
THROUGH MAIL RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/152/2025 [SHRI RAM FINANCE]23-05-2025 Sunny Arora INOT INOT MENTIONEDNOT
ILTD. Vs AVNESH] IMENTIONED ASAS SINGLE PAGE MENTIONED
SHARMA SINGLE PAGE [RECIEVED IAS SINGLHE
RECIEVED [THROUGH MAIL PAGE
THROUGH MAIL RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/153/2025 [TOYOTA FINANCE28-05-2025 RAJESH INOT INOT MENTIONEDNOT
SERVICE INDIA LTD Vs JANGRA IMENTIONED ASAS SINGLE PAGE MENTIONED
SANJAY BUDHAJI SINGLE PAGE [RECIEVED IAS SINGLE
CHAUHAN RECIEVED ITHROUGH MAIL PAGE
THROUGH MAIL RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM.)/154/2025 [TOYOTA FINANCE[]28-05-2025 DO INOT INOT MENTIONEDNOT
SERVICE INDIA LTD Vg IMENTIONED ASAS SINGLE PAGE MENTIONED
IANIKET ANILY SINGLE PAGE [RECIEVED IAS SINGLE
IMHETRE RECIEVED [THROUGH MAIL PAGE
THROUGH MAIL RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/157/2025 [TOYOTA FINANCH28-05-2025 DO INOT INOT MENTIONEDNOT
ISERVICE INDIA LTD V5| IMENTIONED ASAS SINGLE PAGE MENTIONED
IMANAV NARANBHA] SINGLE PAGE [RECIEVED IAS SINGLE
PALIYA RECIEVED [THROUGH MAIL |[PAGE
THROUGH MAIL RECIEVED
THROUGH
IMAIL
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OMP (I) (COMM.)/158/2025 [TOYOTA FINANCE29-05-2025 DO INOT INOT MENTIONEDNOT
SERVICE INDIA LTD Vs IMENTIONED ASAS SINGLE PAGE MENTIONED
SADHANA SINGLE PAGE [RECIEVED IAS SINGLE
IVISHVESHWAR RECIEVED THROUGH MAIL PAGE
[TANAWADE THROUGH MAIL RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/159/2025 [TOYOTA FINANCE]29-05-2025 DO INOT INOT MENTIONEDNOT
SERVICE INDIA LTD Vg IMENTIONED ASAS SINGLE PAGE MENTIONED
RUKHSAR ASHPAK] SINGLE PAGE [RECIEVED IAS SINGLE
SHAIKH RECIEVED ITHROUGH MAIL PAGE
THROUGH MAIL RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM.)/161/2025 [ldfc First Bank Vs RISHI|29-05-2025 IMAYANK INOT INOT MENTIONEDNOT
IPAL 9122 IMAHAJAN IMENTIONED ASAS SINGLE PAGE MENTIONED
SINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE
THROUGH MAIL RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/162/2025 [[dfc  First Bank Vs30-05-2025 IMAYANK INOT INOT MENTIONEDNOT
IMANOJ SINGH 3814 IMAHAJAN IMENTIONED ASAS SINGLE PAGE MENTIONED
SINGLE PAGE [RECIEVED IAS SINGLHE
RECIEVED [THROUGH MAIL PAGE
THROUGH MAIL RECIEVED
THROUGH
IMAIL
47 ISH. PANKAJ GUPTA,SOUTH- 603 ICommercial Suit CS COMM. 222/2025 05.05.2025 IANIKET KUMAR VS KOMALSS DRALL 0818577694 [Not given 01.05.2025
IDISTRICT JUDGEWEST IPRASAD
(COMMERCIAL
ICOURT-01
603 ICommercial Suit ICS COMM. 235/2025 13.05.2025 PUNJAB NATIONAL BANK VSSAURAV 0899331166 sauravbhasin10@gmaj09.05.2025
IMOHAMMAD SHARIK BHASIN fil.com
603 ICommercial Suit CS COMM. 242/2025 15.05.2025 IM/S WORLD LOGISTICS INDIAALAPTI 8800384404 arihant1992@hotmail|09.05.2025
IPVT LTD VS ASHIMA SINGLA SAHITYA .com
[KRISHNA
603 ICommercial Suit CS COMM. 243/2025 17.05.2025 IBANK OF INDIA VS ALOK KUMAR [DEEPA GUPTA 9312292558 ladvocate.deepa.gupta [16.05.2025
(@gmail.com
603 ICommercial Suit ICS COMM. 244/2025 17.05.2025 IM/S SERVITOR INTELLIGENCEAYUSH 8505134020 BODWALAYUSH227 [05.05.2025
SERVICES VS FEEDING BILLIONSBODWAL @GMAIL.COM
IPRIVATE LIMITED
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603 ICommercial Suit CS COMM. 245/2025 17.05.2025 IVIKASH VATS VS GAJANANDEVIKA 0318373809 linfo.glxlawofficers@g|06.05.2025
PEDNEKAR JAGNITHOTRI Imail.com

603 ICommercial Suit ICS COMM. 250/2025 20.05.2025 BANK OF BARODA VS KRITIKASUDHA 9899913203 ladvsudhashukla@gm |09.05.2025
IVATS SHUKLA lail.com

603 ICommercial Suit ICS COMM. 251/2025 20.05.2025 BANK OF BARODA VS SAMPATISUDHA 0899913203 ladvsudhashukla@gm [09.05.2025
IDEVI SHUKLA lail.com

603 ICommercial Suit ICS COMM. 252/2025 20.05.2025 BANK OF BARODA VS KALUSUDHA 0899913203 ladvsudhashukla@gm 19.05.2025
ISINGH SHUKLA lail.com

603 ICommercial Suit ICS COMM. 25/2025 22.05.2025 IM/S ALP OVERSEAS PVT LTD VSKULWINDER [9818143967 ladvomnattoo@gmail. [20.05.2025
IM/S S M ENTERPRISES SINGH lcom

603 ICommercial Suit ICS COMM. 265/2025 23.05.2025 STATE BANK OF INDIA VS[VIBHAV 0971336611 vaibhav.yadav@Hot [20.05.2025
DINESH IYADAV Imail.com

603 ICommercial Suit ICS COMM. 282/2025 27.05.2025 STATE BANK OF INDIA VS OMMUKESH 0811756351 Imukeshranjanadvoca [23.05.2025
IPRAKASH RANJAN te@gmail.com

603 ICommercial Suit CS COMM. 292/2025 28.05.2025 ICICI BANK LTD VS MUNIRAJISATISH 0811191050 satish@kldindia.com [28.05.2025
ISINGH KUMAR

603 ICommercial Suit CS COMM. 293/2025 28.05.2025 OZONE PHARMACEUTICALS LTD|SURENDER 9999993833 surendersuparn@gm [28.05.2025
IVS AASHIQ ALI AYYUB MALDAR [TYAGI lail.com

603 ICommercial Suit JARB.A.COMM 3/2025 23.05.2025 IMANOJ KHATRI VS HEROSANJEEV 8448135829 jics.ruchi@gmail.com [22.05.2025
IFINCORP LTD SETHI

603 IMISC. APPLICATION IMISCDJADJ 299/2025 01.05.2025 IRAJ KUMAR VS SPORT FIT JABHIMANYU (8168473264 labhimanyusingh1997 [28.04.2025

SINGH 7@ gmail.com

603 IMISC. APPLICATION IMISCDJADJ 311/2025 06.05.2025 IAMOL DUTTA VS M/S ADHARVIAJAY SHARMA [9910440914 lajjusharma210@gmai/03.05.2025
IENTERPRISES l.com

603 IMISC. APPLICATION IMISCDJADJ 315/2025 08.05.2025 IM/S TIGER HUNT SECURITYANUBHAV 0999355333 lanubhav.singh@aala [06.05.2025
SERVICE VS DIRECTOR SPORTSSINGH w.in
IDEPARTMENT HARYANA|
GOVERNMENT




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER

NAME VS
RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-

ID

FILING

603 IMISC. APPLICATION IMISCDJADJ 316/2025 08.05.2025 IAERAC HVAC ENGINEERING VS§J.D.SHARMA (9810874706 ladvocatejaidevsharm [06.05.2025
INICUBE PLANNING AND DESIGN la@gmail.com
603 IMISC. APPLICATION IMISCDJADJ 339/2025 19.05.2025 IM/S PRAKASH PIPES LIMITED VSASHWANI 0810910333 lavtarsingh78 @yahoo.19.05.2025
IM/S NUTRIBEST AGRO PRIVATE[KUMAR lcom
LIMITED
603 IMISC. APPLICATION IMISCDJADJ 340/2025 19.05.2025 STATE BANK OF INDIA VSJ.K.MISHRA [9310232327 ladvjkmishra@outloo [15.05.2025
JOBANDEEP SINGH k.com
603 IMISC. APPLICATION IMISCDJADJ 348/2025 23.05.2025 PUNJAB NATIONAL BANK VSANUJ 0953691308 ladv.anujrao@gmail.c [22.05.2025
IGULSHAN KUMAR lom
603 ICommercial Suit ICS COMM. 299/2025 29.05.2025 ISRK INGREDIENTS PVT LTD VSHARPREET 0868312318 luppallawyer@gmail.c|26.05.2025
IABHINESH PRATAP SINGH SINGH jom
603 ICommercial Suit ICS COMM. 300/2025 29.05.2025 SUCHITA SINGH VS KOMAIAJEET SINGH (9968379265 ladvocateyadavioo@g[22.05.2025
PRASAD Imail.com
603 ICommercial Suit ICS COMM. 304/2025 30.05.2025 ICANARA BANK VS RM TRADING [BIJAY MOHAN/9015893668 ladvbmg2016@gmail. [30.05.2025
IGOAWAMI lcom
603 ICommercial Suit ICS COMM. 305/2025 130.05.2025 ICANARA BANK VS SUBHANG BIJAY MOHAN|9015893668 ladvbmg2016@gmail. [28.05.2025
IGOAWAMI lcom
603 [Execution commercial EX. COMM.110/2025 23.05.2025 PUNJAB NATIONAL BANK VS M/SVED PRAKASH (9711900673 IVSRADVISORS@GM [22.05.2025
J. K. G. SPICES & ANR. IAIL.COM
603 [Execution commercial [EX. COMM.111/2025 28.05.2025 RAJEEV BANSAL VS SURJIT|PARAS 0810600656 parasaggarwaladv@g [27.05.2025
ISINGH JAGGARWAL Imail.com
603 [Execution commercial [EX. COMM.112/2025 28.05.2025 ISTATE BANK OF INDIA VS SUMITIPRANSHU 0999737225 [Not given 27.05.2025
ISARNA IVIASHISHTH &
JASSOCIATES
603 [Execution commercial [EX. COMM.115/2025 131.05.2025 IA AT  CARGO LOGISTICS ANDMS. ANJANAQ810100674 lanjanagosainchamber|31.05.2025
IALLIED SERVICES LTD. VSGOSAIN ls@gmail.com
TRINITY EXPRESS SERVICES AND|
JANR.
603 [Execution commercial [EX. COMM.116/2025 31.05.2025 KOTAK MAHINDRA PRIME LTDJKUSHAL 7009793548 Rishabh.eruditelegal [31.05.2025
VS SUDHIR JAI PRAKASH & ANR. [KUMAR (@gmail.com




S.NO COURT

IDISTRICT

ICOURT.

48 ISH. VIKAS DHULL,

JUDGE,

ICOMMERCIAL

DISTRICT COURT ROOM

ISOUTH-
IWEST

613

CASE TYPE

ICommercial Suit

CASE NUMBER

CS (COMM)/307 /2025

DATE
REGISTRATION

31-05-2025

OFPETITIONER

NAME VS
RESPONDENT NAME

BANK OF BARODA Vs Kausalya

ADVOCATE

Sh hunny
Sharma

ADVOCATE
MOBILE
NUMBER

9650501903

ADVOCATE EMAILDATE OF E-

ID

1dvhunnysharma.28
@gmail.com

FILING

30-05-2025

613 ICommercial Suit CS (COMM)/306/ 2025 30-05-2025 Sunita Kanwar Vs Gymactive Pvt Ltd |SH Sameer9444446565 sameer.sidhar@metr [24-05-2025
Sidhar opolitanlegal.in
613 ICommercial Suit CS (COMM)/294/ 2025 29-05-2025 State Bank of India Vs SANJAY|Sh Ravinden8076466594 sbi.16236@sbi.co.in [26-05-2025
IKUMAR [Narayan Singh
613 ICommercial Suit CS (COMM)/296/ 2025 29-05-2025 (OZONE PHARMASTICALS LTD. Vs|Sh Surender}o811103840 surendersuparn@gm [28-05-2025
SH ANGSHUMAN DETyagi lail.com
PROPRIETOR OF MS H M|
I[ENTERPRISE
613 ICommercial Suit CS (COMM)/297/ 2025 29-05-2025 IDR MEDITECH SURGICAL AND{Sh Surender|9811103840 surendersuparn@gm [28-05-2025
IDIAGNOSTICS INDIA PVT LTD[Tyagi lail.com
MTHROUGH ITS AUTHORIZED|
PERSON SH LALLAN PAL Vg
613 ICommercial Suit CS (COMM)/285/ 2025 28-05-2025 IM/s Secure Logistics Solutions PvtiSH Rakeshig717905151 lanil. kandari@securel [27-05-2025
Ltd Through its Director Sh AnilKumar Sharma ogistics.co.in
Kandari Vs M/s OSM Projects Pvt
ILtd through its Director
613 ICommercial Suit ICS (COMM)/290/ 2025 28-05-2025 BHARAT OBEROI Vs AMIT KUMAR|Sh Anuj Handa 9873306067 Imail@handaandcom [24-05-2025
[pany.in
613 ICommercial Suit CS (COMM)/291/ 2025 28-05-2025 Voestalpine Bohler Welding IndiafSh Sunil Ojha [dayal kaintura@voest24-05-2025
Technology Private Limited Vs alpine.com
KARUNA SHANKER TRIPATHI
613 ICommercial Suit CS (COMM)/279/ 2025 26-05-2025 [Puma Se Vs Ashok Kumar Sh Gautam9999093893 11.gautambhasin@gm|24-05-2025
Bhasin lail.com
613 ICommercial Suit CS (COMM)/280/ 2025 26-05-2025 IPARMOD MATHUR Vs INDRA Sh Niteshjg211450500 sksiwali@gmail.com [23-05-2025
Ranjan
613 ICommercial Suit CS (COMM)/269/ 2025 24-05-2025 Ramandeep Vs MS LANDMARKISh Sumitj9873245548 virmanilawco@gmail.[24-05-2025
IAPARTMENTS PVT LTD[Virmani lcom
THROUGH ITS DIRECTOR
613 ICommercial Suit CS (COMM)/270/ 2025 24-05-2025 IAVLAN INDIA Vs DE DECORSh SunnyJain (9266715001 ladvocatesunnyjain@gl22-05-2025
IENGINEERING PVT LTD Imail.com
613 ICommercial Suit CS (COMM)/276/ 2025 24-05-2025 [UNION BANK OF INDIA Vs PYARESh Ram(9871434320 rbp5370@yahoo.com [23-05-2025

LAL

Bhushan Pandey|
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613 ICommercial Suit CS (COMM)/277/ 2025 24-05-2025 UPGRID SOLUTION  PRIVATEMs. 9999819119 lcontact@aaalegal.pro [22-05-2025
ILIMITED Vs Afsar Saifi KritikaTuteja

613 ICommercial Suit CS (COMM)/261/ 2025 23-05-2025 IM/s Kotak Mahindra Prime Ltd. VsSh Kushaligg58724670 cushal kumar@erudil22-05-2025
IASHISH NANDAL (BORROWER) [Kumar telegal.asia

613 ICommercial Suit CS (COMM)/262/ 2025 23-05-2025 IM/s Kotak Mahindra Prime Ltd. VsSh Kushalg958724670 lcushal kumar@erudi [22-05-2025
IMAHASONIC TRAVEL WORLDKumar telegal.asia
IPRIVATE LTD (BORROWER)

613 ICommercial Suit CS (COMM)/263/ 2025 23-05-2025 BANK OF BARODA Vs PRATAPMs. Anulatal7428611468 ladv.sudharshukla@g [20-05-2025
ISINGH Kashyap Imail.com

613 ICommercial Execution [Execution (Comm.)/108/|21-05-2025 IM/S TBU GLAMSLY Vs M/S NYSAA[Ms. Niranjanjgg68176068 shivlawhouse@gmail.[20-05-2025

2025 RETAILS PVT LTD Kaur lcom

613 ICommercial Suit CS (COMM)/253/ 2025 21-05-2025 Global Waste Solution Vs M/S RLG|Sh Amit8920994437 lconnectus.anjls@gmalt7-05-2025
SYSTEM INDIA PVT LTD Wadhwa lil.com

613 ICommercial Suit CS (COMM)/255/ 2025 21-05-2025 IM/S RIVAAN ENTERPRISES VsSh Amit Rohilla [9289337227 rohillaogo@gmail.co [20-05-2025
IM/S SUKHMAN WELLNESS Im

613 Arbitration Petition OMP (I)(COMM.)/7/2025  [20-05-2025 POOJA SHARMA Vs PRAVEEN|Sh Mahipal 0210488232 sunilojha.adv@gmail. [19-05-2025
KUMAR lcom

613 ICommercial Suit CS (COMM)/246/ 2025 17-05-2025 IM/S ELEGANT OUTDOORS A UNIT|Sh Arvind8010005212 linfo@lexavapartners. [15-05-2025
OF MS MEDIA 24X7 ADVERTISING[Vashishth lcom
PVT LTD Vs M/S FRAGRANCH
IDREAM HOMES PVT LTD

613 ICommercial Suit CS (COMM)/237/ 2025 14-05-2025 IM/s MEDIA 24 X7 ADVERTISING|Sh Arvind8010005212 info@lexavapartners. |07-05-2025
PVT LTD Vs M/s IOTA CAREER[Vashishth lcom
IACADEMY LLP

613 ICommercial Execution [Execution (Comm.)/106//13-05-2025 M/s Indian Harness Vs M/SMs. Vanshika9891333518 lprnkyadav88@gmail. 08-05-2025

2025 IVERTEX PHARMA CHEMICALS[Nagpal lcom

[Through its Partners

613 ICommercial Suit CS (COMM)/234/ 2025 13-05-2025 [Punjab National Bank VsiSH Sauravio899331166 sauravbhasinio@gmal13-05-2025
INDERJEET SHARMA Bhasin fil.com

613 ICommercial Suit CS (COMM)/232/ 2025 09-05-2025 CHARU MALLA Vs XERICASH Dev Raj9810089211 [devsharmaadvocate@(07-05-2025
WIDENING HORIZON LLP Sharma lemail.com




S.NO COURT

DISTRICT COURT ROOM

613

CASE TYPE

ICommercial Execution

CASE NUMBER

[Ex.COMM - Award by Arb|

DATE
REGISTRATION

07-05-2025

RESPONDENT NAME

I[ELEGANZ INTERIORS LIMITED Vs

OFPETITIONER NAME VSADVOCATE

Sh. Viren Bansal

ADVOCATE
MOBILE
NUMBER

9433433333

ADVOCATE EMAIL
ID

virenbansali@gmail.c

DATE OF E-

FILING

26-04-2025

IPROPRIETOR OF VASI WATER

Comm./7/2025 IPREMIUM PORT LOUNGH lom
MANAGEMENT COMPANY]
IPRIVATE LIMTED
613 Arbitration Petition IARB. A. (COMM.)/2/2025 |06-05-2025 M/S S R METAL Vs HEROSh Vaibhav|9899505223 vaibhavguptalegal(@ |05-05-2025
[FINCORP LTD Gupta lgmail.com
613 ICommercial Suit CS (COMM)/227/ 2025 06-05-2025 [Punjab National Bank Vs DEEPAK|SH Sauravi9899331166 sauravbhasin10@gmaj05-05-2025
IKUMAR SHARMA Bhasin fil.com
613 ICommercial Suit CS (COMM)/225/ 2025 05-05-2025 State Bank Of India Vs Ms MansilSh. Mukeshg811756351 Imukeshranjanadvoca [03-05-2025
Negi Ranjan te@gmail.com
613 ICommercial Suit CS (COMM)/226/ 2025 05-05-2025 State Bank of India Vs Mr Chandan|Sh. Mukeshio811756351 Imukeshranjanadvoca [03-05-2025
Kumar Yadav Ranjan te@gmail.com
613 ICommercial Suit CS (COMM)/219/ 2025 02-05-2025 IDR AMARNATH GOYAL AND ANR[SH Praveen Suri|o810928188 praveensuri73@gmaillo1-05-2025
Vs MS EDURAIN INSTITUTE (OPC)| .com
IPVT LTD. AND ORS
613 ICommercial Suit ICS (COMM)/238/2025 14-05-2025 IM/S INDIAN HARNESS THROUGH[Ms.  Vanshika9891333518 Iprnkyadav88@gmail. [30-04-2025
MR ADIL SETHIVsM/S CIJNagpal lcom
IPRODUCTS(INDIA) Ltd THROUGH|
ITS DIRECTORS
49 ISH. AMIT BANSAL,SOUTH- 614 ICOMMERCIAL SUIT CS (COMM)/220/2025 02-05-2025 MNG OVERSEAS PRIVATEMR. RAJESHI9582165564 RG.LEGALADVISOR [27.04.2025
IDISTRICT IWEST LIMITED VS TIRUPATI BAMBOOIGUPTA @GMAIL.COM
ICOMMERCIAL IPRODUCTS LLP
ICOURT-03
614 ICOMMERCIAL SUIT CS (COMM)/221/2025 03-05-2025 ISARA EXPORTS LTD VS DELIUSMR. JAI DEV|9873508880 IADV- 26.04.2025
PHARMACEUTICALS PVT LTD SOLANKI JAIDEV@YAHOO.C
oM
614 ICOMMERCIAL SUIT CS (COMM)/224/2025 05-05-2025 ISTATE BANK OF INDIA VS SMTMR. MUKESH|9811756351 IMUKESHRANJANA [24.05.2025
IKAMLESH RANJAN IDVOCATE@GMAIL.
ICOM
614 IMISCELLANEOUS IMISC DJ ADJ/306/2025 05-05-2025 ISALVATION OUTSOURCINGMR.  DINESH9811658677 DINESHKUMAR.SC [29.04.2025
SOLUTION PVT LTD VS LARKKUMAR BA@GMAIL.COM
INTERNATIONAL AND ANR
614 ICOMMERCIAL SUIT ICS (COMM)/228/2025 07-05-2025 IALETHIA  INFOTEL PRIVATEMR. RANJAN[9990666940 JADV.RANJANMALH [05.05.2025
LIMITED VS MANISH PATLEMALHOTRA IOTRA@GMAIL.COM
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614 [EXECUTION [Execution (Comm.)/107/2025[13-05-2025 IKOTAK MAHINDRA PRIME LTDMR. KUSHALj7009793548 RISHABHERUDITEL26.04.2025
VS NEHA KAROTIYA [KUMAR I[EGAL@GMAIL.COM

614 ICOMMERCIAL SUIT ICS (COMM)/247/2025 19-05-2025 IMODVAK CABLES INDIA PVT LTDIMR.  RAJEEV|8076444374 IADVRAJEEV74@GM|[13.05.2025
IVS SHRI ANUJ MAHESWARI KUMAR AIL.COM

614 ICOMMERCIAL SUIT CS (COMM)/254/2025 21-05-2025 RENU SHARMA VS CARE HEALTHMR. AMIT9871897844 ISAVLAWASSOCIATE[|20.05.2025
INSURANCE LTD [KUMAR @GMAIL.COM

614 IEXECUTION [Execution 22-05-2025 IPUNJAB NATIONAL BANK VS GIESIMR. VED9711900673 IVSRADVISORS@GM [20.05.2025

(Comm.)/109/2025 GRIT IMPORT EXPORT|PRAKASH JAIL.COM

ISOLUTIONS

614 ICOMMERCIAL SUIT CS (COMM)/256/2025 22-05-2025 BJOERN KREMPEL VS LINTECHMS. SUMAN[/9810131533 ISUMAN@SUMANK [29.04.2025
IELECTRONICS PVT LTD KHAITAN HAITANCO.IN

614 ICOMMERCIAL SUIT CS (COMM)/257/2025 22-05-2025 ISTATE BANK OF INDIA VS LAXMI [MR. ANKITj9711450504 IANKITAHLAWAT@ [03.05.2025

JAHLAWAT IGMAIL.COM

614 IMISCELLANEOUS IMISC DJ ADJ/343/2025 22-05-2025 STATE BANK OF INDIA VSMR. R.K9811255673 IADVOCATESINHA@ [28.04.2025
IPUSHPENDER SINGH GANGWAR|SINHA REDIFFMAIL.COM
JAND ANR

614 IMISCELLANEOUS IMISC DJ ADJ/344/2025 22-05-2025 STATE BANK OF INDIA VSMR. R.K|9811255673 IADVOCATESINHA@ [28.04.2025
BRAHAM KUMAR AND ANR SINHA REDIFFMAIL.COM

614 ICOMMERCIAL SUIT CS (COMM)/264/2025 23-05-2025 [UPGRID SOLUTIONS PRIVATEMS. KRITIKA9643008880 ICONTACT@AAALEG|14.05.2025
LIMITED VS VIJAY KUMAR [TUTEJA JAL.PRO

614 ICOMMERCIAL SUIT CS (COMM)/266/2025 24-05-2025 IAVENIR BRAND CONNECT PVIMR. TARANG7838983455 [TARANG.GUPTA305 [14.05.2025
LTD VS EFFECTS MANAGEMENT|GUPTA @GMAIL.COM
SERVICES PVT LTD

614 ICOMMERCIAL SUIT CS (COMM)/267/2025 24-05-2025 BANK OF BARODA VS RAVIMS. SUDHA{9899913203 IADVSUDHASHUKLA[19.05.2025
KUMAR SHUKLA @GMAIL.COM

614 ICOMMERCIAL SUIT CS (COMM)/272/2025 24-05-2025 STATE BANK OF INDIA VSMR. VAIBHAV|9971336611 VAIBHAV.YADAV@ [20.05.2025
IMOHAN KUMAR IYADAV HOTMAIL.COM

614 ICOMMERCIAL SUIT CS (COMM)/273/2025 24-05-2025 ISTATE BANK OF INDIA VS RAJO [MR. VAIBHAV|9971336611 IVAIBHAV.YADAV@ [20.05.2025

IYADAV HOTMAIL.COM
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614 ICOMMERCIAL SUIT CS (COMM)/274/2025 24-05-2025 STATE BANK OF INDIA VSMR. VAIBHAV|9971336611 VAIBHAV.YADAV@ [20.05.2025
SHAKUNTALA IYADAV HOTMAIL.COM
614 ICOMMERCIAL SUIT CS (COMM)/275/2025 24-05-2025 [UCO BANK VS BLESSING AGENCY MR. VINOD{9213348091 KAUSHIKV.1965@Y [22.05.2025
[KAUSHIK AHOO.COM
614 ICOMMERCIAL SUIT CS (COMM)/278/2025 26-05-2025 IPUMA SE VS ASHOK KUMAR IMR. GAUTAM|9999093893 [ELUDICATION.LEG [23.05.2025
BHASIN AL@OUTLOOK.COM
614 IMISCELLANEOUS IMISC DJ ADJ/356/2025 26-05-2025 CANARA BANK VS KAVITAMR. ANUJ 0953691308 IADV.ANUJRAO@G [24.05.2025
BHASIN PROP OF KVB IMAIL.COM
INTERNATIONAL
614 IMISCELLANEOUS IMISC DJ ADJ/357/2025 26-05-2025 IPUNJAB NATIONAL BANK VSMR. ANUJ 09053691308 IADV.ANUJRAO@G [24.05.2025
GULSHAN KUMAR BHASIN IMAIL.COM
614 ICOMMERCIAL SUIT ICS (COMM)/286/2025 28-05-2025 SMT MONICA VS M/S S RMR. 0654778693 IADVOCATESAMARP (02.05.2025
IMACHINERY SAMARPAL IALSINGH@GMAIL.C
SINGH IOM
614 ICOMMERCIAL SUIT CS (COMM)/287/2025 28-05-2025 STATE BANK OF INDIA VSMR. R.N.[8076466594 JADVNARAYAN@GM [(09.05.2025
KOYYANA PAPARAO ALIJAS[SINGH AIL.COM
IPAPARAO KOYYANA
614 ICOMMERCIAL SUIT CS (COMM)/288/2025 28-05-2025 STATE BANK OF INDIA VSMR. R.N[8076466594 JADVNARAYAN@GM |09.05.2025
RAJESH KUMAR SINGH JAIL.COM
614 [EXECUTION [Execution (Comm.)/114/2025[29-05-2025 IM/S MUTHOOT FINCORP LTD VSMR. GYAN/9971883579 IVARDHANSLAWTFIR [26.05.2025
ISUNNY DEV IVARDHAN IM@GMAIL.COM
SINGH
614 ICOMMERCIAL SUIT CS (COMM)/295/2025 29-05-2025 IDR MEDITECH SURGICAL ANDMR. 9999993833 ISURENDERSUPARN 27.05.2025
DIAGNOSTICS INDIA PVT LTDISURENDER @GMAIL.COM
MHROUGH ITS AUTHORIZEDKKUMAR TYAGI
PERSON SH LALLAN PAL V§
614 ICOMMERCIAL SUIT CS (COMM)/298/2025 29-05-2025 [TRUGEN PHARMACEUTICALS VSMR. PRANSHU|9811024353 [PRANSHUGOSAIN13[28.05.2025
DELIUS PHARMACEUTICALS IGOSAIN @GMAIL.COM
614 ICOMMERCIAL SUIT CS (COMM)/302/2025 [30-05-2025 IALCOB TRANSMISSIONS PVT LTDMR. RAVI9811213677 RAVI.K.CHANDHOK[28.05.2025
VS AMBEY FERROUS PVT LTD ICHANDRA @GMAIL.COM
614 IMISCELLANEOUS IMISC DJ ADJ/366/2025 130-05-2025 IPUNJAB NATIONAL BANK VS MSMR. HARISH[9891783436 [HARISH.LEGAL123 [24.05.2025
IGUPTA SALES KUMAR @GMAIL.COM
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L. KHANNA

614 ICOMMERCIAL SUIT CS (COMM)/309/2025 31-05-2025 IDEEPANSHU ELECTRICAL AND| 7503437630 HK.KEWL@GMAIL. [20.05.2025
TELECOM SYSTEMS VS ACHKAUSHIK ICOM
ILNFRATECH
50 ISH. RAKESH|SOUTH- 509 [EX(COMM) 104/2025 01.05.2025 IVARIS DESIGN AND ENGINEERSHAIDER ALI 9953614060 Fmhassociate@gmail. [28.04.2025
IPANDIT, DISTRICT|WEST IVS RELINE UV ASEAN PVT LTD. lcom
JUDGE,
ICOMMERCIAL
ICOURT-04
509 ICS (COMM) 223/2025 05.05.2025 ISTATE BANK OF INDIA VS SHRISH MUKESH|9811756351 Imukeshranjanadvoca [22.04.2025
IRAM CHANDER RANJAN te@gmail.com
509 ICS(COMM) 229/2025 07.05.2025 IUNION BANK OF INDIA VS SHREESH ROHTAS9869750997 rkjajoria26 @gmail.co|04.05.2025
SHYAM STORE PROP. M/SKUMAR Im
ISUSHILA DEVI & ANR. JAJORIA
509 IOMP(COMM) 09/2025 09.05.2025 IDNA PROJECTS VS M/S ZENITHISHRUTI 0871650026 shruti@admaandasso|08.05.2025
ELECTROTECH IGUPTA ciate.com
509 ICS (COMM) 230/2025 09.05.2025 BALBIR DOGRA VS PARVEEN|ICHANDRASHE [9911003963 skmohantylegal@gm [06.05.2025
KUMAR [KHAR & SAROJ| lail.com
KUMAR
IMOHANTY
509 ICS(COMM) 231/2025 09.05.2025 IANAND VERMA VS LAXMIKAMALA KANT|9891042386 kkjhalawyers@gmail. |07.05.2025
INDUSTRIES UJHA lcom
509 [EX(COMM) 105/2025 13.05.2025 IKOTAK MAHINDRA PRIME LTDRISHABH 7009793548 rishabhsaxena.erudit [26.04.2025
IVS PANKAJ KUMAR SINGH SAXENA elegal @gmail.com
509 ICS(COMM) 233/2025 13.05.2025 IPUNJAB NATIONAL BANK VSNITISH 8800420426 llawspective.j4j@gmai|15.04.2025
RADHIKA STORE AND DAIRY [KUMAR/SUHALI l.com
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DATE
REGISTRATION
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509 ICS (COMM) 236/2025 13.05.2025 IPUNJAB NATIONAL BANK VSSAURAV 0868735570 sauravbhasinio@gmal09.05.2025
MADHU BHASIN lil.com

509 ICS (COMM) 239/2025 14.05.2025 SHINE AND STANDARD VSSUNIL 0868644938 sunildoog@gmail.co [02.04.2025
ISARASWATI DENTAL COLLAGE |[DWIVEDI Im

509 IMISC DJ/ADJ 320/2025 14.05.2025 STATE BANK OF INDIA VSR KSINHA 0811255673 ladvocatesinha@rediffi4.05.2025
IANURODH GUPTA Imail.com

509 ICS (COMM) 240/2025 15.05.2025 IYASHPAL SHARMA VS BHAVESH [MOHIT BATRA,9911893100 ladv.batra@gmail.com|05.05.2025

SAKET
IGAKHAR

509 ICS (COMM) 241/2025 15.05.2025 IPR  GUARDIANS VS JATINRISHI 8826232892 rishiooogp@gmail.col13.05.2025
ICHAWLA & ORS [PRAKASH Im

509 ICS (COMM) 248/2025 IM/S CLARE FREIGHT INDIA PVT, 07.05.2025
LTD. VS M/S RM PHARMA CO.

509 ICS (COMM) 249/2025 20.05.2025 ICOGO PORT PVT LTD VS KAMALJUDAY KUMAR [8882303942 ladvudaykumar@gmaij09.05.2025
IGROVER PROP A S LOGISTICS l.com

509 ICS (COMM) 259/2025 23.05.2025 INPRESSIVE DATA SERVICES PVT|SHIVNATH 0868334630 Imahantashivanath@gf21.05.2025
LTD VS NATIONAL MEDICAI/MAHANTA Imail.com
ICOMMISSION

509 ICS (COMM) 260/2025 23.05.2025 IKOTAK MAHINDRA BANK PVT|KUSHAL 9958724670 kushal.kumar@erudit{19.05.2025
ILTD VS JAI PRAKASH KUMAR lelegal.asia
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509 ICS (COMM) 268/2025 24.05.2025 BANK OF BARODA VS MRS|SUDHA 0899913203 ladvsudhashukla@gm 19.05.2025
GUDDI SHUKLA lail

509 ICS (COMM) 271/2025 24.05.2025 INATIONAL BANK LTD. VS PARUL [KARAN ANAND|9811867947 ladv.karananand@gm [19.05.2025

lail.com

509 ICS (COMM) 281/2025 27.05.2025 DR. PRADYUMN KUMAR VSROHIT 9555650460 rohit.guptao68@gma [17.05.2025
INDUEPREFEB PVT LTDIRANJAN fil.com
THROUGH ITS DIRECTORE IGUPTA

509 ICS (COMM) 283/2025 28.05.2025 INDIAN BANK VS M/S RAVIANKIT DAGAR (9811399499 lankitdagar@hotmail. {19.05.2025
[HOSIERY lcom

509 ICS (COMM) 284/2025 28.05.2025 INDIAN BANK VS SHAMSHERANKIT DAGAR (9811399499 lankitdagar@hotmail. [23.04.2025
IDAGAR lcom

509 ICS (COMM) 301/2025 130.05.2025 IANIL JAIN VS ROAD PINSUDHIR 0560322277 ladvocatesudhiranand [26.05.2025
[TECHNOLOGIES PVT LTD JANAND & (@gmail.com

JASSOCIATES

509 ICS (COMM) 303/2025 130.05.2025 PARVEEN KUMAR VS BALBIRRAJENDER 0811911528 lamillegal86 @gmail.c [26.05.2025
ISINGH ALIAS BALBIR DOGRA SINGH jom

509 [EX (COMM) 117/2025 131.05.2025 IKOTAK MAHINDRA PRIME LTDRISHABH 7009793548 rishabhsaxena.erudit [27.05.2025
IVS BEGRAJ SINGH SAXENA elegal @gmail.com

509 ICS (COMM) 308/2025 131.05.2025 CANARA BANK VS RAJNEESH[BIJAYA 0015893668 ladvbmg2016@gmail. {19.05.2025
SHARMA IMOHAN lcom

IGOSWAMI




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE FILING
NUMBER

BANK OF BARODA VS VICKIE
ISINGH SHARMA (@gmail.com

TOTAL 2234




IST OF CASES WHERE E-PAYMENT OF COURT FEES WAS MADE DURING THE MONTH OF MAY-2025.

DISTRIC COURT
ROOM

T

CASETYPE CASENUMBER DATE

ON

OFPETITIONER ADVOCAT ADVOCATE
REGISTRATI NAME VS

RESPONDENT
NAME

E

MOBILE
NUMBER

ADVOCATE
EMAIL ID

DATE OF E-|
PAYMENT

ISH. SANJEEV KUMARICENTRA[301, Extension[Recovery ICS COMM-+03.05.2025 IGENETIX IMADHAV 8700568976  [madhav@rkgco [28.04.2025
JAGGARWAL,  DISTRICT|L Block, Tis| 479/2025 BIOTECH ASIAGAWRI Lcom
PUDGE (COMMERCIAL [Hazari Courts,| ILTD. VS. ELITE|
ICOURT)-01 Delhi ILABS
1301, ExtensionRecovery ICS COMM-+05.05.2025 [BANK OF INDIA[VARUN 9811161300 [Adv.varunshar [02.05.2025
Block, Tis| 487/2025 S. KIRAN[SHARMA Ima@gmail.com
[Hazari Courts,) IMISHRA
Delhi
1301, Extension[Recovery ICS COMM-+{13.05.2025 [UNION  BANKALOK 9911000126 |Alok.adv2001@[08.05.2025
Block, Tis 519/2025 F INDIA VS[KUMAR lgmail.com
[Hazari Courts,| IRAVI DAYAL
Delhi
301, ExtensionfRecovery ICS COMM-{14.05.2025 IHARLAL GUPTAM.U. 90811022221 urehmani23 09.05.2025
Block, Ti I526/2025 S. M/s. MHREHMAN (@gmail.com
[Hazari  Courts,| ICONTAINERS
[Delhi [PVT. LTD.
01, ExtensionRecovery ICS COMM-14.05.2025 IMABEL [BRAHM 9811894486  |Advocate.brah [17.04.2025
Block, Ti I527/2025 IAPPARELS PVT|PRAKASH Im@gmail.com
[Hazari Courts,) ILTD. VS. SAISHARMA
[Delhi [ENTERPRISES
1301, Extension[Recovery ICS COMM-14.05.2025 JASWANT [SATYENDR (9811161525 sksingh116@gm|06.05.2025
Block, Tis| 528/2025 ISINGH DABASA KUMAR) lail.com
[Hazari Courts,) S. MUNICIPALSSINGH
[Delhi [CORPORATION
|OF DELHI
1301, Extension[Recovery ICS COMM-{15.05.2025 ISHILPA ISANTOSH (9313780408  [sbpandey7@ya [10.05.2025
[Block, Tis| 535/2025 [KHANNA VS|KUMAR 00.com
Hazari Courts,) ISOHAIL AHMED
IDelhi
1301, Extension[Recovery ICS COMM-17.05.2025 [UNION  BANKALOK 9911000126  [Alok.adv2001@[16.05.2025
[Block, Tis| 555/2025 [OF INDIA VS|KUMAR lgmail.com
[Hazari Courts,)| [MADAN LALJ
IDelhi JARORA
1301, Extension[Recovery ICS COMM-17.05.2025 S.C. CHOPRA VS RAJAT 9716087553 [Rajat.legal .07.2024
[Block, Tis| 556/2025 INATIONAL [TANWAR (@gmail.com
[Hazari Courts,| INSURANCE CO||
IDelhi ILTD.
1301, Extension[Recovery ICS COMM-21.05.2025 IPRATEEK JAIN[RAM 9958430361  [info@rpslegalsoft3.05.2025
[Block, Tis| 578/2025 IVS. IPRAKASH lution.com
[Hazari Courts,| [MOHAMMAD  [SONI
IDelhi IMRAN
301, Extension/Trademark ICS COMM-24.05.2025 IMOHAN LAL VS{HARISH  [9812132120 arish@baraha [22.05.2025
[Block, Tis| 596/2025 IBAJRANG DASS [KUMAR milegalservices.
[Hazari Courts,| fcom
Delhi
301, Extension/Recovery ICS COMM-27.05.2025 ILEVELUP IGAURAV (9455160761 tatwalawllp@g [23.05.2025
[Block, Tis| 612/2025 IEDUTECH  VSJ|PATEL ail.com
[Hazari Courts,| [TELEGRAM LLC
Delhi
301, Extension|Recovery ICS COMM-+29.05.2025 [EKLINGEE ILOVEKESH (08733300964 [lovekesh27@g [23.05.2025
[Block, Tis| 626/2025 IPOLYMERS PVT/AGGARWA Imail.com
[Hazari Courts,)| ILTD. VSJ|L
Delhi ISURENDRA
[TOMAR
1301, Extension[Trademark ICS COMM-+31.05.2025 IRELAXO IMANOJ 9868650379  manojkr_singh [26.05.2025
Block, Tis| 641/2025 I[FOOTWEARS  [KUMAR (@gmail.com
[Hazari Courts,| ILTD. VS. ASHOK]
Delhi IKUMAR
2 [SH. RAJESH KUMARCENTRAR06 [CS oMM [CS 01-05-2025 |M/s R K GOELAvinash  [9871441764  [aktrivedilawoffi [23.04.2025
IGOEL, DISTRICT JUDGELL (COMM)/469/2025 JABHEY KUMARKumar lces@gmail.com
COMMERCIAL COURT)- WAIN Vs [Trivedi(P),
2 [MUNICIPAL
[CORPORATION
F DELHI




COURT DISTRIC COURT CASETYPE CASENUMBER DATE OFPETT NER ADVOCAT ADVOCATE ADVOCATE DATE OF E-
b T ROOM REGISTRATI NAME VSE MOBILE EMAIL ID PAYMENT
ON RESPONDENT NUMBER OF COURT,|

NAME FEES

1306 ICS (COMM)/ [CS 03-05-2025 |ABDUL [MUKHLIS |9811022221 imurehmani23 [01.05.2025
((COMM)/481/2025 IRAHEEM Vs [Rehman(P), (@gmail.com
IM/S  METRRO|
[WASTE
[HANDLING PVT]
ILTD
1306 ICS (COMM)/ [CS 03-05-2025 ISONU BHATIA [satyendra [9811161525 sksinghI16@gm20.11.2024
((COMM)/480/2025 Vs MUNICIPAUkumar lail.com
ICORPORATION fsingh(P),
|OF DELHI
1306 ICS (COMM)/ [CS 03-05-2025  [LAXMI IGAURAV 9582959560 [rakeshk1987@y[01.03.2025
(COMM)/482/2025 [PUBLICATIONS [KOCHHAR( lahoo.com
PVT LTD Vs [P),
IFTEKHAR AL]J
IKHAN
06 ICS (COMM)/ [CS 06-05-2025 IBHOLA RAM[Tarun 9999960284  Jadvtarun1986@[30.04.2025
(COMM)/493/2025 IPAPERS AND [Agarwal(P), lgmail.com
IPOWER PVT]
ILTD Vs UK|
IPAPER
ICONVERTERS
06 ICS (COMM) ICS 06-05-2025  [DR ROSHAN|PANKAJ 9811022227  [globaljurislawfi [28.04.2025
((COMM)/498/2025 ILAL AGGARWALGUPTA(P), m@gmail.com
Vs MAYANK
5UPTA
1306 ICS (COMM)/ [CS 08-05-2025  [CORDOVA anish 9871214093 manishchauhanfo7.02.2025
(COMM)/510/2025 ILEARNING umar(P), u8@gmail.com
ISOLUTIONS PVT]|
ILTD Vs
[HARBANS BOOK]
IDEPOT
1306 ICS (COMM)/ [CS 19-05-2025 [UMESH MITTALJANKIT 9868543391  [NA [15.05.2025
(COMM)/560/2025 Vs ANAND [KUMAR
IKUMAR IGUPTA(P),
1306 ICS (COMM)/ [CS l22-05-2025  [MOHSIN Manoj 18826302589  [service@diwan [16.05.2025
(COMM)/589/2025 IDEHLVI Vs malik(P), ladvocates.com
ISANA HERBALS|
IPVT LTD
1306 ICS (COMM)/ [CS 23-05-2025  [SHAPES IRohit 9818040003  [govind.rishi@a [13.05.2025
(COMM)/593/2025 IPRODUCTS [Taneja(P), lcumenjuris.com|
[PRIVATE
ILIMITED Vs
IBALAJI BARTAN]|
[BHANDAAR
1306 ICS (COMM)/ [CS 27-05-2025  [M/S [Sumit 9911953200  [sumit.147@gmal17.05.2025
(COMM)/614/2025 OCTURNAL VgSharma(P), iil.com
M/S HAVELLS
INDIA LIMITED
1306 ICS (COMM)/ [CS 20-05-2025  [M/S SN T AGRORAJESH 18920260088  [advocateakjain. [23.05.2025
(COMM)/624/2025 ILTD Vs SHRIKUMAR lassociates@gm
INEMI ~CHAND[PANDEY(P), lail.com
ISHARMA PROP|
IOF M/s Raunak|
[Trading Co
1306 ICS (COMM)/ [CS 20-05-2025  [MANGLAGORI [SANDEEP (9911314422 imalhotraadv@gf26.05.2025
((COMM)/623/2025 IDEALERS ~ PVT|YADAV(P), mail.com
ILTD Vs
[AVINASH
IANCHAL
1306 ICS (COMM)/ [CS [30-05-2025 TKRAM lsana 19821276757 samyaknyaya@ [07.04.2025
(COMM)/632/2025 [VADEHRA Vs [yusuf(P), lgmail.com
IGURU
[HARKISHAN
IPUBLIC
ISCHOOL
3 [SH. ILLA RAWAT,CENTRARo03, ExtensionSuit forlCS COMM]|03.05.2025 IM/S  R.K.GOELA.K.TRIVED|9871441764 JAKTRIVEDILA [23.04.2025
IDISTRICT JUDGE,L Block, TisRecovery u77/2025 IJABHEY KURAR[ IWOFFICES@G
COMMERCIAL COURT)- [Hazari Courts,) JAIN VS MCD [MAIL.COM
3, TIS HAZARI COURT,| Delhi
IDELHI
1303, ExtensionfSuit forlCS COMM|07.05.2025 IPANKAJ ANANDIRAVINDER [9717458522  [RAVINDERMA (05.04.2025
IBlock, Tis[Recovery I500/2025 VS  CHANDERMALIK ILIK@GMAIL.C
Hazari Courts,) ISINGH OM
IDelhi




COURT DISTRIC COURT CASETYPE CASENUMBER DATE OFPETT NER ADVOCAT ADVOCATE ADVOCATE DATE OF E-
b T ROOM REGISTRATI NAME VSE MOBILE EMAIL ID PAYMENT
ON RESPONDENT NUMBER OF COURT,|

NAME FEES

1303, ExtensionSuit folCSCOMM506/2025 [08.05.2025 IMOHAN  GOELSUMIT 9599501822  |SEMPERFIDEL|05.05.2025
[Block, Tis[Recovery VS  ABHISHEKIKURMAR 1S.JJHS@GMA
[Hazari Courts,| JAIN &ORS. IL.COM
IDelhi
1303, ExtensionSuit forCS COMM]|08.05.2025 JAMIT KHANNAVIKAS 9811879676 KSBHATIA16 [06.05.2025
Block, TisRecovery 507/2025 POP OF M/SBHATIA (@GMAIL.COM
[Hazari Courts,) ISARTHAK
IDelhi [TRADING \E|
JAAMKR  PROP|
loF M/S|
1303, ExtensionSuit forCS COMM]|09.05.2025 [HINA KAUSARRAJESH 9717447496 IRAJESHSHAR [30.09.2024
Block, Tis[Recovery I512/2025 VS M/SKR. IMA4474@GMA|
[Hazari Courts,) IA.R.GARMENTS |[SHARMA IL.COM
IDelhi
03, ExtensionfSuit forlCS COMM]13.05.2025 M/S REXINERAHUL 18860004840 [RAHULKHAN [08.05.2025
[Block, Tis[Recovery 518/2025 ICENTER VS M/S[KHANNA IN@GMAIL.CO
[Hazari Courts,)| ISAT EXIM M
[Delhi
03, ExtensionfSuit forCS COMM]16.05.2025 [UNION  BANKK.S.RANOT (9568487861 [KAMALJITSIN [15.05.2025
IBlock, Tis[Recovery 541/2025 [OF INDIA V§ IGHRANOT@G
[Hazari Courts,) ISUBHAM IMAIL.COM
IDelhi ERMA
1303, ExtensionSuit folCSCOMM 542/2025[16.05.2025 M/S SHANTIABHIMANU9218999999  [AJ@ABHIMAN [01.05.2025
[Block, Tis[Recovery ISUROOP JHAMBA I[UJHAMBA.CO
[Hazari Courts,| [NIKHIL. KUMAR| (M
Delhi S BHATIA|
ISTORE & ORS
303, ExtensionSuit forlCS COMM]17.05.2025 [UNION  BANKIALOK 9911000126  [ALOKADV2001[16.05.2025
[Block, Tis|Recovery I553/2025 [OF INDIA VSKUMAR (@GMAIL.COM
[Hazari Courts,)| [VIRENDER
IDelhi IKUMAR
1303, ExtensionSuit forCS COMM]|20.05.2025 IRAHUL KUMARSUNIL 0811060737  [SUNILSATYAR [15.05.2025
[Block, Tis[Recovery 574/2025 5O0LA VSISATYA JATHI@YAHOO
[Hazari Courts,| [HARISH [RATHI .COM.IN
[Delhi ISHARMA
1303, ExtensionSuit forlCS comM 58412025 22.05.2025 IM/S ADITYAAMIT 9871291420  PJUROS[RIDEM|08.05.2025
Block, Tis[Recovery INFOTCH LTDKUMAR ICDo11@GMAIL]
[Hazari Courts,| VS M/S GREEN[]SINGH .COM
IDelhi Iig SERVICES|
IPVT.,LTD
303, ExtensionfSuit forlCS COMM][22.05.2025 A TO ZILOVKSH 9873300964 |[LOVKESH27@ [29.01.2024
IBlock, Tis[Recovery 586/2025 ICHEMICALS VSAGG IGMAIL.COM
[Hazari Courts,)| IM/S
[Delhi ICONTINUOUS
IDYEING AND|
IPRINTING
aric
303, ExtensionfSuit forlCS COMM][22.05.2025 IRAKESH GUPTAJARAV 9899426326  [ARAVKAPOOR [20.05.2025
[Block, TisRecovery 587/2025 VS REMESH[KAPOOR (@OUTLOOK.C
[Hazari Courts,) [CHANDRA IOM
Delhi ISHARMA
1303, ExtensionfSuit fonCs COMM]|24.05.2025 JASHOK KUMARSATYENDE (9811161525 ISKSINGH116@ [16.05.2025
[Block, Tis[Recovery 599/2025 RANA VS MCDR KR| IGMAIL.COM
[Hazari Courts,) I&ZANR. ISINGH
[Delhi
1303, ExtensionSuit forCs COMM]|26.05.2025 [ASHWANI. TPIN 9313626324 TPINARORAA(19.05.20025
[Block, Tis[Recovery 602/2025 IKUMAR JAIN VSARORA IDVOCATE@G
[Hazari Courts,| ISAKSHI JAIN [MAIL.COM
[Delhi
1303, ExtensionSuit forCS COMM]|26.05.2025 [INEERAJ [VIKRANT (9868860486 FVICTORY@ [13.05.2025
[Block, Tis[Recovery 603/2025 JAGGARWAL VSMITTAL IGMAIL.COM
[Hazari Courts,) TRENDER
[Delhi IGUPTA
1303, ExtensionfSuit forlCS COMM]|30.05.2025  [CANARA BANKISUSHIL 9717568635  [RAISUSHIL091[28.05.2025
IBlock, Tis[Recovery 629/2025 [VS BALKISHAN [KUMAR I5@GMAIL.CO
Hazari Courts,) IRAT M
IDelhi




COURT DISTRIC COURT CASETYPE CASENUMBER DATE OFPETT NER ADVOCAT ADVOCATE ADVOCATE DATE OF E-
b T ROOM REGISTRATI NAME VSE MOBILE EMAIL ID PAYMENT
ON RESPONDENT NUMBER OF COURT,|

NAME FEES

AR IROOM NO.304 [RECOVERY ICS(COMM)475/202(03.05.2025 ISERVESH 9810-862-405 |ATULGUPTAA [30.04.2025
ISISODIA, DISTRICT|L 5 IGUPTA V/SGUPTA IDV@HOTMAIL|
PUDGE, COMMERCIAL IKAPIL KUMAR .COM
ICOURT-04
[ROOM NO.304 [RECOVERY ICS(COMM)508/202{08.05.2025 ISTATE BANK OFJEEWAN  9810-099-243 JPGADVOCAT [07.05.2025
5 [[INDIA V/SPRAKASH [E@GMAIL.CO
ISURENDER (M
ISINGH
[ROOM NO.304 [RECOVERY ICS (COMM)-16.05.2025 I[HAR LAL GUPTA|SH. 9811022221 imurehmani23 [09.05.2025
I540/2025 VS. M/S DAUSMUKHLIS (@gmail.com
IPACKAGING IREHMAN
[[INDIA LTD.
[ROOM NO.304 [RECOVERY ICS (COMM)-16.05.2025 [AMIT KHANNASH. VIKASH811379676 _ [vksbht6@gmail [06.05.2025
543/2025 [VS. DIMPYBHATIA l.com
IANAND
[ROOM NO.304 [RECOVERY ICS (COMM)-16.05.2025 IAMIT KHANNAEH.VIKASH9811379676 vksbht6 @gmail 06.05.2025
I544/2025 [VS. ASHISHBHATIA l.com
IKHATRI
[ROOM NO.304 [RECOVERY __ [CS 23.05.2025  [ELITE [V.KPURI [9811-059-395 |[PURIS_1@YAH[17.04.2025
(COMM)590/2025 [ENTERPRISES 100.CO.IN
V/S R.S|
IBUILDER
[ROOM NO.304 [RECOVERY CS (COMM)-{27.05.2025 M/S HPISH. VIJAY136286998 [fjaswalsuniladvo[29.10.2024
609/2025 [ELECTRIC &PRAKASH lcate@gmail.co
[POWER LTD. VS|
IKANAGASABA
IPRABAKARAN
[ROOM NO.304 [RECOVERY ICS(COMM)638/202{31.05.2025 [SURYA ROSHNISHRIHAR 19548-888-420 [ADVOCATE.SH[]28.05.2025
5 ILIMITED V/STRIPATHI IRIHAR@GMAI
[ENVISION IL.COM
IELECTRONICS
ILLP
[ROOM NO.304 [RECOVERY ICS(COMM)639/202[31.05.2025 IBSES YPL V/S—'VAIBHAV 9971-336-611  [VAIBHAV.YAD [21.05.2025
5 IBABU LAL [YADAV IAV@HOTMAIL
.COM
I5 [SH. MANOJ KU! ICENTRA[305 IRECOVERY ICS 03-05-2025 [M/s R K GoellAvinash 9810028098  [rkgoelabheyku [30-04-2025
IDISTRICT JUDGEL (COMM)/486/2025 |Abhey KumarKumar imarjain@gmail
COMMERCIAL COURT) Pain Vs [Trivedi(P), l.com
5 Municipal
ICorporation  off
Delhi
1305 IRECOVERY ICS 05-05-2025 [BHOLA RAM[Tarun 9999960284 |- [30-04-2025
(COMM)/496/2025 IPAPERS ANDIAgarwal(P), ladvtarunlg83@
[POWER PVT] lgmail.com
ILTD45 Vs
IPARAGON
ISALES PVT LTD
1305 IRECOVERY ICS 07-05-2025  [PUNJAB 8800792205, [mohitrajadvoca [03-05-2025
(COMM)/504/2025 [INATIONAL te@gmail.com
[BANK Vs
[VIKRAM SINGH
1305 IRECOVERY ICS 07-05-2025  [STATE BANK ORJEEWAN (9810099243 [3PGADVOCAT [NA
((COMM)/502/2025 INDIA Vs [PARKASH E@GMA1L.CO
IJASHOK KUMARGUPTA(P), M
[YADAV
1305 IRECOVERY ICS 07-05-2025  [STATE BANK OFSuchita 8896932838 [agnihotrisuchit [01-05-2025
(COMM)/505/2025 [INDIA Vs Geeta [Dixit(P), laDgmail.com
1305 IRECOVERY ICS 08-05-2025 [M/S SURYAVineet 9958127227  [E-Mail id:f07-08-2023
(COMM)/517/2025 IROSHNI LTD Vs{Jain(P), vineetjain27@g
M/S ML imail.com
ISOLARTECH
IPVT LTD
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1305 IRECOVERY ICS 08-05-2025  [NISHA GAWARY[Abhinav 9999551989;  [abhinavtfraban [26-03-2025
((COMM)/516/2025 Vs [Bhatia(P), riassociates.in:
IRAHIMULLAH
1305 IRECOVERY ICS 09-05-2025  PITENDER ISAROJ 9818418301 duttasarojog@g9-04-2025
((COMM)/515/2025 IKOHLI Vs M/SBAKSHI(P), [maii.com
INKS MEDICAS
IAND ANR
1305 IRECOVERY ICS 13-05-2025 IAddidas AG Vs faastha 9718209970  |aastha(@th  €06-05-2025
(COMM)/529/2025 IShe Zone By BB  [sharma(P), legist.com
05 IRECOVERY ICS 15-05-2025 [M/S WELD AND|Vineet 783866114~ INA 5-04-2025
(COMM)/536/2025 ICUT [Taneja(P),
IENTERPRISES
s MRI
ICOATER  AND|
IPLASTERS PVT]
05 IRECOVERY ICS 16-05-2025 IKOTAK [Kushal 9958724670, [k us ha IKo7-04-2025
(COMM)/549/2025 IMAHINDRA [Kumar(P), umar@eru d ite|
IPRIME LTD Vs ea'q~a.
[HIMANSHU
IKALIA
(BORROWER)
1305 IRECOVERY ICS 16-05-2025 ICOGOPORT [Uday 9810868162  [advudaykumar [28-04-2025
(COMM)/548/2025 IPRIVATE [Kumar(P), (@gmail.com
ILIMITED Vs
IS2M LOGISTICS|
[NDIA PRIVATE
ILIMITED
1305 IRECOVERY ICS 20-05-2025 |§hilpa Khanna [SANTOSH [9313780408 [SBPAND DY/lI3-05-2025
(COMM)/577/2025 s VipulKUMAR(P), @Y AHOO|
Sachdeva ICOM
1305 IRECOVERY ICS 21-05-2025 [Vikas Sharma Vs [Pradeep 9971929787  |ADVPRADEEP [14-05-2025
(COMM)/583/2025 IM/s GaganKumar 1980@GMAIL.
[Pharmaceuticals [Bhardwaj(P) ICOM
land Others A
1305 IRECOVERY ICS 24-05-2025  [Sudesh BalafSonali 9810006974  [sunilmalhotraa |01-05-2025
(COMM)/601/2025 [Bhasin Vs [Malhotra(P) ndassociates@g
[Promila Dang b imail.com
1305 IRECOVERY ICS IGENETIX IMadhav 18700568976  madhav@rkuco[28-04-2025
(COMM)/485/2025 IBIOTECH ASIAGawri(P), l.com
[LIMITED Vs
IJACCUTEST
IBIOLOGICS
IPRIVATE
b rarrn
1305 IRECOVERY Cs IBECOTT [Shilpee 9811408021  [NA [29-04-2025
((COMM)/547/2025 FABRICS INDIAAggarwal(P)
[THR PARTNER}|
ISAHAJDEEP
ISINGH BHATIA
[Vs NOOR DEEP|
ooy
[SH. NIKHIL CHOPRA, DJ|CENTRAl10 ICS Cs 01-05-2025 SURCHARAN  [Bharat 9313703302, andanasharma(06.02.2025
ICOMM-06 TIS HAZRIL (COMM)/467/2|(COMM)/467/2025 ISINGH Vs M/STomar(P), [7982799692  [@yahoo.com
ICOURT CENTRAL DELHI 025 B D J|
[International (CS|
IAGENT)
k1o ICS ICS 02-05-2025 [M/S  PHARMAANSHU 9871778720 lanshukumar@gf24.04.2025
(COMM)/471/2 [(COMM)/471/2025 IPVT LTD Vs [KUMAR(P), Imail.com
025 MAHADEV
IPHARMACEUTI
ICALS
k1o ICS ! 05-05-2025 IRAJNISH [Satyajit 9868088168  [cinmoyassociat [21.04.2025
(COMM)/484/2|(COMM)/484/2025 [YADAV Vs [Kumar(P), les@gmail.com
025 [MUNICIPAL
[CORPORATION
F DELHI
k1o ICS ICS 06-05-2025 [PUMA SE Vs [Prachi 9911703098  [prachigupta@p [17.04.2025
(COMM)/497/2|(COMM)/497/2025 IGAURAV IGupta(P), lamslegal.com
025 ICHADHA
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k1o ICS ICS 06-05-2025 |M/s R K GOELjAvinash 9871441764 laktrivedilawoffi [23.04.2025
(COMM)/489/2|(COMM)/489/2025 JABHAY KUMARKumar ces@gmail.com
lo25 JAIN Vs [Trivedi(P),
[MUNICIPAL
ICORPORATION
|OF DELHI
u1o ICS ICS 09-05-2025 |PUMA SE Vs [Prachi 9911703098  [prachigupta@p [05.05.2025
(COMM)/511/2 |(COMM)/511/2025 INAEEM TYAGI [Gupta(P), lamslegal.com
025
k1o ICS ICS 14-05-2025 [UNION  BANKHALOK 9911000126  [alok.adv2001@ [08.05.2025
(COMM)/523/2|(COMM)/523/2025 [OF INDIA Vs [KUMAR(P), lgmail.com
025 [MOHINDER PAL
JAND ANR
410 ICS ICS l15-05-2025 IMS P KSunanda  [90891105069  [sachar.akhil@g [16.04.2025
(COMM)/531/2 |(COMM)/531/2025 IOVERSEAS PVT[Tulsyan(P), imail.com
025 ILTD Vs
ICHAMAN LAl
ISETIA EXPORTS|
ILTD
k1o ICS ICS 15-05-2025 [MS P K|Sunanda 9891105069  [sachar.akhil@g [16.04.2025
(COMM)/532/2|(COMM)/532/2025 IOVERSEAS PVT[Tulsyan(P), imail.com
025 ILTD Vs
ICHAMAN LAl
ISETTIA EXPORTS|
ILTD
k1o ICS ICS 16-05-2025 M/S AHUJAyogender 9810668042  [yogendragauta [06.05.2025
(COMM)/539/2|(COMM)/539/2025 IBOOK lgautam(P), im.legal@gmail.
025 [COMPANY PVT] fcom
LTD Vs M/
[NOVA
I[EDUCATINAL
lencrory
k1o ICS ICS 16-05-2025 M/S [Hanit 9811181360 lanishvermaadyv [06.05.2025
(COMM)/537/2|(COMM)/537/2025 ICHOUDHARY  [Sachdeva(P) cate@gmail.co
025 IGEMS Vs M/S|
'ARDHMAN
ISALES CORP
k1o ICS ICS 19-05-2025 IM/S MAHADEVJAGRITI (8527506427 [lawfirm@unsol [15.05.2025
(COMM)/558/2|(COMM)/558/2025 [ENTERPRISES PAIN(P), vedlegal.com
025 [THORUGH ITY§
AR SH MOHAN|
ILAL JAIN Vs
IKAILASH PROP|
o /0 AnTTVA
k10 ICS ICS 19-05-2025 [Yogesh Aggarwal [satyendra (9811161525 isksingh116 @gml05.05.2025
(COMM)/559/2|(COMM)/559/2025 ] Municipalkumar il.com
lo25 ICorporation ofisingh(P),
IDelhi
k1o ICS ICS l20-05-2025 |[MS ARYA AND|Robin 9560005884  [asimnaeemadv [01.05.2025
(COMM)/567/2|(COMM)/567/2025 ICO Vs Bhardwaj (@gmail.com
025 [MUNICIPAL
ICORPORATION
|OF DELHI
k10 ICS ICS 20-05-2025 [M/s  SAKARNIMAYANK 8588857704 |office@verticall |08.05.2025
(COMM)/569/2|(COMM)/569/2025 PLASTER INDIAAGGARWA legal.in
025 PVT LTD Vs [L(P),
IConcept High con|
[Private Limited
k1o ICS ICS 20-05-2025  [ROYAL IPRIYANKA (9811149343 ashthakur545 [16.05.2025
(COMM)/566/2|(COMM)/566/2025 IAPPARELS Vs [CHAUDHA (@gmail.com
025 IGURU  ANGAD[RY(P),
[EXCLUSIF
k1o ICS ICS 24-05-2025  [M/S GR[CHERRY (9811056644 |aseemnaeemad [21.05.2025
(COMM)/595/2|(COMM)/595/2025 [ENTERPRISES |GUPTA(P), v@gmail.com
025 s M/
[HARYANA RICE|
IMILLS
u1o ICS ICS 27-05-2025 IROHIT KUMAR [Rajesh 9811166662 [25.01.2025
(COMM)/607/2|(COMM)/607/2025 Vs THE NEWDwivedi
025 INDIA
JASSURANCE
[COMPANY LTD
k1o ICS ICS l27-05-2025  [M/S S KfShikha 18287634805 14.05.2025
(COMM)/608/2|(COMM)/608/2025 ICONSTRUCTION|Goel(P),
025 ICO Vs DELH]
AL BOARD
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ICS ICS 29-05-2025 [Kunal 8743904246  [ch.aakash86@g[24.05.2025
(COMM)/618/2|(COMM)/618/2025 IPVT LTD Vs [Yadav(P), imail.com
025 MOHAMMAD
[HILAL
u1o ICS ICS 29-05-2025  [MAHABIR IGAURAV  [9811753008, [15.05.2025
(COMM)/619/2|(COMM)/619/2025 IPRASAD IKUMAR(P), (8700205854
025 IMUNDRA Vs
ISOHAN LA
ILAKHOTIYA
JAND ANR
[SH. MUKESH KUMAR|CENTRA[COURT ROOMICIVIL SUIT IOMP(I) COMM]|01.05.2025 [TATA CAPITALJVIBHOR 9560425989 A [NA
IGUPTA, DISTRICT JUDGE,L 302 1305/2025 ILTD. VS RAHULMATHUR
ICOMMERCIAL COURT-07 ISINGH
ICOURT ROOMICIVIL SUIT IOMP(I) COMM]|02.05.2025 [TATA CAPITALJANISH 9811452022 |Anish_bhola17 [NA
1302 406/2025 ILTD. VSBHOLA (@yahoo.com
IMOHAMMED
'AKEEL
ICOURT ROOM[CIVIL SUIT IOMP(I) COMM]|02.05.2025 [TATA CAPITALJANISH 9811452022 |Anish_bhola17 [NA
1302 l407/2025 ILTD. VSBHOLA (@yahoo.com
IRAJENDRA
IKUMAR
WATOLIYA
ICOURT ROOM[CIVIL SUIT IOMP(I) COMM]|02.05.2025 [TATA CAPITALJANISH 9811452022 |Anish_bhola17 [NA
1302 408/2025 ILTD. VSBHOLA (@yahoo.com
JAKHILESH
IPRATAP SINGH
ICOURT ROOM|CIVIL SUIT ICS(COMM) 02.05.2025 M/S AGRICOAMANDEEP(9873967070  [amandeep@ads[30.04.2025
1302 l473/2025 [ORGANICS LTD/SINGH landcompany.co
VS K.P.R] m
ICROPSCIENCE
[PVT. LTD.
ICOURT ROOM|CIVIL SUIT ICS(COMM) 03.05.2025 [RAKESH  JAINDD.R.JAIN [9871059347 [djani5857@gm [29.04.2025
1302 476/2025 S SMT. REETA| lail.com
IKUMARI PADHY
[COURT ROOMICIVIL SUIT ICS(COMM) 06.05.2025 IVEK  SARDAJATIN 10873558888 [MANNASSO24 [24.04.2025
1302 494/2025 S SAURABHMANN 7@GMAIL.CO
IKHANDELWAL (M
[COURT ROOMICIVIL SUIT ICS(COMM) 06.05.2025 IM/S SHREEJATIN 10873558888 [MANNASSO24 [24.04.2025
1302 495/2025 IGRANITES  VSMANN 7@GMAIL.CO
ISAURABH (M
IKHANDELWAL
ICOURT ROOM[CIVIL SUIT ICS(COMM) 07.05.2025 ISTATE BANK OFJEEWAN 9810099243 PPGADVOCAT (07.05.2025
02 501/2025 INDIA VS KIRPAPRAKASH [E@GMAIL.CO
[RAM IGUPTA (M
ICOURT ROOM[CIVIL SUIT ICS(COMM) [15.05.2025 IBANK OHGOVIND  |9718618928 [NA 20.04.2025
02 533/2025 BARODA VSBALLABH
IRADHEY IPANDEY
ISHYAM MISHRA|
ICOURT ROOM[CIVIL SUIT ICS(COMM) 17.05.2025 IM/S  RAUNAKLOKESH [9811218876 llokesh@acecon [09.05.2025
1302 I550/2025 [ELECTROVISIO [KUMAR jsilium.com
IN LLP VS M/SAGGARWA
ISPECTRA IL
I[ELECTRIC CO.
ICOURT ROOMICIVIL SUIT ICS(COMM) 17.05.2025 ISAROJ BALA VSSATYENDR (9811161525 sksingh116@gm{06.05.2025
1302 551/2025 [IMUNICIPAL A KUMAR lail.com
ICORPORATION [SINGH
|OF DELHI
ICOURT ROOMICIVIL SUIT ICS(COMM) [22.05.2025 [THE FEDRALJKIRAN 9810472145  |kiranmahajané [20.05.2025
1302 588/2025 IBANK LTD. VSMAHAJAN lo@yahoo.com
IDINESH KUMAR|
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ICOURT ROOM[CIVIL SUIT ICS(COMM) [27.05.2025 IBINDAL AMIT 9818180025 |JATANDA.ADV [09.05.2025
1302 606/2025 ISMELTING PVT[TEWARI (@GMAIL.COM
ILTD. VS M/
IRED BATTERIES|
JAND ANR.
ICOURT ROOM[CIVIL SUIT ICS(COMM) 28.05.2025 IM/S  SWASTIKBHARAT 9999442895 |BHUSHANADV|07.04.2025
302 615/2025 PIPE LTD. VSBHUSHAN (@GMAIL.COM
IM/S
ISANWARIYA
ISTEEL
[INDUSTRIES
8 [SH. GORAKH NATH|CENTRA il
IPANDEY, DISTRICT|L
PUDGE, COMMERCIAL
ICOURT
9 [SH. DEEPAK GARG,|CENTRA 309 THIRDOMP (DoMPp (Djo1-05-2025 [TATA CAPITALjVibhor 9560425989  [support@arvla [30.04.2025
IDISTRICT JUDGE,L [FLOOR [COMM. (COMM)/387/2025 ILTD Vs  [Mathur(P), lwchambers.co.i
ICOMMERCIAL COURT-09 [EXTENTION ISANTOSH In
[BLOCK IKUMAR
1309 THIRDOMP (DYOMP (Djo1-05-2025 [TATA CAPITALJANISH 9811452022  [Anish_bhola@gf30.04.2025
[FLOOR ICOMM. (COMM)/386/2025 ILTD Vs [BHOLA(P), imail.com
[EXTENTION [NAVEEN
[BLOCK [MAHESHWARI
1309 THIRD(CS (COMM.) [CS 13-05-2025 IBECOTT [Shilpee 9818408087, [NA 9.05.2025
[FLOOR ((COMM)/521/2025 [FABRICS INDIAAggarwal(P) 9811408021
[EXTENTION [THR PARTNER|]
[BLOCK ISAHAJDEEP
ISINGH BHATIA
s ANIL
ISACHDEVA
09 THIRD(CS (COMM.) [CS 13-05-2025  [Yogesh Aggarwal [satyendra [9811161525 lsksinghll [09.05.2025
[FLOOR (COMM)/520/2025 s Municipalkumar 6@gmaii .com
[EXTENTION ICorporation ofisingh(P),
[BLOCK IDelhi
1309 THIRDIEXECUTION  [Execution 15-05-2025 [RAJIV GOAL Vs [VASHU 19999761210 ladv.vasugupta [14.05.2025
[FLOOR ((Comm)/258/2025 INEW NATURALGUPTA(P), (@gmail.com
[EXTENTION IPRODUCT
[BLOCK
09 THIRD(CS (COMM.) [CS 20-05-2025  [Lakshay puri Vs frishabh 9555444535  |JADV.RISHABH [19.05.2025
[FLOOR (COMM)/572/2025 IM/s Lahaullluthra(P), ILUTHRA@GM
[EXTENTION [Mining and| JAIL.COM
[BLOCK [Projects ~ Private|
[Limited
1309 THIRD(CS (COMM.) [CS l20-05-2025 |SHREE JARCHIT 9599043045 [legal@sigmaleg [19.05.2025
[FLOOR (COMM)/571/2025 IKARANGAR PVTISINGHAL(P .in
[EXTENTION ILTD Vs GULATI),
[BLOCK JAND COMPANY|
JAND ORS
1309 THIRD(CS (COMM.) [CS 22-05-2025  [PUNJAB ILALIT 8285555162, |kalaanilegaladv [21.05.2025
[FLOOR ((COMM)/585/2025 [INATIONAL IKUMAR 9818090199, [isors@gmail.co
[EXTENTION BANK Vs [SHARMA(P)9149274689  [m
[BLOCK [BABITA b
IMITTALPROP
|OF MITTAL
[ENTERPRISES
09 THIRD(CS (COMM.) [CS 23-05-2025  [M/s Adityals_hikha 8287634805 [NA 22.05.2025
[FLOOR (COMM)/592/2025 [Construction IGoel(P),
[EXTENTION [Company Vs
[BLOCK Delhi Jal Board]
land others
1309 THIRDCS (COMM.) [CS 24-05-2025  |Ashok Kumarpsatyendra 9811161525 isksinghl16@gm|23.05.2025
[FLOOR ((COMM)/598/2025 [Rana Vs umar fail. com
[EXTENTION Municipal singh(P),
[BLOCK ICorporation  off
IDelhi
1309 THIRD(CS (COMM.) [CS 27-05-2025 5OPAL ISHAL 09 811402715 |vishalchoudhar [26.05.2025
[FLOOR (COMM)/611/2025 IKRISHAN Vs |[CHAUDHA _2005@yahoo
[EXTENTION IATUL GUPTA  |RY L.com
[BLOCK
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1309 THIRD(CS (COMM.) [CS [27-05-2025 [Shivangi satyendra 9811161525 isksinghl16@gm|26.05.2025
[FLOOR ((COMM)/613/2025 |Aggarwal Vs |kumar il. com
[EXTENTION Municipal lsingh(P),
[BLOCK ICorporation  off
IDelhi
09 THIRDIOMP (IYOMP (Dj27-05-2025 [TATA CAPITALJANISH 9811452022 |Anish_bhola@gf26.05.2025
[FLOOR ICOMM. (COMM)/444/2025 ILTD Vs [BHOLA(P), Imail.com
[EXTENTION JASSOCIATE
[BLOCK IBUILDER  AND|
[TRADERS 8563
1309 THIRDOMP (HYOMP (Dg7-05-2025  [TATA CAPITALJANISH 9811452022  [Anish_bhola@gf26.05.2025
[FLOOR [COMM. (COMM)/443/2025 ILTD Vs  [BHOLA(P), Imail.com
[EXTENTION IDHARMENDRA
[BLOCK [YADAV
309 THIRDOMP (I}OMP (Df27-05-2025  [TATA  CAPITALJANISH 9811452022 [Anish_bhola@gf26.05.2025
IFLOOR IcoMM. (COMM)/442/2025 ILTD Vs RAJESH[BHOLA(P), Imail.com
[EXTENTION IKUMAR 6567
[BLOCK
09 THIRDOMP (DoMP (Dj28-05-2025  [M/S RNH[SANCHAY 9711184111, nitinkgupta [27.05.2025
[FLOOR [COMM. (COMM)/458/2025 [TRADING PVI]MEHROTR (8826009919 |@lexsunraj.co
[EXTENTION ILTD Vs MS BLUA(P), m
[BLOCK ISMART FLEET]
IPVT LTD AND)|
OTHERS
1309 THIRDICS (COMM.) [CS 29-05-2025 IM/s SamtaSUKRIT 9810198988  [HARIOMGUPT [28.05.2025
[FLOOR (COMM)/621/2025 [Electricals IGUPTA(P), IA.CO
[EXTENTION Through Its |(@GMAIL.COM
[BLOCK [Proprietor Ashish|

Yain Vs M/
|Alpha Deals Pvi]
ILtd Through Its

1309 THIRDICS (COMM.) [CS 29-05-2025  [M/S EklingjeefLOVEKESH 89 lovekesh27@g [28.05.2025
[FLOOR (COMM)/625/2025 [Polymers Pvt Ltd AGGARWA [1947575/98733 [mail.com

[EXTENTION Vs M/s Welmax]L(P), 100964

IBLOCK [Traders

1309 THIRDIOMP (DloMP I20-05-2025 IM/S S KIG S 9717211123 lgangwar@gsga [28.05.2025
[FLOOR ICOMM. (COMM)/26/2025 ISANITATION IGANGWAR( [ngwar.com

[EXTENTION IPVT LTD Vs [P),

[BLOCK [M/s Modern It

Solutions LLP

1309 THIRD(CS (COMM.) [CS 131-05-2025 IM/S  SAKARNIMAYANK (8588857704 ffice@verticall [30.05.2025
IFLOOR ((COMM)/637/2025 PLASTER INDIAAGGARWA legal.in
[EXTENTION IPVT LTD Vs [L(P),
[BLOCK JAIBIR SINGH
1309 THIRDEXECUTION  [Execution (Comm|03-05-2025 Super  CassettesANJALI 0810389109  [NA [02.05.2025
[FLOOR Industries Pvt LtdNEHRA(P),
[EXTENTION s M/s Riddhi
IBLOCK Siiddhi Cable]
INetwork
1309 THIRDEXECUTION  [Execution (Comm|03-05-2025 Super  CassettesANJALI 9810389109  [NA 2.05.2025
[FLOOR [[ndustries Pvt LtdNEHRA(P),
[EXTENTION s M/s Riddhi
IBLOCK Siiddhi Cable|
[Network
ho [SH. AJAY PANDEY ,[CENTRA 307 (Civil ICS 01-05-2025 IM/s R K GoellAvinash 9871441764 laktrivedilawoffi [23.04.2025
IDISTRICT JUDGE,LL (COMM)/468/2025 |Abhey KumarKumar lces@gmail.com
ICOMMERCIAL COURT WJain Vs [Trivedi(P),
[Municipal
ICorporation  off
Delhi
307 (Civil CS 02-05-2025 [PUMA SE Vs [Prachi 9911703098  [contact@panslef17.04.2025
(COMM)/474/2025 lJAnamika Bansal [Gupta(P), lgal.com
307 (Civil ICS l07-05-2025  |STATE BANK OFSuchita 8806932838  |agnihotrisuchit [10.04.2025
(COMM)/503/2025 INDIA Vs [Dixit(P), la@gmail.com

IPREETT JOSHI
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COURT

DISTRIC COURT

T

ROOM

307

CASE TYPE

CASE NUMBER

CS
((COMM)/514/2025

DATE

ON

09-05-2025

OFPETT
REGISTRATI NAME

NER ADV(

VSE
RESPONDENT
NAME

|Anil
|Gupta
Municipal
ICorporation
IDelhi

Kumarpsatyendra
Vs umar

lsingh(P),

off

ICAT ADVOCATE

MOBILE
NUMBER

9811161525

ADVOCATE
EMAIL ID

lsksinghll6 @gm
il.com

DATE OF E-|
PAYMENT
OF COURT]|
FEES

5.05.2025

o7

(Civil

CS
((COMM)/568/2025

[20-05-2025

WASWANT satyendra
ISINGH DABAS [kumar
s MUNICIPALsingh(P),
[CORPORATION
F DELHI

9811161525

isksinghll6 @gm
lail.com

6.05.2025

o7

(Civil

CS
(COMM)/530/2025

l14-05-2025

IKE IShravan
[INNOVATE C V[Bansal(P),
JANR Vs ASHOK|
IKUMAR

6201970125

unitedmark@u
nitedandunited.|
lcom

[12.05.2025

07

[Civil

ICS
(COMM)/562/2025

[19-05-2025

M/s
Reflective

Material ~ Indi
IPvt Ltd Vs M/
Dev Plastic:
thorugh

DaomingSUNIL
IKUMAR(P),

o)

9311515886

sunilknb@gmai
.com

9.05.2025

07

(Civil

ICS
(COMM)/565/2025

[19-05-2025

[Shravan
[Bansal(P),

[NIKE
INNOVATE C V

s Ashok Kumar
JANR

6201970125

unitedmark@u
initedandunited.|
lcom

[15.05.2025

Bo7

[Civil

ICS
(COMM)/570/2025

[20-05-2025

[Under  Armourfaastha

nc Vs Owner/sharma(P),
[Proprietor of She]
[Zone

9718209970

laastha@thelegi
jst.com

[14.05.2025

1307

(Civil

ICS
(COMM)/630/2025

[30-05-2025

ISAROJ
IProp
IBALAJT
[ENTERPRISES
[Vs MUNICIPAL
ICORPORATION

BALAJsatyendra
M/skumar
singh(P),

of

9811161525

isksinghll6 @gm
il.com

[14.05.2025

1307

(Civil

ICS
((COMM)/631/2025

[30-05-2025

o
IM/s BR TECHKAMAL RAJ8860459079

[TEX Vs
RAJASHEKHAR
IM NALLA Prop|
IM/s ZIVA DYH
ICHEM

[SAXENA(P),

ladvpiyushpahuj
la91@gmail.com

[23.05.2025

1307

(Civil

ICS
(COMM)/635/2025

[30-05-2025

ICANARA BANK [SUSHIL

s SHUBHAMKUMAR
IKAUSHIK ~ AND[RAI(P),
IANR

19868422289

aisushilog15@
lgmail.com

[20.05.2025

1307

(Civil

ICS
((COMM)/633/2025

[30-05-2025

IM/s
[MANGLAGORI
IDEALERS  PVT|
ILTD Vs Sh|
IAVDHESH
IKUMAR

TATOWATAT D. 4

[SANDEEP
ADAV(P),

9911314422

alhotraadv@gj
imail.com

[26.05.2025

i

DUDGE,
ICOURT

[SH. S.S RATHI, DISTRICT]|

COMMERCIAL

ICENTRA
IL

ICOURT
10

ROOM|

ICS (COMM)

ICS
((COMM)/470/2025

02-05-2025

[Rajnish Yadav VsMoni

[MUNICIPAL ICinmoy

[CORPORATION
F DELHI

9555215464

inmoyassociat
les@gmail.com

[19.04.2025

[COURT
10

ROOM|

ICS (COMM)

Cs
((COMM)/509/2025

08.05.2025

IM/S ALLIANCE[Karan
[TUBES IChawla
[COMPANY AND|
ICONSULTANT

[THROUGH ITS§
[PROPRIETOR vs

DD ADITAT

18743968006

aranchawlag2
(@gmail.com

2.05.2025

ICOURT
310

ROOM|

ICS (COMM)

CS
((COMM)/524/2025

14.05.2025

ISTEEL METALK Rahman
[TUBES ( INDIA)
IPVT. LTD vy
IOCEAN  STEE[
INDUSTRIES

10811486602

lkrahman6664
(@gmail.com

5.05.2025

ICOURT
310

ROOM|

ICS (COMM)

CS
((COMM)/525/2025

14.05.2025

IGulshan SharmaS B Pandey
S Ashish
|Aggarwal

9313780408

bpandey7@ya

00.cOmM

20.05.2025

ICOURT
310

ROOM|

ICS (COMM)

ICS
(COMM)/530/2025

l14.05.2025

INIKE [Shravan
[INNOVATE C V[Bansal
JANR Vs ASHOK|
IKUMAR

16201970125

nutedmark@u
itedandunited.
lcom

[12.05.2025




COURT

DISTRIC COURT
T ROOM

CASE NUMBER

DATE

REGISTRATI NAME

ON

OFPETT
VSE
RESPONDENT
NAME

NER ADV(

ICAT ADVOCATE
MOBILE
NUMBER

ADVOCATE
EMAIL ID

DATE OF E-|
PAYMENT
OF COURT]|
FEES

ROOMICS (COMM) ICS 16.05.2025 IDINESH KUMARManish 9213905829  [manishdiwanadf24.04.2025
1310 ((COMM)/545/2025 s VIJAY CHUG |Dewan v@gmail.com
ICOURT ROOM(CS (COMM)  [CS [19.05.2025 ISHEHNAAZ Pitender 9810511644  fadvjiten@yaho [14.05.2025
1310 (COMM)/564/2025 IPARVEEN vs|Garg .com
IPRATAP
IGULYANT
ICOURT ROOMCS (COMM) ICS 20.05.2025 IPankaj [Sunil Kumarj9818470905 unil70905@g [31.01.2025
310 (COMM)/573/2025 IChaudhary VsSharma ail.com
M/s Sampark]
nd. Ltd.
ICOURT ROOMCS (COMM) ICS 21.05.2025 ICENTRAL BANK|k k Mudgil [7838821105 kkmudgil2g@g |02.04.2025
1310 (COMM)/580/2025 [OF INDIA V§ ail.com
IRAJ KUMAR
ICOURT ROOMCS (COMM) ICS 21.05.2025 Saroj Bala vsSatyendra [9811161525 Isksingh116 @gm|06.05.2025
310 (COMM)/579/2025 IMUNICIPAL [Kumar fail.com
“ORPORATION [Singh
F DELHI
ICOURT ROOMCS (COMM) CS (COMM)/627/2025  [29.05.2025 [CANARA BANK|Sushil 9868422289  [raisushilo915@ [20.05.2025
310 s VIJAY[Kumar Rai lgmail.com
IKUMAR
ICOURT ROOMICS (COMM) CS 130.05.2025 [Pawan Bansal vsSatyendra [9811161525 Isksingh116@gm16.05.2025
310 (COMM)/628/2025 IMCD [Kumar il.com
|Singh
ICOURT ROOMCS (COMM) CS (COMM)/636/2025  [31.05.2025 [SURYA ROSHNIShrihar 9548888420 [advocate.shriha26.05.2025
310 ILIMITED Vs[Tripathi r@gmail.com
ISANJAY KUMAR|
[TTWARI
12 |SH. RAVINDER BEDIL/CENTRAlO01 [OMP I COMM [394/2025 01.05.2025 [TATA CAPITALJANISH 0811452022 IANISHBHOLA1|
IDISTRICT JUDGE,L ILTD V/S SUNILBHOLA 7@YAHOO.CO
ICOMMERCIAL COURT [YADAV (M
ko1 [OMP I COMM [396/2025 01.05.2025 [TATA CAPITALRASIKA 9560425989 [SUPPORT@AR
ILTD V/SRANJAN LAWCHAMB
[RAJEEV KUMAR| [ERS.CO.IN
ISHUKLA & ORS
ko1 [CS COMM l472/2025 02.05.2025 IADITYA IMUNISH |9811427955 [MUNISHLAW. [17.03.2025
IPROMOTORS  [VOHARA [VOHRA@GMA
ILTD V.S CIT] IL.COM
IMEGA MART P|
ILTD
ko1 [CS COMM 483/2025 03.05.2025 SENETIX IMADHAV 8700568975 |MADHAVGAW [28.04.2025
IBIOTECH ASIAIGAWRI [RIQ@GMAIL.C
ILTD v/q IOM
[ISMART
INNOVATIONS
IPVT LTD
uo1 [EX COMM 243/2025 07.05.2025 IM/S SOHAN LALJRAHAT 9899057063 |ADVRAHATBA
[COMMODITY  [BANSAL [NSAL@GMAIL,
IMANAGEMENT ICOM
ILTD V/S M/S R R|
JAGROTECH
ko1 [EX COMM 246/2025 08.05.2025 IVA BOOKSNARENDER[9811140704 [NVASHISHTA
IPVT LTD V/SVASHISHT (@GMAILCOM
IBOOKS ANDA
[BOOKS
ko1 [EX COMM 248/2025 08.05.2025 IM/S SETHINIKHIL 7876752880  [DHIMANNIKH
JAGENCIES V/SDHIMAN IL160@GMAIL,
M/S ICOM
[MEDILIVECARE
[MANUFACTURI
ING PVT LTD
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COURT DISTRIC COURT CASETYPE CASENUMBER DATE OFPETT NER ADVOCAT ADVOCATE ADVOCATE DATE OF E-
b T ROOM REGISTRATI NAME VSE MOBILE EMAIL ID PAYMENT
ON RESPONDENT NUMBER OF COURT,|

NAME FEES

uo1 [EX COMM 257/2025 14.05.2025 [HINDUSTAN JABHIMANY 9015668564  |ABHIMANYU
[METAL CAST|U GOEL (@ASPARTNER
/S SWETA RAJ LIN
ko1 ICS COMM I522/2025 14.05.2025 JANIL ~KUMAR|
IGUPTA V/ MCD|
& ORS
ko1 ICS COMM 538/2025 [16.05.2025 JAMIT KHANNAVIKASH 9811379676 KSBHT6@G [09.05.2025
[V/S FARZAAM [BHATIA [MAIL.COM
l1o1 [OMPTCOMM [432/2025 [16.05.2025  [SUBHASH
ICHAND GUPTA
/S MAYANK|
IGUPTA & ORS
ko1 [CS COMM 552/2025 [17.05.2025 [YOGESH [SATYENDE (9811161525 ’§(SINGH16@ 5.05.2025
JAGGARWAL V/SR KUMAR| IGMAIL.COM
MCD ISINGH
ko1 [EX COMM 259/2025 19.05.2025 [SUPER IK.K.KHETA 9810389109
ICASSETTES IN
INDUSTRIES
PVT LTD V/§
IGRAND
IGUMBER
loArTC DT A TAUITD
ro1 IMISC DJ 400/2025 [19.05.2025 ISEEMA [YATHARTH 9999666038 [YATHARTH.R
ISHARMA V/SROHILLA IOHILA@GMAI
ISYMPOH IL.COM
IMARKETING
[PVT LTD
ko1 [CS COMM I575/2025 20.05.20265 [BANK OFGEETANJA [8447833470 |[ADVOCATE.13 [14.05.2025
IBARODA V/SILI SHARMA 4@GMAIL.CO
[HIMANSHI (M
IBANSAL
ko1 [EX COMM 267/2025 21.05.2025 INITIN JAIN V/SGAURAV 9540818282  |G.GUPTA83@
JAMIT PASRIJA |GUPTA IGMAIL.COM
ko1 [CS COMM 582/25 21.05.2025 IABC IRAJBIR 10868140686 [RAJBIRBANSA[16.05.2025
IPUBLISHESRS &BANSAL IL.ADV@GMAI
IDISTRIBUTORS IL.COM
PVT LTD V/§
'ALUE CODERS|
INDIA PVTLTD
uo1 [OMP I COMM |435/2025 23.05.2025 IDCB BANK LTDANISH 9811452022 IANISHBHOLA1|
V/S MANISHBHOLA [7@YAHOO.CO
ISHARMA (M
uo1 [OMP I COMM [436/2025 23.05.2025 IDCB BANK LTDANISH 9811452022 IANISHBHOLA1|
IV/S VED PALBHOLA [7@YAHOO.CO
ISINGH (M
ko1 ICS COMM 594/2025 23.05.2025 M/S KIRANMOHD. 19911966911 IMOHAMMADY|19.05.2025
[ROADWAYS PVTYOUSUF [USUF7632@G
ILTD v/q [MAIL.COM
[MUKESH
IKUMAR
ko1 MP I COMM [450/2025 [27.05.2025 [TATA CAPITALJANISH 9811452022 JANISHBHOLA{1
ILTD V/SBHOLA [7@YAHOO.CO
IBHAGWANI BAI (M
ko1 MP I COMM [451/2025 [27.05.2025 [TATA CAPITALJANISH 9811452022 IANISHBHOLA1|
ILTD V/SBHOLA [7@YAHOO.CO
[MURLIWALA M
ISTONE
INDUSTRY LTD




COURT DISTRIC COURT CASETYPE CASENUMBER DATE OFPETT NER ADVOCAT ADVOCATE ADVOCATE DATE OF E-
b T ROOM REGISTRATI NAME VSE MOBILE EMAIL ID PAYMENT
ON RESPONDENT NUMBER OF COURT,|

NAME FEES

uo1 MP I COMM [452/2025 [27.05.2025 TATA CAPITALJANISH 9811452022 IANISHBHOLA1|
ILTD V/SBHOLA [7@YAHOO.CO
'AIBHAV (M
ICHOUDHARY
ko1 MP I COMM [453/2024 [27.05.2025 [TATA CAPITALJANISH 9811452022 JANISHBHOLA{1
ILTD V/S OMBHOLA [7@YAHOO.CO
IPRAKASH (M
ISHUKLA
ko1 °S COMM 620/2025 20.05.2025 ISHIVANGI ISATYENDE (9811161525 ISKSINGH16@ [14.05.2025
IAGGARWAL V/SR KUMAR| IGMAIL.COM

IMCD & ANR ISINGH

ro1 IOMP I COMM 464/2025 30.05.2025 [TATA CAPITALJANISH 9811452022 IANISHBHOLA1
ILTD V/S JRGBHOLA [7@YAHOO.CO
ICONSTRUCTION| M
S

ro1 [EX COMM 284/2025 31.05.2025 [LEVIS STRAUSSSHARVAN 6201970125 [UNITEDMARK
& CO. V/SKUMAR (@NUITEDAND
ISURAJ BHAN &[BANSAL [UNITED.COM

RS

ro1 [EX COMM 275/2025 [27.05.2025 IRAKESH ISATYENDE (9811161525 [SKSINGH16@
IKUMAR GOELJR KUMAR| IGMAIL.COM
V/S MCD ISINGH

i3~ [SH. M.K NAGPAL,CENTRA|COURT ROOMICIVIL SUIT OMP (I) (COMM)01-05-2025  [TATA CAPITAJANISH 9911452022 [Anish_bhola17 [NA

IDISTRICT JUDGE,[L o2 388/2025 ILTD. VSBHOLA (@yahoo.com
ICOMMERCIAL COURT WASVANT
IKUMAR

ICOURT ROOM|CIVIL SUIT IOMP (I) (COMM)[04.06.2025 [TATA CAPITALJANISH 9911452022  |Anish_bhola17 [NA

Kuo2 397/2025 ILTD. VS SHERABHOLA (@yahoo.com
[RAM
[COURT ROOMICIVIL SUIT IEXECUTION 03.05.2025 IKOMT manish 19871214093 [NA a
Kuo2 ((COMM) 233/2025 ISOLUTION LTD.kumar
VS RAKESH|
ISTATIONERS
[COURT ROOMICIVIL SUIT ICS(COMM) 05.05.2025 ISTAR BIOMEDAMIT 9718689708  [NA 28.04.2025
ko2 488/2025 IPVT. LTD. VS[CHAWLA
IANJALI LAB
ICOURT ROOM[CIVIL SUIT [EX. (COMM)|05.05.2025 ISANJAY isidhant 9650677902 a
ko2 238/2025 IMALHOTRA VSdhingra
[TRITRONICS

INDIA PVT. LTD.

ICOURT ROOM[CIVIL SUIT ICOUNTER CLAIM06.05.2025 IRUCHIKA JAINMayuri 9312965659  [chawla8jl@gmal02.05.2025
ko2 23/2025 VS ASHOK|Chawla il.com
IKANODIA
ICOURT ROOMICIVIL SUIT IEX. (COMM)[08.05.2025 IPARISHUDH INA INA A a
ko2 249/2025 IMACHINES PVT,
ILTD. VS UNION|
|OF INDIA
ICOURT ROOM[CIVIL SUIT ICS(COMM) 15.05.2025 ISHRI MANSHUABHINAV (9999683501 |ADVANURAGN|07.05.2025
ko2 534/2025 [BANSAL VS M/SBISHNOI IASTAR@GMAI
[ELGIN IL.COM
[ELECTRONICS
ICOURT ROOM[CIVIL SUIT __|[CS(COMM) [16.05.2025  [RAMESH  BRIJjpawan INA 0873038816
ko2 546/2025 ILAL  SANTANIkumar
S SOURAY|
IGOYAL




COURT DISTRIC COURT CASE NUMBER DATE OFPETT NER ADVOCAT ADVOCATE ADVOCATE DATE OF E-
b T ROOM REGISTRATI NAME VSE MOBILE EMAIL ID PAYMENT
ON RESPONDENT NUMBER OF COURT,|
NAME FEES

ROOMICIVIL SUIT IOMP(I) COMM]16.05.2025 [M/S INDOSTARISOURABH (99990241436 [SOURABH@FI
ko2 la31/2025 ICAPITAL ICHOUBEY IRSTASSOCIAT
[FINANCE LTD| [ES.IN
S
ISUKHWINDER
ISINGH
[COURT ROOMICIVIL SUIT ICS(COMM) 17.05.2025 [UNION BANKIALOK 19911000126 IALOK.ADV200 [16.05.2025
o2 554/2025 [OF INDIA VSKUMAR 1@GMAIL.CO
IBINDU KUMARI (M

[COURT ROOMICIVIL SUIT ICS(COMM) 19.05.2025 JUNION BANKIALOK 19911000126 [ALOK.ADV200 [17.05.2025
ko2 561/2025 [OF INDIA VSKUMAR 1@GMAIL.CO
IPRIYANKA M
IKUMARI
ICOURT ROOMICIVIL SUIT ICS(COMM) 20.05.2025 [NIKE [SK BANSAL [NA unitedmark@u [na
ko2 576/2025 INNOVATE CV| itedandunited.,
JAND ANR. V§ lcom
JASHOK KUMAR|
JAND ANR.
ICOURT ROOM[CIVIL SUIT [EX. (COMM)|23.05.2025 [CEVIS STRAUSSSHIVAM _ [NA unitedmark@u [na
ko2 272/2025 IAND CO. V§ itedandunited.,
IBUDHIRAM [com
IAND ORS.
ICOURT ROOM|CIVIL SUIT ICS(COMM)600/20 [24.05.2025 [M/S HARIHARS.R. YADAV (8800521153  [NA 22.05.2025
o2 25 I[ENTERPRISES
VS YOGESH|
IDOGRA
ICOURT ROOM|CIVIL SUIT ICS(COMM) 26.05.2025 M/S ATHARVPAI 9899053543  [advocatejaivard [21.04.2025
©uo2 604/2025 IMANUFACTURI VARDHAN an@gmail.co
NG TRADING| m
lcoM. Vs M/
ISPECTRUM
[TRADERS AND|
Do
ICOURT ROOM|CIVIL SUIT ICS(COMM) 26.05.2025 IM/S ANKUR[SUNIL 9654224557  [adv.sunilsinghp[22.05.2025
Kuo2 605/2025 IPAPERS WORLDI|SINGH (@gmail.com
HUF VS M/
[UNIPACK
INDUSTRIES
JAND ORS.
ICOURT ROOMICIVIL SUIT IOMP(I) [27.05.2025 IDMI  HOUSINGANISH 9911452022 [Anish_bhola17 na
Kuo2 ICOMM454/2025 IFINANCE PVT/BHOLA (@yahoo.com
[LTD. VS SUNIL
[BALWANT
ISORTE

ICOURT ROOM|CIVIL SUIT IOMP(I) COMM]J27.05.2025 [TATA CAPITALJANISH 9911452022  |Anish_bhola17
ko2 455/2025 ILTD. VSBHOLA (@yahoo.com
[MURLIWALA
ISTONE
INDUSTRY
ILIMITED

ICOURT ROOM(CIVIL SUIT ICS(COMM) 20.05.2025 'AIBHAV INA INA [NA INA
ko2 622/2025 JAGGARWAL V§
IGAUTAM MOUR

5

5

ICOURT ROOM(CIVIL SUIT IOMP(I) COMM]|29.05.2025 IDCB BANK LTDJANISH 9911452022  [Anish_bhola17

ko2 461/2025 VS TOYABBHOLA (@yahoo.com
[MATIN
ICOURT ROOM(CIVIL SUIT ICS(COMM) 131.05.2025 IRANI AGARWALjjyoti dwivedi9818329490  [advjyotidwivedif24.05.2025
ko2 640/2025 VS VARUN| (@gmail.com
IGULATI
14 [SH. ASHUTOSH KUMAR,WEST ICS ICS 02-05-2025 ISTATE BANK OFMANOJ 9654371856 ladvpandeyman [29-04-2025
IDISTRICT JUDGHE ((COMM)/357/2025 INIDA Vs [PANDEY(P), loj@gmail.com
COMMERCIAL COURT) IMUKESH
cs ICS 05-05-2025  [UNION BANK[Arun Kumar9312400295 |connect@snslegl25-04-2025
(COMM)/369/2025 IOF INDIA Vs [Shukla(P), lal.in
IPRADIP

ISHARMA




COURT DISTRIC COURT CASETYPE CASENUMBER DATE OFPETT NER ADVOCAT ADVOCATE ADVOCATE DATE OF E-
b T ROOM REGISTRATI NAME VSE MOBILE EMAIL ID PAYMENT
ON RESPONDENT NUMBER OF COURT,|
NAME FEES

ICS 05-05-2025 9654546559  [advocate.himan(09-04-2025
(COMM)/370/2025 IPRECISION FABKumar shuahuja23@g
TECH INDIA[Tiwari(P), Imail.com
[THROUGH ITS§
IPROPRIETOR
IASHISH
lcs ICS 06-05-2025  [BANK OFfrajnish 9810872353  [rajnish- 4-04-2025
((COMM)/373/2025 BARODA Vs |kumar 122 @yahoo.co
ISUBHASH anyal(P), Im
lcs ICS 06-05-2025  [MS HINDANIRUDH (9811343754 [themalhotrasy [30-04-2025
(COMM)/372/2025 PRECISION Vs [GUPTA(P), @gmail.com

IMS THREE N|
IPRODUCTS PVT|

ILTD
lcs ICS 13-05-2025 ISHRI =~ SATPALIGHANSHYA(9999436720 [not mentioned [06-05-2025
(COMM)/397/2025 ISINGH Vs SHRIM
ISANDEEP IMOURYA(P
SABHARWAL ),
S ICS 13-05-2025 State Bank of[Krishna Kr9958891040 [advkrishnai411 |05-05-2025
(COMM)/398/2025 [[ndia Vs Sanjay [Sharma(P), (@gmail.com
S ICS 13-05-2025 State  Bank (;LKrishna K19958891040  [advkrishnai411 [05-05-2025
(COMM)/399/2025 [ndia Vs HariSharma(P), (@gmail.com
[Ram
S CS 14-05-2025  [Canara Bank Vs [KRISHAN 9910577700 rishenkumar [15-03-2025
(COMM)/404/2025 |Ashya Praveen  [KUMAR(P), (@gmail.com

S ICS 21-05-2025 [Eltecks IndidAADESH 90999359053 [aadesh9696@g [15-05-2025
(COMM)/440/2025 Through SPAISARASWAT Imail.com
IAnkit Jain Vs |(P),
IPRADEEP

IKUMAR JAIN

S ICS 21-05-2025 IGSI [Bhaskar 9910358225 ffice@vali.co.i [19-05-2025
(COMM)/439/2025 IENTERPRISES |Vali(P), n
[PRIVATE
ILIMITED Vs
IKAMLADITYYA
ICONSTRUCTION|

DD A
lcs ICS 21-05-2025 IGSI [Bhaskar 9910358225  Joffice@vali.co.i [19-05-2025
(COMM)/438/2025 IENTERPRISES |Vali(P), n
[PRIVATE

ILIMITED Vs
ISANJAY KUMAR|
WINDAL

lcs ICS 27-05-2025 State Bank of[Krishna Kr9315165656 ladvkrishnai411 j05-05-2025
(COMM)/456/2025 [[ndia Vs Raju harma(P), (@gmail.com

lcs ICS 131-05-2025 ISTATE BANK OFGopal 9810210832  [not mentioned [23-05-2025
(COMM)/480/2025 [[INDIA Vs [Chand
IPOOJA PROP OFSharma(P),
IBARCODE
ISOLUTIONS

15 [MS. HEMANI MALHOTRA,WEST ICS(COMM) 1355/2025 02.05.2025 ISTATE BANK OFS. SOOD &9811786067  [msssadadvocat [30.04.2025
[DISTRICT JUDGE [INDIA VS|ASSOCIATE le@gmail.com
COMMERCIAL COURT) IRAMESH IS
2 ICHAND

ICS/COMM 361/2025 03.05.2025 ISTATE BANK OFMANOJ 964371856 ladvpandevman [30.04.2025
[INDIA VS|/PANDEY o@gmail.com
ISANJAY KUMAR

lcs/coMm [362/2025 03.05.2025  [STATE BANK OFMANOJ (964371856 ladvpandevman [28.03.2025
[INDIA VS|PANDEY lo@gmail.com
REKHA RANT




COURT DISTRIC COURT CASETYPE CASENUMBER DATE OFPETT NER ADVOCAT ADVOCATE ADVOCATE DATE OF E-
b T ROOM REGISTRATI NAME VSE MOBILE EMAIL ID PAYMENT
ON RESPONDENT NUMBER OF COURT,|

NAME FEES

[CS(COMM) 1374/2025 06.05.2025 IFOODPEDIA ISS SASTRY|9811699122 stry@gmail [01.05.2025
IPVT LTD VS|& BRIJESH]| l.com
ISUKIYO [TIWARI
INTERNATIONA
IL

ICS(COMM) 376/2025 07.05.2025 [IMINOCHA UASNEET [9999631964 [jasneetsinghko [01.05.2025
[ENTERPRISES INGH li@gmail.com
S. HITESH|KOHLI
ISEETARAM
ISHETTY

[CS(COMM) 1382/2025 08.05.2025 [UNION BANKIARUN 9312400295  [connect@snsieg25.04.2025
IOF INDIA VS|JKUMAR lal.in
IRAKESH ISHUKLA

ICS(COMM) 383/2025 08.05.2025 ICHEMELYNE  |OJASVI 9990503001  [khanejalaw@g [06.05.2025
[POLYSTABS LLPKHANEJA ail.com
IVS. ANITA
ISHARMA

ICS(COMM) 1384/2025 08.05.2025 WET AND DRY[RAKESH 9582931401  [legusintellect@ [30.04.2025
[PERSONAL [TIWARI lgmail.com
ICARE PVT LTD|
S. AU
[NATUREL
IBEUTY

ICS(COMM) 1387/2025 09.05.2025 M/S MINTKARAN 18977735374 ladv.karanbidhu |09.09.2024
ISTEER INDIABIDHURI ri@gmail.com
[FIANCIAL
ICONSULTANCY
[VS. KAISER]
INDUSTRIES

ICS(COMM) 1388/2025 09.05.2025 IKRISHNA [SURENDER 9891297097 lanokhijindgi@g[09.09.2024
IPOLYMERS VS/SHARMA Imailc.om
[HART oM|
[TRADING

ICS/COMM l414/2025 [17.05.2025 IM/S CAPITABHARAT 8595653336  [shankardaslegal10.05.2025
INDUSTRIAL  |GROVER (@gmail.com
[ENTERPRISES
[VS. M/S NANCY]|
IENTERPRISES

ICS/COMM l415/2025 [17.05.2025 IM/S CAPITALBHARAT 8595653336 shankardaslegalfi0.05.2025
INDUSTRIAL  |GROVER (@gmail.com
[ENTERPRISES
S. M/S OLIMP|
INDUSTRIES

ICS/COMM l416/2025 [17.05.2025 IM/S CAPITALIBHARAT 8595653336 shankardaslegalfi0.05.2025
INDUSTRIAL IGROVER (@gmail.com
[ENTERPRISES
S. M/S
ISPECIAL
ISTEELS INDIA

ICS/COMM l417/2025 [17.05.2025 IM/S CAPITALIBHARAT (8595653336  [shankardaslegall10.05.2025
[NDUSTRIAL IGROVER (@gmail.com
IENTERPRISES
IVS. M/S BALAJ]
[EXTRUCSION
[MACHINES

ICS/COMM l418/2025 [17.05.2025 IM/S  CAPITALBHARAT (8595653336 [shankardaslegalll0.05.2025
INDUSTRIAL IGROVER (@gmail.com
I[ENTERPRISES
IVS. M/S
IADVANCE
IRECYCLING
AIITTIANG 11

ICS/COMM l419/2025 [17.05.2025 ISARABJEET IPRAVEEN 9999099325 [law_sharma@y |05.05.2025
ISINGH BEDI VS/KUMAR lahoo.com
JASMINE KAUR|
IBHATIA

ICS(COMM) l427/2025 19.05.2025 ISTATE BANK OFMANOJ 9654371856  [advpandeyman [15.05.2025
[INDIA VS[PANDEY j@gmail.com
ISANTU RAM

ICS(COMM) l428/2025 [19.05.2025 IM/S SAVITRISHARVAN (9996397065 [laxmanshravan [13.05.2025
[WOODS VS. M/SKUMAR (@gmail.com
MAHALAXMI
[PLYWOOD




COURT DISTRIC COURT CASETYPE CASENUMBER DATE OFPETT NER ADVOCAT ADVOCATE ADVOCATE DATE OF E-
b T ROOM REGISTRATI NAME VSE MOBILE EMAIL ID PAYMENT
ON RESPONDENT NUMBER OF COURT,|

NAME FEES

ICS(COMM) l433/2025 20.05.2025 IFUTURISTIC 9958732424  [roy.pankaj@ya [01.04.2025
IMEDIA ANDKUMAR 00.€0.in
[ENTERTAINME
INT LTD VS. EZ
IMALL ONLINE
ILTD
[CS(COMM) l450/2025 26.05.2025 [M/S  KWALITY[RAVI 9911118926 ladvocateravi7g [13.05.205
IPANAL [KUMAR (@gmail.com
IPRODUCT VS|
ISANTOSH
IKUMAR
ICS(COMM) l451/2025 26.05.2025 [M/S AGGARWALNITESH 7903666504  [niteshkumarjhaf21.05.2025
[RON ANDKUMAR (@gmail,com
ISTEEL UHA
[[INDUSTIRES VS|
IM/S NAMO|
ISHIVAY
ICS(COMM) l455/2025 27.05.2025 IBANK ORBIJAY 9015893668  jadvbmg2016@g[20.05.2025
IMAHARASHTRAMOHAN ail.com
IVS. GIRJESH|IGOSWAMI
IGUPTA
ICS(COMM) l458/2025 28.05.2025 IMS AMBE NSSURESH 93120556371  [sureshadv5@ya[16.05.2025
IAGRO IKUMAR 00.com
IPRODUCTS PVT]
LTD VS. MS
[MALIK
IPOLYCHEM PVT]|
ICS(COMM) l462/2025 29.05.2025 IMAHARAJA [PARMOD (9810682372 shekhawatilegalf14.05.2025
SHOE CO. VS|KUMAR (@yahoo.in
[[MRAN ALI
ICS(COMM) l463/2025 29.05.2025 ISARVENDRA [RAHUL 9971607485  [advmkrahul @g [24.05.2025
IKUMAR VSMAURYA Imail.com
IAMIT GUPTA
ICS(COMM) l464/2025 29.05.2025 IMESERS IJAMIT GARG|9811706228  lanilgarg1996@ [09.05.205
IBANSAL lgmail.com
[POLYMERS VS|
[MESSERS
IGEETA
[FOOTWEARS
ICS/(COMM)  |484/2025 131.05.2025 ISTATE BANK OFGOPAL 9650501903  [advhunnyshar [28.05.2025
[INDIA VS/,CHAND ima28@gmail.c
[NEELAM [SHARMA m
ICS/(COMM)  |485/2025 131.05.2025 ISTATE BANK OFGOPAL 9650501903  [advhunnyshar [28.05.2025
INDIA VS/CHAND Ima28@gmail.c
INISHA [SHARMA fom
IRATHORE
ICS/(COMM)  |486/2025 131.05.2025 IBANK ORVIJAY 9810210832 vijayprakasho6 [13.05.2025
IBARODA VS|PRAKASH 82@gmail.com
ICARNAMA
INFOTECH AND|
[BPO LLP
ICS/(COMM)  |484/2025 131.05.2025 ISTATE BANK OFGOPAL 9650501903  [advhunnyshar [31.05.2025
[INDIA VS|CHAND ma28@gmail.c
INEELAM [SHARMA jom
ICS/(COMM)  |485/2025 131.05.2025 ISTATE BANK OFGOPAL 9650501903  [advhunnyshar [31.05.2025
[INDIA VS|CHAND ma28@gmail.c
INISHA [SHARMA m
[RATHORE
ICS/(COMM)  [486/2025 131.05.2025 IBANK ORVIJAY 9810210832 ijayprakash96 [31.05.2025
IBARODA VS/PRAKASH 82@gmail.com
ICARNAMA
[NFOTECH AND|
IBPO LLP
16 [SH. DIG VIJAY SINGH,WEST Cs 01-05-2025 IMALLIKA VSRAJIV 8800234388 [WRAJIVRANJ [13-11-2024
IDISTRICT JUDGE| (COMM)/350/2025 [BHUPENDRA  [RANJAN IAN@GMAIL.C
COMMERCIAL COURT)- ICHAUHAN IOM
103
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FEES

IOMP (Djo1-05-2025 [Yes Bank Ltd VSLALIT 8130383143  [LALITPANDEY
(COMM.)/500/202 [VIJAY PAL [PANDAY IADV<@GMAIL
5 .COM
IOMP (Djo1-05-2025 [Yes Bank Ltd VYLALIT 8130383143  [LALITPANDEY
(COMM.)/501/2025 [POOJA SOLANKI[PANDAY JADV<@GMAIL
L.COM
[Execution 02-05-2025 [Shreeram Vanijya|
(Comm.)/151/2025 IGlobal Exim Pvi
ILtd Vs KRF LTD
ICS 02-05-2025  [Jivaa RetailgR.K 9810379033  [rk.shMna.adv [21-04-2025
(COMM)/358/2025 [[ndia Pvt Ltd V§SHARMA @ghail @m
[Tawi Doors and|
|Ors
IOMP (Djo2-05-2025 [HDFC BANK|LALIT 8130383143  [lalitgandexadv
(COMM.)/521/2025 LTD Vs VIKAS [PANDAY @gmail.com
ISHARMA
IOMP (Djo2-05-2025 [HDFC BANKI|LALIT 8130383143  [lalitgandexadv
(COMM.)/522/2025| ILTD VSPANDAY (@gmail.com
MOHAMMAD
IAAQIB
IOMP (Djo2-05-2025 [YES BANK LTD[LALIT 8130383143  [lalitgandexadv
(COMM.)/523/2025| s MAHESH[PANDAY (@gmail.com
ISINGHAL
IOMP (Djo2-05-2025 [YES BANK LTD|LALIT 8130383143 |[lalitgandexadv
(COMM.)/524/2025| s RAJ KUMAR [PANDAY (@gmail.com
IOMP (Djo2-05-2025 [YES BANK LTD|LALIT 8130383143 [lalitgandexadv
((COMM.)/525/2025 Vs ACHHE LALJPANDAY (@gmail.com
IGAUTAM
IOMP (Djo2-05-2025 [YES BANK LTD|LALIT 8130383143 [lalitgandexadv
((COMM.)/526/2025| [Vs AKHILJPANDAY (@gmail.com
[TEJPAL GOYAL
IM-Ex/203/2025  [06-05-2025 [Sanjay Garg Vg
ISCK Infratech Pvt]
ILtd
[Execution 08-05-2025  [M/S DEEP JYOT]|
((Comm.)/158/2025 IRUBBER PV
LTD Vs M/S
ISANDHU
ICONTRACTOR
IPVT LTD
Misc DJ/469/2025 |08-05-2025 |[RAGHBIR
ISINGH V:
IMOHINDER
ISINGH
[Execution 09-05-2025 [CANARA BANK]
((Comm.)/161/2025 [Vs KULDEEP
17 [SH. SANJAY JINDAL,WEST IOMP (I) COMM [OMP (Djo1-05-2025 [Orix AutoABID 92t3t4224 labidahmadadvo[NIL
IDISTRICT JUDGE (COMM.)/503/202 [[nfrastructure IAHMAD cate@gmail.co
COMMERCIAL COURT) 5 Service Ltd Vi Im
Shankar R
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ICS (COMM) ICS 02-05-2025  [STATE BANK OFMANOJ 9654371856  [advpandevman [29-04-2025
(COMM)/353/2025 [[INIDA VSKUMAR j@gmail.com
IMUNIPAL IPANDEY
ICS (COMM) ICS 02-05-2025 [State Bank Off]MS S SOOD (9811786067  [msssoodadvoca [16-04-2025
(COMM)/354/2025 [India Vs BIMLA te@gmail.com
IOMP (I) COMM [OMP (Djo2-05-2025 [HDFC BANK] LALIT8130383143 [lalitpandeyyada|NIL
((COMM.)/507/2025| ILTD Vs REENA [PANDEY y@gmail.com
ICHAUDHARY
[OMP (I) COMM [OMP (Djo2-05-2025  [YES BANK LTD| 011-26211488  [legal @Katvalas [NIL
(COMM.)/508/202 Vs KAPILSSACHINKA lsociates.com
5 IKUMAR SANSI [TYAL
[OMP (I) COMM [OMP (Djo3-05-2025 [HDFC BANK] LALIT8130383143 [lalitpandeyyada|NIL
(COMM.)/540/202 ILTD VYPANDEY v@gmail.com
5 IAVNEESH
IKUMAR
ICS (COMM) ICS 05-05-2025  |GROMOR [PRAMOD (9810082372  [shekhaualilcunljo2-05-2025
(COMM)/367/2025 IOVERSEAS IAGGARWA la\ahoo.in
ILIMITED VslL
lgoflex 1td
ICS (COMM) ICS 05-05-2025  [PLATINEX  DBSTUTIWAS [9811227766, |wasonandwaso [17-05-2025
(COMM)/368/2025 IBATHWARE ION In@gmail.com
[[NDIA PVT LTD|
Vs SANGANT|
IKAUSHIK
IBHIKHUBHAI
[OMP (I) COMM [OMP (Djo5-05-2025 [HDFC BANK] LALIT8130383143 alitpandeyyada[NIL
(COMM.)/545/2025| ILTD Vs RACHIT [PANDEY @gmail.com
ISAXENA
ICS (COMM) ICS 06-05-2025  [SUNIL JAIN VSRAHUL 19971096840  [CONTACT.SHE[30-04-2025
(COMM)/375/2025 [MS IKUMAR IPHERDLAW@
[WATERSPOTTE IGMAIL.COM
R INDIA PVT]
ILTD
[OMP (I) COMM [OMP (Djo6-05-2025  [SMFG INDIAIKARAN 9560099203 aranchibbarad [NIL
((COMM.)/562/2025| ICREDIT CO LTDICHIBBAR ocate@gmai,.c
Vs PRAVEEN| fom
IBANSAL
IOMP (I) COMM [OMP (Djo6-05-2025  [KOTAK LALIT8130383143 [lalitpandeyyada|NIL
((COMM.)/563/2025| [MAHINDRA [PANDEY v@gmail.com
IPRIME LIMITED)]
Vs GOURAYVY|
IKUMAR
IOMP (I) COMM [OMP (Djo6-05-2025  [KOTAK LALIT8130383143 [lalitpandeyyada|NIL
((COMM.)/564/2025| IMAHINDRA  [PANDEY /@gmail.com
[PRIME LIMITED)]
[Vs PANKAJ P
MP (I) COMM [OMP (Djo6-05-2025  [KOTAK LALIT8130383143 [lalitpandeyyada|NIL
((COMM.)/565/2025] IMAHINDRA  [PANDEY /@gmail.com
IPRIME LIMITED)]
[Vs NAJIM
MP (I) COMM [OMP (Djo6-05-2025  [YES BANK LTD| 011-26211488 [legal@Katvalas [NIL
((COMM.)/566/2025| [Vs SATISH HARISACHINKA sociates.com
IRAM TYAL
ICS (COMM) ICS 07-05-2025  [TARZAN BRIENDRA 8700858746  |briendrakumar [13-09-2023
(COMM)/377/2025 [ELECTRICALS |[KUMAR 619@gmail.com|
IPVT LTD V:
IKOMERCO
IENTERPRISES
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MP (I) COMM [OMP (Djo7-05-2025  [KOTAK LALIT8130383143 [lalitpandeyyada
((COMM.)/568/202 IMAHINDRA  [PANDEY /@gmail.com
5 IPRIME LIMITED)]
Vs  AKHILESH]|
IKUMAR
ICS (COMM) ICS 08-05-2025 CHEMELYNE JASVI 19990503001 basvikhaneja4 |06-05-2025
((COMM)/381/2025 POLYSTABS LLPKHANEJA B@gmail.com
S PUSHKER|
[PAINT
INDUSTRIES
ICS (COMM) ICS 09-05-2025  [M/s SmartfKaran Attri [9971824432 ladvocates @lexp[24-04-2025
(COMM)/389/2025 [Enterprises Vg actica.com
IM/s Shivam|
IConstruction
ICS(COMM) _ [CS 09-05-2025  [STATE BANK OFMANOJ 9654371856  jadvpandevman [05-05-2025
(COMM)/390/2025 [INIDA VSKUMAR j@gmail.com
ISANJAY KUMAR [PANDEY
[OMP (I) COMM [OMP (Djo9-05-2025  [YES BANK LTD| 011-26211488  [legal @Katvalas [NIL
(COMM.)/577/2025 Vs SAURABH|SACHINKA sociates.com
ICHAWLA [TYAL
[OMP (I) COMM[OMP (Djo9-05-2025 [YES BANK LITD) 011-26211488 |legal@Katvalas [NIL
(COMM.)/578/2025| s DURGESH[SACHINKA sociates.com
ISINGH TYAL
ICS (COMM) ICS 13-05-2025 State Bank ofKRISHAN (9315165656 ladvkrishanai41 j05-05-2025
(COMM)/396/2025 ndia Vs Raj Rani KUMAR l@gmail.com
HARMA
[OMP (I) COMM [OMP (Dj13-05-2025 IKOTAK 011-26211488  [legal@Katvalas [NIL
(COMM.)/581/2025 MAHINDRA [SACHINKA lsociates.com
IPRIME LIMITED[TYAL
Vs PINTOO|
[HART RAM
IARB. AJARB. Aj14-05-2025 IHARJEET BHALLA &9818362434 |bhallaadvocates|NIL
(COMM.) (COMM.)/4/2025 ISINGH Vs SHRIBHALLA (@gmail.com
[RAM
[TRANSPORT FIN|
ICO LTD
ICS (COMM) ICS 14-05-2025 |Aditya  InfotechAMIT 9871291420 jurisprudenceo [13-05-2025
(COMM)/402/2025 ILimited VYKUMAR l1@gmail.com
ISpyvision |[SINGH
Solutions and)
[Technology
Private Limited
ICS (COMM) ICS 14-05-2025 IM/s  RajasthanBHARATT (8595653336 [shankard I[11-08-2025
(COMM)/403/2025 Steel CorporationGROVER (@gmail.com
Vs M/s HMP|
[Engineering
Private  Limited)
nd Ors
IOMP (I) COMM [OMP (D4-05-2025 Shriram FinanceMANOJ 981T133644  [manoj.adv@gm [NIL
((COMM.)/585/2025 Ltd Vs SHIVAM |[KUMAR lail.com
MP (I) COMM [OMP (D14-05-2025 Shriram  FinanceMANOJ 981T133644  [manoj.adv@gm [NIL
((COMM.)/586/202 Ltd Vs ROCKY |[KUMAR lail.com
5
MP (I) COMM [OMP (Dj14-05-2025 Shriram FinanceMANOJ 981T133644  [manoj.adv@gm [NIL
(COMM.)/588/202 ILtd Vs SHAKEEJKUMAR lail.com
5 6108
IOMP (I) COMM [OMP (D14-05-2025 Shriram  FinanceMANOJ 981T133644  |manoj.adv@gm [NIL
(COMM.)/589/202 ILtd Vs SHAKEELJKUMAR lail.com
5 7483
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ICS (COMM) ICS 15-05-2025 INIKE 6201970125 unitedmark@u [11-08-2025
((COMM)/405/2025 INNOVATE CVIKUMAR nitedandunited
IAND ANR VsBANSAL om
JASHOK KUMAR
ICS (COMM) ICS 15-05-2025 [IMINOCHA S KOHLI (9999631964 [jasneetsinghko [13-05-2025
(COMM)/407/2025 [ENTERPRISES li@gmail.com
IPVT LTD Vg
INEEDLE EYE
IPLASTIC
INDUSTRIES
IOMP (I) COMM [OMP (Dj16-05-2025 [YES BANK LTD| 011-26211488  [legal@Katvalas [NIL
(COMM.)/592/2025| Vs  RAJINDERISACHINKA sociates.com
IPRASHAD TYAL
[OMP (I) COMM [OMP (Dj16-05-2025 [YES BANK LTD,| 011-26211488  [legal @Katvalas [NIL
(COMM.)/593/2025| Vs  JITENDERISACHINKA sociates.com
[YADAV TYAL
ICS (COMM) ICS [17-05-2025 M/s OberoiBHARATT 8595653336  [shankardaslegalo9-05-2025
(COMM)/420/2025 [Paints PrivatgGROVERR (@gmail.com
[Limited Vs M/:
|Advent
[Enterprises — an
[Ors
ICS (COMM) ICS [17-05-2025 [M/s Krishna SteclBHARATT 8595653336  [shankardaslegalo9-05-2025
(COMM)/421/2025 ICorporation ~ VSGROVERR (@gmail.com
IM/s Alfa Steell
nd Ors
ICS (COMM) ICS [17-05-2025 IM/s Capitai’ﬁHARATl‘ 8595653336  [shankardaslegallog-05-2025
(COMM)/422/2025 Industrial IGROVERR (@gmail.com
[Enterprises ~ V:
M/s Py
[Enterprises  and|
TS
[OMP (I) COMM [OMP (Dj17-05-2025 IAXIS BANK LTD| 011-26211488  [legal@Katvalas [NIL
(COMM.)/605/202 s MOHDI|SACHINKA sociates.com
5 [TAHIR KHAN  [TYAL
[OMP (I) COMM [OMP (Dj17-05-2025 [YES BANK LTDJ 011-26211488  [legal@Katvalas [NIL
((COMM.)/606/202 Vs ASHISH|ISACHINKA sociates.com
5 IKUMAR TYAL
[OMP (I) COMM [OMP (Dj17-05-2025 [YES BANK LTD| 011-26211488 [legal@Katvalas [NIL
(COMM.)/607/202 [Vs OM PRAKASH|SACHINKA ociates.com
5 [TYAL
IOMP (I) COMM [OMP (Dfr7-05-2025 [YES BANK LTD| 011-26211488 [legal@Katvalas [NIL
((COMM.)/608/202 Vs  ANGELINASACHINKA sociates.com
5 [FRANCIS TYAL
IOMP (I) COMM [OMP (Dj17-05-2025 [YES BANK] 011-26211488 [legal@Katvalas [NIL
((COMM.)/609/202 ILIMITED VSSACHINKA sociates.com
5 VIJAY KUMARTYAL
ISINGH
MP (I) COMM [OMP (D[19-05-2025 [YES BANK LTD| 011-26211488 [legal@Katvalas [NIL
((COMM.)/615/2025 [Vs MOHAMMAD|SACHINKA sociates.com
IDAWOOD TYAL
ICS (COMM) ICS 20-05-2025  [VIKRANT IDEEPAK 9810798989 adv.rslegal@g [17-05-2025
((COMM)/436/2025 IGUPTA VIAGGARWA mail.com
IPRAVEEN IL
IKUMARI
IOMP (I) COMM [OMP (D[2o-05-2025 [YES BANK LTD| 011-26211488  [legal@Katvalas [NIL
(COMM.)/633/2025| Vs ISACHINKA sociates.com
IPUSHPENDRA [TYAL
[PAWAR
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MP (I) COMM [OMP (D[20-05-2025 [YES BANK LTD| 011-26211488 [legal@Katvalas
((COMM.)/634/202 [Vs MOHD SAQIB|SACHINKA sociates.com
5 TYAL
MP (I) COMM [OMP (Dj20-05-2025  [YES BANK LTD| 011-26211488 [legal@Katvalas [NIL
((COMM.)/635/2025 Vs SANTOSH[SACHINKA sociates.com
IDEVI TYAL
ICS (COMM) ICS I21-05-2025 |[UPGRID IKARTIKA 6443000880 [contact@aaaleg|12-05-2025
(COMM)/437/2025 ISOLUTION TUTYA lal.pro
IPRIVATE
ILIMITED Vs
Sunita
[OMP (I) COMM [OMP (Dj21-05-2025 [YES BANK LTDJ 011-26211488  [legal @Katvalas [NIL
(COMM.)/636/202 Vs SURAJISACHINKA lsociates.com
5 ICHOUDHARY  [TYAL
[Misc DJ/ Misc DJ/522/2025 [22-05-2025  [M/S SIRCAIPARTH 98108 66704 fficeofparthsh [NIL
IPAINTS INDIASHARMA larma@gmail.co
ILTD Vs K CUBES [m
IOMP (I) COMM [OMP (Dfe2-05-2025 [YES BANK LTD| 011-26211488  [legal@Katvalas [NIL
(COMM.)/641/2025 s VIKRAM[SACHINKA sociates.com
ISINGH TYAL
ICS (COMM) ICS 23-05-2025  |GK Rangwala andVS 18802200600 [adv.vssharma@ [16-05-2025
(COMM)/443/2025 ICo Pvt Ltd VSSHARMA lgmail.com
IGayatri
[Marketing
ICS (COMM) ICS 23-05-2025  |GENETIX IMADHAV  [8700568976 |maclbav@.rkge [26-05-2025
(COMM)/444/2025 IBIOTECH ASIAIGAWRI .com
[LIMITED V:
IACCUTEST
IBIOLOGICS
IPRIVATE
oo
[OMP (I) COMM [OMP (Dj23-05-2025 [YES BANK LTDJ 011-26211488  [legal@Katvalas [NIL
(COMM.)/650/202 Vs SAGIRSACHINKA sociates.com
5 IAHMAD TYAL
[OMP (I) COMM [OMP (Dj23-05-2025 [YES BANK LTD| 011-26211488 [legal@Katvalas [NIL
((COMM.)/651/2025 Vs SAKEELJSACHINKA ociates.com
IABDUL SALAM [TYAL
ICS (COMM) ICS 24-05-2025  [Rajinder Satija VSARUN 19971195999 varun@legalcar [22-05-2025
(COMM)/447/2025 [Sandeep Tandon [CHAWLA le.co.in
ICS (COMM) ICS 24-05-2025  |GENETIX IMADHAV  [8700568976  |maclbav@.rkgc [22-05-2025
((COMM)/448/2025 BIOTECH ~ASIAGAWRI .com
ILIMITED Vs MS|
IELITE LABS
MP (I) COMM [OMP (Djg4-05-2025  [YES BANK LTD| 011-26211488 [legal@Katvalas [NIL
((COMM.)/665/2025| Vs DEEPAK|SACHINKA sociates.com
JAISWAL TYAL
ICS (COMM) ICS 26-05-2025  |[KULDEEP JAPRAJIT (9313119503 sudeshkradvocaf24-05-2025
(COMM)/452/2025 ISINGH VSAND te@gmail.com
CHARDI KALASURESH
[ENTERPRISES |[KUMAR
IOMP (I) COMM [OMP (Df26-05-2025  [HDFC BANK] ALIT|8130383143 alitpandeyyada[NIL
(COMM.)/670/202 ILTD Vs VIKAS [PANDEY y@gmail.com
5 ISHARMA
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MP (I) COMM [OMP (D]26-05-2025  [HDFC BANK] LALIT8130383143 [lalitpandeyyada
(COMM.)/671/2025 ILTD VSPANDEY v@gmail.com
IDALJEET
IKANWALJIT
ISINGH
MP (I) COMM [OMP (Dj26-05-2025  [HDFC BANK] LALIT8130383143 [lalitpandeyyada|NIL
((COMM.)/672/2025 ILTD Vs ANILPANDEY y@gmail.com
ERMA
IOMP (I) COMM [OMP (D[26-05-2025  [Yes Bank Ltd V: 011-26211488  [legal@Katvalas [NIL
(COMM.)/673/2025| IMD SAAJIDISACHINKA sociates.com
IQURESHI TYAL
[OMP (I) COMM [OMP (D[26-05-2025  [Yes Bank Ltd V: 011-26211488 [legal@Katvalas [NIL
((COMM.)/674/2025| IPARMESHWAR [SACHINKA sociates.com
ISINGH TYAL
ICS (COMM) ICS 27-05-2025 [UNION  BANKALOK 9911000126 lalokadv.9911@gJ26-05-2025
(COMM)/454/2025 IOF INDIA VSKUMAR ail.com
IARSHI
[OMP (I) COMM[OMP (Dle7-05-2025  [YES BANK LID)] 011-26211488 |legal@Katvalas [NIL
(COMM.)/676/2025| s NAR SINGHSACHINKA sociates.com
IKHATRI TYAL
ICS (COMM) ICS 29-05-2025  [PP Books Pvt LtdARPIT JAIN|0.98115958 larpitjaln2099@[27-05-2025
(COMM)/465/2025 s Exceli Edutech| lgmail.co
IPvt Ltd
ICS (COMM) ICS 29-05-2025  [MS FINJABHISHAK (9711477106 labhishaksharm [26-05-2025
(COMM)/466/2025 lenterprises ISHARMA la8oo@gmail.co

through its Sole|
[Proprietor ~ Mr:
[Tara Sharma Vg

[Ranjit Singh
ICS (COMM) ICS 20-05-2025 [lcici Bank VSDEEPAK 9818030800 |[induslegalia@g [26-05-2025
(COMM)/467/2025 IROHAN GUPTA [KAUSHIK Imail.com
[OMP (I) COMM [OMP (Dj29-05-2025 [HDFC BANK] LALIT8130383143 alitpandeyyada[NIL
((COMM.)/686/202 ILTD Vs LALITPANDEY @gmail.com
5 IVERMA
IOMP (I) COMM [OMP (D29-05-2025 [YES BANK LTD| 011-26211488 [legal@Katvalas [NIL
((COMM.)/687/2025| Vs KESHAV[SACHINKA sociates.com
ISHARMA TYAL
IOMP (I) COMM [OMP (D[29-05-2025 [YES BANK LTD| 011-26211488 [legal@Katvalas [NIL
((COMM.)/688/202 Vs ANKURSACHINKA lsociates.com
5 ISHARMA TYAL
ICS (COMM) ICS I30-05-2025  |GSI [VALI & CO (9910358225 ffice@vali.co.i [26-05-2025
((COMM)/470/2025 [ENTERPRISES In
IPVT LTD Vg
[VERMA
[ENGINEERS
IAND
ANTD ACTADG
ICS (COMM) ICS I30-05-2025  |GSI [VALI & CO (9910358225 ffice@vali.co.i [26-05-2025
(COMM)/472/2025 [ENTERPRISES
IPVT LTD Vg
[VERMA
[ENGINEERS
IAND
ANTD ACTADG
IOMP (I) COMM [OMP (D[go-05-2025  [Hdfc Banl LALIT8130383143 alitpandeyyada|[NIL
(COMM.)/698/202 ILimited VSPANDEY y@gmail.com
5 LOKESH

IKUMAR
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MP (I) COMM [OMP (Djgo-05-2025  [Hdfc Ban! LALIT8130383143 [lalitpandeyyada
((COMM.)/699/202 Limited Vs RUBY[PANDEY /@gmail.com
5 IGHAI
MP (I) COMM [OMP (Djgo-05-2025  [Hdfc Ban LALIT8130383143 [lalitpandeyyada|NIL
((COMM.)/700/202 [Limited VSPANDEY y@gmail.com
5 IARVIND
[ROHILA
IOMP (I) COMM [OMP (D[go-05-2025  [Hdfc Ban LALIT8130383143 [lalitpandeyyada|NIL
(COMM.)/701/2025 ILimited VSPANDEY y@gmail.com
TVEK PRATAP|
ISINGH
ICS (COMM) ICS [31-05-2025  [Infinitude SSWANI 8750618722  [sswaniassociate [28-05-2025
(COMM)/473/2025 [[nternational ls@gmail.com
Private  Limited]
s Babu Lal Teli
ICS (COMM) ICS 1-05-2025 Bank of BarodaSHARMA& 9650501903  jadvhunnyshar [28-05-2025
(COMM)/474/2025 Vs Anand KumanASSOCIATE a.28@gmail.c
[Mishra IS m
ICS (COMM) ICS [31-05-2025 [[nfinitude HARMA& (0650501903 [advhunnyshar [28-05-2025
(COMM)/475/2025 [[nternational SOCIATE Ima.28@gmail.c
Private  Limites m
Vs Ganeshgarhial
IConstruction Pvt]
ILtd
h8 [SH. AJAY GUPTA [WEST ICS ICS 02-05-2025 [State Bank OffMs S. SOOD (9811786067 sssoodadvoca [18.04.2025
IDISTRICT JUDGE| (COMM)/356/2|(COMM)/356/2025 India Vs Raj| te@gmail.com
COMMERCIAL COURT) 025 [Kumar
ICS ICS 03-05-2025  |STATE BANK Oﬁ\/{anoj 9654371856  [advpandeyman [29.04.2025
(COMM)/359/2|(COMM)/359/2025 [INIDA VsKumar j@gmail.com
025 ISURENDER [Pandey
IKUMAR MITTAL
ICS ICS 03-05-2025  |Ashish Garg VSPRAMOD (9810682372  [shekhawatilegal[26.03.2025
(COMM)/360/2|(COMM)/360/2025 IDEVENDER IAGARWAL (@yahoo.in
025 IKUMAR
ICS 05-05-2025  [MS VARDHMANAmreshwar 9540643136  |amreshwarsing [25.04.2025
(COMM)/363/2|(COMM)/363/2025 [UDYOG VsSingh hadvocate@gm
025 IRAMESH lail.com
ICHAND JAT
ICS ICS 05-05-2025  [MS VARDHMAN/Amreshwar 9540643136  |amreshwarsing [25.04.2025
(COMM)/364/2|(COMM)/364/2025 [UDYOG Vs RAMSingh advocate@gm
025 ISINGH lail.com
I[HARITWAL
ICS Cs 05-05-2025  [DYD  IndustriallHimanshu 9654546559 [advocate.himan(09.04.2025
(COMM)/365/2|(COMM)/365/2025 Solutions throughlAhuja shuahuja23(@g
025 [Rajesh Kulhar Vs ail.com
Mark Tech|
[Polymers Private]
[Limited
ICS 05-05-2025  [Pravesh BhandarifRahul 9899218215  [rahulssmalhotr [07.04.2025
(COMM)/366/2|(COMM)/366/2025 Vs AshimaraMalhotra la@gmail.com
025 [Housing Pvt Ltd
ICS CS 08-05-2025  |[STATE BANK OFVijay 9810210832 ot Provided  [05.05.2025
(COMM)/380/2/(COMM)/380/2025 [INDIA VgPrakash
025 IMEENAKSHI
[RAJPAL
ICS ICS 13-05-2025 ISS  FOOTWEARMukuk 9899000289 ukul_rawal@ [28.04.2025
(COMM)/391/2|(COMM)/391/2025 Vs KG] wwal yahoo.com
025 FOOTWEAR
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ICS ICS 13-05-2025 i 9899000289 [advkrishna1411 [05.05.2025
(COMM)/392/2|(COMM)/392/2025 ndia Vs RahulKumar (@gmail.com
025 [Sharma harma
ICS ICS l14-05-2025 ICOGOPORT [Uday Kumar|8882303942 [advudaykumar [28.04.2025
(COMM)/400/2(COMM)/400/2025 IPRIVATE (@gmail.com
025 ILIMITED V|

I[FENDA AUDIO|

INDIA PVT LTD
ICS ICS l14-05-2025 [Eltecks IndialAadesh 9999359053  [aadesh9696@g 04.03.2025
(COMM)/401/2|(COMM)/401/2025 [Private  Limited|Saraswat ail.com
025 [Through Ar Ankit]

Pain Vs IRA

IPRAMANIK
ICS ICS 16-05-2025  [Union Bank OfjVijay 9811373999  [advvijaylakshm [14.05.2025
(COMM)/408/2|(COMM)/408/2025 [ndia Vs TosifLakshmi jain@gmail.co
025 IAhmed ain Im
ICS ICS 16-05-2025 ICOGOPORT [Uday Kumar|8882303942 [advudaykumar [28.04.2025
(COMM)/409/2|(COMM)/409/2025 IPRIVATE (@gmail.com
025 ILIMITED Ve

IDIVYA  LAXM]

[OVERSEAS
ICS ICS 16-05-2025 IRAKESH [Sanjeev 9811129304 [Sanjeev.singh@/02.05.2025
(COMM)/410/2|(COMM)/410/2025 IKUMAR |Singh singhnassociate
025 ISHARMA 5.com

[TRADING AS M

[LABTRONICS Vs

ISUMAN DEV]|

Irp AnIae A ¢ o]
ICS ICS [17-05-2025 IM/s  SuprabhatfVarun 9873486348 [VARUN_MEH [15.05.2025
(COMM)/411/2 |(COMM)/411/2025 [Textile PrivateMehlawat ILAWAT' @YAH
025 [Limited Ve 00.CO.IN

[Sanjay Kumar]

Singh Rana
ICS ICS 19-05-2025 State Bank OfA. K. Raut (9999132159 lakroutadvocate [14.05.2025
(COMM)/423/2|(COMM)/423/2025 ndia V: (@gmail.com
025 IGARVITA GARG
ICS ICS 19-05-2025 ISTATE BANK Oﬁ\/lanoj 9654371824  [advpandeyman [15.05.2025
(COMM)/424/2|(COMM)/424/2025 [INIDA VgPandey j@gmail.com
025 [RAKESH
ICS ICS 22-05-2025 |ARUN KUMARRohan 9953542080  [rohan.taneja@k{14.05.2025
(COMM)/441/2|(COMM)/441/2025 IBHOWMIK [Taneja red-jure.in
025 [PROPRIETOR

F AMTECH|

[ENGINEERS Vs

M S ASAH]

I o1 acd]
ICS ICS 26-05-2025  [Maharaja  ShogPRAMOD (9810682372  [shekhawatilegalfi4.05.2025
(COMM)/449/2|(COMM)/449/2025 ICo VSAGARWAL (@yahoo.in
025 IMAYASHEEL

RETAIL  INDIA|

ILTD
ICS ICS 27-05-2025 IBHISHAM ISudhir 9313885241 ISGADV0472@ [14.05.2025
(COMM)/453/2|(COMM)/453/2025 POPLI Vs MSGupta IGMAIL.COM
025 IRAHEJA

IDEVELOPERS

ILTD
ICS ICS 28-05-2025  |Ashvinder KaurSiddhant 8375868868 |adv.siddhantjuy26.05.2025
(COMM)/457/2|(COMM)/457/2025 nd Anr  Vsjuyal lal@gmail.com
025 [Sarbestos  Auto]

ISpares Pvt Ltd
ICS ICS 29-05-2025  [bank of baroda VsSanjeet 9868588173  [sanjeetadvo@y [22.05.2025
(COMM)/459/2|(COMM)/459/2025 lanuj pratap singh [Kumar lahoo.co.in
025 ISingh
ICS Cs 29-05-2025  [PUNJAB ~ AND[Girish 9811135305 egal.gva@gmai [25.04.2025
(COMM)/460/2|(COMM)/460/2025 ISIND BANK VsVerma .com
025 IMONICA

ISHARMA
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ICS ICS I30-05-2025 [KANDOTH ISanjeev 7011678591 ot Provided [19.05.2025
(COMM)/468/2|(COMM)/468/2025 IMOHAMMED  [Kumar
025 SHAMZEER V5|
IKALPATARU
IPOWER
[TRANSMISSION
ICS CS 30-05-2025  [Infinitude IShakeel 8750618722 [sswaniassociate [28.05.2025
(COMM)/469/2|(COMM)/469/2025 [[nternational |Sharwar s@gmail.com
025 Private  Limitedwani
[Vs Beton RMC
ICS 131-05-2025 ISTATE BANK OFKanchan 9999501346  |kanchan421994[23.05.2025
(COMM)/476/2|(COMM)/476/2025 [INDIA VsJha (@gmail.com
025 IKANCHAN JHA|
IPROP OF|
ILEVINA
INDUSTRIES
ICS ICS [31-05-2025  [Infinitude hakeel 8750618722  [sswaniassociate [28.05.2025
(COMM)/477/2|(COMM)/477/2025 [[nternational harwar ls@gmail.com
025 IPrivate  Limitedwani
s Latalal
IConstruction Co
flo [SH. NARESH KUMARWEST [Counter [Counter 01-05-2025  [SHANKAR LAl
IMALHOTRA, DISTRICT] IClaim/23/2025 (Claim/23/2025 Vs RAMAN|
PUDGE (COMMERCIAL IGANDHI
ICOURT)
IcS CS 01-05-2025  [BANK OFDEEPA 9312292558 [20-04-2025
(COMM)/351/2 |(COMM)/351/2025 IBARODA VsGUPTA
025 ISudhir Kumar
ICS ICS 01-05-2025 IPUNJAB IAVADESH (9810362628 |akshakyao1@g [25-04-2025
(COMM)/352/2|(COMM)/352/2025 INATIONAL IKR. Imail.com
025 [BANK Vs MANOJISHAKYA
IKUMAR GUPTA
IOMP (DOMP (Djo1-05-2025 [Yes Bank Ltd VSLALIT 8130383143  [LALITPANDEY [28-04-2025
(COMM.)/504/ |(COMM.)/504/202 IASHWANT IPANDEY JADV@GMAIL.
025 5 KUMAR coM
IOMP (DIOMP (Djo2-05-2025 [HDFC BANK|LALIT 8130383143  [LALITPANDEY |01-05-2025
(COMM.)/527/ |(COMM.)/527/2025 ILTD Vs PAWAN [PANDEY IADV@GMAIL.
2025 IKUMAR ICOM
IOMP (DIOMP (Djo2-05-2025 [HDFC BANK|LALIT 8130383143  [LALITPANDEY |01-05-2025
(COMM.)/528/ |(COMM.)/528/202 ILTD Vs SUBODH[PANDEY IADV@GMAIL.
2025 5 SINGH ICOM
IOMP (IYOMP (Djo2-05-2025  [HDFC BANK|LALIT 8130383143  [LALITPANDEY |01-05-2025
(COMM.)/529/ |(COMM.)/529/2025 ILTD VYPANDEY IADV@GMAIL.
2025 IKHURSHID ICOM
IOMP (IYOMP (D[o2-05-2025 I[HDFC BANK|LALIT 8130383143 ILALITPANDEY |01-05-2025
(COMM.)/530/ [(COMM.)/530/202 ILTD Vs PRASUN[PANDEY IADV@GMATIL.
2025 5 IKUMAR TIWARI ICOM
MP (IYOMP (Djo2-05-2025 [YES BANK LTDKARTIK 011-26211488 |[LEGAL@KATY [30-04-2025
(COMM.)/531/2|(COMM.)/531/2025 Vs PRAMODKUMAR JAASSOCIATES.
025 IKUMAR ICOM
ISHARMA
MP (DoMp (Djo2-05-2025 [YES BANK LTDKARTIK 011-26211488 |[LEGAL@KATY [30-04-2025
(COMM.)/532/ |(COMM.)/532/2025 Vs AMITKUMAR IAASSOCIATES.
2025 IRAMSWAROOP ICOM
IOMP (IYOMP (Djo3-05-2025 [HDFC BANK|LALIT 18130383143  [LALITPANDEY |01-05-2025
(COMM.)/543/ |(COMM.)/543/2025| ILTD VSPANDEY IADV@GMAIL.
2025 IPRIYANSHU ICOM
ISOHANE




COURT

DISTRIC COURT
T ROOM

CASETYPE CASENUMBER DATE

REGISTRATI NAME

ON

OFPETT NER ADVOCAT ADVOCATE
VSE MOBILE
RESPONDENT NUMBER

NAME

ADVOCATE
EMAIL ID

DATE OF E-|
PAYMENT
OF COURT]|
FEES

[Ex.COMM {Ex.COMM - Award0o5-05-2025 [EQUITAS
|JAward by Arblby Arb) ISMALL
IComm./13/202 [Comm./13/2025 [FINANCE BANK|
5 LTD Vs
IDHARMENDER
[ROY
MP (DoMp (Djo5-05-2025  [Yes Bank Ltd VSLALIT 8130383143  [LALITPANDEY |03-05-2025
(COMM.)/549/ [(COMM.)/549/2025| IKAMAL AHMAD [PANDEY IADV@GMATIL.
2025 ICOM
[Execution [Execution 06-05-2025  [PINTU Vs Nehal
(Comm.)/153/2 |(Comm.)/153/2025 [Bus Services Pvt|
025 ILtd
loMP (DjoMP (Djo6-05-2025 |SMFG __ INDIAKARAN
(COMM.)/560/ |(COMM.)/560/202 ICREDIT CO LTDICHIBBER
2025 5 Vs  JITENDER]
IKUMAR
IKHARBANDA
Ics cs 07-05-2025  [MINOCHA DPUNSEET (9999631964 [CHAMBER@K [03-05-2025
(COMM)/378/2|(COMM)/378/2025 ENTERPRISES [SINGH (OHLIASSOCIA
025 IPVT LTD VSKOHLI [TES.IN
ISAISIDDI
[ENGINEERING
[TEK PVT LTD
IOMP (DOMP (Djo7-05-2025 [YES BANK LTD[KARTIK 011-26211488 [LEGAL@KATY |05-05-2025
(COMM.)/570/ |(COMM.)/570/2025| s RAJ KUMAR [KUMAR IAASSOCIATES.
2025 cCOM
[Ex.COMM {Ex.COMM - Award08-05-2025 [Punjab Nationall
JAward by Arb| Arb| Bank Vs  Ms
IComm./15/202 [Comm./15/2025 ISapna Mishra
5
[Ex.COMM HEx.COMM - Award08-05-2025  [Superfil
IAward by Arblby Arb| [Engineers Pvt Ltd]
IComm./16/202 [Comm./16/2025 Vs M/S Rose
5 [Engineering
ICS ICS 08-05-2025 [OM LOGISTICSARUN 9810163624  |[ADVOCATEAR [06-05-2025
(COMM)/385/2|(COMM)/385/2025 ILIMITED VSAGGARWA [UN23@GMAIL
025 IBAKUL IL .COM
ICASTING
[PRIVATE
ILIMITED
IOMP (DIOMP (Dj09-05-2025  [YES BANK LTD[KARTIK 011-26211488 [LEGAL@KATY |07-05-2025
(COMM.)/573/ (COMM.)/573/2025 Vs SURENDERKUMAR JAASSOCIATES.
2025 IKARAN SINGH ICOM
IOMP (IYOMP (Djog9-05-2025 [YES BANK LTDKARTIK 011-26211488 [LEGAL@KATY |07-05-2025
(COMM.)/574/ [(COMM.)/574/2025| Vs DAYANANDKUMAR JAASSOCIATES.
2025 IMOOLCHAND ICOM
ICS ICS 13-05-2025 State Bank ofKRISHNA [9958891040 [ADVKRISHNA108-05-2025
(COMM)/393/2|(COMM)/393/2025 [[ndia Vs Ashok |[KUMAR 11@GMAIL.C
025 HARMA OM
ICS 13-05-2025 IAPS OBEROI VSANJANI 9811675024 JANJANICHOU [08-05-2025
(COMM)/394/2|(COMM)/394/2025 IREMSOCONTRO [KUMAR IDHARI@GMAI
025 ILTECHNOLOGIECHOUDHA IL.COM
ISPVTLTD IRY
ICS ICS 13-05-2025 [M/s OPTICADOJATIN 9899054303 PJATINSAPRA1 |08-05-2025
(COMM)/395/2|(COMM)/395/2025 [NDIA LLP VSSAPRA 312@GMAIL.C
025 M/s FRANK] OM
[INTERNATIONA
IL
[Execution [Execution 14-05-2025 [Union Bank off
(Comm.)/163/2 |(Comm.)/163/2025 [India Vs Sushill
025 Singh Chaudhary
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MP (IYOMP (Df14-05-2025 Shriram  Finance| 90811133644
(COMM.)/584/ [(COMM.)/584/202 Ltd Vs SUNIL  [KUMAR
2025 5
MP (DoMp (Dj15-05-2025 [Yes Bank Ltd VYLALIT 8130383143  [LALITPANDEY [13-05-2025

(COMM.)/591/2{(COMM.)/591/2025 RAJESH KUMAR|PANDEY IADV@GMATIL.
025 ICOM
ICS [17-05-2025 JAMIT GUPTA VSVARUN 8285672608 |ADVOCATEVA [15-05-2025
(COMM)/412/2|(COMM)/412/2025 IBOUTIQUE [BEDI IRUNBEDI@G
025 ISPIRIT BRANDS| IMAIL.COM

IPRIVATE

ILIMITED
ICS ICS [17-05-2025 M/s Capital CHARIT 8595653336 [SHANKARDAS [15-05-2025
(COMM)/413/2|(COMM)/413/2025 [Industrial IGOYAL ILEGAL@GMAI
025 [Enterprises Vi IL.COM

IM/s Amit Steell

nd Ors
IOMP (DoMP (Dj17-05-2025 [YES BANK LTDANANJAY [7030378800 [ASAPLEGALA [15-05-2025
(COMM.)/610/ |(COMM.)/610/2025] Vs BALJITISINGH [INDADVOCATE
2025 ISINGH IS@GMAIL.CO

M

ExCOMM __ JEx.COMM - Awardl9-05-2025  JANKITA
IAward by Arblby Arb| IBHARGAVA V5
IComm./20/202 [Comm./20/2025 IAKANSHA
5 [BHARGAVA
[Ex.COMM JEx.COMM - Awardji9-05-2025  |[Ford Tndial
JAward by Arb| Arb| Private  Limited)
IComm./21/202 [Comm./21/2025 [Vs Eminent Aut
I5 [Parts Private|

[Limited
ICS ICS 19-05-2025 ISTATE BANK OFMANOJ 9654371856 IADVPANDEYM[19-05-2025
(COMM)/425/2|(COMM)/425/2025 [INIDA Vs SUNIL [PANDEY JANOJ @GMAIL
025 .coM
ICS ICS 19-05-2025 ISTATE BANK OfMANOJ 9654371856 IADVPANDEYM[19-05-2025
(COMM)/426/2|(COMM)/426/2025 INIDA VSPANDEY [ANOJ@GMAIL
025 ISANJAY KUMAR| .COM

ISINGH
ICS [20-05-2025 ISURYA INITIN 18860057314
(COMM)/434/2|(COMM)/434/2025 IPRAKASH VSGUPTA
025 ISHWETA GABA
ICS ICS 20-05-2025  [M/s CapitalCHARIT 8595653336  [SHANKARDAS [17-05-2025
(COMM)/435/2|(COMM)/435/2025 [Industrial IGOYAL ILEGAL@GMAI
025 [Enterprises IL.COM

[Through its Prop|

Sandeep Soni Vs

M/s Advance|
IOMP (IYOMP (D[20-05-2025  [Yes Bank Ltd VJANANJAY [7030378800 [ASAPLEGALA [18-05-2025
(COMM.)/626/ |(COMM.)/626/202 [UMA SHANKARSINGH [NDADVOCATE
2025 5 ISINGH IS@GMAIL.CO

M

[Ex.COMM HEx.COMM - Award22-05-2025  [Renovision
|JAward by Arblby Arb) |Automation
IComm./22/202 [Comm./22/2025 Services Pvt Litd|
I5 Vs Big Digital

[Impression  Pvt|

ILtd
ICS ICS 22-05-2025 [Maharaja  ShogMUKESH (9810682372 [SHEKHAWATI [20-05-2025
(COMM)/442/2|(COMM)/442/2025 ICo Vs KAMALKUMAR ILEGAL@YAHO|
025 ICHOPRA 0.IN
IOMP (IYOMP (Dg2-05-2025 |[YES BANK LTDKARTIK 011-26211488 [LEGAL@KATY [21-05-2025
(COMM.)/643/ |(COMM.)/643/202 Vs NEERAJKUMAR JAASSOCIATES.
2025 5 [TAKKAR ICOM
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MP (IYOMP (Dfe2-05-2025 [YES BANK LTDA 7030378800 |ASAPLEGALA [20-05-2025
(COMM.)/644/ [(COMM.)/644/202 Vs KUTUMBHISINGH INDADVOCATE
2025 5 ICARE PVT LTD IS@GMAIL.CO
(M
MP (DoMp (Dj23-05-2025 WFC LEASING PANUJ 9810133410 IBHAGATSING [21-05-2025
(COMM.)/659/ [(COMM.)/659/2025| LTD Vs SaleemKUMAR HIS@YAHOO.
2025 [Khan IcCOM
IOMP (Dj23-05-2025 [YES BANK LTDKARTIK 011-26211488 [LEGAL@KATY [21-05-2025
(COMM.)/660/202 [Vs SATISH RANKUMAR IAASSOCIATES.
5 ISINGH ICOM
IOMP (OMP (Dj23-05-2025  [YES BANK LTDKARTIK 011-26211488 [LEGAL@KATY [21-05-2025
(COMM.)/661/ |(COMM.)/661/2025 Vs MOHD[KUMAR IAASSOCIATES.
2025 IMTIYAZ ICOM
IOMP (DoMP (Dj27-05-2025  [Yes Bank Ltd VSLALIT 8130383143  [LALITPANDEY [26-05-2025
(COMM.)/677/ [(COMM.)/677/2025 JANKIT IPANDEY IADV@GMAIL.
2025 ICHOUDHARY ICOM
IOMP (DOMP (Djz7-05-2025  [Yes Bank Ltd VSLALIT 8130383143  [LALITPANDEY [26-05-2025
(COMM.)/678/ [(COMM.)/678/2025| IPARDEEP PANDEY IADV@GMAIL.
2025 IKASHYAP ICOM
[Execution [Execution 29-05-2025  |SUNIL GARG Vs
(Comm.)/179/2 |(Comm.)/179/2025 IPINKU BANIK
025
ICS ICS 290-05-2025 ISTAR WIREMOSHIN 9899010288 |[ADVMOSHIN5 [26-0502025
(COMM)/461/2|(COMM)/461/2025 IMAFACTURING I5@GMAIL.CO
025 Vs M S RKD M
IFENCING WIRE
ICS ICS I30-05-2025 M s KEC AGRIMANISH [9910356257 [ASTERISMLEG[]28-05-2025
(COMM)/471/2 (COMM)/471/2025 [TECH PVT LTDDEWAN IAL@GMAIL.C
025 [Vs M S DIVISHA| IOM
[TECHNOLOGIES]
IPVT LTD
IOMP (DIOMP (Dj30-05-2025  [Hdfc BankMANISH (9650810426 |MSVERMACH [28-05-2025
(COMM.)/695/ |(COMM.)/695/2025| ILimited VSSHANKAR IAMBERS@GM
2025 [VISHAL [VERMA JAIL.COM
[MUNJAL
IOMP (IYOMP (D[30-05-2025  [Hdfc BankMANISH (9650810426 |MSVERMACH [28-05-2025
(COMM.)/696/ |(COMM.)/696/202 [Limited Vs RAVISHANKAR IAMBERS@GM
2025 5 IMALHOTRA [VERMA JAIL.COM
IOMP (IYOMP (Dgo-05-2025  [Hdfc BankMANISH 9650810426 |MSVERMACH [28-05-2025
(COMM.)/697/ [(COMM.)/697/2025| Limited Vs AMITSHANKAR IAMBERS@GM
2025 ISHARMA [VERMA JAIL.COM
ICS [31-05-2025 Infinity HIMANSHU8750618722  |SSWAMIASSO [28-05-2025
(COMM)/478/2|(COMM)/478/2025 [[nternational VSGARG ICIATES@GMA
025 [Dharamraj IL.COM
[Contracts  India]
Private Limited
ICS ICS 131-05-2025 [nfinity [HIMANSHU8750618722  [SSWAMIASSO [28-05-2025
(COMM)/479/2|(COMM)/479/2025 [[nternational VSGARG ICIATES@GMA
025 [Bhoopesh Kumar [L.COM
20 [SH. ANURAG SAIN /NEW It ICS(COMM) 1328/2025 03.05.2025 IM/S DALIPVINEET 9718784365 IKUMARVINIT. [20.12.2023
IDISTRICT JUDGEDELHI ISINGH [KUMAR [K@gmail.com
COMMERCIAL COURT)- IADHIKARI VS|
jo1 [M/SNEW INDIA|
IASSURANCE
ICOL.LTD. AND
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ICS.COMM. 323/2025 02.05.2025 ICOMPUTER 9811104015 JAKCHOPRA  [24.02.2025

PWUNCTION PVRKUMAR JADV@.YAHOO|
ILTD. VS. FIVECHOPRA IN
ISPLASH
INFOTECH PVT|
ILTD.

L ICS(COMM) 327/2025 03.05.2025 HOLY FAITHPAWAN 7678499388 oT [23.12.2024
[INTERNATIONA KUMAR IAVAILABLE
IL PVT. LTD. VS.
ISARMAH BOOK]
ISTALL

il [CS(COMM) 1332/2025 05.05.2025 IAMIT KUMARN P SINGH [011-46020894 [NPSINGHAND [26.03.2025,
IPROP. OF SHIV| IASSOCIATES@02.05.2025,
ICONTRUCTION IGMAIL.COM 1.05.20252
S. B. K. SINGH

n IOMP(I)COMM ([74/2025 06.05.2025 [M/S OM SAIAKSHAT (7985177435 IBAJPATAKSHA [03.05.2025
[RAM [BHAJPAI [T@GMAIL.CO
IENTERPRISES M
S. INDIAN|
[RAILWAY

L ICS(COMM) 1336/2025 06.05.2025 [HARVINDER IBNG LAW011-43709221 [WWW.BNGLA [15.04.2025
SINGH VS. |ASSOCIATE [WASSOCIATES|
IDARSHAN IS L.COM
ISINGH AND|
ISONS

L ICS(COMM) 1340/2025 07.05.2025 IMUDITA PASARISHAILEN 9818558690 |ADVOCVATYE.[25.04.2025
S. DAGBHATIA ISHAILENBHA
IPRIVATE [TIA89@GMAIL|
ILIMITED .COM

L ICS(COMM) 1339/2025 07.05.2025 M/S SETLITESHARMA &9899577744, [NOT [23.04.2025
[ENGINEERS SOCIATE 8929434695  |AVAILABLE
LTD. VS. M/!
IMULTITECH
[INDIA

L ICS(COMM) 338/2025 07.05.2025 ICANARA BANKKRISHAN (9990577700 |[KRISHENKUM [19.03.2025
S. MUKESHKUMAR & JAR@GMAIL.C
IKUMAR IASSOCIATE IOM
IKHANDELWAL S
18 ANR.

i ICS(COMM) 348/2025 08.05.2025 ICANARA BANKICHITRA 9212888087  |CHITRAMALH [08.04.2025
IVS. SUSHILMALHOTR IOTRA@GMAIL
IKUMAR ANDA .COM
IANR.

L ICS(COMM) 350/2025 09.05.2025 IMAHENDRA IMANSI 9811446272 INOT [02.05.2025
ISTEELS VS|KUKREJA IAVAILABLE
[HINDUSTRAN
ICONSTRUCTION|
ICOMPANY

L ICS(COMM) 356/2025 [13.05.2025 [BANK O F INDIAPARTIV ~ J9811044353 |PJMEHTACEO [30.04.2025
IVS. ABHAYMEHTA (@REDIFFMAI
IKUMAR JENA IL.COM

L ICS(COMM) 1355/2025 [13.05.2025 IPARDEEP IAJEET 9810039471  JAJEETKUMAR |07.11.2024
IKUMAR VS. [KUMAR IADVOCATE@Y
[VOSCO LIQUOR JAHOO.COM

1l ICS.COMM. 358/2025 [14.05.2025 IDEUTSCHE ISURT AND9971357074 i [20.04.2025
BANK VS. MS/COMPANY tigation@jsuric
IRAHUL ILAW FIRM .in
ISIYARAM
IKHILWANI

L ICS.COMM. 1361/2025 [15.05.2025 M/S SONAASHISH 9971149676 [24.04.2025
ICORPORATION [KUMAR IAKSINGH@AN
INDA PRIVATESINGH ISLEGAL.IN
ILIMITED VS,
IBANK O
[BARODA

It ICS(COMM) 1369/2025 [16.05.2025 HT MEDIA LTDLEGAL 9999886478 |ABHINAY@LE |03.05.2025
[VESUS MS/[KNIGHTS, IGALKNIGHTS.
[WINGS ILAW FIRM N
IADVERSTING
[THROUGH ITS
[PROPRIETOR
hino nannvza
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ICS(COMM) 368/2025 16.054.2025 |COGOPORT PVTJUDAY 8882303942, |ADUDAYKUM [28.04.2025

ILTD. VS|KUMAR 9810868162  |AR@GMAIL.C
IKALPANA IOM

L [CS(COMM) 367/2025 16.05.2025 [COGOPORT PVTJUDAY 18882303942, [ADUDAYKUM [28.04.2025
ILTD. VS KUMAR 9810868162  |AR@GMAIL.C
ISTARLOG IOM
[ENTER

It [CS(COMM) 1366/2025 16.05.2025 [COGOPORT PVTJUDAY 18882303942, [ADUDAYKUM [28.04.2025
ILTD. VS. MOHITIKUMAR 9810868162  JAR@GMAIL.C
IRUBBER IOM

It ICS.COMM. 378/2025 19.05.2025 THE PRESS| 18800910786 asim@lectiola06.05.2025
[TRUST OFSWARNEN .com

INDIA LIMITEDDU
[THROUGH ITSCHATTERJ
IAUTORIZED [EE

SIGNATOROY
him o arrerms

f [CS.COMM.  [392/2025 22.05.2025  |SATNAM SINGHASHOK 9810008481 |ASHOKCHHAB|01.05.2025
SALUJA  VS/CHHABRA RA4@GMAIL.C|
CHANAKYA  [& oM

IACADEMY FORJASSOCIATE
IEDUCATION N
JAND TRAINING

Inyze roen

It [CS.COMM. 1399/2025 24.05.2025 MOGLI LABSTARUN 9871495838  [CSTARUNVER [17.05.2025
(INDIA) PVT[VERMA IMA@GMAIL.C
ILTD. VS, IOM
ICOMBYTE
[TEXTILES PVT,
ILTD.

il [CS.COMM. 1398/2025 24.05.2025 SH.  BHAGWANJSANCHIT 19999605495 [ADVSANCHIT [19.05.2025
IDASS VS. SH./GOYAL IGOYAL@GMAI
[VIRENDER IL.COM
[THAKUR

L IOMP(COMM) [74/2025 26.05.2025 IM/S B . K/ASHUTOSH 8285356804 |ASHUTOSHLE [16.05.2025
[ENGINEERING [KUMAR [X@GMAIL.CO
IC. VS. UNION OPANDEY (M
[FINDIA

il [CS.COMM. l403/2025 26.05.2025 IM/S TRUE LINK[RAJAT 9818004454 [RAJATTRUELI [23.05.2025
IFINANCE ISARAWAT K@GMAIL.C
[LIMITED VS| IOM
[YADAV
[ELECTRONICS

il [EX. (COMM)Y29/2025 26.05.2025 [UNION OFAJEET 9718299477 IOFFICE@AYALj09.05.2025

JAWARD BY] INDIA VS. M/SYADAV [EGAL.IN
JARB. COMM. IOCTAVISOUS

EA
INDUSTRIES
ILTD.

L ICS.COMM. l405/2025 27.05.2025 IM/S SBM[ROHIT 9971380039  JADVTARUNOS [03.12.2024
[INDUSTRIES IKUMAR, (@GMAIL.COM

IPVT. LTD. VS. [TARUN
M/S EXCELJKUMAR
IPRINTERS PVT,

ILTD.

L ICS.COMM. l404/2025 [27.05.2025 .L. CARGO VSJAJIT 9811619336 JADVOCATE.AJ 02.05.2025
JAMIZ COURIERKUMAR IT49@GMAIL.
IAND CARGO INGH ICOM

1l ICS.COMM. l412/2025 28.05.2025 ISTATE BANK OFSHIV 9811059032 ISHIVITYAGI1@ [22.05.2025
[INDIA VS|KUMAR IGMAIL.COM
INAWIN PRASADTYAGI
[YADAV

L ICS.COMM. l411/2025 28.05.2025 INEHA JOSHI ASSWAPNIL (9897905254 [SWAPNILGAU [23.05.2025
ICHEMISTRY AUR [R@RALEGAL.
IACADEMY FO: ICO.IN
[IT JEE VS|
[TELEGRAM FZ
ILLC & ANR.

L ICS.COMM. l419/2025 29.05.2025 R. VJANKIT 7276358720  JADVANKITMI [23.05.2025
ISOLUTIONS [MIGLANI, IGLANI@GMAI
IPVT. LTDNIKHIL IL.COM

[VERSUS ARUNMANDHOT
IKUMAR IRA
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ICS.COMM. l420/2025 20.05.2025 [UNION BANKIRAJENDRA (9312046733  [YADAVRAZEN [16.05.2025
IOF INDIA VS|YADAV (@GMAIL.COM
ISHAARS RAJ
L ICS.COMM. l418/2025 29.05.2025 JAGRAWAL VEEVESH [9811617186 WEEVESH@MA|26.05.2025
IGROUP OFMEHTA [VENLEGAL.NE
IPUBLICATIONS T
[VS. TELEGRAM|
[FZ LLC & ORS.
It IOMP(I)COMM (89/2025 131.05.2025 [ESHA MAKINNAVEEN 9711937777, [ADVOCATEEN [30.05.2025
[VS. OMJAND ARUN|9045375818  |AVEEN7777@G]
IPRAKASH [UPADHYAY IMAIL.COM,
ICHAURASIA [UPADHYAYAR
JAND ANR. [UN137@GMAI
IL.COM
It ICS.COMM. l437/2025 131.05.2025 [VIRAJ VIVEKTATVA 9455160761 [TATVALAWLL [26.05.2025
[BAJPAT VS|LAW LLP IP@GMAIL.CO
[TELEGRAM FZ M
ILLC AND ANR.
n ICS.COMM. l436/2025 1.05.2025  |STATE BANK OFVINAY 0811134771 [KUMARVINAY J25.05.2025
[DNIA VS. S|KUMAR 65@GMAIL.CO
I[HARID AS NAIR M
It [CS.COMM. l435/2025 131.05.2025 [POOJA ARORAPAWAN 9810129577 IPAWANMATH [28.04.2025
S. BATA INDIAMATHUR [UR@GMAIL.C
ILTD. IOM
21 [SH. VIDYA PRAKASH,NEW 25 ICS ICS 01-05-2025 Mahinder |9811031736 lashokpoPli16@ [28.04.2025
IDISTRICT JUDGEDELHI (COMM)/318/2|(COMM)/318/2025 [Kumar(P), yahoo.in
COMMERCIAL COURT) 025
25 ICS ICS 01-05-2025 IAAZAD 9312222450 kmtaiyab@gma [29.04.2025
(COMM)/317/2 |(COMM)/317/2025 IALI(P), iil.com
025
25 ICS 02-05-2025 IRANT 9643680913 ‘bhardwajassoc 01.05.2025
(COMM)/322/2|(COMM)/322/2025 IBHARDWA liate@gmail.co
025 U(P),
25 ICS 02-05-2025 |ANI Media PvtjSidhant 9899675905 |[SKUMAR@UN [01.05.2025
(COMM)/319/2|(COMM)/319/2025 ILtd Vs AkramKumar(P), [UMLAW.IN
025 [Khan
25 ICS ICS 02-05-2025 [DAYANAND|9811104952 bharatsisodia_ [28.04.2025
(COMM)/320/2|(COMM)/320/2025 ISHARMA(P) lo7@yahooo.co.i
025 b
25 ICS ICS 02-05-2025  [STATE BANK OFRANI 9643680913  [rbhardwajassoc [26.04.2025
(COMM)/321/2 |(COMM)/321/2025 INDIA Vs LEKHBHARDWA iate@gmail.co
025 RAJMEENA  [(P),
25 ICS l03-05-2025 ISandeep INOT GIVEN OT GIVEN  [29.04.2025
(COMM)/325/2|(COMM)/325/2025 [Kumar
025 Yain(P),
25 ICS CS 03-05-2025  |[SADHNA DARAlsaurabh 8586893138  [tgassociates202(30.04.2025
(COMM)/326/2|(COMM)/326/2025 JAND ANR Vs [singh(P), (@gmail.com
025 WAY KUMAR
25 ICS Cs 05-05-2025 Madhur 011-43032555 [NOT GIVEN  [30.04.2025
(COMM)/330/2|(COMM)/330/2025 [Dhingra(P),
025
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25 ICS ICS 06-05-2025 |Aditya 9999904433 [interriationalle 01.05.2025
(COMM)/333/2|(COMM)/333/2025 IGoel(P), lgalnetwork@g
025 Imail.com

25 ICS ICS 06-05-2025 IParth 8800313195  [parth 2.05.2025
(COMM)/335/2|(COMM)/335/2025 [Dhananjay ftandon28@yah
025 [Tandon(P), 0.€0.in

25 ICS 07-05-2025 |Shravan 9650682928  Junitedmark@u 01.05.2025
(COMM)/337/2|(COMM)/337/2025 [Bansal(P), itedandunited.
025 lcom

25 ICS ICS 08-05-2025 [Ankur 9873489278  Jankur.sangal@ [02.05.2025
(COMM)/342/2|(COMM)/342/2025 ISangal(P), [khaitanco.com
025

ks Ics cS 08-05-2025 ICHITRA  [9212888057 |[NOT GIVEN _ |03.05.2025
(COMM)/344/2|(COMM)/344/2025 IMALHOTR
025 A(P),

25 ICS ICS 08-05-2025 [Shravan 9650682928  [rishi@unitedan [02.05.2025
(COMM)/343/2|(COMM)/343/2025 [Bansal(P), |dunited.com
025

25 ICS ICS 08-05-2025  |Somabrata ISAVINDER (9911167179 itigation@fidusj06.05.2025
(COMM)/346/2|(COMM)/346/2025 [Mandal Vs [SINGH(P), llawchambers.co|
025 IShuvabrata m

Mandal

25 ICS ICS 09-05-2025  [Canara Bank Vs|ARUN [INOT GIVEN  [NOT GIVEN  |07.05.2025
(COMM)/349/2|(COMM)/349/2025 [ROSHAN LAL  [DUGGAL(P)
025 b

25 ICS ICS 13-05-2025 [Union Bank offArvind 9810618195 larvindsinhal @g[05.05.2025
(COMM)/354/2|(COMM)/354/2025 India Vs Keshari[Sinha(P), Imail.com
025

25 ICS [14-05-2025 IGurvinder 9971357074 itigation@suric |05.05.2025
(COMM)/357/2|(COMM)/357/2025 ISuri(P), .in
025

25 ICS ICS 15-05-2025 Suneel Vs [AMIT 9810591404  [NOT GIVEN  [14.05.2025
(COMM)/360/2|(COMM)/360/2025 Wagmeet Singh  |[KUMAR(P),
025

25 ICS ICS 16-05-2025 Bimlendu (9871424063  |bimlendushekh |09.05.2025
(COMM)/364/2|((COMM)/364/2025 |Shekhar(P), lar77@gmail.co
025

25 ICS 16-05-2025 [Uday 9810868162  [advudaykumar [14.05.2025
(COMM)/365/2|(COMM)/365/2025 [Kumar(P), (@gmail.com
025

25 ICS ICS 19-05-2025 011- 41745180 [Deepankur@so [15.05.2025
(COMM)/376/2|(COMM)/376/2025 ndhipartners.co
025 m

25 ICS ICS 19-05-2025 011- 41745180 [Deepankur@so [16.05.2025
(COMM)/374/2|(COMM)/374/2025 mdhipartners.co
025 m
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25 ICS ICS 19-05-2025 011- 41745180 [Deepankur@so [15.05.2025
(COMM)/373/2|(COMM)/373/2025 indhipartners.co
025 m

25 ICS ICS 19-05-2025 011- 41745180 [Deepankur@so [08.05.2025
(COMM)/372/2|(COMM)/372/2025 ndhipartners.co
025 m

25 ICS 19-05-2025 011- 41745180 [Deepankur@so [17.05.2025
(COMM)/375/2|(COMM)/375/2025 ndhipartners.co
025 m

25 ICS ICS 19-05-2025 011- 41745180 [Deepankur@so [15.05.2025
(COMM)/377/2|(COMM)/377/2025 dhipartners.co
025 m

25 ICS ICS 20-05-2025 l[Amrita 9999762400  jamrita@advlaw[16.05.2025
(COMM)/385/2|(COMM)/385/2025 Mishra(P), loffices.com
025

25 ICS ICS 20-05-2025 [CANARA BANK [Dharmendra9899596050 jjwallawfirm@16.05.2025
(COMM)/384/2|(COMM)/384/2025 s RAVI SUDAN ((P), lgmail.com
025

25 ICS ICS 21-05-2025 ISandeep [INOT GIVEN  [NOT GIVEN  [18.05.2025
(COMM)/387/2|(COMM)/387/2025 [Kumar
025 Jain(P),

25 ICS ICS 21-05-2025 [Shankar 9810400515  [shankarjha.adv f17.05.2025
(COMM)/388/2|(COMM)/388/2025 [Kumar (@gmail.com
025 Uha(P),

25 IOMP IOMP l22-05-2025 [Parv 9810082847  [ankurchhibber [19.05.2025
(COMM)/68/20((COMM)/68/2025 IGarg(P), (@gmail.com
25

25 ICS l22-05-2025 [Kapil 981137072 1 egumperitum [18.05.2025
(COMM)/391/2|(COMM)/391/2025 [Yadav(P), (@gmail.com
025

25 ICS ICS 22-05-2025  [Rusan  PharmafSajan 18053104500 vinod@singhan [19.05.2025
(COMM)/390/2|(COMM)/390/2025 ILtd Vs AumgenjShankar dsingh.com
025 IPharma LLP [Prasad(P),

25 ICS ICS 24-05-2025  [True LinkRAJAT 9818004454 [NOT GIVEN  [20.05.2025
(COMM)/397/2|(COMM)/397/2025 [Finance Ltd Vs [SARAWAT(
025 [BABITA P),

25 ICS 26-05-2025 Madhur 011-43032555 [NOT GIVEN  [22.05.2025
(COMM)/402/2|(COMM)/402/2025 IDhingra(P),
025

25 ICS ICS 28-05-2025 IPRAVEEN 0810254139 swayampahi@g[21.05.2025
(COMM)/408/2(COMM)/408/2025 [KAPOOR(P) Imail.com
025 b

25 ICS ICS 28-05-2025 Jeevesh 981161718 ladmin@mavenlf24.05.2025
(COMM)/409/2|(COMM)/409/2025 Mehta(P), legal.net
025
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25 ICS ICS 28-05-2025 9013155901 OT GIVEN  [24.05.2025
(COMM)/410/2|(COMM)/410/2025
025

25 ICS ICS 29-05-2025 [SWAPNIL (9873598716 lgarima@ralgeal[25.05.2025
(COMM)/416/2|(COMM)/416/2025 IGAUR(P), l.co.in
025

25 ICS 29-05-2025 ISWAPNIL (9897905254 [swapnilgaur@r [26.05.2025
(COMM)/415/2 |(COMM)/415/2025 IGAUR(P), lalegal.co.in
025

25 ICS ICS 29-05-2025 rajendra 9312046733 adavrazen@g [25.05.2025
(COMM)/414/2|(COMM)/414/2025 adav(P), ail.com
025

25 ICS ICS 20-05-2025 [Sanya 9818335779 sanya@sanyala [26.05.2025
(COMM)/413/2|(COMM)/413/2025 [Kumar(P), lwchambers.co
025 Im

25 ICS ICS [30-05-2025 [Shravan 9650682928  [rishi@unitedan [27.05.2025
(COMM)/421/2|(COMM)/421/2025 [Bansal(P), |dunited.com
025

25 ICS ICS [30-05-2025 Peevesh 9811617186 ladmin@mavenl[28.05.2025
(COMM)/425/2|(COMM)/425/2025 Mehta(P), gal.net
025

25 ICS ICS [30-05-2025 9810232810  [sanjeevkpalla@ [28.05.2025
(COMM)/424/2|(COMM)/424/2025 lgmail.com
025

25 ICS [30-05-2025 |[Animesh 9455436159  [vibhavsingh711 [26.05.2025
(COMM)/423/2|(COMM)/423/2025 [Rastogi(P), (@gmail.com
025

25 ICS 130-05-2025 [Bhavya 7838837246  [snblegal litigati [27.05.2025
(COMM)/422/2|(COMM)/422/2025 [Kohli(P), n@gmail.com
025

25 ICS ICS [30-05-2025 STATE BANK OF{Shiv INOT GIVEN  [NOT GIVEN  [26.05.2025
(COMM)/428/2|(COMM)/428/2025 [[NDIA Vs  [Tyagi(P),
025 ISUSHMA

25 ICS ICS I30-05-2025 IGaurav 8797130013 tatvalawllp@g [28.05.2025
(COMM)/427/2|(COMM)/427/2025 [Patel(P), Imail.com
025

25 ICS [30-05-2025 Jeevesh 9811617186 ladmin@mavenl[22.05.2025
(COMM)/426/2|(COMM)/426/2025 Mehta(P), legal.ne
025

25 ICS ICS 131-05-2025 [Vinay 9811134771 umarvinay.65 [29.05.2025
(COMM)/434/2|(COMM)/434/2025 [Kumar(P), (@gmail.com
025

25 ICS ICS 131-05-2025 [Vinay 9811134771 umarvinay.65 [26.05.2025
(COMM)/433/2|(COMM)/433/2025 [Kumar(P), (@gmail.com
025
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25 ICS ICS 131-05-2025 [Tarun 9810395864 OT GIVEN  [27.05.2025
(COMM)/432/2|(COMM)/432/2025 IGautam(P),
025
22 [SH. VINEETA GOYAL, 24 ISUIT FOR(CS 02-05-2025  [Mogli labs indiaTarun 9310705005  [tarunverma.law[23-04-2025
IDISTRICT JUDGE IRECOVERY (COMM)/324/2025 pvt Itd vs kamarverma(p), (@gmail.com
COMMERCIAL COURT) infrastructure pvt|
o3 tdand anr
24 ISUIT FOR[CS 03-05-2025  |Eastern  linkersAshish 18800607931  |not available  [13-02-2025
IRECOVERY (COMM)/329/2025 ipvt Itd vs ashishinegi(p),
m chand|
[proprietor of|
[nirvaan
consultants
24 IOBJECTION  [OMP 05-05-2025  |Delhi [Promila 9811106945 Inot available 2-05-2025
U/S 34 OKR(COMM)/61/2025 Idevelopment kapoor(p),
IARBITRATION lauthority Vs
e lhanuman
ICONCILIATIO onstruction co
INACT
g [SOTT FOR(CS 07-05-2025  [Nisha cargoKumud 0873407039 _ [kumudgautam3[18-02-2025
IRECOVERY (COMM)/341/2025 fforwarders regd [gautam(p), 1@yahoo.com
s bhim lal yadav
kg [SOTT FOR(CS 08-05-2025  [Dev bhumi_coldAnkit 9958838583 [advankitdang@ [25-04-2025
IRECOVERY (COMM)/345/2025 Ichain privateldang(p), lgmail.com
imited vs
imadan lal sonkar
24 [SUTT FOR[CS 08-05-2025  |Somabrata [Savinder 9810299911 ot available  [23-04-2025
[TRADEMARKS |(COMM)/346/2025 imandal vs.Jsingh
Shuvabrata
imandal
24 [SUTT FOR[CS 08-05-2025  |Levi strauss andShravan 9810017859  [skbansalipr@g [06-05-2025
[TRADEMARKS ((COMM)/347/2025 lcompany vs [bansal(p), Imail.com
shok kumar1
24 ISUIT FOR[CS 09-05-2025  [Chaudhary labelsArun 9811024490  |arunduggal@ya [22-04-2025
IRECOVERY (COMM)/352/2025 Ipvt ltd vs pranablduggal(p), hoo.in
umar basal
[prop
24 ISUIT FORCS 09-05-2025  [Sanjeev puri vs [Himali 9871184079  |himaligandhi@ [05-05-2025
IRECOVERY (COMM)/353/2025 imark lgandhi(p), ah00.co.in
[promotional
lsolutions private
td
24 ISUIT FORICS [15-05-2025 [Shyam sunderjAshish 9818437075  [not available  [24-04-2025
IRECOVERY (COMM)/363/2025 lgupta vs bank ofkumar
[baroda lsingh(p),
24 ISUIT FORICS 16-05-2025 Divine  solutionVikram 9811244209 vikramgola201 [09-05-2025
IRECOVERY (COMM)/370/2025 [private limited vsigola(p), lo@gmail.com
m/s annanya
organic product
Ip
24 BJECTION |OMP 16-05-2025 [Union of india vsjAjay kumarn99s53098101  [not available 9-05-2025
[U/S 34 OH(COMM)/69/2025 kumar cashew |idhuri,
IARBITRATION lexport
&
ICONCILIATIO
INACT
24 ISUIT FOR[CS 17-05-2025 IM/s tej ramfShailen 9818558690  [advocate.shaile [15-05-2025
[TRADEMARKS [(COMM)/371/2025 idharam paulbhatia(p), mbhatia8g@gm
through its] lail.com
[partner mi|
nutesh kumar vs
im/s pv products
24 ISUIT FORICS 19-05-2025 [Farmart  serviceDeepankur [7017361501 sondhiandpartnf16-05-2025
IRECOVERY (COMM)/393/2025 pvt Itd vs citzyjsondhi(p), ler@gmail.com
foods 1td
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24 ISUIT FORICS 19-05-2025 [Farmart servicesDeepankur [7017361501 sondhiandpartnfi7-05-2025
IRECOVERY (COMM)/382/2025 pvt Itd vs shreelsondhi(p), ler@gmail.com
idevri agro food|
lindustries
24 IAPPEAL U/S 37ARB Al19-05-2025 IDevyani [Satish 8368148214  [not available  [17-05-2025
OF ((COMM)/8/2025 linternational ltd [rai(p),
IARBITRATION S sanvik|
& lengineers  indi:
ICONCILIATIO pvt 1td
INACT
24 ISUIT FORCS 19-05-2025 [M/s true link[Rajat 9818004454 [rajattruelink@g16-05-2025
IRECOVERY (COMM)/383/2025 ffinance ltd vs [sarawat(p), ail.com
labhishek and ors
4 [SUTT FOR[CS P1-05-2025  Panardanudu _ [Swapnil 9971339121 |legal@ralegal.c [16-05-2025
[TRADEMARKS |(COMM)/389/2025 thallaparthi vs |[gaur(p), .in
telegram fz
ba [SOTT FOR[CS 23-05-2025  [Sunrise  freighfManish 9810005591  [manishkohlian [14-05-2025
IRECOVERY (COMM)/394/2025 fforwarders pvt ltdkohli(p), ldcompany @gm
vs integrated lail.com
batteries  indi
iprivated limited
b4 [SUTT FOR[CS 23-05-2025  |M/s ss4 safenet [Gaurav 9620967885 _ |gaurav_sh@livelo1-05-2025
IRECOVERY (COMM)/395/2025 s ranbir singhjsharma(p), l.com
ana
24 [SUTT FOR[CS 23-05-2025  [|State bank offAmit 9891149413 ladv.choudharyajo7-06-2023
RECOVERY  |[(COMM)/396/2025 india vs niteshsingh(p), mit@gmail.com|
majuk gaikawad
24 [OBJECTION  |[OMP 23-05-2025  [Charles rogers vs/Sanjay jain (9810032754  [jainsanjay2@ya [21-05-2025
U/S 34 OH(COMM.)/72/2025 Sbi  cards  and| 00.com
IARBITRATION [payments
& services Itd.
ICONCILIATIO
IN ACT
24 ISUIT FOR[CS 24-05-2025  [M/s atriogKaushlender9811383912 lgaurassocaites.sj25-04-2025
IRECOVERY (COMM)/401/2025 through  partnersingh(p), ingh@gmail.co
itin sharma vs
structures and)
Idesigns  private|
imited
24 ISUIT FORCS l24-05-2025 Asicscorporationls_hravan 9810017859  [skbansalipr@g [20-05-2025
[TRADEMARKS [(COMM)/400/2025 s kvh sportsbansal(p), Imail.com
lindia pvt ltd and|
TS
24 IOBJECTION  [OMP 26-05-2025  [Municipal [Upender 9599664941  |myjurist.007@ [24-05-2025
[U/S 34 OR(COMM)/75/2025 lcorporation offkumar(p), lgmail.com
IARBITRATION idelhi vs madh
& ishan gupta
ICONCILIATIO
INACT
24 SUIT FORCS [27-05-2025 1 cargo throughlAjit 9899695740  fajitpsingh1978 |02-05-2025
IRECOVERY  |(COMM)/406/2025 fits partner shrisingh(p), (@yahoo.com
imohan vats vs
Ishree
venkateshwara
finternational
L PN
24 ISUIT FORICS 27-05-2025 [Elitesgrid privatelSwapnil 9971339121 egal@ralegal.c [23-05-2025
[TRADEMARKS [(COMM)/407/2025 imited vs  [gaur(p), .in
telegram fz llc
24 ISUIT FOR[CS 29-05-2025 [Union bank offRajendra (7982870432 |advrajenrayada [16-05-2025
IRECOVERY ((COMM)/417/2025 lindia vs hansraj [yadav(p), y@gmail.com
24 ISUIT FORICS [30-05-2025  [Kotak mahindraKushal 9958724670  |adv.kushalkum [17-05-2025
IRECOVERY (COMM)/431/2025 prime ltd vs [kumar(p), lar@gmail.com
rahul poswall
((borrower)
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24 BJECTION |OMP [30-05-2025 Solar energy[Mani gupta [8800777922  [mani.gupta@sa
[U/S 34 OF(COMM)/76/2025 corporation off rthaklaw.com

IARBITRATION findia vs hf

& solar power]

ICONCILIATIO Iprivate limited

INACT

24 ISUIT FORCS 130-05-2025  [Rodha Bhavya [Not available ot available  [27-05-2025
IRECOVERY ((COMM)/430/2025 leducational ohli(p),
services pvt Itd vs]
telegram fz llc

27-05-2025

24 [OBJECTION  [OMP [31-05-2025 [Union of india vsEkta 9868224037 ot available  [29-05-2025
U/S 34 OF(COMM)/79/2025 siddhartha metalidhama(p),
JARBITRATION [fabricators

&
ICONCILIATIO
IN ACT

23 |MS. SAVITA RAO,SOUTH |12, New Cour{CIVIL CASES |[CS 02-05-2025 _ [NIVA BUPAIGULSHAN [9958207423 _ [charusachdev@[03.02.2025
IDISTRICT IBlock-1 (COMM)/234/2025 [HEALTH KR lgmail.com
PUDGE(COMMERCIAL INSURANCE COSACHDEV(
ICOURT) ILTD Vs [P),
[TRANSLEAZE
[HOLDING

12, New CourtiCIVIL CASES [CS 03-05-2025  [Canara Bank Vs [Eshu 9808888806 [ankursinghbha [28.04.2025
[Block-1 (COMM)/235/2025 IGaurav Aggarwal [Chaudhary( idana@gmail.co
m

12, New CourtiCIVIL CASES [CS 05-05-2025  [[SRAIL KHAN [Mohd 9911315805 [Not on record [Not filed
[Block-I (COMM)/236/2025 s YOUNGDanish(P),
[MIND

IRESTURANT

12, New CourtiCIVIL CASES [CS 09-05-2025  [VIRGO INEERAJ 8447470366 [neerajjha@gmaf06.05.2025
[Block-I (COMM)/247/2025 ILAMINATES IKUMAR il.com

ILTD Vs JHA(P),
IRAMESH

2, New CourtiCIVIL CASES [CS [17-05-2025 ISHAREKHAN  [Devmani 9999328572 |devmanibansal [15.05.2025
[Block-I (COMM)/254/2025 ILIMITED Vs [Bansal(P), (@gamil.com
IKHUSHBU
ISHARMA

2, New CourtiCIVIL CASES [CS 23-05-2025  [Small  FarmersVipul 7535066000  |delhi@mahesh |01.05.2025
Block-I (COMM)/261/2025 lAgri BusinessMaheshwari wariandco.com
IConsortium Vs |(P),
IDEEPAK
[TALREJA

12, New CourtiCIVIL CASES [CS 23-05-2025  [State Bank offNavruti 8376043196  [navrutityagi@g [08.05.2025
IBlock-1 (COMM)/260/2025 India Vs Navinjojha(P), Imail.com
|Gaur

12, New CourtiCIVIL CASES [CS 23-05-2025  [Punjab And SindRAJEEV 9212002825 dvrajeevupadh|21.05.2025
IBlock-1 (COMM)/259/2025 Bank Vs Ishu PallUPADHAYA layay84@gamil.
Singh Urf IshuY(P), om

IPal Singh Madan

12, New CourtiCIVIL CASES |[CS 29-05-2025 Bhartiya VehiclesgPraveen 9810620827  [advocatemahaj [23.05.2025
IBlock-I (COMM)/269/2025 nd EngineeringMahajan(P), n27@gmail.co
ICo Ltd Vs Im

IGHODU

INFOTECH
[PRIVATE

b rrron
12, New CourtiCIVIL CASES |[CS I31-05-2025 ISMALL Dalip 9810197092  [dsadviz@gamil [27.05.2025
[Block-1 ((COMM)/273/2025 IFARMERS AGRISingh(P), l.com
IBUSINESS
ICONSORTIUM
Vs PREET]
INDUSTRIES

AN ADC
12, New CourtCIVIL CASES |[CS I31-05-2025 ISMALL [Sonu 7042286270  [advdrpc1948@ [20.05.2025
[Block-1 ((COMM)/272/2025 [FARMERS Vivek(P), lgmail.com
IAGRIBUSINESS
ICONSORTIUM
Vs SRUSHTI
IAGRO

24 [MS. ANURADHA SHUKLASSOUTH [6, New CourtiCommercial ICS 01-05-2025 ICANARA BANK [Sanjeev 9711142200 hopra6791@g [26.04.2025
IBHARDWAJ, DISTRICT| [Block-1 (COMM)/229/2025 Vs GURU[Chopra(P), imail.com
PUDGE(COMMERCIAL ICHARAN YADAV|
ICOURT) IPROP SARTHAK]
IENTERPRISES
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16, New CourtfCommercial ICS 05-05-2025  [Napin Impexigaurav 9910022880  [advocate.azhar (02.05.2025
[Block-1 (COMM)/238/2025 [Limited Vs [singhal(P), (@gmail.com
ISunroof Buildwell
[Private  Limited|
nd others
16, New CourtCommercial ICS 05-05-2025  [CANARA BANK [DEEPANJA 8390227354 |deepanjalch@g [15.04.2025
[Block-1 (COMM)/239/2025 [Vs REKHA IL mail.com
ICHOUDHA
IRY(P),
6, New CourtiCommercial  [CS 14-05-2025  [Wilson andjSushain 9810980661  [j.abhay@amssh[10.05.2025
[Block-1 (COMM)/253/2025 [Hughes India PvtjSobti(P), lardul.com
ILtd Vs A and K]
ISarl
6, New CourtiCommercial CS 28-05-2025  |Aggresar LeasinglSwapnil 9871988051 [contact@capitall27.05.2025
[Block-1 (COMM)/268/2025 land finance pvtGupta(P), aw.in
Ltd Vs  Juhi
lestates pvt Ltd
, New CourtiCommercial ICS 0-05-2025 [DEEPAK [Shravan 9650682982  unitedmark@u [27.05.2025
[Block-1 (COMM)/271/2025 IKUMAR [Bansal(P), nitedandunited.
IKHEMKA Vs m
IRACHNA GUPTA|
25 [SH. SANDEEP YADAV [SouTH 17, New CourtiCommercial ICS 01-05-2025 [SMALL Dalip 9810197092  [dsadvi3@gmail [28-04-2025
[Block-I (COMM)/232/2025 I[FARMERS AGRISingh(P) l.com
IBUSINESS
ICONSORTIUM
Vs NARESH]
IKACHHELA
17, New CourtiCommercial ICS 01-05-2025 ISHIV AVTAR Vs [RAJ 8800422480, [rajsherawat780 [22-04-2025
[Block-I (COMM)/233/2025 IM/S DISINGH(P) (8826484040 [@gmail.com
[EDUCATION
IENDEAVOR LLP
17, New CourtiCommercial ICS 05-05-2025  |Canara Bank Vs [NILENDU (9999050853 nilenduvatsyay [25-04-2025
[Block-I (COMM)/237/2025 [Sarat KumanVATSYAYA lan@gmail.com
[Mohakud IN(P)
17, New CourtCommercial ICS 07-05-2025  |Small ~ Farmer§YOGESH (9811895298 yogeshpacharia [28-04-2025
Block-I (COMM)/244/2025 lAgri BusinessPACHAURI( ssociates@gmail
[Consortium Vs [P) .com
Manjeet Kaur
17, New CourtCommercial ICS 09-05-2025  |GX Glass SalesRajdeep 9300420093  [rajdeepsighrao [03-05-2025
IBlock-1 (COMM)/249/2025 nd ServicesiSsigh Rao(P) (@gmail.com
[Limited Vs JRK]|
IConstructions
17, New CourtCommercial ICS 27-05-2025 Small ~ FarmergSumedha (9729367777  |sumedha@lexidl22-03-2025
[Block-1 (COMM)/266/2025 |AgriBusiness |Sindhu(P) lem.com
IConsortium Vs
Madeena  Cold|
Storage
26 [SH. SANJEEV KUMARSOUTH [29, New CourtiCommercial ICS 05-05-2025 |Loreal S A Vs [Shravan 011-26843455 [unitedmark@u [30.04.2025
INGH, COMMERCIAL IBlock-1T ((COMM)/240/2025 [Cosmoline Exim[Bansal(P), itedandunited
ICOURT. ILLP om
29, New CourtiCommercial ICS 06-05-2025  [M/S VED|Ashok 9899337868  [ashokadv82@g [03.05.2025
[Block-IT (COMM)/242/2025 [TRADERS Vs |[Kumar imail.com
WALNUT ISingh(P),
[HEALTH CARE|
IPVT LTD AND|
IORS
29, New CourtiCommercial CS 06-05-2025 [M/s APPY PIERaj 9958031223  [rajadvocate198 [12.03.2025
[Block-1T (COMM)/241/2025 ILLP Vs  MIT|Kumar(P), I5@gmail.com
ISHWASHANTI
IGURUKUL An IB|
[WORLD
ISCHOOL
29, New CourtiCommercial Cs 08-05-2025  |[STAR INXS[Uzair 9999332412,  [legumheights@ [06.05.2025
[Block-1I (COMM)/245/2025 ISOLUTIONS PVT[Elahi(P), 9953045058  [gmail.com
ILTD Vs GHODU|
[NFOTECH PVT]
ILTD
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29, New CourtiCommercial ICS 09-05-2025 TRGO INEERAJ  [8447470366 [neerajjha@gma
Block-IT (COMM)/248/2025 LAMINATES  |[KUMAR il.com

LTD Vs LAXMIJHA(P),
(PROP OF
[VIRGO MICA|
ILAMINATES)

29, New CourtCommercial ICS 17-05-2025 MA  PRIVATEMALINI 18800181938 [litigation@cape [14.05.2025
[Block-1T ((COMM)/255/2025 ILTD Vs MEENA[SUD(P), xlegal.com
[HANS AND ORS

06.05.2025

29, New CourtiCommercial ICS 19-05-2025 ILOTUS ISwati 9625115076 |Aditya.nayyar@J14.05.2025
[Block-1I (COMM)/256/2025 [HERBALS PVIMittal(P), lortislaw.com
ILTD THROUGH]
[[TS
IAUTHORISED
IREPRESENTATI

29, New CourtCommercial ICS 28-05-2025 rErll\“/IALL [Sumedha [9729367777  [sumedha@lexidf22.03.2025
[Block-11 (COMM)/267/2025 IFARMERS |Sindhu(P), fem.com

IAGRIBUSINESS
ICONSORTIUM

Vs M/S SHIRDI|
ISAT BABA|

29, New CourtCommercial IOMP 0-05-2025 [MANOJ IGaurav 9711197229 lgaurav@integri [26.05.2025
[Block-1T (COMM)/29/2025 IKHANDELWAL [Varma(P), onlaw.com
[Vs ARROW|
IDESIGN

27 EH TOKESH _ KUMARSOUTH [uil
HARMA, DISTRICT
DUDGE(COMMERCIAL
ICOURT)

28 [SH. LAL SINGH, DISTRICT[SOUTH- |18 BLOCK 1 ICS(COMM) 1365/2025 01-05-2025 IRADICURA SHANTNU 9999347367 [ngequityo1@g [25-04-2025
PUDGE [EAST IPHARMACEUTI AGGARWA [mail.com
ICALS PVT LTD[L
Vs RAKESH|
IKUMAR
WAISWAL

ICS(COMM) 369/2025 02-05-2025 [MUSHEER IAVTAR 9810910333  [avtarsingh78@ [15-04-2025
JALAM Vs M/SSINGH ahoo.com
IKUBER BHAMLOT
IBUILDERS AND)|
IORS

ICS(COMM) 373/2025 02-05-2024 |ACRO SOFTECHDEEPAK 9891923356 |advocatedgarg [26-04-2025
IPRIVATE IGARG (@gmail.com
[LIMITED ACRO|
ISOFTECH
[PRIVATE
ILIMITED A%

lpDINNON caT nd]
ICS(COMM) 391/2025 06-05-2025  [YASH PAULAYUSH 9810280829  [ayush.khanna@[30-04-2025
ISONT VSKHANNA numenlaw.com
[NARENDER
IPAUL SONI AND|
IORS.

ICS(COMM) 396/2025 07-05-2025  [PRECISION IPANKAJ 9560205151 [mail@utkassocif24-07-2024
ISYSTEM IKUMAR lates.com
ICONTROL
(THROUGH IT§|
IMANAGING

IPARTNER, MR|

hraxrpDDRT
ICS(COMM) 398/2025 08-05-2025  [BANK OFNIRMAL 9953128141 mb.nirmal@g [23-04-2025
IBARODA VSKUMAR imail.com
[RAMESH
IRAMESH

[CS(COMM) 1399/2025 08-05-2025 [STATE BANK OFSWEETY (9811786067 Imssoodavocate [02-01-2025
[INDIA V4SOOD (@gmail.com
ISABABUL

ICS(COMM) l400/2025 08-05-2025  [M/s VISHNUVENEET 9958000855 clegaloo7@gm|19-04-2025
[TIMBER  ANDICHADHA lail.com
IPLYWOOD CO|
[Vs Vs

M/s FAIRLIE
[HOTELS  AND)]

ICS(COMM) l403/2025 09-05-2025  |QOTEL IMANISH  |9971343031 imanish.adv@g [28-01-2025
[HOSPITALITY |[SHARMA imail.com
IAND
[TECHNOLOGIES
IPVT. LTD. V:
INIRVANA

racprTaT Ty
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[CS(COMM) l405/2025 13-05-2025 [RAHUL KUMARJRAGHAV [8860662882 [raghavnarayan1{30-04-2025
Vs RUPEEKNARAYAN 993@gmail.co
ICAPITAL jm
[PRIVATE
ILIMITED  AND|
IORS
ICS(COMM) l410/2025 14-05-2025 M/s IRAKESH 9911125245 ladvocaterakesh [21-04-2025
[WORLDCLASS [SHARMA sharma2006@g|
IGOURMET Imail.com
[FOODS PVT|
ILTD. Vs BABA|
ISRI CHAND|
ICS(COMM) l411/2025 14-05-2025 [M/s WESTENDBAHULI 9811319485 [bahulisharma@|o9-01-2025
[ENTERPRISES |[SHARMA chamber209.co
s M/s RAHUL Im
[FASHION
IPRIVATE
ILIMITED
ICS(COMM) l434/2025 21-05-2025 ISmt. SHASHISHALABH 9818681699  [Not Mentioned [17-05-2025
IBALA AND ANRGUPTA
[Vs Smt. BIMLA|
IGUPTA AND|
IORS.
ICS(COMM) l457/2025 26-05-2025  [MANISH IABHIMANY (8800829883 [Not Readable [28-04-2025
IKUMAR VslU KUMAR
ILASON AND|
[TUBRO
ICONSTRUCTION|
ICS(COMM) l461/2025 28-05-2025  [TAURUS IGAURAV (9455160761 lgauravpatel829 [26-05-2025
ICLOTHING IPATEL (@gmail.com
ICOMPANY PVT|
ILTD V:
IGURPREET
ISINGH
R AL
29 [MS. NEELAM SINGH,|§OUTH- 14 [EXECUTION [Ex.COMM - Awardo1-05-2025 M/S [SH. 9654643317  |CB.TIWARILA [15.05.23
IDISSTRICT JUDGE [EAST IPETITION y Arb) IMOMENTUM ICHANDER @GMAIL.CO
Comm./21/2025 TECHSYS PVT/BHUSHAN M
ILTD. Vs M/STIWARI
[TRACKER
[TECHNOLOGY
DT o
ICOMMERCIAL [CS 02-05-2025 [ADIDAS AG VsSH. 9718209970  |AASTHA@THE(]5.04.25
ISUIT (COMM)/375/2025 'wner/Proprieto PROMOD ILEGIST.COM
Ir IKUMAR
INGH
I[EXECUTION [EXECUTION 05-05-2025 [CANARA BANKESHU 9711275697 I[ESHUADVOCA f11.11.24
IPETITION (COMM.)/179/2025 Vs MR. ChunnuCHAUDHA [TE@GMAIL.C
Singh RY IOM
ICOMMERCIAL [CS l05-05-2025  [VISHWAS H. 9811041494 IRADHEYSHYA [28.03.25
SUIT (COMM)/383/2025 ISINGHAL PRO;ERADHEY [MADV@GMAI
IOF M/S ANALCOSHYAM IL.COM
INDIA CO. V:
IM/S NEO|
[TECHNOFIELD
LD ANIY
ICOMMERCIAL [CS l05-05-2025  [M/S SALORASH.  AJAY|9868112556 IAJAYMALVIYA|01.05.25
SUIT ((COMM)/384/2025 [INTERNATIONA [MALVIYA LAW@YAHOO.
IL LIMITED Vs ICOM
M/S My
I[ELECTRONICS,
WALANDHAR
ICOMMERCIAL [CS 06-05-2025 [M/S E3 PANELMS. NANCY9660729214 |[E3LEGAL@GM[21.04.25
SUIT ((COMM)/393/2025 INDUSTRIES VSJAIN IATL.COM
IM/S GOYAL
IMARKETING
[THROUGH IT§
[PROPRIETOR
lprrirapnac
ICOMMERCIAL |CS 07-05-2025  [DEVIKA  GOLDSSH. ASHISH|9911911120 IADVSHUBHA [06.05.25
ISUIT (COMM)/420/2025 [HOMZ PVT LTDPANDEY [MSAXENA@G
IAND ANR Vg IMAIL.COM
IRATAN VIR|
ISINGH
ICOMMERCIAL |CS 16-05-2025 [IMRS. JASLEEN|SH. 9711968186 JUJHARSING [09.05.25
ISUIT (COMM)/421/2025 IKAUR AND ANR JUJHAR I[HADVOCATE
s M/S BASINGH |(@GMAIL.COM
ILOGICS PVT)
ILTD AND ANR.
[COMMERCIAL [CS 19-05-2025 Manmachine CarSH. 9818906064 [NATWARRAI@[16.05.25
ISUIT (COMM)/427/2025 ICare Pvt. Ltd. V§NATWAR IGMAIL.COM
IM/S S and IRAT
Bajaj Private|
ILimited




COURT DISTRIC COURT CASETYPE CASENUMBER DATE OFPETT NER ADVOCAT ADVOCATE ADVOCATE DATE OF E-
b T ROOM REGISTRATI NAME VSE MOBILE EMAIL ID PAYMENT
ON RESPONDENT NUMBER OF COURT,|

NAME FEES

IPETITION U/SOMP (Dj20-05-2025 IDFC FIRST|SH. 9717028845 [17.04.25
lo OF(COMM.)/48/2025 BANK LIMITEDKESHAV
IARBITRATION s NAVEEN |[DUDEJA |OM
IGARG
ICONCIALIATIO|
INACT
[EXECUTION |EXECUTION 22-05-2025  [M/S SAMARA[SH. 9999678571, [NOT [26.04.25
IPETITION ((COMM.)/207/2025| [[INDIA PVT. LTD.AMRESH [MENTIONED
s M/S K KSINGH
|[Autoparts
thorugh it:
[Proprietor ~ Mr,|
N 1l
[EXECUTION [EXECUTION [22-05-2025 M/S BIHANISH. R.K/9818911976 IRKPANDEY_16[12.09.25
[PETITION (COMM.)/208/202 [MANUFACTURI [PANDEY 1@REDIFFMAI
5 ING COMPANY| IL.COM
IPVT. LTD. Vs
Shri Ganesh|
IChandra Mathur
ICOMMERCIAL [CS 22-05-2025  [M/S SUPREMESH. 9810682372 [SHEKHAWATI 8.05.25
ISUIT (COMM)/441/2025 ICOLLECTIONS [PRAMOD ILEGAL@YAHO|
INDIA PVT LTDJAGARWAL IN

s M/S BLUH
PRINT DESIGN|
STUDIO PV

ICOMMERCIAL (CS 24-05-2025 r‘S_hri ShyamEH. VIJAY9811284948  [VIJAYZAVERI2[20.05.25.
ISUIT (COMM)/452/2025 [Sunder [ZAVERI I5@GMAIL.CO
Budhrajani  and) M

Anr. Vs M/
Rasik  Product:

[Pvt. Ltd.
[COMMERCIAL [CS 26-05-2025 [SULOCHANA _ [SH. 9250050582 |MARKANDEY [NOT __ YET
SUIT (COMM)/458/2025 ISUDARIYAL VSMARKAND IGUPTA@YAH [FILED

[M/s Larsen andEY GUPTA |00.CO.IN

[Toubro Limited

ICOMMERCIAL [CS (COMM)//2025 [31-05-2025 IAEROSHIP [SH.  UDAY#882303942 [ADVUDAYKU [16.05.25

SUIT IFREIGHT IKUMAR IMAR@GMAIL.
ISOLUTIONS ICOM
IPVT. LTD. V:
IDINESH
ICHANDER
Inrooy
IPETITION U/SOMP I31-05-2025 [EVEREST [SH. 9623129877  [NANDASHRES [28.05.25
134 OF(COMM)//2025 ISION Vs HOYA[SHRESHTH IHTH@GMAIL.
IARBITRATION [MEDICAL INDIAINANDA ICOM
IAND IPVT. LTD
ICONCIALIATIO|
IN ACT
30 [SH. AJAY KUMAR JAIN ISOUTH- |20 [Commercial ICS 01-05-2025 IZIVORE IANIL 9899123578 rpitsharmaadvii1-12-2024
[EAST ISuit (COMM)/361/2025 IAPPAREL PVT/SHARMA locate@gmail.co
ILTD. Vs M/S AA| fm
ILOGISTICS
ISOLUTION AND)|
IORS.
[Commercial ICS 01-05-2025 IMS. DEEPALISANJAY 9873479585, [ssclawfirm@gmfi7-04-2025
ISuit (COMM)/362/2025 IGOYAL VSSEHGAL lail.com.
[[INDIAN o1y
ICORPORATION
ILIMITED  AND)|
IORS.
ICommercial ICS 02-05-2025 [LG [Naveen 9810078786  [naveenchandra [15-02-2025
Suit (COMM)/366/2025 IELECTRONICS [Chandra ls502@gmail.co
[NDIA LTD. Vg m
[MOHIT
IAGGARWAL
ICommercial Cs 02-05-2025  [MECCANICA Rohit Taneja9810945207  [ustjurisofc@g_ [26-04-2025
ISuit (COMM)/367/2025 IDRILLMASTERS imail.com
Vs SRM|
ICONTRACTORS
ILTD. AND ORS.
ICommercial ICS 03-05-2025  |CONTRANS ISAHIL 9015668564  |JABIIIMANYU [25-03-2025
Suit ((COMM)/377/2025 ICARGO PVTMAHAJAN (@ASPARTNER
ILTD. Vs L IN
ISHARADDHA

ISABURI IMPORT]
IAND  EXPORT]

Commercial ICS 06-05-2025  |CENTRAL BANK[Vishwanath (9990182901  |vptiwariadvocat}---
Suit (COMM)/386/2025 IOF INDIA Vsprasad le@gmail.com
ILAXMI JHA [Tiwari

ICommercial ICS 06-05-2025 |AMBHA INitin Jain  |9999650755, [najandcompanyj21-04-2025
ISuit (COMM)/387/2025 [ELECTRIC (@gmail.com
ISTORE (TAKE|
IOVER BY AN,
[ELECTRICALS)
Vs NORTH]

LI oom




COURT DISTRIC COURT CASETYPE CASENUMBER DATE OFPETT NER ADVOCAT ADVOCATE ADVOCATE DATE OF E-
b T ROOM REGISTRATI NAME VSE MOBILE EMAIL ID PAYMENT
ON RESPONDENT NUMBER OF COURT,|

NAME FEES

ICommercial ICS 07-05-2025  [M/S 9811734565,8 [pramodahujaad(20-01-2025
Suit (COMM)/394/2025 VEWELLERS VSSHARMA 4@gmail.com
IRISHI SEHDEV|
IAND ANR.
Commercial ICS 08-05-2025 |ASHOK KUMARSIDDHART [801-027-0087 [siddharthjain@ [03-05-2025
Suit ((COMM)/397/2025 ICHHABRA  VsH JAIN jslaw.in
'ALMAN INFRA
IAND ENERGY|
[PVT. LTD.
ICommercial ICS 13-05-2025 IM/S  REMSON[Himanshu (9818981831 himanshu.nagp [27-02-2025
ISuit (COMM)/404/2025 IPRIME [Nagpal lal11@yahoo.in
[TECHNOLOGIES]
IPVT. LTD. Vs
M/S PUNJABH
IELECTRICALS
[Commercial ICS 14-05-2025  |CANARA BANK[Eshu 99 10482995 [ankirisinghbha [23-04-2025
Suit (COMM)/409/2025 Vs ~ CHANDAN|Chaudhary idana@gmail.co
IKUMAR Im
[Commercial ICS [17-05-2025 [EXCEL PACKRishabh 7042181838 ail@rishabhk j08-05-2025
ISuit (COMM)/422/2025 [PVT. LTD. VsKapur lapur.com
R.S. FOODS
INDUSTRIES
[Commercial ICS [17-05-2025 ISHRI JOGINDEIErDhananjay 9811048342  [singhlawof11ces[26-08-2021
Suit (COMM)/423/2025 ISINGH BEDI VsSehrawat ((a)gmnil.com
ISHRI ~ PANKAJ]|
[MALIK AND|
IORS.
[Commercial ICS 21-05-2025 M/S [Karan Gupta9g729202222  |ka [05-05-2025
Suit (COMM)/430/2025 INDOSPIRIT fran(a)kgvslcgal.|
IDISTRIBUTION 0m
ILTD. A%
[NAMOSHREE
IMARKETING
_ Iovre 1 eeny
[Commercial ICS 23-05-2025  [STAR [Rahul 9873319883  [slrnrnrn(c{lem[21-05-2025
ISuit (COMM)/442/2025 IPROPWELL [Saxena lcruldlaw.in
[PRIVATE
ILIMITED A%
IMOHAMMAD
I[HAMID
[Commercial ICS 23-05-2025  [MANTU IChandra 9810209981 [legal.shebang@ 13-05-2025
ISuit (COMM)/443/2025 IMANDAL Vs MS.Shekhar lgmail.com
[VAISHALI [Yadav
[Commercial ICS 24-05-2025 [BANK OFANSHUMA (9990042642 fianshumanadv [23-05-2025
ISuit (COMM)/449/2025 IBARODA VN (@gmail.com
[UMESH PRASAD|SRIVASTAV
A
ICommercial ICS 26-05-2025  [SH. SHIV DUTT|Shivom 9650920980 |- [23-05-2025
Suit (COMM)/454/2025 Vs M/S VEERGarg
[VASU EXPORT]
IPVT. LTD.
ICommercial ICS 26-05-2025  [TRANSLUMINA [Nidish 9910169360  |anjaneya.crede [17-05-2025
ISuit ((COMM)/455/2025 [THERAPEUTICS |Gupta Ince@gmail.com|
[PVT. LTD. Vs
[MR. PUNIT]
IKALIA
ICommercial ICS 29-05-2025 JASHOK KUMARIsurinder 9810100554  [s.goel6@yahoo. [28-05-2025
Suit (COMM)/463/2025 IMARWAH Vsigoel om
IANINDYA
WOARDAR
131 [MS. ANU GROVER BALIGA|[SOUTH- 21 [EXECUTION [Ex.COMM - Awardo1-04-2025 ISMFG INDIASH. KARANj9560099232 [NOT us5743
[EAST [PETITION Y Arb) ICREDIT CO/CHHIBBER IPROVIDED
IComm./10/2025 ILTD. Vs RAKESH|
ISHARMA
IARBITRATION (OMP 01-04-2025 IM/S R.G/MS. INDUp711451772 INDUTYAGIL.0645741
(COMM.)/33/2025 IASSESTS PVTITYAGI |(@GMAIL.COM
ICONCILIATIO ILTD. Vs DR|
INACT ISONIA JINDAL




COURT DISTRIC COURT CASETYPE CASENUMBER DATE OFPETITIONER ADVOCAT ADVOCATE ADVOCATE DATE OF E-
NO. T ROOM REGISTRATI NAME VSE MOBILE EMAIL ID PAYMENT
ON RESPONDENT NUMBER OF COURT,|
NAME FEES

[EXECUTION [EXECUTION 01-04-2025 IM/s CICO|SH. 9711894196 IADMIN@TASL
IPETITION (COMM.)/122/2025 [TECHNOLOGIESANUDATT IAW.IN

ILTD Vs M/S BACDUBEY

IPVT LTD
ICOMMERCIAL [CS 01-04-2025 M/S AKSHISH. 9416027279 ISHIVAMSACH W45723
ISUIT (COMM)/265/2025 IOPTIFIBER [SHIVAM IDEVAJAI@GM

ILIMITED Vs M/SSACHDEVA IAIL.COM

IMUKAND

ISYSTEMS  AND)|

[NETWORKING
ICOMMERCIAL [CS 01-04-2025 [VIVID GLOBALSH. 9310717274 IADVPRAVEEN [45631
ISUIT (COMM)/266/2025 [TECHNOLOGIES[PRAVEEN 92@GMAIL.CO|

[THROUGH ITSSINGH (M

IPROPRIETOR Vs

IM/S AAL

IRESEARCH AND)|
[EXECUTION |[EXECUTION 02-04-2025  [M/S KAPOOR[SH. 9312046733  [YADAVRAZEN Y5220
IPETITION (COMM.)/124/2025 [MAGING PVTRAJENDER |(@GMAIL.COM

ILTD. Vs SHRIYADAV

ISANJEEV

IKUMAR
EXECUTION _|[EXECUTION 02-04-2025  |[NIYOGI OFFSET|SH. AYUSH|9971850060 |CONTACT@IN 45733
IPETITION (COMM.)/125/2025 [PVT. LTD Vs Mr.BEOTRA INOVATUSLAW|

Brijesh Tiwari| LIN

[Proprietor
[COMMERCIAL |CS 04-04-2025  [Puran Chand[SH. 9810906774  [SIDDHARATH W45749
SUIT (COMM)/279/2025 [Tamta Vs SpicelSIDDHARA ISIKRI@GMAIL

[Money  LimitedTH SIKRI .COM

nd Anr.
[COMMERCIAL |CS 07-04-2025 [HANS [SH. AMIT9871178106 |[OFFICE.AWAS 145743
ISUIT (COMM)/284/2025 INDUSTRIES 'ADHWA ISOCIATES@G

ICORPORATION [MAIL.COM

ILTD A%

[EAGABRIZ

ISHIPPING PVT|

M
ICOMMERCIAL |CS 07-04-2025  [M/S SPIRITED[SH. 9811427955 IMUNISHLAW. 45722
ISUIT (COMM)/285/2025 ILABELS PVIMUNISH OHRA@GMA

ILTD Vs GEMINIVOHRA IL.COM

IPERSONAL

ICARE PVT LTD
ICOMMERCIAL [CS 16-04-2025 IGST ISH. 9910358225 |OFFICE@VALI Y5745
SUIT (COMM)/300/2025 [ENTERPRISES [BHASKAR .CO.IN

[PVT LTD. Vs M/SVALI

[VYAS ENERGY

[EXECUTION [Ex.COMM - Awardj17-04-2025 IAJAY TRIKHA VsSH. VINOD9953455478 [KHANNA_ASS Y5735

IPETITION [by Arb) IGURDEEP IKHANNA I0@YAHOO.CO
IComm./15/2025 ISINGH LIN
ICOMMERCIAL [CS [17-04-2025 IACE |SH. 9999886478 |ABHINAY@LE Y5755
ISUIT (COMM)/307/2025 IENTERPRISES |ABHINAY IGALKNIGHTS.
[Vs NEW SHOP CIGUPTA N
ISTORE
INETWORK PVT]
ILTD
ICOMMERCIAL [CS [17-04-2025 ISTATE BANK OFSH. 18800784740 |SUBHI1673@G 45744
ISUIT (COMM)/308/2025 [[INDIA VSDHARMEN [MAIL.COM
ISEEMA [DRA SINGH|
ICOMMERCIAL [CS 17-04-2025 IGODFREY ISH. 8750905558  [LITIGATION@ 45752
ISUIT (COMM)/309/2025 IPHILLIPS INDIAPRABHU IASHWATHHL
ILIMITED Vs NTCITANDON [EGAL.COM
[INDUSTRIES
ILIMITED
ICOMMERCIAL [CS 17-04-2025 ISTATE BANK OFMS. 18896932838 |AGNIHOTRISUY5761
ISUIT (COMM)/310/2025 [INDIA Vs SHRISUCHITA ICHITA@GMAI
ISAURABH IDIXIT IL.COM
ICOMMERCIAL [CS [21-04-2025 ICAPITAL |SH. 7683073187  [VERMA.VISH Y5692
ISUIT (COMM)/319/2025 [EQUIPMENT [VISHWEND [WENDRA@YA
INDIA Vs R. K|RAVERMA [HOO.CO.IN
IASSOCIATES
IAND

I[HOTELIERS PVT|

b axn Anc




COURT

DISTRIC COURT
T ROOM

CASETYPE CASENUMBER DATE

ON

OFPETT
REGISTRATI NAME

NER ADV(

VSE
RESPONDENT
NAME

ICAT ADVOCATE
MOBILE
NUMBER

ADVOCATE
EMAIL ID

DATE OF E-|
PAYMENT
OF COURT]|
FEES

[EXECUTION |EXECUTION 23-04-2025  [M/S COMACSH. KUNALj9871236226  [WHITEANDBL 45671
IPETITION (COMM.)/147/2025 [[NDIA PVT LTD,/KUKREJA IACKLAWYERS
s M/S GREEN| |@GMAIL.COM
IDAY ENVIRO|
IPROJECTS
IARBITRATION |OMP l24-04-2025  [MS SARIKAISH. 0818906064 [NATWARRAI@}--
((COMM.)/39/2025 ICHATURVEDI  [NATWAR IGMAIL.COM
ICONCILIATIO s AGARWALRAI
INACT JAUTO TRADERS
ICOMMERCIAL [CS [24-04-2025 BENTLEY [MS. 9818061242  |AARSHIA@SAIY5742
ISUIT (COMM)/335/2025 ISYSTEMS  INCJAARSHIA IKRISHNAASSO|
s MR MANISHBEHL ICIATES.COM
ISANWALKA
JAND ORS
[EXECUTION [Ex.COMM - Awardf26-04-2025 [SHREE GOPALISH. AMAN[7230812125 IAMOL_SHAR 5751
IPETITION [by Arb) IGUPTA Vs M/SSIWASIYA [IMA@SNGPAR
IComm./19/2025 IAIMS SANYA| [TNERS.IN
IDEVELOPERS
IPVT LTD
ICOMMERCIAL [CS [26-04-2025  [LIVING MEDIASH. 7838390214 |SHAHRUKHEJ 45756
SUIT (COMM)/349/2025 INDIA LTD VSSHAHRUK IAZ@HOTMAIL
IDALMIA LIFEH EJAZ .COM
ICARE PRIVATH
[LIMITED
ICOMMERCIAL [CS [26-04-2025  [AMBHA [SH. NITN9810484224 |NAJANDCOMP45,68
SUIT (COMM)/350/2025 [ELECTRIC DAIN IANY@GMAIL.
ISTORE Vs S. K| ICOM
.PROJECTS
[EXECUTION [Ex.COMM - Award29-04-2025 [SMFG INDIA COJSH. KARANg560099232 [NOT 15737
IPETITION y Arb) ILTD. Vs RAJCHHIBBER IPROVIDED
IComm./20/2025 IKUMAR BAMBA
132 [SH. BHUPESH KUMAR [SOUTH- 2 [Commercial ICS 03-04-2025  |STATE BANK OFDharmendra8800784740 ishubhil673@g [28-03-2025
I[EAST ISuit (COMM)/270/2025 INDIA Vs SH.Singh Imail.com
[VINOD R
ICommercial ICS 03-04-2025 [SUMAN MALLIKNITESH 8700348031  [786advocate@g(01-04-2025
ISuit (COMM)/271/2025 Vs M/S AABIDKUMAR imail.com
IPAPER CONES|
IAND ORS.
Commercial ICS 15-04-2025 IAT INFORenu Tyagi (9560428809, fadv.renu3i@g [25-02-2025
Suit (COMM)/293/2025 ISOLUTIONS mail.com
IPVT. LTD. Vg
ISHRI MANTU|
[MANDAL
ICommercial ICS [17-04-2025 INOD GUPTASHIVANI |996 8888 021 [ADV [23-07-2024
Suit (COMM)/301/2025 Vs M/S AXAROVERMA IAAKASHTRIPA|
[ENTERTAINME THI@GMAIL.C
INT PVT. LTD,| |OM
IJAND ORS.
[Commercial ICS [17-04-2025 ISTATE BANK OFDharmendra8800784740 ishubhil673@g [28-03-2025
ISuit (COMM)/302/2025 INDIA Vs SH.Singh Imail.com
ICHITTA
IRANJAN ROUT




COURT DISTRIC COURT CASETYPE CASENUMBER DATE OFPETT NER ADVOCAT ADVOCATE ADVOCATE DATE OF E-
b T ROOM REGISTRATI NAME VSE MOBILE EMAIL ID PAYMENT
ON RESPONDENT NUMBER OF COURT,|
NAME FEES

ICommercial ICS [21-04-2025 IDEVESH 9416002154
Suit ((COMM)/313/2025 KUMAR SINGH|SHARMA

s ROYAL
ISUNDARAM
IGENERAL
[[INSURANCE CO,|
ILTD. AND ANR.

l15-04-2025

[Commercial ICS 24-04-2025  |CANARA BANK|Pratap 9990366723, [prana25000@g f---
Suit (COMM)/330/2025 Vs PANKAJ|Chandra Imail.com,
ISHARMA [Rana

Suit (COMM)/331/2025 [EXPORTS hugh ore4(a-
WORLD WI IGmail.Com
ICLEARING AND|
ISHIPPING PVT,|
ILTD.

[Commercial ICS 24-04-2025 [M/S J\EEanhak 9873471243  [Yashvardhanratjo7-04-2025
Ve
D

[Commercial ICS 26-04-2025 |M/S CONSOLEDeepak 8178925937, [advocatenks393[11-03-2024
ISuit (COMM)/345/2025 ISHIPPING (Gautam (@gmail.com
ISERVICES

[INDIA PVT. LTD,|
JAND ANR. V:
IM/S MNB
[LOGISTICS PVT,
ILTD. AND ANR.

133 [MS. NEERA BHARIHOKE), ICommercial ICS 01-05-2025 IAMBHA INitin Jain  |9999650755, [najandcompanyf21-04-2025
IDISTRICT Suit ((COMM)/360/2025 [ELECTRIC (@gmail.com
PUDGE(COMMERCIAL ISTORE  (TAKE
ICOURT) IOVER BY AN,
IELECTRICALS)
[Vs M/S GAURAY|

Commercial ICS 02-05-2025 [BENTLEY IAnkur 9811809439  [ankurkatyal@as01-05-2025
Suit (COMM)/368/2025 ISYSTEMS AND[Katyal [klegal.co.in
IANR. Vs
IGOODLAND
ISURVEYS PVT|
ILTD.

ICommercial ICS 03-05-2025  [M/S IDEALVivek 7004535421  [advocatevks.00 [08-04-2025
ISuit (COMM)/378/2025 IPERIPHERALS [Kumar 1@gmail.com
JAND SYSTEMS
s M/S MSM
IPERIPHERALS
[POINT

[Commercial ICS 03-05-2025  [SUDHIR KUMARJrakesh 9999303080 [officerakeshmit [25-04-2025
Suit (COMM)/379/2025 Vs MONIKAmittal tal@gmail.com

[MAKKAR AND]
IORS.

[Commercial ICS 03-05-2025 [CHANDAN [Dayanand (9971057511 ladvdnpandey@ [28-03-2025
ISuit (COMM)/381/2025 IKUMAR [Pandey lgmail.com
ICHAUDHARY V:
IRINKI JHA

[Commercial ICS 14-05-2025 IM/S SU IMPORTIABHAY 18860533820 [svifassociates@ [26-11-2024
Suit (COMM)/406/2025 SERVICES PVT/GUPTA leomail.com
LTD. Vs M/
ISAM
INTERNATIONA
IL AND ORS.

[Commercial ICS 14-05-2025 IM/S WESTENDBAHULI 9811319485 lamritajhamb@do1-05-2025
Suit (COMM)/407/2025 I[ENTERPRISES |[SHARMA hamber20a.co

[Vs M/S PAISLEY]
IDESIGN
ISOLUTIONS

[Commercial ICS 14-05-2025 IM/S TIRTHSUDARSHA [9810132015 llegal@.unitedw |08-05-2025
Suit (COMM)/408/2025 IAGRO IN BANSAL orld.co.in
[TECHNOLOGY

IPVT. LTD. V:
[MR. VIREN|
[VINODBHAI

Inrronza
[Commercial ICS 15-05-2025 IM/S VIKASSURENDER [9891823823 _ |kaliramansuren [02-05-2025
ISuit (COMM)/416/2025 INDUSTRIAL ISINGH Ider@gmail.com
MAN POWER]
ISOLUTION  V:
[INFORMATION
[TV PVT. LTD.




COURT

DISTRIC COURT

T

ROOM

CASE TYPE

ICommercial
Suit

CASE NUMBER

Cs
(COMM)/431/2025

DATE

ON

[21-05-2025

OFPETT
REGISTRATI NAME

NER

VS
RESPONDENT
NAME

[UNION  BANK]
IOF INDIA V:
IBHARTIYA

IELECTRONICS

ADV
E

CAT

Pitendra
Garg

ADVOCATE
MOBILE
NUMBER

9810147621

ADVOCATE
EMAIL ID

jitendragargadv
(@gmail.com

DATE OF E-|
PAYMENT
OF COURT]|
FEES

[22-04-2025

Commercial
ISuit

CS
(COMM)/432/2025

21-05-2025

IBANK
IBARODA
[TARA  CHAND|
JAND ANR.

OH

IQuaisar Ali

9999802592

laliquaisar 1
lo@gmail.com

[13-05-2025

ICommercial
Suit

CS
(COMM)/438/2025

[22-05-2025

M/S GLOW,
[TRADEX INDIA|
PVT. LTD. Vs
INDOSPIRIT
BEVERAGES
PVT. LTD.

WATIN
IKUMAR

9958569293

ladv.jatinkumar
(@gmail.com

2-05-2025

[Commercial
Suit

CS
(COMM)/445/2025

[23-05-2025

M/S
INDOSPIRIT
IDISTRIBUTION
ILTD. Vs SARTAJ|
HOTELS
JAPARTMENTS

ANID NZIT AC DT

[Karan Gupta

9729202222

[karan@kgvsleg

lal.com

[19-05-2025

[Commercial
ISuit

ICS
(COMM)/446/2025

[23-05-2025

IMANTU

INDIA
SOLUTIONS
JAND SERVICES]
(OPC) PVT. LTD.

T

(Chandra

IMANDAL Vs AIPiShekhar

[Yadav

0810209981

legal.shebang@
lgmail.com

[13-05-2025

[Commercial
Suit

ICS
(COMM)/468/2025

[31-05-2025

M/S
IMEGAMIND
ICONSULTANTS
PVT. LID. Vs
IM/S  GSTONE|
INFRA PVT)

INITESH
IKUMAR

9910086012;

d vshrey]
lgupta@gmail.c
m;

16-05-2025

[Commercial
Suit

ICS
(COMM)/469/2025

31-05-2025

AN
[M/S UNIONTEX|
INDIA PVT. LTD)|
Vs M/S  CIl
IMODULAR
SYSTEM
ILTD.

PVT,|

[TANIYA
IMADAAN

9891560587

IMAIL@AEQUI
[TASLEGAL.IN

lo5-05-2025

34

[MS. NIRJA BHATIA, LD
IDISTRICT JUDG
COMMERCIAL  COURT-
7)DIGITAL SOUTH-EAST,
|[SAKET COURT

OUTH-
[EAST

135

[sH. RAJ
[TRIPATHI, DISTRICT]
PUDGE(COMMERCIAL
ICOURT)

KUMARSOUTH-

I[EAST

136

[SH. PITAMBER DUTT,
IDISTRICT JUDGE|
COMMERCIAL COURT)

[EAST

137

138 [SH.

IMS. RUBY ALKA GUPTA,
IDISTRICT JUDGHE|
COMMERCIAL COURT)

I[EAST

o1

ICS COMM

127/2025

[21-04-2025

IBANK
IBARODA
IMS.
ISINGH

v/
NEHA

OHHUNNY

HARMA

9650501903

IADVHUNNYS
IHARMA.28@G
[MAIL.COM

[19-04-2025

ICS COMM

149/2025

08-05-2025

SWAL MEGA]
ISALES PVT. LTD,|
VS M/S ADHIM|
IDEVELOPERS
IPVT. LTD.

IMOHIT
I[KUMAR
IAULUCK

9999903936

7-05-2025

ICS COMM

155/2025

l13-05-2025

ILAKSHYA
INTERNET PVT,|
ILTD. V/S PREM|
ISAGAR GUPTA

ISWATI
ICHANANA

7838393940

ISWATI@ZEAL
IATTORNEYS.C
oM

8-05-2025

IMALHOTRA, DISTRICT]
PUDGE (COMMERCIAL)-
o1

SANJEEV _ KUMARNORTH-

IEAST

ko1, Ne
[Building KKD

IC.S.(COMM)

66/2025

09-05-2025

[Anuj kumar
IGoswamiVsMuke
sh Rana

IPRAVEEN
IKUMAR

9560749677

[praveenkumarp
resident@gmai
1J.com

[22.04.2025

Fdo—

IC.S.(COMM)

[71/2025

l14-05-2025

ISTATE BANK OF
INDIAVSVISHAL
[TAVTIA

IGOPAL
ICHAND
ISHARMA

9810210832

vijayprakashg6
82@gmail.com

6.05.2025




COURT

DISTRIC COURT
T ROOM

CASE TYPE

CASE NUMBER

DATE

REGISTRATI NAME

ON

OFPETT
VSE
RESPONDENT
NAME

NER ADV(

ICAT ADVOCATE
MOBILE
NUMBER

ADVOCATE
EMAIL ID

DATE OF E-|
PAYMENT
OF COURT]|
FEES

IC.S.(COMM)  [74/2025 [21-05-2025  [STATE BANK OHGOPAL 9810210832 |vijayprakash96 [08.05.2025
INDIAVSSANJAY|CHAND 82@gmail.com
ISRIVASTAV [SHARMA
F-do-- IC.S.(COMM) [75/2025 22-05-2025  [BANK OHSUDEESH (9355 033 033 [advsk33@gmail[20.05.2025
[[NDIAVSANKUR [KUMAR l.com
ISINGH
t-do-- >.S.(COMM) [76/2025 l24-05-2025  [State Bank offSUCHITA 8896932838 |agnihotrisuchit [22.05.2025
[[ndiaVsAjeet IDIXIT la@gmail.com
[Proprietor o
INational Enterpri
es
Bo [SH. BRIJESH KUMARSHAHD Bo1, New CourCS(COMMERCI|CS 02-05-2025 [SUMEET [Mahir [i7/04/2025
IGARG, DISTRICT JUDGE,ARA [Building IAL) (COMM)/278/2025 IGROVER Vs WMjmalhotra(P),|
ICOMMERCIAL COURT [ENERGY  AND)|
ILIGHTING PVT
ILTD
01, New CourtiCS(COMMERCI|CS 03-05-2025  [DALIP BINDALJKunal [28/04/2025
[Building (COMM)/281/2025 s JAVEDM ittal(P),
"HAUDHARY
1301, New CourtCS(COMMERCI|CS 03-05-2025  [BRIJ BHUSHAN|[Neelam [22/04/2025
[Building IAL, (COMM)/282/2025 JAIN VsMalik(P),
[TTOLARAM
IBRAHMANAND
[BOHRA
1301, New CourtCS(COMMERCI|CS l05-05-2025  [SEEMA [Bharat [29/04/2025
[Building IAL) (COMM)/286/2025 IAGGARWAL VgPrakash(P),
IABHISHEK JAIN|
1301, New CourtCS(COMMERCI|CS l07-05-2025  |CANARA BANKAmit 18/02/2025
[Building IAL) ((COMM)/290/2025 s Maheshjgupta(P),
[Kothari
1301, New CourtCS(COMMERCI|CS l07-05-2025  [MAYANK GOYALDEEPAK l05/05/2025
Building IAL, (COMM)/291/2025 ] SACHINPAIN(P),
TYAGI
1301, New CourtCS(COMMERCI|CS 08-05-2025 [PAWAN ALMAUAmit l03/04/2025
[Building IAL) (COMM)/296/2025 ] ARSHAD[Kumar(P),
ISIDDIQUI
1301, New CourtiCS(COMMERCI|CS 09-05-2025  [UNION BANK|Sandeep [28/04/2025
[Building IAL) (COMM)/299/2025 IOF INDIA VsSoni(P),
IDALIP
1301, New CourtiCS(COMMERCI|CS 09-05-2025  |Suresh Saini Vschirag 13/04/2025
[Building ((COMM)/300/2025 [Nysaa Retailvohra(P),
enture Pvt Ltd
1301, New CourtiCS(COMMERCI|CS 13-05-2025 [MANGAL SINGH/GURPREET 19/04/2025
[Building IAL) ((COMM)/305/2025 IBASNAL VYSINGH(P),
IPARSVNATH
[HESSA
IDEVELOPERS
PVT LTD an
Do
1301, New CourtiCS(COMMERCI|CS 14-05-2025 IBANK OF INDIA[Vishwanath 5/05/2025
[Building IAL) ((COMM)/306/2025 [Vs Lokendra [prasad
Tiwari(P),
1301, New CourtCS(COMMERCI|CS 14-05-2025 BANK OF INDIAVishwanath 6/05/2025
[Building ((COMM)/307/2025 Vs PREM LATA [prasad
JAND ORS Tiwari(P),




COURT DISTRIC COURT CASETYPE CASENUMBER DATE OFPETT NER ADVOCAT ADVOCATE ADVOCATE DATE OF E-
b T ROOM REGISTRATI NAME VSE MOBILE EMAIL ID PAYMENT
ON RESPONDENT NUMBER OF COURT,|

NAME FEES

1301, New CourtCS(COMMERCI|CS 14-05-2025 INaman ApparelgPiyush 9/05/2025
[Building IAL) ((COMM)/308/2025 ILLP Vs  ShriKatyal(P),

Jaipal Vastra

[Bhandar Private|

ILimited
1301, New CourtiCS(COMMERCI|CS 15-05-2025 IBANK OF INDIANVishwanath 6/05/2025
[Building IAL) ((COMM)/316/2025 [Vs Anil [prasad

Tiwari(P),

1301, New CourtjlCS(COMMERCI|CS 15-05-2025 "ENTRAL BANK[Vishwanath 6/05/2025
[Building IAL) ((COMM)/317/2025 IOF INDIA Vsprasad

|Anand Kumar(Tiwari(P),

Jain
01, New CourtCS(COMMERCI|CS 15-05-2025 IKAMAL [Mukesh 7/05/2025
[Building IAL) (COMM)/318/2025 IKISHORE VsfSharma(P),

IMCD
01, New CourtiCS(COMMERCI|CS 16-05-2025 INAVEEN [Sonu 13/05/2025
[Building IAL) (COMM)/320/2025 IKUMAR [Vivek(P),

"HHOTRA Vi

ISURJIT SINGH
1301, New CourtCS(COMMERCI|CS [17-05-2025 ISTATE BANK OFGopal 13/05/2025
[Building IAL) (COMM)/324/2025 INDIA VsChand

IPRABHDEEP |Sharma(P),

ISINGH
1301, New CourtCS(COMMERCI|CS 19-05-2025 Sunil Jain Vs M SMITTHAN 18/10/2024
[Building IAL) (COMM)/328/2025 IDravya ILAL(P),

[Pharmaceutical

[Pvt Ltd
1301, New CourtCS(COMMERCI|CS 26-05-2025  [Fulltoss ~CreemzArpit 106/05/2025
[Building IAL) (COMM)/346/2025 India LLP Vs M/Spain(P),

[MAYASHEEL

RETAIL  INDIA|

ILTD.
1301, New CourtCS(COMMERCI|CS 27-05-2025 [Shanti Lal PorwalHITESH [21/05/2025
Building IAL) ((COMM)/347/2025 s Stern IndidKUMAR

[Private Limited |[BHARDWA

J(P),

1301, New CourtCS(COMMERCI|CS 28-05-2025  [M/S SHREENeelam l08/05/2025
[Building IAL) (COMM)/350/2025 IGARMENTS ~ VgMalik(P),

IREKHA DEVI
1301, New CourtiCS(COMMERCI|CS 28-05-2025  [Mahaveer KumarNeelam l08/05/2025
[Building IAL) (COMM)/351/2025 Vs MahendraMalik(P),

[Kumar

[Khandelwal
1301, New CourtiCS(COMMERCI|CS 29-05-2025  |[SHRI ACHALJMOHMMA [28/04/2025
[Building IAL) ((COMM)/355/2025 IKUMAR JAIN VsD

JONU ALTASBABAR(P),

[MONU
1301, New CourtiCS(COMMERCI|CS 29-05-2025  |[SHARDA RANIRITESH(P), [23/05/2025
[Building IAL) ((COMM)/356/2025 Vs SANJAY|

IGUPTA
1301, New CourtiCS(COMMERCI|CS [30-05-2025 IM/S NEC WIRESHREEN [20/05/2025
Building IAL) ((COMM)/359/2025 IAND  CABLESSHARMA(P)

IPVT LTD|,

[Through it

|Authorised

[Representative

e Aleocl Teiod
301, New CourtiCS(COMMERCI|CS 130-05-2025  [SRK industries VSDR.RADHA 1/10/2024
[Building IAL) (COMM)/360/2025 lalok enterpries  [PARIHAR(P




COURT DISTRIC COURT CASETYPE CASENUMBER DATE OFPETT NER ADVOCAT ADVOCATE ADVOCATE DATE OF E-
b T ROOM REGISTRATI NAME VSE MOBILE EMAIL ID PAYMENT
ON RESPONDENT NUMBER OF COURT,|
NAME FEES

4o [MS. KIRAN BANSAL,SHAHD [ROOM NO 208 [COMMERCIAL [CS 03-05-2025  [Union Bank offSandeep [28.04.2025
IDISTRICT JUDGE,ARA ((COMM)/284/2025 India Vs [Soni(P),
COMMERCIAL COURT) INEELAM
[ROOM NO 208 [COMMERCIAL [CS 03-05-2025  [PANKAJ Vs [MANIDEEP 2.05.2025
((COMM)/283/2025 IVIJENDER IAGGARWA
IPANCHAL IL(P),
[ROOM NO 208 |[COMMERCIAL [CS 05-05-2025  [Sushma Sharma [Pankaj 28.04.2025
((COMM)/288/2025 [Vs Lambodar B K[Rai(P),
are Housing
[ROOM NO 208 [COMMERCIAL [CS 14-05-2025 [Royal FabricgArpit 9.05.2025
(COMM)/310/2025 ndia LLP Vs Yain(P),
[Tushar
[International
[ROOM NO 208 |[COMMERCIAL [CS l14-05-2025 [Navkar —TradingArpit 9.05.2025
(COMM)/309/2025 ICo Vs Ravinderyain(P),
[Hosiery
[ROOM NO 208 |[COMMERCIAL |CS 16-05-2025 UMW IndiaMayank [14.05.2025
(COMM)/323/2025 [Private Limited [Rustagi(P),
[Through it
|Authorized
[Representative
s M/s Macr
L 1od:
[ROOM NO 208 [COMMERCIAL |CS 16-05-2025 [PAWAN JAIN VsDeepak [09.01.2024
(COMM)/322/2025 SANJAY SANI [GAUR(P),
[M/S S J FABRIC|
IAND
IREADYMADE
[ROOM NO 208 [COMMERCIAL |CS 16-05-2025 ANIL JAIN[SAURABH [25.04.2025
(COMM)/321/2025 [Partner of JaiSHARMA(P)|
[Manglam A

Industries Vs
JANIL TAKKAR|

[Proprietor of|
[ROOM NO 208 [COMMERCIAL |CS l20-05-2025 [MOHD MOHAMMA| [17.05.2025
(COMM)/332/2025 IMUJAHID Vs [D
IKHATU IDANISH(P),
ISHAYAM
[ROOM NO 208 [COMMERCIAL |CS [20-05-2025 ISTATE BANK OFGopal 13.05.2025
(COMM)/333/2025 INDIA Vs [Chand

IVISHNU DAYALSharma(P),
IPROP OF JAJ|

IMAA KATYAYNI
[ROOM NO 208 |[COMMERCIAL |CS [21-05-2025 IM/S IRAVINDRA 11.03.2025
((COMM)/334/2025 JORANGESTAR  [KUMAR(P),

LOGISTIC ~ PVT|
LTD Vs M/S
STALLONE

IOVERSEAS PVT|

Loy
[ROOM NO 208 |[COMMERCIAL |CS [22-05-2025 IBANK OF INDIA [SUDEESH [20.05.2025
((COMM)/336/2025 Vs OMVEERKUMAR(P),
ISINGH

[ROOM NO 208 [COMMERCIAL [CS [23-05-2025 JAIN SAAB KlYasser [22.05.2025
((COMM)/341/2025 [MALAT CHAPWali(P),
[THROUGH ITY§
IPROPRIETOR

ISH SHASHANK]
DAIN Vs M/S|

ADIITANTT

[ROOM NO 208 [COMMERCIAL [CS [23-05-2025 ijay kumarSUDHIR [20.05.2025
((COMM)/340/2025 sharma Vs [KUMAR
THBAS ISHARMA(P)
[HOSPITAL AND|,
RS
[ROOM NO 208 [COMMERCIAL |CS [23-05-2025 INIKHIL JAIN VsSUNIL [21.05.2025
((COMM)/339/2025 DEEPAK GARG [KUMAR
IBHARDWA

P®),




COURT DISTRIC COURT CASETYPE CASENUMBER DATE OFPETT NER ADVOCAT ADVOCATE ADVOCATE DATE OF E-
b T ROOM REGISTRATI NAME VSE MOBILE EMAIL ID PAYMENT
ON RESPONDENT NUMBER OF COURT,|

NAME FEES

IROOM NO 208 |COMMERCIAL |CS l24-05-2025 IMahesh ~ KumarARUN [23.05.2025
((COMM)/345/2025 IDudhani Vs [KUMAR(P),
[Danish Ali
IROOM NO 208 [COMMERCIAL [CS 28-05-2025  |Panjab and SindAMIT [26.05.2025
((COMM)/353/2025 [Bank Vs  [PANCHAL(
irender Mohan|P),
ISharma
[ROOM NO 208 [COMMERCIAL |CS 28-05-2025  |KING TEXTILES [Sudhanshu [26.05.2025
((COMM)/354/2025 Vs CASTAM|Goel(P),
JEANS
[ROOM NO 208 [COMMERCIAL [CS 131-05-2025 M/S [Narender [28.05.2025
(COMM)/364/2025 [WACHSTUM IBhandari(P)
INDUSTRIES b
IPVT LTD|
[THROUGH ITY§
IDIRECTOR  SH|
[ROOM NO 208 |[COMMERCIAL [CS 31-05-2025 r‘S‘hri BalajijArpit [27.05.2025
(COMM)/363/2025 |Garments Vs Pain(P),
[Satyam Garments|
41 [SH. SANJAY SHARMA-II,SHAHD 303, New CourfCS(COMMERC|CS COMM01.05.2025 [PANKAJ JAIN[NU AHMED _ |28.04.2025
IDISTRICT JUDGEARA Building TAL) 277/25 S NITIN]|
ICOMMERCIAL COURT IAGGARWAL
303, New CourtjCS(COMMERCI|CS COMM|o2.05.2025 [UMANG JAINPIYUSH [24.04.2025
[Building [AL) 279/25 S ANILKATYAL
[BAWEJA
303, New CourtjCS(COMMERCI|CS COMM]|o2.05.2025 |APOLLO PIPESSHRIHAR [24.04.2025
[Building TAL) 280/25 ILTD VSTRIPATHI
IAPOLLO
INDUSTRIES
303, New CourtjCS(COMMERCI|CS COMM]|03.05.2025 [BRIJ [NEELAM [25.04.2025
Building TAL) 285/25 [BHUSHAN IMALIK
JAIN \E|
INARAYAN
ISINGH
[KABAWAT
303, New CourtjCS(COMMERCI|CS COMM]|o5.05.2025 AP,  APOLLOISHRIHAR [29.04.2025
Building TAL) 287/25 [TUBES LTD VSTRIPATHI
[RAMA RAM
303, New CourtjCS(COMMERC|CS(COMM) 07.05.2025 [UNION BANKISANDEEP [01.05.2025
Building TAL) 292/2025 IOF INDIA VSSONI
[RINKI GUPTA
303, New CourtCS(COMMERC|CS(COMM) 08.05.2025 WAKEEL ~ VSREYAZUL 02.05.2025
[Building TAL) 297/2025 IGALAXY [HAQUE
ICLOUD
[KITCHENS
ILTD
303, New CourtiCS(COMMERC|CS(COMM) 08.05.2025 (08.05.2025 ISANJEEV 2.05.2025
[Building TAL) 298/2025 ISHAHY
303, New CourtiCS(COMMERC|CS(COMM) 09.05.2025 09.05.2025 ISUDHA 3.05.2025
[Building TAL) 1302/2025 ISHUKLA
303, New CourtfCS(COMMERC|CS(COMM) 09.05.2025 [09.05.2025 [RAKESH 3.05.2025
[Building TAL) I301/2025 INAUTIYAL




COURT

DISTRIC COURT
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REGISTRATI
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OFPETT NER
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1303, New ICS(COMMERC|CS (COMM)|09.05.2025 [09.05.2025 3.05.2025
[Building TAL) 303/2025 ISHUKLA
1303, New Court{CS(COMMERC|CS(COMM) 13.05.2025 [M/S SURESHR S KELA 9.05.2025
[Building TAL) 1304/2025 IAPPARELS V¢

ISONIA JAIN
303, New Court{CS(COMMERC|CS(COMM) 14.05.2025 [BANK ORV P TIWARI 7.05.2025
[Building TAL) I312/2025 INDIA VY

ISHUBHAM

JAIN
303, New Cour{CS(COMMERC|CS(COMM) 15.05.2025 [NAVEEN ISANJAY 9.05.2025
Building TAL) I319/25 IKUMAR IRASTOGI

I(CHHOTRA VS|

BALJEET

ISINGH

[KHUSHWAH
303, New Cour{CS(COMMERC|CS(COMM) 17.05.2025 [M/S GALAXY[SUBHANGI [14.05.2025
Building TAL) 325/25 INON WOVEN|GUPTA

VS MOHD|

IFAEEM
303, New Cour{CS(COMMERC|CS(COMM) 19.05.2025 [PUNJAB [IMOHIT RAJ  [14.05.2025
[Building TAL) 1329/25 INATIONAL

[BANK VS AMIT|

[KUMAR JAIN
303, New CourtjCS(COMMERC|CS(COMM) 14.05.2025 [AMIT VIJ VﬂHARSH [09.05.2025
[Building [AL) 1311/2025 IRAJ  KUMARRAJPUT

IAND ORS
303, New CourtjCS(COMMERC|CS(COMM) 20.05.2025 MAHESH IANUJ KUMAR}15.05.2025
[Building TAL) 1331/2025 KUMAR VSSOLANKI

IM/S SCCOTSY]

ILOGISTRICS

[PVT LTD
303, New CourtjCS(COMMERC|CS(COMM) 22.05.2025 [M/S BHAWANICHATUR [16.05.2025
Building TAL) 337/2025 IMARBLE ISINGH

[TILES AND|

IGRANITES V/9

M/S EKTA|

ICONTRUCTIO

o
303, New CourtjCS(COMMERC|CS(COMM) 27.05.2025 [GREAT FOAMIAMAN [15.05.2025
Building TAL) 1348/2025 [PRODUCTS [INARULA

[LLP

THROUGH ITS

[PROP MOHIT|

JAIN \E|

oA ADTLIT
303, New CourtiCS(COMMERC|CS(COMM) 130.05.2025 [UPGRID IKRITIKA [13.05.2025
[Building TAL) 3161/2025 ISOLUTIONS [TUTEJA

[PVT LTD V§

IADIL
303, New CourtfCS(COMMERC|CS(COMM) 130.05.2025 [UPGRID IKRITIKA [13.05.2025
[Building TAL) 1362/2025 ISOLUTIONS [TUTEJA

PVT LTD V§

ISANJAY

KUMAR
303, New Court{CS(COMMERC|CS(COMM) 131.05.2025 |[AKASHDEEP [NISHANT [29.05.2025
Building TAL) 1365/2024 IPROP OF M/SSINGH

IKABEER

ICREATIONS

Vs PAWA

[KUMAR

42 [SH. PAWAN KUMARISHAHD [C No 304 [COMMERCIAL [CS 05-05-2025  [Adidas AG Vs faastha 9810481016  [mail@thelegist. [02-05-2025
IMATTO DJ (COMM-04) IARA ((COMM)/289/2025 |Owner/Proprieto {sharma(P), com
I Guru Krip:
ICreation
ICOMMERCIAL [OMP (Djo6-05-2025 |AXIS BANK VSSHAILEY (9899656341 [ F

(COMM)/77/2025 [Rohit Kumar 'ARCHANA
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ICOMMERCIAL [CS 07-05-2025  [Union Bank offSandeep 9999114922  [samarendrakra [28-04-2025
((COMM)/293/2025 India Vs [Soni(P), dv@yahoo.com
IPRANJAL
IKULSHRESTH
ICOMMERCIAL [CS 07-05-2025  [Union Bank offSandeep 9999114922  [samarendrakra [28-04-2025
((COMM)/294/2025 [[ndia Vs UMA[Soni(P), dv@yahoo.com
IKUMARI
IKULSHRESTH
ICOMMERCIAL [CS 07-05-2025  [Union Bank offSandeep 9999114922  [samarendrakra [28-04-2025
(COMM)/295/2025 [[ndia Vs BINA [Soni(P), dv@yahoo,com
[COMMERCIAL [MISC DJ/469/202509-05-2025 |[VEE PEEMEGHA. 9654713565  [info@kelellp.co [08-05-2025
lex [FABRIC JAGGARWA
IPRIVATE IL
ILIMITED
[FORMERY
IKNOWN AS|
hisno
ICOMMERCIAL [CS l14-05-2025 [YASH JAIN S/OAditya 18383953944 [jain.adityaraj@ |01-05-2025
(COMM)/314/2025 ILATE SH SUNIIJain(P), yahoo.com
IKUMAR JAIN V:
SACHIN
IKUMAR  PROP|
IM/S RIYA|
ICOMMERCIAL [CS l14-05-2025 IBANK OF INDIA [Vishwanath [9990182901  [vptiwariadvocatfi4-05-2025
(COMM)/315/2025 s ShrutiJain [prasad le@gmail.com
[Tiwari(P),
ICOMMERCIAL [Ex - Award byji4-05-2025 [M/S MUTHOOT|IGYANVARD|9971883579 vardhanslawfir [
|Arb/5/2025 [FINCORP LTD [HAN Im@gmail.com
Vs MD AIZAZ  [SINGH(P),
ICOMMERCIAL [CS 14-05-2025 IBANK OHFAMIT 9899913203 | [02-04-2025
(COMM)/313/2025 IBARODA Vs [PANCHAL(
[BHIM SEN P),
ICOMMERCIAL [CS 17-05-2025 IMEENU [Rahul  Raj9810705405 rclegal165@g [14-05-2025
(COMM)/326/2025 JARORAAND Malik(P), Imail.com
JANR Vs
[HIMANSHI
ICHOPRA
IGROVER
[COMMERCIAL [CS 17-05-2025 IM/S K MMadhur 9711022330 imadhuraroraad [15-05-2025
((COMM)/327/2025 JAGENCIES Vs |Arora(P), v@gmail.com
[PAWAN SUT|
ISHARMA
ICOMMERCIAL [CS 21-05-2025 INEHA GUPTA [Ankit 9810521722 jkchawla.jkc@g [19-05-2025
((COMM)/335/2025 Vs MADHURMehta(P), imail.com
[TRIPATHI
ICOMMERCIAL [Execution 21-05-2025 JAT DURGAMUNISH 9872334092  |munishchhoker|01-05-2025
(Comm)/121/2025 [TRADERS PVTICHHOKER( 1980 @gmail.co
ILTD Vs [P),
ISANSKRITT
JAPPARELS PVT]
ILTD
ICOMMERCIAL [CS 22-05-2025 [NEC WIRE ANDISHREEN 8851058838 |[sharmashuchi8 [20-05-2025
((COMM)/338/2025 ICABLES  PVTSHARMA(P) l5@gmail.com
LTD Vs M/S,
IRANJEET
I[ELECTRONICS
[Through its|
ICOMMERCIAL [MISC DJ/504/2025[22-05-2025  [HINDUSTAN ISanjeev 9811129304 litigation@sing -
[UNILEVER |Singh(P), nassociates.co
ILIMITED Vs Im
IPAPPU GUPTA
IKALIA  GUPTA|
IGUPTA
Ao roTInG
ICOMMERCIAL [CS 23-05-2025 inod KumarANKUR 9891467200 |casadvocate@g [05-05-2025
((COMM)/342/2025 [Proprietor of KVICHAWLA(P Imail.com
[Traders Vs ),
[NEWAGE
ISCAFFOLDS PVT]|
ILTD
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ICOMMERCIAL [OMP 23-05-2025  |Arianna IDinesh 9873706147  |dks.lawyer@gmf24-05-2025
((COMM)/5/2025 [Constructions PvtfKumar e
ILtd Vs ANEXA[Sharma(P),
IAPPLIANCES
INDIA PVT LTD
ICOMMERCIAL [CS 23-05-2025  |RAVI KHURANA [SIDHANT (9650677902 |adv.sidhantdhi [04-04-2025
((COMM)/343/2025 [Vs RAJESH IDHINGRA gra@gmail.co
IAND Im
JASSOCIATE
S(P),
ICOMMERCIAL [CS 27-05-2025 ISTATE BANK OFSUCHITA [8896932838 [agnihotrisuchit [22-05-2025
((COMM)/349/2025 [INDIA VSDIXIT la@gmail.com
IRAJWATI
[COMMERCIAL [CS b7-05-2025 [MAHAVEER _ [NEELAMM [/303296156 | 8-05-2025
(COMM)/352/2025 IKUMAR VSALIK
IKHNADELWAL
IPUKKARJI
IKANTHIWAL
ICOMMERCIAL [CS 29-05-2025  |SHREE JEBAKSHAT 8860349935 [adv.akshatg@g [27-05-2025
(COMM)/358/2025 ISTEEL VS M/SGUPTA jal.com
S.B. TRADING|
ICP.
ICOMMERCIAL [CS 29-05-2025  [AMIT WAGRITI  [8527506427 [lawfirm@unsol [26-05-2025
(COMM)/357/2025 IAGGARWAL VSJAIN vedlegal.com
[MS NEHA
ICOMMERCIAL [Execution 27-05-2025  [M/s Suresh[R.S. KELA 9268300000 'B_harat.g,uptark 24-05-2025
(Comm)/126/2025 |Apparels Vg lca@gmail.com
[RITIKA JAIN
[COMMERCIAL [Execution I31-05-2025 MANOJ KUMARANIL 18743971825 [30-05-2025
((Comm)/130/2025 S MCDKUMAR
ICOMMISSIONE [TOMAR
IR & ORS
ICOMMERCIAL |[CS(COMM)366/202|31-05-2025 PARAG JAIN VYUMESH 18800137700  |[RAVI.JAIN43@[27-05-2025
5 IDSR  OVERSEASJOSHI [YAHOO.COM
[PVT LTD AND)|
IORS
[COMMERCIAL [CS 131-05-2025 IBANK OHUMESH 9910568669  [advumeshjoshi [30-05-2025
((COMM)/367/2025 IBARODA Vs YJOSHI (@gmail.com
IDEEPAK GARG
ICOMMERCIAL |CS(COMM)368/202/31-05-2025 IKAPIL KUMARSADDAM [9650016144 [saddamhussing [27-05-2025
5 IGUPTA VSHUSSAIN 654 @gmail.co
IDEEPAK
ICONSTRUCTION|

43

IMS. PREETI AGARWAL
IGUPTA, DISTRICT JUDGE,
COMMERCIAL COURT)

INORTH- nil
[WEST

la

[SH.VINOD YADAV

INORTH- nil
WEST

45

[SH. AMIT KUMAR||
IDISTRICT JUDGE,
ICOMMERCIAL COURT

INORTH

46

[sH. UMED
IDISTRICT
COMMERCIAL)

SINGH|
JUDGH|

INORTH il
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47 [SH. PANKAJ GUPTA, 1603 ICommercial ICS 05.05.2025 JANIKET KUMAR 9818577694 ot given 1.05.2025
[DISTRICT JUDGEWEST Suit [222/2025 VS KOMAL
COMMERCIAL) IPRASAD
1603 Commercial ICS COMM |13.05.2025 IPUNJAB ISAURAV  [9899331166  [sauravbhasinio[09.05.2025
Suit 235/2025 INATIONAL [BHASIN (@gmail.com
IBANK \E|
IMOHAMMAD
ISHARIK
1603 ICommercial ICS COMM |15.05.2025 M/S WORLDALAPTI 8800384404 [arihant1992@h [03.05.2025
Suit 242/2025 ILOGISTICS ISAHITYA jotmail.com
INDIA PVT LTDKRISHNA
S ASHIMA|
ISINGLA
1603 [Commercial ICS COMM f17.05.2025 IBANK OF INDIADEEPA 9312292558  Jadvocate.deepa.|16.05.2025
Suit 243/2025 VS ALOKIGUPTA lgupta@gmail.c
IKUMAR m
03 [Commercial ICS COMM f17.05.2025 M/S SERVITORAYUSH 8595134020 BODWALAYUS—bs.os.zozs
Suit 244/2025 INTELLIGENCE [BODWAL [H227@GMAIL.
ISERVICES \E ICOM
IFEEDING
IBILLIONS
IPRIVATE
bt rren
03 ICommercial ICS COMM f17.05.2025 VIKASH _ VATSDEVIKA 9318373809  [info.glxlawoffic [28.10.2024
Suit 245/2025 S GAJANANAGNIHOTR lers@gmail.com

IPEDNEKAR [

03 [Commercial ICS COMM {20.05.2025 IBANK OHRSUDHA 9899913203  [advsudhashukl |02.04.2025
Suit 250/2025 IBARODA VSSHUKLA la@gmail.com
IKRITIKA VATS
03 [Commercial ICS COMM {20.05.2025 IBANK OHFSUDHA 9899913203  [advsudhashukl |02.04.2025
ISuit 251/2025 IBARODA VSSHUKLA la@gmail.com
ISAMPAT DEVI
1603 [Commercial ICS COMM {20.05.2025 IBANK OFSUDHA 9899913203  [advsudhashukl |09.05.2025
ISuit 252/2025 IBARODA VSSHUKLA la@gmail.com
IKALU SINGH
1603 [Commercial ICS COMM. 25/2025[22.05.2025 IM/S ALPKULWINDE[9818143967  [advomnattoo@ [18.05.2025
Suit IOVERSEAS PVTR SINGH lgmail.com
ILTD VS M/S S M|
I[ENTERPRISES
1603 ICommercial ICS COMM [23.05.2025 ISTATE BANK OFVIBHAV 9971336611 vaibhav.yadav [19.05.2025
Suit 265/2025 [[NDIA VSYADAV (@Hotmail.com
IDINESH
1603 ICommercial ICS COMM f27.05.2025 ISTATE BANK OFMUKESH 9811756351 imukeshranjana [23.05.2025
ISuit 282/2025 [NDIA VS OMRANJAN vocate@gmail |
IPRAKASH om
1603 ICommercial ICS COMM 28.05.2025 [CICI BANK LTD{SATISH 9811191050 satish@kldindi [05.10.2021
Suit 292/2025 VS MUNIRAJKUMAR la.com
ISINGH
1603 Commercial ICS COMM 28.05.2025 ZONE ISURENDER 9999993833 [surendersuparn(14.05.2025
Suit 203/2025 IPHARMACEUTI [TYAGI (@gmail.com

ICALS LTD V¢
IAASHIQ ALJ|

JAYYUB MALDAR|
1603 ICommercial ICS COMM [29.05.2025 ISRK [HARPREET (9868312318 ppallawyer@g [02.04.2025
Suit 209/2025 INGREDIENTS [|SINGH ail.com
PVT LTD V§
IABHINESH

IPRATAP SINGH
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1603 ICommercial ICS COMM {29.05.2025 ISUCHITA SINGHAJEET 9968379265  [advocateyadavi [22.05.2025
Suit 1300/2025 VS KOMALSINGH loo@gmail.com
IPRASAD
1603 Commercial ICS COMM[30.05.2025  [CANARA BANKBIJAY 9015893668  [advbmg2016@g04.02.2025
Suit 1304/2025 [VS RM TRADINGIMOHAN Imail.com
IGOAWAMI
1603 ICommercial ICS COMM[30.05.2025  [CANARA BANKBIJAY 9015893668  advbmg2016@g27.05.2025
Suit 305/2025 [VS SUBHANG [MOHAN ail.com
IGOAWAMI
48 SH.  VIKAS  DHULL,SOUTH- 613 [Commercial _[CS (COMM)/307 /B1-05-2025  |BANK oFSEh hunny9650501903 _ [aduohunnyshar [28-05-2025
IDISTRICT JUDGE,WEST Suit 2025 IBARODA VsSharma Ima.28@gmail.d
ICOMMERCIAL COURT. [Kausalya om
13 ICommercial ICS (COMM)/306/]30-05-2025  [Sunita KanwarViEH Sameer9444446565 [sameer.sidhar [22-05-2025
ISuit 2025 IGymactive idhar (@metropolitan
legal.in
13 [Commercial ICS (COMM)/294/[29-05-2025 [State Bank offSh Ravinderf8076466594 [sbi.16236@sbi. [25-04-2024
Suit 2025 [[ndia Vs SANJAYNarayan 0.in
IKUMAR ingh
13 [Commercial ICS (COMM)/296/[29-05-2025  |0ZONE [Sh Surendero811103840 surendersuparnfi4-05-2025
Suit 2025 IPHARMASTICAL([Tyagi (@gmail.com
S LTD. Vs SH|
IANGSHUMAN
IDE
IPROPRIETOR
T a1
13 [Commercial ICS (COMM)/297/[29-05-2025 |[DR MEDITECH|Sh Surenden9811103840 surendersuparnf26-05-2025
Suit 2025 ISURGICAL AND[Tyagi (@gmail.com
IDTAGNOSTICS

[[NDIA PVT LTD|
[THROUGH ITS|

IAUTHORIZED
lprponaT op
1613 [Commercial ICS (COMM)/285/]28-05-2025  [M/s SecurelSH  Rakeshig717905151 lanil. kandari@s [22-05-2025
ISuit 2025 [Logistics Eumar lecurelogistics.c
Solutions Pvt Ltd|Sharma .in
[Through its]
Director Sh Anill
[Kandari Vs M/:
ML Duot D
1613 [Commercial ICS (COMM)/290/]28-05-2025  [BHARAT [Sh Anuj9873306067 ail@handaan [02-05-2025
Suit 2025 IOBEROI VsHanda [dcompany.in
IAMIT KUMAR
613 ICommercial ICS (COMM)/291/[28-05-2025 oestalpine ISh Sunilsunilojha.adv@ |dayal kaintura [20-05-2025
Suit 2025 Bohler WeldingOjha igmail.com (@voestalpine.c
[[ndia Technology| m
Private  Limited)
s KARUNA|
ISHANKER
b 1D AT
1613 ICommercial ICS (COMM)/279/]26-05-2025  [Puma  Se VsSh Gautaml9999093893 l11.gautambhasi [23-05-2025
ISuit 2025 lAshok Kumar [Bhasin In@gmail.com
1613 ICommercial ICS (COMM)/280/]26-05-2025 [PARMOD ISh  Nitesh9211450500  [sksiwali@gmailf15-05-2025
Suit 2025 IMATHUR VsRanjan l.com
[[INDRA
1613 Commercial ICS (COMM)/269/[24-05-2025 |[Ramandeep  VsSh Sumit9873245548  [virmanilawco@ [10-05-2025
Suit 2025 IMS LANDMARK]Virmani lgmail.com
IAPARTMENTS
IPVT LTD|
[THROUGH ITS§
IDIRECTOR
1613 ICommercial ICS (COMM)/270/]24-05-2025 |AVLAN INDIA V§Sh  Sunny9266715001 ladvocatesunnyj [21-05-2025
ISuit 2025 IDE DECORYain lain@gmail.com
[ENGINEERING

IPVT LTD
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1613 [Commercial ICS (COMM)/276/[24-05-2025 [UNION BANK|Sh Ram9871434320  [rbp5370@yaho
Suit 2025 IOF INDIA VsBhushan .com
IPYARE LAL [Pandey

[23-05-2025

1613 Commercial ICS (COMM)/277/[24-05-2025 [UPGRID [Ms. 9999819119 [contact@aaaleg[12-05-2025
ISuit 2025 ISOLUTION [KritikaTutej lal.pro
IPRIVATE fa
ILIMITED Vs
|Afsar Saifi
1613 ICommercial ICS (COMM)/261/23-05-2025 [M/s KotakSh  Kushal9958724670  [cushal kumar J17-05-2025
Suit 2025 [Mahindra PrimeKumar (@eruditelegal.
ILtd. Vs ASHISH]| lasia
INANDAL
(BORROWER)
613 [Commercial ICS (COMM)/262/[23-05-2025  [M/s KotakSh _ Kushal9958724670  [cushal kumar [17-05-2025
Suit 2025 [Mahindra Prime[Kumar (@eruditelegal.
ILtd. V: lasia
IMAHASONIC
[TRAVEL WORLD|
[PRIVATE  LTD]
DADDAUTDY
13 [Commercial ICS (COMM)/263/[23-05-2025 [BANK ORMs. Anulat. 7428611468 ladv.sudharshuk|o9-05-2025
ISuit 2025 [BARODA VsKashyap a@gmail.com
IPRATAP SINGH
13 [Commercial ICS (COMM)/253/]21-05-2025 (Global WastelSh Amit8920994437  |connectus.anjls |01-05-2025
Suit 2025 Solution Vs M/SWadhwa (@gmail.com
IRLG SYSTEM|
INDIA PVT LTD
13 [Commercial ICS (COMM)/255/21-05-2025 M/S RIVAAN[Sh Amit9289337227 ohillaogo@gmf13-05-2025
Suit 2025 IENTERPRISES [Rohilla lail.com
Vs M/S|
ISUKHMAN
WELLNESS
13 [Commercial ICS (COMM)/246/f17-05-2025 IM/S ELEGANTSh  Arvind8010005212 info@lexavapar |07-05-2025
ISuit 2025 UTDOORS  AVashishth ners.com

[UNIT OF MS
IMEDIA  24X7]

IADVERTISING
IPVT LTD Vs M/S|
locp AcD ANoD
1613 [Commercial ICS (COMM)/237/[14-05-2025 IM/s MEDIA 24Sh  Arvind8010005212 info@lexavapar|03.05.2025
ISuit 2025 X7 [Vashishth [tners.com
IADVERTISING
PVT LTD Vs M/
[[OTA CAREER|
IACADEMY LLP
1613 [Commercial ICS (COMM)/234/[13-05-2025 [Punjab NationalSH Sauravi9899331166  [sauravbhasinio [09-05-2025
ISuit 2025 IBank VsBhasin (@gmail.com
[INDERJEET
ISHARMA
613 ICommercial ICS (COMM)/232//09-05-2025 CHARU MAL] H Dev Raj9810089211  [devsharmaadvo|02.05.2025
Suit 2025 Vs XERICA[Sharma cate@gmail.co
[WIDENING
I[HORIZON LLP
613 ICommercial ICS (COMM)/227/|06-05-2025  [Punjab NationallSH Sauravig899331166  [sauravbhasin10{03.05.2025
Suit 2025 Bank Vs DEEPAKBhasin (@gmail.com
IKUMAR
ISHARMA
613 ICommercial ICS (COMM)/225/[05-05-2025  [State Bank OffSh. Mukesh9811756351 imukeshranjana [24.04.2025
Suit 2025 [ndia Vs MsRanjan vocate@gmail |
Mansi Negi om
613 Commercial ICS (COMM)/226/[0o5-05-2025 [State Bank offSh. Mukesh9811756351 imukeshranjana [17-04-2025
Suit 2025 [ndia Vs MrRanjan [dvocate@gmail |
Chandan Kumar lcom
[Yadav
1613 ICommercial ICS (COMM)/219/[o2-05-2025 [DR AMARNATH|SH Praveenl9810928188 [praveensuri73 [28.04.2025
ISuit 2025 IGOYAL AND|Suri (@gmail.com
IANR Vs M§|
[EDURAIN
[[NSTITUTE

(OPC) PVT LTD|

ANID ADC
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ICommercial ICS 14-05-2025 9891333518  [prnkyadav88@ [30-04-2025
Suit (COMM)/238/2025 lgmail.com
THROUGH MRNagpal
IADIL
ISETHI Vs M/S
ICL
49 [SH. AMIT BANSAL,SOUTH- [614 ICOMMERCIAL [CS 02-05-2025 |[MNG OVERSEASMR. 9582165564 IRG.LEGALADV[19.03.2025
[DISTRICT JUDGE,WEST ISUIT (COMM)/220/2025 [PRIVATE E’AJESH ISOR@GMAIL.
ICOMMERCIAL COURT-03 ILIMITED VSGUPTA ICOM
[TIRUPATI
IBAMBOO
[PRODUCTS LLP
1614 ICOMMERCIAL [CS 03-05-2025  |SARA EXPORTSMR. JAIg873508880 [ADV- [21.04.2025
ISUIT (COMM)/221/2025 ILTD VS DELIUSDEV WAIDEV@YAH
IPHARMACEUTI [SOLANKI 00.COM
ICALS PVT LTD
1614 ICOMMERCIAL |CS 05-05-2025  [STATE BANK OFMR. 9811756351 [MUKESHRANJ[24.04.2025
ISUIT (COMM)/224/2025 [INDIA VS SMTMUKESH IANADVOCATE
IKAMLESH IRANJAN (@GMAIL.COM
14 IMISCELLANEOJMISC DJjo5-05-2025  [SALVATION __ |MR. 0811658677  |DINESHKUMA|N/A
lUs IADJ/306/2025 [OUTSOURCING [DINESH [R.SCBA@GMA]
ISOLUTION PVTJKUMAR IL.COM
ILTD VS LARK|
[INTERNATIONA
IL AND ANR
14 [COMMERCIAL [CS 07-05-2025  |ALETHIA IMR. 9990666940 |ADV.RANJAN |[29.04.2025
SUIT (COMM)/228/2025 INFOTEL [RANJAN IMALHOTRA@
IPRIVATE MALHOTR IGMAIL.COM
ILIMITED VSA
[MANISH PATLE
[PROPRIETOR
L 17ACT UIATED
14 [EXECUTION [Execution 13-05-2025 [KOTAK MR. 7009793548 [RISHABHERU [N/A
(Comm.)/107/2025 IMAHINDRA KUSHAL IDITELEGAL@
IPRIME LTD VSKUMAR IGMAIL.COM
[NEHA
IKAROTIYA
14 ICOMMERCIAL [CS 19-05-2025 MODVAK MR. 18076444374 |[ADVRAJEEV74/08.05.2025
ISUIT (COMM)/247/2025 CABLES INDIARAJEEV (@GMAIL.COM
IPVT LTD VSKUMAR
ISHRI ANUJ|
IMAHESWARI
1614 ICOMMERCIAL [CS 21-05-2025 IRENU SHARMAMR. AMIT9871897844 [SAVLAWASSO [06.05.2025
ISUIT (COMM)/254/2025 VS CAREKUMAR ICIATE@GMAI
HEALTH IL.COM
INSURANCE
ILTD
1614 [EXECUTION  [Execution [22-05-2025 IPUNJAB IMR.  VED|9711900673 SRADVISORS|N/A
((Comm.)/109/2025 INATIONAL IPRAKASH (@GMAIL.COM
[BANK VS GIES|
IGRIT IMPORT]
[EXPORT
ISOLUTIONS
1614 ICOMMERCIAL [CS [22-05-2025 IBJOERN IMS. SUMAN|9810131533 ISUMAN@SUM [29.04.2025
SUIT (COMM)/256/2025 IKREMPEL VSKHAITAN IANKHAITANC
ILINTECH 0.IN
[ELECTRONICS
IPVT LTD
1614 ICOMMERCIAL [CS [22-05-2025 ISTATE BANK OFMR. ANKIT9711450504 IANKITAHLAW [02.05.2025
ISUIT (COMM)/257/2025 [[INDIA VS LAXMIAHLAWAT IAT@GMAIL.C
IOM
1614 IMISCELLANEO[MISC DJj22-05-2025 ISTATE BANK OFMR. R.K9811255673 JADVOCATESINNA
lUs |ADJ/343/2025 INDIA VSSINHA HA@REDIFFM
IPUSHPENDER JAIL.COM
ISINGH
IGANGWAR AND|
IANR
1614 [IMISCELLANEO[MISC DJj22-05-2025 ISTATE BANK OFMR. R.K9811255673 [ADVOCATESINNA
lUs |ADJ/344/2025 INDIA VSSINHA HA@REDIFFM
[BRAHAM JAIL.COM
IKUMAR AND|
IANR
1614 ICOMMERCIAL [CS 23-05-2025 [UPGRID [MS. 9643008880 |CONTACT@AANA
ISUIT (COMM)/264/2025 ISOLUTIONS [KRITIKA JALEGAL.PRO
IPRIVATE [TUTEJA
[LIMITED \E|
[VIJAY KUMAR
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1614 ICOMMERCIAL [CS 24-05-2025  |AVENIR BRANDMR. 7838983455 [TARANG.GUPT|12.05.2025
SUIT ((COMM)/266/2025 ICONNECT PVTTARANG |A305@GMAIL.
ILTD VSGUPTA ICOM
I[EFFECTS
IMANAGEMENT
ISERVICES PVT]|
1614 ICOMMERCIAL [CS 24-05-2025 IBANK OHMS. SUDHA9899913203 [ADVSUDHASH |05.05.2025
ISUIT (COMM)/267/2025 IBARODA VSSHUKLA [UKLA@GMAIL
IRAVI KUMAR L.COM
1614 ICOMMERCIAL [CS 24-05-2025 ISTATE BANK OFMR. 9971336611 'AIBHAV.YAD [09.05.2025
ISUIT (COMM)/272/2025 [INDIA VSVAIBHAV IAV@HOTMAIL
[MOHAN KUMAR|YADAV .COM
614 ICOMMERCIAL [CS 24-05-2025  [STATE BANK OFMR. 9971336611 |VAIBHAV.YAD [19.05.2025
ISUIT (COMM)/273/2025 [[INDIA VS RAJO |[VAIBHAV IAV@HOTMAIL
[YADAV .COM
14 [COMMERCIAL [CS 4-05-2025  [STATE BANK OFMR. 0971336611 |VAIBHAV.YAD [19.05.2025
ISUIT (COMM)/274/2025 [INDIA VSVAIBHAV IAV@HOTMAIL
ISHAKUNTALA [YADAV L.COM
14 [COMMERCIAL |CS 24-05-2025 [0CO BANK VSMR. VINOD9213348091 IKAUSHIKV.196[19.05.2025
SUIT (COMM)/275/2025 BLESSING KAUSHIK l5@YAHOO.CO
IAGENCY (M
14 [COMMERCIAL |CS 26-05-2025 PUMA SE VSMR. 19999093893 [ELUDICATION[15.05.2025
SUIT (COMM)/278/2025 IASHOK KUMAR |GAUTAM |LEGAL@OUT
[BHASIN I[LOOK.COM
14 MISCELLANEOMISC DJj26-05-2025 [CANARA BANKMR. ANUJ 0953691308 [ADV.ANUJRA [23.05.2025
lUS IADJ/356/2025 S KAVITA| IO@GMAIL.CO
IBHASIN  PROP| (M
IOF KVB|
INTERNATIONA
IL
1614 [IMISCELLANEOMISC DJ|26-05-2025 IPUNJAB IMR. ANUJ [9953691308 |ADV.ANUJRA [N/A
iUS IADJ/357/2025 [NATIONAL I0O@GMAIL.CO
[IBANK \E| (M
IGULSHAN
IKUMAR BHASIN
1614 ICOMMERCIAL [CS 28-05-2025 ISMT MONICA VSMR. 9654778693  |ADVOCATESA [N/A
SUIT (COMM)/286/2025 M/S S AMARPAL IMARPALSING
IMACHINERY INGH [H@GMAIL.CO
M
1614 ICOMMERCIAL [CS 28-05-2025 ISTATE BANK OFMR. R.N.8076466594 |ADVNARAYAN 07.05.2025
SUIT (COMM)/287/2025 INDIA VSSINGH (@GMAIL.COM
IKOYYANA
IPAPARAO ALIAS|
[PAPARAO
IKOYYANA
1614 ICOMMERCIAL [CS 28-05-2025 ISTATE BANK OFMR. R.N.8076466594 |ADVNARAYAN [24.04.2025
ISUIT (COMM)/288/2025 [[INDIA VSSINGH (@GMAIL.COM
[RAJESH KUMAR|
1614 [EXECUTION  |Execution 29-05-2025 [M/S MUTHOOTMR. GYAN9971883579 'ARDHANSLA [N/A
(Comm.)/114/2025 FINCORP  LTDIVARDHAN WFIRM@GMA
S SUNNY DEV [SINGH IL.COM
1614 ICOMMERCIAL [CS 20-05-2025 IDR MEDITECHMR. 9999993833  |[SURENDERSU [26.05.2025
ISUIT (COMM)/295/2025 ISURGICAL AND|SURENDER [PARN@GMAIL|
IDIAGNOSTICS |[KUMAR L.COM
[[NDIA PVT LTDTYAGI
[THROUGH ITS§
JAUTHORIZED
noaar o
614 ICOMMERCIAL |CS 29-05-2025 RUGEN IMR. 9811024353 IPRANSHUGOS [10.02.2025
ISUIT (COMM)/298/2025 IPHARMACEUTI [PRANSHU IJAIN13@GMAIL
ICALS VS DELIUSGOSAIN .COM
IPHARMACEUTI
ICALS




COURT DISTRIC COURT CASETYPE CASENUMBER DATE OFPETT NER ADVOCAT ADVOCATE ADVOCATE DATE OF E-
b T ROOM REGISTRATI NAME VSE MOBILE EMAIL ID PAYMENT
ON RESPONDENT NUMBER OF COURT,|

NAME FEES

1614 ICOMMERCIAL [CS I30-05-2025  |ALCOB IMR. RAVI9811213677 IRAVI.K.CHAN [21.04.2025
ISUIT (COMM)/302/2025 [TRANSMISSION [CHANDRA IDHOK@GMAI
S PVT LTD VS IL.COM
IAMBEY
[FERROUS  PVT]
ILTD
1614 IMISCELLANEO[MISC DJj30-05-2025 [PUNJAB MR. 9891783436  [HARISH.LEGA [N/A
lUs IADJ/366/2025 INATIONAL [HARISH L123@GMAIL.
BANK VS MSKUMAR ICOM
IGUPTA SALES
1614 ICOMMERCIAL [CS 131-05-2025 IDEEPANSHU IMR. AKASH[7503437630 |HK.KEWL@G [28.04.2025
ISUIT (COMM)/309/2025 [ELECTRICAL [KAUSHIK [MAIL.COM

IAND TELECOM|
ISYSTEMS A\

IACE
ILNFRATECH
50 [SH. RAKESH PANDIT,EOUTH- 509 [EX(COMM) 104/2025 01.05.2025 [VARIS DESIGNHAIDER (9953614060 [zmhassociate@
IDISTRICT JUDGE,WEST IAND IALI lgmail.com
ICOMMERCIAL COURT-04 [ENGINEERS V§|
IRELINE UV
JASEAN PVT LTD.,
5og [CS(COMM)  |o23/2025 05.05.2025  [STATE BANK OFSH 0811756351 |mukeshranjana J17.04.2025
INDIA VS SHRIMUKESH [dvocate@gmail.|
IRAM CHANDER [RANJAN fcom
509 ICS(COMM) [229/2025 07.05.2025 [UNION  BANK|SH 9869750997  [rkjajoria26@g [03.05.2025
IOF INDIA VSROHTAS Imail.com
SHREE SHYAMKUMAR

ISTORE ~ PROPJAJORIA
IM/S  SUSHILA|

IDEVI & ANR.
509 [OMP(COMM) [09/2025 09.05.2025 [DNA PROJECTSSHRUTI 9871650026 shruti@admaan|
S M/S ZENITH|/GUPTA Idassociate.com
I[ELECTROTECH
509 ICS (COMM) 230/2025 09.05.2025 IBALBIR DOGRAICHANDRAS|9911003963  [skmohantylegal
S PARVEENHEKHAR &] (@gmail.com
IKUMAR ISAROJ
IKUMAR
MOHANTY
509 ICS(COMM) 231/2025 09.05.2025 IANAND VERMAKAMALA (9891042386 [kkjhalawyers@ |07.05.2025
VS LAXMIKANT JHA lgmail.com
INDUSTRIES
509 [EX(COMM) l105/2025 [13.05.2025 IKOTAK RISHABH 7009793548  [rishabhsaxena.e|
IMAHINDRA ISAXENA ruditelegal@gm
IPRIME LTD V§ lail.com
IPANKAJ KUMAR|
ISINGH
509 ICS(COMM) 233/2025 [13.05.2025 IPUNJAB INITISH 8800420426 [lawspective.j4j [09.04.2025
[INATIONAL IKUMAR/SU (@gmail.com
IBANK VSHAIL
IRADHIKA IKHANNA
ISTORE AND|
IDAIRY
509 ICS (COMM) 236/2025 [13.05.2025 IPUNJAB ISAURAV 9868735570 [sauravbhasinio [09.05.2025
INATIONAL IBHASIN (@gmail.com
[BANK \E|
[MADHU
509 ICS (COMM) 239/2025 [14.05.2025 ISHINE AND[SUNIL 9868644938  [sunildoog@gm
ISTANDARD VSDWIVEDI lail.com
ISARASWATI
IDENTAL
ICOLLAGE
1509 [MISC DJ/ADJ [329/2025 14.05.2025 ISTATE BANK OFR K SINHA (9811255673 ladvocatesinha
[INDIA Vs (@rediffmail.co
IANURODH m
IGUPTA
509 ICS (COMM) 240/2025 [15.05.2025 [YASHPAL MOHIT 9911893100 ladv.batra@gma(23.05.2022
ISHARMA VSBATRA, il.com
IBHAVESH ISAKET

IGAKHAR




COURT DISTRIC COURT CASETYPE CASENUMBER DATE OFPETT NER ADVOCAT ADVOCATE ADVOCATE DATE OF E-
b T ROOM REGISTRATI NAME VSE MOBILE EMAIL ID PAYMENT
ON RESPONDENT NUMBER OF COURT,|

NAME FEES

509 ICS (COMM) 241/2025 [15.05.2025 PR GUARDIANSRISHI 8826232892  [rishiooogp@g [13.05.2025
VS JATIN[PRAKASH imail.com
ICHAWLA & ORS

509 ICS (COMM) 248/2025 M/S CLARE
[FREIGHT INDIA|
IPVT. LTD. VS
M/S R M|
IPHARMA CO.

509 ICS (COMM) 249/2025 20.05.2025 [COGO PORT PVTUDAY 18882303942 |advudaykumar [28.04.2025
ILTD VS KAMALKUMAR (@gmail.com
IGROVER PROP|
IA' S LOGISTICS

509 ICS (COMM) 259/2025 23.05.2025 [[NPRESSIVE [SHIVNATH 9868334630 |mahantashivan |04.03.2025
IDATA SERVICESMAHANTA lath@gmail.com
IPVT. LTD V§
INATIONAL
[MEDICAL
ICOMMISSION

509 ICS (COMM) 260/2025 23.05.2025 IKOTAK IKUSHAL (9958724670 [kushal. kumar@|17.05.2025
IMAHINDRA IKUMAR leruditelegal.asi
IBANK PVT. LTD| ja

S JAT

IPRAKASH

509 ICS (COMM) 268/2025 24.05.2025 IBANK OFSUDHA 9899913203  jadvsudhashukl |09.05.2025
IBARODA VSSHUKLA la@gmail
[MRS. GUDDI

509 ICS (COMM) 271/2025 24.05.2025 INATIONAL [KARAN 9811867947 ladv.karananan [13.05.2025
IBANK LTD. VSJANAND ld@gmail.com
IPARUL

509 ICS (COMM) 281/2025 27.05.2025 IDR. PRADYUMN[ROHIT 9555650460 ohit.guptao68 [12.08.2024
IKUMAR VSRANJAN (@gmail.com
[INDUEPREFEB |GUPTA
IPVT LTD|
[THROUGH ITS§
IDIRECTORE

509 ICS (COMM) 283/2025 28.05.2025  [INDIAN  BANKANKIT 9811399499 fankitdagar@ho [25.05.2025
VS M/S RAVIDAGAR tmail.com
[HOSIERY

509 ICS (COMM) 284/2025 28.05.2025  [INDIAN  BANKANKIT 9811399499 fankitdagar@ho [23.04.2025
VS SHAMSHERDAGAR tmail.com
IDAGAR

509 ICS (COMM) 301/2025 130.05.2025 [ANIL JAIN VSSUDHIR  [9560322277 |advocatesudhir
IROAD PINANAND & lanand @gmail.c
[TECHNOLOGIESASSOCIATE m
IPVT LTD IS

509 ICS(COMM)  [303/2025 130.05.2025  [PARVEEN IRAJENDER (9811911528 lamillegal86 @g
IKUMAR VSSINGH imail.com
BALBIR SINGH|
IALIAS BALBIR|
[DOGRA

509 [EX (COMM) 117/2025 131.05.2025 IKOTAK IRISHABH 7009793548  [rishabhsaxena.¢]
IMAHINDRA ISAXENA ruditelegal@gm|
[PRIME LTD V§ lail.com
IBEGRAJ SINGH

509 ICS (COMM) 1308/2025 131.05.2025 [CANARA BANKBIJAYA 9015893668  [advbmg2016@g[19.05.2025
VS RAJNEESHMOHAN imail.com
ISHARMA IGOSWAMI

509 ICS (COMM) 310/2025 131.05.2025 [BANK OHHUNNY 9650501903  [advhunnyshar [28.05.2025
[BARODA VSSHARMA a.28@gmail.c

ICKIE SINGH m
[TOTAL 901




IST OF CASES IN WHICH ELECTRONIC SERVICE OF PROCESS HAS TAKEN PLACE DURING THE MONTH OF MAY 2025

DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE
ROOM REGISTRATIO RESPONDENT NAME E MOBILE
N NUMBER
PROCESS
b [SH. SANJEEV KUMAR AGGARWAL,|CENTRAL [301, [Suit for Recovery [CS COMM-{22.04.2025 BIJENDER KUMARMANEES (9810523223 [manish.gu [14.05.2025
IDISTRICT JUDGE (COMMERCIAL [Extension lu25/2025 SHARMA VS. NIVAH imber12@g
ICOURT)-01 IBlock, Tis| [BUPA HEALTHIGUMBER mail.com
[Hazari [[NSURANCE CO. LTD.
ICourts,
[Delhhi
01, \rbitration Petition|CS COMM-07.04.2025 IGANPATI [HIMANSH|9873023113 ewan.him [28.04.2025
[Extension 1388/2025 [ENTERPRISES VS|U DEWAN lanshu1993
[Block, Tis [PANKAJ MADAN (@yahoo.co
[Hazari m
ICourts,
IDelhhi
2 |SH. RAJESH KUMAR GOEL,CENTRAL il
IDISTRICT JUDGE (COMMERCIAL|
ICOURT)-02

I3 [SH. ILLA RAWAT, DISTRICTICENTRAL [NIL
WUDGE, (COMMERCIAL COURT)-
03, TIS HAZARI COURT, DELHI

4 [MS ANIL KUMAR  SISODIA,CENTRAL |NIL
IDISTRICT JUDGE, COMMERCIAL
ICOURT-04

I5 [SH. MANOJ KUMAR DISTRICTICENTRAL [NIL
WUDGE (COMMERCIAL COURT)-05

6 |SH. NIKHIL CHOPRA, DJ COMM-CENTRAL |NIL
06 TIS HAZRI COURT CENTRAL
IDELHI

[7 [SH. MUKESH KUMAR GUPTA,CENTRAL [NIL
IDISTRICT JUDGE, COMMERCIAL
ICOURT-07

8 [|SH. GORAKH NATH PANDEY,CENTRAL [|NIL
IDISTRICT JUDGE, COMMERCIAL

ICOURT
9 [SH. DEEPAK GARG, DISTRICTICENTRAL [309 ICS (COMM.) ICS [22-01-2025 INISHANT BANSAL Vs [sahib 7503496158 |ADV 108.05.2025
WUDGE, COMMERCIAL COURT-09 [THIRD (COMM)/10 [SUKHMANI rajput(P), IANURAGR
[FLOOR la/2025 [ENTERPRISES IAJPUTO7@|
[EXTENTI IGmail.Com
ION

IBLOCK




CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCAT DATE OF]
REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC|
N

NUMBER ID SERVICE OF
PROCESS

ICS (COMM.) ICS l20-03-2025 IM/S ALLIANCE TUBESNeeraj 958953958,87 l05.05.2025
(COMM)/31 ICOMPANY ANDfSaini(P), 43968006
[FLOOR 8/2025 ICONSULTANT Vs M/S
[EXTENTI [EVERALERT SYSTEMS
ION
[BLOCK
o [SH. AJAY PANDEY, DISTRICTICENTRAL [307 ICivil ICS(COMM.) [05.03.2025 [UNION BANK OFALOK 9911000126  ]ALOK.ADV|08.05.2025
WUDGE, COMMERCIAL COURT 265/2025 [[INDIA Vs VINAY[KUMAR [2001@GM
[KUMAR PANDEY IAIL.COM
11 [SH. S.S RATHI, DISTRICT JUDGE,[CENTRAL [COURT [CS (COMM) MP (I) (COMM27-02-2025 [HDFC Bank Vs SAROJAnish 9811452022  [Anish_bholjo2.05.2025
ICOMMERCIAL COURT JROOM ICHAUHAN [Bhola 17@yahoo
10 L.com
ICOURT [CS (COMM) OMP (I) (COMM27-02-2025 IHDFC BANK Vs{Anish 9811452022  [Anish_bholjo2.05.2025
[ROOM VAGESH KUMAR|Bhola 17@yahoo
10 [SHARMA Lcom
ICOURT [CS (COMM) OMP (I) (COMMo7-02-2025 [HDFC BANK Vs{Anish 9811452022  [Anish_bholjo2.05.2025
[ROOM [UMESH DEVI [Bhola la17@yahoo
310 Lcom

ICOURT [OMP (I) (COMM) [CS (COMM)/55/f14-01-2025 M/s J K TYRE ANDNakul Jain[9810150166 [nakulljainaf03.05.2025

[JROOM [NDUSTRIES LTD. Vg dvocate@g
310 ISHALAKHA MEENA ail.com
ICOURT [CS (COMM) [CS (COMM)/40116-04-2025 ISTAR HUMANAmit 9718689708  jamitchawlajo5.05.2025
JROOM [SCIENCES PVT. LTD Vs{Chawla d@gmail.q
1310 IADINATH fom
[ENTERPRISES
ICOURT [EX (COMM) [Execution  [18-01-2025 INishikant Jain vs MSSShubham (9958713178  [advsprajap [05.05.2025
IJROOM (Comm.)/42 [Prakhar EngineeringPrajapati ti@gmail.
1310 2025 [PVT LTD fcom
ICOURT [CS (COMM) ICS 21-04-2025 IM/s NAZAAKAT(Ira Gupta (9818976099 fragupta27 j09.05.2025
JROOM (COMM)/41 [DESIGN HERITAGE] (@gmail.co
1310 8/2025 [PRIVATE LIMITED| m

s M/s Vardhman|
[Fashion Exclusive]
IDress Material

ICOURT [CS (COMM) ICS 16-04-2025 IANB Auto India Pvt LtdAkhil 18076628321  |Adv.akhilk [14.05.2025
IROOM (COMM)/40 s Kafila Forge Ltd Kumar imar@outl
310 I5/2025 look.com



http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
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OFPETITIONER NAME VSADVOCAT ADVOCATE

REGISTRATIO RESPONDENT NAME E
N

MOBILE
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E EMAIL
ID

DATE OF]
ELECTRONIC
SERVICE OF
PROCESS

ICS (COMM) ICS 24-02-2025 M/S EMARSONS[Dalip 9873476464  (dalipanand [15.05.2025
JROOM (COMM)/21 ICOURIERS Through itsAnand 1991@gmail|
1310 9/2025 [Prop Karan Prakash vs| lcom
M/S AUTOKARTZ|
[INTERNET PVT LTD
ICOURT [CS (COMM) ICS 08-04-2025 Allwin Decor PrivateRajiv 8887653137  (chamberofj[15.05.2025
JROOM (COMM)/39 imited through its AR[Tiwari y@outloo
310 1/2025 [Ankit  Chaurasia  vs| k.com
|Anshu Chawla
ICOURT [CS (COMM) CS 21-04-2025 UATIN CHADHA vsManish (9910580818 |manishku [i5.05.2025
JROOM (COMM)/42 ISUNIL YADAV [Kumar imaradvvé
10 2/2025 (@gmail.co
ICOURT [CS (COMM) ICS 28-09-2024 IMERCURY FOOTWEARRajan 9811733204  fadvrajanig [17.05.2025
[ROOM (COMM)/10 [PVT LTD vs ZETWERKMishra o5@gmail.
10 [77/2024 MANUFACTURING SGj m
[PVT LTD
ICOURT [CS (COMM) ICS 04-10-2024 IM/s  SHIVA  MILKAwanish (9873334481 wanish@nl17.05.2025
[ROOM (COMM)/11 [FOODS vs ASHA RAM]fSrivastava( lakslaw.com|
310 l00/2024 IAND SONS PVT.LTD [P),
ICOURT [CS (COMM) ICS 21-12-2023 Amir Chand Jain PropHIMANSH|7827141819 erma.him [17.05.2025
IROOM (COMM)/16 IOf Roop Chand AminU lanshu294
310 28/2023 Chand Jain vs M/sVerma(P), (@gmail.co
[Rajdeep Paper House| Im
IAnd Anr
ICOURT [CS (COMM) ICS 05-03-2025 [M/s KUNDAN LAL AND[Sumit 9811045845  fadvsumitguf20.05.2025
JROOM (COMM)/26 ISONS vs SANJIB[Gupta ta@gmail
310 13/2025 [BHUNIA lcom
ICOURT [CS (COMM) ICS 13-09-2024 'AISHNO WIRE PVT|Neeraj 9811267045  [info@jusla [22.05.2025
JROOM (COMM)/10 ILTD vs GUPTA POWER[Gupta offices.co
1310 18/2024 INFRASTRUCTURE fm
[LTD
ICOURT [CS (COMM) Misc 20-05-2025 [KIRAN INFRAAnkur 9971420555  pfficial@m [24.05.2025
IJROOM IDJ/404/202 [ENGINEERS LTD.Garg/Paru laplegal.co
1310 I5 INORTHERN [Sharma m
[RAILWAYS
ICOURT [CS (COMM) ICS 21-04-2025 UATIN CHADHA vsManish (9910580818 [manishku [31.05.2025
JROOM (COMM)/42 ISUNIL YADAV [Kumar imaradvvé
310 /2025 (@gmail.co
m




COURT CASE TYPE CASE NO. OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCAT DATE OF]

ROOM T0 RESPONDENT NAME E MOBILE E EMAILELECTRONIC|
NUMBER ID SERVICE OF]
PROCESS
h2 [SH. RAVINDER BEDI, DISTRI (OMP I COMM 1394/2025 [01.05.2025 'ATA CAPITAL LTDANISH 0811452022  |ANISHBH [03.05.2025
WUDGE, COMMERCIAL COURT /S SUNIL YADAV BHOLA LA17@YA]
[HOO.COM
ko1 [CS COMM u72/2025 [02.05.2025 [ADITYA PROMOTORSMUNISH 9811427955  MUNISHL |05.05.2025
ILTD V.S CITI MEGAVOHARA IAW.VOHR
[MART P LTD A@GMAIL,
ICOM
ko1 [OMP I COMM 375/2025  [30.04.2025 [TATA CAPITAL LTDANISH 9811452022  |[ANISHBH [03.05.2025
/S TANIA DEY [BHOLA IOLA17@YA|
[HOO.COM
ko1 [EX COMM 209/2025  [22.04.2025 BERRY TEX PVT LTDDEEPAK (9953249666 [TANDTLA |05.05.2025
/S ABC CLOTHING  [SHARMA @TAND
[TLAW.CO.]|
N
ho1 [EX COMM 208/2025 [22.04.2025 BERRY TEX PVT LTD[DEEPAK [9953249666 [TANDTLA [05.05.2025
/S DBRW TRADERS [SHARMA @TAND
[TLAW.CO.]|
N
ko1 [CS COMM 1362/2025 |01.04.2025 ISCP DISTRIBUTORS[RAJESH 0810195013  [KUMAR 7.05.2025
/S AAKANSHAKKUMAR [RAJESHA
[TTIWARI [DV@YAHO|
.COM
ko1 [CS COMM I575/2025  [20.05.2025 [BANK OF BARODA V/§E}EETANJ 18447833470 |ADVOVCA [22.05.2025
[HIMANSHU BANSAL |ALI TE.134@G
[SHARMA [MAIL.COM]
ko1 (OMP I COMM u64/2025 [30.05.2025 [TATA CAPITAL LTDANISH 9811452022  |ANISHBH [03.05.2025
/S JRGBHOLA IOLA17@YA|
ICONSTRUCTIONS [HOO.COM
13 |SH. M.K NAGPAL, DISTRICTICENTRAL [NIL
WUDGE, COMMERCIAL COURT
14 [SH. ASHUTOSH KUMAR, DISTRICTWEST INIL
WUDGE (COMMERCIAL COURT)




COURT CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCAT DATE OF]
ROOM REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC|
N

NUMBER ID SERVICE OF
PROCESS

5 [MS. HEMANI MALHOTRA,| l209 ICS COMM 1319/2025UN[22.04.2025 lok kumarj9911000126  |ALOK.ADV|01.05.2025
IDISTRICT JUDGE (COMMERCIAL [ON BANK] [2001@GM
ICOURT)-02 IOF  INDIA| IAIL.COM

[Vs
[MAHINDER|
ISINGH
ISAINT
ICS COMM 1319/2025UN[22.04.2025 IAlok 9911000126  |ALOK.ADV|01.05.2025
ION BANK] kumar [2001@GM
IOF  INDIA| IAIL.COM
[Vs
[MAHINDER|
ISINGH
ISAINT

16 |[SH. DIG VIJAY SINGH, DISTRICTWEST ICOMMERCIAL ICS (COMM)15-10-2024 ISBI v/s MRJADATIA 9999132159 |AKRCUTA [21-02-2025

WUDGE (COMMERCIAL COURT)-03 891/2024 [SARAVPREET SINGH [KUMAR [DVOCATE
(@GAMIL.C]
OM

ICS (COMM)18-03-2025 ISBI V/S BALA JIM JASHOK 9811896060 |[KUMARAS [09-04-2025
l212/2025 [KUMAR [HOKADVO
ICATE@GA
MIL.COM

ICS (COMM)[18-03-2025 SBI V/S TAPPANIASHOK (9811896060 [KUMARAS [09-04-2025
212/2025 ISURESH BABU [KUMAR [HOKADVO
CATE@GA
MIL.COM

17 |SH. SANJAY JINDAL, DISTRICTWEST INIL
WUDGE (COMMERCIAL COURT)

18 [SH. AJAY GUPTA, DISTRICT JUDGEWEST INTL.
(COMMERCIAL COURT)

19 |SH. NARESH KUMAR MALHOTRA,WEST INIL
IDISTRICT JUDGE (COMMERCIAL
ICOURT)

20 |[SH. ANURAG SAIN, DISTRICTINEW DELHI NIL
WUDGE (COMMERCIAL COURT)-01

21 [SH. VIDYA PRAKASH, DISTRICTINEW DELHI jo5 ICS (COMM.) 1599 2024  [27.07.2024 [Herms Nature PrivateSH. 19999960284  |05.05.2025
WUDGE (COMMERCIAL COURT) ILimited Vs New ModernTARUN

[Bazar Departmental AGARWA
[Stores Private Limited [L




COURT
ROOM

CASE TYPE

CASE NO.

DATE

OFPETITIONER NAME VSADVOCAT ADVOCATE

REGISTRATIO RESPONDENT NAME E
N

MOBILE
NUMBER

ADVOCAT

DATE OF]

E EMAILELECTRONIC|

ID

SERVICE OF
PROCESS

ICS (COMM.) 259 / 2025 [04.04.2025 IANI Media Pvt Ltd VsSH. 9899675905  06.05.2025]
[[N24 News [SIDHANT
[KUMAR
ICS (COMM.) 210 / 2025 [19.03.2025 IM/s Annu Sales VsSH. 9910358225  [21.05.2025
[Pureca LaboratoriesBHASKAR
[Private Limited ALI
ICS (COMM.) 184 / 2025 [10.03.2025 IMINAKSHI SINGH VsiSH. [NOT GIVEN  [26.05.2025
ISUDHEESH [RAJAT
ICHANDRAN VOSEPH
22 [SH. VINEETA GOYAL, DISTRICTINEW DELHI 24 ISUIT FORICS 28/03/24 INITIN WADHWA VSSANJEEV |9971272779 k5780
WUDGE (COMMERCIAL COURT)-03 [RECOVERY (COMM.)/2 ISAMPATTI TRADINGBENIWAL
96/2024 IAND DEVELOPERS]
[LTD
ISUIT FOR|CS 06/05/25 EDIC [BISHAN [NOT U5794
[TRADEMARKS (COMM.)/32 ICOSMECEUTICALS SHARMA |AVAILABLE
/2025 [PRIVATE LIMITED VS
ISTRIDE ONE CAPITAL
[PVT LTD ORS
ISUIT FOR[CS 26/11/24 ICHARU GOEL VS|VIBHOR (9811352998 45801
[RECOVERY (COMM.)/57| INEWLINK OVERSEASGARG
28/2024 [FINANCE LIMITED
SUIT FOR[CS 26/11/24 [RUCHI  GOEL _ VS[VIBHOR [9811352998 5801
[RECOVERY (COMM.)/57| INEWLINK OVERSEASGARG
29/2024 [FINANCE LIMITED
23 [MS. SAVITA RAO, DISTRICTSOUTH 16, NewCommercial [Execution  [25.02.2025 [UNION BANK OFjitendra [9810197621 [itendragar [01.05.2025
WUDGE(COMMERCIAL COURT) ICourt (Comm.)/34 INDIA Vs M/S FOODGarg adv@gmall
[Block-I 2025 [FOREST SWEETS AND) .com
[RESTAURANTS
24 [MS. ANURADHA SHUKLASOUTH 16, New/Commercial [Execution [25.02.2025 [UNION  BANK O}_"j_itendra 9810197621  Jjitendragar |01.05.2025
IBHARDWAJ, DISTRICT] ICourt (Comm.)/34 [NDIA Vs M/S FOODGarg adv@gmall
WUDGE(COMMERCIAL COURT) [Block-1 2025 [FOREST SWEETS AND) .com
[RESTAURANTS
3 NewCommercial [Execution  [13.01.2025 IDR (BRIG) S S ANANDgshashi 9810433650 dvocatesh [03.05.2025
ICourt (Comm.)/11/| s Clear Medi Healthshanker lashi@gmaill
[Block-1 2025 [Pvt. Ltd lcom




COURT CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCAT DATE OF]

ROOM REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC|
N NUMBER ID SERVICE OF]
PROCESS
wiCommercial OMP 29.04.2025 9999983704 fadvpawank [14.05.2025
(COMM.)/2 [HARVINDER KUMAI alra3161@g
Block-1 /2025 ISOLE ARBITRATOR Imail.com
3 NewCommercial ICS 21.04.2025 [ndian Bank Vs KushalAnil kuman9810288424 I han|i5.05.2025
ICourt (COMM)/20 ICharan Swain [Singh dcompany
[Block-1 I5/2025 (@gmail.co
m
16, NewCommercial ICS 03.04.2025 [Sher Singh Saini VsAjay 9818002798  [Not 16.05.2025
ICourt (COMM)/16 ISandeep Singhal lkumar provided
[Block-1 8/2025 padhya
16, NewCommercial Misc 08.05.2025 [Frank advertisers VsHarshit (0818140429 [kksharmaa [16.05.2025
ICourt IDJ/106/202 lOutlook publishers IAgarwal(P)| dvocate@g
IBlock-1 5 imail.com
16, NewCommercial OMP 26.03.2025 IDr Er Rajainderr JainaRajesh 9810179438  |deekshal 6.05.2025
ICourt (COMM.)/13 Vs muller martini indialAggarwal ffirm2017@
[Block-I /2025 pvt Itd lgmail.com
16, NewCommercial ICS 28.03.2025 [Devvrat Impex Pvt LtdNatwar Rai9818906064 natwarrai@fi7.05.2025
ICourt (COMM)/15 s Ashirwad Sanitation| lgmail.com
|Block-1 7/2025 [Pvt Ltd
16, NewCommercial ICS 05.04.2025 [Emu  Lines PrivatelUday 888230392  fadvudayku [17.05.2025
ICourt (COMM)/17 [Limited Vs ROHITKumar mar@gmail
[Block-I 2/2025 [MICHAEL TUSCANO| Lcom
[PROPRIETOR
ISKYLARK GLOBAL
[FREIGHT
16, NewCommercial CS 03.10.2024 [Loreal Sa VsiShravan  [9650682982  [unitedmarkf17.05.2025
ICourt (COMM)/46 [SURESHBHAI [Bansal(P), @unitedan
[Block-I 7/2024 VASHMATBHAI dunited.om
[TEJANT
16, New/Commercial ICS [16.11.2024 [PRJ FAMILY PRIVATEVarun 9717988891  [unuconsult |17.05.2025
ICourt (COMM)/52 TRUST Vs RASEELSharma lants@gmai
[Block-1 2/2024 IGUJRAL ANSAL .com
3 NewCommercial ICS 07.02.2025 Three ~ Aces  GloballUday 1888230392 dvudayku [17.05.2025
ICourt (COMM)/73 ILogistics Pvt Ltd Vs SP[Kumar mar@gmaill
[Block-1 /2025 IACCURE LABS| lcom
[PRIVATE LIMITED
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6, wiCommercial ICS 04.03.2025 ISURESH KHURANA VsfShray 9899893689 fadv.shrayk [20.05.2025
ourt (COMM)/10 IM/S SAYA HOMES[Kaushal ushal @gm|
Block-1 9/2025 [PRIVATE LIMITED il.com
3 NewCommercial ICS 07.04.2025 IM/s  Epicure Vimbri"f’ratap 9871437605  [Pratapsaha [20.05.2025
ICourt (COMM)/17 [Private Limited Vs M/sRanjan ni@yahoo.d|
[Block-1 l4/2025 [Yum Plum Private Ltd [Sahani in
16, NewCommercial CS 08.04.2025 Balesh Khari Vs PawanlAditya 9971919212 faditysinghl.]20.05.2025
ICourt (COMM)/17 [Dhanpatrai Malhotra  [Singh dv@gmail
[Block-1 I5/2025 om
16, NewCommercial ICS 21.04.2025 ISTATE BANK OF INDIARani 9643680913  [rbhardwajaj20.05.2025
ICourt (COMM)/20 s MAHESH[Bhardwaj lssociate@g
IBlock-1 l4/2025 [LAVUSHETTY imail.com
16, NewCommercial ICS 03.08.2024 IArjun Sangwan Through[Bharat 9811667443  [Not [20.05.2025
ICourt (COMM)/36 IGpa Holder Ms DeepikalSareen provided
[Block-I 7/2024 [Sangwan Vs M/s Jain|
Online  Test Centre|
[Through Its Director
[Rajender Singh
16, NewCommercial IOMP (E)29.04.2025 ISHIVRAJ KRISHNA[Swarilipi  [8510094876 swarilipi [20.05.2025
ICourt (COMM.)/1/ IGUPTA AND NAMIT]Deb Roy (@rediffmai
|Block-1 2025 IGUPTA Vs RAHUY .com
ISAVARA
[REPRESENTED BY|
[RAJTV SAVARA
16, NewCommercial [ExXCOMM -15-05-2025 M/S VRINDAVAN[Shobhit 7985177435  |pajpaiaksh [21.05.2025
ICourt [Award by ICATERING COMPANY [Trehan(P), t@gmail.c
[Block-I |Arb s INDIAN RAILWAY] fom
IComm/15/2 ICATERING AND|
025 [TOURISM
ICORPORATION
16, NewCommercial [Execution  [13-05-2025 IMS AR CONTRACTORSAnshul 9810717949  |piyushmitt [21.05.2025
ICourt (Comm)/71/ JAND SUPPLIERS Vs [Garg(P), ladvocate
[Block-I 2025 [SKYLINE (@gmail.co
[ENGINEERING
ICONTRACT INDIA PVT]|
[LITD
16, New/Commercial [Execution  [04.01.2023 [PUNJAB NATIONALjvikram 9811244209  vikramgola [22.05.2025
ICourt (Comm.)/20 IBANK Vs NARAYAN[gola [010@gma
[Block-1 2023 [KASHYAP il.com
3 NewCommercial OMP (I)}20.05.2025 IMs Jalsa Ventures PvAnkit 9818058809 [legalconsul [22.05.2025
ICourt (COMM.)/3 ILtd Through its DirectorfKumar(P), tus@gmail.
[Block-1 l438/2025 Mr Pankaj Kumar Vs Ms| lcom
[Aircon Systems Indi
[Pvt Ltd Through its
IAuthorised
[Representative
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6, wiCommercial ICS [16.11.2024 [PRJ FAMILY PRIVAT] 9717988891  junuconsult [27.05.2025
ourt (COMM)/52 [TRUST Vs RASEELSharma lants@gmai
Block-1 1/2024 IGUJRAL ANSAL .com
3 NewCommercial ICS 16.11.2024 [PRJ FAMILY PRIVATEVarun 9717988891  junuconsult [27.05.2025
ICourt (COMM)/52 [TRUST Vs RASEELSharma lants@gmai
[Block-1 l2/2024 IGUJRAL ANSAL .com
16, NewCommercial ICS 22.08.2024 JASHIANA  HOUSINGGaurav 9871304455 aurav@wof29.05.2025
ICourt (COMM)/40 ILIMITED Vs ASHOKMiglani rlwideintell
[Block-1 13/2024 [KUMAR (UNKNOWN]| lec.com
[PERSONS)
16, NewCommercial ICS [17.04.2025 IM/S SMALL FARMERSAnmol 9871717254  fanmolpanw]30.05.2025
ICourt (COMM)/19 IAGRIBUSINESS [pawar roffice
IBlock-1 l4/2025 ICONSORTIUM Vs M/S (@gmail.co
[TIRUPATI AGRO|
[INDUSTRIES
16, NewCommercial ICS 28.05.2025 lAggresar Leasing andSwapnil (9871988051 [contact@cal30.05.2025
ICourt (COMM)/26 finance pvt Ltd Vs JuhiiGupta(P), pitallaw.in
[Block-I 8/2025 lestates pvt Ltd
16, NewCommercial ICS 22.08.2023 M/S SUBHASH|Chaudhary(9810075174  [chaudharyl [31.05.2025
ICourt (COMM)/48 [INTERNATIONAL aw offices lawoffices@
[Block-I I5/2023 [PRIVATE LIMITED| lgmail.com
[THROUGH ITS AR MR|
[NAVIN KUMAR GUPTA|
Vs NBCC INDIA LTD,
[THROUGH ITS)
IGENERAL MANAGER|
[REAL ESTATE]|
IDIVISTON
25 [SH. SANDEEP YADAV SOUTH INIL
26 |[SH. SANJEEV KUMAR SINGH,SOUTH 29, NewlCommercial OMP 29-04-2025 [Satish Kumar and othersASHUTOS [7827550594  fashutosh.b [01.05.2025
ICOMMERCIAL COURT. ICourt (COMM)/23 Vs Trust Lenders Pvt|H hardwaj13a|
[Block-11 2025 ILtd [BHARDW b@gmail.co
AJ
29, New/Commercial OMP (Djo4-04-2025 JAXIS BANK LTD Vs [Sunita 9871040589, findolexlaw [01.05.2025
ICourt (COMM)/28 [LAXMAN SINGH [Singh(P), (8920586266 |@gmail.co
[Block-11 138/2025 m
29, New(Commercial OMP (I)o4-04-2025 IAXIS BANK LTD Vs [Sunita 9871040589, findolexlaw [01.05.2025
ICourt (COMM)/28 ISADANANDA YADAV  [Singh(P), 8920586266 [@gmail.co
|Block-1T l4o/2025
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wiCommercial OMP (I)o4-04-2025 IAXIS BANK LTD Vs [Sunita 9871040589, findolexlaw |01.05.2025
(COMM)/28 [FARHAN ALAM [Singh(P), [8920586266 |@gmail.co
Block-1T 139/2025 m
29, NewCommercial OMP (Dj17-03-2025 IAXIS BANK LTD Vs [Sunita 9871040589, findolexlaw |01.05.2025
ICourt (COMM)/22 IAKASH VERMA [Singh(P), [8920586266 |@gmail.co
|Block-11 l47/2025 m
20, NewCommercial OMP (Df25-03-2025 JAXIS BANK LTD Vs [Sunita 9871040589, findolexlaw |01.05.2025
ICourt (COMM)/25 IMOHD SALMAN [Singh(P), [8920586266 |@gmail.co
|Block-11 17/2025 m
20, NewCommercial OMP (I)f21-03-2025 IAXIS BANK LTD Vs [Sunita 9871040589, [indolexlaw [01.05.2025
ICourt (COMM)/23 IMANOJ KUMAR [Singh(P), [8920586266 |@gmail.co
|Block-11 87/2025 Im
20, NewCommercial OMP (I)f21-03-2025 IJAXIS BANK LTD Vs [Sunita 9871040589, [indolexlaw [01.05.2025
ICourt (COMM)/23 INADIM [Singh(P), [8920586266 |@gmail.co
|Block-11 91/2025
29, NewCommercial ICS (COMM)19-04-2023 [SUPARSHVA SWABS I [S. KJ0810132015, [legal@unit [01.05.2025
ICourt 222/2023 S TULIP HYGIENE &BANSAL (9205339530 [edworld.co.
[Block-1T 10S. fin
29, NewCommercial IOMP (I)jo3-03-2025 [DHARA MOTOR] K9999855157  fdvjitender13.05.2025
ICourt (COMM)/19 IFINANCE LTD Vs [YADAV(P), adav2017
[Block-11 63/2025 [RAJESH SHARMA (@gmail.co
[m
29, NewlCommercial OMP (Dj25-03-2025 [YES BANK LTD Vs |[ANANJAY 70303 78800 [ASAPLEGA[13.05.2025
ICourt (COMM)/25 IMURARI PATHAK ISINGH(P), [LANDADV
[Block-11 23/2025 CATES@
IGMAIL.CO
M
29, New/Commercial OMP (Djo7-04-2025 JAXIS BANK LTD Vs [ASHISH (9999183119, [ashish@agd13.05.2025
ICourt (COMM)/28 TKASH KUMARKUMAR [9811517810 [partners.co
[Block-11 75/2025 [YADAV IGUPTA(P),| lin
29, NewCommercial OMP (I)}28-03-2025 IAXIS BANK LTD Vs [Sunita 9871040589, [indolexlaw [13.05.2025
ICourt (COMM)/26 [LUCKY YADAV [Singh(P), [8920586266 |@gmail.co
|Block-1T 79/2025
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29, wiCommercial OMP (Dj25-03-2025 ES BANK LTD Vs JANANJAY [70303 78800 [ASAPLEGA}i3.05.2025
ourt (COMM)/25 IANIL CHOUDHARY ISINGH(P),| [LANDADV
Block-1T 21/2025 IOCATES@
IGMAIL.CO
M
29, NewCommercial OMP (Dj25-03-2025 [YES BANK LTD Vs |[ANANJAY 70303 78800 [ASAPLEGA}3.05.2025
ICourt (COMM)/25 TKRAM DALAL ISINGH(P), [LANDADV
|Block-11 l24/2025 IOCATES@
IGMAIL.CO
M
29, New/Commercial CS 23-01-2025 IMAX HEALTHCARERAUNAQ 9999947699 loffice@ira.li3.05.2025
ICourt (COMM)/47 INSTITUTE LIMITED [KAMATH W
|Block-11 2025 Vs KK ROY|
[HEALTHCARE
[PRIVATE LIMITED
29, New/Commercial ICS 28-03-2025 M/S GREATECH|NAVDEEP [9560523320 ail.attrian|13.05.2025
ICourt (COMM)/15 [TELECOM ISINGH(P), attri@gm
|Block-11 I5/2025 TECHNOLOGIES PVT] lail.com
ILTD Vs M/S SHRING|
ICRAFT INC
29, New/Commercial ICS 26-04-2025 ISMALL FARMERSAnshul 9205089671  jangpartner [13.05.2025
ICourt (COMM)/22 IAGRI-BUSINESS IGupta(P), lawyers@g
[Block-1T 1/2025 ICONSORTIUM Vs M/S| ail.com
[HATHRAS FOODS PVT]|
[LTD AND ORS
29, New/Commercial IOMP (D[25-03-2025 [KOTAK MAHINDRAMAYANK [9873347330 |mayank_m[21.05.2025
ICourt (COMM)/25 BANK LTD Vs Rakesh [MAHAJA lRhajanos@
|Block-11 l25/2025 IN(P), ahoo.com
29, NewCommercial IOMP (If21-04-2025 M/S YES BANKIANANJAY [70303 78800 |ASAPLEGAJ21.05.2025
ICourt (COMM)/30 ILIMITED Vs SURESHSINGH(P), [LANDADV
[Block-11 l21/2025 I[SURESH IOCATES@
IGMAIL.CO
M
29, NewlCommercial CS 01-04-2025 [RAHMAT ALI Vs [NISHIT (9717153888, |nishityogi7 [21.05.2025
ICourt (COMM)/16 IKRISHAN SINGH AND|YOGI 0818947063  |@gmail.co
|Block-11 l0/2025 RS m
29, New/Commercial ICS 19-05-2025 [LOTUS HERBALS PVT|Swati 9625115076  [Aditya.nayyj21.05.2025
ICourt (COMM)/25 [LTD THROUGH ITSMittal(P), lar@ortisla
[Block-1T 6/2025 IAUTHORISED .com
[REPRESENTATIVE MR|
IANSHUMAN RAI Vs
[BIGFOOT RETAIL
ISOLUTIONS PVT LTD
29, NewCommercial OMP (Df22-04-2025 IAXIS BANK LTD Vs favinash [9811182985, fvinash.adv27.05.2025
ICourt (COMM)/30 ISUBHASH umar(P), [011-41513189 [@gmail.co
|Block-1T I59/2025
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29, wiCommercial OMP (Df22-04-2025 IAXIS BANK LTD Vs favinash (9811182985, winash.advj27.05.2025
ourt (COMM)/30 [RACHIT GUPTA umar(P), [011-41513189 [@gmail.co
Block-1T I54/2025 m
29, NewCommercial OMP (Df22-04-2025 IAXIS BANK LTD Vs favinash [9811182985, fvinash.adv27.05.2025
ICourt (COMM)/30 ISHAZIYA BANO lkumar(P), [011-41513189 |@gmail.co
|Block-11 I58/2025 m
29, New/Commercial OMP (Df22-04-2025 IJAXIS BANK LTD Vs favinash (9811182985, [avinash.advz7.05.2025
ICourt (COMM)/30 IMOHD ILIYAS lkumar(P), [011-41513189 |@gmail.co
|Block-11 I51/2025 Im
29, New/Commercial OMP (I)}22-04-2025 ICNH INDUSTRIALRAJESH (9958726491 [jangraadvo [27.05.2025
ICourt (COMM)/30 ICAPITAL INDIA PVIJANGRA( cate@gamill
|Block-11 60/2025 [LTD Vs DUNGRARAMJP), lcom
[SONA RAM
29, New/Commercial OMP (I)}22-04-2025 ICNH INDUSTRIALRAJESH (9958726491  [jangraadvo [27.05.2025
ICourt (COMM)/30 ICAPITAL INDIA PVIPANGRA( cate@gamill
|Block-11 61/2025 ILTD Vs RAJPALPP), lcom
[RANDHAWA
29, NewCommercial IOMP (D[23-04-2025 [PIRAMAL CAPITALRAJESH 9958726491  fjangraadvo [27.05.2025
ICourt (COMM)/30 IAND HOUSEINGJANGRA( lcate@gamil|
[Block-1T 98/2025 [FINANCE LIMIITED VspP), lcom
ASHVINI VIJAY PATIL
29, NewCommercial IOMP (I)}23-04-2025 [PIRAMAL CAPITALRAJESH 9958726491  fjangraadvo [27.05.2025
ICourt (COMM)/30 IAND HOUSEINGJANGRA( cate@gamill
[Block-I1 99/2025 IFINANCE LIMIITED VsP), lcom
BHAVGIRI RAMGIRI
IGOSAT
29, NewlCommercial OMP (I)}23-04-2025 [PIRAMAL CAPITALJRAJESH 9958726491  fjangraadvo [27.05.2025
ICourt (COMM)/31 IAND HOUSEINGJANGRA( cate@gamill
[Block-11 l0oo/2025 [FINANCE LIMIITED VsP), Lcom
CHETAN BALI
29, New/Commercial OMP (D[23-04-2025 IANMOL  FINANCIALY Ki9999855157 dvjitender[27.05.2025
ICourt (COMM)/30 SERVICES LTD Vs [YADAV(P), lyadav2017
[Block-11 95/2025 [DHARMENDER SINGH (@gmail.co
m
29, NewCommercial OMP (I)}23-04-2025 [PIRAMAL CAPITALRAJESH 9958726491  fjangraadvo [27.05.2025
ICourt (COMM)/31 IAND HOUSEINGJANGRA( lcate@gamill
[Block-II 01/2025 [FINANCE LIMIITED VsP), Lcom
CHAITHRA S D
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29, wiCommercial OMP (I)}23-04-2025 [PIRAMAL CAPITAY 9958726491  fjangraadvo [27.05.2025
ourt (COMM)/31 IAND HOUSEINGJANGRA( lcate@gamill
Block-11 02/2025 I[FINANCE LIMIITED VsP), lcom

MAHESH YADAV
29, NewCommercial OMP (Dj25-04-2025 ICNH INDUSTRIALRAJESH 9958726491  fjangraadvo [27.05.2025
ICourt (COMM)/31 ICAPITAL INDIA PVIJANGRA( lcate@gamill
|Block-11 I54/2025 [LTD Vs PAPANATH [P), lcom

[BHAGA NATH
29, New/Commercial OMP (Df25-04-2025 IJAXIS BANK LTD Vs favinash (9811182985, [avinash.advz7.05.2025
ICourt (COMM)/31 INEHA lkumar(P), [011-41513189 |@gmail.co
|Block-11 I52/2025 Im
20, NewCommercial OMP (D)f21-04-2025 Cnh Industrial CapitalRAJESH (9958726491 [jangraadvo [27.05.2025
ICourt (COMM)/30 [ndia Pvt Ltd Vs PJANGRA( cate@gamill
|Block-11 22/2025 IDILAWAR SINGH P), lcom
29, New/Commercial OMP (I)}o1-04-2025 [PIRAMAL CAPITALRAJESH 9958726491  fjangraadvo [27.05.2025
ICourt (COMM)/27 IAND HOUSEINGJANGRA( cate@gamill
[Block-1T 2/2025 [FINANCE LIMIITED VsP), lcom

RAJINA THOMAS RAJ
29, NewCommercial IOMP (Djo1-04-2025 [PIRAMAL CAPITALRAJESH 9958726491  fjangraadvo [27.05.2025
ICourt (COMM)/27 IAND HOUSEINGJANGRA( lcate@gamil|
[Block-11 I31/2025 IFINANCE LIMIITED VsP), lcom

FARHEEN BEGUM
29, NewCommercial IOMP (Ijo1-04-2025 [PIRAMAL CAPITALRAJESH 9958726491  fjangraadvo [27.05.2025
ICourt (COMM)/27 IAND HOUSEINGJANGRA( cate@gamill
[Block-I1 33/2025 IFINANCE LIMIITED VsP), lcom

SHYAM VIJAY
29, NewlCommercial OMP (D[28-04-2025 IJAXIS BANK LTD Vs favinash (9811182985, [avinash.advj27.05.2025
ICourt (COMM)/32 SALMAN lkumar(P), [011-41513189 |@gmail.co
[Block-11 14/2025 m
29, New/Commercial OMP (D[29-04-2025 IJAXIS BANK LTD Vs favinash [9811182985, [avinash.adv27.05.2025
ICourt (COMM)/32 [LALIT kumar(P), [011-41513189 |@gmail.co
[Block-1T [22/2025 Im
29, NewCommercial ICS 06-05-2025 IM/S VED TRADERS Vs [Ashok 9899337868  jashokadv8 [27.05.2025
ICourt (COMM)/24 ALNUT HEALTHEumar lR@gmail.co
[Block-II 2/2025 ICARE PVT LTD ANDgingh(P),

IORS
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wiCommercial ICS 02-04-2025 M/S SWASTI 9999998560 janant@anal27.05.2025
(COMM)/16 [INFRASTRUCTURES | tamlegal.c|
Block-11 6/2025 s YFC PROJECTS PVT| m
[LTD
29, NewCommercial ICS 25-04-2025 M/S BALAJEESATYA 7763088371, [satyaprakasj29.05.2025
ICourt (COMM)/21 IDEVELOPERS Vs M/SPRAKASH (8810376557 |hsharan@g
|Block-11 8/2025 ICONTEC SERVICESSHARAN imail.com
IAND ORS
29, New(Commercial CS 05-08-2024  [UNION  BANK OFADITYA [9810197621 [fjitendragar [29.05.2025
ICourt (COMM)/36 INDIA Vs RACHNAPARASHA adv@gmall
|Block-11 9/2024 [BANSAL R(P), lcom
20, NewCommercial ICS 28-04-2025 IM/s HARIKRIT FILMS [Naresh 9810008482  [advocate.n [29.05.2025
ICourt (COMM)/22 Vs M/s AGRON[Panwar(P), areshpanw
|Block-11 l4/2025 [INTERNATIONAL ar@gmail.c
[FILM PRODUCTION| fom
[LTD AND ANR
27 [SH. LOKESH KUMAR SHARMA,SOUTH o, New/Commercial ICS (COMM)[29-04-2025 ISMALL FARMERSE)alip 9810197092  [dsadvi3@g|08-05-2025
IDISTRICT JUDGE(COMMERCIAL ICourt 227/2025 IAGRI BUSINESSSingh(P), imail.com
ICOURT) [Block-1T ICONSORTIUM Vs OM|
[FOOD PRODUCTS AND)
RS
ko, NewCommercial ICS (COMM)[29-04-2025 ISMALL FARMER§E)alip 9810197092 sadvi3@g[08-05-2025
ICourt [228/2025 IAGRI BUSINESSSingh(P), imail.com
[Block-1T ICONSORTIUM Vs
IABHINAV GOPAL
IAGARWAL
ko, NewCommercial ICS (COMM)f14-05-2025 [PRAMOD KUMARBHANU 9212843448  [chauhanda [26-05-2025
ICourt 251/2025 ISHARMA Vs M/S ETAMOHAN(P ya3@gmail)
[Block-1T [ENGINEERING PVT), fcom
[LTD
ko, NewCommercial ICS (COMM)06-03-2025 [HERBALIFE [Shravan  [9650682928 [Not Given [26-05-2025
ICourt l115/2025 INTERNATIONAL INC [Bansal(P),
[Block-11 s Sagar Rathore
ko, NewCommercial ICS (COMM)14-05-2025 EBKUL SOFTWAI ushkar (8840503361  [Not Given [27-05-2025
ICourt 250/2025 PVT LTD Vs  M/SKumar(P),
[Block-11 [PAPZOD  SOFTWARE]
[PVT LTD ORS
28 |[SH. LAL SINGH, DISTRICT JUDGE [SOUTH- INIL
[EAST
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IMS. NEELAM SINGH, DISSTRIC ICommercial Suit|CS/COMM/ [23.08.2022 IN/A IN/A l02.05.2025
WUDGE [EAST 823/2022 [ENTERPRISES VS.X

IGAURAYV SINGH
ICS/COMM/ [27.03.2025 [M/S JIT GLOBALAADESH [N/A IN/A 16.05.2025
254/2025 [FREIGHT VS. M/SSARSWA

[SNNR PVT. LTD. T
ICS/COMM/1[24.02.2025 [ROCK ASIA VS.DIVYAM [N/A IN/A 16.05.2025
68/2025 ISHIKHA AGGAR

[BHARDWAJ WAL
ICS/COMM/ [19.03.2025 [M/S ‘WOODLANDKAUSHI [N/A IN/A I24.05.2025
223/2025 WORKS VS. YESKESH

[BANK LTD. [KUMAR
ICS/COMM/ [21.10.2024 [SEAIR GLOBAL VS.MANOJ [N/A IN/A I24.05.2025
3805/2024 [DYNAMICAURA  [KUMAR
ICS/COMM/118.02.025 ISBI VS.,VARUN [N/A IN/A I24.05.2025
u8/2025 [HARANPREET ICHANDI

[KAUR IOK
ICS/COMM/1f27.02.2025 [SBIVS.ZEBA [VARUN [N/A IN/A I24.05.2025
72/2025 ICHANDI

IOK

ICS 04.02.2016 |M/S GROUPE SEB| ITES [N/A IN/A 130.05.2025
IDJ/9542/20 INDIA VS. BARUNH SINGH]|
16 [KAMRAT AKSHI

30 [SH. AJAY KUMAR JAIN SOUTH- INIL
[EAST




IMS. ANU GROVER BALIGA

[SOUTH-EAST

COURT
ROOM

CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE = ADVOCAT DATE ()3
REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC|
N NUMBER ID SERVICE OF]
PROCESS
XECUTION [Ex.COMM -01-05-2025 19654643317 ICB.TIWAR
[PETITION lAward by E [LAW@GM]
|Arb. Vs M/S TRACKERR IAIL.COM
IComm./21/2 TECHNOLOGY PVIBHUSHA
025 ILTD N
TIWARI
[COMMERCIAL [CS l02-05-2025 |ADIDAS AG VsSH. 19718209970 AASTHA@ |-
ISUIT (COMM)/37 IOwner/Proprietor [PROMOD| [THELEGIS
I5/2025 [KUMAR [T.COM
ISINGH
[EXECUTION [EXECUTIO [05-05-2025 [CANARA BANK VSESHU 9711275697 [ESHUADV |-
[PETITION N IMR. Chunnu Singh [CHAUDH| IOCATE@G
(COMM.)/17 IARY [MAIL.COM|
9/2025
ICOMMERCIAL [CS l05-05-2025 |[VISHWAS SINGHALSSH. 9811041494 [RADHEYS |-
SUIT (COMM)/38 [PROP OF M/SRADHEY [HYAMADV]
3/2025 IANALCO INDIA CO.SHYAM (@GMAIL.C]
Vs M/S NEO| OM
[TECHNOFIELD
ICOMPANY
I(COMMERCIAL [CS 05-05-2025 [M/S SALORASH. AJAY|9868112556 AJAYMAL -
SUIT (COMM)/38 INTERNATIONAL |MALVIY VIYALAW
/2025 ILIMITED Vs M/S MYA @YAHOO.
[ELECTRONICS, ICOM
JALANDHAR
ICOMMERCIAL [CS 06-05-2025 [M/S E3 PANELMS. 19660729214 [E3LEGAL |-
ISUIT (COMM)/39 INDUSTRIES Vs M/SINANCY (@GMAIL.C]
l3/2025 IGOYAL MARKETINGJAIN loM
[THROUGH ITS|
[PROPRIETOR
[RIKHABDAS GOYAL
[COMMERCIAL_[CS 07-05-2025 |[DEVIKA GOLDSH. 9911911120 |ADVSHUB |-
ISUIT (COMM)/42 [HOMZ PVT LTD ANDASHISH [HAMSAXE
0/2025 IANR Vs RATAN VIRPANDEY INA@GMAI
ISINGH [L.COM
ICOMMERCIAL [CS 16-05-2025 |[MRS. JASLEEN[SH. 9711968186 PJUJHARSI |-
ISUIT (COMM)/42 [KAUR AND ANR. VsJUJHAR INGHADVO|
1/2025 IM/S BA LOGICS PVISINGH ICATE@GM
[LTD AND ANR. IAIL.COM
ICOMMERCIAL [CS 19-05-2025 [Manmachine CarSH. 9818906064 NATWARR}--
ISUIT (COMM)/42 ICare Pvt. Ltd. Vs M/SE\{IAA]TWAR IAI@GMAI
7/2025 IS and G Bajaj Private| IL.COM
[Limited
IPETITION U/S 9OMP (I)}20-05-2025 [IDFC FIRST BANK[SH. 19717028845 [LITIGATIO}-
F (COMM.)/4 [LIMITED VSKESHAV IN@SRCSL
IARBITRATION [8/2025 INAVEEN GARG [DUDEJA [EGAL.COM|
IAND
ICONCIALIATIO
INACT




COURT
ROOM

CASE TYPE

CASE NO.

DATE

OFPETITIONER NAME VSADVOCAT ADVOCATE

REGISTRATIO RESPONDENT NAME E
N
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ADVOCAT
E EMAIL
ID

DATE OF]
ELECTRONIC
SERVICE OF
PROCESS

XECUTION [EXECUTIO [22-05-2025 [M/S SAMARA INDIASSH. 19999678571, NOT
[PETITION [PVT. LTD. Vs M/S K AMRESH IMENTION
(COMM.)/2 K Autoparts thorughSINGH [ED
l07/2025 lits Proprietor Mr.
[Kharaiti Lal Grover
[EXECUTION [EXECUTIO [22-05-2025 [M/S BIHANISH. R.K/9818911976 [RKPANDE -
[PETITION [MANUFACTURING [PANDEY [Y_161@RE
(COMM.)/2 ICOMPANY PVT, [DIFFMAIL,
08/2025 [LTD. Vs Shri Ganesh| ICOM
IChandra Mathur
ICOMMERCIAL [CS 22-05-2025 [M/S SUPREMESH. 9810682372 SHEKHAW|--
ISUIT (COMM)/44 ICOLLECTIONS [PRAMOD| IATILEGAL
[1/2025 INDIA PVT LTD. VSAGARWA @YAHOO.]|
IM/S BLUE PRINTLL N
[DESIGN STUDIO|
[PVT LTD
ICOMMERCIAL [CS 24-05-2025 [Shri Shyam SunderSH 90811284948 [VIJAYZAV |-
ISUIT (COMM)/45 Budhrajani and Anr.VIJAY [ERI25@G
l2/2025 Vs M/s RasikZAVERI MAIL.COM|
[Products Pvt. Ltd.
ICOMMERCIAL [CS 26-05-2025 [SULOCHANA ISH. 9250950582 [MARKANDI}--
SUIT (COMM)/45 ISUDARIYAL Vs M/sMARKAN| [EYGUPTA
8/2025 [Larsen and ToubroDEY @YAHOO.
[Limited IGUPTA ICO.IN
ICOMMERCIAL [CS I31-05-2025 |AEROSHIP ISH. 18882303942 ADVUDAY |-
ISUIT (COMM)//2 [FREIGHT [UDAY [KUMAR@
025 ISOLUTIONS PVT.KUMAR IGMAIL.CO
[LTD. Vs DINESH| M
ICHANDER DUBEY
PETITION _ U/SOMP [31-05-2025 |EVEREST VISION VSSH. 9623129877 [NANDASH |-
3 OF|(COMM)//2 [HOYA MEDICALSHRESH RESHTH@
IARBITRATION [025 INDIA PVT. LTD TH IGMAIL.CO
IAND INANDA M
[CONCIALIATIO
INACT
132 [SH. BHUPESH KUMAR ISOUTH- INIL
[EAST
133 [MS. NEERA BHARIHOKE,SOUTH- INIL
IDISTRICT JUDGE(COMMERCIALEAST
ICOURT)
134 [MS. NIRJA BHATIA, DJ, DIGITAL-SOUTH- I30 ICS (comm) 13850/2024 [16.11.2024 IM/S krishi Rasay: h G So9717211123 angwar@gl24.05.2025
07, SOUTH EAST DISTRICT, [EAST [Export Pvt Ltd VsGangwar sgangwar.c
IM/S Mahesh Krishi lom
[Seva Kendra




COURT CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCAT DATE OF]
ROOM REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC|
N

NUMBER ID SERVICE OF
PROCESS

IMISC DJ (comm)l488/2025 [24.04.2025 Jumax Foam Pvt LtdSh. Lalit8130383143 [alitpandey [23.05.2025
Vs Shemsons|Pandey ladv@gmail
[Polymers Pvt Ltd lcom
ICS (comm) 78/2024 09.02.2024 |State Bank of IndiaSh.Krish [9990577700 |krishenku [14.05.2025
Vs Saif Uddinan [mar@gmail
Muzumdar [Kumar L.com
ICS (comm) 219/2024 [27.03.2024 [Bank of Baroda Vsﬁm 9810872353 [rajnish_12 [24.05.2025
[Pooja Yadav & Ors. jnish l2@yahoo.c
[Kumar m
[Banyal
ICS (comm) 17/2025 10.01.2025 |One 97Sh Rohif9811074162 [rohitjn200 [28.05.2025
ICommunications LtdJain B@gmail.co
Vs Welcome| m
[Theatres Pvt Ltd
ICS (comm) I388/2025 [03.05.2025 [Swaran ProjectechSh.Krish [9810435717 kpmaviand [02.12.2025
[Pvt Ltd. Vs Navairan pall lassociates
[[nternational Mavi (@gmail.co
IOMP (comm) 130/2025 20.03.2025 [Ambuj Kumar VsiSh. 19958319099 ikramkum|31.05.2025
|Abhishek Golecha  [Vikram laro4@yaho
[Kumar jo.co.in
IOMP (comm) [76/2024 05.11.2024  [Budhiraja Electricals|Vivek 9810182555 [exalliancevj27.05.2025
[Vs Union of India [Singh ivek@gmaill
Lcom
135 [SH. RAJ KUMAR TRIPATHILSOUTH- INIL
IDISTRICT JUDGE(COMMERCIALEAST
ICOURT)




COURT CASE TYPE CASE NO. OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCAT DATE OF]
ROOM 10 RESPONDENT NAME E MOBILE E EMAILELECTRONIC|
NUMBER ID SERVICE OF

PROCESS

136 [SH. PITAMBER DUTT, DISTRI
WUDGE (COMMERCIAL COURT)

137 [MS. RUBY ALKA GUPTA, DISTRICTEAST [Lo1 [CS COMM 137/2025  [26-04-2025 ISHRI BHUVAN CHANDPPRAMOD (9871724396  [chauhanpr [02-05-2025
WUDGE (COMMERCIAL COURT) ISHARMA V/SSINGH lamod833@|
ISTRAWBERRY STUDIO| lgmail.com

[EXPORTS PVT. LTD.

lo1 ICS COMM 29/2025 25-01-2025 IMIRAYA ISHRESHT (9871206484  [shreshth@lfo3-05-2025
[NFOWAYSPVT. LTDJH JAIN wkins.in
V/S ARYAN INFRA|
[HEIGHT DEVELOPERS]

[PVT. LTD.

101 [CS COMM 82/2025 18-03-2025 [PRINCE GOLD &JAYANT (9654425878 Jjayantkumajo3-05-2025
[DIAMONDS INDIAKUMAR rr@gmail.c
[PVT. LTD. \E m

ISHAKEEL AHMED|
[TRADING AS PRINCE|

VEWELLERS

101 ICS COMM 1369/2024  [30-11-2024 ENTECH  SYSTEMSNIMISH (9810823566 nimishchib [o5-05-2025
[PVT. LTD. V/S ALIBHACHIB (@gmail.co
[IMANJARI LENKA

101 ICS (COMM) 88/2025 24-03-2025 [RAJIV TYAGI V/S M/§|1_1AJEEV 9810736621  [rajivjj178@ j05-05-2025
ISANGWAN  HEIGHTSJAIN lgmail.com
[PVT. LTD.

101 ICS COMM 1386/2024  [20-12-2024 IM/S WOLF MASTERSARCHIT (9599043045 [legal@sigm|06-05-2025
IPVT. LTD. V/S M/SSINGHAL lalegal.in
IADVANTEDGES

[DIGITAL PVT. LTD.

101 ICS (COMM) 106/2025 [02-04-2025 [THE NAINITAL BANKALOK lalokmpi@g07-05-2025
ILTD. V/S RADHAMOHAN ail.com
IBAJAJ & ORS.
101 ICS COMM 81/2025 18-03-2025 [BANK OF BARODA V/S-EUDHA dvsudhas [09-05-2025
ISANDEEP KAPOOR SHUKLA lhukla@gm
fail.com
lo1 ICS COMM 182/2024 [06-06-2024 M/S ALLPUREMAYANK manish@xal09-05-2025
RGANICS V/S M/SJOSHI Inderlegalso|
[TRUZT ORGANIC & utions.com|

INATURAL PRODUCTS




COURT CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCAT DATE OF]
ROOM REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC|
N

NUMBER ID SERVICE OF
PROCESS

ICS COMM 91/2025 l25-03-2025 SHA DEVI V/S THESACHIN dvskjain@[13-05-2025
INEW INDIAKUMAR lgmail.com
IASSURANCE CO. LTD. PJAIN
[Lo1 [CS COMM [72/2025 07-03-2025 [PRIYA RANJANANURAG nuragyvas [15-05-2025
IKUMAR  V/S  AB|VASHISH hishtt@gm
ICLEARING &T il.com
[FORWARDING
IAGENCY
lo1 ICS COMM 98/2025 26-03-2025 [RICHCREDIT FINANCEANURAG lconcept.leg [16-05-2025
IPVT. LTD. V/S PKSGARG ls@gmail.
[PERFUMERY & om
IMANUFACTURING
[PVT. LTD.
101 ICS (COMM) 133/2024  [23-04-2024 [PUNJAB NATIONALJSUNAV unavrustgift6-05-2025
[BANK V/S M/S SAFEX[RASTOGI (@gmail.co
[INC. m
101 ICS COMM 134/2025 29-01-2025 ICENTRAL BANK OFSHADAB lkhanshada [17-05-2025
[[INDIA V/S M/SKHAN badvocate
SHRIVARDHAN (@gmail.co
TRADING COMPANY
101 ICS COMM 124/2025 [19-04-2025 M/S FEDEX EXPRESSSURI & litigation@ [19-05-2025
[TRANSPORT & SUPPLYICOMPANY| urico.in
ICHAIN SERVICE(D)| LAW|
[PVT. LTD. V/SFIRM
ISUBHUTTAM INDIA &
IORS.
101 ICS COMM 196/2024  [03-07-2024 IMANISH JAIN V/S KANISHK lkanishk.kh [21-05-2025
PVITESH RAMESHLALIKHARBAN| arbanda2o
ICHANDANI DA (@gmail.co
[m
101 ICS COMM 128/2025  [21-04-2025 IBANK OF BARODA V/SHUNNY ladvhunnys [21-05-2025
INEHA SINGHAL SHARMA lharma.28 @|
lgmail.com
101 ICS COMM 282/2025  [21-09-2025 ISTATE BANK OF INDIAA. K| kroutadvo [21-05-2025
/S MRS. SUMAN DEVIROUT lcate@gmaill
Lcom
lo1 ICS COMM 112/2025  [07-04-2025 IG. D. CREATIONS V/SRAKESH idpuoo47@ [22-05-2025
JAUM SECURITIES ICHAUHA lgmail.com
N




COURT CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCAT DATE OF]
ROOM REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC|
N

NUMBER ID SERVICE OF
PROCESS

ICS COMM I54/2025 18-02-2025 SHARDA GUPTA V/SABHISHE thesuitlawfil29-05-2025
IMAYASHEEL RETAILK GUPTA rm@gmail.
[[NDIA LTD. fcom
lo1 ICS COMM 165/2025 [23-05-2025 [SHRI ROHIT JAIN V/§|PRAMOD kchauhanpr [31-05-2025
[MS. MANISHA BERI ISINGH lamod833@|
lgmail.com
138 [SH. SANJEEV KUMAR MALHOTRA,NORTH- 201, NewCS(COMM) 66/2025 09.05.2025 IAnuj kumar Goswami VSPRAVEEN (9560749677  [praveenku [19.05.2025
IDISTRICT JUDGE (COMMERCIAL)-EAST [Building IMukesh Rana [KUMAR imarpreside
o1 IKKD nt@gmail.c
jom
IDO MISC DJ 147/2025  |26.04.2025 Saket Sachdeva Vs EximDEVANSH|9999856476 [N/A 16.05.2025
IContracts Pvt Ltd IAGARWA
L.
IDO MISC DJ 149/2025 [26.04.2025 ISAKET SACHDEVA VSDEVANSH[9999856476 [N/A 15.05.2025
IMS Modular Pvt Ltd IAGARWA
IL
IDO ICS(COMM) 20/2025 01.02.2025 ISPEDITION INDIASHIVAM  |9654545855  [legal@shiv [03.05.2025
[LOGISTICS PVT LTD VsSHARMA lamsharma.
INISWA ENGG| info
[SOLUTIONS PVT LTD
139 [SH. BRIJESH KUMAR GARG,SHAHDARA 1301, New(CS ICS 05-06-2024 [Punjab NationalB k9868113796 pkmdelhi@[06-05-2025
IDISTRICT JUDGE, COMMERCIAL ICourt COMMERCIAL) (COMM)/34 Bank Vs Rakeshjmishra lgmail.com
ICOURT uilding, l2/2025 [Kumar Ray
/Del|
fhi
1301, New(CS ICS 14-02-2025 [State bank of indi hita |88 32838 jagnihotrisuft5-05-2025
ICourt COMMERCIAL) (COMM)/10 [Vs. Sonu Dixit kchita@gma
[Building, l4/2025 fil.com
IKKD/Del
lhi
1301, New[CS ICS 11-03-2025 [Pawan kumar Vs. aurav (9811695953 [vashistgaur[20-05-2025
ICourt COMMERCIAL) (COMM)/15 [R agencies harma lav.07@gmal
[Building, I5/2025 il.com
IKKD/Del
hi
1301, New(CS ICS 03-12-2024 [Naveen Raheja Vs./Bharat (9811104952 pharatsisodj21-05-2025
ICourt COMMERCIAL) (COMM)/61 [Rohit Dutta Hemant [singh ia_o7@yah
[Building, lo/2024 lsisodia loo.com
IKKD/Del
fhi
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1301, NewlCS ICS 16/04/2025 Mittalics ghuve 9899328630 raghuveerk [27/05/2025
ourt COMMERCIAL) (COMM)/23 [Ferrous Vs. Vickyer Kapur lApur@gmail
[Building, 2/2025 Wariwala .com
IKKD/Del
hi
1301, New(CS ICS I30/04/2025 [Canara Bank Vs./Anuj 19999490798 ladvocatean [29/05/2025
ICourt COMMERCIAL) (COMM)/27 Yaiveer Singh IAggarwal jagarwal
uilding, I5/2025 (@yahoo.co
/Del Im
fhi
1301, NewCS IC: I30/04/2025 [Prateek Dham Vs,|Vishal [9810171302 [Vishalgarg [27/05/2025
ICourt COMMERCIAL) (COMM)/27 [Yogesh NarayanGarg lo1@gmail.d]
Euilding, l4/2025 [Tambe m
/Del
hi
4o [MS. KIRAN BANSAL, DISTRICTSHAHDARA [ROOM [COMMERCIAL ICS  COMM[15-04-2025 [Bankof Baroda Vs Sheela[Umesh 9910568669 fadvumeshj |01.05.2025
WUDGE, (COMMERCIAL COURT) INO 208 [CIVIL 225/2025 Joshi hi@gmai
Lcom
[ROOM [COMMERCIAL ICS  COMM[15-04-2025 Bank of Baroda VsUmesh 9910568669 dvumeshj [01.05.2025
INO 208 [CIVIL [226/2025 [Deepak Gupt Joshi hi@gmai
Lcom
[ROOM [COMMERCIAL ICS  COMM|o4-01-2025 (Canara Bank VSANUJ 19999490798 dvocatean |08.05.2025
INO 208 [CIVIL 05/2025 UANMEJAY KUMARAGARWA lujagarwal
ISINGH IL (@yahoo.co
[m
[ROOM [COMMERCIAL _ [CS COMMo4-01-2025 _ |PUNJAB AND SINDAKANKSH[9810386632 pkankshakali5.05.2025
INO 208 [CIVIL 03/2025 BANK Vs SHUBHAMA [poor1691@
JAIN [KAPOOR lgmail.com
|[ROOM |COMMERCIAL ICS COMM][18-03-2025 IVIKASH NAHAR VSSIDHANT (9650677902 iddhantdhf17.05.2025
INO 208 [CIVIL 168/2025 IANITA [DHINGRA| ingra@sidd|
IAND lhantdhingr
IASSOCIAT la.com
[ES
[ROOM |COMMERCIAL ICS  COMMo6-12-2024 [BAL KISHAN Vs VIKASPatin 9718345050  [trinitylawfi [17.05.2025
INO 208 [CIVIL 622/2024 [PAL [Sharma rm87@gmal
il.com
[ROOM |[COMMERCIAL ICS COMMfi0-03-2025 UVAWAHAR MITTAL VSARUN 19210004370 dv.vyasar [20.05.2025
INO 208 [CIVIL 150/2025 [Lakshaman PrasadKUMAR n@gmail.
iGupta fcom
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[COMMERCIAL ICS COMM]l25-02-2025 ISH KOMAL PRASAD VSTALEWAR([7982546417  [rajoratapan{24.05.2025
INO 208 [CIVIL 120/2025 [SMT SUCHITA SINGH [SINGH 23@gmail.g
m
[ROOM |COMMERCIAL ICS COMM}fi3-02-2025 [Komal Prasad Vs ShriTALEWAR[9811179209  [ndubeyan [24.05.2025
INO 208 [CIVIL 103/2025 |Aniket Kumar ISINGH dassociates
[202@gmail
Lcom
|[ROOM |COMMERCIAL ICS  COMM24-05-2025 IMahesh Kumar DudhaniARUN 9210004370  [vyasarun@ [27.05.2025
INO 208 [CIVIL 1345/2025 s Danish Ali I[KUMAR lgmail.com
41 [SH. SANJAY SHARMA-II, DISTRICT] 1303, New[CS ICS (COMM)[22.04.2025 MUNNA LAL VS|PAYAL 9910860430 [payal@adv |07.05.2025
WUDGE, COMMERCIAL COURT ICourt COMMERCIAL )254/2025 [RAKESH DHONDIYAL [BAHL ocatepayal
uilding, Lcom
/Del
hi
1303, New[CS ICS (COMM)[24.09.2024 IM/S INORG CHEMEIHIMANSH7455888888 [chaudhary. [07.05.2025
ICourt COMMERCIAL )|503/2024 INC Vs M/SU lhimanshuo
uilding, [BULLWARK 312@gmail |
/Del ICONCHEM lcom
1
03, New|CS ICS (COMM)03.03.2025 IGURU NANKPUSHPDE 9650771971 [pushpdeep [09.05.2025
ourt COMMERCIAL )[144/2025 [TEXTILES VS RKGEP SINGH odhi2sodh
uilding,| [ENTERPRISES iandcoadvo
/Del| cates.com
hi
1303, New(CS ICS (COMM)[08.04.2025 IDBI BANK LID VSVIVEK 9811867703  [kumarvivekjt6.05.2025
ICourt COMMERCIAL )217/2025 ISACHIN VERMA [KUMAR dv@gmail
uilding, lcom
/Del|
fhi
1303, New(CS ICS (COMM)[01.04.2025 IADIDAS AG VS BRANDIAASTHA (9718209970 faastha@thef20.05.2025
ICourt COMMERCIAL )183/2025 ISTUDIO SHARMA legist.com
[Building,
IKKD/Del
lhi
1303, New[CS ICS (COMM)02.05.2025 [UMANAG JAIN VSPIYUSH [8700925528 piyushkaty [23.05.2025
ICourt COMMERCIAL )j279/2025 IANIL BAWEJA [KATYAL lalg8 @gmai
[Building, .com
IKKD/Del
hi
K2 [SH. PAWAN KUMAR MATTO DJ INIL
(COMM-04)




S. PREETI AGARWAL GUPTA,|

DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCAT DATE OF]
ROOM REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC|
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INORTH-

IDISTRICT JUDGE, (COMMERCIALIWEST

ICOURT)




COURT CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCAT DATE OF]
ROOM REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC|
N

NUMBER ID SERVICE OF
PROCESS

ISH.VINOD YADAV

WEST

K5 [SH. AMIT KUMAR, DISTRICTNORTH INIL
WUDGE, COMMERCIAL COURT

46 [SH. UMED SINGH, DISTRICTINORTH INIL
WUDGE (COMMERCIAL)

k47 [SH. PANKAJ GUPTA, DISTRICTSOUTH INIL
WUDGE (COMMERCIAL) WEST

48 [MS. SAVITA RAO, DISTRICT] INIL

WDUGE, COMMERCIAL COURT-
l02/SH. VIKAS DHULL, DISTRICI]
WUDGE, COMMERCIAL COURT.

4o [SH. RAKESH SYAL, DISTRICT] INIL
WUDGE, COMMERCIAL COURT-
03/SH. AMIT BANSAL, DISTRICI]
WUDGE, COMMERCIAL COURT-03

I50 [SH. RAKESH PANDIT, DISTRICTSOUTH INIL
WUDGE, COMMERCIAL COURT-04 (WEST

[TOTAL 221




IList of total no. of cases randomly allocated during the month of MAY-2025

DISTRICT

COURT NAME

CASE TYPE

CASE COUNT (No.
of cases randomly
allocated)

[TIS HAZARI COURT H. SANJEEV KUMAR AGGARWAL,784 CS (COMM) 14
IDISTRICT JUDGE (COMMERCIAL
ICOURT)-01
Counter Claim 1
OMP (I) Comm 5
OMP (COMM) 1
Misc. DJ 6
Execution (Comm) 10
2 [TIS HAZARI COURT ICENTRAL ISH. RAJESH KUMAR GOEL, DISTRICT[785 CS (COMM) 14
WUDGE (COMMERCIAL COURT)-02
OMP (I) (COMM) 6
OMP (COMM) 3
M/DJ 2
EXECUTION 6
13 [TIS HAZARI COURT ICENTRAL IMS. ILLA RAWAT 786 CS (COMM) 17
OMP (I) Comm 7
RESTORE 2
Execution (Comm) 2
4 [TIS HAZARI COURT ICENTRAL IMS ANIL KUMAR SISODIA, DISTRICT;87 CS (COMM) 11
WUDGE, COMMERCIAL COURT-04
OMP (COMM) 1
MISC DJ 2
EXECUTION 4
OMP (I) (COMM) 6
15 TIS HAZARI COURT ICENTRAL ISH. MANOJ KUMAR DISTRICT JUDGE788 CS (COMM) 17
((COMMERCIAL COURT)-05
OMP (COMM) 2




MISC DJ

EXECUTION

OMP (I) (COMM)

6 [TIS HAZARI COURT ICENTRAL ISH. NIKHIL CHOPRA, DJ COMM-06 TIS[789 ICS(COMM)/OMPi/EXECUTION [39
IHAZRI COURT CENTRAL DELHI 'ARBT./MISC. DJ
7 TIS HAZARI COURT ICENTRAL ISH. MUKESH KUMAR GUPTA,) S(COMM) +COUNTER CLAIM i
IDISTRICT JUDGE, COMMERCIAL
ICOURT-07
MP(T) COMM + OMP(COMM) I
[EXECUTION [
IMISC. DJ
8 [TIS HAZARI COURT ICENTRAL ISH. GORAKH NATH PANDEY, DISTRICT|Central CS(COMM) 9
WUDGE, COMMERCIAL COURT
EXECUTION (COMM) 10
OMP (I) (COMM) 5
9 [TIS HAZARI COURT ICENTRAL SH. DEEPAK GARG, DISTRICT JUDGE,Central E-FILLED 22
ICOMMERCIAL COURT-09
TRANSFER RECEIVED o
o [TIS HAZARI COURT SH. AJAY PANDEY, DISTRICT JUDGE,Central CIVIL o
ICOMMERCIAL COURT
1 [TIS HAZARI COURT ISH. S.S RATHI, DISTRICT JUDGE,Central ([Total cases e-filed in the month| 40
ICOMMERCIAL COURT land RBT
12 [TIS HAZARI COURT ISH. RAVINDER BEDI, DISTRICT JUDGE,Central CS(COMM) 9
ICOMMERCIAL COURT
OMP()COMM 10
EXECUTION (COMM 8
13 [TIS HAZARI COURT SH. M.K NAGPAL, DISTRICT JUDGE,Central |CS(COMM)+ COUNTER CLAIM 12

ICOMMERCIAL COURT

OMP(I) COMM

EXECUTION




MISC. DJ

TOTAL 252
4 [TIS HAZARI COURT WEST SH. ASHUTOSH KUMAR, DISTRICT};89 lcs 20
WUDGE (COMMERCIAL COURT)
IOmp 519}
[Execution 6
Misc DJ 13
5 IMS. HEMANI MALHOTRA, DISTRICT[790 ICS COMM 3O
WUDGE (COMMERCIAL COURT)-02
MP COMM 9
I[EXECUTION COMM
IMISC DJ 7
16 WEST SH. DIG VIJAY SINGH, DISTRICI[;91 ICS (COMM) 2
WUDGE (COMMERCIAL COURT)-03
IOPM(I)/ARBITRATION/MISC 8
ICOMM
IMISC DJ 1l
ICOUNTER CLAIM
[EXECUTION W
7 SH. SANJAY JINDAL, DISTRICT JUDGEWest s (comm) B3
((COMMERCIAL COURT)
[Execution (comm) 6
MP (COMM)
IOMP (I) (COMM) U7
[ARB. A (COMM) n
IMISC. DJ n
8 SH. AJAY GUPTA, DISTRICT JUDGEWest ICS (COMM.) 31
((COMMERCIAL COURT)
[EX (COMM)

[OMP(T)(COMM)

38




19

IMISC. DJ

IDISTRICT
ICOURT)

JUDGE

ISH. NARESH KUMAR MALHOTRA,
(COMMERCIAL

West

ICS(COMM)

[OMP(T)(COMM)

1

[EXECUTION (COMM)

[EX. COMM AWARD

IMISC DJ/ CIV DJ

ICOUNTER CLAIM

[OMP (COMM)

[TOTAL

417

20

IPATIALA HOUSE COURT

21

INEW DELHI

ISH. ANURAG SAIN, DISTRICT JUDGE|
((COMMERCIAL COURT)-01

ICS(COMM)

B7

TRADE MARK

IARBITRATION U/S 9

JARBITRATRATION U/S 34

THER ARBITRATION CASES

1l

IMISC. DJ/ COUNTER CLAIM

EXECUTION(COMM)

11

ISH. VIDYA PRAKASH, DISTRICT JUDGE|
((COMMERCIAL COURT)

24

ICS (COMM)

b4

[EX(COMM)

MP (COMM)

IOMP (I) (COMM)

IARB. A

22

ISH. VINEETA GOYAL, DISTRICT JUDGE]|
(COMMERCIAL COURT)-03

ISUIT FOR RECOVERY

20

ISUIT FOR TRADEMARKS

[EXECUTION PETITION

ISECTION 14 OF ARBITRATION]
& CONCILIATION ACT

1§




BJECTION U/S 34 OHF
IARBITRATION &
ICONCILIATION ACT

APPEAL  U/S 37  OH
JARBITRATION &
ICONCILIATION ACT

IAPPLICATION U/S 151 OF CPC

™~

IPETITION U/s 9 OF
IARBITRATION &
ICONCILIATION ACT

[TOTAL

197

23

[SAKET COURT

[SOUTH

IMS. SAVITA RAO,
WUDGE(COMMERCIAL COURT)

DISTRICT614

CS (COMM)

12

EX. COMM.

OMP (I) COMM.

104

24

[SAKET COURT

ISOUTH

IMS. ANURADHA SHUKLA BHARDWAJ,
IDISTRICT JUDGE(COMMERCIAL
ICOURT)

503

CS (COMM)

15

503

EX. COMM.

503

OMP COMM.

OMP (I) COMM.

71

25

|SH. SANDEEP YADAV

614

CS (COMM)

EX. COMM.

614

OMP (I) COMM.

30

26

ISH. SANJEEV KUMAR
ICOMMERCIAL COURT.

SINGH,

1503

CS (COMM)

EX. COMM.

OMP COMM.

OMP (I) COMM.

88

27

SH. LOKESH
DISTRICT
ICOURT)

KUMAR  SHARMA,
JUDGE(COMMERCIAL

CS (COMM)

12

EX. COMM.

OMP COMM.

OMP (I) COMM.

70

[TOTAL

438

28

[Saket COURT

[SOUTH-EAST

ISH. LAL SINGH, DISTRICT JUDGE

n8
IBLOCK 1

COMMERCIAL

28




29 iSaket COURT IMS. NEELAM SINGH, DISSTRICT JUDGE] COMMERCIAL 16
14
I30 [Saket COURT ISH. AJAY KUMAR JAIN Commercial Suit, o
[Petition u/s. 34 of Arbitration and|
20 Conciliation Act &
Execution Petition
131 ISaket COURT IMS. ANU GROVER BALIGA Commercial Suit, & 17
Execution Petition
21
132 ISaket COURT ISH. BHUPESH KUMAR Commerecial Suit, 32
Petition u/s. 34 of Arbitration and|
22 Conciliation Act &
Execution Petition
133 iSaket COURT IMS. NEERA BHARIHOKE, DISTRICT] Commercial Suit, 31
WUDGE(COMMERCIAL COURT) [Petition u/s. 34 of Arbitration and|
23 Conciliation Act &
Execution Petition
134 [Saket COURT IMs. Nirja Bhatia, DJ(Digital)-07SOUTH] - -
I[EAST DISTRICT,
30
35 [Saket COURT SH. RAJ KUMAR TRIPATHI, DISTRICT| CS (COMM)-16 EX-06-,MISS DJ 30
WUDGE(COMMERCIAL COURT) -4 OMP (COMM-1, CS DJ-3
39 (COM)-0, ARBA -0, RTI -1
[TOTAL 114
36 [KARKARDOOMA [EAST SH. PITAMBER DUTT, DISTRICT JUDGER09 CS(COMM-74) 15
((COMMERCIAL COURT)
OMP(COMM)-73 1
OMP (COMM)-78 2
37 IKARKARDOOMA I[EAST IMS. RUBY ALKA GUPTA, DISTRICT 101 CS(COMM-74) 20
WUDGE (COMMERCIAL COURT)
101 OMP(COMM-73) [}
101 OMP (COMM)-77 [}
[TOTAL 38
38 [KARKARDOOMA [North-East SH. SANJEEV KUMAR MALHOTRA 4 CS (COMM) 19
IDISTRICT JUDGE (COMMERCIAL)-01
OMP (COMM) 2
MISC. DJ 2
EXECUTION PETITON 16
[Total 39
B9 [KARKARDOOMA [SHAHDARA |SH. BRIJESH KUMAR GARG 57 CS(Comm) 28
EXECUTION 8




a2

MISC.DJ CASE

OMP(I)COMM

RESTORED/RBT

IMS. KIRAN BANSAL 156

CS(Comm)

21

156

EX COMM

MISC DJ

OMP COMM

OMP (I) COMM

SH. SANJAY SHARMA-II, DISTRICT|
WUDGE, COMMERCIAL COURT

CS(Comm)

EXECUTION

MISC.DJ CASE

OMP(I)COMM

ISh. Pawan Kumar Matto DJ (COMM-04)

CS(COMM)

20

OMP(COMM)

OMP(I) COMM

Ex

Misc Case

Total

121

K3

[Rohini Court

la

INorth-West

[MS. PREETI AGARWAL GUPTA|
DISTRICT JUDGE, (COMMERCIAL
ICOURT)

758

CS(COMM)

50

OMP

44

MISC DJ

EX

14

ISH.VINOD YADAV

759

CS(COMM)

67

OMP

24

MISC DJ

EX

24

[Total

230

ks

[Rohini Court

North

ISH. AMIT KUMAR, DISTRICT JUDGE,
ICOMMERCIAL COURT

760

ICS(COMM.)

53




IOMPi(COMM)& OMP (Comm) 24|
[EXECUTION 21|
Misc. Application DJ 4

ICOMMERCIAL COURT-03

Review Pet 0
46 INorth ISH. UMED SINGH, DISTRICT JUDGE]| ICS(COMM.) 45|
((COMMERCIAL)
[OMPi(COMM)& OMP (Comm) 25
IEXECUTION 16|
IMISC DJ 7
[Total 195
a7 IDWARKA COURTS [SOUTH WEST [SH. PANKAJ GUPTA, DISTRICT JUDGE] 603 [CS (COMM) 16|
(COMMERCIAL)
MP (MISC) COMM 1
[EX COMM AWARD 1
us [IDWARKA COURTS ISH. VIKAS DHULL, DISTRICT JUDGE, 613
ICOMMERCIAL COURT. CS (COMM) 28
OMP (COM) 1
OMP (I) (COMM.) 2
EX COMM AWARD 1
4o [DWARKA COURTS SH. AMIT BANSAL, DISTRICT JUDGE, 614 CS (COMM) 25

EX COMM AWARD




[TOTAL

5o SH. RAKESH PANDIT, DISTRICT509 CS (COMM) 22
VUDGE, COMMERCIAL COURT-04
OMP (COM) 1
COUNTER CLAIM 1
509 EX COMM AWARD

101

GRAND TOTAL

2041




[LIST OF CASES WHERE CASE MANAGEMENT HEARING WAS HELD DURING THE MONTH OF MAY-2025

DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

ROOM REGISTRAT NAME VS
ION RESPONDENT FRAMINLISTING AFFIDAVI AFFIDAVI WRITTEN ORAL OTHER
NAME G THEOF T OFT OFARGUMEN ARGUME STAGES/H
ISSUES WITNESSE EVIDENCE WITNESS TS NTS EARING
S ES DATE
ISH. SANJEEV KU. 1301, [Suit ICS COMM-01.07.2024 [14.05.2025 [14.05.2025 [27.05.202509.06.2025 [09.06.20
IAGGARWAL, DISTRICT] [Extension [Recovery [712/2024 [KUMAR VS, 25
WUDGE (COMMERCIAL Block, Tis| IRAKESH
ICOURT)-01 [Hazari [KUMAR
[Courts,
IDelhi
1301, [Suit folCS COMM-+23.10.2024 [NEERAJ - 23.05.2025[23.05.2025 [02.06.202 [05.07.2025 [05.07.202Nil
[Extension [Recovery [1169/2024 JAGGARWAL VS| 5 5
[Block, Tis| IMUNICIPAL
[Hazari ICORPORATION
ICourts, F DELHI
Delhi
1301, [Suit forlCS COMM-+26.10.2024 [NEELAM - [04.06.2025[04.06.2025/07.07.202 [07.07.2025 [16.07.202|Nil
[Extension [Recovery [1191/2024 ISHARMA VS| 5 5
[Block, Tis| ISAMEER SALES]|
[Hazari
[Courts,
Delhi
1301, [Suit forCS COMM-i4.11.2024 [TANMAY - 26.05.2025/06.06.2025(06.06.202 [18.07.2025 [18.07.202Nil
[Extension [Recovery l1251/2024 [BHATIA VS| 51 b
Block, Tis| ISUPER CAR]
[Hazari [HUB
(Courts,
[Delhi
1301, [Suit folCS COMM--04.07.2024 [RAM NIWAS---- 8.07.2025/08.07.2025[22.07.202 [05.08.2025 [05.08.20 [Nil
[Extension [Recovery [729/2024 IGOEL VS| 5 25
Block, Tis| IMUNICIPAL
[Hazari ICORPORATION
[Courts, F DELHI
IDelhi
1301, [Suit folCS COMM-26.11.2024 [SUNIL KUMAR}--- [03.07.2025(03.07.2025/03.07.202 [15.07.2025 [15.07.202 [Nil
[Extension [Recovery 1300/2024 PJAIN VS| 5 5
[Block, Tis| PITENDER
[Hazari IPANCHAL
(Courts,
Delhi
01, [Suit folCS COMMH+11.03.2024 [|ANIL KUMAR}--- [03.06.2025[02.07.2025[17.07.202528.07.2025 [28.07.20 [Nil
[Extension [Recovery 1347/2024 RAM VS. VIVID| l25
[Block, Tis| [INDIA
Hazari JADVERTISING
[Courts,
IDelhi ARKETING
I2 |[SH. RAJESH KUMAR GOEL,CENTRAL 1306 ICS (COMM) [1317/2024 [28.11.2024 [SHRIKANT VS|05.05.20[14.05.2025 [14.05.2025 [03.06.202 [19.07.2025 [25.07.202]
IDISTRICT JUDGH AHESH o5 13.06.2025 [13.06.2025 |5 5
I(COMMERCIAL COURT)-02 ISHANKAR [07.07.202
[UPADHYAY 5
1306 ICS (COMM) |520/2024  [27.04.2024 [YASH 07.05.20[21.05.2025 [21.05.2025 [22.05.202 [27.08.2025 [27.08.20
IMATLANI  VSJes 31.07.2025 [31.07.2025 |5 TO| l25
IRAHUL 22.07.202
IBHATIA 5
1.08.202
5 TO|
9
1306 ICS (COMM) [827/2024  [30.07.2024 [PANASONIC  [17.05.20 [31.05.2025 [31.05.2025 [01.06.202 [12.09.2025 [22.09.20
[HOLDING 25 08.08.2025/08.08.2025/5 tof o5
ICORP. VS| 26.07.202
IMAHIPAL 5
ISINGH
11.08.2025
[to
1306 ICS (COMM) [116/2025 24.01.2025 [VIPIN GUPTA[]23.05.20[06.06.2025[06.06.2025(08.07.202 [31.07.2025 [04.08.20
'SMCD 25 18.07.2025 [18.07.2025 |5 l25
23.07.202
9]
1306 ICS (COMM) [105/2025 22.01.2025 [NISHANT 27.05.20]09.06.2025/09.06.2025[14.07.2025[08.08.2025 [27.08.20
[BANSAL VSi25 [22.07.2025 [22.07.2025 [30.07.202 l25
DASKARAN 5
ISINGH
1306 ICS (COMM) 09.06.2025/09.06.2025(10.07.2025/08.08.2025 [13.08.202|
SACHIN  JAIN [21.07.2025 [21.07.2025 [28.07.202 5
S SOPANJ27.05.20 P
118/2025 25.01.2025 [[INTERNATION [25
AL




DISTRICT COURT CASETYPE CASE NO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING
ROOM REGISTRAT NAME VS
ISH. ILLA RAWAT, DISTRICT|CENTRAL 1303, [Suit forlCS(COMM) [02.03.2023 M/S  ASHOKA|06.05.20/08.07.2025/09.07.2025[16.07.2025[23.07.2025 [23.07.202]
WUDGE, COMMERCIAL [Extension [Recovery INO BEADDS CORPf25 5
ICOURT-03 [Block, Tis| 1381/2023 S M/§
[Hazari 10.C.SEWATERS
ICourts, ILLP & ORS
IDelhi
1303, [Suit forlCS(COMM) [02.09.2024 |ADITYA 07.05.20[27.05.2025 [30.05.2025[08.07.202 [16.07.2025 [16.07.202
[Extension [Recovery INO ICONSTRUCTUI |25 5 5
Block, Tis 43//2024 N COMPANY|
[Hazari S DELHI JAIL
[Courts, IBOARD
IDelhi
1303, [Suit foCS(COMM) 19.11.2024 [STATE = BANKI05.05.20[30.05.2025/02.07.2025(08.07.202 [21.07.2025 [21.07.202
[Extension [Recovery INO IOF INDIA VSg25 5
Block, Tis| 1268//2024 IDEEPALI
[Hazari ISHARMA
[Courts,
IDelhi
[MS ANIL KUMAR SISODIA,CENTRAL 1304 [RECOVERY [CS (COMM)- IGAURAV GARGP1.05.20( - [NIL
IDISTRICT JUDGE, [EXTENSIO 1408/2024 S. M/S AVONe5 (04.06.2025
ICOMMERCIAL COURT-04 N BLOCK| AUR [AND
ITHC INDUSTRIES 05.06.2025
IDELHI IPVT. LTD. [DE- BEFORE
02.07.2025[BEFORE  |DE-
JAND [PE- 02.07.202 [BEFORE- [15.07.202
[20.12.2024 03.07.2025[04.06.2025 15.07.2025
1304 IRECOVERY [CS (COMM)-17.05.2022 [M/S TULLIO]22.05.20[PE —BEFORE [BEFORE [BEFORE [29.07.202NIL
[EXTENSIO 1246/2022 IGIUSI SRL VS|25 1.07.2025 [PE- IDE- 1-29.07.2025/5
IN  BLOCK]| IM/S SQUIRE| IAND 1.07.2025 [15.07.2025
[THC IBUTTON 2.07.2025
[DELHI -
[15.07.2025
IAND
g
1304 [RECOVERY [CS (COMM)+20.12.2024 [M/S  MITTAL}26.05.20|PE BEFORE [BEFORE [BEFORE -06.08.20 [NIL
[EXTENSIO l1405/2024 [TIMBER 25 7.07.2025 [PE- IDE- 6.08.2025 [25
IN  BLOCK| [TRADERS VS| JAND 7.07.2025 [25.07.2025]
[THC INOIDA [08.07.2025
IDELHI IBUILDWELL IDE-
25.07.2025
IAND
9
ISH. MANOJ KUMAR|CENTRAL il
IDISTRICT JUDGE|
(COMMERCIAL COURT)-05
ISH. NIKHIL CHOPRA, DJ|CENTRAL
ICOMM-06 TIS HAZRI COURT] PE-
CENTRAL DELHI [PUNJAB 7.07.2025
Z500) ICS (COMM) [832/2024 [01.08.2024 I];IQI’%?NAL Vs ;55'05‘20 7.07.2025 58'07‘202 128.05.2025 ;4‘07'202NA
IGEETA UPPAL [08.07:2025
IPE-
IM/S. SHRI RAM| 24.07.2025
[HART RAM| &
u1o ICS (COMM) [1280/2023 [04.10.2023 JEWELLEgrSATE?S'OS‘QO 25‘07'2%%5 2407202556‘08'202 11.08.2025 ;1‘08‘202 INA
IBANK OH 6.08.2025
[[NDIA
11.08 2025
IM/S. AUTO| IPE-
ILOGISTICS [08.07.2025
Z500) ICS (COMM) [128/2025 28.01.2025 gg[‘)/\IIA Vsi;§£;%'05'20 17'07‘202? 8.07.2025(17.07.2025[25.07.2025 ;5‘07'202NA
JASSUANCE CO| &
ILTD. 18.07.2025
IPE-
30.07.2025
IM/S. ORANGE &
k1o ICS (COMM) [7/2025 04.01.2025 E%C?TTI])O-NVSIE;,Os.zo 1'07'203% 0.07.202556"08‘202 [20.08.2025 22'08‘20 INA
JLUCA BERTON [06.08.2025
&
08.2025
/s E
[TEKNODOME o 072028
INDIA PVT|
Z500) ICS (COMM) [810/2024  [27.07.2024 [LTD. VS. M/Sig.os.zon‘w‘zog%10.07‘2025 [17.07.2025[31.07.2025 21'07'2°2NA
'AEG
[INFORMATICS @ 0720%
[PVT. LTD.
18 07.2025
IPE-
7.07.2025
IM/S. HARV]|
Kuio ICS (COMM) 1147/2024 [19.10.2024 ISI\O/I;%X Vs’§§'°5'2010'07'2°§}53 [07.07.2025 [21.07.2025]01.08.2025 51'08'202NA
JAGGARWAL 21.07.2025
6.07.2025
ISH. MUKESH KUMAR|CENTRAL il
IGUPTA, DISTRICT JUDGE,
ICOMMERCIAL COURT-07




DISTRICT COURT CASE CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING
L OM REGI NAME VS
18 [|SH. GORAKH NAT!
IPANDEY, DISTRICT JUDGE,|
ICOMMERCIAL COURT
19 [SH. DEEPAK GARG,|JCENTRAL [309 THIRD|CS (COMM.) [CS 24-09-2024 |SH JATINJo1.05.20 [Plaintiff TTHIN ITHIN Jon requestjon
IDISTRICT JUDGE,| [FLOOR COMM)/106| IGUPTA Vs M/Sp5 levidence [TEO TEO lafter therequest
ICOMMERCIAL COURT-09 [EXTENTIO 2/2024 INAVIDH 4.06.2025WEEKS EEKS |eonclusion [after the]
IN BLOCK [ENTERPRISES f evidene fconclusio
[PVT LTD of
levidene
1309 THIRD|CS (COMM.) [CS 03-10-2024 [Mittal ~Traders06.05.20[EVIDENCE]
[FLOOR COMM)/10 s VIDHYApP5 WILL BE
[EXTENTIO I5/2024 [BHARTI [FIXED
[N BLOCK [PRAKASHAN [THROUGH
[PRIVATE THE
ILIMITED ILOCAL
ICOMMISSI
DD
1309 THIRDICS (COMM.) [CS 18-11-2023 [[mran Vs Faridj16.05.20 [Plaintiff ITHIN [WITHIN fn requeston
[FLOOR COMM)/150| an 25 levidence [TEO TEO fter therequest
[EXTENTIO /2023 7.07.2025WEEKS ~ WEEKS  [conclusion fafter thel
IN BLOCK f evidene [conclusio
of
levidene
1309 THIRDICS (COMM.) [CS 29-05-2024 [Sukhvinder 17.05.20 [Plaintiff TTHIN ITHIN Jon requestjon
IFLOOR COMM)/64 ISingh Vs Unitedf25 levidence [TEO TEO lafter therequest
[EXTENTIO 8/2024 India Insurance| 3.06.2025WEEKS EEKS [conclusion fafter thel
IN BLOCK ICompany Ltd f evidene [conclusio
of
levidene
1309 THIRD|CS (COMM.) [CS 130-09-2024 air Networki17.05.20 [Plaintiff TTHIN ITHIN Jon requeston
[FLOOR COMM)/107| Services Privatej2s levidence [TEO TEO lafter therequest
IEXTENTIO 18/2024 [Limited V: l14.07.2025 WEEKS EEKS |eonclusion [after the]
IN BLOCK [Multifactor of evidene fconclusio
ILimited Liabilit; of
[Partnership levidene
1309 THIRD|CS (COMM.) [CS 13-11-2024 [M/s ALM[31.05.20 [Plaintiff ITHIN ITHIN jon requeston
I[FLOOR COMM)/124| lenterprises 25 levidence [TEO [TEO fter therequest
[EXTENTIO /2024 through prop| 24.07.2025 WEEKS ~ WEEKS [conclusion fafter thel
IN BLOCK ohd zafar Vg of evidene fconclusio
IGhyayasuddin of
levidene
1o ([SH. AJAY PANDEY,CENTRAL
IDISTRICT JUDGE,| /s Allied|
ICOMMERCIAL COURT » CsccoMms 1!Jh?s }"rlvatv
07 ICivil 180/2024 05.06.2024 |[Limited Vs M/g---- - F--- - |--- |--- F---
ISejal
ICorporation
IMARVEL
/INYLS LTD Vs
/S
- ICS(COMM)1 ICHOLAMANDA
307 (Civil bioj2024 29102024 AN My
IGENERAL
[INSURANCE CO|
11 [SH. S.S RATHI, DISTRICTICENTRAL bra [As pet|
DUDGE, COMMERCIAL [CHAUDHARY Lc rder,
ICOURT PROP OF M/§ i arties
1 TECH)o3.05.20 lappointed gl Tt of
310 [CS (COMM) INDOWS  Vépz [ ffor le list o
M/S AFIRM evidence Afltnesses,
[CONSTRUCTIO pecording | &
ICS (COMM)/68/316-01-2025 NS PVT LTD - 9
[CATINTS AN lAs petf
[ELECTRICALS rder
ITHROUGH SPA| Lc reen
HOLDER MR hppointed [parties
10 S (COMM) HEMANT H ffor file list of
JARORA. V. levidence yﬂtnesses,
IMOHAMMAD  [08.05.20) recording fmhin an
Ics (COMM)/271}06-03-2025 |ARIF 25 . 9
|As pe!
M/S SAKARNI ;‘Iifire’s ol
ks (comm [PLASTER 20.05.20PE- fle list of
pro ( ) INDIA PVTio5 4.06.2025( [witnesses,
ILTD Vs UMESH] A an;'
[KUMAR lwithin 15
S (COMM)/98/321-01-2025 [THAKUR 1
|As pey
ILC rder,
lappointed [parties  to
1o lcs ccovm) IX]{% BEAUTY§3.05.20_ o file list of
PRINT(NDLA) [ evidence  [witnesses,
PRIVATE ~ LTD| recording fif bin
S (COMM)/308{18-03-2025 [Vs AKASH JAIN it m; 9
|As pejf
[RAVINDRA pg‘llfire’s N
JAGGARWAL V| - .
po °S (COMM) M/S WELng‘Os'zo 2506.2025 i ﬁl{in:ssstesd
[[NDIA if "
INDUSTRIES i
ICS (COMM)/259{01-11-2019 [AND ANR L &



http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#

DISTRICT COURT CASE E CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

ROOM
|As pe!
ppointed [Parties to
1o lcs ccomm) %{}{%IES Vszgosao_ or file list of
BALAJT STEEI] evidence  JItnesses,
IAGENCY ANDI recording I~ any,
jwithin 15|
ICS (COMM)/31620.03.2025 [ANR £
130.05.20|PE- lAs pey
25 5.06.2025 rder,
[parties t
310 lcs (coMM) L fiile list of
STATE ~ BANK f}’““essfﬁ’y
IOF INDIA V: ithin 15
S (COMM)/17410.02.2025 |BEENA P
2 [SH. RAVINDER BEDIL,CENTRAL il
IDISTRICT JUDGE,
ICOMMERCIAL COURT
3 [SH. M.K NAGPAL, DISTRICTICENTRAL |nil
JUDGE, COMMERCIAL
ICOURT
14 SH. ASHUTOSH KUMAR,WEST
IDISTRICT JUDGH B OPERAT
((COMMERCIAL COURT) VE BANK
ILIMITED V§
ICS IANSHUL
(COMM)/100 IGOEL ANDy
S 16/2024 [27-11-2024 |JANR l03-05-2025 INil INil il Inil il il
VISTINURE
M
ICHOWDHA
IRY
I PROPRIET]
ICS IOR OH
(COMM)/869 PRAKASH
lcs 2024 l07-10-2024 |AGENCIES) [16-05-2025 INil INil il Inil il il
ISTATE
ICS IBANK OH
(COMM)/40/ INDIA VY
lcs 2025 16-01-2025 [SANJAY 16-05-2025 INil INil il il il il
[TaTaeep
Malhotra Vs
M/S  G.F.
I[ELECTRONI
ICS throug]
ICS lits Prop]
(COMM)/795 Kuljit Singh|
lcs 2024 11-09-2024 [Chhabra 17-05-2025 INil INil nil nil Inil Inil
15 [MS. HEMANI MALHOTRA,WEST
IDISTRICT JUDGH
((COMMERCIAL COURT)-02
ICS COMM IMAHALAXMI [17-04.20 8A05A2025v8A05A202558‘05'202 - - -
[LUMBER P LTD|
S PULKIT]
36/2024  [26.07.2024 |BUMBA
ICS COMM ETAFIX IND.;55'04'20 2.07.2025 2.07.202552'07‘202 - - -
I LTD \E|
ISHWETA
847/2024 106.12.2024 [SINGHAL
16 [SH. DIG VIJAY SINGH,WEST il
IDISTRICT JUDGH
((COMMERCIAL COURT)-03
7 (SH. SANJAY JINDALJWEST il
IDISTRICT JUDGH
I((COMMERCIAL COURT)
18 [SH. AJAY GUPTA, DISTRICT|WEST il
WUDGE (COMMERCIAL
ICOURT)
19 |[SH. NARESH KUMAR|WEST il
[MALHOTRA, DISTRICT]
WUDGE (COMMERCIAL
ICOURT)



http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#

DISTRICT COURT S . DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

L ROOM REGI NAME VS
20 SH. ANURAG SAIN,[NEW DELHI
IDISTRICT JUDGH IFINAL
(COMMERCIAL COURT)-01 r ¢
M/S DSV AIRl, o WITHIN WITHIN jqqp pATE NOTRATE  l\RGUMEN|
il ICS(COMM) [106/2022 12.01.2022 |[AND SEA PVT25 IONE IONE FILED lGIVEN INOT It
ILTD. WEEK EEK IGIVEN 19.09.2025
21 (SH. VIDYA PRAKASH,[NEW DELHI IPOLYTECH
IDISTRICT JUDGH [PRIVATE IMISC.
(COMMERCIAL COURT) LIMITED ITHIN |[WITHIN DATE :
ICS (COMM.) 1928 /2022 [28.11.20255 [Vs ATULZQ‘O5‘2OONE IONE EICI’;D gﬁ;rézNNOTNOT éEPREAN
[BANSAL 5 WEEK EEK IGIVEN
PROP. OF M/ 4.09.2025
[BANKEY
D 20|
IMANUFACTURI]|
ING COMPANY IMISC.
WITHIN TTHIN IDATE
ICS (COMM.) 1895 /2024 |07.11.2024 S (05-05-20|NE NE NOT [DATE NOT) oT [APPREAN
IGLUTAPE l25 IWEEK EEK FILED  |GIVEN loven  [CE
INDIA PRIVATE 15.09.2025
ILIMITED AND|
ORS.
IMISC.
. | TTHIN TTHIN IDATE
lcS (COMM.) 366/ 2024 |25.04.2025 P;a;g‘}fra g;‘;(g)gl‘” g; -05-20GNE, IONE EloLgD gﬁ;IENNOTNOT é‘EPREAN
WEEK EEK IGIVEN 15.10.2025
25
IM/S Committed|
ICargo Caref IMISC.
P ITHIN ITHIN . DATE
lcs (coMM.) |58/ 2024 [18.09.2024 1\‘}“‘“6‘1 [13:05:20\5\E IONE NOT DATE NOTop ™  [APPREAN
s 125 WEEK EEK [FILED IGIVEN lGIVEN ICE
FREIGHT| [15.09.2025
ZONE
JAis Glass| IMISC.
. WITHIN ITHIN DATE
ICS (COMM.) 798 /2024 [24.09.2024 Sﬁl;ltlons Lth12z;o5.2o NE NE EIOLED gi%NNOTNOT éEPREAN
Control Systems| WEEK EEK (GIVEN [15.09.2025
[[CICI BANK] lbs.05.2 OWITHIN TTHIN INOT IDATE NOTDATE IX;?%EAN
ICS (COMM.) |570 /2023 |21.10.2023 |LIMITED Vi 3.05- IONE IONE INOT
IDALBIR SINGH [*> IWEEK gk [WED  GIVEN - loypy  [CF
18.08.2025
22 (SH. VINEETA GOYAL,/NEW DELHI il
IDISTRICT JUDGH
I((COMMERCIAL COURT)-03
23 [MS. SAVITA RAO, DISTRICT|SOUTH
WUDGE(COMMERCIAL
COURT) 2, Ne €S (coMM) gitan}b B 6 ithi
> s uppliers s16.05.20 [within 31.07.202
gi)oucll‘: . ICivil Suit b62/24 22.05.2024 fumi Tt rior Pvis eeks INIL INIL INIL E INIL
i ILtd
24[MS. ANURADHA SHUKLAISOUTH il
IBHARDWAJ, DISTRICT]
WUDGE(COMMERCIAL
ICOURT)
25 [SH. SANDEEP YADAV ISOUTH il
26 (SH. SANJEEV KUMARISOUTH
ISINGH, COMMERCIAL RVEI?SEASGRO
COURT. b
9, Ne 9.07.2025 [19.07.2025
ICourt ICommercial Cg/z(ocngM)ozm.zon g‘g L;FIIS) & IAND F - [26.07.2025 28'08‘20 IAND
[Block-1T SHRI DHIRAJ 14.07.2025 [24.07.2025
IKUMAR & ANR.
27 (SH. LOKESH KUMARSSOUTH
ISHARMA, DISTRICT| [PANASONIC
WUDGE(COMMERCIAL ko, Ne LIFE
ICOURT) Court [CS/COMMER (CS/COMM/3|,, 1\ »00q [SOULUTIONS fhi5-01- | 9-10- | | | 3-07-
ICIAL 13/2023 3 3 [INDIA P. LTD.2024 2024 2025
Block-IT S AMIT
[ENTERPRISES
JASHISH
o Newlos /COMMER cs/coMM/3 (AGOARWAL V&, ., b4-04-
ourt ICIAL I84/2019 27-11-2019 /S RACING2024 F bo2s F F - l11-07-2025
[Block-IT [PROMOTIONS
P. LTD.




DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

ROOM
IM/S POTHOS
ko, Ne ISOLUTIONS V§ o
(Court gISAEOMMERg(s);ggzl\;[M/ém-u-zozz IM/S D. Kil'm'zo- 22204 - F - [15-07-2025
Block-IT lcHEMICALS PP 4
ILTD
Lo, Ne IMERCHANTS
> ICS/COMMER [CS/COM/12/| ICOURIER Pf22-02- | 30-04- | | | o
ﬁf&in ICIAL bo22 (04-01-2022 |y 1y yg SURYAR024 bo24 18-07-2025
ICARGO
Ho, - News coMMER|cS/COM/65 PTATE  BANK,G os- 4-06-
ICourt ICIAL /2022 19-11-2022 F INDIA V¢ 02 - F - F I bo2
IBlock-TT * [RAT KUMAR 4 5
Ko, Ne v
ot [CS/COMMER C8/COM/60 |, o ..., COMMUNICATIB0-05- | | | | | 9-07-
ICIAL /2023 ION VS JAKSONj2024 2025
[Block-1T
ILTD.
IM/S NLMK]|
[INDIA SERVICE|
ko, Ne CENTER ~ V§
ICourt gISAEOMMER g/sz/ggM/SS 08-06-2023 [POSCO ;?)207 - - - F F 101-08-2025|
Block-TT 3 POGGENAMP 4
[ELECTRICAL
ISTEEL
Lo, Ne IM/S PUNAM|
’ ICS/COMMER CS/COM/23 | IPRIYADARSHI [03-07- | . | | | .
g{’;‘;ﬁ_n ICIAL l/2020 (04-09-2024 I\ S AMMANJ2024 [p8-10-2024 [17-07-2025
[ULLAH
JAKMY
ko, Ne BUILDCON P|
(Court gISAEOMMERC/SéSSM/M l27-09-2023 [LTD. VS SMczg;g F [26-11-2024 | F - [21-07-2025
IBlock-TT /2023 [ENTERPRISES [F0%4
IP. LTD.
IMRS. BALA|
ko, Ne IDEVI vy o
ICourt SISAEOMMER C/S2/§SM/47 08-10-2024 |MUNICIPAL ;);’2 L b6-11-2024 L L ggz‘”
IBlock-1T 4 ICORPORATION P05 5
IOF DELHI
28SH. LAL SINGH, DISTRICT|SOUTH-EAST
WUDGE
ISHUBAN
[HCMR
e IMOTORS 01-05- [24-05- [24-05- l09-07- oo 105-06-
18 BLOCK 1ICS(COMM) [331/2024 04-05-2024 |hprva g LTD 2025 boos boss boos l09-07-2025 boos
s Dr. JAIDEEP|
[ROHTAGI
ISHAMMI
JAGARWAL Vs
INEW SHOP|
ICS(COMM)  [2447/2024 [28-05-2024 |[CSTORE 22;;5' 2?)'2(;_5' 23'2055 l9-07-2025 |9-07-2025 ;?;2057’
INETWORK
[PRIVATE
ILIMITED
29 [MS. NEELAM SINGH,[SOUTH-EAST [nil
IDISSTRICT JUDGE
I30|SH. AJAY KUMAR JAIN ISOUTH-EAST il
31 [MS. ANU GROVER BALIGA  [SOUTH-EAST PE-
[GOODRICH %
IMARITIME
ICOMMERCIACS COMM22/11/22 TV, LTD. VsA15/04/2 5/05/25 |- L. | [22.07.25
IL SUIT [1136/22 5 &
[FAIR ~ FOOD| b.07.25
[EXPORTS FA-
5.08 25




DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

ROOM
IPE-
ICOMMUNICATI [28.7.25
JION SYSEM IN(| [29.07.25
21 E(;II\I/III\%ERCIA é:/zochMMlz/oz/m Vs. BGRG;S/OS/2 13/05/25 p3/05/25 |- - DE-
[ELECTROSOFT 1.08.25
ILIMITED FA-
4.09.25
IPE-
ISANJAY 27"’7‘25
IBANSAL Vs
E(;l[\]’[%ERCIA 523/2§§)MM01/12/20 ICINE INDIA;)I/OS/2 9/05/25 |- - - S‘OSE?
[NTERNATION
AL 1.07.25
[FA-
2.00.25

132 [SH. BHUPESH KUMAR ISOUTH-EAST il

B3|MS. NEERA BHARIHOKE,SOUTH-EAST|nil
[IDISTRICT
WUDGE(COMMERCIAL
ICOURT)

134 [MS. NIRJA BHATIA[SOUTH-EAST il
[DJ(DIGITAL)-07, SOUTH]|
[EAST DISTRICT,

135 [SH. RAJ KUMAR TRIPATHI,SOUTH-EAST il
IDISTRICT
WUDGE(COMMERCIAL
ICOURT)

136 [SH. PITAMBER DUTT,[EAST 209 [RECOVERY [394/2023 [21-10-2023 [PUNJAB 01-05- |- |- |- .- [PE. 19-05-
[DISTRICT JUDGE| INATIONAL 2025 2025, DE.-
((COMMERCIAL COURT) IBANK VS| [24-05-

MIKA 2025,
[ENTERPRISES [FINAL
IAGRUMEN|
[T-30-05-
2025
37[MS. RUBY ALKA GUPTA JEAST
[DISTRICT JUDGE
((COMMERCIAL COURT) LgVISH JAIN };WO wegksféf"f,i ;‘;‘;EZ“;‘; Eée iﬂ;iﬂ 2‘
om toda eeks o
101 ICS Comm 45/2024  |5/6/2024 SKOOLDRESS.I e, 12-oz-the Ehe konclusion [ [21-05-2025
IN PVT.LTD bozg lschedule offschedule Otof DE
ho-02- the LC the LC
202

I38[SH. SANJEEV ~ KUMAR|NORTH-EAST]01 0-05-
IMALHOTRA, DISTRICT] 2025 |
DUDGE (COMMERCIAL)-01 P-E. 03

l06-2025
s - D.E.
(COMMERCI 5 DAYY 6-06-
|AL)/CIVIL ICENTRAL PRIOR TO| boos |
[BANK  OH [FINAL ro BHFINAL
INDIA VS| ITHIN| JARGUME [HEARD ONJARGUME
131/2024 ISHARDA 5.05.2025 10 DAYS [YES INO INT 6-06-2025|NTS
IKAKO 124.05.202
JAPPAREL 5 — P.E.
INDIA 2.06.20
CS [THROUGH b5 — D.E.
(COMMERCI TS PROH b DAYY 3.07.20
JAL)/CIVIL BHARAT PRIOR TO| b5
IBHUSHAN IFINAL [ro BHFINAL
[VS. GAURAV| [WITHIN JARGUME [HEARD ONJARGUME
l00/2024  [ANAND 7.05.2025 lo DAYS [YES INO INT 3-07-2025[NTS
126.05.202)
I, — P.E.
[09.06.20
CS PARO b5 — D.E.
(COMMERCI IMUTHREJA DAY lo4.07.20
JAL)/CIVIL ’S. PRIOR T los—
[RANDHIR [FINAL ro BHFINAL
IKUMAR [WITHIN JARGUME [HEARD ONJARGUME
8/2024 JHA 109.05.2025 1o DAYS|[YES INO INT l04-07-2025|NTS
28.05.20
o5 — P.E.
CS IANAND 5.06.20
(COMMERCI DAIN PROP 5 DAYY b5 — D.E.
|AL)/CIVIL IM/S CRAFT| PRIOR TO| lo7.07.202
[METAL VS| [FINAL rTO BH5- FINAL
JASHOK VITHIN JARGUME [HEARD ONJARGUME
[22/2025 IKUMAR 14.05.2025 10 DAYS [YES INO INT 14-05-2025 INTS
[28.05.20
o5 — P.E.
CS IANAND 5.06.20
(COMMERCI JAIN PROH DAYY b5 — D.E.
JAL)/CIVIL IM/S CRAFI| PRIOR T 7.07.202)
IMETAL VS| IFINAL TO BHs5— FINAL
JASHOK [WITHIN JARGUME [HEARD ONJARGUME
[22/2025 IKUMAR 14.05.2025 lo DAYS|YES INO INT 14-05-2025 INTS




DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING
ROOM
l21.05.202
[VINCOM ITj b — P.E
CS ISOLUTIONS 2.07.20
(COMMERCI PVT LTD VS| DAY b5 — D.E
JAL)/CIVIL IMUSKAN PRIOR T [14.07.202
[MAHI [FINAL ro BH5- FINAL
[ENTERPRIS [WITHIN IARGUME [HEARD ONJARGUME
134/2024 IES 15.05.2025 1o DAYS|[YES INO INT 14-07-2025 INTS
ISAKET 6.06.20
ISACHDEVA 3 DAYY l25 — D.E|
/S. IPRIOR TO| 07.07.202]
ICS ISAMYAGYA [FINAL rTO BH5- FINAL
(COMMERCI I[ENGINEERS] VITHIN JARGUME [HEARD ONJARGUME
IAL)/CIVIL l115/2024 IPVT LTD 10.05.2025 1o DAYS|YES INO INT -07-2025 INTS
7.07.202]
5 - P.E.
21.07.202
DAYY 5 - D.E.
"ENTRAL PRIOR T 29.07.202
ICS IBANK OH IFINAL TO BHs5— FINAL
(COMMERCI INDIA VS| [WITHIN JARGUME [HEARD ONJARGUME
IAL)/CIVIL 131/2024 ISHARDA |20.05.2025 llo DAYS|YES INO INT |20-07-2025 INTS
1.07.202]
b — P.E.
29.07.202]
5 — D.E|
[BANK OH 3 DAYY 5.08.20
IBARODA VS| IPRIOR T 25—
ICS [OM [FINAL rTO BHFINAL
(COMMERCI IPRAKASH VITHIN JARGUME [HEARD ONJARGUME
IAL)/CIVIL 36/2025 IGUPTA |22.05.2025 lo DAYS|YES INO INT j05-08-2025|NTS
l07.07.202]
5 - P.E.
24.07.202]
ZUBAIR 5 DAY 5 - D.E|
JALAM VS| IPRIOR TO| 131.07.202
ICS M/S AL AFJ IFINAL TO BHs5— FINAL
(COMMERCI INDUSTRIE ITHIN JARGUME [HEARD ONJARGUME
IAL) /CIVIL 135/2024 IS PVT LTD [26.05.2025 1o DAYS [YES INO INT 1-07-2025 INTS
19.07.202
AJAY JAI 5 — P.E.
[TRADING 126.07.202]
IAS HIMGIR]| 5 — D.E|
IPLASTICS DAYS| 02.08.20
S. PRIOR T lo5—
ICS IPRAVEEN [FINAL TO BHFINAL
(COMMERCI IKUMAR [WITHIN IARGUME [HEARD ONJARGUME
IAL)/CIVIL _ 49/2021 ICHAUHAN [28.05.2025 1o DAYS [YES INO INT j02-08-2025|NTS
l09.07.20
[RESHMA l25 — P.E.
[COLLECTIO I25.07.202]
VS| 3 DAYY 5 — D.E|
INYSAA IPRIOR TO| 01.08.202
ICS [RETAIL [FINAL [rTO BH5- FINAL
(COMMERCI ENTURE ITHIN JARGUME [HEARD ONJARGUME
JAL)/CIVIL __ |25/2025 IPVT LTD 0.05.2025 1o DAYS [YES INO INT 1-08-2025NTS
139 [SH. BRIJESH KUMAR GARG [SHAHDARA [PE
0.05.2025
[Prime GOld %1};-‘05‘2025
1301, Ne [Cables Pvt Ltd| l02.06.2025
ICourt ICS(COMMER [CS(COMM) s Manish{01.05.20 o
Building  |CIAL) 11/24 03.12.2024 |Gupta l25 INot Filed [Not Filed [Not Filed [NO INO
[PE
[04.06.2025
[DE
105.06.2025
. . [FA
1301, Ne IShri Akshay Jai: l11.06.2025
ICourt ICS(COMMER [CS(COMM) S Shri Ashishjo7.05.20 o
Building |CIAL) 621/2024  06.12.2024 [Kapoor 25 INot Filed [Not Filed Not Filed [NO INO
[PE
20.05.2025
b DE|
[03.06.2025
[FA
01,  Ne 10.06.2025
ICourt ICS(COMMER [CS(COMM) ICANARA BANK08.05.20|
Building |CIAL) [22/2025 10.01.2025 |[VSRESHMA |o5 INot Filed _[Not Filed Not Filed [NO INO
[PE
9.06.2005|
b DE|
[10.06.2025
[FA
301, Ne IVIKASH ~ JAIN| 5.07.2025
ICourt ICS(COMMER [CS(COMM) S SHAKTIN3.05.20 o
[Building  |CIAL) l12/2025 07.01.2025 [FOOTWEAR |25 INot Filed |Not Filed |Not Filed [NO INO
[PE
02.07.2025
[PUNJAB AND|
ISIND BANK V¢
301, Ne ISATENDER
(Court ICS(COMMER [CS(COMM) [KUMAR 20.05.20]|
Building  |CIAL) 52/2024  [20.12.2024 |SHARMA lo5 INot Filed [Not Filed |Not Filed [NO INO




DISTRICT COURT CASE E CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

ROOM
[PE
14.06.2025
01, Ne [PREM WATI VS|
(Court ICS(COMMER [CS(COMM) [PRAVEEN 21.05.20
[Building  |CIAL) 5/2025 15.01.2025 [KUMAR SINGH [25 INot Filed [Not Filed [Not Filed [NO INO
Ko |MS. KIRAN BANSAL,/SHAHDARA
IDISTRICT JUDGE|
((COMMERCIAL COURT) SARAOGI
ISUPER SALES|
[PVT LTD V:
[ROOM NOICOMMERCIAICS COMM| ISHWASH 02.05.20[NOT INOT INOT [PE/21.05.2
208 IL. 01/2024 23-09-2024 [KUMAR 25 [FILED [FILED [FILED INO- INO 025
JROBOTECH
[PVT LTD Vs SRS|
[ROOM NOICOMMERCIAICS COMM] [INTERNATION |(02.05.20[NOT INOT INOT [PE/30.05.2
208 IL K10/2023 18-08-2023 |AL SCHOOL 25 [FILED [FILED [FILED INO- INO j025
[Ravi Aggarwal
[Prop Of Ms Fabj
[ROOM NOICOMMERCIAICS COMM] [[ndia Vs Sanjay08.05.20[NOT INOT INOT IPE/01.07.2
208 IL. [221/2024 l05-04-2024 |[Khera 25 [FILED IFILED [FILED INO- INO 025
IROOM NO|ICOMMERCIAICS COMM| JAchal Gola Vsj14.05.20 [NOT INOT INOT [PE/05.07.2
208 IL 29/2024  [03-06-2024 |Rajiv Kumar 25 [FILED [FILED [FILED INO- INO 025
IGOEL  COTTS|
PVT LTD V.
JORCHID ENT|
[ROOM NOICOMMERCIAICS COMM] IOUTFIT PVTj17.05.20 [NOT INOT INOT [PE/19.07.2
208 IL 86/2024  [18-11-2024 [LTD and ORS [25 IFILED IFILED IFILED INO- INO 1025
IM/S EASY TRIP|
[PLANNERS LTD|
s M/S|
INAVKAAR
[ROOM NOICOMMERCIAICS COMM] [HOLIDAYS [19.05.20 NOT INOT INOT IPE/14.07.2
208 IL 160/2021 17-03-2021 |AND ANR 25 IFILED [FILED [FILED INO- INO 25
[ROOM NOICOMMERCIAICS COMM] IDevinder Singhi22.05.20[NOT INOT INOT IPE/10.07.2
208 IL 36/2023  |12-12-2023 |Vs Raj Tomar |25 [FILED [FILED [FILED INO- INO 025
l41[SH. SANJAY SHARMA-II|SHAHDARA
IDISTRICT JUDGE| Eﬁgl(HAlt}ING
ICOMMERCIAL COURT vt LTD Vs
ISATAR
303, Ne [ENGINEERING
ICourt ICS(COMMER [CS(COMM) ORKS PVT|02.05.20]
Building  |CIAL) k83/2024 [13.09.2024 [LTD l25 INot Filed NO INot Filed [NO INO
303, Ne IBANK Of
ICourt ICS(COMMER [CS(COMM) [BARODA VSj08.05.20]
Building  |CIAL) 0/2025 07.02.2025 [NIZAM ALI l25 INot Filed NO INot Filed [NO INO
IM/S  DQBYDT
[PVT LTD V¢
303, Ne [FOLIFLEX
ICourt ICS(COMMER [CS (COMM) ICABLE INDIA/09.05.20
Building  |CIAL) 172/2025 19.03.2025 [PVT LTD 25 INot Filed [NO INot Filed [NO INO
IPUNJAB
03, Ne INATIONAL
ICourt ICS(COMMER [CS(COMM) IBANK VSj13.05.20
IBuilding |CIAL) 21/2024 04.10.2024 |KRISHAN PAL |25 INot Filed [YES INot Filed [YES IYES
IM/S RUR|
[TALENT
ISOLUTIONS
303, Ne IPVT LTD VS|
ICourt ICS(COMMER [CS(COMM) IKFN 14.05.20
Building  |CIAL) K73/2024  |07.09.2024 |[ENTERPRISES |25 INot Filed NO INot Filed [NO INO
IREGAL PAINT|
& BRUSH PVT]
303, Ne ILTD VS SUSHIL
ICourt ICS(COMMER [CS(COMM) [KUMAR [14.05.20
Building  |CIAL) 18/2025 04.01.2025 [AGARWALA  [o5 INot Filed [NO INot Filed [NO INO




DISTRICT COURT CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

ROOM
IM/S  KESHA!
03, Ne IGARMENTS V¢
(Court ICS(COMMER [CS(COMM) IM/S SOMYAf15.05.20
Building [CIAL) 549/2024  [24.10.2024 |GARMENTS 25 INot Filed [NO INot Filed [NO INO
EENA
[KUMARI \E|
IM/S
303, Ne INSTAKART
ICourt ICS(COMMER [CS(COMM) ISERVICE  PVT15.05.20
Building  |CIAL) 83/2024  [14.11.2024 _[LTD l25 INot Filed NO INot Filed [NO INO
ISURENDER
[KISHAN GUPTA
1303, Ne S
ICourt ICS(COMMER [CS(COMM) ICOMMISIONER(15.05.20
Building  |CIAL) 143/2025 06.03.2025 [MCD 25 INot Filed [NO INot Filed [NO INO
1303, Ne ANOJ Vs
ICourt ICS(COMMER [CS(COMM) IMUSKAN [16.05.20
Building |CIAL) 154/2025  [11.03.2025 [BULANI l25 INot Filed [NO INot Filed [NO INO
25.02.2025 [M/S GREAT[19.05.20
INDIA PIPES25
LTD VS M/S
IMAA VISHNAY|
03, Ne [INFRA
Court  |CS(COMMER [CS(COMM) CONTRACT
Building  |CIAL) [116/2025 INot Filed INO INot Filed [NO INO
28.02.2025 [M/S BALAR}19.05.20
IMARKETING |25
PVT LTD V¢
IM/S JAISWAL
ILIGHT HOUSE
303, Ne
ICourt ICS(COMMER [CS(COMM)1
Building  |CIAL) 27/2025 INot Filed [NO INot Filed [NO INO
03.04.2025 [UNION BANKI20.05.20]
IOF INDIA VSg5
[PRABHAT
[KUMAR
1303, Ne
ICourt ICS(COMMER [CS(COMM)
Building  ICIAL) [194/2025 INot Filed INO INot Filed [NO INO
16.04.2025 [STATE  BANK]23.05.20]
F INDIA VS5
INISHANT
[TYAGI
03, Ne
ICourt ICS(COMMER [CS(COMM)
Building |CIAL) 231/2025 INot Filed [NO INot Filed [NO INO
03.01.2025 [SHREE JAT|23.05.20]
IDURGE Dl2s
ICUTTING DIH|
S ARV]
bos, Ne [MPORT
ICourt ICS(COMMER [CS(COMM) E%(]ISORT PV
Building  |CIAL) lo1/2025 INot Filed INO INot Filed [NO INO
20.11.2024 26.05.20
25
[KISHORE
[KUMAR ARORA
303, Ne S ATH INDIA|
ICourt ICS(COMMER [CS(COMM) [INFRATECH
Building  |CIAL) 90/2024 IPVT LTD INot Filed [NO INot Filed [NO INO
19.12.2024 |AMGR TUBE)26.05.20
[PVT LTD VSk5
JAADIDEVA
[INFOTECH PVT|
ILTD
303, Ne
ICourt ICS(COMMER [CS(COMM)
Building  ICIAL) 645/2024 INot Filed INO INot Filed [NO INO
JAMIT JAIN V¢
03, Ne PCR FASHION|
ICourt ICS(COMMER [CS(COMM) RETAIL PVT}28.05.20]
IBuilding |CIAL) 222/2025  |09.04.2025 [LTD l25 INot Filed [NO INot Filed [NO INO
303, Ne
ICourt ICS(COMMER
Building  |CIAL) INot Filed [NO INot Filed [NO INO
kW2 |SH. PAWAN KUMAR MATTOSHAHDARA [C.No 304
IDJ (COMM-04)
IPUNJAB
[NATIONAL
IBANK \E
ICOMMERCIA [CS(COMM)/ [SANJAY INOT INOT INOT INOT P.E. 04
IL 9/2025 JAIN |24-05-2025 IFILED [FILED [FILED [FILED INOT FILED[08-2025




DISTRICT COURT CASE E CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

L ROOM REGIS T NAME VS
43 [MS. PREETI AGARWAI/NORTH- 1377/22 01-05-2025 [M/S

IGUPTA, DISTRICT JUDGE[WEST JEDGETECH AIR]
I((COMMERCIAL COURT) S M/S AIMER|
ko6 ICivil JAIR
ICONDITIONIN
IG

[HAZOORILAL
IAND SONS|

EWELLER P
ILTD V.
[RAVINDER
156/21 l02-05-2025 |[KUMAR

[DIRCCIUR
IDELHI
[TOURISM AND|
[TRANSPORATI
N
[DEVELOPMEN
T CORPN LTD|
1268/19 05-05-2025 |AND ORS.

JASHOK KUMAR]
ISHARMA \E|
[PEB

ll04/20 05-05-2025 [INDUSTRIES

ISAROJ
ICHAUDHARY

S ASHOK]
[KUMAR
B47/22 l05-05-2025 |[SHARMA

ISUNCARE
[FORMULATION|
IS PVT LTD V¢
JARCHEM
[DRUGS PVT|
kh20/22 l06-05-2025 |LTD AND ORS.

[RAJDHANI
[FURNISHING
PVT LTD V§
[UKKEN
ERGESH
[232/21 l07-05-2025 POSH

JARUN
JAGGARWALA
S SUMMEREX]
[HOME
IAPPLIANCES
[[NDIA PVT)
[799/2022 07-05-2022 |LTD.

ICANARA BANK]
[ERSTWHILE
ISYNDICATE
[BANK \E|
150/21 08-05-2025 JAMRITA

RAKESH JAIN]|
S RITESH]
39/22 14-05-2025 |GUPTA

AND ANK VS|
IM/S. SETH]|
ISUNDER  LAL
JAIN

ICHARITABLE
[EYE HOSPITAL
ISOCIETY AND|
13/22 19-05-2025 JORS.

IDELHIVERY
[LTD. VS ASPEN]|
IDIAGNOSTICS
[72/22 |20-05-2025 |P. LTD.

[PHOOL KUMAR]
S SHRI RAM|
IGENERAL
[NSURANCE
[29/23 l21-05-2025 |ICOMPANY LTD

RS POLYMERS
/S NEW
[PUNJAB AGRO|
lo7/19 [22-05-2025 [CO.




DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

ROOM

RANE
[NTERNATION
JAL PVT LTD. VS|
ISARVA
[EDUCATIONAL
JAND

1866/22 [22-02-2025 JICONSULTING

[RAJDHANI
[FLOUR MILLS|
[LTD. Y%
[RAKESH

0/20 26-05-2025 |[KUMAR

[PRITAM
[KUMAR
IMITTAL ~ AND
RS. \E|
ISAURABH
[TANWAR AND|
[207/21 26-05-2025 JORS.

l44 [SH.VINOD YADAV ICS/Comm./7[17.12.24 Sunil Niranjan l03.05.25
4/24 IShah Vs. Ra
[Saware Yadav

E

316 Civil

ICS/Comm./4[23.07.24 M Vikag| 105.05.25
64/24 [Technology Pvt|
ILtd. Vs. GSBA|
[Builders Pvt,

ILtd.
ICS/Comm./4/01.07.23 JAxis Bank Ltd| 8.05.25
75/23 s.  Parminder|

ISingh
ICS/Comm./4/01.07.23 JAxis Bank Ltd| 08.05.25
77/23 s.  Akaknshal

[Nagpal
ICS/Comm./4/30.05.23 0S 14.05.25
29/23 [Technologies Vs

IGoodluck

ISupplies
ICS/Comm./5[19.09.24 [Shashi Dewa 14.05.25
[70/24 s. Rohit]

IChowdhary
ICS/Comm./7[28.11.24 Rohit 14.05.25
50/24 IChaudhary Vs

|Shashi Dewan

ICS/Comm./6[12.11.24 IM/s M.§ l15.05.25
7/24 [Engineering Vs|

IM/s Meta

[Finish

[Equipment and|

Chemicals
ICS/Comm./7[17.12.24 [Sunil  Niranjan| [17.05.25
4/24 IShah Vs. Ram|

[Saware Yadav

ICS/Comm./5[20.08.24 ipul Overseas| 19.05.25
3/24 [Pvt. Ltd. Vs. M/
IRDHS

ICorporation Ltd

ICS/Comm./7]17.12.24 IShashi ~ Dewan| [19.05.25
4/24 s. Rohi]
IChowdhary




DISTRICT COURT CASETYPE CASENO. DATE

OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

ROOM VS
19.05.25
45 [SH. AMIT KUMAR, DISTRICT[NORTH mil
WUDGE, COMMERCIAL
ICOURT
46 |SH. UMED SINGH, DISTRICT[NORTH il
WUDGE (COMMERCIAL)
7[SH.  PANKAJ  GUPTA,SOUTH BLU
IDISTRICT JUDGHWEST ITHADATHIL
((COMMERCIAL) Or-. O5- 27-05- 3-07-
ICommercial |CS (Comm), [FARM RESORT] [27-05-202527-05 20252025 ) 2025
1613 . l07-10-2024 [PVT. LTD. VSys5780 0-05- 0-05- 15852 15852
uit 143/24 ISION TRADE bozs boz2s po-05- 4-07-
INDIA  PVT] poz5 o5
ILTD. & Ors.
EUTRAL
INVOCC
[PRIVATE
IC ial ICS (C ILIMITED Vi
l613 or e 86/(220 MM o-08-2022 CARGOCARE  W5447 Ws447  lsa47  lWsa47  hsSs2  hsSs2  sSaz
[FREIGHT AND|
[FORWARDING
[PVT L.TD
IM/s Flyjas 09-06- 109-06- 109-06-
[Commercial (CS (Comm)/| ILogistics Pvt Ltd| 2025 2025 2025 12-07-2025
013 Isuit 1342/24 (05-07-2024 |y¢ M/s Terrai #5794 l05-07- l05-07- l05-07- 115864 115864 19-07-2025
[[nfratech 2025 2025 2025
o il oS (C ) Prahladsh S}i“g l11-07-2025} [20-07-2025
ommercial omm)/| s ashank| [11-07-2025 [11-07-2025 [ o~/ * e
013 lsuit k8o/24 2770972024 I \mar 5805 18-07-2025018-07-2025 18-07 5881 5881 3-08:
(Chaudhary 2025 2025
[Commercial [CS (Comm) [DBI BANK V3
13 it 10/25 03-03-2025 1%4£D%%§WAMI45808 k5854 k5854 W5854  W5875 k5875 145868
. [Satish ~ Kumar 7-07- 21-07-2025
[Commercial [CS (Comm)/| . 7-07-202507-07-2025)2025 o
1613 suit 37/24 26-10-2024 Malhqtra Vsu5796 l14-07-2025(14-07-202514-07- 5873 5873 [28-07
[Manoj Vats 2025
2025
48|VIKAS DHULL, DISTRICT Buu
UDUGE, COMMERCIALJ HADATHIL
ICOURT-02 o0 O~ 127-05- [03-07-
ICommercial |CS (Comm)/| [FARM RESORT] [27-05-202527-05 20252025 lro25
1613 . l07-10-2024 [PVT. LTD. VSYys5780 [30-05- l30-05- k5852 k5852
lsuit h43/24 IVISION TRADE| loz2s koz2s po-05- o407
INDIA  PVT)] po25 po25
ILTD. & Ors.
EUTRAL
INVOCC
[PRIVATE
ICommercial |CS (Comm ILIMITED Vi
613 louit : 386/(22 Mo2-08-2022 ICARGOCARE #5447 {45447 W5447 W5447 k5852 5852  U5842
[FREIGHT AND|
[FORWARDING
IPVT LTD
IM/s Flyjaq 9-06- 9-06- 9-06-
[Commercial (CS (Comm)/| _ [Logistics Pvt Ltd| 2025 2025 2025 12-07-2025
13 suit 42/24 (05707-2024 Iy M/s Terrain[t5794 5-07- 5-07- 5-07- [15864 (15864 [19-07-2025
[[nfratech 2025 2025 2025
[Prahlad  Sing]
. . . l11-07-2025} 29-07-2025
lo13 Cqmmercnal ICS (Comm)/27_09_2024 s Shashan,,45805 [11-07-2025 [11-07-2025 8-07- L5881 L5881 b3-08-
[suit ku80/24 [Kumar 18-07-2025[18-07-2025
Chaudhary 025 [po25
ICommercial |CS (Comm), IDBI BANK V:
613 louit li10/25 03-03-2025 [M/S GOSWAMI45808 (45854 U5854 k5854 k5875 us875 k5868
[TRADERS




DISTRICT COURT CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

ROOM

[Satish ~ Kumar 7_07_202507_07_202522_2057' 21-07-2025
26-10-2024 Malhqtra Vsu5796 l14-07-2025 [14-07-202514-07- 5873 45873 [28-07-
anoj Vats boos 2025

ICommercial |CS (Comm)/

613 uit 537/24

l49[SH. AMIT BANSAL)

[DISTRICT JUDGE), [INDIAN

ICOMMERCIAL COURT-03 JOVERSEAS [PE-

lo14 ICommercial |CS(COMM) b1.08.2024 IBANK VS/01.05.20(15.05.2025
[Suit k29/2024 e JANUSHKA 25 IDE-

[TRADING 29.05.2025

ICOMPANY

INIL INIL INIL INIL INIL

IM/S  ASHDEE
[HEALTH CARE

Commercial [CS(COMM) |¢ 1o o0 OFC P;,I"/rs LTD0g 05.20PE-

[Suit 645/2024 lGPHRAMACEU P25 4.06.2025

[TICALS  AND|
IDISTRIBUTORS

614 INIL INIL INIL INIL INIL

AMIT
'ADHAWAN
[Commercial [CS(COMM) 501,202 IVS. OPERAl3.05.20 [PE-
[Suit [21/2025 5.01. 5 [GLOBAL 25 23.05.2025
[PRIVATE
ILIMITE

614 INIL INIL INIL INIL INIL

IKAMLADITYYA
ICONSTRUCTIO PE-
N PVT LTD Vs‘13 05.20 [02.06.2025

06.09.2024 [CONQUERENT 25‘ : DF:- : INIL INIL INIL INIL INIL
SS?SI?]I‘E;/?SL P 102.07.2025
ILTD

ICommercial |CS(COMM)

o14 [Suit W54/2025

[PRABHAWATI
[THROUGH
ICommercial |CS(COMM) bo.12.202 I[HER SPA}16.05.20 |PE:

[Suit 50/2024 +12.2024 IhEEPAK SHAH[25 27.05.2025
IVS. JASMEET|
IKAUR

614 INIL INIL INIL INIL INIL

[NDIANNICA
ILEARNING
[Commercial |CS(COMM) 0.03.202 [PRIVATE 17.05.20 [PE-

[Suit 125/2025 -03- 5 JLIMITED VSj25 2.06.2025
INEW
IDYAMANDIR

1614 NIL INIL INIL INIL NIL

TANTKRITT
[INDUSTRIES
IPRIVATE PE-

ICommercial |CS(COMM) ILIMITED  VS[19.05.20/03.07.2025
14 ISuit bo/2023  [°7-06-2023 NGPARCTECH b5 DE-

INOLOGIES 28.07.2025
[PRIVATE
LIMITED

INIL INIL INIL INIL INIL

IBANK OK
IBARODA VS|
24.03.2022 |SH.

[PRAWESH
[PASWA

ICommercial |CS(COMM)
[Suit [131/2022

24.05.20[PE-

bs 10.07.2025 INIL INIL INIL INIL INIL

1614

IDEVI KARAM|
JASSOCIATES
S. TRIUMPH24.05.20[PE-
ISOLUTIONS 25 10.07.2025
[PRIVATE
ILIMITED

ICommercial [CS(COMM)
o14 ISuit b8/2025 28.02.2025 INIL INIL INIL INIL INIL

I50 [SH. RAKESH PANDIT,SOUTH ISUBHASH
IDISTRICT JUDGE,WEST

ICHANDER V§
ICOMMERCIAL COURT-04 IDELHI

509 ICS(COMM)  [651/2024 20.12.2024 16.05.20

IDEVELOPMEN |25
T AUTHORITY|
IOF INDIA

2.07.2025/02.07.2024| L L

[EX SM HAY|
IRAMOTAR V¢
[THE DIRECTOR}29.05.20|
IGENERAL o5
IRESETTLEMEN
r

IM/S EX(
IMANAGED
ISERVICES PVT/30.05.20]
ILTD. VS5
IMEENAKASHI
IKAINTH

509 ICS(COMM) |464/2024 [18.09.2024 09.07.2025/09.07.2025F F F

509 ICS(COMM) |493/2024  [01.10.2024 [16.07.2025 [16.07.2025 |_




'ONTESTED COMMERCIAL CASES DISPOSED DURING THE MONTH OF MAY-2025

COURT DISTRICT COURT ROOM CASE TYPE CASE NO. DATE OFPETITIONER NAME VSADVOCATE ADVOCATE DATE OFDAYS FOR DISPOSALWHETHER NATURE OFDATE OFNUMBER ACT
REGISTRATIO RESPONDENT NAME MOBILE DECISION PRE- DISPOSAL EXECUTIO OF DAYSSECTION
N NUMBER INSTITUTION (CONTESTED /N [0)30):3
MEDIATION SETTLED) DECREE EXECUTI
TOOK PLACE ON OF
¥ ISH. SANJEEV KUMAR AGGARWAL,ICENTRAL 1301, Extension Block, Tis Hazari|Suit for Recovery ICS COMM-1005/2024 [11.09.2024 ISAKARNI PLASTER INDIAIPRADEEP 8750253169 &02.05.2025 233 [Yes IContested [Suit for
IDISTRICT JUDGE (COMMERCIAL ICourts, Delhi PVT. LTD VS. NEHAAGGARWAL (0643491537 Recovery
ICOURT)-01 ISACHDEVA IAND ARPIT|
IKISHORE
1301, Extension Block, Tis HazariSuit for Recovery ICS COMM-1230/2023 12.09.2024 ISWEETY BANSAL VS[KARTIK GUPTA9968529770 [03.05.2025 233 [Yes IContested [Suit fo
ICourts, Delhi IMUNICIPAL IAND MOHIT|& 9810376711 [Recovery

ICORPORATION OF DELHISHARMA

1301, Extension Block, Tis HazariSuit for Recovery °S COMM-277/2024 [22.02.2024 ISUNIL BANSAL VS|SAHIL  GOEL9717823113 &06.05.2025 439 [Yes IContested [Suit for
ICourts, Delhi [MUNICIPAL JAND MOHIT[7011316925 [Recovery
ICORPORATION OF DELHI[SHARMA

01, Extension Block, Tis HazariSuit for Recovery ICS COMM-947/2024 [02.09.2024 ISANDEEP GUPTA VSJSAHIL  GOELj9910461316 &07.05.2025 247 [Yes IContested [Suit for
ICourts, Delhi IMUNICIPAL IAND VIJAY[8750313600 Recovery
ICORPORATION OF DELHI[KUMAR
IAGGARWAL
01, Extension Block, Tis HazariSuit for Recovery ICS COMM-705/2022 [25.02.2022 IKARTAR CARRIERS PVT|NITYA 0582323697 [09.05.2025 1169 [Yes IContested [Suit fo
ICourts, Delhi ILTD.  VS. JITENDERSHARMA ANDi& 9818731202 [Recovery
IKUMAR SURI INITISH
ISHARMA
1301, Extension Block, Tis HazariSuit for Recovery ICS COMM-821/2023 18.05.2023 IKAPOOL PLASTIC WORKSM. PULU AND|9818112312 &]13.05.2025 726 [Yes IContested Suit for]
ICourts, Delhi [VS. ARUN KUMAR|CHANDNI 19717731231 [Recovery
IDESHWAL ISINGH
1301, Extension Block, Tis HazariSuit for Recovery ICS COMM-1352/2024 109.12.2024 IN.S. CHAUDHARY VSS.K SINGH AND|8510199303 &23.05.2025 165 [Yes IContested [Suit fo
ICourts, Delhi [IMUNICIPAL JABHISHEK 10654004125 [Recovery
ICORPORATION ORWADHWA
IDELHIO
o1, Extension Block, Tis HazariPetition U/s 34 of Arbitration ActjJOMP COMM-3/2024 105.01.2024 [FELLOWSHIP  MISSIONRAUNAK 10873311325 &24.05.2025 505 [No IContested [Petition U/{
ICourts, Delhi 1996 ISCHOOL VS. EDUCOMPGUPTA AND(9643337997 134 off
ISOLUTIONS LTD. [EDUCOMP |Arbitration
ISOLUTIONS |Act,1996
ILTD.
1301, Extension Block, Tis HazariSuit for Recovery ICS COMM-688/2024 105.06.2024 WAI PRAKASH KAUSHIKTANYA 10643310025 [27.05.2025 356 [Yes IContested [Suit for
ICourts, Delhi VS. THE ORIENTRALJAGGARWAL VS{& 9810131930 [Recovery
[[INSURANCE CO. LTD. [SIMRAN
ICHADHA
1301, Extension Block, Tis HazariSuit for Recovery ICS COMM-1168/2024 [23.10.2024 ISALEK CHAND VSS.K. SINGH|9873010385 [28.05.2025 217 [Yes IContested [Suit fo
ICourts, Delhi IMUNICIPAL IAND MADAN& 9868311346 [Recovery

ICORPORATION OF DELHIISAGAR

1301, Extension Block, Tis HazariSuit for Recovery ICS COMM-2015/2022 [22.08.2022 IMOHD. SULEMAN VSINUPUR SINGH|9910133200 &31.05.2025 1013 [Yes IContested [Suit for
ICourts, Delhi OOR JAHAN JAND SWADESHI9654021313 [Specific Relief
IKUMAR
2 SH. RAJESH KUMAR GOEL,CENTRAL 1306 ICS (COMM)/ ICS (COMM)/750/2019 [22-05-2019 IGP GLOBAL ASPHALTDINKAR 810849776 [14-05-2025 2184 INA ICONTESTED INA INA [SUIT FOR|
[IDISTRICT JUDGE (COMMERCIAL] [PVT. LTD. Vs NIDHIKUMAR [RECOVERY
ICOURT)-02 IKUMRA AND ORS.
1306 ICS (COMM) ICS (COMM)/563/2024 [06-05-2024 ISTATE BANK OF INDIA VsSUCHITA DIXIT[8896932838 [14-05-2025 373 INA ICONTESTED INA INA ISUIT FOR|
IKAMLESH YADAV [RECOVERY
1306 IOMP (COMM)/ IOMP (COMM.)/33/2024 2-05-2024 [M/S SHRI RAM SOLVENTIANCHIT 10582709108 [30-05-2025 1393 [NA ICONTESTED INA [NA IARBITRATIO
[EXTRACTIONS PVT LTD|SRIPAT N ACT

s GOVT OF NCT OF
IDELHI




COURT COURT ROOM CASE TYPE DATE OFPETITIONER NAME VSADVOCA ADVOCATE DATE OFDAYS FOR DISPOSALWHETHER NATURE OFDATE OFNUMBER ACT
REGISTRA' RESPONDENT NAME MOBILE DECISION PRE- DISPOSAL EXECUTIO OF DAYSSECTION
N

NUMBER INSTITUTION (CONTESTED /N FFOR
MEDIATION  SETTLED) DECREE  EXECUTI
TOOK PLACE ON OF

I3 ISH. ILLA RAWAT, DISTRIC 1303, Extension Block, Tis HazariSuit for Recovery ICS COMM 674/2024 [20.05.2024 IAARNA IMPEX PVT. LTD[S.C. JAIN &9811511886 [09.05.2025 1345 [Suit for]
WUDGE, (COMMERCIAL COURT)- ICourts, Delhi VS SHYAM|GAURAV JAIN [Recovery
03, TIS HAZARI COURT, DELHI IKHANDELWAL

03, Extension Block, Tis HazariSuit for Recovery ICS COMM 1150/2024 [19.10.2024 [M/S REGENT ENGINEERSIANIL. KUMAR/9810134489 [17.05.2025 213 [YES IDECRREE [Suit for
ICourts, Delhi [P. LTD. VS M/S MAPELEHAJELAY [Recovery
[ENTINEERS INDIA &
ANR.
1303, Extension Block, Tis Hazar{PETITION U/S 34 ARBITRATION [OMP(COMM)NO. 28/2023 [23.02.2023 IM/S PARIRAJESH 10871443590 [26.05.2025 823 IDISMISSED
ICourts, Delhi [INFRASTRUCTURE VSKUMAR
[M/S SRP AUTOMATION|
[P.VT. LTD
1303, Extension Block, Tis HazariSuit for Recovery ICS COMM 793/2022 [03.03.2022 IAJEET KUMAR VSARVIND 10958188689 [23.05.2025 1177 [YES IDISMISSED
ICourts, Delhi ISANJEET KUMAR IKUMAR
1303, Extension Block, Tis HazariSuit for Recovery ICS COMM /2260/2023 [27.09.2022 IM/S NORTH EASTERNVIVEK SINGH [9810182555 [27.05.2025 949 [YES IDISMISSED
ICourts, Delhi ICARRYING

ICORPORATION LTD. VS.
[M/S GOYAL IMPEX AND|
INDUSTIRES LTD. & ORS

1303, Extension Block, Tis HazariPETITION U/S 34 ARBITRATION |COUNTER CLAIM/9/2023 [21.02.2023 IDO BEST INFOWAY VS. [VIKAS KAKKAR [9810234879 [27.05.2025 826 INO IDISMISSED
ICourts, Delhi INORTH EASTERN|
ICARRYING
ICORPORATION LTD.
1303, Extension Block, Tis Hazari{PETITION U/S 34 ARBITRATION |COUNTER CLAIM/10/2023 [21.02.2023 [HLG TRADING VS. |[VIKAS KAKKAR 9810234879 [27.05.2025 826 [NO IDISMISSED
ICourts, Delhi [NORTH EASTERN|
ICARRYING
ICORPORATION LTD.
1303, Extension Block, Tis Hazar{PETITION U/S 34 ARBITRATION |COUNTER CLAIM/11/2023 [21.02.2023 IGOYAL IMPEX  AND[VIKAS KAKKAR 9810234879 [27.05.2025 826 [NO IDISMISSED
ICourts, Delhi INDUSTRIES LTD. VS.
INORTH EASTERN|
ICARRYING
ICORPORATION LTD.
la [MS ANIL KUMAR SISODIA,CENTRAL IRECOVERY ICS (COMM)/1574/2023 12-12-2023 [03-05-2025 l508 DAYS 10 DAYS INIL IRECOVERY ICS 12-12-2023 03-05-2025 508 DAYS o DAYS [NIL
IDISTRICT JUDGE, COMMERCIAL (COMM)/1574/2023
[COURT-04
[RECOVERY ICS (COMM)/48/2024 09-01-2024 l07-05-2025 484 DAYS 12 DAYS INIL IRECOVERY ICS (COMM)/48/2024|09-01-2024 l07-05-2025 484 DAYS 2 DAYS |NIL
IRECOVERY ICS (COMM)/229/2023 07-02-2023 [15-05-2025 828 DAYS {7 DAYS INIL IRECOVERY ICS 07-02-2023 15-05-2025 1828 DAYS [ DAYS |NIL
(COMM)/229/2023
IRECOVERY ICS (COMM)/240/2023 09-02-2023 [20-05-2025 831 DAYS 18 DAYS INIL IRECOVERY ICS 09-02-2023 [20-05-2025 1831 DAYS [8 DAYS [NIL
(COMM)/240/2023
IRECOVERY ICS (COMM)/691/2022 23-02-2022 [24-05-2025 1186 DAYS 17 DAYS INIL IRECOVERY ICS [23-02-2022 24-05-2025 1186 DAYS J17 DAYS [NIL

((COMM)/691/2022




COURT COURT ROOM CASE TYPE DATE OFPETITIONER NAME VSADVOCA ADVOCATE DATE OFDAYS FOR DISPOSALWHETHER NATURE OFDATE OFNUMBER AC
REGISTRA' RESPONDENT NAME MOBILE DECISION PRE- DISPOSAL EXECUTIO OF DAYSSECTION
N

NUMBER INSTITUTION (CONTESTED /N FFOR
MEDIATION  SETTLED) DECREE  EXECUTI
TOOK PLACE ON OF

[PETITION U/s 34 OFOMP (COMM.)/136/2023 02-08-2023 [27-05-2025 664 DAYS IONE DAY [PETITION U/S 34OMP 02-08-2023 27-05-2025 1664 DAYS
IARBITRATION ACT IOF (COMM.)/136/2023
IARBITRATION
IACT
[RECOVERY ICS (COMM)/1001/2024 [11-09-2024 [28-05-2025 259 DAYS 22 DAYS INIL IRECOVERY ICS 11-09-2024 28-05-2025 I250 DAYS [2 DAYS |NIL
(COMM)/1001/2024
I5 ISH. MANOJ KUMAR DISTRICTICENTRAL 1305 EXTENSION BLOCK THCRECOVERY ICS (COMM)/957/2024 l04-09-2024 [Sandeep Gupta VsAakash 10999347660 [24-05-2025 262 DAYS [YES ICONTESTED INIL [NIL [RECOVERY
WUDGE (COMMERCIAL COURT)-05 IDELHI Municipal Corporatioin ofichattergee
Delhi
1305 EXTENSION BLOCK THCRECOVERY ICS (COMM)/527/2023 [25-03-2023 IM/S VIKAS ELECTRICALSAnmol chadha [NA 29-05-2025 796 DAYS [YES ICONTESTED INIL INIL [RECOVERY
IDELHI [NDIA THROUGH IT¢|
IPROPRIETOR SH. VIKAS
IGUPTA Vs M/S DEYV|
IENTERPRISES THROUGH]|
1305 EXTENSION BLOCK THCRECOVERY ICS (COMM)/539/2024 [02-05-2024 ISTATE BANK OF INDIA VsA K SINGH 10818592537 [30-05-2025 1393 DAYS [YES ICONTESTED INIL INIL [RECOVERY
IDELHI INOD KUMAR
1305 EXTENSION BLOCK THCRECOVERY ICS (COMM)/1240/2023 16-09-2023 ISANDEEP JAIN Vs ASHOKIGOURAV GARG (9718695053  [31-05-2025 623 DAYS [YES ICONTESTED INIL NIL [RECOVERY
IDELHI IRMANI TRADING AS
[M/S VIRMANI CROKERY]|
ICENTRE
1305 EXTENSION BLOCK THCRECOVERY ICounter Claim/4/2024 8-01-2024 lAshok Virmani Vs Sandeep|Gourav Garg 10718695053 [31-05-2025 509 DAYS [YES ICONTESTED INIL INIL IRECOVERY
[DELHI Wain
16 [SH. NIKHIL CHOPRA, DJ COMM-CENTRAL Kuio ICS (COMM) 1274/2023 [27.09.2023 ICANARA BANK VS.K. KIRAN 10818893995 [05.05.2025 586 DAYS [YES IContested INA INA [SUIT FOR|
06 TIS HAZRI COURT CENTRAL] ISUSHIL IRECOVERY
IDELHI F MONEY
W10 [CS (COMM) 1461/2023 1.11.2023 IRAJ KUMAR GUPTA VS, SURJEET 858803815  [13.05.2025 559 DAYS IYES Contested INA INA [SUIT FOR{
IM/S. EVEREST RUBBERJSINGH [RECOVERY
INDUSTRIES F MONEY
W10 [CS (COMM) 1021/2024 [17.09.2024 IDEEPAK ~ KUMAR  VS|SATYENDRA (9811161525 [19.05.2025 244 DAYS IVES Contested INA INA [SUIT FOR{
[MUNICIPAL [KUMAR SINGH [RECOVERY
ICORPORATION OF DELHI] F MONEY
Z500) ICS (COMM) 1852/2020 18.12.2020 JASK AUTOMOTIVE PVTNITIN Kfo711184111  [23.05.2025 1617 DAYS [YES IContested INA INA ISUIT FOR]
ILTD. VS. SUDHIRIGUPTA IRECOVERY
IKATHURIA [OF MONEY
10 ICS (COMM) 2126/2022 106.09.2022 IM/S. PRIMETEJ PRATAP  [8750116605 [31.05.2025 998 DAYS [YES IContested INA INA [SUIT FOR|
[ENGINEERING CO. VS| IRECOVERY
|[UNILEC ENGINEERS LTD | [OF MONEY
7 [SH. MUKESH KUMAR GUPTA,CENTRAL 1302 ICS(COMM) 975/2023 1.07.2025 IRAM CHARAN BANSALSHIKHA GOEL [8287634805 [08.05.2025 677 INA ICONTESTED INA INA IRECOVERY
[DISTRICT JUDGE, COMMERCIAL [VS DELHI JAL BOARD
ICOURT-07




COURT COURT ROOM CASE TYPE DATE OFPETITIONER NAME VSADVOCA ADVOCATE DATE OFDAYS FOR DISPOSALWHETHER NATURE OFDATE OFNUMBER AC
REGISTRA' RESPONDENT NAME MOBILE DECISION PRE- DISPOSAL EXECUTIO OF DAYSSECTION
N

NUMBER INSTITUTION (CONTESTED /N FFOR
MEDIATION  SETTLED) DECREE  EXECUTI
TOOK PLACE ON OF

1302 ICS(COMM) 1033/2023 [09.05.2025 IRAM CHARAN BANSALSHIKHA GOEL [8287634805 [09.05.2025 519 ICONTESTED [RECOVERY
[VS DELHI JAL BOARD
1302 ICS(COMM) 618/2023 12.04.2023 ADS SPIRITS PVT. LTD. VSABHISHEK 899787372 [19.05.2025 768 INA ICONTESTED INA INA [RECOVERY
JACRO SOFTECH PVT[KUMAR RAI
ILTD.
02 IOMP(COMM) 177/2023 [15.12.2023 HITESH KUMAR VS M/§|§AMARTH [7557244244 [17.05.2025 519 [NA ICONTESTED INA INA [RECOVERY
ISHRIRAM TRANSPORT  [BHUTANI
I8 ISH. GORAKH NATH PANDEY,CENTRAL il
[DISTRICT JUDGE, COMMERCIAL
ICOURT
19 ISH. DEEPAK GARG, DISTRICTICENTRAL 1309 THIRD FLOOR EXTENTION|CS ICS (COMM)/1150/2023 10-08-2023 SHRI RAM  KISHORESANJAY 10810959432 [01-05-2025 630 ICONTESTED
JUDGE, COMMERCIAL COURT-09 IBLOCK ISHARMA PROP M/S R KIBANSAL
[ELECTRICALS Vs THE
I[EXECUTIVE ENGINEER E
JAND M W AND S CN|
1309 THIRD FLOOR EXTENTION|CS ICS (COMM)/220/2025 [24-02-2025 [Krishan Suden VSDHEERAJ 0811412191  |05-05-2025 70 ICONTESTED
IBLOCK ICommissioner, Municipal GUPTA
|Corporation of Delhi
1309 THIRD FLOOR EXTENTIONICS ICS (COMM)/2499/2019 17-10-2019 IADIDAS AG VS GOYALJPRAMOD 0810481011 |07-05-2025 2029 ICONTESTED
[BLOCK [TRADING COMPANY IKUMAR SINGH
1309 THIRD FLOOR EXTENTION|CS ICS (COMM)/1050/2023 19-07-2023 IPARVEEN JAIN VsSUNIL KUMAR (8860313311 [09-05-2025 657 ICONTESTED
IBLOCK ISHNU SONI
09 THIRD FLOOR EXTENTION|CS ICS (COMM)/1257/2024 16-11-2024 [Rakesh Kumar Goel Vssatyendra kumarng811161525 [16-05-2025 181 ICONTESTED
IBLOCK [Municipal Corporation offsingh
Delhi
09 THIRD FLOOR EXTENTION|CS ICS (DJ)/317/2021 5-04-2021 [HARSH SARDANA ANDVINAY 0717845453  [20-05-2025 1506 ICONTESTED
[BLOCK [ORS Vs NAVRANG EXIM[SHARMA
ILIMITED
1309 THIRD FLOOR EXTENTION|CS ICS (COMM)/3557/2021 [24-09-2021 IRAJESH CHANDERRADHEY 10811041494 [24-05-2025 1338 ICONTESTED
IBLOCK IKATYAL Vs THESHYAM
RIENTAL INSURANCE
ICOMPANY LTD
ho [SH. AJAY PANDEY, DISTRICTICENTRAL 1307 (Civil ICS (COMM)/292/2023 16/02/23 [RANJANA  GULATI Vs SUJOY DATTA - 23/05/25 330 [Yes ICONTESTED l23/05/25 o
WUDGE, COMMERCIAL COURT IDABUR INDIA LTD.
1307 (Civil ICS (COMM)/445/2024 108/04/24 IM/s BANARASI SILK VsSwadesh Bansal 9899848679 [31/05/25 330 [Yes ICONTESTED I31/05/25 o
IM/s SACHDEVA SONS @|
ISACHDEVA AND SONS




COURT COURT ROOM CASE TYPE DATE OFPETITIONER NAME VSADVOCA ADVOCATE DATE OFDAYS FOR DISPOSALWHETHER NATURE OFDATE OFNUMBER AC
REGISTRA' RESPONDENT NAME MOBILE DECISION PRE- DISPOSAL EXECUTIO OF DAYSSECTION
N

NUMBER INSTITUTION (CONTESTED /N FFOR
MEDIATION  SETTLED) DECREE  EXECUTI
TOOK PLACE ON OF

[SH. S.S RATHI, DISTRICT JUDGE,| ICOURT ROOM 310 ICS (COMM) [OMP (COMM)/110/2024  [24/12/24 IMUNICIPAL |Akash Chatterjeej9999347660 [17.05.2025 144 IContested |Arbitration &
[ICOMMERCIAL COURT "ORPORATION OF DELH] IConciliation
Vs CITY SWEEP lAct, 19961
ISERVICES LLP [Section34
ICOURT ROOM 310 ICS (COMM) JARBTN/1107/2017 [23/09/17 [VIKAS VIDHYALAYA|Swati Bansal [7305826165 [26.05.2025 2802 - IContested F F [Arbitration &
IMATRICULATION IConciliation
IKOOLLIPALAYAM lAct, 1996--34
'AVIPALAYAM Vs M/s
ILAKSHDEEP
ICOURT ROOM 310 ICS (COMM) ICS (COMM)/1442/2023 30/10/23 IVA BOOKS PRIVATENarender 10811140704 [15.05.2025 563 - IContested F F [Suits for]
ILTD Vs FUTURE ANDVashistha recovery and|
RS [Damages--
ISUIT
ICOURT ROOM 310 ICS (COMM) ICS (COMM)/1388/2023 l19/10/23 IRAKESH HASTIMAL CMUKESH 10811365575 [19.05.2025 578 - IContested F F [Recovery  off
ISANGHVI Vs FIRSTIKUMAR Money--21C
IPLUMBING PRIVATEAGGARWAL(P),
[LIMITED
ICOURT ROOM 310 ICS (COMM) ICS (COMM)/354/2024 12/03/24 [Smt Neeraj Nagpaﬂs_hailendra 10810076766 [23.05.2025 437 - IContested F F [RECOVERY
IProprietor Of M/s Arjun[Babbar(P), IOF MONEY
[Enterprises Vs  Smt
immi Garg Proprietor Off
IM/s Puja Silk And Sarees
ICOURT ROOM 310 ICS (COMM) ICS (COMM)/1100/2024 l04/10/24 IM/s SHIVA MILK FOODS |Awanish 873334481 [26.05.2025 234 - IContested - F 2(1)(c)
s ASHA RAM AND SONSfSrivastava(P),
IPVT LTD
ICOURT ROOM 310 ICS (COMM) ICS (COMM)/3996/2021 8/10/21 IPRAN NATH MEHTA Vs [P P Ahuja 0811297244 [29.05.2025 1329 - IContested F F (Civil
[M/S CRI LIMITED [Procedure
ICode--151
h2 [SH. RAVINDER BEDI, DISTRICTICENTRAL ko1 ICS COMM 1032/2024 18.09.2024 [MOHINDER KUMARK.K. SINGH 10810673660 [14-05-2025 238 IDECREE
WUDGE, COMMERCIAL COURT IGANDHI V/S PRAVEEN|
IKUMAR
Misc DJ 145/2025 10-03-2025 [THE NAINITAL BANKMAHESH 871970535 |05-05-2025 206 [ALLOWED
ILTD Vs POOJA YADAV [YADAV
IRP (Civil) 11/2025 l15-04-2025 IARUN KUMAR DESHWALSHASHANK 10999641089 [20-05-2025 135 IDISMISSED
|Vs PRADEEP GUPTA ISHEKHAR
ICS (COMM) 1783/2022 15-07-2022 IM/S JUST FABRICS Vs AM| 24-05-2025 1044 IDISMISSED
WEBSHOP INDIA PVT|
ILTD
ICS (COMM) 924/2023 106-06-2023 ISAVITRI DEVI GUPTA VsASHISH 10999468603 [28-05-2025 722 IDECREE
M/S NEW INDIACHAUHAN
IASSURANCE CO. LTD
i3 [SH. M.K NAGPAL, DISTRICIICENTRAL o2 [CS(COMM) [1061/2024 24.09.2024 VIKAS  VERMA __ VSSATYENDRA _ [0811161525 |24.05.2025 a2 INA CONTESTED INA INA [RECOVERY
WUDGE, COMMERCIAL COURT [MUNICIPAL IKUMAR SINGH
[CORPORATION OF DELHI]
Bo2 [CS(COMM) lo11/2024 22.08.2024 PAPPU SETH VSVIKAS SHARMAJ9810566116 [28.05.2025 279 INA ICONTESTED INA INA [RECOVERY
[MUNICIPAL
ICORPORATION OF DELHI]|
1302 ICS(COMM) 1027/2024 [20.05.2025 SANDEEP  GUPTA _ VSSATYENDRA 0811161525  [20.05.2025 244 INA ICONTESTED INA [NA IRECOVERY
[MUNICIPAL IKUMAR SINGH
ICORPORATION OF DELHI]




COURT ROOM CASE TYPE DATE OFPETITIONER NAME VSADVOCATE ADVOCATE DATE OFDAYS FOR DISPOSALWHETHER NATURE OFDATE OFNUMBER ACT
REGISTRATIO RESPONDENT NAME MOBILE DECISION PRE- DISPOSAL EXECUTIO OF DAYSSECTION
N

NUMBER INSTITUTION (CONTESTED /N OFFOR
MEDIATION  SETTLED) DECREE  EXECUTI
TOOK PLACE ON OF

14 |[SH. ASHUTOSH KUMAR, DISTRIC
WUDGE (COMMERCIAL COURT)

hs [MS. HEMANI MALHOTRA,WEST ICS COMM ICS (COMM)/318/2021 [31-07-2021 [M/S HEMKUNT MOTORSANOOP SINGH (8585985095 [17-05-2025 1386 DAYS es ICONTESTED INIL INIL
IDISTRICT JUDGE (COMMERCIALJ IPROP. RAGHUBIR SINGH|
ICOURT)-02 SETHI Vs TEJINDER|
ISINGH MALHOTRA
ICS COMM ICS (COMM)/691/2021 [23-12-2021 MR VIPIN KUMARSS K ALOK 10312885633 [26-05-2025 1250 DAYS es ICONTESTED INIL INIL

ISHARMA Vs M/S NOBLE
IANALYTICAL LAB PVT|
ILTD

ICS COMM ICS (COMM)/486/2022 l09-06-2022 IM/S SOPHISTICATED[SIDHARTH 10818509714 [28-05-2025 1084 DAYS es ICONTESTED INIL INIL
[INDUSTRIAL MATERIALSJOSHI
IANALYTIC PVT LTD Vs
IM/S MAHAGUN INDIA|
IPRIVATE LTD

ICS COMM ICS (COMM)/488/2022 109-06-2022 M/S SOPHISTICATEDISIDHARTH 10818509714 [28-05-2025 1084 DAYS es ICONTESTED INIL INIL
INDUSTRIAL MATERIALSJOSHI
IANALYTIC PVT LTD Vs
[M/S MHAGUN REAL

|[ESTATE PVT LTD

ICS COMM ICS (COMM)/616/2023 19-08-2023 [VIKAS AGGARWAL VSTARUN 10718354614 [07-05-2025 627 DYAS es ICONTESTED INIL INIL
IMANAGER BANK OF
IBARODA

ICS COMM ICS (COMM)/91/2024 131-01-2024 [Harish Verma Vs JogindefGURUSHARAN [9868227610 [03-05-2025 l458 DAYS es ICONTESTED INIL INIL
[Pal Singh [SINGH

ICS COMM ICS (COMM)/104/2024 3-02-2024 [Vipul Tibrewal Vs SarikaVISHAL GOHRA0711455398 [20-05-2025 l472 DAYS es ICONTESTED INIL INIL
|Aggarwal

ICS COMM ICS (COMM)/222/2024 l05-03-2024 State Bank Of India Vs MiRAJIV B 0811393911  [02-05-2025 la23 DAYS es ICONTESTED INIL INIL

[Vinod Kumar Raju

[Misc DJ [Misc DJ/543/2024 0-08-2024 M/S TIKURAM|GAURAV 10999797229 [24-05-2025 267 DAYS [NO ICONTESTED INIL INIL
IASSOCIATES  LLP  VSMALHOTRA
IROHAN GOYAL
ICS COMM ICS (COMM)/5854/2024 7-12-2024 IChhaya Gupta Vs BharatKAPIL 9810811211  [02-05-2025 146 DAYS es ICONTESTED INIL INIL
ILalwani ILALWANT
Misc DJ Misc DJ/211/2025 l03-03-2025 [Virender Kaur Kataria VS§RANJIT SINGH (9810222625 [29-05-2025 87 DAYS INO ICONTESTED INIL INIL
[Tata Projects Ltd
16 [SH. DIG VIJAY SINGH, DISTRICT|WEST ICS (COMM)/156/2023 l14/02/23 IKARTAR KAUR SHOKEEN|VIKAS [Not 01/05/25 8oy
WUDGE (COMMERCIAL COURT)-03 s GURUJI FASHION [SHOOKEEN Mentioned
ICS (COMM)/831/2023 l03/11/23 ISH LALIT KUMARBHUPENDERA 880295430 [02/05/25 546
IAGGARWAL Vs IRISKUMAR
[[INDIA HOUSEHOLD|
ISOLUTIONS PRIVATE|
ILTD AND ORS
ICS (COMM)/173/2024 17/02/24 State Bank Of India VSASHOK KUMARINot 03/05/25 la41

IDeepak Chauhan IBEHL [Mentioned




COURT

DISTRICT

COURT ROOM

CASE TYPE

ICS (COMM)/130/2023

l01/02/23

OFPETITIONER NAME VS
RESPONDENT NAME

ICANARA BANK \E
IRUPENDER SINGH|
[YADAV

ADVOCA'

R B Panday

ADVOCATE
MOBILE
NUMBER

0871434320

DATE
DECISION

06/05/25

825

OFDAYS FOR DISPOSALWHETHER

PRE-

INSTITUTION (CONTESTED

MEDIATION
TOOK PLACE

NATURE
DISPOSAL

SETTLED)

/N

OFDATE OFNUMBER ACT
EXECUTIO OF DAYSSECTION
OFFOR

DECREE  EXECUTI

ON

7

ISH. SANJAY JINDAL, DISTRICT]
WUDGE (COMMERCIAL COURT)

WEST

[cs (comm)

ICS (COMM)/471/2023

l08/06/23

IGHANSHYAM

IOPERA GLOBAL PVT LTD

[PALVINDER

IPACKAGING TRADERS VsSINGH

0968507844

06705725

698

INA

IDECREE

INil

INil

ICS (COMM)

[OMP (COMM.)/4/2022

13/01/22

IM/S. BROAD]
IMPERATIVE ~ TRADING
lco. LD Vs M/S|
JAVANTHA ~ HOLDINGS
LIMITED

IBINEESH. K

0910206376

07/05/25

1210

INA

IDISMISSED

INil

INil

[CS (COMM)

IOMP (COMM.)/5/2022

13/01/22

IM/S.SUNPOWER
ICEMENT CO. PVT. LTD
JAND ANR Vs AVANTHA
[HOLDINGS LIMITED

[BINEESH. K

9910296376

07/05/25

1210

INA

IDISMISSED

INil

INil

[CS (COMM)

Misc DJ/778/2024

07/12/24

ISARAOGI SUPER SALES
s SACHCHIDA PRASAD|
IGUPTA

'ARUN BEDI

8285672608

[13/05/25

157

INA

IDISMISSED

INil

INil

ICS (COMM)

ICS (COMM)/596/2021

[26/11/21

IM/S ADD MIKKELSEN V:
IM/S P K EXPORT AND|
IANR

IKAPIL KHER

9891072729

15/05/25

1266

INA

IDISMISSED

INil

INil

ICS (COMM)

ICS (COMM)/4/2020

6/01/20

M/S SHIVAM|
ICORPORATION INDIA V4
IM/S R.K. SYNDICATE

IVIJAY
IMALHOTRA

10896063166

17/05/25

1958

[NA

IDISMISSED

INil

INil

ICS (COMM)

ICS (COMM)/575/2021

[22/11/21

IM/S OKAYA POWER P
ILTD. Vs M/S POWER GUN|
ISYSTEMS PVT LTD.

IACHIN MITTAL

0811112729

l21/05/25

1276

[NA

IDECREE

INil

INil

ICS (COMM)

ICS (COMM)/508/2022

10/06/22

INEUTRAL Nvoc(
IPRIVATE LIMITED Vs M/S§|
ISHANKAR FREIGHT|
ILOGISTICS PVT. LTD.

IMANOJ TIWARY]|

0813458541

24/05/25

1079

INA

IDECREE

INil

INil

ICS (COMM)

ICS (COMM)/622/2021

6/12/21

RAJESH
SHARMA Vs A.K. SINGH|
JASSISTANT ~ PROJECT]
IMANAGER,

KUMARDK DUBEY

0817930276

29/05/25

1270

INA

IDISMISSED

INil

INil

18

ISH. AJAY GUPTA, DISTRICT]
WUDGE (COMMERCIAL COURT)

WEST

[Misc DJ

[Misc DJ/15/2025

8-01-2025

(Canara bank Vs Ish:
lenterprises

02-05-2025

[cs (comm)

ICS (COMM)/194/2020

25-07-2020

ILOUIS VUITTON|
IMALLETIER Vs  DEEJ|
IBEDI

[21-05-2025

ICS (COMM)

ICS (COMM)/355/2022

[13-05-2022

ICANARA BANK Vs MANOJ|
IKUMAR GUPTA

[21-05-2025

ICS (COMM)

ICS (COMM)/478/2024

[01-06-2024

(Canara Bank Vs SAHIL
IAGGARWAL

[21-05-2025

ICS (COMM)

ICS (COMM)/680/2024

7-08-2024

IPUNJAB NATIONAL
IBANK Vs YADRAM GUPTA|
IPROP. KUNAL TEXTILES

28-05-2025




COURT

DISTRICT

COURT ROOM

CASE TYPE

OFPETITIONER NAME VS
RESPONDENT NAME

ADVOCA'

ADVOCATE
MOBILE
NUMBER

DATE
DECISION

OFDAYS FOR DISPOSALWHETHER

PRE-
INSTITUTION
MEDIATION
TOOK PLACE

NATURE
DISPOSAL

(CONTESTED /N

SETTLED)

EXECUTIO OF DAYS:

OFFOR

DECREE  EXECUTI
ON OF

OFDATE OFNUMBER ACT

SECTION

[[NDUSTRIEDS PVT. LTD.

ICS (COMM) ICS (COMM)/577/2019 l04-12-2019 IRAHUL KAPUR| [31-05-2025
(PROPRIETOR) Vs MANOJ|
IGUPTA (PROPRIETOR)
ho [SH. NARESH KUMAR MALHOTRA,WEST ICS (COMM)/404/2020 ICS (COMM)/404/2020 l17-12-2020 IASHISH AGGARWAL V: 06-05-2025 IDECREE
IDISTRICT JUDGE (COMMERCIALJ IM/S G.F. ELECTRONICS
ICOURT)
ICS (COMM)/8/2023 ICS (COMM)/8/2023 2-01-2023 [UNION BANK OF INDIA| 16-05-2025 IDISMISSED
Vs SHERAWALI SELK
[HELP GROUP AND ORS
[OMP (COMM.)/3/2024 [OMP (COMM.)/3/2024 l07-03-2024 [Rakesh Prajapati Vs M/s 09-05-2025 IALLOWED
ISbi Cards And Payment|
Services Limited
ICS (COMM)/112/2024 ICS (COMM)/112/2024 106-02-2024 IM/s Skl Universal Private| [15-05-2025 IDECREE
[Limited Vs Raj Kumar Dagal
ICS (COMM)/512/2024 ICS (COMM)/512/2024 l01-07-2024 [Rakesh Grover Vs Gurdeep| 23-05-2025 IPARTLY
Singh IDECREED/DISMISS
IED
ICS (COMM)/566/2024 ICS (COMM)/566/2024 8-07-2024 Waspal Singh And Anr V: 23-05-2025 IPARTLY
IGurdeep Singh IDECREED/DISMISS
IED
ICS (COMM)/567/2024 ICS (COMM)/567/2024 8-07-2024 Surinder Pal Singh and Any 23-05-2025 IPARTLY
[Vs Gurdeep Singh IDECREED/DISMISS
IED
ICS (COMM)/673/2024 ICS (COMM)/673/2024 l03-08-2024 [Parveen Kumar Garg V: 03-05-2025 IPARTLY
ISandeep Kumar IDECREED/DISMISS
[ED
20 [SH. ANURAG SAIN, DISTRICTINEW DELHI N [CS(COMM) 181/2019 9.08.2019 IBANSAL CREDEIT LTD.R.K.KOHLI 10868019313 [21.05.2025 2112 [YES IDECREED INil INil ICIVIL CASE
WUDGE (COMMERCIAL COURT)-01 [VS. ROYAL SUNDARAM]
IGENERAL  INSURANCEH|
ICO LIMITED
[OMP(COMM) 97/2020 18.11.2020 [UNION OF INDIA VS. M/SAMIT KUMAR9312895556, (02.05.2025 1626 INO ICONTESTED INil INil [U/S 34
KENDRIYA ~ BHANDAR[PANDEY 9953754961
IKAMARAJ
[MATRICULATION
IARB.A. (COMM) 8/2024 [30.07.2024 [ANTRIKSH DEVELOPERSSiddharth 10158105898 [15.05.2025 289 INO IALLOWED INil INil [U/S 34
JAND PROMOTERS PVT/Nandwani
ILTD. VS. NITIN SETHI|
IAND ORS.
IARB.A. (COMM) 0/2024 [30.07.2024 [ANTRIKSH DEVELOPERSSiddharth 10158105898 [15.05.2025 289 INO IALLOWED INil INil [U/S 34
JAND PROMOTERS PVT/Nandwani
ILTD. VS. NITIN SETHI]|
IAND ORS.
[OMP(COMM) 109/2022 109.06.2025 WUBILANT FOOD WORKSGYANESH 0717871791  [21.05.2025 o077 INO IDISMISSED INil INil [U/S 34
ILIMITEE VS. MR ASHWINJBHARDWAJ
ISETHI
MP(COMM) l9o/2019 14.05.2019 [NATIONAL SEEDSYASHVARDHA [9650057524 [21.05.2025 2199 INO IDISMISSED INil INil [U/S 34
ICORPORATION LTD. VSN
IKASHIPUR AGRO|




COURT DISTRICT COURT ROOM CASE TYPE OFPETITIONER NAME VSADVOCA ADVOCATE DATE OFDAYS FOR DISPOSALWHETHER NATURE OFDATE OFNUMBER ACT

RESPONDENT NAME MOBILE DECISION PRE- DISPOSAL EXECUTIO OF DAYSSECTION
NUMBER INSTITUTION (CONTESTED /N OFFOR
MEDIATION SETTLED) DECREE EXECUTI
TOOK PLACE ON
[OMP(COMM) 177/2019 [30.09.2019 [UNION OF INDIA VS. M/ 0891175510 [28.05.2025 2067 IDISMISSED i /S34
IR S CONSTRUCTION AND|
IANR.
21 [SH. VIDYA PRAKASH, DISTRICT)| 25 ICS (COMM.) 841/ 2022 13.10.2022 VIJAY KUMAR GUPTA [SH. PARTH|9711724704 [13.05.2025 944 [NA ICONTESTED INA INA ISUIT FOR|
WUDGE (COMMERCIAL COURT) [VS. PRABHAT KUMAR  [CHTURVEDI [RECOVERY
ICS (COMM.) 290 / 2024 [27.03.2027 [HINDUSTAN MEDIASH. PUNEET|9213187809 [17.05.2025 417 [NA ICONTESTED INA INA ISUIT FOR|
[VENTURE LTD. VS. [BAJAJ [RECOVERY
[MOHAMMAD MOTI|
[URAHAMAN
ICS (COMM.) 24 / 2024 [14.05.2024 WASPAL SINGH NAGPAL [SH. 10818717198  [29.05.2025 381 INA ICONTESTED INA INA ISUIT FOR|
[VS. BOPARAI S MARTIA/BALWINDER [RECOVERY
ISECURITY PVT. LTD. [SINGH BAGA
ICS (COMM.) 10 / 2024 05.01.2024 ISBI VS. HARPREETMS.  SHALINI9899408618 [30.05.2025 512 INA ICONTESTED INA INA ISUIT FOR|
IPAINTAL [UPADHYAY [RECOVERY
ICS (COMM.) o5 / 2019 14.07.2018 INIKE INTERNATIONALSSH. KAMALj9990605966 [31.05.2025 2704 INA ICONTESTED INA INA ISUIT FOR|
ILTD. VS. NITIN BANSAL [NARESH [RECOVERY
MP (COMM.) 133 / 2023 7.03.2023 [UNION OF INDIA VS. M/SH. ASHISH[9313471929 [31.05.2025 817 [NA ICONTESTED INA INA [U/S 34
[B. RUBBER PVT. LTD. [KUMAR IARBITRATIO
ISHARMA IN &
ICONCILIATI
ION ACT 1996
MP (COMM.) [79 / 2023 [26.05.2023 [UNION OF INDIA VS. [SH. RANJAYNOT 131.05.2025 1737 [NA ICONTESTED INA INA [U/S
[M/S DEEP CHEMICALJKUMAR IPROVIDED IARBITRATIO
INDUSTRIES IRANJIT IN &
ICONCILIATT
ION ACT 1996
22 [SH. VINEETA GOYAL, DISTRICT] 24 [OBJECTION U/Ss 34 OFOMP (COMM.)/48/2021 130/03/2021 [UNION OF INDIA VS M/§l§h. Vipinjg650724546 |02/05/2025 1494 INO IPETITION INil INil IOBJECTION
WUDGE (COMMERCIAL COURT)-03 JARBITRATION & CONCILIATION] ISIMTECH [Kumar, IDISMISSED [U/S 34 OH
IACT [INTERNATIONAL AND| IARBITRATIO
IANR IN &
ICONCILIATI
[OBJECTION U/S 34 OFOMP (COMM.)/111/2023 _ [21/08/2023 [UNION OF INDIA VSSh. Rajeshf8800537212 [02/05/2025 620 INO IPETITION INil INil IOBJECTION
IARBITRATION & CONCILIATION] [MURLI KUMAR ingh, [DISMISSED [U/S 34 Of
IACT IARBITRATIO
IN &
ICONCILIATT
JOBJECTION U/S 34 OFOMP (COMM.)/78/2022 [21/05/2022 TJYANT AGARWAL VSSh. SoibalNOT 03/05/2025 1078 INO IPETITION INil INil IOBJECTION
IARBITRATION & CONCILIATION]| IBPTP LTD IGupta, IAVAILABLE IALLOWED [U/S 34 OH
IACT IARBITRATIO
N &
ICONCILIATI
|[OBJECTION u/s 34 OFOMP (COMM.)/28/2023  [25/02/2023 IRCTC LID. VS FOODSh. Shantanu[NOT 06/05/2025 801 INO IPETITION INil INil [OBJECTION
IARBITRATION & CONCILIATION]| [WORLD ISagar IAVAILABLE IDISMISSED [U/S 34 OH
IACT IARBITRATIO
IN &
ICONCILIATI
[OBJECTION U/Ss 34 OHOMP (COMM.)/29/2023  [25/02/2023 [RCTC LID. VS FOODSh. ShantanulNOT l06/05/2025 1801 INO IPETITION INil INil IOBJECTION
IARBITRATION & CONCILIATION] [WORLD ISagar IAVAILABLE IDISMISSED U/S 34 Of
IACT IARBITRATIO
IN &
ICONCILIATT
BJECTION u/s 34 OHOMP (COMM.)/82/2021 [28/08/2021 IANAND RATHI SHARESSh. BalajiiNOT l14/05/2025 1355 INO IDISPOSED INil INil BJECTION
JARBITRATION & CONCILIATION] IAND STOCK BROKERSSubramanian [AVAILABLE [U/S 34 OH
IACT ILTD VS MRITYUNJAY| IARBITRATIO
IKUMAR N &
ICONCILIATI
|[OBJECTION U/s 34 OHOMP (COMM.)/39/2022 7/03/2022 IMRITYUNJAY KUMAR VSSh. Balaj—ifNOT 14/05/2025 1164 INO IDISPOSED INil INil IOBJECTION
JARBITRATION & CONCILIATION] M/S ANAND RATHISubramanian  |[AVAILABLE [U/S 34 OH
IACT ISHARES AND STOCK| IARBITRATIO
[BROKERS LTD.
ICONCILIATI
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OFFOR
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ISUIT FOR RECOVERY ICS (COMM.)/808/2022 [23/09/2022 ISMT SUJATA SINGH ANDSh. Arvind9968341230 [15/05/2025 965
IANOTHERS Vs THEKumar, [RECOVERY
[INVESTMENT TRUST OF
[[NDIA LTD.
[OBJECTION U/Ss 34 OFOMP (COMM.)/65/2022  [23/04/2022 [UNION OF INDIA VS MB{Sh. Harbiro457818733 [16/05/2025 1119 INO IPETITION INil INil IOBJECTION
IARBITRATION & CONCILIATION] [RUBBER PVT. LTD ingh, IALLOWED [U/S 34 Of
IACT IARBITRATIO
IN &
ICONCILIATT
ISUIT FOR RECOVERY ICS (COMM.)/452/2022 [26/05/2022 'ALVOLINE ~ CUMMINSSh. Akshay|9971293007 [16/05/2025 1086 [YES IDECREED INil INil ISUIT FOR|
[PVT LTD VS M/SSharma [RECOVERY
ISIMPLEX
[INFRASTRUCTURE
ILIMITED
|[OBJECTION uU/s 34 OFOMP (COMM.)/78/2024  08/04/2024 [TOTA RAM VS IIFL HOMEVirender INOT 16/05/2025 la03 INO IPETITION INil INil IOBJECTION
JARBITRATION & CONCILIATION] IFINANCE LIMITED IChauhan IAVAILABLE JALLOWED [U/S 34 OH
IACT IARBITRATIO
N
ICONCILIATI
|[OBJECTION U/s 34 OFOMP (COMM.)/21/2023 l08/02/2023 IBHARAT HEAVY[Sh. Bharatfo871673552 [17/05/2025 829 INO [PETITION INil INil IOBJECTION
IARBITRATION & CONCILIATION] [ELECTRICALS LIMITEDSingh, IDISMISSED U/S 34 Of
IACT (TRICHY) Vs SARR| IARBITRATIO
IFREIGHT CORPORATION N &
ICONCILIATI
ISUIT FOR RECOVERY ICS (COMM.)/673/2023 l07/12/2023 M/S CEECO[Sh. Vikas9212416114  [17/05/2025 527 [YES IDISMISSED/PARTL [Nil INil ISUIT FOR|
[TECHNOLOGIES PVT LTD|Chhabra, [Y DECREED [RECOVERY
VS M/S INSPIRA|
[ENTERPRISE INDIA LTD
BJECTION u/s 34 OHOMP (COMM.)/81/2024 19/04/2024 IUNION OF INDIA VS M/SMs.Chetna Rai, [9873176410 [19/05/2025 395 [NO IPETITION INil INil BJECTION
JARBITRATION & CONCILIATION] ISHUBH FINANCIAL IDISMISSED [U/S 34 OH
IACT ISERVICES IARBITRATIO
N &
ICONCILIATI
ISUIT FOR RECOVERY ICS (COMM.)/388/2023 8/07/2023 ICUSHMAN ANDMs. Taru Gupta, (9818989038 [20/05/2025 682 [YES IDECREED INil INil ISUIT FOR|
WAKEFIELD PROPERTY] IRECOVERY
IMANAGEMENT
ISERVICES INDIA PVT|
ILTD. VS NOIDA CYBER|
[SUIT FOR TRADEMARKS ICS (COMM.)/353/2020 [25/07/2020 [LACOSTE S.A. VS ARUN(Sh. Arpit Pundir,[NOT 28/05/2025 1768 INO IDECREED INil INil [SUIT FOR|
IKUMAR IAVAILABLE [TRADEMARK]
N
[SUIT FOR RECOVERY ICS/435/2019 [25/05/2019 [M/S HSK INFRA PVT LTDSh. PawanNOT 29/05/2025 2196 [YES IDISPOSED INil INil [SUIT FOR|
[VS ANIL KUMAR [Kumar Nadia, |AVAILABLE [RECOVERY
ISUIT FOR RECOVERY ICS (COMM.)/590/2021 13/12/2021 IM/S GOPAL DAS ESTATESSh. C.S. PremNOT 29/05/2025 1263 [YES IDECREED INil INil ISUIT FORJ
IAND HOUSING PRIVATEGautam IAVAILABLE [RECOVERY
ILIMITED VS CONDOR AIR|
ISERVICES PVT LTD
ISUIT FOR TRADEMARKS ICS (COMM.)/201/2019 [26/08/2019 THE CHARTEREDSh. AshutoshNOT 131/05/2025 2105 INO IDISMISSED INil INil [SUIT FOR|
[[INSTITUTE OF TAXATIONRanga IAVAILABLE TRADEMARK]
VS INSTITUTE OF IS
CHARTERED TAX|
IADVISERS OF INDIA LTD
|23 |[MS. SAVITA RAO, DISTRICTSOUTH 12, New Court Block-I [Civil Suit ICS (COMM)/334/2024 12-7-24 [Pawan Goyal Mpﬁh Vikas Bakshi (0958832395 [01-05-25 203 [YES IDECREED INA INA [Suit for
WUDGE(COMMERCIAL COURT) [Contractor Vs Executive] [Recovery
[Engineer And Ors
12, New Court Block-I Civil Suit ICS (COMM)/426/2024 5-9-24 IMAX HEALTHCARESh.  Siddharthjo818570649 [01-05-25 238 [YES IDECREED INA INA [Suit foy
[[INSTITUTE LIMITED VsVarshney [Permanent
[MAXCARE HOSPITAL [[njunction
[Restraining
[Infringement
12, New Court Block-I ICivil Suit ICS (COMM)/475/2024 14-10-24 IMax Healthcare Institute{Sh. Rishi Kapoor(9871253307 [01-05-25 199 [YES IDECREED INA INA [Suit for
Limited Vs SRK MAX]| [Permanent
[HOSPITAL [njunction
[Restraining
Infringement
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MEDIATION  SETTLED) DECREE  EXECUTI
TOOK PLACE ON OF

12, New Court Block-I [Civil Suit ICS (COMM)/176/2022 3-3-22 ICANARA BANK Vs M/S/Ms. Ritu Mishra (9873706792 [03-05-25 1157 [Suit
[UNITY CABLE & [Recovery
ICOMPONICS

12, New Court Block-I [Civil Suit ICS (COMM)/342/2021 [7-10-21 ISTATE BANK OF INDIA VsSh. Amit Kumaiy838773507 [09-05-25 1310 [YES IDECREED INA INA [Suit for
[BIRWATI ingh [Recovery

12, New Court Block-I [Civil Suit ICS (COMM)/307/2021 15-9-21 IPHOENIX FAMILY[Sh. Akshit Mago (0899168987 [19-05-25 1342 [YES IDECREED INA INA [Suit foy
IOFFICE ADVISERS PVT| [Recovery
ILTD Vs IREO P LTD

12, New Court Block-I |Arbitration & Conciliation Act IOMP (COMM.)/30/2021 l03/03/2021 [TECHNOLOGY Sh. Anuj Kishore9968367567 [22-05-25 1541 INO IALLOWED INA INA [Petition U/
[NFORMATION [Saxena 4 of the
[FORECASTING AND| |Arbitration &
JASSESSMENT COUNCIL IConciliation

S VAIDHYANATH]| Act

24 [MS. ANURADHA SHUKLASOUTH 16, New Court Block-I [Commercial IJARB .A(COMM)2/2023 [27-4-23 IGOVT OF NCT OF DELHIVIJAY 10643233842 [24-05-25 758 [NOT ICONTESTED INOT FILED NOT ISECTION 34
IBHARDWAJ, DISTRICT] S GARGILAKSHMI IAPPLICABLE IAPPLICA
WUDGE(COMMERCIAL COURT) ICONSTRUCTION IKRUTIKA BLE

ICORPORATION
16, New Court Block-I ICommercial ICS(COMM) 6/2020 [8-1-20 IMANI INC VS SICHER[S.K.BANSAL 10650682982 [29-05-25 1968 [YES ICONTESTED INOT FILED NOT ICOPYRIGHT
[HOLDINGS LTD AND ORS IAPPLICA ACT
BLE
16, New Court Block-I [Commercial MP(COMM 7/ 2020 k-2-20 ICOPRA LAND(C.S.YADAV [7838828292 [21-05-25 1933 IN/A ICONTESTED INOT FILED NOT ISECTION 34
IDEVEOLOPERS \E| IAPPLICA
WATINDER NATH BLE

25 |SH. SANDEEP YADAV [SOUTH mil

26 |[SH. SANJEEV KUMAR SINGH,SOUTH 29, New Court Block-IT [Commercial ICS (COMM) 370/2024 105.08.2024 IRAMKESH VS  |[VIKAS SHARMAI9810566116  [13.05.2025 281 [YES ICONTESTED INIL INIL ISUIT FOR|
ICOMMERCIAL COURT. [MUNICIPAL [RECOVERY

ICORPORATION OF DELHI]

27 [SH. LOKESH KUMAR SHARMA,SOUTH o, New Court Block-1I [Commercial ICS (COMM) 433/2023 18-07-2023 [0CO BANK VS PARASSH. B. K{0668113796 [22-05-2025 674 [YES IDECREED F 1365 ISUIT FOR|
IDISTRICT JUDGE(COMMERCIALJ [RAM IMISHRA [RECOVERY
ICOURT)

lto, New Court Block-IT [Commercial ICS (COMM) 181/2021 [17-04-2021 1JAY KUMAR VS M/ SSH. NAVEEN[9868597628 [26-05-2025 1500 [YES IDECREED - 1365 ISUIT FOR]
I[EPOCH BRANCH IGUPTA [RECOVERY

o, New Court Block-1I [Commercial ICS (COMM) 420/2024 2-09-2024 IBALA DEVI VS MCD ISH. VIKAS|9810566116  [27-05-2025 267 [YES IDECREED F 1365 ISUIT FOR]
[SHARMA [RECOVERY

o, New Court Block-1I [Commercial ICS (COMM) 16/2024 6-01-2024 [ULTRATECH CEMENT VSSH. ASKRIT[7708748786 [28-05-2025 508 [YES IDECREED F 1365 ISUIT FOR|
ISANRACHNA INFRATECH|TTWARI IRECOVERY

4o, New Court Block-IT ICommercial ICS (COMM) 100/2024 l01-03-2024 [MAYANK GUPTA VS M/S[SH. ACHIN|9871798915 [29-05-2025 las4 [YES IDECREED F 1365 ISUIT FOR|
IDELCO INDIA P. LTD. IGOEL IRECOVERY
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N
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MEDIATION SETTLED) DECREE EXECUTI
TOOK PLACE ON OF
15-05-2018 [EKO INDIA FINANCIALNAGESH INOT 14-05-2025 12556 IDECREED
ISERVICES PVT LTD. VSKUMAR BHEL [MENTIONED
ISACHIN KUMAR

H. LAL SINGH, DISTRICT JUDGE SOUTH-EAST 18 BLOCK 1 [745/2018

ICS (COMM) [744/2023 10-08-2023 [MOHAN CHAUHAN VSRISHABH RAJ011-26346552|31-05-2025 660 - IDISMISSED = =
HDFC BANK LTD. DAIN && 9818772844
[K.K.MAVAI

29 |MS. NEELAM SINGH, DISTRICISOUTH-EAST m [Commercial Suit [CS (COMM)/3768/2024 7.10.2024 [M/S SHREE BAIDYARAJN/A IN/A l01.05.25 206 [YES [PROCEEDING STOP | F
WUDGE IAYURVED BHAWAN PVT|
ILTD Vs SH SAHID|
JALIMOLLA
(PROPRIETOR) TRADING
IAS BAIDYARAJ|
IAYURVEDIC BHAWAN

ICS (COMM)/464/2021 [26.10.21 [[INDRA PRAKASHIN/A IN/A 07.05.25 1289 [YES IDISMISSED F F
IPATHAK PROPRIETOR|
IM/S DESIGN]|
ICONSULTANTS
ICONTRACTORS Vs ANIL
IAHUJA

ICS (COMM)/634/2021 [20.12.21 IAKSHAT KOHLI Vs M/S—IN/A IN/A 14.05.25 1241 [YES IDISMISSED F F
ISANOTSHI POLYMER

ICS (COMM)/667/2022 13.07.22 [NDERPREET SINGH|N/A IN/A 14.05.25 1036 [YES IDISMISSED F F
IGULATI Vs VIKAS ARORA
ICS (COMM)/839/2022 [24.08.22 JAVON CONTAINNERSN/A IN/A [16.05.25 996 [YES IDECREED F F

IPVT. LTD. THORUGH]
IRAJESH GUPTA V

[HAPAG LLYOD|
[THROUGH ITS
IDIRECTORS
ICS (COMM)/429/2019 [19.10.19 IM/S ROOTSIN/A IN/A 17.05.25 2037 [YES IDISMISSED F F
[MULTICLEAN LTD Vs M/S|
ISOMADITYA

IMANAGEMENT AND|
ICONSULTING SERVICES|
IPVT LD

ICS (COMM)/636/2022 104.07.22 JALL WAYS LOGISTICSN/A IN/A [17.05.25 1048 [YES IDISMISSED - F
INDIA PVT LTD V:
ISHEIKH AND MAHAJAN|
ILLP

ICS (COMM)/689/2022 18.07.22 M/S DIXONN/A IN/A 130.05.25 1047 [YES IDISMISSED - F
[TECHNOLOGIES  INDIA|
ILIMITED Vs M/S SC§

ICARGO PRIVATE|
ILIMITED
30 [SH. AJAY KUMAR JAIN SOUTH-EAST 20 [COMMERCIAL SUIT ICS (COMM)/58/2024 k5322 [INITIAL COREmanish 0818218885 45792 l470 [YES IContested - F-
[TECHNOLOGIES LLP Vs kaushik(P),
IM/S ZELOTI(|

[TECHNOLOGIES PVT LTD
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OF

31

[MS. ANU GROVER BALIGA

SOUTH-EAST

21

IEXECUTION PETITION

[EX/227/22

ka670

JAPEX BUILDTECH Vs[SH. ASHISH]
TVEK DAPHTARY IAGGARWAL

10810077771

45790

1120

ICOMMERCIAL SUIT

ICS (COMM) 915/23

hs203

[UNION BANK OF INDIASH.

s. MANOJ  KUMARKUMAR
[YADAV PROP. OF
ICOOLDOCK COOLING
[TOWER

LALIT]

9540009991

45794

591

IARBITRATION
ICONCIALIATIONG ACT

AND|

MP (COMM) 11/23

14957

JANT TRAVELS PVT LTD{SH.
[THROUGH ITS DIRECTOR[KHARB
's. AXIS BANK LTD.

SACHIN|

10896622062

15796

839

ICOMMERCIAL SUIT

ICS (COMM) 1293/18

3341

[F1 INFOTECH PRIVATESH.

ILIMITED Vs. OMNITELGOGNA
[TECHNOLOGIES
IPRIVATE LIMITED

RAJESH|

1091122226

45803

2462

ISH. BHUPESH KUMAR

ISOUTH-EAST

22

ICOMMERCIAL CASE

IOMP (COMM.)/13/2020

[27-01-2020

NEWMR.
IBODH

M/S OMAXE MUKTI|
ICHANDIGARH

IDEVELOPERS PVT LTD Vg
IM/S FLYBOY AVIATION|

IPVT LTD

l058944220

[17-05-2025

1937

(Contested

ICOMMERCIAL CASE

ICS (COMM)/244/2023

l14-03-2023

M/S AJAY INDUSTRIALNAVNEET
ICORPORATION LIMITEDISHARMA
s M/S STERLING AND|
WILSON PRIVATE|
ILIMITED

9868546432

05-05-2025

783

Contested

133

IMS. NEERA BHARIHOKE |
[DISTRICT JUDGE(COMMERCIALJ
ICOURT)

ISOUTH-EAST

3

ICOMMERCIAL CASE

ICS (COMM)/1075/2023

20-11-2023

[Rigs Infrastructure PrivatelKaushal Gautam
ILimited Vs Bem Logistics|
Solutions

[21-05-2025

539

[YES

ICONTESTED

ICOMMERCIAL CASE

IOMP (COMM.)/45/2024

l09-05-2024

IP.K. ENGINEERS ANDMeenakshi
IANR. Vs IVAAN[Salarya
ICONSULTING

09-05-2025

365

[YES

ICONTESTED

ICOMMERCIAL CASE

IOMP (COMM.)/58/2024

12-07-2024

M/S SPML INFRAKAUSHIK
ILIMITED Vs M/SCHATTERJEE
IBHAVANI ENTERPRISES|
IAND OTHERS

l07-05-2025

ICONTESTED

ICOMMERCIAL CASE

ICS (COMM)/81/2024

log-02-2024

ILATA VERMA Vs M/SCHANDAN
IGENIE CAVE 21 PVT. LTD. GUPTA

l15-05-2025

461

[YES

ICONTESTED

34

[MS. NIRJA BHATIA, LD. DISTRICT]
JUDGE (COMMERCIAL  COURTH
07)DIGITAL, SOUTH-EAST, SAKET]|
ICOURT

ISOUTH-EAST

so

[CS(COMM)

l78/2023

18.05.2023

IM/S Arun Industries VsArvind dhingra
IM/S Huawei

01.05.2025

714

[Decreed

IOMP(COMM)

[74/2024

108.10.2024

IM/S Manomay Traders VsSh. Ashwani ki
ILuminious Power ISharma

02.05.2025

206

[Rejected

ICS(COMM)

l4/2025

3.01.2025

State Bank of India VsSuchita Dixit
Waibeer Singh

02.05.2025

119

[Decreed
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I35 [SH. RAJ KUMAR TRIPATHI,| 139 ICS COMM 111/2024 [20.02.2024 IBRINYOVERSEAS VS M: 0990722151 |06.05.2025 l441
[DISTRICT JUDGE(COMMERCIALJ IRUBTECH MECH (INDIAQ|
ICOURT) ILLP
ICS COMM l11/2019 17.01.2019 [NEPTUNE SYSTEMIANKUR SINGAL|9811126091  [09.05.2025 12304 [NO IPLAINT RETURNED [NO INO
IPRIVATE LIMITED V§
WAYANTI SIGROHA
[cs comm i2/2019 17.01.2019 INEPTUNE SYSTEMANKUR SINGAL[g811126091  [09.05.2025 2304 INO [DECREED INO INO
IPRIVATE LIMITED VS
IKULDEEP D SIGHORA
ICS COMM 282/2025 [05.04.2025 INEPTUNE SYSTEMIANKUR SINGAL(9811126091  09.05.2025 2304 INO IDISMISSED INO INO
IPRIVATE LIMITED V§
WAYANTI SIGROHA
ICS COMM 1013/2023 [21.01.2020 [BINARY GRAFFITIDEEPAK 8860608332 [15.05.2025 566 INO IDECREED INO INO
INFOTECH Vs MSBHARATI
IKETSAAL RETAILS LLP
ICS COMM lu5/2020 [21.01.2020 [MS MAXRANMANJIT 10968199198  [17.05.2025 566 INO IDECREED INO INO
ICORPORATION VS SUBH]
ISHRINK WRAP PVT
ICS COMM 1077/2022 [1.11.2022 IDARSHAN MOHANVIJAY 190968199198  [17.05.2025 566 [NO IDECREED INO INO
[NANDA Vs KAYA|
IBLENDERS
136 [SH. PITAMBER DUTT, DISTRICT[EAST 209 IRECOVERY 260/2024 6-09-2024 RTYA GUPA VS. NNINJASS.Y. USMANI|.- 03-05-2025 237 [YES ICONTESTED INIL INIL
WUDGE (COMMERCIAL COURT) IMODEL MANAGEMENTVS. RUBAL
IPVT.LTD. ISHARMA
137 [MS. RUBY ALKA GUPTA, DISTRICTIEAST o1 ICS Comm l446/2019 [20-11-2019 SH. DEEPAK AGGARWALISh. A.K. Singhal 16-05-2025 2001 [YES IDECREED 16-05-2025 [ON SAME|
WUDGE (COMMERCIAL COURT) IPROPRIETOR AT-M/S| [DAY
IPRIME PACKAING Vg
ISANJAY GOYAL
138 [SH. SANJEEV KUMAR MALHOTRA,NORTH EAST 201, New Building KKD IC.S. (COMM)/ 114/2023 131-10-2023 TRMALA JAIN V4KAKRA &[0971795136  [02-05-2025 549 - ICONTESTED INo F
IDISTRICT JUDGE (COMMERCIAL)-| INESH SHARMA JASSOCIAES [Execution
01 ffiled till date]
IC.S. (COMM)/ 115/2023 31-10-2023 IM/S VIJAY COTSWIN PVT(G.D SHARMA [8178109123 [02-05-2025 549 - ICONTESTED INo F
ILTD. Vs VINESH SHARMA [Execution
ffiled till date]
C.S. (COMM)/ [71/2024 l11-07-2024 [Sh Mohd Amir Vs DiwanMOHD. 0312157803 [08-05-2025 301 5 ICONTESTED [No F
ISingh Yadav ISARFARAZ [Execution
ffiled till date
IC.S. (COMM)/ 133/2024 [27-11-2024 ILAHEEK KHAN Vs KASIM [MOHD. TARIQ (9811038156 [20-05-2025 174 o ICONTESTED INo F
[Execution
ffiled till date|
C.S. (COMM)/ 120/2024 13-11-2024 ICentral Bank of India V{K.K.MT'DGIL [7838821105 [28-05-2025 196 - ICONTESTED INo F
[Balraj [Execution
ffiled till date|
IC.S. (COMM) 103/2023 [20-10-2023 IM/S ROYALJARTHANT JAIN (9811799646 [30-05-2025 588 - ICONTESTED INo F
ISCAFFOLDING SYSTEMS| [Execution
Through Prop. Ms. Sitara ffiled till date|
Pabi Vs M/S AKASVA|
INFRASTRUCTURE PVT|
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130 [SH. BRIJESH KUMAR, DISTRIC 01, New Court Building(CS(COMMERCIAL) ICS (COMM) 138/2024 [22.02.2024 K K Mittal Vs DeveshSUMIT 10953130840 [03.05.2025 l436 IDISMISSED
WUDGE, (COMMERCIAL COURT) HD/KKD/Delhi IKhanna [NANDVANI
01, New Court Building(CS(COMMERCIAL) ICS (COMM) 274/2024 109.05.2024 [Narender Kumar Vs{J.K. GUPTA 10868529732 [06.05.2025 367 [YES IDISMISSED INO INO
[SHD/KKD/Delhi IChaman Lal
1301, New Court Building(CS(COMMERCIAL) ICS (COMM) 429/2024 9.08.2024 INitin Kumar Dahlam VsSUSHANT 10868069682 [22.05.2025 286 [YES IDECREED INO INO
[SHD/KKD/Delhi |Abhinav Jain Prp. Of ShriMUKUND
INandi Trading Agency SNT|
|Agency
Mo |[MS. KIRAN BANSAL, DISTRICTSHAHDARA IROOM NO 208 [Commercial ICS COMM 649/2022 [23.11.2022 IPUNJAB NATIONAJJRAMA ARORA 9818140979 [13.05.2025 849 [Yes IDISMISSED [Execution |nil
WUDGE, (COMMERCIAL COURT) IBANK VS CHARU GOEL not filed
IROOM NO 208 [Commercial ICS COMM 644/2023 22-12-2023 [Vee Pee Fabric Pvt Ltd VSSAMRIDHI 10654713565 [24.05.2025 514 [Yes IDECREED [Execution il
[Fagir ~ Chand  RavindefSAMRIDHI ot filed
|Arora
JROOM NO 208 [Commercial ICS COMM 10/2024 04-01-2024 ICharu Goel Vs Punjab{Harish 10910936928 [13.05.2025 lago [Yes IDISMISSED [Execution il
[National Bank ot filed
[IROOM NO 208 [Commercial ICS COMM 449/2024 [27-08-2024 JAnil Kumar, Senior Citizen|Inderjeet Singh (0818357878 [30-05-2025 276 [Yes IDECREED [Execution il
[Vs MAYASHEEL RETAIL ot filed
INDIA LTD
41 [SH. SANJAY SHARMA-II, DISTRICTSHAHDARA 1303, New Court Building(CS (COMMERCIAL ) ICS (COMM) 135/2024 [20.02.2024 ICANARA BANK VSESHU 10711275697 [01.05.2025 l436 [NO IDECREED [EXECUTIO NO
WUDGE, COMMERCIAL COURT ISHD/KKD/Delhi IRAJINDER KAUR ICHAUDHARY IN NOT|
[FILED
303, New Court Building/CS (COMMERCIAL ) ICS(COMM) 214/2024 04.04.2024 BANK OF INDIA VSV P TIWARI 19990182901 |07.05.2025 398 INO IDECREED [EXECUTIO [NO
[SHD/KKD/Delhi IADISH KUMAR N NOT|
[FILED
1303, New Court Building(CS (COMMERCIAL ) ICS(COMM) 292/2024 [16.05.2024 [Meena Jain Vs M/SM A KHAN 10312610477 [15.05.2025 1369 INO IDECREED [EXECUTIO NO
ISHD/KKD/Delhi IMOTION INDUSTRIES| IN NOT|
[THROUGH ITS [FILED
IPARTNERS, Smt. Nidhil
[Poddar and Sanjay Kumar
In_ a2
1303, New Court Building|CS (COMMERCIAL ) ICS(COMM) 310/2024 [27.05.2024 INITA DEVI SHRIMAL VSAJAY KASHYAP 0560924812 [19.05.2025 334 INO IDECREED [EXECUTIO NO
[SHD/KKD/Delhi JAMIT KALRA N NOT|
[FILED
03, New Court Building,CS (COMMERCIAL ) ICS(COMM) 479/2024 [11.09.2024 SAVITA BATRA VS ADESHSANDEEP 10873487446 [21.05.2025 108 INO IDECREED [EXECUTIO [NO
[SHD/KKD/Delhi IKUMAR [TYAGI IN NOT|
[FILED
1303, New Court Building(CS (COMMERCIAL ) ICS(COMM) 164/2024 107.03.2024 IM/S WERBEN INDIA PVTIABHAY 10958760086 [22.05.2025 lag1 INO IDECREED [EXECUTIO NO
[SHD/KKD/Delhi ILTD VS M/S MAHAGUNPANDEY N NOT|
[REAL ESTATE PVT LTD [FILED
k42 [SH. PAWAN KUMAR MATTO DJSHAHDARA 1304 ICOMMERCIAL ICS (COMM)/149/2024 ISHYAM [27-02-2024 IPANKAJ 10891475320 [17-05-2025 l445 DAYS - IDECREED [Execution
(COMM-04) [PRAKASH [SINGHAL ot filed till]
IGOYAL v§ Idate
IASHOK KUMAR|
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i3 [MS. PREETI AGARWAL GUPTA,NORTH-WEST
[DISTRICT JUDGE, (COMMERCIALJ
ICOURT)
44 [SH.VINOD YADAV 1316 Civil ICS(Comm.)/305/2024 [14.05.24 [M/s Hari Om Chemicals Vs{Bharat Arora IN.A 05.05.25 356 Days [Yes IContested IN.A IN.A
IM/s R.G Polymers.
ICS(Comm.)/472/2023 1.07.23 JAIPL  Zorro Vs. NeerajKartik Dabas IN.A [13.05.25 682 Days [Yes IContested IN.A IN.A
|Ahuja
ICS(Comm.)/647/2023 6.09.23 IContinental Vs. SKK InfraAnand P Jain  [N.A 20.05.25 622 Days [Yes IContested IN.A IN.A
Solution Pvt. Ltd.
ICS(Comm.)/845/2022 7.11.22 [Raj Kumar Vs. Union OffRaj Kumar IN.A 29.05.25 934 Days [Yes IContested IN.A IN.A
India
s ISH. AMIT KUMAR, DISTRICT JUDGE,NORTH il
[COMMERCIAL COURT
46 |[SH. UMED SINGH, DISTRICTINORTH il

WUDGE (COMMERCIAL)
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8 [SH. VIKAS DHULL, DISTRIC 1613 ICommercial Suit ICS (COMM)/464/2023 l05-10-2023 [RAJIV GOEL H NITESH|8750052500 [02-05-2025 575 IDecreed ICommerci
WUDGE, COMMERCIAL COURT. [Vs IKUMAR fal
IPICCADILY HOTELS PVT| [Recovery
ILTD [Suit
1613 [Commercial Suit ICS (COMM)/392/ 2023 19-10-2019 ID P UPADHYAY [Sh. Vishal9899408055 [05-05-2025 2025 IDismissed INA INA ICommerci
Vs [Kwatra 1
[VIRENDER RAI [Recovery
Suit
13 IContempt petition [Contempt petition 2/2025 45684 ISMT TAJINDER KAUR ISH Satishl7042198312 45784 ltoo IDismissed INA INA 2 of]
s [Prakash Contempt
WAGMEET SINGH f  Court]
Act
1613 ICommercial Suit ICS (COMM)/320/ 2024 Uus5475 INeo Exim Logistics [Ms. Sangeetalg625247965 45794 319 [Decreed INA INA ICommerci
Vs [Kumari
[Kuldeep Kumar Bakshi [Recovery
[Suit
1613 ICommercial Suit ICS (COMM)/284/ 2023 5083 [HARISH KUMAR [Sh Robinjg560905884 45798 715 [Decreed INA INA ICommerci
s Bhardwaj
IMUNICIPAL [Recovery
ICORPORATION OF DELHI] [Suit
1613 |Commercial Suit ICS (COMM)/474/ 2023 5211 IL AND L ENTERPRISES  [Sh Vipin Panwar [8588820276 45801 590 [Decreed INA INA ICommerci
s 1
JAMCON DEVELOPWELL [Recovery
[PVT LTD [Suit
1613 [Commercial Suit ICS (COMM)/282/ 2024 k5440 |Asha Arora ISh Paras{o810600656 45806 1366 IDecreed INA INA ICommerci
Vs |Aggarwal fal
IM/s PS Global Consumer] [Recovery
[Healthcare Pvt Ltd [Suit
o [SH. AMIT BANSAL, DISTRICTSOUTH WEST 1614 ICOMMERCIAL SUIT ICS(COMM) 114/2023 4.03.2023 IM/S PRAKASH PIPES LTDMR. AVTARI9810910333 [24.05.2025 752 DAYS [NA IDISMISSED INIL INIL
WUDGE, COMMERCIAL COURT-03 Vs MS/ CAPRICIOUSSINGH
[FOODS PRODUCTS PVT|
ILTD
1614 ICOMMERCIAL SUIT ICS(COMM) 236/2024 [26.04.2024 IM/s Good House KeepingMR. RAJESH[9810356507 [27.05.2025 1396 DAYS INIL IDECREED INIL INIL
[Vs Dynamic Aura Llp IKAUSHIK
614 [COMMERCIAL SUIT [CS(COMM) 226/2024 [22.04.2024 Bank Of Maharashtra VsMS.SUNITA  [9873591509 [29.05.2025 lao5 DAYS INIL IDECREED
[Bawa Electronics
1614 ICOMMERCIAL SUIT ICS(COMM) 382/2023 11.08.2023 ICOMFORT CAREMS. RICHA 10911645882 [29.05.2025 657 DAYS [NIL IREJECTED
ISYSTEMS PVT. LTD|
[THROUGH ITS DIRECTO:
[YOGESH KUMAR]
IMALHOTRA Vs. M/S STUP|
50 [SH. RAKESH PANDIT, DISTRICTSOUTH WEST 1509 [OMP (I) COMM 15/2024 [16.12.2024 JANAND RATHI GLOBALJARVIND 10818140844 [24.05.2025 159 DAYS F F -
WUDGE, COMMERCIAL COURT-04 IFINANCE LIMITEDKUMAR JADON
[VSAMAR  GREENGRASS|
IHEALTHCARE AND|




SUMMARY OF COMMERCIAL CASES FOR THE MONTH OF MAY 2025

Name of the Court District No. of cases Total No. of No. of cases Total Total
pendingon number cases identified  number of number of
the 1st day of of cases received bynon cases cases
month instituted transfer commercial/ disposed pending at

during during the transferred during the the end of
the month during the month the month
month  from other month to

courts other courts

ISH. SANJEEV KUMARICentral 170 37 o 52 156
IAGGARWAL, DISTRICT]
JUDGE (COMMERCIAL

COURT)-01/SH.

2 |[SH. RAJESH KUMAR GOEL,Central 259 31 1 o 100 191
IDISTRICT JUDGE
(COMMERCIAL COURT)-02

3 [SH. DEVENDER KUMARICentral 217 26 2 o 35 210
SHARMA/MS. ILLA RAWAT,
IDISTRICT JUDGE,

ICOMMERCIAL COURT-03

4A [SH. ANIL KUMAR SISODIA|Central 154 24 2 2 46 132
[DISTRICT JUDGE
(COMMERCIAL COURT)

5a [SH. MANOJ KUMAR DISTRICT|Central 269 31 1 o 29 272
JUDGE (COMMERCIAL
ICOURT)-05

6 [MS. NEELAM SINGH/SH.Central 149 39 1 o 32 157
INIKHIL CHOPRA, DJ COMM-
06 TIS HAZRI COURT]

ICENTRAL DELHI
7A |SH. MUKESH KUMAR GUPTA |Central 186 16 1 1 20 182
IDISTRICT JUDGE,

ICOMMERCIAL COURT-07

8 |SH. GORAKH NATH PANDEY,Central 144 29 7 o 42 138
IDISTRICT JUDGE,
ICOMMERCIAL COURT

9 [SH. DEEPAK GARG, DISTRICT|/Central 252 22 o o 34 240
JUDGE, COMMERCIAL
ICOURT-09

10 [SH. AJAY PANDEY, DISTRICT|Central 260 24 1 o 30 255
JUDGE, COMMERCIAL COURT

11 SH. S.S RATHI, DISTRICT|Central 152 40 1 8 46 139
UUDGE, COMMERCIAL COURT,|

12 |SH. RAVINDER BEDI [Central 136 28 1 1 28 136
IDISTRICT JUDGE,
ICOMMERCIAL COURT

13A [SH. M.K NAGPAL, DISTRICT/Central 214 27 2 o 43 200

JUDGE, COMMERCIAL COURT




Name of the Court District No. of cases Total No. of No. of cases Total Total
pendingon number cases identified  number of number of
the 1st day of of cases received bynon cases cases
month instituted transfer commercial/ disposed pending at

during during the transferred during the the end of
the month during the month the month
month  from other month to

courts other courts

14ASH. ASHUTOSH KUMAR [West 251 79 2 o 67 265
[DISTRICT JUDGE
(COMMERCIAL COURT)

15 [MS. HEMANI MALHOTRA |West 340 78 4 o 55 o
[DISTRICT JUDGH
(COMMERCIAL COURT)
MS. VINEETA GOYAL, o 7 o o o 374
IDISTRICT JUDGE

(COMMERCIAL COURT)-02

16A [SH. RAGHUBIRWest 349 15 ) o 5 359
SINGH/VACANT COURT OH
SH. DIG VINAY SINGH,

IDISTRICT JUDGE
(COMMERCIAL COURT)
17 |SH. SANJEEV AGGARWALSH . [West 356 98 2 1 63 392
SANJAY JINDAL, DISTRICT]
UJUDGE (COMMERCIAL
ICOURT)
18 [SH. AJAY GUPTA, DISTRICT|West 293 78 1 1 66 305
JUDGE (COMMERCIAL
ICOURT)
19 [SH. NARESH KUMARWest 268 61 ) o 43 286
IMALHOTRA, DISTRICT]
JUDGE (COMMERCIAL
ICOURT)
20 [MS PULASTYA[New Delhi 1115 67 5 2 42 1143

PREAMACHALA/SH. ANURAG
SAIN, DISTRICT JUDGE
(COMMERCIAL COURT)-01

21A |SH. VIDYA PRAKASH [New Delhi 705 82 2 4 61 724
IDISTRICT JUDGH
(COMMERCIAL COURT)

22 IMS HEMANI MALHOTRA/MS.New Delhi 861 48 3 2 77 833
VINEETA GOYAL, DISTRICT]
JUDGE (COMMERCIAL]
ICOURT)-03

23AMS. SAVITA RAO, DISTRICTSouth 349 116 100 o 158 407
JUDGE(COMMERCIAL
ICOURT)

24AMS. ANURADHA SHUKLA|South 515 105 1 1 192 428
IBHARDWAJ, DISTRICT]
UJUDGE(COMMERCIAL
ICOURT)

25 [SH. SANDEEP YADAYV South 684 48 2 100 132 502
[DISTRICT
UJUDGE(COMMERCIAL
ICOURT)

26ASH. SANJEEV KUMAR SINGH,South 601 118 1 o 183 537
IDISTRICT JUDGE
(COMMERCIAL)




27

Name of the Court

LOKESH KUMAR
SHARMA, DISTRICT]
JUDGE(COMMERCIAL
COURT)

District

South

No. of cases Total
pending on
the 1st day of of cases

month

532

No. of No. of cases Total Total
number cases identified number of number of
received bynon cases cases
instituted transfer commercial/ disposed pending at
during during the transferred during the the end of
the month during the month the month
month  from other month to

courts other courts

112 o o 227 417

28

SH. LAL SINGH, DISTRICT]
UUDGE(COMMERCIAL
ICOURT)

South-East

302

28 2 o 40 292

29

SH. NIKHIL CHOPRA/MS,
INEELAM SINGH, DISTRICT]
UJUDGE(COMMERCIAL
ICOURT)

South-East

223

16 1 2 38 200

30

MS. VRINDA KUMARI/SH.
AJAY KUMAR JAIN, DISTRICT]
JUDGE(COMMERCIAL
COURT)

South-East

276

18

33 o o 291

31

IMS. ANU GROVER BALIGA,
IDISTRICT
UJUDGE(COMMERCIAL
ICOURT)

South-East

288

28 278

32A

ISH. BHUPESH
IDISTRICT
UJUDGE(COMMERCIAL
ICOURT)

KUMAR,

South-East

276

32 o o 15 293

33A

IMS. NEERA BHARIHOKE,
IDISTRICT
UJUDGE(COMMERCIAL
ICOURT)

South-East

193

31 2 o

34 192

34A

IMS NIRJA BHATIA DISTRICT]
UJUDGE(COMMERCIAL
ICOURT)

South-East

204

227

35

SH. RAJ KUMAR TRIPATHI,
IDISTRICT

U UDGE(COMMERCIAL
COURT)

South-East

271

28 o 3 34 262

36a

SH. PITAMBER DUTT,
IDISTRICT JUDGE
(COMMERCIAL COURT)

[East

228

10 6 6 12 o

SH. DEVENDER KUMAR,
IDISTRICT JUDGE
(COMMERCIAL COURT)

31 ) o ) 257

37a

IMS. RUBY ALKA GUPTA,
IDISTRICT JUDGE
(COMMERCIAL COURT)

[East

680

28 o o 662

46

38A

ISH. SANJEEV KUMAR
IMALHOTRA, DISTRICT]
JUDGE (COMMERCIAL)-01

INorth-East

177

39 o o 43 173

39

SH. BRIJESH KUMAR GARG,
IDISTRICT JUDGE
(COMMERCIAL)-01

Shahdara

209

28

43 1 1 224

40

IMS. KIRAN BANSAL,
IDISTRICT JUDGE,
(COMMERCIAL COURT)

Shahdara

229

31 2 o 31 231

41

SH. SANJAY
IDISTRICT
ICOMMERCIAL COURT

SHARMA-II,|
JUDGE,

Shahdara

197

35 3 o 50 185




42A

Name of the Court

SH. PAWAN KUMAR MATTO,
IDISTRICT JUDGE,
(COMMERCIAL COURT)

District

Shahdara

No. of cases Total
pending on
the 1st day of of cases

month

307

No. of No. of cases Total Total
number cases identified number of number of
received bynon cases cases
instituted transfer commercial/ disposed pending at
during during the transferred during the the end of
the month during the month the month
month  from other month to

courts other courts

313

43A

IMS. PREETI AGARWAL
IGUPTA, DISTRICT JUDGE,
(COMMERCIAL COURT)

[North-West

1943

111 1 2 76 1977

44

SH.VINOD YADAV, DISTRICT]
JUDGE, (COMMERCIAL
ICOURT)

[North-West

1169

119 7 o 173 1122

45A

SH. AMIT KUMAR, DISTRICT]
JUDGE, COMMERCIAL COURT,]

[North

1008

102 32 4 124 1014

46

SH. UMED SINGH, DISTRICT]
JUDGE (COMMERCIAL)

North

962

79 980

47A

SH. PANKAJ
IDISTRICT
(COMMERCIAL)

GUPTA,
JUDGH

SOUTH
WEST

144

SH. RAJ KUMAR, DISTRICT]
UUDGE(COMMERCIAL
ICOURT)

28 o o 1 170

48A

SH. VIKAS DHULL, DISTRICT]
JUDGE (COMMERCIAL)

SOUTH
[WEST

236

34 o o 29 241

49

SH. AMIT BANSAL, DISTRICT]
JUDGE, COMMERCIAL
ICOURT-03

SOUTH
WEST

277

32 277

50

SH. RAKESH PANDIT,
IDISTRICT JUDGE,
ICOMMERCIAL COURT-04

SOUTH
[WEST

224

27 1 o 25 227

GRAND TOTAL

19804

2497 211 144 2900 19468




List of cases received for Pre-Institution Mediation and Settlement during the month MAY 2025

Delhi Mediation Centre Total numberTotal Total Total Total Total
of applicationsnumber ofnumber ofnumber ofnumber ofNumber o
pending on theapplications cases non-starter cases FailedApplication
1st day of thereceived settled cases during thes Pending at
month during theduring theduring theMonth the end o
month month month the Month

It Central 259 197 2 156 o) 298
lo West 320 155 o] 128 2 345
13 [East 40 63 o] 40 o 63
1 INorth-East 24 19 o 34 o 9
5 IShahdara 91 82 3 104 o 66
6 ISouth 167 66 1 o 74 158
4 ISouth-East 340 170 o] 150 4 356
8 INew Delhi 201 125 14 148 2 162
o INorth 118 96 o 128 o 86
1o INorth-West 115 105 2 110 1 107
11 ISouth-West 67 96 2 67 o 94
Total 1742 1174 24 1065 83 1744
12 IDHCLSC 167 46 5 20 4 184
lOverall Total 1909 1220 29 1085 87 1928
INote: Application received through NALSA App during the month:- Nil
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